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BOW TO USE THE INDEX 
The Index is lI'I'ID8ed alpJllbeticaily wi1b the Subject Index IepII'IIIIDd .. N .... 

Index and printed in the followina order: PIn I-SUBJECT INDEX; PIn D-NAME 
INDEX. At the'end of every entry, the DcbItc number is aiven iD ...-icll1IId 
Volume Number is given in RomI8 numerals foUowecl by the dire of'" DebIre in 
parenthesis and column number or numbers, .. the case 1M)' be is pea ' ..... 1IteIy 
after that primed II (Deb. 3, \\)1. xxxvn. 04-12·2003) Col. 154-156. 

AII1hc BiUs are alpbabotically III'I'IIIpd under the ... headina .... )". n. 
staaes of tile Billa.e Jiven It die end of title in form of Int.. Ccqjd., Consid.1IId Pus 
etc. The matter perl8ininl to Ptpen Laid on the Table is shown under the headina PLT. 

Each keyword is rotlective ofthc subject matter· it pertains to fer example a ..... 
pertainill8 to Apiculture may be found under the headq Apicuhurc besides the 
appropriate head. Similarly matter related to all types of diseases i, put under the 
beldin8 Disease and matter related to Health Care under heading Health Care. 

The name of Institutions, Programmes, Schemes are put under the boIdina of tile 
name of ludllnstitution, Scheme, Programmes. 

The matter pertaining to Committees are put under the headin& Commi1&ee(s), Port 
under Ports, Airport, under' Airports, Airline under Airlines, River under Rivers. The 
Committee report slales are ret1ected at the end oftille by abe word PresentcdlLaid. 

The Matters Under Rule 377 are shown II (MUI( 377) IIld alKUSlion Under R.uIe 
193 as (OUR) 193. 

Information pertaiRing to Railways has been indexed. bndor the variouI maiD 
heedings commencing with the word Railways e.g. "Railway Lines", "Railway Traim" 
etc. 

Information rcprdina various States in India and the various foreisn countriea 
has been indexed under their respective names. 

A list of abbreviltions UIId in the IndCx is given below: 
A.M. Adjournment Motion 
C.A. Cal1in1.atention to IJIItIer ofUrpnt Public Importance 
Int. Introduction Slap orBiI! 
ConIid. a ... - Consideration.t: Adoption Slap of. Bill 
DUll 193 Discuuion under Rule 193 
MUll 377 Maa'er under Rule 377 
PlJ' Papers Laid on the Table 
Res. 
Sub 
St 

Resolution 
Submission by Member 
Statement 

(i) 
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LOK SAlIBA DEBATES 
(JIOORTEEN11I SERIFS) 
VOWME XXI TO XXD 

July 24,200610 AUgusI2S, 2006 
SrQVana 02,1928 (Saka) 10 Bhadra 03,1928 (Saka) 

EIOHm SESSION OF TIlE FOURTEEN'll{ LOK SABHA 
PART-I 

SUBJECT INDEX 

AIIattoIr 
Food Parks and Modernisation of Abattoir 

Schemes 
(Deb. 9, \bl XXI, 03-08-20(6) Col. 207 

Aeeeleuted Irri.atloa Benent 
PropaIDmt 

Assistance to Andhra Pradesh under AIBP 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 149-50 

Assistance to Backward States under 
A.l.B.p 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 23-26 

Assistance to StatesIUTs under AIBP 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 188-94 

Constitution of GoM to Review Water 
Projects 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 201-02 

Irrigated Land 
(Deb. 15, Vol. XXII. 14-08-2006) 
Col. 128-32 

Irrigation Projects of Orissa 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 181-82 

Utilisation of Water Resources 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 201-04 

Accelerated Power Development and 
Reforms Programme 

Incentives to SEBs 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 67-74 

Task Force on APDRP 
(Deb. 5, Vot. XXI, 28-07-2006) 
Col. 119-20 

Accelented Urban Water Supply 
PJ'OII'8DIIH 

Accelerated Urban Water Supply 
Proaramme 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 79-84 

Attldent(s) 
Accidents in RSP 

(Deb. 18, Vol. XXII. 21-08-2006) 
Col. 196-97 

Ad(s) 

Action against Black Marketing 
(Deb. 15, Vol. XXlJ, 14-08-2006) 
Col. 123-25 

Action Under FERA and FEMA 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 208-09 

Amending Emigration Act, 1983 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 229-30 
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Amendment Bill on Land Ac:quisition 
- Ac:t, 1894 

(Deb. S. \bU{XJ,28~7-20(6)CoI. 191 
Amendment in Advoc:ate Act 

(Deb. 17, Vol. XXII, 18-01·2006) 
Col. 161-62 

Amendment in Cable Television Networks 
(Regulation)Act, 1m 
(Deb. II. Vol. XXII. 21-01-2006) 
Col. 215-16 
(Deb. II. Vol. XXII, 07-01-2006) 
Col. I~S7 

AllwndilteHt in Drus and Cosmetics Act 
(Deb. I, \bI. ~ 02-01-20(6) Col .75 

Amendment in FEMA 
(Deb. 22. Vol. XXII. 25-01-2006) 
Col. 2S4 

Amendment in Indian Postal Act 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col 158-60 

Amendment of Environment Act 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 200-01 

Amendment of Essential Commodities 
Ac:t,I99S 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 133 

Amendment of Working Journalist Ace, 
19S5 
(Deb. 18. Vol. XXII, 21-01-2006) 
Col. 192 

Armed Force Special Power Act 
(Deb. 19, Vol. XXII. 22-01-2006) 
Col. 162 

Certification of Film. under 
CinernItopIphy Act, 1972 . 
(Deb. 6. Vol. XXI. 31-07-2006) 
Col. 211-12 

Contumor AwaI_ 
(Deb. II. Vol. XXII. 07-8'-2006) 
Col . .".., 

Delhi Land IloformI Act 
(Dob. 10. Vol. XXI. 04·01-2006) 
Col. .5~" 

ImpIICt ofCoalumer Protec:tionAct. ._ 
(Deb.l. ~XXl.U07-2006)Col. 1)5 

Impact of NR£GA 011 01lI01 •• 
Developmental Sc:hemoa 
(Deb. 17. Vol. XXII. • ..... -2006) 
Col. 6H7 

Implemelation of CoaIumer Pr'*llCtioD 
Act, 1916 
(Deb. 6. Vol. XXI. 31-07.20(6) 
Col. 69-70 

Implementation of Nationa. Itllra. 
Emp~<MrIatMAct 
(Deb. 5. Vol. XXI. 21-07-2006) 
Col. 21J37 

Amendment to Aircraft Act, 1934 
(Deb. 4. \bI.)OCI.27~7-2006)Col 167 IT ActAmendnlent 

(Dob. • O. Vol. XXI. 04.0.-2006) 
Amendmeat to forward Contracts 

Regulation Act. 1952 
(Deb. 18; Vol. XXII. 21-08-2006) 
C.oI. 210-11 

AmeQdmcnts in FCRA 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 46-47 

Amendments to Companies Act 
(Deb. 22. Vol. XXII, ~S-OI-2006) 
Col. 11-13 . 

Col. 472-73 
Juvenile JuataAct, 2000 

(Deb. 7, \bI.)OO,0)..()8..2OO6)Col 655 
Land Ceiling and Regulation Act 

(Deb. 10, Vol. XXI, 04-81-2006) 
Col 498-99 

Lottery 
(Deb. 19. Vol. XXII. 22-0&·2006) 
Col 323 
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Need to a •• ad Merchant Shippin, 
Act, 195. with a view to protect the 
bl hilts oflndian Seamen (MUR 377) 
(Deb. 19, \bl. 'PCD, 22.o1-2O(6)Col. 463 

Need to brinl amendments in the 
EPf Act for die benefit of Handloom 
Weaven Cooperative Societies in . 
AHbra Pradesh (MUR 371) 
(Deb. 19, Vol. XXII, 22-01-2006) 

Cal "'7 

.Act, the Provident Funds Act and the 
Employoea State Insurance Act, etC. 
and steps liken by the Gowmment in 
this reprd. (C A) . 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. S4G-54 

Statui of tile National Rural Employment 
. Guarantee Act (St) 
. (Deb. 22, Vol. XXII, 2'-0'-2006) 
Col. 376-77 

Nuclear Cooperation Promotion Act .wm.I at ..... Sa· rnt8wan Yejeu 
(DIhl, \tJl.XXI,2647-2OO6)CoI. 240-41 Adivui Mlhila SlShaktikIrIn Vojana 

..... lnfonutionontheNetUnderRTI (Deb. 19, Vol., XXII. 22-01-2006) 
Aa, 2005 CoL 33-36 
(Deb. 3, \bl.XXl,l6.o7-2OO6)Col 6U9 Adjollm ..... ModoII 

IlefoIms in Power Sector Bomb blasts in Mumbai (AM) 
(Deb. 10, Vol. XXI, 04-08-2006) (Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 44-47 Col 242-361 . 

Repeal ofPrasar Bharati Act 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 38-39 

Replacement oflPA, 1894 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 357-S8 

Review ofNDPS Act 
(Deb. 22. Vol. XXII, 2S-01-2006) 
Col. 231 

Revival of POT A 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 640-41 

RTIAct 
(Deb. 3, Vol. XXI,. 26-07-2006) 
Col. lSO-S] 

Situation arising out of applicability ofthc 
Delhi Laws (Special Provisions) Act, 
2006 in the context of observations 
made by Judicial Authorities (C A) 
(Deb. 1 S, Vol. XXII, 14-01-2006) 
Col. 261-84 

Situation arising out of violation of various 
labour laws particularly the Industrial 
DiaputesAct, the Minimum WageaAct, 
the Factories Act, the Trade Unions 

AdBtildltrativ. Relo ...... 

Cadre Review of Military Engineering 
Services 
(~. ] 6, Vol. XXII, 17-08-2006) 
Col. 18-19 

Cases inAdministrativeVJgilance Division 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 177-78 

Changes in System of Writing ACRs 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 130-31 . 

Criteria for Cadre Allotment 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 331-52 

Extendins Term of Administrative 
Commission 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 75-76 

Function of Administrative Tribunals 
(Deb. 3, ~1. XXI, 26-07-20(6) Col. 253 

New Administrative Measures for 
Bureaucrats 
(Dcb. 3, Vol. XXI, 26-07-2006) 
Col. 142-43 
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Report of Second Adminislrative Reform 
Commission 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. J4C)-SO 

Restructuring ofl&8 Ministry 
(Deb. I, Vol. XXI, 24-07-2006.) 
Col. 17·18 

Revamping of AAI 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 121 

Reward for Outitandinl Performance 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 433-34 

Aduhentioa 
Adulteration in Imported Wheat 

(Deb. II. Vol. XXII, 07-08-2006) 
Col. 141-44 

Agreement with Foreian Company to 
check Adulteration 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 153·54 

Advertllement(s) 
Advertisement Rates for Private Channels 

(Deb. 18, Vol. XXII. 21-08-2006) 
Col. 73 

Advertisements by OMCS 

Non Payment of Pro.r .... led 
Advertisement 
(Deb. II. Vol. XXII, 21-01-2006) 
Col. 91--91 

Norms ofQualityCertificIIion or""" 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 160-4S1 

TendertOr AdvatiseinallSon Tnin eo.:heI 
(Deb. 21. Vol. XXII. 24-01-2(06) 
Col. 166-67 

Withdrawal of AdYertieements li'om Radio 
and Television 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 170 

Afronstadoa 

Afforestation in Railway Zona 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 267-61 

Afforestation Taipt for NCR 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 97-100 

Funds to NOOs for Afforeltation 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 113--38 . 

Plantation of Fruit Bearina Trees 
(Deb. I, Vol. XXI~ 24-07-2006) 
Col. 169-70 

(Deb. 13, Vol. XXII, 10-08-2006) Col. 110-11 Plantation of Mangroves 
(Deb. 1 S, Vol. XXII, 14-08-2006) 

Advertisements by ONGC 
(Deb. 9, Vol. XXI. 03-08-2006) 
CoL I~ 

Ban on Advertisement 
(Deb. 18. Vol. XXII, 21-08-2006) 
Cot 145 

Ban on Tobacco Advertisement 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 88 

Community Radio Stations 
(Deb. J 5, Vol. XXII, 14-08-2006) 
CoL. 170-71 

New Adverti3ing Policy 
(Deb. I, Vol. XXI 24-07-2006) 
CoL 178-10 ' 

Col. 218 
Private Sector in Afforestation 

(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 16819 . 

AllbaaUtan 
BHEL Power Project inAf&bu .... 

(Deb. 9, Vol. XXI, 03-•• ·2006) 
CoL 240 

Disappearance of Explosives 
(Deb. 9, Vol. XXI. 03-01-21106) 
Col. 25&-59 

India's Participation In Tap Pipiliael 
Project 
(Deb. 4, Vol. XXI, 27-01.2006) 
at 131 
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lnclilnAtmy Penonnel in Afahanistan 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. SS.56 

Safety of Indians in Afghanistan 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 293-95 

Afrka 
Coal Ouification Technolosy in Fertiliser 

Industry 
(Deb. II, Vol. XXII, 21-08-2006) 
Col. 40-41 

Apl-1KllnoJcv Park 
Api-Technology Parte 

(Deb. 6, Vol. XXI. 3 J -07-2006) 
CoL 272-73 

Apletdture 

Agro ClinicslCentres 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 62-63 

Allocation for Macro Management 
Scheme 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 51-54 

Allocation for R&D ofNew Crop Varieties 
(Deb. II, Vol. XXII, ll7-O8-2006) 
Col. 256-57 

Assistance for Loss of Crops 
(Deb. II, Vol. XXII, 07-08-2006) 
CoL 243-44 

Assistance &om IFAD 
(Deb. '. Vol. XXI, 21-07-2(06) 
CoL I'~ 

A&ri Business Projea Development Assistance to Farmers 
(Deb. I, Vol. XXI, 2""07-2006) (Deb. S, Vol. XXI, 21-07-2006) 
Col. 161 Col 2-1 .. 

AaricuJIwal Education Availability of Good QuetJcy SeD 
(Dob. I, Vol. XXI. 24-07-2006) (Deb. I, Vol. XXI, 2 .... 7.lOG6)· 
QII. l~ Col. 2.S3-5S 

Apicuburallndex Bumper Crop of Paddy and Maize InAP 
(Deb. II, Vol. XXII, 2J-08.2006) (Deb. 18. Vol XXII. 21-08 .. 2006) 
Col. 99 Col. 205-06 

Asricuttural Policies Capilal Formation T ..... iDAarfcuIIIn 
(Deb. 6, Vol. XXI, 31-07-2006) (DClb. II, Vol. xxnt 01..01-2006) 
Col 271.72 Col. 1~1 

AaricuJtural ReseWawidl ~ CIptIaI.InveDa'Sublidyw.e 
00un1ries (Deb. I. Vol. XXI, 2 ..... ,-2006) 
(Deb. 6, Vot. XXI, 31..07.2006) eeL 101-03 
Col. 193-95 CIIb Clop Orowen in Keraia 

Apicullural Surwy (DIb.2, w. XXI, 2S-07-2OO6)CoI. 129 
(Deb. II, ~I. xxn. 07-01-2006) Ca8b CropsIConventionai Cropa 
Col. 252-S3 (Deb. .1. Vol. XXII. 21-08-2006) 

Apiculture ...... Col. 6U6 
(Deb. 15', Yol. XXII, 14-01-2006) Coins Apiculture Product under WTO 
CoL 2J-...a . (Deb. 19. Vol. XXII, 22-01-2006) 

A,rlculture Technology Ileloarch 
~ne 
(.,.. 15. Vol. XXII, 14-01-2006) 
Col 227-31 

Col. 245 
Compound ....... oaApiculure loin 

(Deb. 2; \bl. XXII, ~25-oa.2OM) 
Col. 297-91 
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Computtrisation of Asric:ulture Mandies 
(Deb. IS, Vol. XXII, 14·08-2006) 
Col. 19-91 

Crop InsurInc:e Bill, 200S by SIwi Swvanm 
Sudhakar Rcddy-Consid. 
(Deb. S, Vol. XXI, 21-07-2006) 
Col. 408--i3,44s-41 

Dr. M.S. Swaminathan Report 
Dr. Muhelkar Report of AsriclIlture 
(Deb. 6, Vol. XXI, 31-07·2006) 
Col. 237-~1 

Employment <>pponunitiea in AIricuIbn 
Sector 
(Deb. I, Vol. XXI, 02-01-2006) 
Coll~ 

Crop Loan ~nhance Growth Rate in AaricuJtunI 
(Deb. 10, Vol. XXI, 04-01-2006) Infrastructure Sector 
Col. 11546 (Deb. I, Vol. XXI, 02-01-2006) 

Crops for Bt. Technology Col. 143-44 
(De b. 6, Vo I. X X I, 3) -07 -2006) Expected level of Apic:uIIure ProcIuctioa 
Col. 55 . (Deb. I S, Vol. XXII, .4-01-2006) 

Crops under Minimum Support Price 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 127-28 

Declaration of Minimum Support Price for 
KharifCrops 
(Deb; IS: Vol. XXII, 14-01 .. 2006) 
Col. IS~ , 

Decline in Production ofCocoriut 

. Col. 23l-35 
Fall in Price of ArecaIr 

(Deb. I, Vol. XXI, 24-07-2106) 
CoL .1-.9 

FOI ill AaricuburelPlantatioa Secrar 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. ~77-79 
(Deb. 12, Vol. XXII, 0I~1-2006) 
Cot 27-29 

(Deb. I, Vol. XXI, 24-07·2006) Col Foreip Auistancc in A.,icul&ure Sec:Iar 
93-96 (Deb. IS, Vol. XXII, 14-01-2006) 

·DeveloPment of Drought Prone Areas CoL 243-44 
(Deb. J It Vot.XXllt 21-01-2006) Forei", investment for Research and 
Col. 216-11. 'Development 

DevelopmentofNewVarieticsofCrops (Deb. U. Vol. XXII, 14-01-2006) 
(Deb. 6, Vol. XXI, 31-07-2006) Col 115-36 
Col. 261-69 Fund for Aaricukural Universities 

Diploma. Holder 'an Agricultural 
Universities 
(Deb. II, Vol .. XXII, 21-01-2006) 
Col. 147-48 

DirectIIadftc:t SMlidIa . 
. (De" I, Vol. XXI, 24-07-2006) 

Col·I22-24 

(Deb. 11, Vol. XXII, 21-01-2006) 
Col 11S-19 . 

Funds for A8ricuJtura1 Extension Scheme 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 113-86 

Fundi for DeYeIopmcd of~ 
(Deb. I, Vol. XXI. 24-Q7-2006) 
Col. 54-11 

Dha Rfkie+on of Aaro PrNuc.t. on Funds for Rea. dl WOIt 
( . I, Vol. XXI, 31-0'-2006) (Deb. 11, Vol XXII, 07-01-2006) 
Col. 2» Col. 29S-96 

DivertioeotAlltcu..... ...... G_ RnoIadaa 
(Deb. I •• Vol. XXII, 21 .... 2OM) (Deb. 11. Vol. XXII, 07-01-2006) 
Col. 191-92 Col. 9S-96 
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Oencdc:aIly Modified Food Crops 
(Deb. 22, Vol. XXII,25-08·2006) 
CoL 7~71 

Giobelialtion of Apiculture Sector 
(Deb. I, Vol. XXI. 24-07·2006) 
Col. 241-43 

Growth Rate of Food ProdUdion 
(Deb. 6, Vol. XXI. 31-07-2006) 
CoL 13-23 

hIcreue in Colt of Cultiwtion 
(Deb. 6. Vol. XXI. 31-0·7·2006) 
Col 294-97 

Increue in Farm Inc:omo 
(Deb. II. Vol. XXII. 07-08-2006) 
Col.~ 

Investment in AIricuIturaJ Research 
(Deb. 1 J. Vol. XXII. 07-01-2006) 
Col 113-14 

Jrnaularities in Procurement of Mustard 
(Deb. 6. Vol. XXI. 31-07-20(6) 
Col. 131-39 

LInd Fertility 
(Deb. IS. Vol. XXII, 14-08-2006) 
Cal. 199-200 

LInd under n.ifCuIlivlliala 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 113-14 

Loss ofP .. Crop in HimIIcbaI PndeIh 
(Deb. 6, Vol. XXI, 31-07·2006) 
CoL tIl . 

Market Risk Stabilisation Fund 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 214 

Mass Media for Agricultural Extension 
. (Deb. 6, Vol. XXI. 31-07·2006) 
Col. 165-77 

Mini Hydel Projects 
(Deb. 17, Vol. XXII, 11-01-2006) 
CoL 167-69 

NAPED Apement with SBI 
.(Deb. 6. Vol. XXI, 31-07.2006) 
Col. 275 

NationaJ Agricultural Innovation Project 
(Deb. 6, Vol. XXI. 31-07-2006) 
CoL 162~3 

NationaJ Agriculture Renewal Scheme 
(Deb, I, Vol. XXI. 24'()7-2006) Col. 139 

National Programme on Organic Farming 
(Deb. II. Vol. XXII, 07·08·2006) 
Col. 83-8S 

National Rural Credit Fund 
(Deb. 14, Vol. XXII, I! -08-2006) 
Col. 77·78 

Need to provide financial assistance for 
feneina of agriculture land in Dhari. 
Amreli and Kukabao Tehsils in distrid 
Amreli, Gujarat with a view to protect 
the crops from the menace of wild 
animals (MUR 377) 
(Deb. 2, Vol. XXI. 2S·07-2006) 
Col. 373·74 

Need to open an AlI'iculture Products 
Retail Centre under 'National 
Horticuhure Mission' in Palna, Bihar 
(MUR377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 45S 

Need to provide financial _iItInce to 
credit cooperatives (or improvUaC 
aaricultural credit facilities (MUR 3 m 
(Deb. 3, Vol. XXI, 26-07-200') 
Col. 373-74 

Need 10 solve the problems of I&JicuIture 
sector in the country (MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 372·73 

New AaricuJtural Poiie)' 
(Deb. 15, Vol. XXII, J 4-08-2006) 
CoL 200 

New Policy tbr A&rlc»IIuraI Ed1ICIIioa IIId 
ResoIrdl 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 61062 

Openina ofNew Accounts for Apicubural 
Loan 
(Deb. 22. Vol. XXII, 2S.o1-2006) 
Col. Ut 
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Package for Organic Fanning 
(Deb. II, Vol. XXII. 07-08-2006) 
Col. 14&--48 

ROlion.1 Diaparitiel in Aaricu.ltural 
.Dewtopment 
(Dea.. tI, Vol. XXII, 07-01-2006) 
CoL 284-16 

Patent of Agricultural Products 
(Deb. 12, Vol. XXII, 08-08-2006) Release ofBt. Cotton 
CoL III (Deb. t t, Vol. XXII, 01.01-2(06) 

Policy Correction in Agriculture Sector CoL 30'-06 
(Deb. 1, Vol. XXI, 24-07-2006) Rescarc:h Institute 
Col. 103 (Deb. 6, Vol. XXI. 31-07-2006) 

Pomegranate Crop affected in M~ Col. »-72 
(Deb. 6, Vol. XXI, 31-07-2006) Rural Indebtedness 
Col. 211 (Deb: 1 •. Vol. XXI, 24.07-2006) 

Prices of Agricultural Inputs Col. 38--10 
(Deb. II, Vol. XXII, 07-08-2006) ScientiflClmprovementof"-'cuIture 
Col. 278-79 one- • (Deb. 20. Vol. XXII, 23.01-2006) 

Production ofBasmat~Rice Cot 143 
~~bi2:' Vol. XXI, 31-07-2006) 8e<:ond0reenRevolution 

(Deb .. 1, Vol. XXI. 24-07-2006) 
Col. 146-f7 Production ot Mustard 

(Deb. 6, Vol. XXI. 31-07--2006) 
Col 127-28 

ProductionIExport ofCllh Crops 
(Deb. 7. Vol. XXI. 01-01-2006) 
Col. 38-41 

Productivity of Suprcane 
(Deb. I. Vol. XXI. 24-07-2006) 
Col. 25-30 

Project to Strengthen A,ricultural 
Research 
(Deb. 1. Vol. XXI. 24-07-2006) 
Col. 186-87 

Projects for Crop Safety 
(Deb. 18, Vol. XXII, 21-08-2006) 
CoL 68 

Promotion of Agricultural Education 
(Deb, 11, Vol. XXII, 07-01-2006) 
Col 187-88 

Separate Grants on ... CCIIIIpOM8t in 
Agriculture Sector 
(Deb. IS, Vol. XXII, .14-01-2006) 
Col. 53-S5 

Seven Point Million 
(Deb. 14, Vol. XXII. 1i-01-20(6) 
Col. 183-&4 

Shortage of Food 
(Deb. I, Vol. XXI, 24-07-2",' 
Col. 14344 

Soil Fertility in Drouaht Prone Area 
(Deb. 6, Vol. XXI. 31-01-2006) 
Col. 16().61 

Special Incentives to A,ro-Bueet 
Products 
(Deb. 19, Vol. XXII, 22.01-2006) 
Col. 41-49 

Rainwater for Drip Farming Special Purpose Fund for c.b CropI 
(Deb. 11, Vol. XXII, 07.08-2006) (Deb. 19, Vol. XXII, 22-01-2006) 
Col. 169-70 Col. 199-200 

Reduction of Agricultural WortfOrce 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 221-21 

Step Propmne 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 15-16 
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Study for Long' Term Strategy for 
Plantation Sector 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 207 

Surplus Generating Agriculture 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 72-74 

System of Rice Intensification Cultivation 
Methods 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 167~ 

Tuk Force on Agriculture 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 196-200 

Techniques for HIrvoIting of Crops 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 181-83 

Technology Mission on RicelPaddy 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 111-12 

Transport Subsidy for export of 
Agricultural Produce 
(Deb. 2, Vol. XXI, 25-87-2006) 
Col. 10~S 

Unirrigated lind 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 113-18 

Use of aM. Seeds 
(Deb. U, Vol. XXII, 14-08-2006) 
Col. 56 

Value Addition for Ap'icultural Producta 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 195-96 

Voluntary Orpnizltiona in Aaricu1ture 
(Deb. IS, Vol. KXII, 14-08-2006) 
Q)L '7-58 

Wutaae of Apiculture Produce 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. ISNO 

AIfO aad RunlIadUltry 
AIU PropouIa &om States 

(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 123 

Profits/Lolles by Agro and Rural 
Industries 
(Deb. 12, Vol. XXII, 08-08-2(06) 
Col. 124-26 

Rural-Agro Industrial Economic: Policy 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 41-42 

Study on Agro and Rurallndustriea 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 1 ()4.45 

AaroForatry 
Promotion. of AlI'o Forestry and FNiti 

Producing Units 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 324-27 

AIcb and GraD" 
Aid Received for ICDS 

(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 307-41 

Grant-in-aid to WakfCouncii 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. SO-54 

Grants for Development ofTribais 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 149-52 

Grants to States without Utilisation 
Certific:Ite 
(Deb. 22. Vol. XXII. 2S-08-2006) 
CoL 73-75 

Grants to Universities 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 219-32 

Grants under Post Matric Scbolanbip 
Scheme 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 341-46 

Need to provide a lumpIUID grant to .. 
Football Academy set up by Mohan 
Bapn and Steel Authority of India 
(MUR317) 
(Deb. 9, Vcrl. XXI, 03-01-2006) 

··Col. 314-15 
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USAID coJJaboration with NJAM 
(Dob. 15, Vol. XXII, 14-08-2006) 
Col. 23S--37 

Air Aeddeat(l) 
Birds Hit Ac:c:identlllncidents 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 57-59 

Crash of Aircraft 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 253 

Crah of Aircraft and Helicopters 
(Deb. 4, Vo,!. XXI, 27-07-2006) 
Col. 61-62 

Investigation OR Helicopter Crashes 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col 58-59 

AIrFare 
Air Fare between Gulf Countries and 

KeraIa 
. (Deb. 16, Vol. XXII, 17-08-2006) 
Col. 147-48 

Hike in Air Fares 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 12-23 . 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 186-I~ 

Air Forte 
Air-Worthiness of Jaguars 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 98-99 

Combat Squadron Strength 
(Deb. 4, Vol. XXI, 27-07-2006) 
Q)I. 219 

Cruh of Aircraft 
(Deb. 9. Vol. XXI, 03-08-2006) 
0tJ. 253 

Establishment of Air Force Station 
(Deb. 13, 'tIDJ. XXII, 10-08-2006) 
CoL 193-94 . 

Joint Fighter Exorcises 
(D_~f.3, Vol. XXII, 10-08-2006) 
CoI·i·82 ,. 

Light CombltAircraft 
(Deb. 9, Vol. XXI, 03-0'-2006) 
Col. 185-86 

Modernisation of Fighter and Carrier 
Planes 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 229-30 

Outstanding Duel 
(Deb. 13, Vol. XXII, 10-01-2006) 
CoL 2S4 

Procurement of66 Hawk Aircraft 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 239 

Shortage of Fighter Aircraft and 
Helicopters 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 183 

Upgradation of Air Force Station 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 52 

Air Hostea 
Restructuring of Services of Air 

Hostesses 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 92-93 

AIr India 
Agreement by AI for Cargo Service 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 173 

Charter of Demands ofWAI Pilots 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 122-23 

LimitationIRestriction on tickets to Senior 
Citizens 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 93-94 

Merger of Air India and Indian Airlines 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 44-45 

Performance of Air india 
(Deb. '21, Vol. XXII. 24-08-2006) 
Col. 338 
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ProfltlLoss Position of AI and IA 
(Dob. 13, Vol. XXII, 10-08-2006) 
Col. 66-67 

Removal ofFint Clm Seats in Air India 

Deconaestion of Flights at IntemationaJ 
Air TeQllinala 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 271-72 

(Deb. 13, Vol. XXII, 10-08-2006) Delay/Cancellation of Flights 
Col. 214-15 (Deb. 4, Vol. XXI, 27-07-2006) 

Violation of Security Norms by Officials Col. 159-60 
of AI 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 218-19 

Air Service. 
Air Service Agreement betweon Indian 

and Iceland 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 162~3 

Air Service Agreement with Kuwait 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 215-16 

Air Service for Sholapur 

DiroctAir Service between TrivandJum and 
Delhi 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 113-14 

DirectAir Services to European Countries 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 211-12 

Direct Flight ,between Bhubaneswar and 
8angalore 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 242 

(Deb. 13, Vol. XXII, 10-08-2006) Direct Flights to Keral. 
Col. 56-57 (Deb. 13, Vol. XXII, 10-08-2006) 

Air Service from J amnagar to Karachi 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 136 

Air Service from Jodhpur Airport 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col 231 

Air Services between Guwahati and 
Ulabari 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 63-64 

Air Services for loh 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 109-10 

Air Services to Gulf 
(Deb. 13, Vol. XXII, 10-08-2006) 
COl. 187-88 

Cancellation of Flights by Private Airlines 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 139-40 

Cess on Air Travel 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 81-82 

Col. 121 
Enhancement of Air Connectivity with 

Singapore 
(Deb. 13. Vol. XXII, 10-01-2006) 
Col. 237-38 

Flights between Imphal and Guwahati 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 163 

Helicopter Services 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 57-59 ' 

Helicopter Services to Religious Places! 
Inaccessible Areas 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 259-60 . 

Hindi Newspapers/Magazines in Flights 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. \95-96 

International Flights from Hyderabad 
Airport 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 173-74 
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Introduction of Inter-Island Helicopter Cruh of Aircraft and H,UcqMn 
Services (Deb. 4, Vol. XXI, 27-07-2006) 
(Deb . .-3, Vol. XXII, 10-08-2006) Col. 61-62 
Col. 188 

Kochi-Aptti Air Service 
(Deb. t 3, Vol. XXU, t 0-08-2006) 
Col. 221-22 

Non-Stop Fliahts 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 15NO 

Divya Drishti Projec:t 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 263-64 

Guidelines for 0peI1tion of Small Aircraft 
and Helicopten 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 204 

Operation of Small Aircraft on Reaional lnatallation of ACAIIn Planet 
Routes' (Deb. 16, Vol. XXII, 17-01-2006) 
(Deb. 13, Vol. XXII, 10-01.2006) Col. 76-77 
Col. 129-30 .... 1Ition ofSurveU ...... .,.. 

Subsidy for Non-Economical Air 
Routes 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 92 

AlrTrlIlc c......a 
Failwe olMa-lI.,. CommuniCltion 

(Deb. 9, Vol. XXI, '03-01-2006) 
Col. 10 

Liceace to ATC 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 254 

AlIa •• ) 
AJr. ... 1 ., ___ 

(DeIt. 9, Vol. XXI, 03-01-2006) 
QII. .. 

Airporb for Accommoclatinl SDper 
J~AinnI 
(U.. 21. \VI. XXII, 24-0'-2006) 
OJI. 346 

A.....m-toAiraaftAct, 1934 
(Deb. 4, Vol. XXI, 27-87-2006) 
CIII. 167 

... HijeckiDa Policy 
(Deb. 13, Vol. XXII. 1-0-0'-2006) 
eeL 213-14· 

CGltSIC.' ... of .... ,.... 
(Deb. 1,6, VoL XXII, 17-0'-2006) 
CoL 102 

(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 4s-i6 

Liabt ConIbItAircnft 
(Deb. 9, Vol. XXI, 03-0'-2006) 
CoL 185-16 

~ofPi1otletl PIlDlIAbhya 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col 24s-i6 

Modemisation of Fi ....... and Carrier 
P ...... 
(D.b. 9, Vol. XXI, 03-0'-2006) 
CoL 229-30 

New £Daines for SAllAS 
(Deb. 17, Vol. XXII, 1 ..... 2006) 
CoL 246-47 

0perIti0n of SMI AJrc:nI_ ....... 
Rouln 
(Deb. 13. Vol. xxu. JNI-3tN) 
Col. llNO ' 

~ot"""'AiIIIII 
(Deb. 4. Vol. XXI. 2, .. ,-2IN) 
Col. 239 ....... ., ...... ,. 
COH. 4. Vel. XXI. 21-11-2 ... ) 
CoL 131-32 

........... NitdI •• ~on.IIn • .., ..... 
(De'. 9. Vol. XXI. .' .... 2 ... ) 
CoL 2OM5 
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Repairina of Aircnft 
(D.b. 4, Vol. XXI, 27-07-2006) 
c.a. 133,213-14 ftorta.. of Fi,hl.r Aircnft and 
HelicopWl 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 113 

UN ofHincloaAinpIce for Civil Aircraft 
(D.b. 4, Vol. XXI, 27-07-2006) 
Col. 164-65 

Alrll ... 

Airlines Faeilitation Conunit1ee 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col 115-16 

Growth a.. ofPubIR: Sector Airlinea 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col 71 

OuicWiMIltrl.- to PrivIte Airliael 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 128 

OuidelinlllRula on ....... fTu.cw. of 
AirliDes 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 15-16 

Hike iaAir F_ 
(Deb. 9, Vol. XXI, 03..01-2006) 
Col. 12-23 

Jet Airways 
(Deb. Il, Vol. XXII. 10-01-2006) 
CoL 69-78 AIIOCItion of Airport SIOII to AIrI_ 

(Deb. Il, Vol. xxn, 10-01-2006) 
Col. 2474 Jo" Tillie 'nibil of AirIiawI 

~ofDnceon 
(Deb. 21, Vol. XXII, 24 ..... 2006) 
CoL 'JI1'I 

(Deb. Il, Vol. XXII; 10.0-2006) 
Col. 49 MiJfltion ofQulliW 1'Ictrh:ll SIaft' 

Availina LTC by Pvt. Airlines 
(Deb. 20, Vol. XXII, 23-0'-2006) 
Col. III 

Behaviour of Airlines Std' 

(Deb. 13, Vol. XXII, 10-01-2006) 
CoL 175 

Operation of Fore ian Airlines 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 101-02 

(Deb. 21, Vol. XXII, 24-01-2006) 
CoL 104 Outsllndilll Duel apinIt Airlines 

(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 81 BudJet Airlines 

(Deb. 13, Vol. XXII. 10-01-2006) Packqe ofAirliae Openton 
Col. S4-55 (Deb. 13, Vol. XXII, 10-01-2006) 

Cancellation ofFliaJrts by Private Airlines CoL 19 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 139-40 

Char.illl of Fee for using Wheel Chain 
(Deb. Il, Vol. XXII, 10-0'-2006) 
Col. 55 

Complaints ipinIt Air Dec:C*I 
(Deb. 21, Vol. XXII. 24-0'-2006) 
Col. 120 

Permillion to Private Airlinel to Fly 
Abroad 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 246-47 

Reatructurin. of Servic:es of Air 
HOltelses 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 92-93 

Foreip PiloU working for Airlines in India Shortqe ofPilotslCo-PilOU 
(Deb. 9, Vol. XXI, 03-0'-~06) (Deb. 4, Vol. XXI, 27-07-2006) 
Col. 95-96 Col. 2?O-11 
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Stealina of Aviation Fuel 
(Deb. 13, Vol. XXII, '10-08-2006) 
Col. I ()6.()7 

Taking over Air Sahara by Jet Airways 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 7~71 

1'8 Transmission amona ~ir Travellers 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 245 

Unifonn Policy on Concessional Tickets 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 236-37 

AIrport(I) 
Abandoned Airports in Gujarat 

(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 182-83 

Ablorption of Staff Deployed at IGI . 
Airport 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 238-39 

Agreement between India and US 
(D~". 4, Vol. XXt", 27-07-2006) 
Col. 1 i5-16 

Air Service from Jodhpur Airport 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 231 

Airport at Greater Noida . 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 121 

Airport at Jeypore 
(Deb. 21, Vol. XXII, 24-Q'~2006) 
CoL 119 

Airport at Navi-Mumbai 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 215-16 

Airports for AccommodatinlSupcr 
Jumbos Aircraft 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 346 

AirpOrts in Malwashtra 
(Deb. 13, Vol. XXII, '10-08-2006) 
Col. 51-52 

Allocation of Airport Slots to Airlines 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 247-48 

Amrl.-Airport 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 137 

Appointment of Foreign National in OMR 
Fraport 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 350-51 

Bhuntar Airport 
(Deb. 11, Vol. XXII, 24-08-2006) 
Col. 83-&4 

Bio-metric Identification of Employees 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 238-39 

Chakan Airport 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 117 

Commercial Activities at Airports 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 149-50 

Committee on Airport Infrastructure 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 156-57 

Construction of Airports in Lakshadweep 
(Deb. 16, VoL XXII, 17-08-2006) 
Col. 159-60 

Construction of Aintrips 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 64-65 

Construction of Cargo CoQIPlex at Indore 
Airport 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 212-13 

Construction of International Tennina' 
Complex III Ahmedabad Airport 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 80 

Construction of New Airports-
(Deb. 13, Vol. XXII, 10-01.2006) 
Col. 24""9 
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DabolimAirport I International Airporu 
(Deb. 4, Vol. XXI, 27-07-2006) (Deb. 9, Vol. XXI, 03-01.2006) 
Col. 141 Col. 213 

Decongestion of Flights at International 
Air Terminals 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 271-72 

Development of Airport at Mysore 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 10' 

Development of Airports in Punjab 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 98-99 

Development of Jodhpur Airport 
(Deb. 21, Vol. XXIJ, 24-08-2006) 
Col. 231-32 

Diesel Run Buses at IGI Airport 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 264 

Expansion ofHubli Airport 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 99 

Extension of Airstrips in Karnataka 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 195-96 

Facilities for Handicapped Passengers at 
Airports 
(D~b. 21, Vol. XXII, 24-08-2006) 
Col. 238-39 

Failure of Momentary Communication 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 80 

Handling of Works at Airports 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 181-82 

Hi-tech Security Equipment at 
Airports 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 239-40 

Kadapa Airport 
(Deb. 16, Vol. XXII, 17-01·2006) 
Col. 153 

Loss Making Airports 
(Deb. 4, 'Vol. XXI, 27-G7-2006) 
Col. 149-S1 

Modernisation of Kolkata and Chennai 
Airports 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 243-44 

Modernisation of Non-Metro Airports 
(Deb. 4, Vol. XXI, 27-07.2006) 
Col. n-78 

Modernisation of Terminal at 
Thiruvanantbapuram 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 282-83 

Movement of Vehicles in Airfield Area 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 264-65 

Nagpur Airport 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 232 
(Deb. 16, Vol. XXII, 17-01-200fJ) 
Col. 229 

Need to develop \'ellore Airport and make 
it Operational (MUR 377) 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 316-17 

Need to provide Inftastructural Faoilitiel 
,at CalicutAirport, Kerala (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 590 

Need to set up a domestic airport in 
Ramanathpuram Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 22, Vol. XXII, 2S-0a-2006) 
Col 4SS-S6 

Hyderabad Airport PrivatiuDon of Non-Metro Airports 
(Deb. 9, Vol. XXI, 03-08-2006) (Deb. 4, Vol. XXI, 27-07-20(16) 
Col. 84 CoL 257 . 
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Protest by AAI Employees 
(Deb. 21, Vol. X~II, 24-08-2006) 
Col 280-11 

Renaming ofNqpur Airport 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 113 

Replacement of Scannina Machines at 
Airports 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 207-08 

Rotiring Rooms for VIPs 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 231-32 

Safety Norms at Airports 
(Deb. 9, Vol. XXI, 03-,0-1-2006) 
Col. 71-72 

Security at Airports 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 82-83 

Security ChecklFrisking at Airports 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 191-92 

Security to Women at Airports 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 282 

Stealing of Aviation Fuel 
I (Deb. 13. Vol. XXII. 10-08-2006) 

Col. 1~7 
Utilisation of Unused Airstrips 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 215-16 . 

Withdrawal of Facilities at Airports 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 280-81 

Write OffRcnt for Using Hangcr 
(Dcb. ·16, Vol. XXII, 17-08-2006) 
Col. 299-300 

AIrportlAUlhrity oflDdJa 

Protest by AAI Employees . 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 280-81 

Revamping of AAI 
(Deb. 21, Vol. XXII, 24-01-2006) 
CoL 121 

Write OffRcnt for Using Hanger 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 299-300 

AlllJOrtI EcoDomIe Replatory Authority 
Airports Economic Regulatory Authority 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 23-26 

AJanta and £Ion 
Seepage in Ajanta Caves 

(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 351-52 

AlwbwaDi 
AIR and Doordarshan Tower in Amritsar 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 160 

Expansion of capacity of DD and AIR in 
Border Areas 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 2-10 

Improvement in Coveragc of AIR and 
Doordarshan 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 58--63 

Non Payment of Programmes and 
Advertisement 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 91-98 

Patriotic Feeling Among Citizens 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 75-76 

A111Dd1a Coundllor1iclaaicalldliadoa 
All India Council for Technical Education 

(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 169-71 

Absorpboa ofStaft'DepJoyed at IGI Airport Intakc of Students 
(Deb. 13, Vol. XXlI. 10-08-2006) (Dcb. 12, Vol. XXII, 08-08-2006) 
Col. 238-39 Col. 218-20 
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New Counes by AICTE 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 620-21 

Violation of Rules by Technical 
Institutions 
lDeb. 12, Vol. XXII, 08-08-2006) 
Col. 221 

AU IDdillDltltute or Medlea. SeIeDeei 
Committee on Functionin& of AIIMS 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 31-33 

Fire in AIIMS 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 221 

Impact of User Charges on Patient's 
Profile 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 173 

Revamping AIIMS 
(Deb. 3, Vol. XXI, 26-07-2006) 
Cor. 172-73 

Setting up of AIIMS Like Institutions 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 2~17 

Status of AIIMS to Medical Colleges 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 163 

Strikes by Doctors 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 144-45 

AU India Radio 
Criteria for Selection of Media Staff on 

Deputation 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 1~7 

FM Channels 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 27G-76 

Telecast of National Games at Guwahati 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 68 

AIIda.I. lad Nlcobar .. Ddt 
CellullrllU 

(Deb. 12, Vol. XXII, 01..01-2006) 
Col. 44 

Environment Hazard due to Stranded Oil 
Ship . 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 114-IS 

Flats for Tsunami HitAreu 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 259~ 

Illegal Migrants in And&nWIlnd Nicoblr 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 15~ 

Promotion of Tourism in Lakshldweep 
Ind A &. N Islands 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 34142 

Sand Mining in And&nWI and Nicobll' 
(Deb. 11, yol. XXII, 21-08-2006) 
Col. 109 

Tourist Spots in A &. N Islands 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 341 

AIIdbn Pndelb 
Need to provide more Financial 

Assistance for Sarva Siksha Abhiyan 
in Andhra Pradesh (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 58S-86 

Adverse Effects ofGM Crops 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 91-92 

ARI Proposals from States 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 123 

Assistance to Andhra Pl'Idesh 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 216-17 

Assistance to Andhra Pradesh under AIBP 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 149-50 
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Bringing Back Indians from Kurdistan 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 140 

Bumper Crop of Paddy and Maize in AP 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 20S.()6 

CBllnQuiry against NOOs 
(Deb. 2 I. Vol. XXII, 24-08-2006) 
Col. 78-79 

Chief Commissioners of Income Tax in 
Andhra Pradesh 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 169 

Closure oflndustrial Units 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col .. 299-510 

Coaching Facilities for SCs, OBCs and 
Minorities 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 166-67 

Concessional Finance to OBCs in Andhra 
Pradesh 
(Deb. 9, Vol. XXI, 03-08-2006) 

. Col. 77-78 
Defence Equipment Manufacturing Depot 

in Andhra Pradesh 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 220-21 

Desertification in Andhra Pradesh 

Expansion ofVisakhapatnam Steel Plant 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 63~ 

Extension ofTunpbhadra Express 
(Deb. 4, Vol. XXI, 27-01-2006) 
Col. 270 

Fellowships by National Institute of Rural 
Development 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 167-68 

Fertilizer Corporation of India Ltd. 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 62-63 

Fire in Gooty Diesel Shed 
(Deb. 16, Vol. XXII, 17'()8-2006) 
Col. 82-83 

Foreign Companies in Andhra Pradesh 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 220-21 

Funds for Buckingham Canal 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 129-30 

Godavari Water Dispute Tribunal 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. I04-OS 

Hyderabad Airport 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 84 # 

(Deb. I I, Vol. XXII, 07-08-2006) 
Col. 230-31 Hyderabad Metro Rail Project 

(Deb. S, Vol. XXI, 28-07-2006) 
Col. 15~1 Discovery of Gas Reserves in 

Krishna-Oodavari Basin 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 13S 

Environmental Clearance to PoJlavaram 
Project 
(Deb. Il, Vol. XXII, 07-08-2006) 
Col. 107-09 

Expansion of Platforms at Kachiguda 
Railway Station 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 20S.()6 

Import ofCanle from AUltralia 
(Deb. Il, Vol. XXII, 07-08-2006) 
Col. 179-80 

Improvement of Livestock and Cow 
Progeny in A.P. and Tamil Nadu 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 109-14 

Incentives for Refonns in Power Sector 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 189 
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International Flights from Hyderabad 
Airport 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col 173-74 

Investment Proposal from British Gas 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 529-30 

Jatropha Seed 
(Deb. 18, Vol. xxn, 21-08-2006) 
Col. 177-78 

(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 372-73 

Need to provide a package of incentives 
for Industrial development in Andhra 
Pradesh (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 459 

Need to stop the work on Polavaram 
project in Andhra Pradesh (MUR 371) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 271 Kadapa Airport 

(Deb .. I 6, Vol. XXII, 17-08-2006) Night Baws 
Col. 153 (Deb. 9, Vol. XXI, 03-08-2006) 

Krishna Water Dispute Tribunal 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 96-97 

Mandatory Environmental Clearance for 
Irrigation Projects 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 108-11 

Modernisation of Irrigation System in 
Andhra Pradesh 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 122-26 . 

Need for timely release of adequate funds 
for providing scholarships to SCISTI 
ODC students of Andhra Pradesh 
(MUR377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 276-77 

Need to brilll amendments in the EPF Act 
for the benefit of Handloom Weavers 
Cooperative Societies in Andhra 
Pradesh (MUR 377) 
(Deb. 19, Vol. XX It, 22-08-2006) 

·CoL 457 
Need to create a Separate State of 

Telangana (Sub.) 
(Deb. 21, Vol. XXII, 24-08-2006), 
Col. 391-99 

Need to give relief package to Andhra 
Pradesh for providing Irrigation 
facilities to farmers in the State 
(MUR377) 

Col. 228 
Notified Forest Area 

(Deb. II, Vol. XXII, 07-08-2006) 
Col. 217-18 

Package for Irrigation Project 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 121 

Pending Proposals of National Highways 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 261-70 

Pipeline from Krishna-Godavari Basin to 
Hyderabad 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 167 

Platforms at S~cunderabad Railway 
Station 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 281-82 

Price of Cereals 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 17~~7 

Prices of aM. Seeds 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 217 

Production ofRasi 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 99-101 

Railway Reservation counters at 
Vanuthati Punm In Hyderabad 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 117 
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Ramqundam Power Project 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 244-47 

Recruitment under SC/ST Cateaories 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 227 

Request for Road Construction 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 161~ 

Subsidy to BPIS 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 174-77 

Suicide By Wee .. 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 161-62 

Textile Units in Ancihra PrIdnh 
(Deb. 12, Vol. XXII, 0.-0.-2006) 
Col. 99 

Aapaw8dl Research to Store ManlO 
(Deb. 15, Vol. XXII, 14-08-2006) Anpnwadi Centres 
Col. 214-11 (Deb. 12, Vol. XXII, 01-08-2006) 

Col. 137-i7 
Road Projects in Andhra Pradesh 

(Deb. 8: Vol. XXI, 02-01-2006) Anlanwadis in Maharashtra 
CoL 147 (Deb. 2, Vol. XXI, 25-07-2006) 

Rural Tourism in Andhra Pradesh 
(Deb. 21, Vol. XXII, 24-01-2006) 
CoL 177-78 

Col 87-90 
Infrastructural Facilities in Anlanwadi 

Centres 
(Deb. 19, Vol. XXII, 22-08-2006) 

Service Tax CoL 292 
(Deb. 22, Vol. XXII, 25-01-2006) Retirement Ale of Anpnwadi Worken 
Col. 155 (Deb. 12, Vol. XXII, 01.01-2006) 

Setting up ofHeadquarten of Eat Coast Col. 64-65 
Rai"--' '"""I MIIIIIH ...... ry 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 205-06 

Senina up of Pharmacy CoUeles 
(Deb. 7, Vol. XXI, 0)-01-2006) 
Col. 562~3 

Setting up of Railway Station at 
Parvathipuram 
(Deb. 4, Vol. XXI, 27-07-2006) 
Co). 16 

Fundi for Development of ~hemes 
(Deb. ], Vol. XXI, 24-07-2006) 
Col. 54-78 

PendiDg Proposals for Development of 
Animal Husbandry 
(Deb. 11, Vol. XXII, 07-01-2006) 
Col. 213 

Step Propuune 
(Deb. 7, Vol. XXI, 01-01-2006) 

Short Supply of ADSL-I1 Moclema Col. 15-16 
-(Deb. 20, Vol. XXII, 23-01-2006) Aal ... W ... nOrp ......... 
Col. 141-49 

Situation arisinl out of the Ipread of 
Chikunlunya fever in various parts of 
the country, particularly In 
Andhra Pradesh and steps taken by 
the Government in this reprd (CA) 
(Dob. 3, Vol. XXI, 26-07-2006) 
Col. 34]-55 

tstablishment of Animll Welfare 
Orpnizadons 
(Deb. 11, Vol. XXII, 07-01-2006) 
Col. 152-53 

~AuaYojua 

Catelorisation of states unci« AA Y 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 222 
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Quality Foocipaina under MY 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 15-16 

Supply ofCoane Grains 
-(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 61~ 

Aanr ...... C_ '_ 
Maintenance and Operation of Hi.h 

Speed Ooocll Trains 
{Deb. 21. Vol. XXII, 24-01-2006) 
Col. 168-69 

ApIc .... n 

AppoinIment ofintpectors for Verification 
olHcllc:opter PUots 
(Deb. 4, Vol. XXI, 27·07-2006) 
Col. 155-56 

Recruitment In RailwaY' Under Sports 
Quota 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 17-19 

Rules for Appointment on Depu1ation in 
CPSEs 
(Deb. 9, Vol. XXI, 03-01·2006) 
Col. 190-91 

AquaClllMw Fund. for Promotion of Apiculture 
(Deb. 11. Vol. XXII, 21-08-2006) 
CoL 201-09 Development of Aquaculture 

Appel.t ••• t o. Co.p ••• lo •• t. 
GIwaII 

Appointment 011 c:on., ._ .. Ground 
(D.b. 8, Vol. XXI, 02-08·2006) 
Col 350 

AppoIwT_ OD COlI" .lla _ arou.d 
",JeW 
(Deb. 19, Vol. XXII, 22-01-2006) 
QaI. 3.,..... .1' d •• _ Ouq.lla •• a.-.I 
IBII ••• CoIIf--
(Deb. 17, Vol. XXII, 11-01-2106) 
Cal. 175-76 

ql. kl I_ 
",_.MTNL 

(Deb. 2 •• Vol. XXII, 23-01-2006) 
OIl. 271-79 

Appo ..... ota.lllofD II .1IIft' 
(Deb. 13. Vol. DD, ..... -2006) 
Cal. 4J.oM 

AIP ..... ofCMDI .. PSU. 
(Deb. 20. Vol. xxn, 23.01-2006) 
Cal. 439 

Appo ..... of~ 
(Deb. 13, Vol. XXII. 10-01·2806) 
CaL. 

(Deb. II, Vol. XXII, 21-01-2006) 
Col. 110-73 

AntI .. "., 'a-w, ....... 
eon.wtioa of MonumenII 

(D.b. 9, Vol. XXI, 03-08-2006) 
001. 211-20 

Dilcowry 01 JnacriptI 
(DIb.21, 'WI. XXII,~C.ol. 61 

DiIoowry of ...... aad Pil .... r..U 
MMu 
(DeIt. 16. Vol. XXII. 17-01-2006) 
OIL 2Jf-JI 

..... 'd'l. 
(Deb. 16. Vol. XXII, 11.o1·28M) 
CaL 251 

Needto ... "QuIII ___ WI 
orBlori ............... iIlAlwlr • 
........ toArcllMq ...... Swwyof 
lhcIia to 11ft 1heir JIorioUi ...... 
(Mla377) 
(Deb. 16. Vol. XXII, 11.01.2006) 
Col. 3'75-76 

.v..... 
0-... .... A...a ........ 

(Deb. 18, Vol. XXII, 21-01-2006) 
001. 22-23 
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Fall in Price of Arecanut 
(Deb. 1. Vol. XXI. 24-07-2006) 
Col. 18-19 

Import of Arccanut 
(Deb. 2. Vol. XXI. 25·07·2006) 
CoL 215-16 

Armed 'Oral 

Chemical Warfare for Forces 
(Deb. 12. Vol. XXII. 08-08-2006) 
Col. 161 

Exodus of Doctors and Engineers from 
Armed Forces 
(Deb. 9. Vol. XXI, 03-08-2006) 
Col. 209-10 

Modernisation of Armed Forces 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 122-23 

Orientation of Armed Forces 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. lSI-52 

Procurement of Food Items for Defence 
Forces 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 297 . 

Recruitment of Defence Personnel 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 216-20 

Recruitment of Women through SSC 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 270 

Repairing of Aircraft 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col 133 

Reported Infiltration of militants in Armed 
Forces (Sub.) . 
(Deb. 4. Vol. XXI, 27-07-2006) 
Col. 28'-96 

Representation of Armed Forces in Sixth 
Pay Commission 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 72 

Screening of Forces 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 227-29 

Sexual Harassment of Women in Armed 
Forces 
(Deb. 9. Vol. XXI. 03·08-2006) 
Col. 101-02 

Suicide Cases 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 14-22 

Women Officers in Armed Forces 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. S-14 

Arms and Ammunition 
Arms used by Terrorists 

(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 230 

Export of Arms and Ammunitions 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 216-17 

Illegal Firearms Trade 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 96-97 

Manufacturing of Guns 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 2S6-S7 

Purchase of Bofors Guns 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 173 

Use of chemicallBiological Weapons by 
Terrorists 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 203.()4 

Anny 
Cereal Scam 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 41-42 

Combat Role of Women Officers in Army 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 160 

Deployment oflndlan Army 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 333-35 

Extension of Civil Area in MHOW 
Cantonment 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 171 



Indian AriIlt' ... U .... ·"' .. 
(Deb. 20, Vol. XXII, 23 
Col. 'S-~ 

Infiltration ofMililantaln Army 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 306 

Investigation into Kidney Theft Cases 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 23S 

Modernisation Plan of Anny 

supp~~~'81~_ 
, (Oe\)"'~~\''\..~~~~' 

CQL,~ . 

SuppJy of Shoes and Cloth .... to 18W8JJJ 
(Deb. t 6, Vol. XXII, J 7-01-2006) 
Col. 226 

Unauthorised Establishment of Army 
School 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 189-90 

(Deb. 21, Vol. XXII, 24-08-2006) ArtISln 
Col. 356-57 

Need to look into the problems being faced 
by the residents of Kbanjarpur and 
Bhangari imposed on their movement 
by theAnny (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 590-91 

Problems of Army Personnel 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 109-10 

Purchase of Cars through CSD 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 69 

Recruitment in Anned Forces 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 55-56 

Recruitment in Anny 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 337-38 

Recruitment of Children of Retired 
Soldiers in Anny 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 206 

Recruitment Scam in Navy 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 224-25 

Review of Recruitment Process in Anny 
. (Deb. 21, Vol. XXII, 24-08·2006) 

Col. 175 
Setting up of Special Merit Board 

(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 95 

Artisans Credit Card Scheme 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 611-12 

Insurance Scheme for Artisans 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 183 

Khadi Karigar Janashree Bima Yojana 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 203~ 

Mahila Coir Yojana 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 42-43 

Women Artisans 
(Deb. 7, Vol. XXI, 01-08-2006) 
Cot. 579-80 

Artists 
Concession to Artists 

(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 124 

Financial Assistance to ArtistslMusicians 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 174 

Grant of Scholarships to Artists 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 185--88 

Statement correcting reply to Unstarred 
Question No. 431 dated 24.11.2005 re: 
corruption in sending artists to foreign 
countries (St.) 
(Deb. ) 3, Vol. XXII, 10-08-2006) 
Col. 265~ 
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Fall in Price of Arecanut 
(Deb. I. Vol. XXI, 24-07-2006) 
Col. 18-19 

Import of Arec.anut 
(Deb. 2. Vol. XXI, 25-07-2006) 
CoL 215-16 

Armed FORti 

Chemical Warfare for Forces 
(Deb. 12. Vol. XXII. 08-08-2006) 
Col. 161 

Exodus of Doctors and Engineers from 
Armed Forces 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 209-10 

Modernisation of Anned Forces 
(Deb. 4, Vol. XXI, 27-07·2006) 
Col. 122-23 

Orientation of Armed Forces 
(Deb. 21, Vol. XXII, 24·08-2006) 
Col. 15]·52 

Procurement of Food Items for Defence 
Forces 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 297 . 

Recruitment of Defence Personnel 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 2]6-20 

Sexual Harassment of Women in Armed 
Force. 
(Deb. 9, Vol. XXI, 03·08·2006) 
Col. 101~ 

Suicide Cases 
(Deb. 4, Vol. XXI, 27-07.2006) 
Col. 14-22 

Women Officers in Armed Force. 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 8-14 

Arms and Ammunition 
Arms used by Terrorists 

(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 230 

Export of Arms and Ammunitions 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 216-17 

Illegal Fireanns Trade 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 96-97 

Manufacturing of Guns 
(Deb. 19, Vol. XXII. 22-08~2006) 
Col. 256-57 

Purchase of Bofors Guns 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 173 

Use of chemicallBiological Weapons by 
Recruitment of Women through SSC Terrorists 

(Deb. 21, Vol. XXII, 24-08-2006) (Deb. 2, Vol. XXI, 25-07-2006) 
Col. 270 Col. 203-04 

Repairing of Aircraft Army 
(Deb. 4, Vol. XXI, 27-07-2006) Cereal Scam 
CoL 133 (Deb. 9, Vol. XXI. 03-08-2006) 

Reported Infiltration ofmilitants inAnned Col. 41-42 
Forces (Sub.) . 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 286-96 

Representation of Armed Forces in Sixth 
Pay CommiSiion 
(Deb. 13, Vol. XXII. ]0-08-2006) 
Col. 72 

Screening of Forces 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 227-29 

Combat Role of Women Officers InAnny 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 160 

Deployment oflndian Army 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 333-35 

Extension of Civil Area in MHOW 
Cantonment 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 171 



SUBJECT INDEX 23 

Indian Army PenoMel in AfJhanistan 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 55-56 

Infiltration of Militants in Army 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 306 

Investigation into Kidney Theft Cases 
(Deb. 9, Vo\. XXI, 03-08-2006) 
Col. 235 

Modernisation Plan of Army 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 356-57 

Need to look into the problems being faced 
by the residents of Khanjarpur and 
Bhangari imposed on their movement 
by the Army (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 590-91 

Problems of Army Personnel 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 109-10 

Purchase of Cars through CSD 
(Deb. 13, Voi. XXII, 10-08-2006) 
Col. 69 

Recruitment in Armed Forces 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 55-56 

Recruitment in Army 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 337-38 

Recruitment of Children of Retired 
Soldiers in Army 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 206 

Recruitment Scam in Navy 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 224-25 

. Review of Recruitment Process in Army 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 175 

Setting up of Special Merit Board 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 95 

Supply of Aluminium Caskets 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 209 

Supply of Shoes and Clothings to lawans 
(Deb. 16, Vol. XXII, J 7-08-2006) 
CoL 226 

Unauthorised Establishment of Army 
School 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 189-90 

Artisan 
Artisans Credit Card Scheme 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 611-12 

Insurance Scheme for Artisans 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 183 

Khadi Karigar Janashree Bima Yojana 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 203--{)6 

Mahila Coir Yojana 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 42-43 

Women Artisans 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 579-80 

Artists 
Concession to Artists 

(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 124 

Financial Assistance to ArtistslMusicians 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 174 

Grant of Scholarships to Artists 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 18S-88 

Statement correcting reply to Unstarred 
Question No. 431 dated 24.11.2005 re: 
corruption in sending artists to foreign 
countries (St.) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 265-66 
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Arunachal Pradesh 
Demand for Autonomous Re,ion 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 167.a 

Failure ofPDS in North East 
(Deb. I~, Vol. XXII, 14-08-2006) 
Col. 189-90 

Lower Subansirl Hydro Power Project 
(Deb. 22, Vol. XXII, 2~-01-2006) 
Col. 270-72 

Need to construct bridles over Ranpnadi 
and Kakoi rivers under NLCPR fund 
for inter-State connectivity between 
Assam and Arunachal Pradesh 
(MUR377) 
(Deb. '21, Vol. XXII, 24-01-2006) 
Col. 420-21 

AI_tot 

Asbestos Minina 

ADB Loans to NTPC 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 111-19 

Assistance from World Bank &: ADB 
(Deb. 17, Vol. XXII. 11-01-2006) 
Col. 22~33 

Financial Assistance by Asian 
Development Bank 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 332-33 

Funds by ADB for Railway Projects 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 138-40 

Allam 
Air Services between Guwahati and 

LIIIIIm 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 63-64 

(Deb. 12, Vol. XXII, 08-01-2006) Assam Renewal Project by ONGC 
Col. 111-19 (Deb. 13, Vol. XXII, 10-08-2006) 

Environmental EfI'ecta of AIbeItoa 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 104 

AIIIek ......... c.. ...... 
AIIIok ........ C-p'" 

(D.b. Z. Vol. XXI. 25-07-2006) 
Col. 192-93 

oWalteuUy ...... 
Ala Stcurky Summit 

(D.b. 9. Vol. XXI, 03-01-2006) 
Col. 71 

.u..O'V' ..... t •• k 
ADB and World Bank 

(Deb. 14. Vol. XXII. 11-0'-2006) 
Col 159 

AD8 0rIIII ... n..n1 VIcda 
(Deb. 19. Vol. XXII. 22-0'-2006) 
Col. 147 ' 

ADBLoan 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 163/067 

CoL 130 
BeIudf1cation of Brahmaputra River 

(D.b. 5, Vol. XXI, 21-07-2006) 
CoL 121 

Brahmaputra Valley Authority 
(D.b. 15, Vol. XXII. 14-01-2006) 
Col. 17-11 

Brahmlpulra Valley PerdU. Corporation 
atNamrup 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 171-12 

Brid. Over Lohlt and Khabolu 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 241-42 

Clolure ofKVS 
(Deb. 19, Vol. XXII. 22-01-2006) 
Col. 315 

ConIIruction ofBridp Over Brahampulra 
RiYer 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoL 260 



Conatructioa ofRV. Buildinp 
(Dela. 19, Vol. XXII, 22-08-2006) 
~ 313-n 

Convenion of Coal Shale into Petrol 
(Deb. 16, Vol. XXII: 17-08-20(6) 
Col. 177-79 

Damage to Oil Pipelines in Alum 
(Deb. 16, Vol. XXIt, 11-08-2006) 
Col. 198-2000 

Development of Kukurmara u· 
Eco-Tourism Spot 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 95-96 

Development of Tourist Spots inAsaam 
(Deb. 4, Vol. XXI, 27-07-2006) 
QJl. 16&-71 

EmpIoymentG....aon inAielm 
(Deb. 8, Vol. XXI. 02 .... -2006) 
CoI.~ 

Expressway in Assam 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 42)-22 

Flights between Imphal. and Guwlhati 
(Deb. 21, Vol. XXII, 24-01-2006) 
CoL 163 

Funds Sanctioned for Stationa of Assam 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 77-78 

Guwahati Flying Club 
(Deb. 16, Vol. XXll, ) 7-08-2006) 
Col. 88 

Inspection of Tsatichhu Lake in Bhutan 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 71-73 

Merger ofNFFWP with NREGA 
(Deb. 10, Vol.' XXI. 04-08-2006) 
Col 177-79 

Modernisation of Petrol Pumps in Assam 
(~b. 21, Vol. XXII, 24-08-2006) 
Col. ·241-43 

Namrup Fertiliser Pianr 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 80 

2$ 

Need to ~"probIema ofllbour ... 
fioJn Dbubri, AIIIID· .... III Delli 
(Mtik,371) , . 
(Deb: 2, Vol. XXl. 2'-01-2006) 
Col 312 . 

Need SO'" NOIII'rinI' ......... 
and Brehmepdra~ft1."" 
with .... 1(ItU&J77J , 
(Deb. 11. Vol. XXD • ..,#.~ 
Col 3'1 . 

Need to ~ • bridp CMr LoIdI 
Channe.1 ofriver B1'IIhniIpun ...... 
Dhole and Sadie in Allam (MU" 3m 
(Deb. 13, Vol. XXII, )0-08-2006) 
CoL 277 

Need to conatruct.,... OWl' nra « 
and~m.n""'NIDI.""'" 
.iJlWr..S1ateCOlIMCdvity .... ~ 
aadArunachal PrIdesh (MUa 377) 
(Deb. 21, Vol. XXII. 24-01-2006) 
Col 420-21 

Need to declare birth _Iverlll)' of 
SrirnMta s.abrcIev. the 16th Cenuy. 
Vaishnaval8lnt ofAsam a a Nmo-I 
Holiday (MUR 377) 
{Deb. 4, \\)l.)OO,27~7-2006)COI. 308 

Need to provide passenger amenities at 
railway stations in district Hailakandi 
and Karimganj, Assam and complete 
broad gauge conversion work within 
the stipulated time frame (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 308..()9 

Need to resume the flight between 
DJmapur-Gu·wahati and Kolkat.-
Dimapur on Saturdays and Sundays 
(MUR317) 
(Deb. 12. Vol. XXll; 08-08-2006) 
CoL 263-64 

Nomlnatiqa ofMajulilsland for Inclusior. 
in World ~riCage List 
(Deb. 21, Vol.'~XII, 24-08-2006) 
Col. 312-14 
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·o.tbreak of Malaria in Assam 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 308-24 

Prosrea of AJSam Accord 
(Deb. 12, Vol. XXII, 0'-08-2006) 
~l. 59-60 

Propoals under Hariyali Scheme 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 249-421 

RailLlDkwfth~ 
(Deb. 13, Vol. XXJI, 10-01-2006) 
Col 132-33 

RaiJway Linkage between Anam and 
Banaladeah 
(Deb. 21, Vol. XXII, 24-01-2006) 
"ca 269-70 

Tea Festival iD GUWIbIti 
(Deb. 2, Vol. X?,I, 25-07-2006) 
Col." 

u ..... , at .. O' ........... 
Nwillla .... 
(Deb. U. Vol. XXII. ....... ·2016) 
011. lSI 

VI_ ........ _111_ 
(Deb. 19, Vol xxn, 22-41-2006) 
Col. 309-10 
~ .. c..einr.purUniwrllly 

(Deb •• 9, Vel. XXII, 22"'-2006) 
CeL216-.? 

Railway SJeepor Co_ Factory inAlllm Woddaa .-0."" .. A.- .... 
(Deb. 16, Vol. XXII, 17-0'·2006) (Deb. 11, Vol. XXII, 07-oa.»06) 
CoL 242 CoL 94-95 

It.elease ofUlCa Laden AIIeeIUioa ., ......... ~ NeCIaI 
(Deb. 7, Vol. XXI, 01-08-2006) FrAwithASEANCoucriea 
Col. 55~ (D.b. 2, Vol. XXI, 25-07-2006) 

Sale of Assam Tea through Post Office Col. 107'()8 
(Deb. 7, Vol. XXI, 01-08-2006) 
Cot. 201-02 

Setlin, of Hydro Power Project in 
Bnhamp\llraValley 
(Deb. 17, Vol. XXII, 18-08-2006) 
CoL 171-73 

Settin, up of Central Institu~ of 
Tichnology 
(Deb. 12, Vol. XXII, 08-01-2006) 
Col .. 227-21 

Supply of 0. to Thermal Power Projects 
inAsslm . 
(Deb. 10. Vol. XXI, 04-08-2006) 
Col 159 

Tuk force on Flood and Erosion Control 
(D.b. I S, Vol. XXII, 14-08-2006) 
Col. 93--95 

Tea Factories 
(ueb. 19. Vol. XXII, 22-01-2006) 
CoL 235 

AtomJe Power 
Atomic BnIrIY, ...... iR OujarM 

(Deb. I, Vol. XXI, 02-08-2006) 
CoL 110 

Atomic Power Generation 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 79 

Bui1dina ofRlMtor by PIk~ 
(Deb. 8, v.1. XXI, 91-o.-lM6) 
Col m 

GealfltJoft ofPon' 60aAmic E-.r 
(Deb. 20, Vol. XXII, 23-D'-1086) 
Col_ 

Indo-US NucIMr ApIaDInl (DUR ItS) 
(Deb. 20, Vol. XXII, 23-01-lOO6) 
Col. 6S6-711 

Tarapur Atomk Pilat 
(Deb. 20, Vol. XXII, 21-81-2106) 
Col. 19 
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A ..... IJ. 
Import of Cattle from Auatralia 

(Deb. II, Vol. XXII, 01.0'·2006) 
Col. 17'9-10 

Import of LNG from Australia 
(Deb. 16, Vol. XXII, 17-0'-2006) 
Col. 113-14 

Visit of Delegations 
(Deb. 12, Vol. XXII, 01·0.-2006) 
Col. 131-32 

Wheat Scam 
(Deb. 11, Vol. XXII, 21-f.-2006) 
Col. 222-23 

Atdemated Yeller Mae ..... 
ATM 

(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 219-20 

ATM Facility at Stations 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 179--81 

Automobilc(s) 

Excise Duty on Motor Vehicle 

(Deb. 22, Vol. XXII. 25-01.2006) 
Col. 45<4-55 

New Emiaion NOnnl 
(Deb. 15, Vol. XXII, J 4-01-2006) 
Col. 51-59 

Prices of Metal 
(Deb. 15, Vol. XXII, 14-01-2006) 
CoL 106007 

Procluction IIl4 Sale of Small CIn 
(Deb. 13, Vol. XXII, 10-01-2816) 
CoL 41 

AYiatioD TurblDe Fuel 

ATF Under Declared Goods Category 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 253 

Prices of ATF 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 282-16 

Stealing of Aviation Fuel 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 106-07 

(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 269-70 Award(s) 

Implementation of Auto Fuel Policy 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 251-53 

Import of Foreign Cars 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 150-51 

Insurance for Buses 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 95-96 

Criteria for Arjuna Awards 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 416-18 

Need to confer Bharat Rltna Award on 
Dr. Shiv. Kumara Swamyjee, head of 
Shri Siddagang. Math, Tumkur, 
Karnataka (MUR 377) 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 584 

Inveltment in Automobile Sector Zee-einemaAward Sponsored by LIe 
(Deb. 16, Vol. XXII, 17-08-2006) (Deb. 17, Vol. XXII, 18-08-2006) 
Col. 161-62 Col. 126 

Manufacturing of Cars with LPG Kit 
(Deb. 13, Vol. XXII, 10-01-2006) Baba SahebAmbedkar HutshUp Vikas 
Col. 193 Yojaaa 

BabaSahebAmbedlcar U.-..ha .. Vila Yo~. Need to pel1l\it MembersofParliament to .-.....-re-
use beacon lights on vehicles for their (Deb. 19. Vol. XXII, 22-08-2006) 
identification (MUR377) Col. 49-52 
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'1;.d,,,anI AIa(II) 
uevelopment of Backward Districts 

(Deb. 8, Vol. XXI, 02·08·2006) 
Col. 37-38 

Noed to make provilion in the BUd,. fOr 
. the development of backward areas in 

Banaskantha, GqJarat and other parts . 
oftht country (MUR 377) 
(Deb. 20, Vol. XXII, 23-08.2006) 
Col. 586 

Sdteme for Backward Diltric:tl 
{Deb. 3, Vol. XXI,' 26-01.2006) 
('.01. 20S.09 

Bahram 
Death oflndians in a fire accident occurred 

in a labour camp in Manama city, 
Bahrain on 3()..()7-2006 (St) 
(Deb. 6, Vol. XXI, 31-07,,2006) 
Col. 36~7 . 

a.lBbavaa 
Co~onofBaIBha~ 

(Deb. 19, Vol. XXII, 22-08-1006) 
Col. 269-71 

Balaace olPaymeat 
Balance ofPaymoots. 

!Deb. 17, Vol. XXII, 11-01-2006) 
CoL 99-100 ...... 

Denotification of Bamboo 
(Deb. 6, Vol. XXI, 31-07·2006) 
CoL 251-52 

ExciIe Duty Exemption to Bamboo ProdUCIs 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 149 

Expc)rt of Sandal WoodIBamboo 
(Deb. 19, Vol. XXII, 22-OS-2006) 
Col. 302-03 

Blnglad ..... 
Agreement on Pact with Neishbow1na 

Countries 
<Dob. 19, Vol. XXn, 22-08-2006) 
:CoI. 204-0$. 

Direct Bus Serv.iceto Dhaka 
(Deb. 3, Vol. XXI,· 26·07·2006) 
Col. 68 

Energy fi'om NelghbouriDi CotmtriOl 
(Deb. 10, Vol. XXI, 04-08-200') 
CoL $2-059 

lndo.Bansladesh ~ to ReIoM 
Wit« Dlsputal 
(Dob. 6, V.oJ. XXI, 31-07 .. 2006) 
CoL 2J9.90 

Indo-BaDgladesh BxtndltlOll T .... 
(Dob .•• Vol. XXI, 02-01-2006) 
Col. 25~S7 

Inferior Quality Fcncina 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 203-04 

Infiltration ofBanaladesbi Nationals 
(Dob. 2. Vol. XXI. 25-07-2006) 
CoL 220-21 

llMstmant in Netpbolllin8 Countriu 
(Deb. 22, Vol. XXII, 25-08-2006) 
Q)L 238 

Money Changers at lndo.BanaIa Border 
(Deb. 10, Vol. XXI, 04-08-2006) 
QlL 152 

Need to check the Infiltration on 
. Indo-Bangladesh border (MUR 371) 

(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 271-72 

Openina ofTetulia Corridor 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 187-89 

Railway Linkage between Auam and 
Bangladesh 
(Dcb. 21, Vol. XXII, 24-08-2006) 
Col. 269-70 

. Reported New-Item captioned: Dhaka 
'Grabs 2 Square Km pC India's Laud" 
appeared in 'The Pioneer', datod die 
27th July, 2006 (St) 
(Deb. 5, Vol. XXI, 28-87:-2006) 
Col. 392-94· 
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Secnwy Level noes ofSAARC Nlltions Cancellation of Licence of Coopenttw 

(Deb. 20, Vol. XXII, 23"()8-l006) Banks 
0,1. 34-37 (Deb. I 0, Vol. XXI. 04-01-2006) 

CoL 202-03 SeUin, up ofSulHtation by BHBL 
(Deb. 9, Vol. XXI, 03-08-2006) Clo.ure of Pancbmabal District 
Col. 256 Coopadw Bank 

Terrorist Camps in Pakistan and 
Bangladesh 
(Deb. 8, Vol. XXI, 02..()8-2006) 
Col. 331-32 

(Deb. 5; Vol. XXI. 28-07·2006) 
CoJ. 171·72 

On BantAna SoIudoIl 
(Deb. 17, Vol. XXII, 11-0'-2006) 
CoL 204-05 

Trade between India end Bangladesh Credit to SS} 
(Deb. 2; Vol. XXI, 25-07-2006); (D.b. 17, Vol. XXII, 11-01-2006) 
Col. 209-11 . Col. -lS2-S5 

Sank(.) 

Auets of Do1iuJtinl Organisationi 
(Deb. 22, Vol. XXII. 2S..()8-2006) 
CoL 43 

ATM 
(Deb. 17. Vol. xxn, 18-08·2006) 
Col. 219-20 

Autonomy to SBI Associate Banks 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 99 

Ba Strike 
(Deb. 17, Vol. XXII, 18-08-2006) 
CoL llH3 

BanIdna Worms 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 507--09 

BInb in Flood Aft'o<:ted ~. 
(Deb. 22, Vot XXII, 2S.o8-2OD6) 
CoL 284-85 

Saks in Rural and Urban Area 
(Deb. 17, Vo)'.. XXII, 18·08-2006) 
CoL 120-21 

Banks under Moratorium 

Crop-Loan 
(Deb. JO, Vol. XXI, 04-01-2006) 
Col. 115 .. 

Defunct QM)ptntive BwIb 
(Deb. 14. Vol. XXII, 11-08-2006) 
CoL 15-21 

Delay In Sancdoninl LoIn Under Welfare 
Schemes 
(Deb. 5, Vol. XXI, 21-07-2006) 
CoL 213-18 

Delivery oCCredit 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 275·76 

Deposits in RRB, 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoL 487-1. 

DifftcultiCII in Oponlna of Accounts in 
Banb 
(Deb. S, Vol. XXI, 21-07-2006') 
Col. 314-18 

Draft makin. c:bargea for Retail Oudet 
Dealers 
(Deb. 13. Vol. XXU, 10-08-2006) 
Col. 242-43 

Embezzlement in CoopenDw 8aDb; 
(Deb. S, Vol. XXI, 28-07-2006) (Deb. 17, Vol. XXII, 1I-oI-2006) 
Col. 269-70 Col. 202.03 

Better Customer Services Expert Committee onPSB. 
(Deb. 14. Vol. XXII, 11-08-2006) (Deb. 14, Vol. xxn, 11-01-2006) . 
~2~ ~~~ 
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FII Ceilina in ~"sBs 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 213-14 

Fine on Bank ofBlJ'oda 
(Deb. 14, Vol. XXII, 11-0'-2006) 
Col. 60-61 

Foreip Banks 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 450-53 
(Deb. 22, Vol. XXII,2S-0.-l006) 
CoL 159 

Guidelines for Collateral Security 
(Deb. 22, Vol. XXII, 2'-08-2006) 
Col. 13-84 

Guidelines for Foreian Banks 
(Deb. 5, Vol. XXI, 2'-07-2006) 
Col.· 164-65 

Home Loan to Rural Areas 
(Deb. 17, Vol. XXII, 11-01-2(06) 
Col. 144-46 

I11ep1 Bank Loan 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 2S4-SS 

Improvement in. Profit of Nationalised 
Banks 
(Deb. 10, Vol. XXI, 04-0'-2006) 
Col. 1.9-90 

Incr .... in Deposits and Allot. of 
PSBs 
(De~. 5, Vol. XXI, 28 .. 07-2006) 
Col. 10--16 

Indian BIIIb Abroad 
(Deb. 14, VOl. XXII, 11-:0'-2006) 
CoL 4-S 
~ InveabMnt Bank 

(Deb. 14, Vol. XXII, 11-0'-2006) 
Cal 149aSO 

Inve __ o(Public Sector BankslFl. in 
StodtM.tet 
(Deb. S, Vol. XXI, 2'-07-2006) 
CoL 39--46 

IPOs of State Bank of Hyden bad 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 181-12 

Jammu and Kuhmir Bank Branch in 
Pakistan 
(Deb. 22, Vol. XXII, 25-01-20(6) 
CoL 253 

Kisan Credit Card 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 431-33 

Loan by Private Banks under PO¥erty 
Alleviation Programmes 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 84-87 

Loan to Priority and Non-Priority Sectors 
(Deb. 17. Vol. XXII, 18-08-2006) 
Col. 2-6 

Merler of Associate Banks of SBI 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 236 

Merger ofBanb 
(Deb. 14., Vol. XXII, 11-08-2006) 
Col. 174-75 

NABARD Refinance Policy 
(Deb. 17, Vol. XXII, 18-08-2006) 
Cot 2S1-S2 

NAPED Aareelltent with SBI 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 275 

Need to formullte norms for clelrini local 
cheques • tow day. and out ItldOll 
chequ.. in four-six workinl day. 
(WUl377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 592-93 

Need to monitor the functioning of 
Sidharth Naill' ~ict Cooperative 
Bank in Uuar ~~<¥UR 377) 

. ·(Deb. 1 t, Vol. "" .. :.'22-08-2006) 
Col. 466 

Need to open branch of a Nationalized 
Bank in MehrauDa, Salempur, Uttar 



PnIdtIh (NUl 377) 
(0"'. 2, Vol. XXI, :U·07-~006) 
QaI. m 

31 

Recovery of Loan 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 1 ()6..07 

Need to ..., tile .... of ClMrina ReaIrvation Policy ill RRBI ....... 0." 0riIII (MUll 377) (Dob,. 22, Vol. XXII, 25-08-2006) 
(Oft. J, Vo·1. XXI, 26-07-2006) CoL 3J8-19 
Col. 371.12 

HOC for Crop Ian 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 1'7-58 

MOII-P.-fbnnina AIIIII 
(Deb. 22, Vol. XXII, 25·01·3006) 
CoL 22S-27 

M'Aof*tioM1t11d ... 
(Deb. S, Vol. XXI, 21-01·2006) 
())I. 134-l6 

MRJDepoeit 
(o-b. 10, Vol. XXI, 04-0'-2006) 
Col. 234-35 

One Time Settlement Scbemo 
(Deb. S, Vol. XXI. 28-0'1-1006) 
CoL 1610Q 
(Deb. 14, Vol. xxn, 11-0'-2006) 
Col. " 

OpIninl ofMow BInk ....... 
(Deb. 22, v.1. XXII, ~ 
Col. 2<Q..i3 

OutIourclllc ofllaldlta Aedvitill 
(Deb. 5, Vol. XXI, 21-01-2006) 
Col. 212-13 

o.a.wc .. etUI Jobl' 
(Deb. 14, Yol. XXlL 11-01-2006) 
Col. 121·22 

Revision of Pay SoeJet ofOlldraI BMb 
(Deb. 22, Vol. XXII, 15 ....... 2OOIt 
CoL lM-87 . 

Rnl Credit 
(Deb. 10, ,Yol. XXI, 04-oe-2006) 
CoL 441-44 

SBI BrMCh .. Abroad 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 229-30 

Seven Point MissloR 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 183-84 

Situation ariJing out of RBI decision to 
allow outsourcing of certain vital 
Banleina activitiea includiDa openiq 
of accounts, iouina drafts, ciearin, 
operations and steps takon by tIM 
Oo~ ta dds regard(CA) 
(D.b. S, Vol. XXI, 21-07-2006) 
Col. 347-62 

Specialised Agricultural Finance Branch 
(Deb. 17, Vol. XXII, 11-08-2006) 
Col. 238-42 

Surplus Staff in Banks 
(Deb. 14, Vol. XXII, 11-08-2006) 
CoL IS3 

..... ,....otO'1'IaII .. i •• t Transfer of Banldnl Operatlol1l 1eIl.... (Deb. 22, Vol. XXII, 25-08-2006) 
(peb. n, Vol. XXII. 25' ..... 20(6) Col. 232a33 
CoL 193-96 ; 

~ofUBa 
(Deb. 17, Vol. XXII. ,1 • ..01-1006) 
Col. I""'" 

PrivItitId • .r,. 
(Deb. D. Vol. XXII, 25.01·2006) 
CoL 3043 

Unclaimed Deposits in Banks 
(Deb. 14, .. I. XXII, 11-01-2006) 
CoL 143 

Venture Capital Pund witla S81 
CDeb. 5, Vol., XXI, 28-07-2006) 
Col. 149 
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... AIMDItIeI 

... ~ in Blevendl Plan 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 92.f3 

IqIIippIDa NIh with AmbuIIncos 
(D.b. I, Vol. XXI, 02-01-2006) 
Clol. 197-91 

.., .......... ProjIat 
Mild to equip Bay Exploration Project in 

Orilla with more technically trained 
- power(MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 274 

, .... Worken 
~ .... to ,... eci'ndonIIlChoIMIhip 

..... children or Beedi workers in 
Teakul constituency, Tamil Nadu 
(MUll 377) 
(Deb. 16, Vol. XXII, 17-01-2006) 
OIL 319 

Beedi .... 
(Deb. 11, Vo.l. xxn, 07-01-2006) 
Col. 191-92 

PlaCtUdea to Seedi Worbn 
(Deb. 11, Vol. XXII, 07-08-2006) 
CoL 221--23 

JIuDd under Deedi Wbrk.a Welfare PuncI 
Ad, 1976 ''l/tiis8. Vol. XXB, 21-0&-2006) 

::J ·.'.UdI ............... 
~.'- ..... n. Vol. XXII. .,...2006) 

_. oat IB-4l 
Sc:boIRIIp·IDa.uctr.ota.u We •• 

(OM. II, Vol. XXII, 21 ... -2006) 
eel. il5-16 

, B.an 
Rehabilitation of Began 

(Deb. 13, Vol. XXII, .,0..08-2006) 
Cal 233 

.... l'1li 

Welcome to PlrliIIma_,. Deleption fiom 
the Republic ofBelarul 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. I 

BlteILeaf 
Production of B_1 Loaf 

(Deb. IS, Vol. XXII, 14.08-2006) 
Col. 146-47 

BhabilaAtODlk Releam. CIDtn 
Use of Fly Ash 

(Deb. II, Vol. XXII, 07-08-2006) 
CoL 214-15 

BIuIntAIamtaIuDI c.omp..ay lAIL 
Dwinv~ofBALCO 

(Deb. 19, Vol. XXII, 22..0'-2006) 
Col. 69-70 

Raising of Funds by BALCO 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 133-34 

Sale of Alwnina 
(Deb. 19, Vol. XXII, 22.()8-2006) 
CoJ. 215-16 

"'nt a."lIectrtaIau.llld 
BHBLPower Project iDA,...._ 

(Deb. t, Vol. XXI. 03-08-2006) 
Q)I. 240 

BlcpaltONera Secured by 8HBL 
(Deb. 4, Vol. XXI, 27 .. 07-2006) 
CoL 233-34 

. Settina up ofSub-station by BUEL 
(D.b. 9. Vol. XXI, 03-01·2006) 
Col. 2S6 

.......... y ... 
hW.UlldlrIlllllle __ ,.,.'. II I 

(Deb. J. Vol. XXI. 26..()1.2004) 
OIL ~131 
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Telephone Connections under Bharat 
Ninnan Yojana 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 94 

BUntRa ... 
Need to confer Bharst R8tne Award 0 

Or. Shiva KwMra SWIID)'jte, held of 
Shrl Siddall"I' Math, Tumkur, 
KarnIItaka (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 584 

Bban.t Slnehar Nlpm Umlted 
BSNUMTNL Services 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 93-102 

Complajnb Alainst Private Telecom 
Operata ... 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 59-60 

Complaints apInst Telephone end Mobile 
ServiceJofBSNL 
(Deb. 8, Vol. XXI, 02-08-2006) 
CoL 150-55 

Overcharging ofRenta.s by BSNL 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 355-56 

Payment of Roaming Cttaraes 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col 67-68 

PCO.in Oriua 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoL 114 

PerfOrmance ofBSNL 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 74 

Progress ofBSNL and MTNL Projectl 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 211-18 

Short Supply of ADSL-II Modem. 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 141-49 

StoP' to Check Violation ofPOOs Rules 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 64 

Unbundling ofloc:al Loop 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 171-12 

CoMoctivity fi'om BSNL TOW8'I Dba,.t W •• oa aad E8.1 ••• rla. ' 
(Deb .• , Vol. XXI, 02-08-2006) CompuyUd. 
Col. 177 Revival ofBWEL 

RxpInaiOll ofCDMA Network (Dob. 13, Vol. XXII, 10-0'-2006) 
(Deb. I, Vol. XXI, 02-08-2006) Col. 119-20 
Col. 2S1-52 .BbaI1tylR8JIIIIJIeeCom .. ay 

lleelooaaect kYiceI by BSNL . Bhartiya Rail BVIle Company 
. (DGb. 28, Vol. XXII, 23.--20(6) (Deb. 4, Vol. XXI, 27-07-2006) 

OIl 6U3 Col. 187-08 
........ ID ToIeanPb Service ofBSNL BIaopaI Gal DIluter 

.(Deb. 3, Vol. XXI, 26 .. 07-2006) ~ioIl to VicdmI ofBbopal Gas 
Col. 200-02 . Di ..... 

MerprofHCLwilhBSNL (Deb. 15, Vol. XXII, 14-0'-2006) 
(Deb. 21, Vol. XXII, 14-08-2006) Col. 173-74 
Col. 347 .... 

NeqJlrolMTML_BSML 
(Deb. 20, Vol. XXlI,21 .... 2006) 
Cal. liNG. ,.' 

....... 
BnqyftomN ............ eo1llltriel 

(Deb. 10, Vol. XXI, 04~-200f) 
Ott. 52-53 
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lMpectiea of Tsatichhu Lake in Bhutu 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 71-73 

RaIl LiRk wiItl BJlutu 
(OW. 13, Vol. XXII, 10-08-1006) 
Cal. 132-33 -.. 

Coadkion of National ~...,. 
(Deb. 10, Vol. XXII. 23-08-2006) 
Col. 4S94)· 

01 q action of COl'IIftWeieI COIItp1ex .. 
NedInIpur Railway Station 
(Oft. 13, Vol. XXII, 10-08-lO(6) 
Col. 64 

CoDIIruction of Railway Line 
(Deb. 13, Vol. XXII, to-oa.lO(6) 
Col. 119 

Divenion orN .H. 28-8 
(Deb. 20, Vol. XXII, 1J-OI-lOO6) 
Col. 62 

Droupt situatiOil in 8_ (M.) 
(Deb. 12, Vol. XXII, 08..08-1006) 
Col. l43-45 

Extension ofHBJ Pipeline 
(Deb. 9, Vol. XXI, 03-08-20Q6) 
Col. 170 

Facilities to Beedi Workers 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 221-23 

,toed CORtroI in Bihar 
(D .... II, Vol. XXII, 21..()8-2006) 
Col.l07..()8 

Punctt ... Education to All CIIJIpeip 
(Deb. 19, Vol. XXII, 22-08-20«)6) 
Col. 89-90 

MVRSinNTC 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 161-62 

Need for effectivo Implementation of 
National Rural Employment G1.cIntee 
Scheme in Auranlabad, Blbar 
(MlJR371) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 458-59 

Need for reconstruction of National 
Highway No.21 from Chapra, Bihar to 
Uttar Pradesh Border (MUR 377) 
(Deb. 1, Vol. XXI, 24.07-2006) 
Col. 367 

Need for ropair and miintealilci of 
NaUoftal Hiahwaya No. 110,91 aid II 
pa •• iftg throulh Jahanabad, Bihar 
(MUR377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 304 

Noed to check allegod irr.lul.rldo. 
prevailing in the RajendraA ... ioultund 
Univenity, PUla, Samlltipur, BIhIr 
(MUR377) 
(Deb. 12, Vol. XXII. 01-01-2006) 
Col. 262 

Need to commence cluSOI in Central 
School Maharajlanj, District Siwan, 
8ihar{MUR 377) 
(Deb. 13. Vol. XXII, 10-01-20"> 
Col. 27S 

Need to co..,11te .... ,ndin, WOI'b 
~UIIdIr"""MlHia... 
Sadek Yojana in BoUiIll ParUlllllllllly 
CoaItiIueacy, BiIw (WUIt. 377) 
(Deb. 8, Vol. XXI, 02·0'-2.") 
Col. 410-11 

Need to expedite the construction work 
InduIIriaI Cluleers of NH 30 between Patna and Arnh 

(Deb. 7, Vol. XXI, 01-08-2006) (MUll377) 
Col. 581-87 (Deb. 16, Vol. XJ(:I1. 1 '7-01-2*) 

Malfi.mctioning in NTe Col. 378 . 
(Deb. 7, Vol. XXI, 01-08-2006) Need to expedite tho work relatlta. to 
Col. 641-42 various Prejoctl It ehh.pre, 



lC ..... j ........ ....v in Bihar 
(MUa377) 
(Deb. 22, Vol. XXII, l~-61-2006) 

Col. 4'"'' 
~- to 1M .-cial ,-. for .... 

up ....... in JahanIbId dfllric:t .f 
B"'(MUR1TT) 
(Dolt. II, Vol. xxn, 07 ..... 2"') 
Cal 353 

Need to iaIpIemeatthe CentrIItylpClOllll'tll 
lohomOl In BUD ParlillDentlry 
COIIIdh_acy. BihIr(MUR 377) 
(Deb. 10, Vel. XXII, 23-1'.2006) 
CoL "I 

HIM to open • AlricUIture ,.,.. * 
IlMaiI C... .Her 'Natioaal 
IforttctdMe WiIIIen' ia ,..... 8il111' 
(MUR377) 
(D.b. 22, Vol. XXII, 25-08-2086) 
Col. 4SS 

Need to open IITs in Pama and Northen 
BM (MUR 311) 
(Deb. 3, Vol. XXI, 26-07.2(06) 
Col. 371 

NNdto 0,... s.-NU .. iR...-"... 
of"'(Nla311) 
(D.b. 21, Yol. XXII, 24-01-2006) 
CoL 41S 

Nud to provide a specia' ecoRomic 
packa" for infr •• traetural 
~iftB_(MUR.l77) 
(Od. 1', Vol. XXII, 14-61-2806) 
Col 304 

Need to prow. B.S.N.L. MoItile Servicea 
in ForbiIpU. Jopani and N."....,., 
in Araria Parliamentary Constituency, 
&1uIr(MUR377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 411 

Need to provide d .... ..t.idy to tInnwI 
affectecI tty 4rouaht ia BihIr (Sub) 
(Deb. I', Vol. XXII, 22-08-2006) 
Col .• "'1 

Need to provide FblaRcial Assistanc:e for 
streestfIening Embukmentl of River 
ChHAda. and Cheer Suthnie i. 
DiJIrict Banb, Bihar(MUR 377) 
(Deb. 9, Vol. XXI, 03-0'.2086) 
CoL 3]6 

Nee4 to 1IIke steps for socto-etaaoaic 
upHftment of MUIhIr eom-itJ ill 
B_(WUJl317) 
(Deb. 19, Vol. XXII, 22-6'-2006) 
Col. 464-65 

NewTMiM hat LIIIIIIa> ~j 
- (Oft. 21, Vol. ~, 24-01-20t6) 

CoL 128 
RaHway Sri ... aa GaItea Ri-M' ill B_ 

(Deb. 21, Vol. XXII, 14 ... -2006) 
Col. 257·58 
R.~ of_OS Doctors 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 302-03 

Retail 01ItIets 
(De~. ] 6, Vol. XXII, ] 7-08-2006) 
Col. ] 81-84 

Setting up of Big IndUltry in Bihar 
(Deb. 1, Vol. XXI, 01-08-2006) 
Col. 294-9S 

Settlnl up ofbil Neer Plants 
(Deb. 16, Vol. XXII, ] 7-08-2006) 
CoL 297 

Sick Small Scale Industries 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 111-22 

bo-of·Art Technique for Survey 
(Deb. 16, Vol. XXII, ] 7-01-2006) 
Col. 121-29 

11UFED 
(Deb. 19, Vol. XXII, 22-08·2006) 
Col. 71~BO 

Utflisation of Surplus Water of Rivers 
(Deb. IS, Vol. XXII, 14-08-2006) 
CDI. III 

Water Logging in Bihll' 
(De"'. 18, Vol. XXII, 21-08·2006) 
Col. 100 
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BOateral Treaties 
Sanction fbr Siping BiiateratIMultilateral 

Treaties 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 196-97 

8111(.) 

JaMienwala Sap National Memorial 
(AIMacbMnt) Bill, 2006 (Consid and 
PaH) 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 368-69,372-74,385--90 

Abolition ofClpitaJ Punishment Bill, 2004 
by Shri C.K. Chandrappan - Consid. 
(Dob. IS, Vol. XXII, 14-08-2006) 
CoI.3*"50 

Banking Companies (Aequmtfon and 
Transfer of Undertakings) and 
Financial Institutions Law. 
{Amend mont) Bill, 200S--Conald. and 

·Pass 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. S9~ 

Bill Prom States 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 136 

B ill on Care and Social Security to Senior 
Citizens 
(Deb. 9, Vol. XXI, 03-&1-1006) 
Col. 208 

Bill on Sexual Harassment ofWomon 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 113 

AcluIrIes Bill. 200S--Consid. 
(Deb. 5, VoL XXI, 28-07-2006) CantonmentBiII,2006-Consid. 

(Deb. IS, Vol. XXII, 14..()8-2006) 
Cot 394-400 Col. 304-17 

Actuaries Bill, 200S-<:mmd. &: Pass CanIonment Bnt, 2006 _ Conlid. ct Pau 
(Deb. 8, Vol. XXI, 02-08-2006) (Deb. 17, Vol. XXII, 18:08-2006) 
CoL 414-54 Col. 354-97 

Aircraft (Amendment) Bill, 2006-lnt 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 337-31 

AppropriIItion(No.4) BiIJ,2006-Consid. 
&: Pus 
(D.b. 14, Vol. XXII, 11-01-2006) 
Q)I. 329-30 

Appropriation (Railways) No.4 Bill, 
~.-ConJid. and Pass 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 445-47 

AaIm RIfteI Bill, 2006 -QJnsid." PISS 
(D.b. 9, Vol. XXI. 03-08-2006) 
Col. 3»-55 

Bankinl Companies (Acquilition and 
Transf.r of Undertakinp) and 
Fi_achat IMtitutioo, Law, 
(Am. t=,., -.200S - CoIIIkt. 
(Deb. 19, Vol XXII, 22-08-2006) 
CDL 500-529 

Cantonment Bill, 2006-<:0nsid. 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 381-407 

Central Educational Institutions 
(Reservation in Adminion) 
BiII,2~lnt 

(Deb. 22, Vol. XXII, 25-08-2006) 
CoI..393400 

Central Silk Board (Amendment) ... 2806 
Could. &: Pass 
(Dob. 19, Vol. XXII. 22-08.1006) 
Col. 468-~OO 

Cinematograph (Amendment) Bill, 200~ 
(Amendment of sectioD 5B) by 
Sh. Subodh Mohile-Int. 
(Deb. 5, Vol. XXI, 28.07-20(6) Col. 401 . 

Code of Criminal Procedure (Amendment) 
8m. 2do$ (AmcndnwntoflOCtkln 2, 1ft) 
by Sb. Subodb Mohite-lnt. ' 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 401 
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ComputJory Re ....... of Marriages 
BIU, 200S by Sh. subciah Mohite-Int. 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 400-01 

Co_iNdon (Amendment) Bill, 2005 
(Amendalent of articles 341 and 342) 
by Sh. Chengara Surond~lnt. 
(Deb. S, Vol. XXI, 28-07-2006) 
Col 402 

Constitution (Amendment) Bill, 2005 
(lJIurdon of aew article 33SA) by 
Ih. CIMmpra Surendran-Int. 
(Deb. S, Vol. XXI, 28-07-2006) 
Col ~ 

CoaaUWdoa (Amendment) Bill, 2006 
(Amendment of article 117, etc.) by 
Shri Aaandrao Vlthoba Adaul-Int. 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col 326 

Conltitution (Amendment) Bill, 2006 
(Am.~dmeAt of article 217) by 
Sh. Tukaram Ganpat Rao ReAle 
Patil-lnt. 
(Deb. 5, Vol. XXI. Z8-07-2006) 
COL 407 

Constitution (Amendmem) Bill, 2006 
(Amendment of Articles 75 and 164) 
by Sh. Bachi Singh Rawat-Int. 
(Deb. S, Vol. XXI, 28-07-20(6) 
Col 404 

Constitution (Scheduled Castes) Order 
(Amendment) 8U1, 2006 - Int. 
(Deb. 6, Vol. 'XXI, 31-07-2006) 
Col. 353-54 

Consumer Goods (Mandatory Pri~ of 
CostofProduction and Maximwn RctaiI 
Pric:e) Bill, 2006- by Sh. Huaraj 
GAhir-lnL 
(D.b. S, Vol. XXI, 28-07-2006) 
CoL 443-44 

Crop ..... ee aill. 20M by Sbri Iqbal 
Ahmed SaradIi 
(Deb. U. Vol. XXII, 14-4f..l886) 
COL 3~ . . 

Crop Insurance BUI, 20M by Shri Iqbal 
Ahmed Saradsi--Con.sid. and 
Wilhdrawn 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 32~26 

Crop Insurance Bill, 2005 by 
Shri Suravaram Sudhakar Reddy-
Consid. 
(Deb. S, Vol. XXI, 28-07,.2006) 
Col. 408--43,44S-48 

Oalmia Dadri Cement LimiaId (Acquiaidon 
and Transfer of Undertakings) 
Amendment Bill, 2006-1nt 
(Deb. S. Vol. XXI, 28-01-2006) 
Col. 366 

Environmental Cleara.ce (S.lf-
Certification) Bill, 2006 by 
Sh. K.S. R»--Int. 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col 405 

Pood SaNty and. Standarda Bill. lOGS-
Could. 4: P .. 
(Deb. 3, Vol. XXI, 26-07-2006) 
Cel 375-453,428--33 

Forest Produce M.......-at Board BUI, 
2006- by Sh. ~ GAbir-lat. 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 444 

Forest Tribal Righta BiU 
(Dcb. IS, Vol. XXII, 14"()8-2006) 
Col. 212 

Free and Compulsory Education Bill 
(Deb. 19, Vol. XXII, 22"()8-~OO6) 
Col. 381 

Girl Child (Welfare), Bm, 2006 by 
Shri CbandrakaAt Khaire - hit. 
(Deb. IS, Vol. XXII; 14-08-1006) 
Col. 319 

GovOl'llDlHt I.tcuritie. BtH, .. -
(CoGJid. & Pa) 
(Deb. II. v.I. XXII. 07.08-2006) 
CoI.3SS-63 

~ofOrpniIIItOtIIBilUOQ' 
(Deb ... 2', VoI.-XXI, lS ... ,.zt06) 
CoL 105-06 ' 
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HGUJe oftbe People (AdminiItrIIien) BiI~ 
2086 by D. Mohan SiJl8It--Iat. 
(Dob. S, Vol. XXI, 28-81-2H6) 
OJ! 417 

I.dian Nadic:i... Develop.lnt 
Corponaion Bill, lOOS IJy st. .... 
Mohite--llll. 
(D .... 5, Vol. XXI, 28-81-2"6) 
Col. 482 

......... c..(MI t ........ 
('-'tion of new Seatiaa 3&2A) by 
sa. .... , Sin...... lat. 
(Deb. 5, Vol. XXI, 28.01·2 .. ') 
CoL 403 

IntiMructure DoYoIopmeat IkMIrcI BiM, 
2006 by Sh. K.S. Rao-Int. 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 406 

Jnt.earated Food Law 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 87-&8 

Introduction ofMCC AmendrntRC Bilk 
(D.b. 20, Vol. XXII, 23-08-2006) 
Col. 105 

Jallianwala Bash National Memorial 
(AmerUnr:It) 8111, 2006(Coosid. me! P.) 
(Dcb. I, Vol. XXI, 24-07-2006) 
Col. 368-89 

Juwnile Justice (Care and Protection of 
Children) Amendmeat Bill, 200S-
Couid. & Pass 
(Deb. 8, Vol. XXI, 02-08-2006) 
CoL 4SS-58,489-SS6 

NatioIIeI COIlVniaIion tbr BlIpio'" of 
Natural R.lowcci Bill, 2006 by 
Slvi C ..... llt Khaire-Iat. 
(Deb. U, Vol. XXII, 14-08-2806) 
Col 318 

Natioaal C~n for Horticulturc 
Developm.eDt Bill, 2006 by 
SIl. K.S. Rao---Inf. 
(Deb~ 5, Vol. XXI, 28-07.2006) 
Col 40S 

,.. .... (".,.. ........ M. llioe) 
A ._.111, .1' MI.t. ~ 
(Deb. 17. V.I. XXII. 1 .... -.. ) 

. Cd. 415 

P8)1DIftt ... SeltlelMtlt 9,.. ... aiR, 
lOO6-Int. 
(Deb. 2, 'WI. XXI, 25..o7-2etf) 
Col. 369-11 

Pendk:herry (A ....... eI~) IMY, 
l8O~enlid. A PtI8 
(Deb. 21, Vol. XXII, 24-"-200'> 
Col. 496-5~ 

'"'-ioll ofF .. ID&JdIcide Bi" 2006 
by Sk. MohM Sin&h-Int. 
(Deb. S, Vol. XXI, 28-07.lD06) 
Cot 404 

Price RcpIaIory Authority Bill, 2006 by 
A. K.S.Rao-lnt. 
(Deb. S, Vol. XXI, 28-07-2006) 
Col 406 

Produce Cel. Laws (Abolition) Bill, 
2006 -Consid. & Pass 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 3SS--34 

Prmnodon ofSelf-cmployment BiI~ 2006 
by Shri Cbandnkant Khan.-Int 
(Deb. 15, Vol. XXII, 14 .... ·lOOt) 
Col. 318 

ProIecAon of'Hunata IUII* (Dr cn"_t) 
BiII,~.'" 
(Dob. 21, Vol. XXII, 24-01·2006) 
Col. 422--96 

ProteeIion ofHumla JUabll(AMcndme8t) 
BiU,lOO6-ConIid. 
(DO. 20, Vol. XXU, 23~lOO6) 
Col. 648-55 
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JUaht to Education Bill 
(Deb. 12, Vol. XXII, 08-08-2006) 
Cot. 111-12 

RIabIa ofPtnonl SufIIrin& tornA.c:quiM 
InmIlo Deficiency Syndrome Bil~ 2806 
by !hri Chandrakant Khaire-Int 
(Dob. I S, Vol. XXII. 14-08-2006) 
Cot. 31' 

Wai Karlmcbarillnaurance Scheme BiU, 
., "y Shrillllti KriIIma Tirath-
c-id. _ Widadrawn 
(Deb. 15, Vol. XXII, 14-08-2006) 
CeI. 32'7--i9 

Satary, Allowances and PensiQn 'Of 
Members of Parliament (AIMRd_t) 
8fII, l806 1& 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. .. 'l-56 

Salary, Allowances and Pensions of 
Members of Parliament (Amendment) 
Bill, 2~onaid. and Pau 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 609-47 

Spirituous Preparations (Inter-State Trade 
IIId Commerce) Control (Repeal) Bill, 
2006---Conaid. &: Pass 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 384-99 

Spirituous Preparations (Inter State Trade 
and Commerce) Control (Repeal) Bill. 
2006 - AllOnted 
(Deb. 22. \bL xxn. 2S'()8-2006) CoL 369 

Tailorina Workers (Welfare) Bill, 2006 by 
Sh. P. Karunakaran-Int. 
(peb. S, Vol. XXI, 28-07-2006) 
Col. 403 

The Cell Laws (Repealing and Amending) 
BlU, 2006 - Assented 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 240-41 

The Code of Criminal Pro<:edure 
(AMBIMMt) Amendinl Bill, 2006-
AlMated 

'1Deb. 2, Vol. XXI, 2S-07-»(6) 
Col. 240-41 

The Companies (Am.ndm_t) am, 
2006 - AuenIed 
(Deb. 2, Vol. XXI, 25-07-l(06) 
Col. 24&041 

The ConltittitloA (NiMly-' •• "" 
Ante •• 88&) BUI, 2006-MUD'" 
(Deb. 2, Vol. XXI, 2S..o7-ZOM) 
Col 241 

ne ConteIIlpt of Cotu1I (A •• sb.., 
BiD, 2006-AII ... d 
(Deb. 2, Vol. XXI, 25-87-20&6) 
CoL 141 

The DeIbi Lawa (Spaoiol P~ atM, 
2006-Allented 
(Deb. 2, Vol. XXI, 25'()7-20e6) 
Col. 141 

TIlt Delhi SpNieI Polite IttII!IiIhnlInt 
(AlIleIIdIAHt) Bill, 2006-AtMIIIed 
(D.b. 2, Vol. XXI, 25.07-20(6) 
Col. 241 

The Khadi and Village Industries 
Commiuion (Amendment) Bill, 
2006-Assentcd 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 241 

The Micro, Small and Medium Emorprilel 
Development Bill. 2006-Assonted 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 241 

The National Inl~itute of Fa.hioa 
Technology Bill. 2006-A_ted 
(Deb. 2, Vol. XXI, H-07-2006) 
Col. 240-41 

ne,RAIHrYo BeAk of India (AmeRdmMr.J 
8iH,2006-Aueoted 
(Deb. 2, Vol. XXI, 25.07-2006) 
Col. 241 

The Taxation Laws (Amendment) Bill, 
2006-Auented 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 241 
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The Union Duties of Excise (Electricity) 
Distribution Repeal Bill, 2006-
Assented 
(Deb. 2. Vol. XXI, 25·07·2006) 
Col. 241 

Wild Life (Protection) Amendment Bill. 
2006 (Amendment of Section 9) By 
Sh. Bachi Singh Rawat-Int. 
(Deb. S. Vol. XXI, 28·07·2006) 
Col. 404 

Wild Life (Protection) A.mendmcnt Bill, 
200~id. and pass 
(Deb. 22. Vol. XXII. 2S"()8·2006) 
Col. 491.533 

Women Reservation Bill . 
(Deb. 22. Vol. XXII, 2S-08-2OO6) 
Col. 137 

BIo-Dtvenlty 

Decentralisation of Bio-Diversity 
Authority 
(Deb. II. Vol. XXII. 21-08-2(06) 
Col. 21 

National Biodiversity Development Policy 
(Deb. 14. Vol. XXII, Jl-08-2006) 
Col. 21S-16 

NI,otiation in TlllPlI on Biological 
Divenit)' 
(Deb. 19. Vol. XXII, 22..().-2006) 
Col. 195-96 

BIo-hei 

Bio Oienl baled Train, in Cbbattisaarh 
(Deb. 16. Vol. XXII, 17-08-2006) 
CoL 158 

Bio-d'lOIel Proanment Policies 
(Deb. 21, Vol. XXII, 24-0'-2006) 
Col 18W4 

Bio-diosel Prvduction 
(Deb. 21, VOl. XXII, 24-01-2*) 
Col. ISMl 

Bio-fUeljom Herba 
. (,-. 14. Vol. XXII. 11 ..... 2006) 
Col. ,,.56 

Bia-Fuel Policy 
(Deb. 17. Vbl. XXII, 11-01-20(6) 
Col. 126-27 

Plants for Bio-Diesel Production 
(Deb. 18. Vol. XXII, 21-08·2006) 
Col. 114·1S 

Production ofBio Diesel 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 433·34 

Production ofBio-diatI URder NREGA 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col 201.C)2 

Purchase ofBio-Dioscl 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 1"-57 

Tax Rebate on Bio-Dillel 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 21S 

..... TecbaoloaY 
Bio-TocbnoloIY c.ntn 

(Deb. 17, Vol. XXII, 18.08-2006) 
Col 113-14 

Bio-Ttduaology Pat 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 313-14 

National Bio-Technology DevelopPlent 
Strategy 
(Deb. 10, Vol. XXI, 04-0'-2006) 
Col. 238-39 

Norms for Bio· Tech Sector 
(Deb. 22, Vol. XXll, 2S-OS-2006) 
Col. 3~ 

Policy ofBio-Technology 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 10-12 

SSZI fur Bio-Teolmoloty 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col 107 

UaeofGM.Seeda 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col." 
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Bird". 
Availability of Vaccine for Bird Flu 

(D.b. I I, Vol. XXII. 07-0'-2006) 
Col. 232 

BlrcI(.} 

Protection of Birds 
(Deb. 1 S, Vol. XXII, 14-01-2006) 
Col. 6S 

Vulture Breedina 
(Deb. I, Vol. XXI, 2.-07-2006) 
Col. 87 

Black M.rkethll 
Action &pinat Black Marketina 

(Deb. 15, Vol. XXII, 1.-01-2006) 
Col. 123-lj 

Blackmarketin. of Readymade 
Garments 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 148-49 

Black MORey 
Black Money 

(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 2~ 

Core Benkin. Solution 
(Deb. 17, Vol. XXII. 11-01-2006) 
Col. 204-0S 

Blood Donatioll 
Voluntary Blood Donation 

(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 265-72 

Botbn 
Irnplaritielln ~ ofS.,.... PIrII 

ofBofon 
(D.b. 4, Vol. XXI, 27-07-2006) 
Col 244-45 

a.d(.) 
Capital Gain. Bond. Window for 

NABARD 
(Deb. 14, Vol. xxn, 11-01-2006) 
Col. .. 

laue of Inftulructure Bonda 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col 251 

NIW Capital Bonda 
(Deb. 14. Vol. XXII. 11-01-2006) 
Col 123-24 

il00ii(.) 

Black Marketina ofTm Boob 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL S4I 

Education in Hindi Medium 
(Deb. 7, Vol. XXI, 01-01-2006) 
CoL 151 

Need to remove objectionable phrues 
used a,ainst Hindu Deiti •• in the 
syllabus of Indira Gandhi National 
Open Univenity(MUR377) 
(Deb. 20, Vol. XXII. 23-01-2006) 
CoL 519 

Board for l.dultrl.1 •• d '1 •• aet.1 Objectionable J..anauaae for Hindu Gods 
RecoutrueUOll and Goddeues 

Closure ofindustriaJ Units 
(De.b. 7, Vol. XXI, 01-0'-2006) 
Col. 299-510 • 

... nt for Recoa.tructloa of PubUc 
Sector EaterpriMI 

Peribrmance ofBRPSE 
(Deb. 16, Vol. XXII, 17-01-2006) 
CoL 17-31 

(Deb. 19. Vol. XXII, 22-01-2006) 
CoL 139 

Printiq ofHiltoryText Boc* 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col 31NO 

RIInoYIl ofObjdoalble PIItI ftom Text 
Boob 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 657-58 
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..... ofTextBoob I Brahmaputra Valley ,.,tll .. ., 
~(Deb. 19. Vol. XXII, 22~08-2006) Corporadoa 
CoL 216-11 Bralunilpulra ~PeIdl8IrOaql slltilD 

...... AraDMlepaUentPro,nmme atNamrup 
(Deb. IS, Vol. XXII, 14..o1-HN) 

...... ·Ana Development Programme 
(Otb. 2, Vol. XXI, 25-01-2006) 
CoL 141-4 ........... 

.11 ... for SeIdemeDt of Border Dispute 
(DIb. 19, VoL XXII, 2l-4»I·2(06) 
~ 119-40 

......... Orp.tIon 
Cd, .Ift to Daily WI8C Mazdoors 

(Deb. t, Yol. XXI, 03-08·2006) 
Cal. IU6 

0npIed00 of"Pfojec:ll 
(Deb. 13. Vol. xxn, 10·08-2006) 
CaL" 

......... ofBxplosives 
(Deb. 9. Vol. XXI. 03·01-2006) 
C'oL 2SW9 

..... 'lndtCeatm 

Col. 171-72 
Brain-Dnla 
Migration omcbalcdyQuIIIW IIdIIu 

(Deb, 8, Vol. XXI, 02 .... 2OH) 
Got 90-91 

Bricks 
Supply of Coal to Brick ~ 

(Deb. I, Vol. XXI. 02..01-2006) 
Col 128-29 

Use o(FIy Alh 
(Deb. I S, Vol. XXII, 1~2806) 
Col. 64-65 

Brldp(t) 
Bridge Over LoIUtand KhIboJu 

(Deb. 19, Vol. XXII, 22 ... -2006) 
Col. 241.:42 

Condilion of Railway Bridps 
(Oeb. 21, Vol. XXU, 24..01-2006) 
Col 1~26 

Bolder r .... Centres 
(Deb. 7, Vol,· XXI, 01-OR-2006) ConstruttionofBridseOverBrahlmpuara 

River 
Col. 542 ... 3 (Deb. 9, Vol. XXI, 03-08-2906) 

h.It.'Ga... Col. 260 
,.. for LIt Baab Botanical Garden Construction of Fly-Over ari4p at 

(Deb. II, Vol. XXII, 07 .. 08-2006) RailwayCrossina 
CbL 171-79 (Deb. 13, Vol. XXII, 10.41-1096) 

...... for Botanic Garden 
(Deb. II, Vol. XXII, 2 I ·08·2006) 
Q)l 151 

"""""'RiverValley Autborlty 
............ ValleyAuthority 

(Deb. U. Vol. XXII, 14..08-2006) 
Col. 81 .... 

..... up of BnbmBPUb'a River Valley 
Authority 
(Deb. I, Vol. XXI, 24-07·2006) 
Cell SO 

Col. 12-83 
Construction of Poot 0vw-Bridlll _ 

Railway Statiou 
(Deb. 9. Vol. XXI. 03-01-2",) 
Col. 104-05 

Construction of Owrbrtdpa 
(Deb. 20, Vol. XXll, 23..08-H06) 
Col. 3'9-78 . 

CODstlllction of Rail Overbriap 1& 
Manmad Junction 
(De". 16, Vol. XXII. 17-01-3111) 
('.oJ. 240-41 
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Construction of Railway Bricla-
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 190-92 
(Deb. 21, Vol. XXII, 24-01-2006) 
CoL 178 

Construction of Railway BridalS on 
NIlioneJ HiIJtways ia .,...., 
(Deb. Il, Val. XXII, ..... -2806) 
Col. 14 

COIIIInICtion of bUway Over Bridp in 
- AIBrtII.-

(Deb. 9, Vol. XXI, 03-01-2006) 
CoL 100-101 

COftIItnICtion of'Raitway Owrbridp It NH 
No. 93 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 171-79 

Construction of Road Over Bridge at 
Mulamkunnathu Kavu 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 230 

Construction of Road Over Bridge in 
Kerala 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 196-97 

Construction of Road Over-bridges 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 263 

Construction ofROS in Dankuni in Eastern 
Railways 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 183-84 

Construction of ROBs in West Bengal 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 149-50 

FIY(lver at Dabri 
(Deb. 5, Vol. XXI, 28-07-2006) 
Cor 181 

Flyovers for Delhi 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 217-19 

Need to build a bridle near 
Bodelabara-Ooddi in Kanakapura, 
KamatIk.a (MUR 377) 

/ . 
(Deb. I}, Vol. XXII, 07-01-2(06) 
Col. 3»-51 

Need to COMtnIct a bridp over Khfairaaon 
croll in, on Mumbai-Ahmedabad 
Nltional Hithway (MUR 377) 
(Deb. 12, Vol. XXII, 01-01-20(6) 
Col. l64 N_ 1D coi.IruGt a INictJe OWl' Lohit 
ChannelofriwrB ............ t.tww. 
DIIoJe ... Sadia in AIIIIIl (MUR 377) 
(Deb. 13, Vol. X)'~II, 10-01-20(6) 
Col 277 

Need to conltrUct f. bridle over river 
Chambal at Ullidgblt connectina Uttar 
Pradesh and Madhya Pradesh 
(MUR377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col 376 

Need to conltruet an over brid,e at 
Jagdishpur Railway Cronin, in DiItt. 
Jaunpur, Utw Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 361 

Need to construct Brid,e on River Willi 
at Dhebewadi on Karad·Dhebewadi 
MDR in Satara District ofMaharashtra 
(MUR377) . 
(Deb. 8, Vol. XXI, 02·08-2006) 
Col. 412 

Need to construct bridges over Ranpnadi 
and Kakoi rivers under NLCPR fbnd for 
inter-state connectivity between ASIIII1 
and Arunachal Pradesh (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 420-21 

Need to provide necessary funds to 
construct bridaes in Dharapuram and 
Kanaayam Talukas in Palani 
Pari iamentary Constituency, 
Tamil Nadu (MUR 377) 
(Deb. 16, Vol. XXII, 17~08-2006) 
Col. 375 

Over-Bridge at Kamtee-Kalmana Railway 
Line 
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(Deb. 21, Vol. XXII, 24-0.-2006) 
Col. 15 

laihtay Bridpl on Ganp River in Bihar 
(D6b. 21. Vol. XXII, 24-08·2006) 
Col. 157-51 

It.epalr of Bridge./Over Bridles on 
NatlonalHighWl)'l 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col 12-24 

Bureau oflndlan Standards 
BIS Norms for File Safety 

(Deb. 1 S, Vol. XXII, 14-0'.2006) 
Col. 214 

Norms for Mineral Water 
(Deb. II, Vol. XXII, 07-08-2006) 
Col 138---40 

Norms for Soft Drinks 
(Deb. IS, Vol. XXII, 14-0'-2006) 

IIpairiDa ofOIdRlilway Bridles Col. 242-i3 
(Deb. 9, Vo\. XXI, 03-08·2006) Business Proeeu Olluourelll 
Col. 88-19 

twwy Report on bridge over Lohit and 
IChIbolu Riven 
(Deb. 12, Vol. XXII, 01-08.2006) 
Col. 173·74 

It.CMIDIl 
AdYme Eft'ectI of OM Crops 

(Deb. U, Vol. XXII, 14-0' .. 2006) 
Col. 91-92 

Business Prooessing Organisation 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 182-13 

Call Centres for Railways 
. (Deb. 9, Vol. XXI, 03-08-2006) 

Col. 221-22 
Need to ensure security ofwomen worfdna 

in Call Centres (MUR 377) 
(Deb. 16, Vol. XXII, 17.08-2006) 

Lauea'due to Bt. Cotton Col 313-74 
'(Deb. 11, Vol. XXII, 07.08-2006) CalamltyRtUerFund 
Col. 96-97 

Pricea ofG.M. Seed. 
(Dob. 11, Vol. XXII, 07-08-2006) 
CoL 217 

..... ofBt. Cotton 
(Deb. 11, Vol. XXII, 07-01-2006) 
Col.~ ...... 

Budpt Alloc;ation 
(Dltb. 17, Vol. XXII, 11-01-2006) 
CoL 223-26-- .. 

....... p 
a.IIqUllce ... iatant Buildlnp 

(Dob. 17, Vol. XXII, 18-08-2006) 
CoL 206007 

Funds for ConIIruction of Primary School 
Bulldinp 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 232-~ 

Assistance for Natural Calamities 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. ~3 

Misuse of Calamity Relief Funds 
(Deb. 19, Vol. XXII, 22-0'-2006) 
Col. 1 ()O.() 1 

Need to declare sea erosion II. calamity, 
for wistaDce from catamity R.eliet' 
Fund (CRF) and National CalamIty 
Contingency Fwd (NCCF) (MUll 377) 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col3n 

ReviewofCRFINCCF 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 27-30 

CaiUDIAttentioD 
Situation ari8ina out of Abaenoo ofBordlr 

Roads resultinlln tbe incrIMI in lSI 
and Naxalite activities on Indo-Nepal 
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Border and steps taken by the 
Government in dti. repl'd (CA) 
(Deb. 19. Vol. XXII. 22-08-2006) 
Q)I. 444--S2 

Situation arisin& out of applicability of the 
Delhi laM (Special Provision.) Act, 
2006 . .in the context of observations 
made by Judicial Authorities (C A) 
(Deb. 15. Vol. XXII, 14-08-2006) 
Col. 261-34 

Situation arlsinl out of 
non-implementation of Subamarekha 
Project in West Bengal and steps taken 
by the Government in this reprd (CA) 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 421-31 

Situation arising out of proposed 
diJcontinuation of Revised Long Term 
Action Plan for the 
Kalahandi-Bolanlir-Koraput (KBK) 
in Orina and steps taken by the 
Government in regard thereto (CA) 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 322-39 

Situation arisinl out of RBI decision to 
allow outsourcing "of certain vital 
Bankin, activities including 
opening of accounts, issuing drafts, 
clearing operations and steps taken 
by the Government in this regard 
(CA) 
(Deb. 5, Vol. XXI," 28-07-2006) 
Col. 347~2 

Situation arising out of reported violation 
of different awards given by Water 
Dispute Tribunals (CA) 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 37'2-92 

Situation arising out of the spread of 
Chikungunya fever in various parts of 
the country, particularly in 
Andhra Pradesh and steps taken by 
the Govornment in this regard (CA) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 341-55 

Situation arisinl out of the UI. of 
C:ero,atory and insultln. Ian ..... 
about Hindu Deities in the toxtbOolil 
of M.A. course of IONOU IftCI ..... 
taken by the Government in this NIJIftI 
(CA) 
(Deb. 22, Vol. XXII, 25·01·2006) 
Col. 400-21 

Situation arising out ofviolarion ofv.iouJ 
labour laWi particularly the IndQllrial 
Disputes Act, the Minimum w.,.A«, 
the Factories Act, the Trade Uniona 
Act, the Provident Funds Act -.d the 
Employeel State Insurance Act, etc. ' 
and steps taken by the Government In 
this (esard. (C A) 
(Deb. 20. Vol. XXII, 23·01·2006) 
Col. S4t>-554 

Canal 

Fundi for Bucldnaham Canal 
(Deb. I, Vol. XXI, 02-01·2006) 
Col. 129-30 

Cantonment 
Elections to Cantonment Boards 

(Deb. 13, Vol. XXII, 10·0.·2006) 
Col. 220 

Extension of Civil Area in Mhou 
Cantonment 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 171 

Repairing of Old Bulldinp in MHOW 
Cantonment Area 
(Deb. 13, Vol. XXII, 10·01·2006) 
Col. 73-74 

Capital Investment Subsidy Sebeme 
Capital Investment Subsidy Scheme 

(Deb. 1, Vol. XXI, 24.07-2006) 
Col. loi-03 

Cattle 
Achievements under NPCBB 

(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 70 



LOKSABHA 

Advene Effecca of OM Crops 
(Deb. 15, Vol. XXII, 14-01-20(6) 
Col. 91-92 

CIttleDi_ 

C .... 
c.n.u. on B ...... Tipn 

(Deb. II, Vol. XXII, 07-01-2086) 
Col. 91--94 

(De~. IJ, Vol. XXII, 07-01-2006) C •• traIAMIU ... 
Col. J20-22 AtliICance fur Calamities 

Cattle Research Centres 
(Deb. IS, Vol. XXII, 14-01-2006) 

(D.b. 7, Vol. XXI, 0 1-0'-2006) 
Col. 635-36 

Col. 190-91 Atailtance to Andhra Pradesh 
Decline in Nwnber of Cow and Buffalo 

(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 18U9 

Development of Cow Proaeny 
(Deb. II, Vol. XXII, 21-0'-2006) 
Col. 113-14 

DneIopnent of Improved Breeda of Milch 
CIaJe 
(Deb. 11, Vol. XXII, 07-01-2006) 
Col. 304-0S 

IJIIport o(CaIde trona A __ 
(Deb .. ll, Vol. XXIl, 07-01-2006) 
Col. 179-10 

C ..... rJ.a 
Cellular Jail 

(Deb. 12. Vol. XXII. 08-01-2006) 
CoL 44 

c-t 
Contnct Labour in CtIMIIt InduItry 
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. (Deb. 4. Vol. XXI. 27-07-200(;) 

Cot. 132-33 
OutstaAdina Amount .,ainst Public 

Sector Oil and Coal Companies 
(Deb. J 3, Vo' XXII, 10-01-2006) 
Col. 96-97 

Outstanding Dues of Ministry of Coal 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 142 ' 

ProducdoIt of'CaaI (D.". 3, Vol. XXI, 26-07-:200(;) 
Cal lOt 14 

It« [ PI 111_ ofIIIpIII Co t._ 
- COlI 

(Deb. 2ft Vol. XXII. 23-0'-2006) 
011. .. t5 

• '.' ..... on .... a-
(Deb. 3, Vol. XXI, 2'·'7-2",) 
CeI." 

lleviftofPoUcyofClpdwea.l ..... 
(Deb. 20, Vol. XXII. 2'-01-2006) 
Cd. SOS 

Rovisina Royalty on Coal 
(Dcb. 3, Vol. XXI, 26-07-2006) 
Col. 297-91 

Revival ofCloMd eo.J Projeet&IM_ 
(Deb~ 3, Vol. XXI, 2'-07-2106) 
Col. 316-11 

Safety ia eo.I M_ 
(Deb .• 1, vol. XXII, 21-0'-2006) 
Col. 112-14 

Shortqe of Coal and a.. 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. ~ 

Supply of Coal to Brick Manufactures 
(Deb. 8, Vol. XXI, 02-0'-2006) 
Col. 12J..29 

Payment of Arrears of Wiles to Coal Supply of COIl to Thermal Power StItionI 
Workers (Deb. 3, Vol. XXI, 26-07-2006) 
(Deb. 20, Vol. XXII, 23-01-2006) Col 267~ 
CoL 66 

Pennitaioa for Coal Minina 
(Deb. 1. Vol. XXI. 24-07-2006) 
Col. 199-242 

Supply of Non-Cokina ColllD TlwnIaI 
POWII' StlltionllSeeel PIlDta 
(Deb. 20, Vol. XXII. 23-01-21(6) 
Col. 161-69 

PlanIadqn Scbeme in Coal ExlractianArell Undorutilisation of Coal WaaIleries 
(Deb. 20, Vol. xxn. 23-01-2006) (Deb. 3. Vol. XXI. 26-07-2",) 
Col. 197-200 Col. 204..Q5 

Priein,ofCoal 
(Deb. I, Vol. XXI. 02-01-2106) 
Col 27-33 

Welf'lre oICoai Worbn 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. IU9 



Sl1BJECT INDEX ss 
CealIacUa IJmItId 
CoIl Ouification Project 
. (Dd. 9, Vol. XXI, 03-0.-2006) 

o.L9S 
DiIiM rttnont af~ 

(Deb. ), Vol. XXI. 26-81-2886) 
a.a. 248 

...... IdtiIInCIL 
(Deb. 8, Vel. XXI, 02-0'-2006) 
Col. 12J-a. 

Terminatjoa ofSCIST Employees 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 509-)0 

Utilisation of Amount by Cn. 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 22S--21 

CGIIItGuanf 
IlIhllructure for C~ Guards 

(Deb. 9, Vot. XXI. 03-0'-2006) 
Col. 161-62 

Need to provide neces.), infhIItrucbnl 
facilities to the ~oast Guard Force " 
8eypore, C8licut(MUR 377) 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 377 

New Patrol Vessels for Coast Guard 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 110 

ec..taI Arn(1) 

Coastal Hazard Zone Mapping Project 
(Deb.!, Vol. XXI, 24-07-2006) 
CoL 111 

Development of CeaIaat Area 
(Deb. 14, Vol. XXII, 11-01-2006) 
CoL ll~ 

OtcJIDticaISutwy by 011 
(Deb. 12, Vel. xxu. 08-8'-2006) 
CoL l81-OI 

pt ••• llnor .... 0'* 
(DItt. 15, Vel. xxn, 1-4-01-1006) 
CoL 211 

C ........ denZoae 
Co_I RepJIdoa Z-

(DN. 18, Vol. XXII, 2 J ..... 2106) 
Col. 11S.76 

..... efCIIIMI •• $ dglan. 
(Deb. 18, ... XXII. 21 .2.) 
Col .. 

Cedlllta, 5 ZlllIAL 
~.fA-.ac.ilr 

(Deb. 1., Yet. xxn. 23-11-2006) 
eel Cll 

eo.oaat 
ProductiaR ef COCOIMIt 

(Deb. II ..... xxn, 21 ...... 2116) 
Col 11-" 

SlhemellrCam .h II 
(.,... II, ,... D8." II 3 ... ) 
Col .".. 

c .... 
ContumpIiea efeoa. 

(Deb. " Vol. XXI, 01-08-2OK) 
Col. 214 

Entry ofForeiaa Coffee CoIqMahf 
(Deb. 1. Vol. XXI, 01 ... ·2.06) 
Col. 611-&4 

Expenctibn of Coffee &o.N 
(Deb. 12, Vol. XXII. 01-01-2006) 
Cot 220 

ExpodaCC060 
(Deb. 12, Vel. XXII, GJ.eI-lt06) 
Col. __ 14 

PNducIIiaa efCc6e 
(Deb. 2, Vol. XXI, 15-11-2006) 
Cal-.2 

SpecaJ Pwp_CcAe hnd 
(Deb. 2, Vel. XXI, 2U?-,,) 
0aL IG 

SuppoIC PriceofOA. 
(Deb. 12_ Vel. XXn. .......... ) 
Col. 32 
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Colr 
Colr u Aaricultun Product under WTO 

(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 245 

Need to expansion and uparadation of 
Medical Colle,e in Oorakbpur, 
Uttar Pradoh (MUI 377) 
(Deb. 2. Vol. XXI. 25-07·2006) 
CoL 376 

Coir Industry Openiq of Modi cal Colle .. 
(Deb. 19. Vol. XXII. 22-08·2006) (Deb. '. Vol. XXI, 02.08.2006) 
CoL 10~ Col. 300--02 

CeldStonp 
Cold Storaae 

(Deb. I. Vol. XXI, 24-07-2006) 
Col. I2SJ34 

Financial Assistances for Cold Storages 
(Deb. 16, Vol. XXII, 17-Q8-2006) 
Col. 61-62 

C ...... ). 
Allocation of Fundi for ColI.,el and 

Univel'litiea 
(Deb. 2. Vol. XXI, 25-07.2006) 
Col. 33-42 

AuilWlCe to £naineerina Colle,_ 
(Deb. 2, Vol. XXI. 25-07-2006) 
CoL 126-27 

BID on Admiuion in Medical Colleges of 
KImatIka 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 241-48 

Draft Resulations for Recoptition ofNew 
Homoeopath~ Col", 
(Deb. 20. Vol. XXII. 23-08-2006) 
CoL 13],54 

£n&f'etring Colleges 
(Deb. 12, Vol. XXII, 08-01-2006) 
Col. ~30 

Imp""""'" ofROMmIIion Policy in 
VarchmIn Medical Cotllp 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col t6,98 

Medicil Co 11o •• It Irina,. 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 17 

Openiac of New Dental Collega 
(Deb. 3. Vol. XXI, 26-01·2006) 
Col. 179-86 

Settina up ofPhumacy Colleps 
(Deb. 1, Vol. XXI. 01-08-2006) 
Col. 562-63 

Sports Quota in Coli .. 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 221 

Statui of AJIMs to MtcUcaI Colleps 
(Deb. 3, Vol. XXI, 26·07-2006) 
Q)l 163 

UnHbnnity iRAdnIiIIioIIlIICI Tuition F_ 
in Medical Col", 
(Deb. 3, Vol. XXI, 26-01-2006) 
CoL 2S4 

Com •• ad Area Dev.lopmeat 
p ............ 

CADPinOri ... 
(Deb. 11, Vol. XXII, 01-08-2006) 
Col. 299-300 

Co ... ad Ana Dev.I.,.... Wllter 
M_C - ........ 

Need to Include Kallida Inipdon projlCt 
in Kerale under Command Area 
Development Water Manll,m.nt 
(CADWM) PrograINne (MUll 377) 
(Deb. 13, Vol. XXII. 10-01-2006) 
CoL 273 

Cemn? ..... c. 
ContmllDOlWdw CoiaI 

(Deb. 22, Vol. XXII, 2,-oa.2006) 
Col. 193 



Ca teteeoa MuIdpdty 
CommiUee on Municipality . 

(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 14 

c-IttIe oa Slalp areaIdqY ... 
CommiUee on Ship Breakinl Yards 

(Deb. 15, Vol. XXII, 14-01-2006) 
0:Il 55 

c...tttee(I) 

Committee on Absence of Members from 
the Sittinls of the Holtse-
Minutes-Laid 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col J40.41 

Committee on Empowerment of Women -
Eichth Report - Presented 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 247 

Committee on Empowerment of 
Women-Seventh Report-PreSented 
(Deb. II, Vol. XXII, 07-01-2006) 
CoL 33 .... 35 . 

COmmittee on Ethics -Fint and Second 
Reports-Laid 
(Deb. 22, Vol. XXlI t 25-01-2006) 
Col. 370 

Committee on GovenunentAssurances-
Thirteenth Report-Presented 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 548 

Committee on Government Assurances-
Twelfth Report-Presented 
(Deb. 8, Vol. XXI, 02-01-2006) 
CoL 368 

Conunittee on papeR Laid on the Tabl~ 
Ninth and Tenth Reports-Presented 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoL S48 

Committee on Petitions- Sixteenth 
Report to Nineteenth Report-Laid 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoL S39 

" CommiUee OIl PrivIIIII MembIn' Sm.1Dd . 
Relo I utlonl-TwentY-lecoad 
~. 

(Deb. I, Vol. XXI,02-01-20M) 
Col. 361 

Committee OIl PrMde Mcmben' Billa IDd 
Resolutions-Twenty-lint Report-
Presented 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 340 

Committee on Public Accoutl 
Thirty-Firlt and Tbirty-lecoad 
Reports-Laid 
(Deb .• 20, Vol. XXII, 23-01-2006) 
CoL 531 

Committee on Subordinate 
Lelislation-Eleventb and Twelfth 
ReportI-Preaented 
(Deb. It Vol. XXI, 02-01-2006) 
CoL 361 

Committee on the Welfare of Scheduled 
Cutes and Scheduled Tribes-Study 
Tour Reports-Laid 
(Deb. 7, Vol. XXI, 01-01-2006) 
CoL~S 

Committee on the Welfare of ScbccIuIed 
Cutes and Scheduled Tn"bel-1'M1ftb, 
Thirteenth and Fourteenth Reporta-
Presented 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 415-16 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tri.,....... 
Statements-Laid 
(Deb. I, Vol. XXI, 02-08-2006) 
CoI.36U9 

Committee on the Welfare of Scheduled 
Castes and Sc:hoduled Tribes-Election 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 341 

Committee on Welfare of Scheduled 
Castes and Scheduled Tribes - NiaIh 
to Eleventh Reports-Prelented . 
(Deb. 17, Vol. XXII, 11-01-2006) 
CoL 313-14 
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Fm-cill CommiaIe- AJlevicw-Laid 
(DeIJ. 13. Vol. XXII, 10-0.·2006) 
Q)I. 265 

10int ConunJaee oft 0fllceI of Proftt -
'J'JIW Jteport-Preloaeld 
(Dtb. 21. Vol. XXII, 24-01-2006) 
Col. 361 

P_lie Ae«:oullt Committee-
1Wenty-eiah1h and Thiniedt R.eportI-
Pmented 
(Deb. 1I~ Vol. XXII. 07-08-2006) 
Col. 334 

Public Accounts Committee-Twenty-
ninth Ileport--Prelented 
(Deb. 14, Vol. XXII, 11-08-2006) 
CoL 247 

Railway Convention CommiUeo--Fifth 
Report-Presented 
(Deb. 17, W XXD, lU8-2OO6)Qt 314 

Rubber Board--Blecdon 
(Deb. 12, Vol. XXII, 0'-08-2006) 
CoL 237-38 

Standina Commi1toe on Chemicals and 
Fertitizert-{I) Thirteenth Report-
Pmeilled (ii) StaIiIment-Laid 
(Deb. 8, Vol. XXI, 02-0'-2006) 
Col. 369 

Standing Committee on Coal and Steel-
EJahtcentb Iftd Ninotecntb Reports---
Pmented 
(Dob.. 10, Vol. XXI, 04-08-2006) 
Col. 548-49 

Standia, Committee on Defence-
'I'hirteenth Report-Presemed 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoL 269-

....... CommiIIIeeon Defence-1Welfth ...-PrwIated 
(Deb. 'I, Vol. XXI. 02-0'-2006) 
OJI. 369-70 

_dill eo.m-._ EnerIY~tfteenIh 
_sa-Idt ..... -Pre ... d_ 
...... --lAid 
(Deb. 9, Vol. XXI, 03-08-2006) 
Q)L 269-70 

StImdina Commitlleeon Health and FIIIlHy 
Welfare-Blghteenth Report and 
Evidence-Laid 
(Deb. S. Vol. XXI, 28-07-2006) 
CoL 343 

S1Indiq Committee OD Home A.fI'airt-
One Hundred and Twenty-fint 
Repoft-Laid 
(Deb. I, \t)lXXl.02.oa-1006)Col 371 

s.dill. Conuaittoe OIl Human R..ource 
Developmeftt-Ottt Hundred 
Seventy-seventh aepon--Laid 
(D.b. 22. Vol. XXII, 2S-08-2006) 
Col. 370 

Standina Committee on Information 
Toclmolol)'-Thirty-fourth Report-
Presented 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 328 

Standing Committee on Information 
Tccbnology-'Twenty-ninth, Thirtieth, 
Thirty-first, Thirty-second and Thirty-
third Reports-Presented 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 370 

Standing Committee on Labour-
Fifteenth Report-Presented 
(Deb, S, \bl. XXI. 02~20(6) Col. 37 J 

Standing Committee on Personnel, Public 
Gri~vances, Law and lustice-
Sixteenth Report- Laid 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col 549 

Standing Committee on RailwaYI-
Twenty-fIrSt Report-Presented 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 24142 

Standing Committee on Railways-
Statement-Laid 

.. 
(Deb. S, Vol. XXI. 28~07-2006) 
Col, 343 

S,l&ndina Committee on Rural 
1>eveJopment-Twenty-second Ileport 
-Prelented 
(Deb. 9. Vol. XXI, 03-01·2006) 
Col. 271 
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Standing Commi,* on Social Justice and 

Empowennent L Eighteenth Report-
Presented 
(Deb. 9, '¥bl. XXI, OJ.08-2(06)Col. 271 

Standing Committee on Urban 
DevelopmenYSixte.enth Report-
Presented 
(Deb. 8, Vol. XXI, 02-08-2006) 
CoL 371 

COIDIROnwealtb Games 
Commonwealth Games 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 170-71 

Commonwealth Games 20 I 0 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 173 

Metro Rails for Commonwealth Games 
(Deb. ] 4, Vol. XXII, 11-01-2006) 
Col. 15]-52 

Non-Stop Flights 
(Deb. 2), Vol. XXII, 24-08-2006) 
Col. 159-60 

Role of Private DeveloJlon for 
Commonwealth Games~ 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 228 

Commonwealth or I.dependent States 
Countries 

Agreement between India and CIS 
Countries 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 495-96 

CO •• M.allUofl 
Assistance to Victims of Gujarat Riots 

(Deb. 19, Vol. XXII, 22-08-2006) 
0>1. ]68~72 

CBI Investigation in Oujarat Riot Cues 
(Deb .. 19, Vol. XXII, .22-08-2006) 
CoL 134-38 

CompaD)'{J) 
Blacklisted CompanieslStippJiers 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 188-89 

Closure of Software companies in 
Bangalore 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 436 

Companies Raided by DOCEI 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 37-40 

Competition of SSI with Multi-National 
Companies 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 57 

Cost Audit of Tea Companies 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 100--02 

Entry of Cigarette Companies in SEZI 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Cql. 136-37 

Entry of Foreign Coffee Companies 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 613-14 

Foreign Companies in Andhra Pradesh 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 220-21 

Indian Entities on US Entity List 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 299-300 

Investment by MNC in Industrial Sector 
(Deb. 12, Vol. XXII, 08.08-2006) 
Col. 100.12 

Issuance of Equity and Bonds by Indian 
Companies 
(Deb. 5, Vol. XXI, 28-07-2006) 
CoL 311-12 

. Legal Protection ofIndiin Companies 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. I11L34 

NIC Report on Communal Violence MNC Involved in Industrial Sector 
(Deb. 7, Vol. XXI, 01-08-2006) (Deb. 19, Vol. XXII, 22-08-2006) 
CoL 590-91 Col. 94-9, 
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Multi-NationaJ Companies in Coal Sec:cor Taillbilidel of'Fonip JoiIII,.... 
(Deb. 20, Vof.XXII, 23-0'-2006) (o.b. 22, Vol. XXII, 25-0'-2006) 

. Col. 210 CoL 7J-73 
Multi-National Companies in Small Scale VIIriIMd CoIIIpMi. 

Industry (Deb. 22, Vol. XXII, 25..o1;'2~) 
(Deb. 19, Vol. XXII, 22..0'-2006) Col. 274-" 
CoI,34849 

Non-Paymtnt of Taxes by'CoaIpMieI 
(Deb. 17. Vol. XXII, 11-01-2006) 
Coll~ 

Notices lJsued to Drug Companies 
(Deb. 1 J, Vol. xxn, 01-08-2006) 
Col. 21-50 

Performance ofComplaiel 
(Deb. 19, Vol. XXII, 22..01-2006) 
Col 299 

ViolatioR of'Nonnl by NNe. 
(Deb. 22, Vol. XXII, 25..01-2006) 
Col. 5S-60 

VIOIldon ofb" by Poreip CompanieI 
(Deb. 19. Vol. XXII, 22-01-2006) 
Col. 317-79 

c:n.,1 II" 
CompenIItion tor 0..... of 1'hInaI 

Power Projec:tI 
(Deb. 14. Vol. XXII, 11-01-2006) 

ProtectiOll ofS_llnv.wn Col. 42-4 
(Deb. 22. Vol. XXII. 25-0'-2006) Co_pen.alion 011 Land acquired by 
Col. 101--06 (N)C 

Rural B1IIineII Hubs (Deb. 9, Vol. XXI, 03-01-2006) 
(Deb. 20, Vol. XXII. 23..01-2006) Col 51~ 
CoL 511·12 

Security Impact of MNC on Indian 
CompInies , ' 
(Deb. 22, Vol. XXII, 25..08-2006) 
CoL 136 

Seuinl up of MUIlfKt,priDI Unit by 
Japanese Pharma Companies 
(Deb. 11, Vol. XXII. 07-01-2006) 
CoL 291-99 

SFIQProbc 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 488-89 

Shipping Companies 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 9G-I04 

Smp BI'IIlCI Product In RDiI Sector 
(DIb. 7. VOI.)CXI, 01.0'-2006) Col. 
~11 

Tax BVllion by MNCI 
(Deb. 22, Vol. xxn, 25-01-2006) 
CoL 127-21 

Compaation to Panners 
(Deb. 22, Vol. XXII, 25-0'-2006) 
011. ~30 

Need to aiw ldequate compIIIIItion to 
the tirmen whole ... were .. ind 
for settJq up Hiah-Tech cities in 
OhIziabM end Oautam Bueth Napr 
dillricta in Uu.r PI'IdeIh (MUR 317) 
(Deb. 16. Vol. XXII, 17-01-2006) 
Col. 374-75 

Need to aive lax exemption on the IInOWJt 
of compcnution recei"lllCl by fanners 
for their land acquired for oil and pa 
weUI in M .... Oujarat(MUR 317) 
(Deb. 2, \bI.XXI,2S-07-2OO6)CoL 372 

Cnapr ..... d N."nIG. 
CNQ BIIId 1Di-1i'IIIIport 

(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 212-13 

CNG FiUiaa S1adoas 
(Deb. 13., Vol. XXII. 10-01-2006) 
Col. 119-10 



Imoct.ctioll of ~iv .. oa CNG 
Puel 
(Deb. 11. Vol. XXII. 14-08-J0(6) 
Col. 327-29 

....... hIn XriJIIM.Godawri BMia to 
II)'denbId 
(Deb. 21" Yol. XXII. )4-0'-2006) 
Q,l 167 

CnIpIIIIr(I) 
Alloc:atioft of Pud. for Co.puter 

Education 
(Deb. 12. Vol. XXII. 08-01-20(6) 
CoL 114 

A..iltlnc:e to Computer Educatioa 
(Deb. 2. Vol. XXI. 25·07-2006) 
Col. 102 

Computer and Vocational Traiaia. to 
MUllim Community 
(Dob. 13. Vol. XXII. W-OI-2006) 
Col. 92-93 

Computer keaervatioa C.atre in 
Jharkhand 
(Deb. 13, Vol. XXII. 10-01-2006) 
Col 61 

Computeri,ation of A,riculture 
Mandie. 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 89-91 

Computerisation ofPOIt Omoe. 
(Deb. 20, Vol. XXII, 23 ... 01-2006) 
Col. 2~59 

Computerization in Courts 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 214-18 

Development of Computer Software 
(Deb. 20, Vol. XXII, 23-08-2006) 
Cot: 139-40 

Financial Assistance to the North-BaIt for 
Computer:ization . 
(Deb. 22. Vol. XXII, 25-01-2006) 
Col 153 

LapWpa to Children . 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. 644-45 

61 

Purdalle of CapUters 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 228 

Ste.,. to Counter Computer VUIII 
(Deb .. 8. Vol. XXI. 02-01-2006) 
Col. 1~7 

Super Computer for R ...... c ... ad 
Development 
(Deb. 20. Vol. XXII, 23-08-2006) 
Col. 182-83 

Theft ofComputen in DIlDO 
(Deb. 13, Vol. XXII. 10-08-2(06) 
Col. 74-75 

Con(ennee(.) 

Conference ofHiah Court! .• :hief JUlticcs 
ud States Chief Ministers 
(Deb. S. Vol. XXI, 28-07-2006) 
Col. 192-97 

Conf«eace on In&opated Value Education 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 97-98 

Indian Parliamentary Participation at 
Intenationel ConferellCOl 
(Deb. 6. Vol. XXI, 31-07-2006) 
Col. 327-28 

Report on Indian Parlia.entary 
Participation at Iltb COIIIIDOIlWeIhh 
Speaken and PrllidiDI Officers 
Conference in Nairobi - Pr-aed 
(Dob. 14, Vol. XXII. 11-OI.lOO6) 
CoL l48 

C.,.. 
Sending Indian Military P-..I to 

Congo 
(Deb. 8, Vol. XXI, 02-Q8-2006) 
Col. 185-16 

Coaatitlltioll 
Impltmel'iItion of Alticlc 21-A . 

(Deb. 11, Vol. XXII, 07·08-2006). 
Col. 231 

IDe_ion ofTouriIIn, ia Coacwreat Lilt 
(Deb. 13, '4bl. XXII, J 0-08-2006) 
Col. 163 
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Noed to onluro the dignity of the 
individual by providlna IOcial and 
«Gnomic justice as onlhrined in the 
Constitution (MOlt 377) 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col 588 

Need to implement reservation poJicy as 
per the provilions of the Constitution 
(MUll 377) 
(Dob. 6, Vol. XXI. 31-07-2006) 
CoL 361-

CoaIuaer Priee lades 
Consumer Price Index 

(Dob. I, Vol. XXI, 24-07-2006) 
Col. 3' 

Consumer Price Index Series 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 1~3 

New Consumer Price Index 
(Deb. 15, Vol. XXII, 14-08-2006) 
CoL 107~ 

C ........ r(.) 
Allocation, for Itosearcfl in Conlumer 

Safety 
(Deb. 18, Vol. XXII, 21-08-2006) 
CoL 211 

Consumer A_u 
(Deb. '11, Vol. XXII, 07-08-2006) 
CoL 79-80 

Coasumer GriovInces RocIreaa1 Coli 
(Dob. 6, Vol. XXI, 31-07-2006) 
Col. 297-.JJ9 

Coasumor Welfare Fund 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoLIN 

Factlonina ofDCIC 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 121-35 

Goods Sold after ExQiry DIre ~ 
(Deb. 15, Vol. 'lXII, 14-01-2006) 
CoL 117-19 

Impact of Consumer Protection Act. 1916 
(Dob. I, Vol. XXI, 24-07-2006) 
Col 135 

Legislation fer Falce Goods 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 363~ 

NGOs working for Consumer Awareness 
in Jammu ct Kashmir 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 9]-93 

Plan for Entry of Private Farm Produce 
Market 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 235-37 

Protection of Consumer Rights 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. H)S~ 

Con1ataerCorporation onndll Ltd. 
ProfitlLoss Position cfeoncor 

(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 296-97 

Coatneeptlve 
Condoms for Women 

(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 110-11 

Coopentlve(l) 

Assistance for Co-operative Societies 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 99-108 

Auistance to Co-operativell'NOOI for 
Promoting Tourism 
(D~b. ] 6, Vol. XXII, 17-08-2006) 
Col. 336 • 

Co-operative Societies 
(Dob. IS, Vol. XXII, 14-01-2006) 
Col 211-19 

Credit &om Co-operative Sector 
(Dob. II, Vol. XXII, 07-01-2006) 
Col. 319-21 

!\1litation ofCoalumor 000cIa ' Loan to Woaven' Co-opentive SocIeties 
(Deb. IS. Vol. XXII, 14-01-2006) (Deb. 2, Vol. XXI, 25-07-2006) 
CoL 147... Col. 1~12 
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Need to bring amendments in the EPF Act 
for the benefit ofHandloo~ Weavers' 
Co-')perative Societies in Andbra 
Pradesh (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 457 

Need to provide financial assistance to 
credit co-operatives for improving 
agricultural credit ficilities(MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 373-74 

Corruption in ITDC 
(Deb. 21. Vol. XXII. 24-01-20(6) 
Col. 173-74 

Corruption in Lic:enaiaa DtpIrtment of 
MCD 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 211 

Corruption in New India InluraDce 
Company 
(Deb. " Vol. XXI, 21-07-2006) 
Col. 26U9 

Rural Cooperative Credit System COJ1'llPtion in Tax Department 
(Deb. 18, Vol. XXII, 21-08-2006) (Deb. to, Vol. XXI. 04.08.2006) 
Col. 34-36 Col. 430-31 

Woman Dairy Co-operative Leadership 
Programme 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 36-37 

Copyright 

Embtzzlement in Coopenrt;ve BanJa 
(Deb. 17, Vol. XXlI. 18-08-2006) 
Col. 202.03 

Fraudulent Transfer of Money 
(Deb. 17, Vol. XXlI, 18-01-2006) 

Illegal Business of Copyright Col. 7S·76 
(Dell. 2, Vol. XXI, 25-07-2006) Integrity Paet forcbeckingofCorruption 
Col. 178-79 (Deb. J61 Vol. XXII, 17-01.2006) 

Corruption Col. 199-201 

CSI Awaiting Sanction for Investigation 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. .5~2 

CBI Cases against Ex-Ministers 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 208 

CB I Raids against MCD Offici'" 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 23>'-38 

Companies Raided by OOCEI 
(Deb. 14. Vol. XXII, 11-08-20(6) 
Col. 37-40 

Corruption Cases against GAIL Officials 
(Deb. 2 I, Vol. XXII, 24-08-2006) 
Col. 357 

Corruption in DDA 
·(Deb. 22, Vol. XXII, 25.08-2006) 
Col. 234-35 

Kickbacks in Wheat Import 
(Dcb. 18, Vol. XXII, 21.08.20(6) 
Col. 212-14 

Need to invc.tilate irrepwitiea In 
the implementation of ClIltraUy 
SpoDlored Schemes in Ku.bi ........ 
Uttar Pracielh (MUR 311) 
(Deb. 6. Vol. XXI. 31-07-2006) 
CoL 365 

RaidbyCBlon MCD~ 
(Dob. 19, Vol. XXII. 22~'-2006) 
CoL 123-24 

Raids on Provident Fund 0fIIce 
(Deb. 6, Vol. XXI. 31.01.20(6) 
Col. ~S7 

Ratification of UN o..VCIIIdoD apinI1 
Corruption 
(Deb. 20. Vol. XXII. 23-08-20(6) 
CoL 195-96 
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... 'rn., otCorruptioa Cues by CBI 
(Deb~~;-Vol. XXI, 26-07-2006) 
CaL 33-34 

SIDdy on Corruption 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 135-37 

WIaeIIScam 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 222-23 

.c.tt.ie ud VIIIqe 1Dd..try(1eI) 
Competltioa of Cottage and Villa,e 

1IaduIIri .. 
(Deb. 12, Vol. XXII, 08-Oa-2006) 
Col. 43-C4 

Coadilions of CoItaIe lDduatriee 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 636-39 

Development of Cottage Industries 
(Deb. 2, Vol. XXt,2S-07-2006) 
Col. 98-100 

Funds to CoUace Industry 
(Deb. 1~, Vol. XXII, 01-01-2006) 
Q,L 166 

c..... 
Colton Production 

(Deb. 6, Vol. XXI, 31-07-2006) I 

Col 270-71 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 80-89 

Global Boom in Cotton Production 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 89 

Import Duty on Cotton 
(Deb. 14, Vol. XXII, 11-08-2006) 
CoL 11).-12 

Purchue of CoUon 
(Deb. 12, Vol. XXII, 01-08-2006) 
CoL 2()()......42 

St,blidy fer Maintaining Minimum 
Support Price of Cotton 
(Deb. IS, Vol. XXII. 14-08-2006) 
Cd. 136-37 

c.....~., ... 
Subsidy for Maint.inin, Miai ..... 

Support Price of Cottoa 
(Deb. 15, Vol. XXII, 14-01-2006) 
011. 1J6..37 

CoallCll fer Achr ...... t of P .... £ 
Aedoa lad Rani 'IicIuIoIDtr 

Reorpnizlltion ofCAPART 
(Deb. 5, Vol. XXI, 21-07-2",) 
Col. 93 

Setting up of CAPART 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col 26U9 

Utilization of Fundi by NER 
(Deb. 10, Vol. XXI, 04-01-2006) 

. CoL 496--91 
Counell or Seleatlfic aad Iad .. trial 

Researcb 
Collaboration between CSm. and Ind.-y 

(Deb. 17, Vol. XXII, 18-08-2006) 
CoL 162-63 

CSIR-Deemed University 
(Deb. 5, Vol. X}iI, 21-07-2006) 
Col. 211-12 

CouaCWllit ProdtlCtl 
Sllo of Counterfeit Products 

(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 169-70 

Court(.) 

Computerization in Courts 
(Deb. 22, Vol. XXII, 25-08-lOO6) 
Col. 21~18 

Fast Track Courts 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 43-46 

High Court Benches 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 257-62 

Need to provide reservation $0 the eJiaible 
persons of SC/ST cateaory in &he 
appoinbncnt of Judges in Supreme Court 
and various Hip Courts (MUJt 377) • 
(Deb. 19, Vol. xxn. 22-01-2006) 
Col. 460-61 
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OffIcial LMpaJo in Court en.. (.) 

(Oft •• 4. Vol. XXII. 1I-t.·HM) Acid ADcb 
Col 1 ... 1 (Deb. 19. Vol. XXII, 22 .... 2806) '_iD. Cuea i. COlT -c_ UItoIw 
~ . . 
(~. •• Vol. XXI. 24.f1-1tN) 
Col. liS-I. 

,.., c.... in Delli Hiah eo... 
(Deb. 17. Vol. XXII •• 1-0'-2006) 
CoL ~I 

ShortIp of Public ProMeuIon 
(Deb. 17, Vol. XXII. 11-0'-2006) 
Col. 121--29 

s,.a.I CourtI tbr Waa. 
(Deb. 5. Vol. XXI, 28-07-2006) 
CoL 144-45 

Tribal CourtI 
(Deb. 22, Vol. XXII, 25-01-2006) 
CoL l61 

~luntary Retirement Scheme 
(Deb. 14. Vol. XXII, 11-01-2006) 
CoL ISS 

Cow Slaqhter 
Need to bring a comprehensive legislation 

banning cow slaughter in the country 
(MUR377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 368-69 

Crecbe(l) 

Proposals for setting up Creches 
(Deb. 19, Vol. XXII, 22.08-2006) 
Col. 279 

Credtt Card{.} 

Artisans Credit Card Scheme 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 611-12 

Gen.ral Credit Cards 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 39-40 

laIurance Scheme with Credit Card 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 306-07 

Col. 10142 
~ ... inLaw 

(Deb. 2. Vol. XXI, 2'-07-2 .. 6) 
CoL 75-76 

Atrocities on Women 
(Dob. 19, Vol. XXII, 22-0'-2006) 
CoL 13+-3' 

Cases aaainst Bahais , 
(Deb. 22, Vol. XXII, 25-01-2006) 
CoL 122-23 

CDI Cases apinst IPS Offic:en 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 136 

Crime Serials on TV Channels 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 71-73 

Criminal Mafia and Film Acton Nexus 
(Deb. 7, Vol. XXI, 01-01.2006) 
Col. 568-69 

Gujarat Control of Organised Crime Bill, 
2003 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 105~ 

Involvement of Police Personnel in Crime 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 247-65 

Pak Criminals 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 255 

Theft ofNSCs and Kisan Vikas Patras in 
Railways 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 245-46 

Wildlife Crime 
(Dob. 18, Vol. XXII, 21.01.2(06) 
CoL 16-21 

Withdrawal of Criminal C_ 
(Deb. II, Vot XXII, 07-08-2006) 

,CoL 153-54 



66 LOKSABHA 

Crude Oil 
Crude Oil &om Slkhalin-l 

(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 144--46 

Import of Crude Oil 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 62~ 

Royalty on Crude Oil 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 47-48 

Culturt 
Construction of Cultural Centre at Leh 

(Deb. 21, Vol. XXII, 24-08-2006) 
Col 354 

Corpus Funds For Development/ 
Maintenance of Sardar Vallabhbhai 
Palel Memorial 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 216 

Cultural Activities ofNVs/K.Vs 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 148-49 

Cullural Agreement with Foreign 
Countries 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 42-43 ' 

Cukurallnstitutions for Research Work 
(Deb. 13, Vol. XXII, 10-08·2006) 
Col. 27·28 

Maintenance of Central Archaeololical 
Centres . 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 164 

Promotion of Culture of Jharkhand 
(Deb. 4. Vol. XXI, 21-07-2006) 
Col. 98-99 

Setting up of Arab Cultural Centre at Jamia 
Millia (slamia 
(Deb. 7. Vol. XXI, 01-08-2006) 
Col. 566 

Training Prognunmes in CCRT 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 245-46 

Zonal Cul(ure Centres 
(Deb. 13, Vol. XXII. 10-01-2006) 
Col. 190-91 

Currency' 
Fake Currency 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 343-50 

Minting ofCoinsiCurrency Notes 
(Deb. 10. Vol. XXI, 04-08-2006) 
Col. 190-91 

Mutilated Currency Notes 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 175-76 

New Series of Currency Notcs 
(Deb. 14, Vol. XXII. 11-08.2006) 
Col. 218-19 

Cultural bsources and Training Centres Plastic Currency Notes . 
(Deb. 21. Vol. XXII, 24-08-2006) (Deb. 17, Vol. XXII, 18.08-2006) 
Col. 244 Col. 158-S9 

Developmeat of Areas Near Raj Ghat 
(Deb. 21, Vol. XXII. 24-08-2006) 
CoL 322-23 

Diacovery of IaIc:ripts 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 61 

Financial AuiltUCc for Promotion of 
Tribal Culture 
(Deb. 21. Vol. XXII, 24-01-2006) 
Col. 271-76 

Utilisation of Currency Note Presses 
(Deb. 10. Vol. XXI, 04-08-2006) 
Col 217 

Dairy 

Dairy Development in Madhya Pradesh 
(Deb. 11. Vol. XXII. 07-08-2006) 
Col. 237-39 

Dairy Farmina in Punjab 
(Deb. 6, Vol. XXI, 31 ~O.7-2006) 
Col. 74-" 
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Funds for Development of Schemes 
(Deb. I, Vol. XXI, 24-07-2006) 
CoI.S4-78 

Milk Dairy in Gujarat 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 10S-06 

Modernisation and Expansion of Dairy 
Industry 
(Deb. II, Vol. XXII, 21-08-2006) 
Col. 109-10 

Need for early approval of proposed 
Dairy Development Scheme in Alwar 
District of Rajasthan under the 
Swamjayanti Gram Swarojpr Yojana 
(SGSY) (MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 266-67 

Production of Milk and Ghee 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 88-90 

Construction of DimS and Reservoirs 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 16~5 

Construction of Major and Minor Dams 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 136-37 

DamslWells for Fanners in Hilly Areas 
(Deb. II, Vol. XXII, 07·01-2006) 
Col. 27S-78 

Multipurpose Dams 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. lSI 

Need to collect taxes fi'om private company . 
operating dams in Khed, Maharuhtra 
(MUR371) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 363 . 

Rehabilitation ofNannada Dam Oustees 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 137 

Step Programme oeendayal Hathka ...... Protsaban YojllM 
(Deb. 7, Vo I. XXI, 01-08-2006) Deendayal Hathkargha Protsahan Yojll18 
Col. 85-86 (Deb. 19, Vol. XXII, 22-08-2006) 

Woman Dairy Cooperative Leadership 
Propnme 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 36-37 

Daman aad Diu 
Education Facilities in Daman and Diu 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 147-49 

Tourism Development Projects in Daman 
and Diu 
(Deb. 9, Vol. XXI, 03.08-2006) 
t::ol. 97-91 

DI_.Dd~n 

Construction of Dam by China on Sutlej 
Rim 
(Deb. J, Vol. XXI, 24-07-2006) 
CoL ]]·12 

COnstruction of Dam on River Kosi 
(Deb. I~, Vol. xxn, 14-08-2006) 
Col. 122 

Col. 162~3 
Markct1na Support to Madhya Pradesh 

(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 56~5 

Deteace 
Appointment of Chief of Defence Staft' 

(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 43-44 

ArjunTank 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 319 

Assured Decent Last Rites Scheme 
(Deb. 21, Vol. XXII, 24-08-2006) 
Q)L 330 

Attacks on Ships . 
(Deb. 9, Vol. XXI, 03·01-2006) 
Col. 72-74 

Blacldisted CompanieslSuppliers 
(Dob. 9, Vol. XXI, 03-01·2006) 
CoL 118-89 
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CII*e Ieview of MilirIIy Sa ... " .... 
(DR. 16, Vol. XXII. 1' ..... 20(6) 
OIL ... 

capacity Uail ... ,lon of 0rduaM 
P .... 

Exodus of Docton and Enaineen tom 
Armed POrcel 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoL 209-10 

Exodus ofSciendstl 
(Deb. 13, Vol. XXII, 10-0.-2(06) 
Col. 45 (ON. U, Vel. XXfl, lo.oI-2ON) 

CDI. 32-3$ Final_on ofElevcntb Defenco'_ 
CllllDIc:aI w.... tOr Ponti (Deb. 13, Vol. XXII, 10-0'-2006) 

CoL 32 
(Deb. 12, Vol. XXII, 0.-01-2*) Fire in Ordnance Factories 
Cal. un (Deb. 21, Vol. XXII, -24'()1-2006) 

eo.rtbutioa to Soldien Wo"'" Boarde CoL 7'-77 
(Deb. 21, Vol. XXII, 24-01-2006) Fund for Defence Production 
Col IOI-e4 (Deb. 13, Vol. XXII, 10-01-2006) 

eo. BlCllatioD offtatater Planes Col. 3. 
(Deb. 16, Vol. XXII, 17-01-2006) Fundi for Development of Brahmol 
Col. 102 Missile 

Defence Equipment Manufacturi.1 (Deb. 21, Vol. XXII, 24.().-2006) 
Depot in AncIhra Pridesh CoL 215-16 
(Deb. 16. Vol. XXII. 17.()1-2006) HRA to Employees Working in Vehicles • 
CoL 220-21 Factory, Jabalpur 

Defence Projects (Deb. 16, Vol. XXII, 17.()1-2006) 
(Deb. 21, Vol. XXII, 24-08.2(06) Col. 143-44 
Col 341-$9 Import of Defence TechnologiOi 

(Deb. 4, Vol. XXI, 27-07-2006) 
Dellillion ofFa.cial Pow. Col. 21 S-17 

(Deb. 16, Vol. XXII, 17'()8-2006) Indo-China Defence Ties 
Col. 333 . (Deb. 4, Vol. XXI, 27-07-2006) 

o.waop-t'OfFood ProductI by DIU>O Col. 62~3 
(Deb. 13, Vol. XXII, 10-0'-2(06) Installation of Surveillance SystcDI 
CoL 250 (Deb. 13, Vol. XXII, 10-08-2006) 

Directives ofCVC on Defence doaIa Col. 45-46 
(Deb. 16, Vol. XXII, 17-0'-2006) Integrity Pact for chetking of Corruption 
Col. 62-64 (Deb. 16, Vol. XXII, 17-01-2006) 

Divya·Drishti Project Col. 199-201 
(Deb. 21, Vol. XXII, 24-01-2006). Investigation into Defence Deals 
Col. 263-64 (Deb. 13, Vol. XXII, 10-0'-2006) 

Electricity Duty on Elcc:tricity Consumed 
for Non-DoIMItic PurpoIe 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 243 

BacroechBleRt ofDdmce Land 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 265 

Col. 93-94 
Items Stolon from IDS, Kuhmir HOUle 

(Deb. 21, Vol. XXI I, 24~8-2006) 
CoL 295 

Loll Due to Defective Provilion 
(Deb. 13. Vol. XXII, 10-08-2(06) 
Col. 72-73 
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·Mqerof'RBD with ORSE 
(Deb. 13, Vol. XXII. J 0-01-2006) 
Col. 71 

Milbly FIlmS 
(Deb. 16. Vol. XXII, 17-0'-2006) 
Col. 96-97 

MiuJJe PfOII'I'MM' 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 2$0 

National Aeronautics Commission 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 117~ 

Need to expedite the IlUiq up of IR 
0rdnInce FIIdOry II KrilhltIjri .. 
upande the exlstl ... Inhstruclural 
&cnldes It GIber o..nce FIIdIDriea 
innmDN .... (MUR317) 
(Deb. 19. Vol. XXII, 22-01-2006) 
CoL 46~ 

Non-Lapaable Defence ModemisatJon 
Fund 
(Deb. 9, Vol. XXI, 03-0'-2006) 
Col. 255-56 

Orientation of Anned Forces 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. lSI-51 

Production in 0.-.. F ...... I ..... 
(Deb. 21, Vol. XXII, 24.01-2"') 
Col. 320-21 

ProcIuc:tion in Ordnance Facto .... 
(Deb. 16. Vol. XXII, 17-01-2006) 
CoL 156-57 
(Deb. 21, Vol. xxn, 24-01·2006) 
CoL 26-33 

Production of Vehicles 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 223-24 

Properties in Cantonment Areas 
(Deb. 16. Vol. XXII. 17-08-2006) 
Cot~ . 

Purchase of Can tbroup CSD 
(Deb. 13, Vol. XXII. 10-0'-2886) 
Col. 69 

PurchIIe ofTransport Wanbip tom USA 
(Deb. 21, Vol. XXII. 24.01-2006) 
CoL 80-11 

Repairin, of Old 8uildin .. in Mhow 
CInIonment Area 
(Deb. 13. Vol. XXII. 10.01-20(6) 
Col. 73-74 

R.evampinJ ofOOQA 
(Deb. 13, Vol. XXII. 10-01-2006) 

Outsourcina ofRescarch Plldlkill Col. 91-92 
(Deb. 16, Vol. XXII, 17-01-2006) IlcviewofMilitaryLaws 
CoL 94--98 (Deb. 4. Vol. XXI. 27-07-2006) 

PPP in Production Defence Equipment Col. 272-73 
(Deb. 16, Vol. XXII. 17-01-2006) SeUing up of StreeCounaellinc in Defence 
Col. 203-04 (Deb. 9, Vol. XXI, 03-01-2006) 

PriVIIe Companies in Defence Sector Col. 193-94 
(Deb. 4, Vol. XXI, 27-07-2006) 

2()8.()9 Shooting of Film 
Col. (Deb. 13. Vol. XXII, 10-01-2006) 

Procurement of Defective Equipment Col. 177-71 
(Deb. 9, Vol. XXI. 03-01-2006) 
CoL 244 

Procurement ofDefectiw Equipma 
(Deb. 16. Vol. XXII, 17-01-2006) 
Col. 331 

Proc\nment ofSimulaton 
(Deb. 21, Vol. XXII, 24-0.·2006) 
CoL 222-23 

s.tement Correctinl reply to URltlrrOd 
Question No. 1192 Dated 10.08.2006 
InWitiption inro defence DellI (St) 
(Deb. 21. Vol. XXII, 24-01-2006) 
CoL 362 

Suicide c..os 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 14-22 
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Supply of Aluminium Caskets 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 209 

Technology Upgradation 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 91 

Tenders for Married Accommodation 
Projects 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 261-62 

Terrorist Threat to Ordnance Factory 
(Dcb. 2, Vol. XXI, 25-07-2006) 
Col. 149-50 

Theft of Computers in DRDO 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 74-75 

Transfer of Technology for Seabuckthoml 
Herbal Beverage 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 252-53 

Under utilisation of Capacity in Ordnance 
Factory 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 89-90 

Women Doctors in Armed Forces 

Allotment of Shops 
(Deb. S, Vol. XXI, 28·01-2006) 
Col. 255 

A/Jotmcnt of Space to Chinose COm .... _ 
(Deb. 10, Vol. XXI, 04.0'-2006) 
Col. 434 

Ashok Pradhan Committee 
(Deb. 2, Vol. XXI~ 25·07-2006) 
Col. 192-93 

Auction of Plot at Narcla 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 360-61 

Ban on Stone Crushers 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 17~77 

Basic Amenities in Resettlement Colonia 
(Deb. 22, Vol. XXII, 2S-01·20.o6) 
Col. 93 

Bogus Payment to Private Agencies by 
Men 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 176 

Cancellation of Lease of School I 
(Deb. 10, Vol. XXI, 0.-08-2006) 
Col. S12-13 

CBI Raids against MCD Officials 
(Deb. 9, Vol. XXI, 03-08-2006) (Dcb. 22, Vol. XXII, 2S-08-2006) 
Col. 211 Col. 235-38 

Defence ReMarch and Developmcnt 
Organisation 

Blacklisted CompanicslSuppliers 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 188-89 

DeIIIi 
Encroachment on Public Laad 

(Deb. 22, Vol. XXII, 2S-o'·2006) 
Col. 203 

Absorption of Staff Deployed at 101 
Airport 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 238-39 

Acquiring Land Acquisition 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 232 

.~ 

" or 

Closure of Jamia Millia Islamia Univcnity 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 246-47 

Colonies under PNG Supply 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 70-71 

Computerisation of Delhi Metro Bookinl 
System 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col 202 . 

Coaceuion to StudalIISeaior CIdIeM 
(Deb. 14. Vol. XXK, 11-08-2006) 
Col. 168 

Coadittoa ofRldlolherlpy MKtIi.11 
(Deb. 3, Vol. XXl. 26-07.2006) 
Col. 12 
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Con.truction of Additional Rooms in I Evasion of Service Taxes by Cable 
ITDC Hotels- Operators 
(Deb. 4, Vol. XXI, 27·07-2006) (Deb. 10, Vol. XXI, 04-01-2006) 
Col. 279-80 Col. 247-49 

Construction of New Hostels 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 22S 

Corruption in Licenains Department of 
MCD 
(Deb. 19, Vol. XXII, 22·08-2006) 
Col. 211 

Death ofDP Pea:aonnel 
(Deb. 12, Vol. XXII, 01-08.2006) 
Col. 19S-97 

Deihl Land Reforms Act 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 4S3-SS 

Delhi Master Plan 
(Deb. 14, Vol. XXII, 11-08-2006) 
CoL l71 

DelhiMetro 
(Deb. 22, Vol. XXII, 25.08-2006) 
Col. 82-13 

Demolition of Flats 
(Deb. 22, vor. XXII, 25-08-2006) 
Col. 81-82 

Development of Areas Near Raj Ghat 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col 322-23 

Development of Central Park in CP by 
NOMC 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 371-72 

Encroachment in New Delhi Railway 
Station 
(Deb. 9, Vol XXI, 03"()1-2006) 
CoL 94 

Encroachment on Land ofCPWD 

Exploitation of Labourers 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 93-95 

Facilities for Villages in Delhi 
(Deb. 5, Vol. XXI, 2:'C-0'-2006) 
Col. 30S 

Filling up ofST Quota in Delhi Police 
(Deb. t 9, Vol. XXII. 22-08-2006) 
Col. 333-40 

Flats for Medium Class 
(Dcb. 22, Vol. XXII, 2S-08-2006) 
Col. 122 

Flyover at Dabri 
. (Deb . .5, Vol. XXI, 28-07-2006) 
Col. 181 

Flyovers for Delhi 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 217-19 

Foodgrains Rotting in Police Station 
(Deb. J 8, Vol. XXII, 2] -01-2006) 
Col. IOI..()2 

Foreeastina of Earthquake 
(Deb. 17. Vol. XXII, 18-08-20()() 
Col. 108-11 

Government Quarters in Delhi 
(Deb. 22, Vol. XXII, 2S-08-2006) 
CoL 112-13 

Green Belts in Delhi 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 188 

Hen Reproduction Centre in Delhi Zoo 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 111 

(Deb. 22, Vol. XXII, 25-08·2006) HoaxBombCallsinDe1hi 
Col. 121-22 (Deb. 19, Vol. XXII, 22-01-2006) 

Encroac:hments on Centrally Protec:tod 
MonumentS in Delhi 
(Deb. 16, Vol. XXII, J7-08·2006) 
Col 309-34 

Col. 322-24 
Housing Society Scarri in Owarka 

(Deb. 14, Vol. XXII, 1l-0.~2006) 
CoL 173-74 
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I1Jepl ConIrruction 
(Deb. 5, Vol. XXI, 2'·07·2006) 
CoL 165-66 

Illumination ofMonumenu in Delhi 

Central Schools situated in Delhi 
(MUR371) 
(Dob. 2, Vol. XXI, 25.07·2006) 
Col. 310 

(Deb. 9, Vol. XXI, 03-01·2006) NewT .... tiom Katiharto PalnalDeIhi 
CoL 217.11 (Deb. 21, Vol. XXII, 24·0'-2006) 

CoL 121 n:r..e in die Stnin8Ih ofDeIIi Police Farce 
(Deb. 19, Vol. XXII, 22.01-2006) Packase for NCR States 
C'41. 3O~ (Deb. 5, Vol. XXI, 21-07-2006) 

International Leather Fair 
(Deb. 7, Vol. XXI, 01-01·2006) 
Col. 640 

C'41. 175-76 
Pending Cues in Delhi High Courts 

(Deb. 17, Vol. XXII, 11·01·2006) 
C'41. 2~1 

Invatiption into Kidney Theft Cues 
(Deb. 9, Vol. XXI, 03-01.2006) Policy for 8unp1ows in Lutyens Zone 
Col. 235 (Deb. 5, Vol. XXI, 21-07·2006) 

Law IIMI Order in Delli 
(D • .,. 2, Vol. XXI, 2'-87·2006) 
Col. 114-11 

Licence o(Sbopa. KioIb under NOMC 
(Deb. 7. Vol. XXI, 01-01·2006) 
Col. 54,......... 

LoutoNDMC 
(Deb. 12, Vol. XXII, 01.01·2006) 
Col. 95 

Master Plan for Delhi 
(Deb. 5, Vol. XXI, 21·07.2006) 
CoL 2~57 

Col. 26J 
Policy for Population in Delhi 

(Deb. 22, Vol. XXII, 25·01·2006) 
C'4I. 137-31 

Polluted Water in Delhi 
(Deb. 22, Vol. XXII, 25·01·2006) 
C'4L 121 

Potable Water for Dwarlca 
(Deb. 5, Vol. XXI, 28-07·2006) 
Col. 174 

Power Shortage in Delhi 
(Deb. 17, Vol. XXII, 18-08-2006) 
C'41. 129-30 

Metro Feeder Bus Service 
(Deb. 5, Vol. XXI, 28.07.2006) Proll'ess of Delhi-Our,aon Hi"ways 
Col. 325 (Deb. 3, Vol. XXI, 26-07-2006) 

Col. 24445 
Need to addres 
s the problems oflabourers trom Dhubri, 

Assam settled in Delhi (MUR 377) 
(Deb. 2, \\)1. XXI, 25-47-20(6). 
Col. 372 

Need to provide infiutructural facilities 
in die Anand Pwballl'el ofKal'oI 8qh 
r.tiamadliyConstia.cy(MUR 377) 
(Deb. 22, Vol. XXII, 25.01-2006) 
CoL 441-49 

Property Tax apinst Public Schools 
(Deb. 7; Vol. XXI, 01-01-2006) 
CoL 570-77 

Raid by CDI on MCO Officials 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 123-24 

Redevelopment of Delhi 
(Deb. " Vol. XXI, 21.07-2006) 
Col. 120-21 

Repalatory Body for Delhi 
Neecl to provide scholarship to SC/STI (Deb. 5, Vol. XXI, 28-07-2006) 

ODC Minority students studying in Col. 306 
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It.aDoYII of Pal a Memorial 
(Dob. 7, Vol. XXI, OJ-08-2006) 
Col. 223-24 . 

RmvaJ of Super aaz. 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 128-29 

Sale ofDDA Flats 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 328 .. 

Security ofDelhi Metro Rail 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 131 

Setting Up of Power Plant 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 168-69 

SwamaJayati ShabIri ..... VoJ-
(Deb. S. Vol. XXI. 2.-01-2006) 
Col 173-14 

Technique for UIIIIdborizId ~ 
(Deb. 14, Vol. XXU. n-o'-2006) 
CoL 137 

UDIUthoriled. Colonies ia DeIbi 
(Deb. 22, Vol. XXII, 25-0'-2006) 
CoL 113 

Unauthorised ~ODITPO Uad 
(Deb. 19, Vol. XXII, 22-01-2006Y 
Col. 276-71 

Vacant Posts in CGHS 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 314-1' 

Setting up of Rail Neer Plants Waste to Energy Plant 
(Deb. 16, Vol. XXII, 17-01-2006) (Deb. 10, Vol. XXI, 04-01-2006) 
Col. 297 Col. 49G-91 

Situation arising out of applicability ofttle 
Delhi Laws (Special Provisions) Act, 
2006 in the context of observations 
made by Judicial Authorities (C A) 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 261-84 

Sonia Vihar Water Plant 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 281-84 

Sonia Vihar Water Project 
(Deb. S, Vol. XXI, 28-07-2006) 

Working ofMCO and NOMe 
(Deb. 2, Vol. XXI, 2'-07-2096) 
CoL 134-36 

DeIbi DeveloplDlllt AutIIorIty 
Allotment of Plots to Housina Societies 

(Deb. 10, Vol. XXI,O~-lON) 
CoL 197-98 

Auction of Land to SchOQI 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 187 

Col. 264-65 Conversion from Leasehold to-PreehoJd 
Stealing of Aviation Fuel 

(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 106-07 

Suicides Committed by Personnel of Delhi 
Police 
(Deb. 7, VoL XXI, 01-08-2006) 
Col. 224-25 

Supply of LPG through Pipeline 

(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 222-23 

Corruption in DDA 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 234-35 

Defaulters afDDA Flats 
(Deb. 1", Vol. XXII, 11"-08-2006) 
Col. 106-07 

(Deb. 13, Vol. XXII, 10-08-2006) EngineersinDDA 
Col. 230-31 (Deb. 22, Vol. XXII, 25-08..;2006) 

Supply of Water to Sonia Vihar Treatment 
PIant 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. I~ 

CoL 106-01 
ExpendiUn by DDA 

(Deb. 22. Vol. XXII, 2'-Oa-2~ 
eeL 303-10 
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Golden Jubilee ofDDA 
(Deb. 22, Vol. xxn. 25-08-2006) 
Col. 131 

Har8$sment by DDA 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 235 

Demlnds for SupplementllrY GnDu 
(Railways}-1006-1007. 

Demands for ~Supplementary Grants 
(Railways}-2006-2007 
(Deb. J 4, Vol. XXII, 11-08-2006) 
Col. 331--44S 

Higher Rates for Water Demands for Supplementary Grants 
(Deb. J O. Vol. XXI, 04-08-2006) (Railways) 2006-07 
Col. 449 (Deb. 12, Vol. XXII, 08-08-2006) 

Khanna Committee Report on HOllsing . ('.01. 238 . 
(Deb. 14, Vol. XXII, 11-08-2006) DentalCoanclloflndil 
Col. 61 

Pennission for Multistorey Flats 
(Deb. 14. Vol. XXII, 11-08-2006). 
(".oJ. 52-53 

Recruitment of ST Persons 
(Deb. 22, Vol. XXII. 2S-08-2006) 
Col. 113-14 

Reservation of Flats 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 350-S1 

RevieW of Work ofDDA 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 231-32 

Zonal Plan for Yamuna 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 173-74 

Deihl Metro Ran Corporatioa 
lnlport of Coaches for Metro Projects 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 184-85 

LosstoDMRC 

Registration ofBDS Doctors 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 302"()3 

Desert 
Failure ofDPAP and DDP 

(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 301-04 

Desertification 

Desertification in Andhra Pradesh 
(Deb. II, Vol. XXII, 07-08-2006) 
CQl 230-31 

Development Projects 

Pending Projects 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 31S-16 

Diplomltic Bap 
Diplomatic Bags of MEA in Private Hand 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 325-26 

(Deb. 10, Vol. XXI, 04 .. 08-2006) Disabled 
Col. 489-90 . 

Demlnds for Supplementlry Grants 
(GeDerll) ~ 2006-07 

Demands for Supplementary Grants 
(General) -2006~7 
(Deb. 12, Vol. XXII, 08-08-2006) 
Cot 2M-288 

Demands for Supplementary Gcants 
(General), 2006-2007 
(Deb. 14, Vol. XXII, n-OI-2006) 
CoL 283-330 

Accessibility for Disabled Persons 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 56-57 

Appointment .of Lecturirs .. Under 
Reservation Policy ~. : . 
(Deb. 19, Vol. XXII, 2.2:':EJ .• :-~006) 
Col. 167 ... ,'.:- :.~. 

Centres'for Disabled Persons 
(Deb. J 3, Vol. XXII, 10-08-2006) 
Col. 29-30 . 
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ConcessionslFacilities to Handicapped 
Persons 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 63--67 

Disability Benefit to Heart Patients 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 298 

Education to Handicapped Persons 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 169-70 

Facilities for Handicapped Passengers at 
Airports 
(Deb. 2]. Vol. XXII. 24-08-2006) 
Col. 238-39 

Funds for Handicapped 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 257 . 

Grievances of Disabled Ex-Servicemen 
(Deb. 13, Vol. XXII, t 0-08-2006) 
Col. 189-90 

Hardships faced by Physically 
Challenged Youth 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 62 

Housing Facility To Handicapped 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 213-14 

Implementation of National Policy for 
PWD 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 195-96 

National Handicapped Welfare Funds 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 133 

NHRC Report on Handicapped Persons 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 103-04 

Provision of Wheel Chairs at Stations 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 90-91 

Research Projects in Disability Sector 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 106-18 

Reservation for Physically Challenged 
. Persons 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 87 

ResidentiallNon-Residential School for 
Deafand Dumb Children 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 189 

Schemes for Handicapped 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 74-75 

~elf Employmcn.t. of Physically 
Handic~ ~rsons 
(Deb. 13: Vol. XXII, 10-08-2006) 
Col. 100----03 

Shortage of Wheel Chairs 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 23940 

Special Funds- fOr Physically Challenged 
S ports persons 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 201-02 

Survey on Disabled P~ns 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 112-13 

Travelling of Passengers on Fake 
Disability Certificates 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 167-68 

Welfare Schemes for Disabled Persons 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 74-78 

Disaster Manacement 
Development of Disaster Management 

Institute, Bhopal 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 206-07 

Disaster Management 
(Deb. 2, \bL XXI, 25-{)7-2006) 
Col. 54-58 

Disaster Warning Support System 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 332-33 
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Oeolotical8arwy ~ OSI 
0>*. 12. Vol. XXII, 0'.08-2006) 
a,a. 207-41 

GllSIIwy 
eM. 2, Vol. XXI. 25-07-1006) 
Q,l 177-11 

N ...... c,cloae Ri* J.fitiption Project 
(Deb. 12. \\JI. XXII, 08-0'-2006) 
Cell 15S-~ 

Need to install Doppler RadII' System in 
Ko,ana rOlio. of district Satara, 
Mrt ....... (MUR377) 
(Deb. 21, Vol. xxn, 24-01-2006) 
CoL 411-19 

Ute of Civil Def'aa 
(Deb. 2, Vol. XXI. 25-07-2006) 
CoL 141 

D ....... U ...... 193 
Jndo.US NwcIe.-~(DUR 193) 

(Deb. 20. Vol. XXII, 23-01-2006) 
CoL 6~711 

Report of JLIIticc Mukherjee Commillion 
of inquiry re,ardlng alleged 
disappearance of Netaji Subbas 
Chandra8ote-Contd.(DUR 193) . 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 3~14 

Report oflustice M~ec Commission 
of Inquiry relar~Unl aUeged 
diappearance of Netaji Subhash 
~BoIe(DUR 193) 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 459-13 

Reportof JUitice Mukherjee Commiuion 
of Inquiry re,arding aneaed 
di.appearance of Netaji Subhash 
ChaDdra Bose and Memonndum of 
Actioa SIlken by the Govemment on 
tile RepoI1 (DUR 193) 
(Deb. 11, Vol. XXII. 07-01-2006) 
Cd. 363-12 

kcpcxt of JUIItoe R.S. Patblk Inquiry AJ6.ork1 __ Action 1'Iba RepOrt 
"'(DUaI9J) 
(Deb. 19, Vol. XXII. 22-08-2006) 
OIl m-tI 

Rise in prices of Euent1al Commoditia 
(DUJU93) 
(Deb. 4. Vol. XXI. 27-07-2006) 
COl. ....... 36 
(Dob. 4. Vol. XXI, lI-07-2006) 
CbI. -.......n 

Widelpreld distreta IIItOftI the ran.. 
ta .... cocary(DUR 193) 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 407-1~,431.a 
(Deb. 21, Vol. XXII.14..()1-l006) 
Col 517-6S6 

DINne(.) 
HiP Incidela ofMa"lI 

(Deb. 20, Vol. XXII. 23-01-2006) 
Q)l 124-36 

ADd Hepetitia.-B VecciM 
(Deb. 20, Vol. XXII. 23-01-2006) 
Col. 217-98 

CattJeDiaeues 
(Deb. 11. Vol. XXII. 07-08-2006) 
CoL 1»-22 

CombadnaArthritis 
(Deb. lOy Vol. XXII, 23-01-2(06) 
Col 259-60 

Combltin& Dementia 
(Dd».lO, \til. XXII,,2J.OI..lOO6) 
CoL ]0.31 

Combatina Diseues 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 151-60 

Disability Benefit to Hemt PatieDtI 
(Deb. 21, Vol. XXII, 14-0'-2006) 
QtL 298 

Eradication of Bllndneu "" Leprosy 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 3l9-o-31 

FinanciaJ AIIistance fbi' Polio EnMtaato. 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 43-44 

IUfC-
(Deb.lO, \t)I. XXD,23 ..... 
Col. 61 

mv IAlDSAffec:t.od OIi1dnII 
(Deb. 20, Vel. xxn. 13-G1-lOO6) 
Q)L 6U9 
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Intetratecl Diaease WOIIitoriaa Project 
(Dob. 3, Vol. XXI, 26·07-2GM) 
CoL m-i7 

lIIIdiciaes for Diabeees and c.c. 
(Dob. 10, Vol. XXI. 04-01.20(6) 
Col. m 

"It I CIIII ~eo.ol"'" • 
(Deb. 3, Vol. XXI, 26-87.2(06) 
Col. 91-92 

thed 110 cbeck dte spread o( 'GUMI' 
~ in Mitior, Hubli. 0IdJbi Tahdca 
ad surrounding ateaI in Karnatalta 
(MUR377) 
(Deb. 9. Vol. XXI, 03-08-2006) 
CoL 313 

NHd to check the Ipread of 
Chickuftgunya dilla,. i. 
MaMrMbtra (MUIt 377) 
(Deb. 6, Vol. XXI. H-01·20(6) 
Col 3" 

Resoarch on Thafe'!aemia 0 ... 
(Deb. 3, Vol. XXI, 26-07·2006) 
Col. 2'1l-16 

Rile .. Cucer Cues 
(Deb. I. Vol. XXI. 02-01.2006) 
Col. 113-74 

Situation arising out of the spread of 
Chikunaunya fever in variouI pII1Ief 
the COUDtry, particularly in AaAn 
Pradesb and steps taken by tle 
Government in this rtprd (CA) 
(Deb. 3, Vol. XXI, 26-07-2",) 
Col. 341-~~ 

Spread ofDiseaaet antORI Qildree 
(Deb. 3. Vol. XXI, 16-47.*,) 
CaL 231-31 

TB TrInImiuion amonaAir Tratdlrl 
(Deb. 4, Vol. XXI. 27..Q1-2006) 
CoL 24~ 

OW.vat ... t 
Need to chec:k the .... ofOJikwlguaya Disinyestment ofBALCO 

dilealeinKIU'IlIbIka(MUR3n) (Deb. 19, Vol. XXII. 22 ... ·1 ... ) 
(D.b. 4. Vol. XXI, 27.07-2006) Col. 69-70 
Col. )OS.()6 DisinvestmentofCIL 

Meed 10 ahec:t the IPread o~iti. (DfJb.1, \\ll. XXl.l6-47-2(06) 
Ia Eutenl Uttar Pradelh ... odIer ad. 248 
pertI of the eoWlty(MUIl377) DIIia ..... tofN'l?C 
(Dab. 22, Vol. xxn. 25 ..... 20(6) (Deb. 14. Vol. XXII. 11.01-2006) 
Col. 4S2-~3' Col. 61-62 

Need to Jive approval for ICIItinC up of. 
NatioaaJ level Cetltre for fIuoroIts 
mitipaion at 0adIU Jifapr, Oujarat 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 3]3·14 

()ud)reak of Walaria in AlaIn 
(Dob. _. Vol. XXI, 02-08-2006) 
CoI.~ 

Project for Holistk ApprOIdl 
(Deb. 21. Vol. XXII, U-oI-lOOCJ) 
Col 166 

ReblbiUtation oCPolioAfleclld Chi ... 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 171-79 

Disinvestment ofPSU. 
(Deb . .s, Vol. XXI, 21-07-2",) 
CoL 47~ 

ProtitofNALCO 
(Deb. 7, Vol. XXI, 01-01-»06). 
Col. S60 . 

DiIpIaced Penal 
Policy tOr DiapIIeed Per50III 

(Dob. 14, Vol. XXII. 1I-Ot-2C*) 
Col 71 

Dtltrict ............... Je ••• , 
Utililllion ofPunda ~ DIDA.I 

(Deb. 22, VoL XXII, n-ll-2OM) 
Col. 3160-11 



78 

Doetor(s) 

LOKSABHA 

Alleged Misuee of Medical Profession 
(Deb. 20; ~'.I.)~XII, 23-08-2006) 
Col. 501-02·'" ." . 

Eviction oflndian Doctors from Britain 
(Deb. B, Vol. XXI, 02-08-2006) 
Col. 33$-36 

Harassment of Doctors 
·(Deb. 20,-Vol. XXII, 23-08-2006) 
CoJ, 434-35 

Mandatory Rural Services for Doctors 
(Deb. 3,-Vol. XXI, 26-07-2006) 
Col. 269 

Mijration of Doctors 
·(Deb. 8, Vol. XXI, 02-08-2006) 

.trIIlS3 .. 
·Need·to conduct an examination for 

awarding R.M.P. degree to 
-experienced private practitioners of 
Rlijastban (MUll 377) 
(Oeb. 21, Vol. XXII, 24-08-2006) 
Col. 411 

Non-availability of Doctors in Rural 
Health Centres 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 44-45 

Registration ofBDS Doctors 
(Deb. 20,. Vol. XXII, 23-08-2006) 
Col. 302-03 

Report of Javed Chowdhury Committee 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 253-54 

Shortage -of Psychiatristsl 
Psychotherapists 
(Deb. 3, Vol. XXI, 26-07-2006) 
COL m 

Strike by Medicos 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col 14~9 

Strikes by Docton 
(Deb. 2&, Vol. XXII, 23-08-2006) 
Col. 144-4S 

Unethical Practices by Doctors 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 189-90 

Women Doctors in Armed Forces 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 211 

Domestic Ret.llen 
Protection of Domestic Retailers 

(Deb. 12, Vol. XXII, 08-08-2006) 
Co\. 202 

Doordanhan 
AIR Bnd Doordarshan Tower in Amritsar 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 160 • 

Competition from Private Channels 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 41-43 

Criteria for Selection of Media Staff on 
Deputation 
(Deb. 18, Vol. XXlI, 21-08-2006) 
Col. I S4--67 

Discontinuation of Doordarshan 
Channels in Rural Areas 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 159-66 

Doordarshan coverage in Border areas 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 81 

DTHService 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 253-54 

Expansion of capacity of DO and AIR in 
Border Areas 
(Deb. 1 S, Vol. XXII, 14-01-2006) 
Col. 2-10 

Favour to New Delhi Television Network 
by Doordarshan 
(Deb: 18, Vol. XXII, 21-08-2006) 

·Col. 59-61 

Funds for DD in NER 
(Deb. I I, Vol. XXII, 21-01-2006) 
Col. 202-03 



SUBJECT INDEX 79 

Improvement in Coverage of AIR and 
Doordarshan 
(Deb. 6, Vol. XXI, 31 ~7-2006) 
Col 58--63 

Launching of Doordarshan's Urdu 
Channel by Prasar Bharati (St) 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 253-54 

Need to upgrade Berhampore 
Doordarshan Relay Centre in West 
Bengal into a full-fledged transmission 
cen~ (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 407~8 

Need to upgrade Satrasal T. V. Relay Centre 
in Dhubri district, Assam into a 
Production Centre (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 410 

Non Payment of Programmes and 
Advertisement 
(Deb. 18, Vol. XXII, 21 ~08-2006) 
Col. 91-98 

Patriotic Feeling Among Citizens 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 75-76 

Payment of Service Tax for Commissioned 
Programmes in J & K 
(Deb. II, Vol. XXII, 21-08-2006) 
Col. 219 

Payment to Kolkata DO by Rainbow 
Production 
(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 209-10 

Satellite Chan~1 in North-East 
(Deb. 18, Vol. XXII, 21-08-2006) 
CoL 152 

Selection of Movies 

Telecast ofFIFA World Cup Matcbes 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 121-22 

TelecasMt of National Games lit 0Uwahati 
(Deb. 11, Vol. XXII, 21-08-2006) 
Col. 68 

Telecut Rights to Doordarshan for Sports 
Events 
(Deb. I, Vol. XXI, 24-07-2006) 
cOl. 166--68 

Drainage 
Drainage Development Schemes 

(Deb. 6, Vol. XXI, 31-07-200b) 
Col. 205-07 

Drinldnl Water 
Additional Funds for Drinking Water 

Supply 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 210-11 

Assistance for Calamities 
(Deb. 7, Vol. XXI, 01-08-2006') 
Col. 635-36 

Drinking Water Supply in Tsunami 
Affected States 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 124-25 

Nano-technology for Pure Drinking Water 
(Dcb. 14, Vol. XXII, 11-08-2006) 
Col. 171-72 

Need to provide financial assistance for 
solving the drinking water problem in 
district Mathura, Uttar Pradesh (MUR 
371) 
(Ddb. 22, Vol. XXII, 2S-08-2006) 
<;91. 447-48 

Pesticides in Bottled Drinking Water 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 12S-26 

(Deb! 18, Vol. XXII, 21-08-2006) Polluted Water in Delhi 
Col. 68-69 (Deb. 22, Vol. XXII, 25-08-2006) 

Col 121 
Shortage of Staff Potable Water for Dwarka 

(Dcb. 18, Vol. XXll. 21-08-2006) (Deb. S, Vol. XXI, 2lS.07-2006) 
Col. 173 Col. 174 
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PriVlle Sector PIIQ:~ion in Drinking 
WlterSupply 
cDeb. 17, Vol. XXII, 18-01-2006) 
Col. 206 

JiUrat-• ., Water Scbemea 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 221-22 

Sector Reform ProjaaiBue fbr Rural Water 
Supply and Sanitation 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. '2~ 

.... ofF ....... __ Supply 
. eM. 22, Vol. XXII, 25-01-1006) 

Cal. 2'77-42 

Water Subsidy 
(Deb. 22, Vol. XXII, 25-08-20(6) 
Col. 219-20 

World Bank Assistance 
(Deb. 22, Vol. XXII, 2'-01-20(6) 
Col. 313-14 

World B_Assistance for DrinkiDa w.r 
Projects 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 24--28 

Drup and MecUciaes 
Amendment in Drug and Cosmetics Act 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col 17S 

aD •• ....... Checking of ConJignment of Medici .... 
(Deb. 14. Vol. XXII, 11-08-2006) (Deb. 20, Vol. XXII, 23-08-2006) 
Cal 153-54 Col. 381-83 

Sonia ViIIIr ,,-Plant Clearance of new Drug Applications 
(Deb. 22, Vol. XXII, 2S-08-2006) (Deb. 3, Vol. XXI, 26-07-2006) 
Col. 281--84 Col. 67 

Soaia VIbIr WIler Project 
(Deb. 5, Vol. XXI, 28-07-2006) 
CoL 26WiS 

Clinical Retearch 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 207-08 

~ for Safe Drinkina Water Developmeat of Modic iRes for Bird flu 
(Deb. 14, Vol. XXII, ll-08-2006) (Deb. 6, Vol. XXI, 31 .. 7-2006) 
Col. SI CoL 97 

SWIy of Bottle4'Mineral Water 
(Dob. 1, Vol. XXI, 24-07-2006) 
Col. 81-83 

...,ay of Safe Drinkin. Water 
(Deb. 17, Vol. XXII, 18-08-2006) 
CQI. 209-10 

~fW_to Sonia VlhlrTreebMnt 

·(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 1~ 

w... QMliity AIle ... AtIthority 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 51-52 

w.. Sc8'city in ...." Cities 
(ntb.S, ~ol. JQCI, 21-07-2006) 
CoL 227--c! 

Drug Abuse 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 75-76 

Drua De-Addiction Cefttru 
(Deb. 16, Vol. XXII, 17-0'-2006) 
CoL 202 

Drugs under Pharmaco Vigilance 
Propnme 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col 403-04 

Export of Ayurvedic Medicine. 
(Dob. 12, Vol. XXII. 0I-Oa-2006) 
'Col 118-89 

lncreue in Pricu ofDntp 
(Deb. 6, Vol. XXI, 31-07-20") 
Col. 100--02 
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~ 01 Drua in SytIIbi 
(Deb. 2, Vol. XXI, 25-07-lO(6) 
Col. 91-91 

Iatroduetioa of Medici ... for AIDI 
Patients 
(Deb. 6,~. XXI. 11-47-lOO6) 
Col 98 

Medicines tbr ow.etes ad C--
(Deb. 10, Vol. XXI, 04-oI-lOM) 
Col 22l 

Meed to proy~ timely medical aid ..t 
cIrup to the yictiJnI of make bile ill 
the country (WUR 311) 
(Deb. 13, Vol. XXII, 10-01-lOOe) 
Col. 275-76 

Meld to rniew the Go ..... '. deciIioa 
reprdiItg reductio. iII.c'" .. 011 
charged drugs over WJlP .. o.;.r.t 
(MUR377) 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col 4ltO 

MoD Availability ofWedictMI 
(Deb. 6, 'fbI. XXI, 31.()1-lOO6) 
Col 76 

SaJo ofDrup. CinM:lery ... 
(Deb. 20, Vol. XXII, 23.0.-2066) 
Col. IMoI5 

Shorta.. of .. tdicinu in COHS 
Dilpl •• r. 
(Deb. 3, ti XXI., 26007-lOG6) 
Col. 313 

~ofDnlp 
(o.b. 12, \101. XXII, Ot-oi-2(06) 
Col. 63-64 

Supply of Low PdeDcy Modic_ 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col 145 

Uniaod Naac. RIpoIt Oft Drug Addiction 
(Deb. 4', Vol. XXI, 27-07-2006) 
Col. 137-31 

DryFnItI 
Establishment of Cashew Progeny 

Orchard 
(Deb. I, 'hI. XXI, 24-07-2006) 
Col. 136 

Production of Raw Cashew Nuts 
(Deb. 1, V.1. XXI, 24-07-2006) 

MoII-eYailibilir¥ofW. ..... DnIIt Col 162~ 
(Deb. 1, Vol. XXI, 24-07-20(6) JteqtHrementlProductionofRawCashew 
Cal. 173-74 (Deb. 15. Vol. XXII, 14-08-2006) 

NodCII r-d ., Dr-. CGIaIfJ ... Col. 152.53 
(Deb. II, Vol. xxn, 07-01-20(6) ~ 
Col. 2~ 

Price Control on Dn9 
(Deb. 22, Vol. XXII, 2'.0'·2006) 
Col 147 .... 

E-Govenwnce in Panchayats 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 293-94 

PriceI of Life Savina DnIIt 
(Deb. 18, Vol. XXII, 21-0'-2006) ControlofE-Pollution 
Col 7-1 (Deb. 6, Vol. XXI, 31-07-2006) 

Purchase of Sub-Standard NccUcines CoL 31-39 
(Deb. 20, Vol. XXII, 23-01-2006) Eartla Sdeaee 
Col. 299-300 Real Time Seismic Monitorina Network 

Renewal ofManuflcturina LicaceI (Deb. 10, Vol. XXI, 04-08-2006) 
(Deb. 20, Vol. XXII, 23-01.2006) Col. 151-'2 
Col 112-13 EuterlCoIIIrI .. ' ..... 

Sale of Bill ned Medicines Jhaqra Project ofECL 
(Deb. 3, Vol. XXI, 26-07-2006) (Deb. 20, Vol XXII. 23-01-2006) 
Col 10 CoL 65 
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Eco·Sensitive Zones 
(Deb. 6, Vol. XXI, 31·07·2006) 
Col. 63-64 

Encroachment ofTsomo Lake 
(Deb .. ')5, Vol. XXII, 14·08·2006) 
Col. 180 

Global Flux Network 
(Deb. 17, Vol. XXII, 18·08·2006) 
Col. 102 

Economic Disparity 
Increasing Urban·Rural Divide 

(Deb. 8, Vol. XXI. 02-08-2006) 
Col. 216-17 

Economk: SUn'cy 

Infrastructure Growth 
(Deb. 10. Vol. XXI, 04·08·2006) 
Col. 174-75 

FAlible 011(1) 
Closure of Edible Oil Units 

(Deb. 6, Vol. XXI, J 1-07-2006) 
Col. 269-70 

Duty Free Import ofVanaspati 
(Deb. 12, Vol. XXII, 08·08·2006) 
Col. 191-92 

Edible Oil Packaging Regulation Order. 
1998 
(Deb. 15, Vol. XXJt, 14-08-2006) 
Col. 112 

Import Duty on Vanaspati 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 129 

Import ofEdible Oil 
(Deb. 6, Vo,!. XXI, 31-07-290~) 
Col. 114-16 

Import ofVanaspati through NAFED 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 159-60 

Procurement of Palm Oil 
(Deb. 18, Vol. XXII, 21-01-2006) 
CoL 204-05 

Production of Vegetable Oil 
(Deb. I S, Vol. XXII. 21-01-2006) 
Col. 108 

Setting up of Groundnut Oil Production 
Units in Gujarat 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. SO 

Vanaspati Units 
(Deb. S. Vol. XXI, 21-07-2006) 
Col. 149-50 

Educadon 
Agricultural Education 

(Deb. I, Vol. XXI, 24-07-2006) 
Col. 103-04 

AlIlndia Council for Technical Education 
(Deb. 12, Vol. XXII, 01-08-2006) 
Col. 169-71 

Assessment ofTali Claims made by Private 
Educational Institutions 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 57-58 

Assistance for Education Policy 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 326-34 

Assistance from Saudi Arabia 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 126 

Assistance to Computer Education 
(Deb. 2, Vol. XXI, 25'()7 -2006) 
Col. 102 

Assistance to Engineering Colleges 
(Deb. 2. Vol. XXI, 25-07-2006) 
Col. 126-27 

Basic Science 
(Deb. 12, Vol. XXII, 08-08-2006) 
Co\. 191-99 

C.B.S.E. Curriculum 
(Deb. '19, Vol. XXII. 22-08-2006) 
Col. 68-69 

Production of Mustard Oil Changes in Primary Education 
(Deb. 6, Vol. XXI, 31-07-2006) • (Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 92-93 Col. 122-23 



SUBJECf INDEX 83 

Closure of Ongoing Classes of 
University Degree Programme 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 2~1 

Conference on Integrated Value Education 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 97-98 

Counselling for Admission to Medical 
Courses 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 125 

Declining Expenditure on Higher 
Education 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 9-16 

Discrepancies in Pre-Medical Test 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 63-64 

District Institute of Education and 
Training 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 116-87 

District Primary Education Programme 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 63-64 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 272-73 

Education Facilities in Daman and Diu 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 147-49 

Education in Hindi Medium 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. lSI 

Education in Jail 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 305 

Education Loan 
(Deb. S, Vol. XXI, 21-07-2006) . 
Col. 79-82 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 81-84 

Education Scholarship 
(Deb. 19, Vol. XXII, 22-08-20.06) 
Col 350-58 

Education to Handicapped Persons 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 169-70 

Education to Street Children 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 249-50 

Educational Benefit under Shiksha 
Sahayog Yojana 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 211-12 

Educational Institutes of Indian Systems 
of Medicine 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 290-94 

EFC Grants for Elementary Education to 
theNE 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 298-99 

Enrolment of Children of ~inority 
Communities 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 91-92 

Establishment of Institutes of Science 
Education and Research 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 184 

Evaluation of Education System 
(Deb. 12, Vol. XXII, 01-08-2006) 
Col. IS2-53 

Exploitation of Students 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 224 

Fee Increase 
(Deb. 7, Vol. XXI, 01-01-2006) 
CoL IS2 

For.eign Educational Institutions 
(Deb. 19, Vol. XXll, 22-01-2006) 
Col. 2~1 

Foreign Educational Institutions 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL S80 

Free and Compulsory Education 
(Deb~ 19, Vol. XXII, 22-08-2006) 
Col 123 
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free and CoIIIpuIiory Education Dill 
(Deib. I t. _I. XXII. 22-08-2006) 
Col. .1 

f .. BchaIion toOliId .. ot'IUrI)w .. 
1!x-IerWca .. 
(DIb. ... \01. XXI, 2747-2006) 
Col. '71---10 

..... _ Salva Sbibha AbbiyIn 
(Deb. 2, \bI. XXI. 25-07-lOO6) 
Col 12-23 

fundi ader Educatioll to AU CIIDpBip 
(Deb. 19, Vol. XXII. 22-01-2006) 
Col. 89-90 

Oirls Education and the Common School 
System 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col 233-35 

Health and EducItion Loan SeMmes 
{Deb. 21. Vol. XXD. 244-2006) 
Col 277 

Hiaher EdlU:ation 
(Deb. 12, Vol. XXlI, 08-0'-2006) 
Col. 171 

Higher Education 
(Deb. 19. Vol. XXII, 22..01-1(06) 
Col 96-97 

Hiper EdtK:adon to UN'" Stud. 
(Deb. 19, Vol. XXII. 2l..es.2006) 
CoL 107.01 

llM Education 
(Deb. 7, \bLXXI,OI~) 
CoI.I49-~ 

Inc:entive to Girl Studentl 
(Deb. 2, \t)J. XXI, 25-07-20(6) 
CoL 169-70 

JncIusjon ofBHMS Degree in HCCA 1973 
(D-eb. 3, Vol. XXI, 26-07-2006) 
Col. 77-78 

Inclusion of Mother's Name in School 
Certitlcaaes 
(Dab. I'. 'tbI. XXD,21'()1-2OO6) 
CoL 110 

lII(o .... tiOll ud Co_uaicatJOD 
Tecla_BY ..... _ iIllcllooll 
.(Deb. 12. VOL XXII, 01-01-2006) 
Col. S4-S6 

IfUearatinI SporU with Primary Edlndoa 
(Deb.'. \t)l XXI, 02'-"200cs) 
CoL 56 

Interest RateI on Education Lo.ll1 
(Deb. 14, Vol. XXII. (f;;O'-2006) 
Col J9I 

Manqement Counes 
(Deb. 19, Vol. XXII, 22-01-20(6) 
Col. 42043 

Medical Dearee from Kazakhstan 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 431-32 

Mission-Reach 
(Deb. ) 0, Vol. XXI, 04-08-2006) 
Col SI~12 
National Commiuion for Minority 
Educational lnItitutiona 
(Deb. 19, Vol. XXII. 22-01-2006) 
Col. 250-51 
(Deb. 2). Vol. XXII, 24-01·2006) 
Col. 303-09 

National Minority Committee for Minority 
Education 
(Deb. 21, Vol. XXII. 24-08·2006) 
CoL 229-30 

National Policy for Admi.ioa in Pvt. 
Institutions 
(Deb. 12, Vol. XXII, 08·08-20Cfi) 
Col. 171 

National Propnme for EdUClltionofOiris 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 163~ 

Need to provide 20 per cent reaervitiOD 
to Oeneral Catelory Candidacos in 
Educational Institutions and Job, 
(MUR377) 
(Deb. 20. Vol. XXII. 23-01-2006) 
Col. 594-95 

Need to provide educatioo. omploymeDt 
Iftd .......... fIIcWDea ill 1'umbIr 
Parlilmr .... y~.KII'III' I, 
(MUIt377) 
(Deb. 22. Vol. XXII. 2'-01-2(06) 
Col 450-'1 
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Need to provide tundl for EDUSAT 

project· under SSA Proaruune in 
0uIbIrp diIIrict, KImtDb (MUR 377) 
(Deb. t 2, Vol. XXII, 08.01·2006) 
0Jl 259 

PMlil1l ollt ofEum_ion 
(Deb. 7, Vol. XXI. 01·0.-2006) 
CbL 626 

Prime Participation in EducItion 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 127·21 

Private r.ticiplhon in Hiaber Education 
(Deb. 12, Vol. XXII. 0.-08·2006) 
Col. 227 

Promotion of Apicultural Education 
(Deb. 11. Vol. XXII, 07·01·2006) 
Col. 187-88 

Promotion ofMinor~ Education 
(Deb. 7, ~l. XXI,01.()8..2006) 
Col 221 

Quality Education in NVs 
(Deb. 12, Vol. XXII, 01.01-2006) 
Col 149-52 

Reduction in Gender Gap 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 910099 

Repon on Hiaber Education 
(Deb. 2, Vol. XXI, 2'·07·2006) 
Col. 117-.22 

Riabt to Education Bill 
(Deb. 12, Vol. XXII, 01-08·2006) 
Col. 111-12 

Settin& up of Urdu Schools 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col 133·34 

T..cbiD, of Urdu 
(Deb. 2,Vol. XXI, 25·07·2006) 
CoL 132~33 

Techaical Education by Deemed 
UtHwniIiII 
(Deb. 19, Vol. XXII. 22-ot-2~) 
Col. 2 ft).ll 

uoc Onnta to EdliclIdoDaJ IDItitutionI 
(Deb. 19, VoI.XXU. 22..0.·_6) 
Col. 31!-15 

Violation of 1t.1n by TeelutleaJ 
blttitatiou 
(DR. t2, vat XXII, ........ ) 
Cd. 221 ~ 

\tJcatioDat r ..... 1Mdt -s 
(Deb. 19, Vol. XXII, 2J.OI..2Mf) 
Col. 3OP-I0 

VocItionalisadoo ~ 
(Deb. 19, Vol. xxn. ~..o'-lOO6) 
Col. 19r-20 

Voucher System in Education 
(Deb. '. Vol. XXI, 02-08·2006) 
Col. 288-89 

World Bank funded Project for Uppdina 
BducItion F¥1IitieI 
(Deb. 7, Vol. XXI, 0)·01·2006) 
Col. 298-99 

DMT 
'Need to provide tuada for.BOUIAT 

project under SSA Proar-- III 
OuIIapdillrict,Krc '.'(MUa377)' 
(Deb. 12, Vol. XXII, 01-0'.2(06) 
Col. 259 

Elletlon 
Electoral Reforms 

(Deb. :S, Vol. XXI, 28·07·2006) 
Col. 3OS~ 
(Deb'. 10. Vol. XXI, 04-01-2006) 
CoL S2I 

Electoral Rolla 
(Deb. 22, Vol. XXII. 25-48·2006) 
Col. 140 

State funding ofEIoction 
(Deb. 5, Vol. XXI, 21·07-2006) 
Col. 150-51 

~tlcatle. 
Assistance by NABAIlD for Rural 

Electrifac:ation 
(Deb. 10, Vol. XXI, 04-01·2006) 
Col. l51·51 

Electrlfkatloa of Bu,alore-Myton 
WwlyLill 
(D ••. 4, Vol. XXI, 21-07-2006) 
Cel22N9 
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Electrification of Rail Routes 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 100 

Gram Urja Pariyojana 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 273-74 

Rural Electrification 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 15-27,130-34,266-68 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 157-68 

Rural Electrification by NTPC 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 262-66 

Rural Electrification through NCES 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 59--63 

Electronic Voting Machine 
Electronic Voting Machines 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 53G-32 

Electronics 
FAB Policy 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 49-51 

Eleventh Five Year Plan 
Approach Paper on Eleventh Plan 

(Deb. 3, Vol. XXI, 26-07-20(6) Col. 52 
Basic Amenities in Eleventh Plan 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 92-93 

Eleventh Plan Approach Paper 
(Deb. 8, Vol. XXI, 02-08-2006) 
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(Deb. 12, Vol. XXII, 08-08-2006) Crop Loan 
Col. 40-41 (Deb. 10, Vol. XXI, 04-08-2006) 

FaIn.1Id EsblbIUons 
Exhibition ofREGP 

(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 146 

International Leather Fair 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 640 

Mobile Book Exhibiti()n 
(Deb. 19, Vol. XXU, 22-08-2006) 
Col. 238-39 

Col. 185-16 
Crops fpr Bt. Technology 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 55 

Crops Under Minimum Support Price 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 127-28 

DamslWells for Farmers in Hilly Areas 
. (Deb. II, Vol. XXII, 07-08-2006) 
Col. 27~78 
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o.:laration of Minimum Support Price for 

KharifCrops 
(Deb. J S, Vol. XXII, 14-08-2006) 
Col 159-60 

Disease affected Arecanut Plantation 
(Deb. II, Vol. XXII. 21-08-2006) 
Cot 22-23 

Domestic Income and Expenditure of 
Farmers 
(Deb. 1 S, Vol. XXII, -14-08-2006) 
Col. 176-7. 

Farmers Assistance/Counselling Centres 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 3) 5-·17 

Funds by NABARD to Fanners Clubs 
(Deb. 10, Vol. XXI, 04-01-2006} 
Col. J69-71 

Jatropha Seed 
. (Deb. II, Vol. XXII, 21-01-2006) 

Col. ,177-78 
Lift Irrigation 

(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 110-11 

Losses .due to Bt. Cotton 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 96-97 

Market Risk Stabilisation Fund 
(Deb. J I, Vol. XXII, 07-08-2006) 
Col. 214 

Medicinal and Aromatic Plants 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 137-43 

NABARD Guidelines for Farmers 
(Deb. JO, Vol. XXI. 04-08-2006) 
Col. 235-36 

NABARD Refmance Policy 
(Deb, J 7, Vol. XXII, 18-08-2006) 
Col. 2S1-52 ' 

National Agricultural Insurance Scheme 
(Deb. 6, Vol. xxi, 31-07-2006) 
. Col. 4():-49 

acquired by ~ company in M __ 
Parliamentary Constituency, Gu.t-
(MUR377) 
(Deb. 19, Vol .. XXII, 22-01·2006) 

. Col. 459-60 
Need to announee relief packap for 

helping 18II'ieved farmeri in WayInId 
and other northern diJlric:ts of ~ 
(MUR377) 
(Deb. 2, Vol. XXI, 25-07·2006) 
CoL 377 ' 

Need to give adequate compedutlon to 
the farmers whoac lands were Kqulred 
for setting up High-Tech cities in 
Ghuiabad and Gautarn Budh N ..... 
districts in Uttar Pradesh (MUR 377) 
(Deb. 16, Vol. xxn, 17-01·2006) 
Col. 374-75 

Need to sive relief package to Andlft 
Pradesh for providina irription &cil'" 
to fanners in the State (MUR 377) , 
(Deb. 2, Vol. XXI, 2S.07.2~06) 
Col. 372-73 

Need to give tax exemption on the IIIIOUIIt 
of compensation received by fIrmen 
for their land acquired for oil ... pi , 
wells in Mehsana, Gujarat (MtJIl317) 
(Deb. 2, Vol. XXI, 25·07·2006) 
Col 372 ' 

Need to provide di~lsubaidy to fannin . 
affected by drouJht in BihIr (Sub) , 
(Deb. 19, Vol. XXII, 22-01·2006) 
Col. 430-31 

Need to provide flDlIICial Pick .. and 
scientific inputs for the benefits of 
farmers in Kasbmir (MUR. 377) 
(Deb. 21, Vol. XXU,'24-O •• 2006) 
Col. 42.1 

Need to provide financial support to onion 
growers in Tamil Nidu (MUJl377) 
(Deb'. &. Vol. XXI, 31·07·2006) 
Col. 35So156 . 

Need to allot Jhe shares ofONGe to those Need to provide special 'economic pd. 
farmers whose lands have been ' 'for the droulht and flood affect .. 
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fiumen ofAllppu2hadlllrict in Kerala 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 360 

Nood to providoipeCialecooomic .... 
to the &nnen whole cropI haw bela 
aft"ected due to natural callmidtl in 
8&nIeIcMnd, ua. PrIdeIh (MUIt377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 409-10 

Need to remove the bin on low COlt dielel 
.-byilnneninAmreUPm"'day 
ConItitumcy, 0ujB1rt (MUR 377) 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 301-

NOC for Crop Lou 
(Deb. 17, Vol. XXII, 11-01-2006) 
CoL 157-51 

Payment of Bonus on PI'OCUI'eIIlMt 
(Deb. 11, Vol. XXII, 07-0'-2006) 
Col. 196-97 

Plan for Entry of Private Farm Produce 
Market 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 235-37 

Policy Correction in Apiculture Sector 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 103 . 

PopuIItioD ofMqinal Farmers 
(Deb. IS, Vol. XXII, 14-01-2006) 
CoL'174-76 

Recommendations of National 
Commiuion on Fanners 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 33-34 

Rehabilitation PaeJcaae for Farmers 
(Deb. I, Vol. XXI, 24-07-2006) 
Col 14-17 

Rel_ o( Mai3e to Poultry Farmers of 
Maharuhtra 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 71. 

ScheMe for CoconuI FanMI'I 
(D.b. 11, Vol. XXII, 07-01-2006) 
Col. 199-200 
~ for Seed Production TechaoloaY 

(Deb. 11, Vol. XXII, 07-01-2006) 
Col. 293-94 

....... ofFood 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 143~ 

Small F .... • Aarl-BUlineu CoftlOl'timn 
tbrNBR 
(Deb. II, Vol. XXII. 21-01-2006) 
CoL 74-71 

Soft Intlrelt Rates for Farmers 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 37-31 

Special Plcbae 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 117 

Subeidiel to SClST Farmers 
(Deb. II, Vol. XXII, 07-08-2006) 
CoL 156-52 

Techniques for Harvestina of Crops 
(Deb. IS, Vol. XXII. 14-01-2006) 
CoL 181~3 

TV channel for Farmers 
(Deb. 6. Vol. XXI. 31-07-2006) 
Col. 7, 

I 
Use of aM. Seeda 

(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 56 

Value Addition for Apultunl Products 
(Deb. 6. Vol. XXI, 31-07-2006) 
CoL 195-96 

VISit ofPanners Deleption to Israel 
(Deb. IS, Vol. XXII, 14-01-2006) 
CoL 192-91 

VISit of Planning Commission Team to 
K.eraIa 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 11-12 

t/idtlprelld diltreu amana the fanners 
in Ihc country (OUR 193) 
(Deb. 16, Vol. XXII, 17-01-2006) 
CoL 407-14,431-88 
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(Deb. 21, Vol. XXII, 24-01-2006) Protection ofUndisclosecllnformation 
Cd. 517~ (Deb. II, Vol. XXII, 07-01-2006) 

, .... ,oetIdde CoL 181-19 
Need t. take adequate meuure. for 

preventia, female foeticide in the 
COWdI)' (MUJl371) 
(Deb. 21, Vol. XXII, 24-01-2006) 
CoL 412 

'ertlller(') 

Coal o.Uic:Ition TechnolOl)' in Fertiliser 
Industry 
(Deb. .., Vol. XXII, 21-01-2006) 
CoL 40-41 

ColllJllittee on Subsidy on Fertilizers 
(Deb ... , Vol. XXII, 21-01-2006) 
CoL 47--49 

EnIIIncement of Production ofPhotphatic 
Fertilizers 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 155-56 

Gas based Fertiliser Plants 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 191-92 

ImpoI1s ofUra 
(Deb. 6, Vol. XXI, 31-07-2006) 

. Col. 23-29 

Reduction in Fertililer Subsidy 
(Deb. 1'7, Vol. XXII, 11-01-2006) 
CoL 199-200 

Reduction in PriCII ofFmilizers 
(Deb. 6, Vol. XXI, 31-0.7-2006) 
CoL 323-25 

Revival of Sindri, Ramaaundalft and 
Namrup Plan .. 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 111-12 

Revival Plan for Fertiliser IJldIlltry 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 25 

Subsidy to F ertiliur Companies 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 49-59 

Tara'" for Production ofFertiliurs 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 92-93 

Task Force on Balanced use of Fertilizer 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 59-60 

Use of Banned Chemicals and Fertilizers 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 107 

Fertilizer Corporatioll ollodia Ltd. 
Increase in Freiaht Char,es 

(Deb. 11, Vol. XXII, 07-08-2006) Fertilizer Corporation of India Ltd. 
Col. 229-30 (Deb ... , Vol. XXII, 21-08-2006) 

Nlmrup Fertiliser Plant 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 80 

Price ofNaptha 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 224-25' 

Prices ofDAP and Urea 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 211-82 

Col. 62~3 
Non-Payment of Compensation of HFC 

and Fel Employees 
(Deb. 18, Vol. XXII, 21-08-2006) 
CoL 182-83 

Revival of Sindri, Ramalundam and 
Namrup Plants 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 181-82 
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Annual Film Festival ofN.F.D.C. 
(Deb. 15, Vol. XXII, 14-01-2006) 

Shootinl of Films on Heritap Sltel 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 150-S1 ' 

Col 19 Unlfonn Code for (A) CerdftClle Filma 
'Appoinlment ofMemben ofCBFC 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 317-18 

Ban on Smokins Sceneain Movies and 
Serials , 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. SI-52 

Certification of, Films under 
\Cinematop-aphY.Act, 19n 
~Deb. 6, Vol. XXI, 31-07-2006) 
Col. 211-12 

Certification on Films 

. 
(Deb. II, Vol. XXII, 01-01-2006) 
Col. 3,30-31 

Criminal Mafia and Film Actors Nexus 
(Deb. 7, Vol. XXI, 01-01-2006) 
'CoL S68-69 ' 

Educational and Children Films 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 161-62 

Growth offilm Industry 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 111-13 

KMbmir Film FCItivaI 
(nCb. II, Vol. XXII, 21-01-2006) 
Col. 152-53 

Marketi", of Items of Ardtives of Film 
Division 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 172-73 

Review of Film Division 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL3~ 

Selection of Movies 
(Deb. II, Vol. XXII, 21-08-200~) 
CoI.6W9 

(Deb. 6, Vol. XXI, 3 J -01-2006) 
Col 306-07 

....... COll ..... 
Debt Writo-OtrReliefto S .... 

(Deb. " Vol. XXI. 21.07.2006) 
CoL 225-26 ' 

F1,Inds for Orllsa for 12th FinanCe 
CommiIIion 
(Deb. i 7. Vol. XXII, 11-01-2006) 
Col 116-17 

rtaaaclal AlllltaIlCl . ' 

Need to provide more Financial AuiIIInce 
for Sarva SikIha AbhiyaD in Andhra 
PI'IdeIh (MUR 377) 
(Deb. ~O. Vol. XXII, 23-01-2006) 
Col. '85-86 

Assistance for Co-operatlve Societies 
(Deb. II, Vol. XXII, 07-08-2006) 
,Col. 99-101 

Auistlnce for Education Policy' 
(Deb. 19, Vol. XXII, 22·08·2006) 
Col. 326-34 

Assistance for Lou ot Crops 
(Deb. 11, Vol. XXII, 01-08-2006) 
CoL 243-44 

Assistance on the Line of Tsunami to 
Flood Aft'eeted S1I&eI 
(Deb. 19. Vol. XXII, 22~08-2006) 
Col. 211-12 

Assistance to Animation Industry 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 123 

A1s11tanCe to Madhya Pndesh for.Repair 
of Canals arid Roadl , 
(Deb. 6, \\)1. XXI, 31-47-20(6) 
CoL 297 

Shooti", oiFnm .-&. AlliItInce to Self-Help Groups 
(Deb. 13, Vol. XXII, 10-01-2., (Deb. 11. Vol. XXII, 11-01-2006) 
Cot 177-71 ..... ' CoL. ..... 

". 
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Central Auiltance for Schemes 
(Deb. 9, Val. XXI, 03-01-2006) 
Col 66-70 

Development of Cit lea 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoL 73-&2 

Development of Tourist Circuits 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 6-23 

Divenification of AJfO Production 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 220 

Financial Assistance for Development of 
Holy Places 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 46-57 

Financial Assistance for Development of 
Sabarimala 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 157-58 

Financial Assistance for Development of 
Tourist Places in Punjab 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 175-78 

Financial Assistance for NCES Propamme 

Financial Auilt8nce 10 Libraries 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 45-47 

Financial Alsistance to Loss Making 
PSEs 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 24243 

Financial Auistance to Pruar Bhami 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 232-33 

Financial Auistance to States for Export 
Infrutructure 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 13940 

Financial Assistance to the North East for 
Computerization 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 253 

Financial Assistances for Cold Stol'l8es 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 61-62 

Financial Package to States 
. (Deb. 17, Vol. XXII, 18-08-2006) 

Col. 24445 
(Deb. S, Vol. XXI, 28-07-2006) Food Testing Laboratories 
Col. 208 (Deb. 4, Vol. XXI, 27-07-2006) 

Financial Auistance for Promotion of 
Tribal Culture 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 271-76 

Financial AuistInCI for Tourism Projects 
(Deb. 13, Vol. XXII, 10-01-2006) 
CoL 1~207 

Financial Asslltance for West Ben ... 
(Deb. 5, Vol. XXI, 21~07-2006) 
Col. 166-41 

Financial Asslltance to ArtistllMusicians 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 174 

Financial Auistance to FPIS 
(Deb. 13, Vol. XXII, 10-01-2006)\ 
Col. 228-30 

CoL 23s--37' 
Fund for Wetland Conservation 

·(Deb. I', Vol. XXII, 14-08-2006) 
. Col. 77 ___ 

Fundi to Private School 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 384--16 

Model VilJaaes 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 146-47 

Need to provide Financial Auistance for 
atrenatheninl Eml?ankments of River 
Chaandan and Cheer Sukhnia in 
Dillrict Banks, Bo. (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 316 
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Need to provide financial packaae and 
sc:ientific inpUb for the beaefita of 
..... laKlllYt*(MUll377) 
(Od. 21, Vol. XXII. 24-01-2006) 
Qt GI 

Need to Ie ....... CtIIInI Oovr g rAt" 
.hare to the Norda Bla,11 State 
T....,ort Corpondoa fbr .... CWIWd 
~(MUIl371) 
(Deb. 21, Vol. XXII. 24-01-2006) 
CaL 419o-lO 

Fire Advisory Council 
(Deb. 7. Vol. XXI, 01-0'-2006) 
Col. 633-34 

Fire in AIIMS 
(Deb. 3, \\>1. XXI. 2~-2006) 
CoL 221 

Fire in Mwnbai H~ North 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoL 147-41 

Fire in 0rdnInce Factories 
(Deb. 21, Vol. XXII, 24-01-2006) 

NOIl-Utililltion of Central All.... Col. 76-77 
(Deb. 3. Vol. XXI. 26-07·2006) Plnwo ................ 
Col I~I 

Promotion ofs.tou ..... 
(Deb. 7. Vol. XXI, en .01-2006) 
CoL 64-19 

~IvGlndbiar....~yo,;.. 
(Deb. 10, Vol. XXI. 04-01-2006) 
Qt 14-99 

Utilisation of Surplus Water of Rivers 
(Deb. IS. Vol. XXII, 14-01-2006) 
CoL 111 

Wine Processing 
(Deb. 13, Vol. XXII, 10-0'·2006) 
Col. 98-99 

Sho ... ofCeUophane Paper 
(DIb. 7.~. XXI.OI~2OO6) 
ColI? 

'Ileal Deftelt 
Fiscal Deficit QuestIon 

(Deb. 14, Vol. XXII, 11-01.2006) 
Col. 9-10 

...... e ..... 
Conatruction ofHoUMI for F~ in 

Karnataka 
(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 140-41 

Houaina SdIImo for F ....... 
Fi .. nelaliutitutioDl (Deb. 15, Vol. XXII, 14-01.2006) 
Fraud in Financiallnstitutions Col 14-22 

(Deb. S, Vol. XXI, 28-07-2006) SchemeforFiJhenMn 
Col. 181-82 (Deb. II, Vol. XXII, 07-01-2006) 

Investmeqt by FinlDcial Institutions Col 51·'2 
(Deb. 14, Vol. XXII, 11-01-2006) Subsidized Kerosene to Fishermen 
Col. 40-42 (Deb. 9, Vol. XXI, 03-01-2006) 

Investment of Public Sector BanblFla in 
Stock Market 
~.',~.)(X],2~7-2~ 
Co139--46 
Fire 

BIS Norms for Fire Safety 
(Deb. 'I S, Vol. XXII, 14-01-2006) 
CoL 214 

CoL 169-70 
Tsunami Relief to Filhermen 

(Deb. 7, Vol. XXI, 01.01·2006) 
Col. 612-13 

....... 1'1 
Auistance for Dovelopment of Fisheria 

(Deb, I', Vol. XXII. 14-01-2006) 
Col. 209-11 
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Deep Sea Filhina 
(D.b. 6, Vol. XXI, 31-07-2006) 
ca 223-34 

o.veIopmB ofF""" ill W.B. 
(Deb. II, Vol. XxII, 01-01-2006) 
Col. 255-56 

, .... Producdan 
(Deb. 15, Vol. XXII, 14-01-2006) 
Cal. 221-23 

,flit ... Harbour It JIkhu 
(Deb. 6, Vol. XXI, 31-01-2006) 
Col. 209-10 

Filllilla HBour It MInaakn 
(Deb. 15, Vol. XXII. 14..01-2006) 
Col .56 

Filii .... fIIrtMNn 
(Deb. 15. Vol. XXII. 14-01-2006) 
CoL 67 .. 

Import of ..... 
(D.b. 2. Vol. XXI, 25-07-2006) 
CoL 123 

N .... topennltft.-yInJaybwIdi like. 
A ........... MIhIrIIhIn(MUR377) 
(D.b. 2. Vol. XXI. 25-07-2006) 
CoL 319 

Pnnation ofOrMmental Filheriea 
(Deb. 19, Vol. XXII. 22-01-2006) 
Col. 124-25 

Sellin. up of Commi ... of Deep S. 
Pilhinl . 
(Deb. II. Vol. XXII. 01-01-2006) 
CoL 327-30 

SlIp Propnme 
(Deb. 7, Vol. XXI, 01-01-2006) 
a.L 15-16 

Tlchno 'ark for Orna •• ntal Pi.b 
ProductIon 
(Deb. 15, Vol. XXII. 14-01-2006) 
CoL 205 ......... 

Ban on Filhina 
(Deb. 15. Vol. XXII, 14..01-2086) 
CoL 171-19 

fIorlnltan 
Export ofFIowIn 

(D.b. 2. Vol. XXI, 25-07-2006) 
Col. 93-94 

Reduction of Air 'r.i.he COlt of 
PIorIc:uItwe ProducII 
(D.b. I, Vol. XXI, 24-07-2006) 
Col. 177-11 

fly AlII 
UII of'ay AlIt 

(Deb. II. Vol. XXII. 07-01-2006) 
Col. 214-15 
(Deb. 15. Vol. XXII, 14..01-2006) 
CoL 64-65 

,.,...ClU"I) 
PIyiq CIubIIAcadenliel 

(Dlb. 4. Vol. XXI, 27-01-2006) 
CoL 5NO 

0UWIIhIII '~CIub 
(Deb. 16. Vol. XXII, 11-01-2006) 
CoLa ,..... 

."... ofFoddIr 
(Deb. II, Vol. xxn, 07-01-2006) 
CoL 311-12 ........ -'-'-.. 

0rIaI-ID aid'" PotinAc ....... 
(Deb. 4. Vol. XXI. 21-07-2016) 
OIL 131 

faod 
Food Adulteration c-

(D.b. 9. Vol. XXI. 03-01-2006) 
CoL 136-40 

Food_ N .... BOII'd 
~ 19. WoXXD.2MWI06) 
dIL'JI 

Food IIId N_1tiaaII s.witJ . 
(Deb. II. Vol. xxn. 01-01-2006) 
Col. 235-37 

Food Credit Card ScIwme 
(D.b. 6, Vol. XXI. 31-07-2006) 
Col. 49-50 
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Food Parks and Modernisation of Abattoir 
Schemes 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 207 

Food TechnololY Parks 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 222-24 

Rules/Regulations for Food Adulteration 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 26~ 

Shortage of Food 
(Deb. I. Vol. XXI, 24-07-2006) 
Col. 143-44 

FoodCorpon .... oIlDd1a 
Food Te,tina Laboratories Autonomy to FCI for PrcK:urement 

(Deb. 4, Vol. XXI, 27-07-2006) (D.b. I. Vol. XXI, 24-07-2006) 
Col. 235-37 0>1. 93 

Lack of Nutritional Elements in Food 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 80-81 

Multinational Tobacco Companies in 
Food Sector 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col 266-67 

Need to Nt up a 'Food Park' in Ramnagar, 
Kanakapura Parliamentary 
Constituency in Kamataka (MUR 
377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
0>1. 373 

Need to set up a Food Park .in Dindigul 
cUIbict, Tamil Nadu (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col 448 

Need to set up a Food Park in Haveri 
dis1rict, Kamataka (MUR 377) 
(Deb. 13. Vol. XXII. 10-08-2(06) 
CoL 269 

Poor Quality Food Under JCM 
'(~b. 12, Vol. XXII, 08-08-2006) 
Col. 226 

Price ole.-. 
. (Deb. II, Vol. XXII, 07-0'-2006) 

Col. 175-77 
Quality of Food aa.SAI Canteens 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 493 

Resional Food Bank 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 303-04 

Computerisation ofFCI 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 182-83 

Condition of Godowns 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 1~70 

Irregularities in FCI 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 103~ 

Monitoring Committees ofFCI 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 290-91 

OtTer for Supply of Wheat from Uttar 
Pradesh 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col 207..()1 

Openina of Procurement Centres 
(Deb. 11, Vol. XXII, 11-08-2006) 
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Act, 1976 
(Deb. 18, Vol. XXII, 2 t .01-2006) 
CoL 145 

Funds by NABARD to Fanners Clubs 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col 169-71 

Funds for AaricuJtln1 ExteDsion Sc::heme 
(Deb. 6, Vol. XXI, 31-01-2006) 
CoL 113-16 

Funds for DO in HER 
(Deb. II, Vol. XXII, 21-08-2006) 
CoL 202''()3 

Funds for Development of Aravali Foresta 
Area 
(Deb. 18, Vol. XXII, 21-0'-2006) 
Col. 149 

Funds for Protection ofFortID 
(Deb. 1, Vol. XXI, 24..01-2006) 
CoL 10 

Funds for Railway Projects in Jflnw.IwI 
Pradesh 
(Deb. 9. Vol. XXI, 03-0'-2006) 
Col. 21~J7 

Fund. for R.e,eneration of TrwlitioDal 
Industries 
(Deb. 19, Vol. XXII, 22..oI·lOO6) 
CoL 339-40 

Funds ftom Foreip Financial ~ 
for Railway Projects 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoL 238-39 

Fundi to NGOs for Aft'orest8don 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 13-18 

Funds for Handicapped 
(Deb. 21, Vol. XXII, 24-08-2006) Funds to NGOs for AIDS Control 
Col 257 Propammes 

Funds for La) Blah Botanical Garden 
(Deb. 11, Vol. XXII, 07-01-2006) 
CoL 178-79 

Funds for NCES 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 191--96 

'Funds for Orissa for 12th Finance 
Commission 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 11~17 

Funds for Post Centenary Golden Jubilee 
Yean of Sepoy Mutiny 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 1 ()8.()9 

(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 109-10 

Funds under Centrally Spon.ored 
Schemes 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 127 

Grants to States witbout Utllliation 
Certificate 
(Deb. 22, Vol. XXII, 25-0'-2006) 
Col. 73--75 

MisUIC of Funds by Oil CompIDieI. 
(Deb. 4, Vol. XXi, 21-07-2006) 
Col. 121-29 

MisUIC of Fund. for NE 
(Deb. 14, Vol. XXII, 11-08-2006) 

Funds for Poultryf'arrns in Kamacaka Col. 76-78 ' 
(Deb. 18, Vol. XXII, 21-08-2006) Misutilil8lion of Funds by NGOs 
CoL 193 (Deb. 4, Vol. XXI, 27-01-2006) 

Funds for Promotion of Apiculture Col. 1 ()().O 1 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 208-09 

Funds for Protection of Cranes 
(Deb. 6, Vol. XXI, 31 .. 07-2006) 
Col. 219 

Need to provide Separate Funds for 
National Commission for Scheduled 
Castes (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 31S-16 
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Held to provide special Hill Area Fund 
tar developmcnt of'Valpani in Poillchi 
Parliamentary Con~tuency, Tamil 
NMu(MUJt 377) 
(Dob. 19, Vol. XXII, 22-01-2006) 
Col. 466-67 

Need to releue funds for development of 
Schools in Darjeelina Gurkha Hill 
CouncU .. ofDlrjeelina, West BenpI 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 355 

Non-Lapsable Defence Modernisation 
Fund 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoL 255-56 

Releue of Funds by NSCFDC 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 9142 

Utiliution Certificates 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 306-07 

Utilisation of Funds 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 79 

Future 'I'ncIIJII 
Commodity Future Tredina 
'. (Deb. 6, Vol. XXI, 31-07-2006) 
. Col. 139-57 

G-ICo ... t .... 
'Bil-.l Policy 

(Deb. 10, \VI. XXI, 04-01-2006) 
Cot 541 

o-aSummit 
. (Deb. I, Vol. XXI, 02-01-2006) 

CoL 175-76 
GAIL(IMIa) LImIted 
Apeement between GAIL and ONOC for 

GuSupply 
(Deb. 4, .Vol. XXI, 27-07-2006) 
Col. 171-72 

CNG Bued Taxi-TranIpOrt 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 212-13 

Coal Gasification Project 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 95 

Coal Gasification Unit by GAIL 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 202-03 

Corruption Cases &pinst GAIL Oft1cialt 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 357 

GAIL-Tel Project 
(Deb. 21, Vol. XXII, 24-08.2006) 
Col. 129-30 

Investment Plan of GAIL 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 255 

Settina up of LPG Plants by GAIL IbI'Old 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 86 

Setting up ofR&:D Center by GAIL 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 204-05 

Garmeat(s) 
Import of Readymade Garments 

Investigated by DRI 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 220-21 

Promotion ofTraditionai Garments 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 181 

GuoboI 
Levies on Gasohol 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 247-41 

Gem. aDd JeweUery 
Diamond Industry in Mumbai 

(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 297 

Export of Diamonds 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 2~ 

Export of Stones 
(Deb: 12, Vol. XXII, 01-08.2006) 
Col. 116-11 
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PDI in GemlDiImond Sector 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 226 

Gold Loan Scheme 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 171 

Hallmark Certification 
(Deb. 6, Vol. XXI. 31-07-2006) 
CGI.~ 

Hallmlrked JewelJerr 
(Deb. II, Vol. XXII, 21..()1-2006) 
Col. 1.1.041 

National ProJr'ImII1C for Educldon ofOArk 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 163-64 

Sainik School. for GirlJ 
(Deb. 21. Vol. XXII, 24-01-2(06) 
Col. 240 

Glaclen 
Etrect on Water Bodiea due to Recedina 

ofGllCien 
(Deb. I, Vol. XXI, 2.-07-2006) 
Col. 131-39 . 

Global POlitloninl S)'Item 
Iocreee ill GemalJewcliery Price Olobal POlitioning System 

(Deb. 2, Vol. XXI. 25-07-2006) (Deb. 14, Vol. XXII, 11-01-2006) 
Col. 189-90 Col. 30-31 

Reserves of Gold and Oem Stonel Global Wlrmlnl 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 120 Effect on Water Bodies due to Receding 

of Glaciers 
Genetic EnliDeeriDI (Deb. I, Vol. X1CI, 24-07-2006) 
Genetic Engineering Col. 131-39 

(Deb. 17, Vol. XXII, 18-01-2006) Globailladon 
Col. 190-92 

GeovaphleallndJcltlons Repatratlon 
Products under 01 Registration 

(Deb. 7, Vol. XXI, "01-0'-2006) 
Col. 596-{; 1 0 

Co-operatives Societies 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 218-19 

Olobalisation of Agriculture Sector 
(Deb. I, Vol. XXI, 24-07-2006-) 

GeoIoaIeaI Surveyor india Col. 241-43 
Geological Survey by OSI Goa 

(Deb. 12, Vol. XXII, 08-08-2006) DabolimAlrport 
Col. 207-08 (Deb .• , Vol. XXI, 27-07-2006) 

OSI proposat for R& D Col. 141 
(Deb. 12, Vol. XXII, 01-08-2006) Invc:stiaatlon Into SlnkingofINS-Prahar 
Col. 67 (Deb. 9, Vol. XXI, 03-08-2006) 
~~ ~I~U 

Acid Attacks 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 101-02 

Girls Education and the Common School 
System 
{Deb. 19, Vol. XXII, 22-08-2006) 
Col. 23J-35 

Property ofForeianers 
(Deb. 19, Vol. XXII, 22·-08-2006) 
Col. 181-82 

GodownI 

Condition of God owns 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 168-70 
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Development of Modern Warehouses 
(Deb. II, Vol. XXII, 2 J ·08-2006) 
Col. 225 

Properties ofCWC 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col 232 

Research to Store Manlo 
(Deb. J 5, Vol. XXII, 14-08-2006) 
Col. 214-11 

Shortqe of Godowns 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 179 

Gc*I 

Centres for Testina Gold 
(De.b. 6, Vol. XXI, 31-07-2006) 
Col 116-17 

Gold Policy 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 95 

Silver and Gold Stock 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 160 

GoldeD Quadrilateral Project 
Golden Quadrilateral Schemes 

(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 329-30 

Present Status of Golden Quadrilateral 
Project 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 170--72 

Proaress of Golden Quadrilateral Project 
in Orissa 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 116-17 

Status of Golden Quadrilateral Project 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 122-23 

Traffic Densityon Golden Quadrilateral 
(Deb, lO, Vol. XXII, 23-08-2006) 
C",. 300 

GOWl'lllHlltAcleoauDeda .... 
Government Accommodation to Muster 

RollIHand-Receipt Employees 
(Deb. 22, Vol. XXII, 25-08-2086) 
CoL 298 

Government Quarters hi Delhi _ 
(Deb. 22, Vol. XXn, 2' .... ·2006) 
Col 112-13 

Renovation ofGovenunent Quarters 
(Deb. 14, Vol. XXII, 1I-o.-2t86) 
Col. 137-31 

GcMn .... ~ 
Accommodation to Ooyo ........ t 

Employeea 
(Deb. 10, Vol. XXI, 04 ... -2816) 
Col. S4-5S 

Corrupt Government SerYIIUI 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 149-50 

Need to declare ,Non-Governmental 
District Rural Developmont Apncy 
employees u Government Servanu 
(MUR377) 
(Deb. 9, Vol. XXI, 03-91-20.') 
Col 317 

Reservation of Flats 
(Deb. 22, Vol. XXII, 25-01-2806) 
Col. 350-51 

Goverament 0ftIce(.) 
Advertisement a.tes for Private CblnneJa 

(Deb. II, Vol. XXII, 21-0'-2(06) 
Col. 73 

Ban on Recruitment 
(Deb. 20, Vol. XXII, 23-01-2",) 
Col. 271-71 

Buildings for Govemment Offices 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 151-56 

Central Social Welfare Board 
(Deb. 19, Vol. XXII, 22-61-2006) 
Col. 299-300 
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Directorate General of Anti Dumpin, GoYeruteat Serviee 
(Deb. 7, Vol. XX., 01-0'-2006) CDr Cases Against IPS Officers 
Col. 645-46 (Deb. 2, Vol. XXI, 2S-07-2006) 

Functionins ofCWC 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 219-20 

Godavari Water Dispute Tribunal 
(Deb. I I, Vol. XXII, 21-01-2006) 
Col. 1 ()4.()S 

Improvin. InfrutructurelMupowcr of 
Emiaration Offices 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. S7-S1 

Investment in Share Market by Postal 
Department 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 313-16 

Modem_ion of IMD 
(Deb. S, ~1. XXI, 21-07-20(6) 
Col. 307 

Properties ofCWC 
(Deb. IS, \\)I. XXII, 14-01-20(6) 
Col. 232 

Reorpnlsation ofDGCA 
(Deb. 9, ~I. XXI, 03-01-2(06) 
Col. 214 

Revampina orcwe 
(Deb. 18, Vol. XXII, 21-08-20(6) 
Col. 1 ... IS 

Revision ofRetes of Video ProJlW11lDeS 
(Deb. II, Vol. XXII, 21-08-2006) 
CoL m 

Sepa,rate Cadre for Director General of 
Hydrocarbons 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 217-11 

Shonip ofGodowns 
(Deb. H, Vol. XXII, 14-08-2006) 
CoL 119 

Govc ........ t Pna 
Modernisation ofGoYOl1UDellt Press 

(Deb. 17, Vol. XXII, 18-08-20(6) 
Col 213 

Col. 136 
Discretionary Powers to Civil Servants 

(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 4SO-S1 

Indian Legal Service 
(Deb. 22, Vol. XXII, 2S.08·2006) 
CoL 107~8 

Negative Impact of lAS System 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col ISS 

Pend in. Demand ofCSCS 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 201-02 

Reco.nition of Service Associations/ 
Union 
(Deb. I, Vol. XXI, 02 .. 01-2006) 
Col. 16~ 

Reviaed Guidelines on Financial Limits 
(Deb. 5, Vol. XXI, 28·07.2006) 
Col. 14849 

Rewvd for Outstanding Performance 
(Deb. 20, Vol. XXII, 23·08-2006) 
Col 433·34 

G .... Uija PutfoJa-
GrIm UrjI PIri)'ojana 

(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 273-74 

Gnlllia Hut Pariyoj ... 
Gramin Halt Pariyojana Phase-II 

(Deb. 10, Vol. XXI, 04-08-2006) 
CoL 167 

GRAMSAT 
GRAMSAT Programme 

(Deb. 8, \bl. XXI, 02~1-2006) 
Col. 340 

Groll Domntle Produd 
Contribution ofPSUs In GDP 

(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 61.Q 
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ODP Orowth in Export of Services by IT 
Seaor 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 92-93 

G ..... w.... 
Decline in Ground Wiler Level 

Atomic BocfIY Plinta in OuJant 
(Deb. I, Vol. XXI, 02-08.2006) 
Col. 110 

Cancellation ofFlishti by PrfvateAirllnet 
(Deb. 4. Vol. XXI. 27-07-2006) 
CoL 13~ 

(Deb. II. Vol. X?,II. 21-01-2006) Cau.le 01_ 
CoL ~ (Deb. 11. Vol. XXII. 07-01·2006) 

Monitorina ofGrounci Water Level CoL 120-22 
(Deb. 11. Vol. XXII. 07-01-2006) CBllnvatiption in Gujarat Riot eu. 
CoJ. 1~ (Deb. 19. Vol. XXII, 22-01.2006) 

NItioIw.I Commission eo ~QrouDd 
Water 
(Deb. II. Vol. XXII. 21-01-2006) 
Col. 191 

Policy for Reauiation ofOround Water 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 113 

Recharaina of Water Table 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 319-22 

Gujant 
WideninafRepair ofNHs in Gujarat 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. SIS-22 

Abandoned Airports in Gujarat 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 182-83 

Air Service from Jamnagar to Karachi 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 136 

Allocation of fundi for Projects in 
Gujarat 
(Deb. I. Vol. XXI. 02-01-2006) 
Col. 61-69 

Amendment to Petrolewn Rules, 2002 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 229-30 

Col. 134--31 
Clolur. of Panchmahal Diltrict 

CooperaUYe Bank 
(Deb. 5. Vol. XXI. 21-01.;Z0(6) 
Col. 171-72 

Construction of International Terminal 
Complex at Ahmedabad Airport 
(Deb. 13. Vol. xxn. 10-01-2006) 
Col. 80 

Construction of National Highway in 
Gujarat 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 202 

Construction of Patan-Bhiladi Railway 
Line 
(Deb. 9,\'01. XXI, 03-08-2006) 
Col. 144-45 

Corpus Funds For Developmentl 
Maintenance of Sardar Vallabhbhai 
PIlOI Memorial 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 216 

Environmental Clearance to Positra Port 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 122 

Establishment of Maritime University in 
Gujarat 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 95 

Assistance to Victims ofGuJ.'* Riots 
(Deb. 19, Vol. XXII, 22.-08-2006) Exploration of Coal Bcd Methane 
CoL 161--72 (Deb. 4, Vol. XXI, 27-07-2006) 

CoL IS8 
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Export Potential ill Gujarat 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col 581 

Extension for KRlBHCOto Hazira 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col 120-121 

Fluol'Olis Mltiption Centre 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col 186 

OSISurvey 

Need for four lanina of Gllldhidham-
Mundra Road in Kutl;h distria, Gujarll 
(MUR317) 
(Deb. 19, Vol. XXII, 21-01-2006) 
CoL 462 

Need to accord approval to the proposal 
of Gujarat Government for settina up 
an Export Zone in Saurashtra, Gujarat 
(MUR377) 
(Deb. 22, Vol. XXII, 2'-01-2006) 
Col. 447 

(Deb. 2, Vol. XXI •. 21-07·2006) Need to allot the lhIresofONGC to thole 
Col 117.71· farmers whOle lands have been 

0ujII'It Control ofOrpnilod Crime Bill, 
l803 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 105-06 

HOIteIIIIIId Relldential Schools In GuJ-at 
(Deb. 16. Vol. XXII, 17-01-2006) 
CeI. 141-42 

Increase in Supply of Wheat to Oujarat 
(Deb. I. Vol. XXI. 24·07-2006) 
CoL 14' 

IllItalfation of Wind Power Projects 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 7. 

Milk Dairy in Gujarat 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. IOS-06 

Mundra Coal Bued Power Projel;ts 
(Deb. 17, Vol. XXII, 18-08-2006) 
CoL 143 
~ Propamme for Education of Girls 

(Deb. 19, Vol. XXII. 22-01·2006) 
Col. 163-64 

Need to provjde fiunciaI auimao. for 
fimcm, of IIfk:uIture land in Dhari, 
Anwell ad Kukabao rebails in district . 
Alm'eli, 0uJ- wtIh a view to protect 
the cropi from the menace of wild 
IIIimIII (MUR 371) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 373-14 

acquired by the company in Mehuna 
Parliamentary Constituency, Oujant 
(NUR317) 
(Deb. 19. Vol. XXII, 22-01-2006) 
Col. 459-60 

Need to COIIItrUet a bridae over KIIairpon 
crOSlin, on Mumbal-Ahm.dabad 
National Hiahway(MUJl371) 
(Deb. 12, Vol. XXII, 01.01-2006) 
Col 264 

Need to convert the metre lau,e railway 
line from Jaitalsar to Dhua in Amreli 
Parliament Constituency, 0qJarat (MUR 
377) 
(Deb. 19, Vo •. XXII, 22-01-2006) 
Col. 4~. 

Need to aiw ippI'OVIf for ..... up of a 
National level Centre for fluorosil 
naidption at OIndfIi N ..... Guj_ 
(MUR377) 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 313-14 

Need to aiw tax exemption on the amount 
of c:ompensation received by &nnen 
for their land acquired for oil and au 
weill in Mehsana, Gujlu1lt (MUR. 311) 
(Deb. 2, Vol. XXI, 25-07-2006) 
€oI. 312 

NeIld to .... provision in'" Budpl for 
the dewlopmentofblc:kwn _ in 
Banukan1ha, Gujarat and oCher .,.. 
of the counIry (MUR. 377) 
(Deb. 20. Vol. xxn, 23-01-2006) 
CoL • 
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Need to provide better Railway.,...., 
services and amenities In PaJlIIpUI', 
Banaskantha parliamentary 
constituency, Oujarat (MUJt 377) 
(Deb. 15, Vol. XXII, 14-01.20(6) 
CoL 3()()'() 1 

Need to provide speciIJ pack. to ou.;.. 
in view of recent flood situltioa iIllhe 
State (Sub.) 
(Deb. 17, Vol. XXII, 1.-01.2016) 
CoL 341--44 

NeedtD.-..ove .... __ IDw ...... 
.... "Y ......... iaABlli'-'; I I 
ConItituency, 0ujInI (MlJI. 371) 
(on. 15, Vol. XXII, ........ ) 
Col 301 

Need to review the Government's decilion 
repniing reduction in excile duty 011 
charpd drual over MRP in Oujant 
(MUR377) 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 460 

Need to stop Illegal cutting of trees in 
Dana forests of district Balsar, 
Gujarat (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 354-55 

Need to take steps to check the growing 
brackishness of water in Ankaleshwar, 
Hasaut and Nagram in Dharuch 
Parliamentary Constituency in Gujarat 
(MUR377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 412 

Non FunctionailCD 
(Deb. 5, Vol. XXI, 2J·07~2006) 
Col. 226 

Ongoina Railway Projects 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 19-90 

P ... llel BusiMla Speculation 
(Deb. 22, Vol. XXII, 25-0.-2006) 
CoL 133 

Penclina ProposaJa UIMIer S~a1dhIra 
(Deb. " Vol. XXI, 21-07-2006) 
CcI. 2'3 

PermiwOll for Railway Croslinll in 
o.v-
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 249-~ 

Pipewv ThermIJ Power Proj4K:t 
(Dlit. 11, Vol. XXII, 25 ... -2006) 
eeL 111-" 

Pro .... of~ 
(o.b. IS, Vol. XXII, 14 .... -2006) 
c.L IW7 

........... iIlOtjlNt 
(Deit. 11, Vol. XXII, 07-0 •• 20(6) 
Col 143 

ProjecII tom Gujarat 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col 201-09 

llaiI Freiabt Corridor 
(Deb. 13, Vol. XXII, 10-01-2006) 
CoL 5-6 

RaiI·Road Linklae Projects 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. ISO-51 

Railway Connectivity ofHaizra Port with 
Mwnbai-Delhi Railway Route 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. lSI-59 

Railway Projects 
(Deb. 13, Vol. XXII, 10-01-2006) 
"Col. 207-09 

Railway Projeca ofChljlnt 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 16-67 

Railway Projectlof .... ltlilway 
(Dob. 4, Vol. XXI, 27-07-2006) 
Col. 229 

J.o.Ito Ptny Service Project 
(Dab. 20, Vol. XXII, 23-01-2106) 
Col. .'1-52 
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RlnlHut ..... 
(Deb. 22, Vol. XXII, 25-01-2006) 
CaL 2674 

11* I aT ., ........ BfIIciency ofNCC 
CIIIIt 
(DH. 4. Vol. XXI, 27-07-2006) 
OIL .1-13 

.... ol~ 
(DIrt. 19. Vol. XXII, 22-01-2006) 
011. ..,. 

... .. ef ~ Oil Production 
Ullillia~ 
(DIIt .• 1, Vel. XXII, 21-01-2006) OIL. 

..... tI'I'IIIaaII Power Project ill --~. 14. Vel. xxn. 11-8'-2086) 
OIL , ..... 

.......... byONOC 
(Deb. 13. Vol. XXII, 10-01-2006) 
011. 15 

Supply 0101110 PipmIv Power Plant 
(Deb. 9, Vol.· XXI, 03-01-2006) 
Col. 192-93 

Smwy tar Jailway Line between Jetalsar 
ud0t.8 

AwaroneM Proanaame for MipIntI 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 173-75 

Suicides by Indiana in Gulf 
(Deb. I, Vol. XXI, 02-01-2006) 
CoL 101-10 

r .... willi Middle EIIt Countries 
(Deb. 19, Vol. XXII, 22..01-2006) 
Col. 365-72 

GtIfII OnE .... 
s .. Fm-COIpOI'IIioa 

(Deit. Ie, Vol. XXI. ",-ol-HM) 
OIL 416-71 

GunGIMIII", 
BriDIiRI ....... ·,. 01' ... 0.. 

(Deb. 20. VIti. XXII. 13.f1-2OM) 
Cal. 123-14 .... 

Need to provide more facilitiea to ~ 
Pilariml (Sub) 
(Deb. 17, Vol. XXII, 11.01-2006) 
Col. 346-47 

NewCateaoJY ofAcx:ommodItion for JVdil 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 21D-ll 

(Delt. 13. Vel. XXII. 10-08-2006) Quota for Haj Pilgrimaae 
CaL 129 (Deb. 20. Vol. XXII. 23-01-2006)-

Tourism Development in Gujarat Col. 172-76 
(Deb. 16, Vol. XXII. 17-08-2006) Handicnft(l) 
Col. 307'-

uparadation of Ports 
(Deb. 20. Vol. XXII. 23-08-2006) 
eeL 1 .. 3-44 

GdCeu ....... .11_. III)' AI fbr CIllO Service 
...... W. XXl,17.07-lO(6) 
C'GI. 113 All.... .. OuIf'eo.tIriesand KeraIa 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 147-41 

Air Services to Oulf 
(Deb. 13. Vol. XXII, 10-01-2006) 
Col. 1.7-11 

Development of Handicrafts 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. Sll-14 

Export from NorIh Eastern SIItea 
(Deb. 7, Vol. XXI. 01-01-2006) 
Col. 101-03 

Export of Handicraft 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 176-n 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 295-96 

Export ofHandloomIHandicrafta 
(Deb. 12, Vol. XXII, 01-01-2006) . 
Col. 199-200 
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IrreJUlariti.s of HandloomlHandicraft 
Board 
(Dcb. 19, Vol. XXII, 22-08-2006) 
Col. 59 

Marketin, Support to Madhya 
Pradesh 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 563-65 

Step Proaramme 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 15-16 

Women Artillftl 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 579-10 

1Ia.lla Dlll(1) 

Brand for HancUooll1 Products 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col 172-76 

Census for Handloom Sector 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 71-74 
(Deb. 22, Vol. XXII, 2~-OI-2006) 

IrreJUlarities of HandloomIHandicraft 
Board 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 59 

Loan to Handloom Weaven 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 7-8 

Marketina Support to Madhya Pradesh 
(Deb. 7. Vol. XXI, 01-01-2006) 
Col. S63-65 

Need to brina amendments in the EPF Act 
for the benefit of Handloom Weaven 
Cooperative Societies in Andhra 
Pradesh (MUR 377) 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 4" 

New Schemes for Hlndloom W .. vers 
(Dob. 2, Vol. XXI. 25-07-2006) 
Col. 231-32 

New Schemes for Handloom Weavers 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 170-71 

CoL 342 Pendina Claims 
EmploymentTarptinHandlooarSector (Deb. 2, Vol. XXI, 25-07-2006) 

(Deb. 19, Vol. XXII, 22-01-1006) , Col. 202-03 
Col. 279--11 Potential of Hand loom Sector 

Export ofHandloomlHendicrds 
(Deb. 12, Vol. XXII, 01.01-2006) 
Col. 199-200 

Handloom and Powerloom Sector 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 552-53 

Handloom Clusters 
(Deb. 2, Vol. XXI, 2~-07-2006) 
Col. 13~32 

Handloom Weaviq 
(Deb. 12, Vol. XXII, 01.01-2006) 
Col. 10 

(D.It. 2, Vol. XXI, 25-07-2006) 
Col lSI-52 

Rehabilitation of Hand loom Sector 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 569-70 

Revival of Hand loom Sector 
(Deb. 12, Vol. XXII, 08-01-2006) 
Col. IS4-SS 

Schemel for Hlndloom Sector 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. J(JO-Ol 
(Deb. 7. Vol. XXI, 01-01-2006) 
Col 639-40 

HandloomIPowerloom Projects 
(Deb. 2, Vol. XXI, 25-07-2006) StepProp.nme 
Col. 111-13 (De~ 7. Vol. XXI, 01-01-2006) 

Col. 15-16 
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Surplus Stock of Handloom ProdllCt$ 
(Deb. 2. Vol. XXI, 25-07-2006) 
Col. 219-20 

Haallmaat Rao COIIUIIittec: 
Hanumant Rao and Mohan Dharia 

Committee Reports 
(Deb. t S, Vol. XXIJ, 14-08-2006) 
Col. 245-46 

Hari)'aU Scbeme 
Proposals under Hariyali Scheme 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 249-427 

Ha.,--
Metro Rail for Faridabad 

(Deb. 17, Vol. XXII, 11-0'-2006) 
Col. 137 

Progress of Delhi-Guraaon Highways 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 244-45 

PTA Plant ofiOC 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 251-51 

Repairing ofPfatforms 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 184-85 

Water Quality Testing Laboratories 
(Deb. 10. Vol. XXI, 04-08-2006) 
Col. 227-33 

HaWIIIa 
Guidelines for Money Transfer 

(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 206-07 

Hawaii Related Arrests by DRl 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col 125 

Health 
Bio-Medica1 Research Centres 

(Deb. " Vol. XXI, 02-08-2006) 
O>L 300 

Brinaing down Maternal Monality Rate 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 71-72 

Chiranjeevi Scheme and lanani Suraksha 
Yojana 
(Deb. 20, Vol. XXII, 13-Oa-2006) 
Col. 163-65 

Combating Dementia 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 30-31 

Deaths Caused by Anopheles 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 148-49 

Environmental Degradation 
(Deb. I, Vol. XXI, 24-0}·2006) 
Col. 141-43 

Equipping NHs with Ambulances 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 197-98 

Expert Committees' Reports on Organ 
Transplantation 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 423-24 

Facilities for Heart Patients in Rural Areas 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 333-3S 

Family Welfare Centres 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 298-304 

Formation of Health and Food Policy for 
Tribals 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 45-46 

Hazardous Micro-organisms 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 104-05 

Health and Education Loan Schemes 
(Deb. 21, Vol. XXU. 24-08-2006) 
Col.2n 

Health and Safety of Work Force 
(Deb. I, Vol. XXI, 24-07-2006) 
Col 181-12 

Health Channel 
(Deb. 1, Vol. XXI, 24-07-2006) 
CoL 138 
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Health Club iD SdlOols NatioalllmmuJrillaciotl ProtJraIame 
(Deb. 2, Vol. XXI, 25·07·2806) (Deb. I. Vol. XXI, 02-08-2(06) 
Cot 179-80 Col. 286-87 

Health III8UJ'8IlCe 
(Dcb. 22, Vol. XXII, 25.03·2006) 
Cot. 97 

lmplementation of National Rural Health 
Mission 
(Deb. 8, Vol. XXI, 02·08-2006) 
Cot 160-64 

lnJtala.ion ofDefibriUator 
(Deb. 3, Vol. XXl. 26-07·2006) 
Col, 91).91 

bwoItment for R. &: 0 in Fksakb Sector 
(Deb. 20, Vol. XXII, 23-01·2006) 

. Col. 189-90 

National r,liey for Ernplo)'ees ofPriYltel 
Public Soctor 
(Dcb. 6, Vol. XXI, 31-07-2006) 
Col. 80-81 . 

Need to conduct an examination for 
awarding R.M.P. dept to expcriraced 
private practitioners ·of Rajasthan 
(MUk377) 
(Dob. 21, Vol. XXII, 24-08-21)06) 
CoL 411 

Non-availability of Doctors in Rural 
. Hea&ltb Centres 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 44-45 

Jcregularides inAdministratJon ofN8£ 
(Dcb. 20, Vol. XXII, 23-08-2006) NutriIionPqgmmeforAdolelcentQirIs 
Col. 260-41 (Deb. 7, Vol. XXI, 01.08-2(06) 

Col. 93-100 
Lack ofNutrilional Elements in FOod 

(Deb. 20, Vol. XXII, 23-08~2006) N\1trit.ion Projecu ift'Sti1n 
Col. 8O-8J (Deb. 12, Vol. XXII. 08..01-2006) 

Mandatory Online Information for 
Ultrasound 
(Dcb. 3. Vol. XXI, l6-07.,2006) 
Col. 162~3 

Medical hcilities and Medicines in 
Poly-Clinica 
(Deb. 4, Vol. XXI, 27-07-2006) 

. Col. 167-68 
Medical facilities in Railways 

(Deb. 9, Vol. XXI, 03-08-2006) 
Cot 2()S.09 

Medical facility in Islands 
(Deb. 19. Vol. XXll, 22-08-2006) 
Col. 111-12 

Misuse ofECHS by Private Hospitals 
(Deb 13, Vol. XXII, 10-08-2006) 
Col. 50·51 . 

National Disease Control Programme 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 91-92 

Col 34-40 
Openina of &epmaJ.Medic:aJ ......,. 

Centres 
(Dcb. 8, Vol. XXI. 02-01-2006) 
Col 89-90 

Pending Health Care Proposal 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 187-88 

Quality Check ofMedicaf Devices 
(Deb. 3, Vol. XXI, 26-01-2006) 
Col. 70 

Qulity of Medical Devices 
(Deb. 14. Vol.. XXII, 11-01-2006) 
Col. 63-64 

Rai5in1 Publtc Spending on Health 
(Deb. 8, Vol. XXI, 02-08-20(6) 
Col. 304-05 

Reforming Procurement System 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 210-11 



SUBJECT INDEX 123 

Setting up of Diagnostic Ccntrcs 
(Deb. 20, Vol. XXII, 23-08-2006) 
Cot 157-58 

Trauma Care Vchicle on National 
Highways 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 243 

Vandc Mataram Scheme 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 307~ 

Voluntary Blood Donation 
(Dcb. 8, Vol. XXI, 02-08-2006) 
Col. 265-72 

HtIeopW(I) 
Assembly of 407 Helicopters 

(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 137-38 

Crash of Aircraft and Helicopters 
(Deb. 4, yol. XXI, 27-07-20.(6) 
Col. 61-62 

Guidelines for Operation of Small Aircraft 
and Helicoptcrs 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 204 

Investigation on Helicopter Crashes 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 58-59 

Shortage of Fighter Aircraft and 
Helicopters 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 183 

Hclmet(s) 

Inferior Quatity Helmets 
(Deb.H. Vol. XXII, 21-08-2006) 
Col. 139-40 

Herka. 

Damage to Ancient Fort at Gondklin, 
Chandrapur 
(Deb. \6, Vol. XXll, 17-08-2006) 
Col. 258-59 

Dcvelopmcnt of Aila as World Hcritqc 
City 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 187 

Discovery of Statues and Pil ..... in Tamil 
Nadu 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 236-38 

Gandhi Hcritage Sites Project 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 94-95 

Grant of Heritage Status for Punalur 
Shenocotta Railway Line 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 246-47 

Heritage Zonc at Bhubancswar 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 263 

Institute for Hcritagc agc Art Forms 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 99-100 

Integrated Management Plan for Hampi 
(Deb. 16, Vol. XXII, ) 7-08-2006) 
Col. 100---02 

National Heritage Sites Commission 
(Deb. 16, Vol. XXII, 17,;,08-2006) 
Col. 243 

Night Viewing ofMcmoriaJs and Heritage 
Sites 
(Deb. 4, Vol. XXI, 27~07-2006) 
Col. 166 

Nomination of Majuli Island for Inclusion 
in World Hcritage List 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 312-14 

Promotion of Heritage and Eco-Tourism 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 299-306 

Renovation of Cultural Heritage 
(Deb. 21, Vol. xxn, 24-08-2006) 
Col. 3S2-Sr 



124 LOKSABHA 

Road Connectivity to World Heritage Sites 
(Deb. 13, Vol. )(XU. 10-08-2006) 
Col. 223-27 

Urban Heritage 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 94 

World Heritage Sites in India 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 24l'r-S2 

Hidustan Fertilizer Corporation 
Non-Payment of Compensation of HFC 

and FeI Employees 
(Deb. 18, Vol. XXII, 21-08·2006) 
Col. 182-83 

Hilly AI"H(s) 

DamsIWells for Farmers ,in HiUy Areas 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 275-78 

Himachal Pradesh 

Bhuntar Airport 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 83-84 

Computerised Reservation Counters 
(Deb. J 6, Vol. XXII, 17-08-2006) 
Col. 81-82 

Funds for Railway Projects in Himachal 
Pradesh , 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 216·17 

Individual Beneficiaries under Swajaldhara 
(Deb. 17, Vol. XXII, 18-01-2006) , 
Col. 24546 

Loss of Peas Crop in Himachal Pradesh 
(Deb. 6,Vol. XXI, 31-07~2006) 
C& 181 

linking Himachal Pradesh with Jammu 
and Kashrnir(MUR 311) 
(Deb. 4, Vol. XXI, 27-01-2006) 
Col. 301 

Need to accept the proposal of the State 
Government of Himachal Pradesh for 
equity participation in Hydro 
ProJects(MUR311) 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 267 

Need to interconnect National Highways 
No. 21 and 22 from Aut to Luhri (Sainj) 
in Himachal Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. JS7 

N~ed to provide more funds for 
beautification of 'Khajjiar Lake' in 
district Chamba, Himachal Pradesh 
(MUR377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 260 

Need to take steps to conserve the 
ecology in Himachal Pradesh 
(MUR377) 
(Deb. 20, Vol. XXII, 23 -08-2006) 
Col. 586-87 

Special Economic Package for Himachal 
Pradesh. 
(Deb. 10, Vol. XXI, 04-08·2006) 
Col. 532-40 

Tea Growers in Himachal Pradesh 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 316-17 

Hindustan Aeronaudc:s Umited 

Air-Worthiness of Jaguars 
(Deb. 9. Vol. XXI, 03-08·2006) 
Col. 98-99 

Manufacturing of Pilotless Plane Lakshya 
(Deb. 4, Vol. XXI, 27-07-2006) 

Nathpa Jhakri Hyde\ Power Project Col. 245-46 
(Deb. 14, Vol. XXII, 11-01-2006) HladustanAntibioticsUmlted 
Col. 127--29 

Need for proper maintenance of the 
, strategic Sansari-Kilar-Thirot road 

Revival Plan for HAL 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 19S--99 
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HlndUitaD elbla Umited HtndUltaD Shipyard Corporation V~. 
McrgcrofHCL with BSNL Revival of Ailing Hindu5tan Shipyard 

(Deb. 21, Vol. XXII. 24-08-2006) Corporation Limited 
Col. 347-48 I ('kb::J. Vol. XXI, 26-07-2006) 

Revival of Hindus tan Cables Limited and I .. c.~' 21~·::V 
non-payment of salaries to It~ i i;;" co,.> 
employees (Sub.) i AIDS Affected Persons 
(Deb. 16, Vol. XXII. 17-08-2006) (D~b. 20, Vol. XXII, 23-0a-20(6) 
CoL 3~S Col. 113-)4 . 

HlndustaD Copper Ltd. 

Modernisation ofHCL 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 303 

Hlnd .... D FertBiUrCorporatioD orlDdia 
Umtted . 

Handing Over of Quarters to HFCL 
Employees 
(Deb. 18, Vol. XXII, 21.0a.2006) 
Col. 151·52 

HladUitan Machlae Tools Ltd. 
Revival ofHMTs 

(peb. '6, Vol. XXII, 17-08-2006) 
c;ol. 153-55 

Hlndusta. Paper Corpontioa IJmlted 
Need to establish the proposed plant of 

Hindustan Paper Corporation in 
Bijnour, Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31·07·2006) 
CoL J64:6S 

Hlndustan Petroleum Corpontloa Ltd. 
Expansion Programme ofHPCL 

(Deb. 21, Vol. XXII, 21·0S·2006)' 
Col. 53-55 

Hindustan Photo Fllml Manaraclartlll 
Com .. ny Uiiaited 

AIDS Amongst PMF Personnel 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 185 

AIDS Cases 
(Deb. 20, Vol. XXII, 23·08-2006) 
Col. 115-16 

AIDS Control Centres 
(Deb. 3, Vol. XXI, 26.07-2006) 
Col. 73-74 

AIDS Research Institutes 
(Deb. S, Vol. XXI, 02-08-2006) 
Col. 208 

Commission on AIDS 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 4()6.01 

Funds to NGOs fOF AlDS Control 
Programmes 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 109-10 

HIV Affected Students 
(Deb. 19, Vol. XXII, 22-OS-2006) 
Col. 339-41 

HIV AIDS am0D8 Sex Workers 
(Deb. 20, Vol. XXII, 23·08-2006) 
Col. 107-09 

H1VCases 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 6. 

Marketina of Products by HPF 
(Deb. 13, Vol. XXII, IO-OS.2006) HIVlnfections inYoqPeople 
Col. 46-47 (Deb. 20, Vol. XXII, 23-01-2006) 

RevivalofHPF 
Col. 414-15 

(Deb. 13, Vol. XXII, 10.01.2006) HIV/AIDSAft'octed Children 
Col 57-58 (Deb. 20. Vol. XXII, 23-011·2006) 

Col. 68-69 



126 LOKSABHA 

HlVfAIDS Deaths 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 377~ 

HIV / AIDS Patients 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 23940 

Introduction of Medicine for AIDS 
Patients 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 98. 

NCAER Survey on AIDSIHIV 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 272-73 

Prophylactic &. Curative Treatment for 
HIV/AIDS 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 327-28 

Statement correcting reply to Unstarrcd 
Question No.3050 dated 23rd August, 
2006 regarding Funds to NGOs for 
AIDS Control Proaramme(St) 
(Deb. 22, Vol. XXII, 2S-08-2006) 
CoL 390 

Hoarden 
Action against Hoarders 

(Deb. II, Vol. XXII, 07-01-2006) 
Col. 52-53 

Hoda Committee 
Hoda Conunittee Report 

(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 163 .. 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 651-59 

Pm......., 
Promotion ofHomoeopathy 

(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 456-«) 

IlertIadIure 
Development of Horticulture in North 

Eutern States . 
(Deb. I S, Vol. XXII, 14-01-20(6) 
Col. 11-15 

Export from North Eastern States 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 101~3 

Funds for Development of Schemes 
(Deb. 1, Vol. XXI, 24-07-2006) Col. 
54-78 

Need to open an Asriculture Products 
Retail Centre under 'National 
Horticulture Mission' in Patna, Bihar 
(MUR377) 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 4SS 

Pragati Grape Garden 
(Deb. 18, Vol. XXII, 21-01-2006) 
CoL 86-87 

Project under NHM in Gujarat 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 143 

Small Fanners' Aari-Business Consortium 
furNER 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 74-78 

~t) 

Checking of Consipament ofMedicinei 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 381-'3 

Committee on Functionm, of AIIMS 
(Deb. 3, Vol. XXI, 26-07-2006) 
Coi. 31-33 

Condition of Radiothel apy Machines 
. (Deb. 3, Vol. XXI, 26-07-2006) 

Col. 12 

DeaIh ofPI!tiads in SaMarJunaHolpilll 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 140-42 

Eco-Friendly ... in HoepitaII 
(D.b. 3, Vol. XXI, 26-07-2006) 
Col. 177 

Facilities in Railway HospitIIt in Welt 
CennI Railway 
(Deb. ll. Vol. xxn. 24.01-2006) 
at 2'71-79 
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Heart Patients 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 196-97 

ImproY.in1 Condition of Bums Ward in 
Safderjung Hospital 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col 436-37 

Jmprovina Hospital Services 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 260-61 

Inclusion of Private Hospitals under 
CXJHS 
(Deb. 8, Vol. XXI. 02-08-2006) 
Col. 171-73 

Investigation into Kidney Theft Cases 
(Deb. 9. Vol. XXI. 03-01-2006) 
Col. 235 

Irregularities in Railway Hospital, Nagpur 
(Deb. 4. Vol. XXI, 27·07-2006) 
Col. 162 

Misule of6CHSby Private Hospitals 
(Deb. 13, VoL XXII, 10·08-2006) 
Col. SO-Sl 

Need to open a HOIpiaaI'WiIIl all &cUities 
in MoradIbId, UUIr Pradeab (MUl 
rm 
(Deb. 22, Vol. XXII, 15-01.2006) 
Col. 454 

OuIICandinl 0.. of Hospitals 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 159-64 

Railway Hospitaia 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 121·22 

SepenIte Wiap in Government ~ 
tbralHSBtmeficiIrieI 
(Deb. 3, Vol. XXI, 26-07·2006) 
Col 142 

s.iIIa up of ADMS LikII ..... 
(Deb. I, Vol. XXI. 2W1·2006) 
Col. 2-17 . 

Special Hospital for Heart Patients Under 
ESIS 
(Deb. J 1, Vol. XXII, 07-08-2006) 
Col. 223-24 

Status of AIIMS to MedieJl Col. 
(D~b. 3, Vol. XXI, 26-07-1006) 
Col. 163 

UnetJUasl Practicoa by Doctors 
(Deb. 3, Vol. XXI, 26-07.2(06) 
Col. 18').90 

Upgradation ofESI Hospitals 
(Deb. I. Vol. XXI, 24·07·2006) 
Col. 243-50 

Hostel(.) 

Construction of New Hostels 
(Deb. 12, Vol. XXlI. 08-0&-2006) 
Col. 228 

Foodgrains for SClST/OBC 
(Deb. 1 S, Vol. XXII, 14-0'-2006) 

. Col. 223-25 
Hostels and Residential Sdplla in Gqjarat 

(Dob. 16, Vol. XXn;'17-01.2006) 
Col. 14142 

Host.els for SCs 
(Dcb. 21, Vol. XXII, 24-08-2006) 
Col. 126-27 

"idiled Foodpains for·HoIteIs 
(Deb. 18, Vol. XXll, 21-08-2006) 
Col 114 

HoMI(.) 

Agreement with FI'IRCe 
(Deb. 16, Vol. XXII, 17-08·2006) 
CoL 90-91 

AUepd MiIIppropriaIio ofF ... 
(Deb. 21, Vol. XXII. 14..o8-l00cs) 
Col. 130-) J 

..... HCIIIIIItad Food ..... 
(Deb. 4, VOl. XXi. %1.01·2006) 
CoL 75-16 

Construction of Additioul RootnI in 
ITDCHoIda 
(Deb. 4. Vol. XX1; 27..c7·2006) 
Col. 27NO 
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Construction of Motels 
(Deb. 22, Vol. XXII, 25·08·2006) 
Col. 80-81 

Expansion of Hotel Industry 
. (Deb. 13, Vol. XXII, 10-08-2006) 

Col. 92 
Increase in Occupan~ Rate 

(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 172-74 

Industry Sattus to Hotels 
(Dcb. 9, Vol. XXI, 03-08-2006) 
col: 42 

Land Allotment of Land for Hotels 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 105-06 

New IT.QC Hotels 
(Del). 9, Vol. XXI. 03-08-2006) 
Col 181 

Rationalisation ofTaxcs 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 25J." 

Subsidy to Hotel Industry 
(Deb. 16, Vol. XXII, 17-08-2006) 

. Col m 
Housing 
Acdon Plan for Houai ... Requirements 

(!)eb. 17, Vol. XXII. 18-01.2006) 
CoL 121-2' 

Allotment of Plots to Housing Societies 
(Deb. 10, Vol. XXI, ()4..01-2006) 
CoL 197-98 

Auction of Plot at Narela 
(Deb. 22, Vol. XXII, 25·08-2006) 
Col. 360-61 . 

AwarenCis Campaign for Toilets in aural 
Houses 
(Deb. 17, Vol. XXII, 1'-08-2~) 
Col. 237-3. 

Constru<:tion of Hcgea for Fitbermen In 
Kamataka 
(Deb. II, Vol. XXII, 21.01-2006) 
Col. 140-41 

Construction of Houses under lAY 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 252-55 

Construction ofMulti-Storeyod UrriU 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 219-20 

Defaulters of DO A Flats 
(Deb. 14, Vol. XXII, 11·08-2006) 
Col. 1 ()6.()7 

Flats for Medium Clus 
(Dcb. 22, Vol. XXII, 25-01-2006) 
Col. 122 

FIMa for Tsunami Hit Areas 
(Deb. 17, Vol. XXII, 11·01-2006) 
Col. 259-60 

Houses for Weaker Sections 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col26S 

Houses to Landleu Flft'lilios 
(Deb. 14, Vol. XXII, ] 1-08-2006) 
Col. 31·38 

Housing Facility To ffMdleapped 
(Deb. 16, Vol. XXII, 17.08-2006) 
Col. 213·14 

Housing Projecta 
(Deb. 22, Vo~. XXII, 25-G1-2006) 
Col. 309-12 

Housing Scheme for Pishermen 
(Deb. l~. Vol. XXII, 14-01-2006) 
Col. 14-22 

Housing Society Scam in DwIrb 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 173-14 

Housill8 Units for Beedi Worbn 
(Deb. II. Vol. XXII, 07-01·2006) 
Col 139-41 

Interest .... 
(Deb. 14, Vol. XXII, 11-08-2006) 
CoI.24-lS 

1QJanna CcIam ....... OII HouIiaa 
(Deb. 14, VoL XXII, ll-Oi-He6) 
Q)J. 61 
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Low Cost Houses 
(Deb. 17, Vol. XXII, 18-08·2006) 
Col. 55-56 

Projects with Foreign Auistance 
(Deb. 5, Vol. XXI, 28·07-2006) 
Col. 95 

Risin, Demand of Houses 
(Deb. 17, Vol. XXII, 18-0S~2006) 
Col. 134-35 

Rural Housing Policy 
(Deb. 10, Vol. XXI, 04-08·2006) 
Col. 198·99 

Sale of DO A Flats 
(Deb. 5, Vol. XXI, 28-07·2006) 
Col 321 

Share of SAIL in Construction Products 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 160 

Shortage of Houses 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 122-123 

Slum Development Programme 

Protection ofHuman Rights (Amendment) 
BiI~ 2006-Consid. &: Pass 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 422--96 

Protection ofH&.1~ Rights(Amendment) 
Bill, 2006 -Consid. 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 648-55 

Registration ofeases by NHRC 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 14849 . 

Replacement oflPA, 1894 
(Deb. 19, Vol. XXII. 22·08-2006) 
Q)\. 357-58 

VISit ofNHRC in lail 
(Deb. 19, Vol. XXII, 22-08·2006) 
Col. 293-98 

HamaR Traflkki .. 
Human TratrlCking 

(Deb. 7, \bU(XI,OI-OS-2006)CoJ. 552 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 67-69 

(Deb. 17, Vol. XXII, 18·08·2006) 
Col. 236-37 Illegal Trading of Human Organs 

(Deb. 8, Vol. XXI, 02-08-2006) 
Valmiki Ambedkar Awaas Yojana 

(Deb. 22, Vol. XXII, 25"()8·2006) 
Col. 114-20 

Ho •• IRI •• d Urban Developlnent 
Corpontioa 

ImguJarities in HUOCO 
(Deb. 22, Vol. XXII, 25·08-2006)· 
Col. 228-29 

Tax Free BondI for HUDCO 
(Deb. 10, Vol. XXI, 04.08-2006) 
CoL 477-18 

_DewIof_1IIt1ada 
Human Development Index 

(Deb. 19, Vol. XXII, 22"()1·2006) 
Col. 91-92 

H_ItiPt(·) 
AIDendment in HumID Riahtl, Bill 

(Deb. 12, Vol. XXII, 08"()8~2006) 
Col. lSI-59 

Col. 39---43 

Increase in Prostitution 
(Deb. 19, Vol. XXII, 22-08-2006) 
CbI. 359-60 

Investigation into Kidney Theft Cases 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 235 

Officers Charged with Human Trafficking 
(Deb. 3, Vol. XXI, 26-07.2006) 
CoL 169 

Traffackina of Women and Children 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 312·13 

Trafficking of Women and Girls 
(Deb. 2, Vol. XXI, 25·07·2006) 
Col. 190-91 

U.N. Anti-Human Traff"tcldna Units 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 207-08 
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Victim ofTraftickin& 
. (Deb. 12, Vol. XXII, 08-08-2006) 

Col 223-24 
HydroalrboD VIJlon 2815 

Hydrocarbon Vision 2025 
(Deb. 21, Vol. XXII, 24-08-2006) 
Cal. 117-90 ..... 

Air Service Agreement between Indian 
end Iceland 
(Deb. 4, Vol. XXI, 27.07-20(6) 
Col. 162-63 ......... 

Alleged Malpractices in Immigration 
Offices 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 256 

Illegal Immigration 
(Deb. 12, Vol. XXII, 0'·08·2006) 
Col. 220-21 

hapon(s) 

Adulleration in Imported Wheat 
(Deb. 11, Vol. XXII. 07-01-2006) 
Col. 141-44 

Availability of Sugar 
(Deb. 6. Vol. XXI, 31-07-2006) 
Col. 5-13 

Dllmping ofChineae Goods 
(Deb. 2, Vol. XXI, 2'-01-2006) 
Col. 1 ()6.07 

[My Free Import of Raw Materials 
(Deb. 22. Vol. XXII. 2S-08-2006) 
Col. 323 

IIIpIlmport of Spices 
(.Deb. 10, Vol. XXI, 04-0'-2006) 
Q1 III 

,...n.yonLNO 
(Deb. 17, Vol. XXII, 11..07-2006) 
CGI. 215-16 

bnport Out)' on Soda AM 
(nob. 17, Vol. XXII, 11..0'-2006) 
Col. 143-44 

Import of Cattle tromAustraiia 
(Deb. 11, VoL XXII, 01-08·2006) 
Col. 119-80 

Import of Coaches for Metro Projects 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. J84-8S 

Import ofClUde 011 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 62-04 

Impon <,(Defence Technologies 
(Deb. 4. Vol. XXI, 27-07-2006) 
Col. 21S-17 

Imporl of Edible Items 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 174-75 

Import ofEdible Oil 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 114--16 

Import of Essential Commodities 
(Deb. J, Vol. XXI, 24-07-2006) 
Col. 144-4S 

Import ofFish 
(Deb. 2, Vol. XXI, 25.07-2006) 
Col. 123 

Import of Food grains 
(Deb. IS, Vol. XXII, 14-68-2Q06) 
Col. 11~22 

Import ofForeian Cars 
(Deb. 17. Vol. XXII, 18-08-2006) 
Col 1»-'1 

Import ofLNO 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. ISI·~ 

Import of LNG fi'omAustraiia 
(Deb. 16, Vol. XXII, 17-0' .. 2006) 
Col. 113-14 

bnportot'LNO tom IrID 
(Deb. 21, Vol. XXII, 24-8'-2006) 
Col. S9-6O 

Import of Petroleum ProcIucCa 
(Deb. 4, Vol. XXI, 27-01-2006) 
CoL 210--12 
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Import of Pulses 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 193-9S 

Import of Readymade Garments 
Investigated by DRI 
(Deb. S, Vol. XXI, 21-07-2006) 
Col. 220-21 

Import of Rice 
(Deb. 19, Vol. XXII. 22-08-2006) 
CoL 240-42 

Import of Silk 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 164-66 

Import ofTanks by ONGC 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 26-27 

Liftin. of Additional Duty on Imports 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 220 

MRP on Imported Products 
(Deb. 11. Vol. XXII, 21-08-2006) 
Col. 104 

Price/Import ofIlublter 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. 539-40 

Production and Consumption ofGlI'lic 
(Deb. 18. Vol. XXII. 21-08-2006) 
Col. 225-26 

Production of Imported Processed 
Items 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 132 

Import of Wheat heome 
(Deb. I, Vol. XXI, 24-07-2006) Daily Earninl of People 
Col 40-42 (Deb. 20. Vol. XXII, ~3-08-2006) 

Import of Wheels Col. 146-47 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 161 

1mportIExport of Copper Wire 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 237-38 

ImponIExport ofEssentiaJ ConnocIideI 
(Deb. 7, Vol. XXI. 01-01·2006) 
Col. 209-17 

Imports ofTVs fi'om Thailand 
(Deb. 14, Vol. XXII, l1-o'~2006) 
Col. 225-26 

Imports orUrea 
(Deb. 6, Vol. XXI. 31·07-2006) 
Col. 23-29 

ItIcreIIC in IInpoIt ofkeIM 
(Deb. 11. Vol. XXII. 08-oJa.2806) 
0>1. 95·96 

IrropIIrities in WhOIt Import 
(Deb. 11, Vol. XXII, 07 .... ·2006) 
Col. 89-91 

Kk::Icbaa in Wheat Jmpon 
(Deb. II, Vol. XXII, 21-0 •• 2006) 
Col. 212-14 

lacredlble"" C ....... 
Incredible India Campaign 

(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 89-90 

.... 8nadEqulty ......... 

India Brand Equity Foundition 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 233 

........ IqIIIIy ..... 

Utititltioft oflndia Brand Equity Fund 
(Deb. 12, Vol. XXII, 08-01-2006) 
Q)l 157-58 ...................... ~ ....... 

AtIIIpcl Mi ... ,raprIMioa of,.. 
(Dttt. 21. Vol. XXII, 24-41-2006) 
Col 130-,. 

Conatructioa of Additional Rooms in 
ITDCHoeeIs 
(D • .,. 4, Vol. XXI, 27-07-2006) 
Col. 21NO 
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Corruption in ITDC 
(Deb. 2 I. Vol. XXII, 24-08-2006) 
Col. 173-74 

Increase in Occupancy Rate 

Lunitation!Restrietion on tic:keIJ to Senior 
Citizens 
(Deb. 16, Vol. XXII, 17·08-2006) 
Col. 93.094 

(Deb. 16, Vol. XXII, 17.08-2006) Market Share ofIndianAirlines 
Col. 172-74 (Deb. 16, Vol. XXII, 17-08·2006) 

ITDC Phase·IV Project 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 306 

New ITOC Hotels 

Col. 2S()"Sl 
Merger of Air India and Indian Airlines 

(Deb. 13. Vol. XXII, 10·08-2006) 
Cot. 44-4S 

(Deb. 9, Vol. XXI. 03.08.2006) Merger ofVayudoot with Indian Airlines 
Col. 181 (Deb. 21, Vol. XXII, 24.08-2006) 

Prot'itILoss PositionoflTDC 
Col. 276-77 

(Deb. 9, Vol. XXI. 03-08.2006) ProfitiLoss Position of Al and lA 
Col. lSI-52 (Deb. 13, Vol. XXII. 10.()8-2006) 

Col. 66-67 
Reco\lery of Outstanding Dues 

(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 191-94 

Retirement Age oflTDC Employees 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 85-86 

India Trade Promotloa Orplllsation 

Unauthorised Construction on ITPO Land 
(Deb. 19, Vol. XXII, 22..()8-2006) 
Col. 276-78 

Indian Alrltaa 
Agreement between Pilots and Indian 

Airlines 
(Deb. 16, Vol. XXII, 17..()8-2006) 
Col. 16~ 

Quality of Food Served in Indian Airlines 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 235-36 

Renaming ofIndianAirlines 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 60 

Repairing of Aircraft 
(Deb. 4, Vol. XXI, 27-07-2006) 
Cot. 283-84 .. 

lad •• CouneD or Apieuhunl Rllearell 
National Programme on Orpnic Farmins 

(Deb. II, Vol. XXII, 07-01-2006) 
Col. 83-1S 

PACT with ICRISAT for Dry Land 
(Deb. 6, Vol. XXI, 31-07-2006) 

Charter ofDemaftds of lA/AI Pilots Col. 220-22 
(Deb. 13, Vol. XXII. 10-08-2006) Rehabilitation on Dry Land 
Col. 122·23 (Deb. 1 S, Vol. XXII, 14-01-2006) 

Concession to Senior Citizens in LTC Col. 74-7S 
Package Research Work Under ICAR 
(Deb. 16, Vol. XXII. 17-01-2006) (Deb. 6, Vol. XXI, 31-07-2006) 
Col. ) 60-6) Col. 171-79 

Denial of Wages Hike to Casual 
Employees 
(Deb. 21, Vol. XXII, 24"()8.2006) 
Col. 131-32 

Iadta. CouneD orCaltu .... Relldou 
Alleged Financial lrrepalarkies in ICCR 

(Deb. I, Vol. XXI. 02.,01-2006) 
CoL 116 
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Indian Drup aad Pbar.aceutlca" 
IJiatted 

Rehabilitation of Indian Druas and 
Phannaceuticals Limited 
(Deb. II, Vol. XXII, 07.08-2006) 
Col 287-91 

IDdiaa Ecoaomy 
Current Account Oeficit 

(Deb. S, Vol. XXI, 28-07-2006) 
Col. 272 

Indian Farmen Fertilizers Cooperative 
Umited 

Plant Acquired By IFFCO and KRIBHCO 
(Deb. 18, Vol..XXII, 21-08-2006) 
Col 103 

Setting up of Power Plant 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 127 

ladian Institute of Hand loom TechnolOl)' 

Vacant Posts in JIM 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 96-9. 

IRd'.n IJmjtute orSeienee 
Science Institute 

(Deb. 17. Vol. XXII, 18-08-2006) 
CoL 221-12 

Indian laslitute ofTechuololY 
Implementation ofOBC Qu\.'ta in IIMs and 

lITs 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 208 

Introduction of Design Course in liT! 
(Deb. 7, Vol. XXI, 01-08·2006) 
Col. 616 

Need to open IITs in Patn8 and Northern 
Bihar (MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 371 

Indian Institute of Hand loom Technology Opening of Cam pus ofIl1~.Kharagpur 
(Deb. 19, Vol. XXII, 22-08-2006) (Deb. 19, Vol. XXII. 22-08-2006) 
Col. 272-76 Col. 235-36 

Indian In.tltute of InformatioD 
Tecbnolol)' 

Setting up of lIlTs 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 199-200 

Indian Institutf or Man_gemenf 
11M Education 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 149-50 

Implementation ofOBC Quota in IIMs and 
IITs 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 208 

Reservation in IITs, IIMs 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 24445 

Setting up of Indian Institutes of 
Management (flMs) 
(Deb. 2. Vol. XXI, 25·07-2006) 
Col. 164-65 

Reservation in 1115. IIMs 
(Deb. 19, Vol. XXlr, 22-08-2006) 
Col. 244-45 

Setting up of 111 Research Park 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 224-25 

Setting up of Satellite Centres in IITs 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 197 

Indian Institute or Tourism and Travel 
Management 

Indian Institute of Tourism and Travel 
Management 

. (Deb. 21, Vol. XXII, 24-08-2006) 
Col. 160-61 

Indian on Corporation Umlted 

Expansion Plan ofIOC 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 182-83 
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Laying of Pipelines by lOC 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 199-200 

Pilferage of Traditional Knowledge 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col 24S 

Petrol Chemicals Projects Indian Telephone Ioclustria Umitecl 
(Deb. 13, Vol. XXII, 10-08-2006) Allocation of New Projects to ITI 
Col. I~SS (Deb. 3, Vol. XXI, 26-07-2006) 

PTA Plant ofiOC 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL '257-58 

Theft of Fuel from fOC Depot 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 234 

Indian RaHway CateriDI and Tourism 
. COIpOratioa 

Vending oflce Cream at Stations 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 167~ 

Indian Renewable Enel'l)' Development 
Agency 

IRFDA 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 121-23 

IndiaD Rupee 
Downfall oflndian Rupee 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 211-12 

Indian Space Research O .... nisation 

Launching of Satellites for Atmospheric! 
Space Sciences 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 56 

Indian System ofMedidae 
Educational Institutes of Indian Systems 

of Medicine 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 290-94 

Integration ofIndian Systems of Medicine 
with Mainstream Medicine 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 139-40 

Col. 176-n 
Cancellation of Reserved Quota of ITI 

Units 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 220-21 

Indira ~was Yojana 
Construction of Houses under lAY 

(Deb. 17, Vol. XXII, J 8-08~2006) 
Col. 252-55 

Contribution of MPs under lAY through . 
MPl.ADS 
(Deb. 17, Vol. XXII. 18-08-2006) 
Col. 21S 

List ofBeneticiaries under lAY 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 12S-26 

indira Gandhi Rashtri)'ll Udan Acadtmy 
Enhancement in Training Capacity 

(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 197-98 

Training Facilities in IGRUA 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 129-30 

Indonesia 
Operation Marham 

(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 281 

lndrapruhtba Gu Umited 

Colonies Under PNG Supply 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 70-71 

IndustrialDevelopment Baak orlndla 
Need to implement Sixth bi-partite 

Settlement between All India IDBI 
Employees Association Mumbai and 
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Boerd ofDiRctors, IDSI (MUlt 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 4~S7 

IndUlb'tlI FlaaDeeCorporadoo otlodta 
Revival ofIFCl 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 87-88 

Industrial TnliDin& lastltute(s) 
New Trades in ITI 

(Deb. IS, Vol. XXII. 14-08-2006) 
Col. 24748 

IDdUltI')'(') 
Allocation of Funds for Industrial 

Development 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 281-,% 

Closure of Big Industries 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 13~1 

Foreip Investment ill Industrial Sector 
(Deb. 7, Vol. XXI, 01-01-2"6) 
Col. ~51 

Funds for Reieaeration of Traditional 
mdu_in 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 33~ 

Graphite based Industries 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 205 

Growth Rate 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 43-44 

Growth Rate ofIndusCriaI Exports 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 30-31 

Improvement in Heavy Industries 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 234-35 

Closure oflndustrial Units 
(Deb. 7, Vol. XXI, 0 J -08-2006) Industrial Growth 
Col. 299-510 (Deb. 22, Vol. XXII. 25-0&-2006) 

Closure of Pollution Units 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 274 

Closure of Saw Mills 
(Deb, 19, Vol. XXII. 22-08-2006) 
Col. 131-32 

Coir Industry 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 103-04 

Collaboration between CSIR and Industry 
(Deb. 17. Vol. XXII, 18-08-2006) 
Col. 162-63 

Diamond Industry in Mumbai 
(Deb. 7, VoI.XXI,OI..()8-2006)CoI. 297 

Eco-Industrial Estates 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 220-21 

Export Oriented Industries 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 46-47 

Col. 295-96 

Industrial Projects for EDvironmental 
Clearance 
(Deb. J 5, VoL XXII, 14-01-2006) 
Col. 122-23 

Investment by MNC in Industrial Sector 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 100-12 

Investment in Capital Goods Industry 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 210-12 

MNC Involved in Industrial Sector 
(Deb. 19, Vol. XXII, 2?-08-2006) 
Col. 94-95 

Need to give special package for setting 
up Industries in Jahanabad district of 
Bihar(MUR377) 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 353 
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Need to provide a package of incentives 
for Industrial development in Andhra 
Pradesh (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 459 

Need to restrict the import of Vanaspati 
from Sri Lanka with a view to protect 
domestic VSl\aspati manufacturing 
industry from un-even competition· 
(MUR377, 
(Deb. b, Vol. XXI, 02-08-2006) 
Col. 409 

New Industrial Policy 
(Deb. ) 9, Vol. XXII, 22-08-2006) 
Col. 109 

No-Industry District 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 317-20 

Policy for Industrial Hubs 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 126-30 

Promotion of Agro and Rurallndustrie!i 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 25-36 . 

Proposal for Setting Up of Industries 
(Dcb. 7. Vol. XXI, 01-08-2006) 
Col. 88--92 

R&D for Household Industries 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 313 

Revival of Sick Industrial Unil~ 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 139--46 

Setting 'up of Big Industry in Bihar 
(Deb. 7, Vol. XXI, 0 J -08-2006) 
Col. 294-95 

Setting up of Industries 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 621-32 

Sick Jute Mills 
(Deb. 2. Vol. XXI, 25 .. 07-2006) 
Col. 213--15 

Small and Medium Scale Industries 
(Deb. 12, Vol. XXII, 01..08-2006) 
Col. )79 

Special Package for Somi-Concluctor 
Industry 
(Deb. 20, Vol. XXII, 23-01.2006) 
Col. 171 

Tiny Sector Industrial Units under liDS 
(Deb. 12, Vol. XXlI, 01·01-2006) 
Col. 166-70 

Units under PMRY 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 79-14 

Wine Processing 
(Deb. 13, Vol. XXII, 10-01·2006) 
Col. 98-99 

IDertial NavAlattoD IDd Global 
Positiooiol Syate. 

Procurement oflNGPS System 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 260-61 

Inmtration 
Heavy Infiltration along Indo-Pak Border 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 238-39 

Infiltration across LoC 
(Deb. 4. Vol. XXI, 27-07-2006) 
Col. 225 

Infiltration by Pakistani Army Officers! 
Soldiers 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 12S 

Infiltration in J&K 
(Deb. 2, Vol. XXI, 25·07-2006) 
Col. 216-18 

Infiltration of Bangladeshi Nationals 
(Deb. 2, Vol. XXI, 25·07·2006) 
Col. 220-21 

Need to check infiltration on 
Indo-Bangladesh and Indo-Pakistan 
borders (MUR.377) 
(Deb. 1 J, Vol. XXII" 07-08-2006) 
Col. 349-50 
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Need to .check the Infiltration on 
Indo-Bangladesh border (MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 271-72 

Reported Infiltration of militants inAnned 
Forces (Sub.) 
(Deb. 4 L .Vol. XXI, 27-07-2006) 
CoI.236-96 

Inflation 
increase in Steel Prices 

(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 139-42 

Inflation Rate 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. lSI-52 

Losses Due to Price Hike in International 
Market 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 158-59 

Need to check the rise in prices of essential 
commodities (MUR 377) 
(Deb .. 4, Vol. XXI, 27-07-2006) 
Col. 308~ 

Rise in prices of Essential Commodities 
(DURI93) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 309-436 

Rising prices of essential commodities in 
the country (Sub.) 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 399--403 

Study on Price Rise 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 111-12 

Inl»rmadon 1ie1moIotY 
Assistance to Animation Industry 

(Deb. 22, Vol. XXII, 25-01-2006) 
Col 123 

Cable Works in SSA 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 70-76 

Data Protection 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col 138 

FABPolicy 
(Deb. 3, Vol. XXI, 2.6-07-2006) 
Col. 49-51 . 

Panel on Price RiscGDP Growth in Export ofServiccs by IT 
(Deb. I, Vol. XXI, 24-07-2006) Sector 
Col. 187 (Deb. 19, Vol. XXII, 22-08-2006) 

Price Monitoring Board 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 109-10 

• Restructuring of Price Monitoring Cell 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 182-83 

Restructuring of Price Monitoring Cell 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 182-83 

Rise iA Prices 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 23-24 

Rise in Prices of Essential Commodities 
(DURI93) 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 366-92 

Col. 92-93 
Scientists ofIndian Origin 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 179-80 

Setting of Working Group in ITrrelecom 
Sector 
(Deb. 8, Vol. XXI, 02-08-2006) Col. 
33-37 

Setting up of Rural Information 
Technology Network 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 261 

lafra.tractara. FinaDce COlDpa.y 
IJmlted 

Inftutruc:tural Finance Company Limited 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col 243 
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Allillance for Infrastructure 
Rchabililltien , 
(Dtb. 22, Vol. XXII. 25-08-2006) 
Col~2 eomm_ on Airport Infrastructure 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 156-" 

CclePliUee 011 Ship Breaking Yards 
(Deb. 15, Vol. XXII, 14-08-2006) 
CoL" 

Qedit Policy and Economic Development 
(Deb, 14, Vol. XXII, 11-08-2006) 
Col. 177-79 

Development of Infrastructure for 
Judiciary 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 45-52 

Dilital M8pI of Small Towns and Cities 
(Deb. 10, Vol. XXI. 04-08-2006) 
COL 44.5-47 

Enhance Orowth Rate in Agriculturel 
Infiastructure Sector 
(Deb. 8, Vol. XXI. 02-08-2006) 
Col. 143-44 

Fisc:aI Treatment for Urban Infrastructure 

Need to expedite implementation of inter 
state infrastructural projects taken up 
during the 9th and 10tb Plan period by 
N.E.C. (MUR 377) 
(Deb. I, Yol. XXI, 24-07-2006) 
Col. 367,Q 

Need to provide a special economic 
package for infrastructuraf develop-
ment in Bibar (MUR 377) 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 304 

Need to provide education, employment 
and infrastruc:turaI facilities in Tumkur 
Parliamentary Constituency, Karnataka 
(MUR.377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 4SO-S 1 

Need to provide Infrutruf;:tural Facilities 
at Calicut Airpon, Kerala 
(MUR377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL S90 

Need to provide infi'astructural facilities 
in the Anand Parbat area of Karol 8agh I 

Parliamentary Constituency(MUR 377)· 
(Deb. 22, Vol. XXII, 25·08·2006) 
Col. 448-49 

(Deb. 10, Vol. XXI, 04-08-2006) Package for NCR States 
CoL 233 (Deb. S, Vol. XXI, 28-07-2006) 

InhstructuraJ Ficilities at Textilc.Centres 
(Deb. 12. Vol. XXII. 08-08-2006) 
CoL~31 

Inf'rutruciure Growth 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 174-75 

Issue of InfrastruClUre Bo'nds 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 251 

Need to develop Inftastructure facilities 
for .to .... of mangoes in the country 
(MUR.371) 
(Deb.· I. Vol. XXI, 02-08-2(06) 
Col. 404-OS 

Col. 175-76 
Plans for Infrastructure Development 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 337-38 

Policy on Critical Infrastructure Protection 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. )70 

Projects with Foreign Assistance 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 9S 

Role of Private Sector for Urban 
Infrastructure 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 475-76 
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Tiny Sector Industrial Units under liDS 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 1~70 

Inland Container Depot 
Non FunctionallCD 

(Deb. S, Vol. XXI, 28-07-2006) 
Col. 226 

Inland Waterwa)'l 
Development of Inland Water Transport 

- System 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 316--20 

Inland Waterwa)'lAutbority of India 
Purchase of Dredger Ships 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 283-84 

Institute ofFubion 1ecbnolOl)' 
Setting up of Institute of Fashion 

Technology 
(Deb. 2, Vol. XXI, 25-07-2006) 
. Col. 125-26 

InstrumentatioD Umltecl 
Revision of Salary of Inst'1!mentation 

Limited 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 202-03 

Revival Scheme for Instrumentation 
Limited 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 128 

Insurance 
Appointment on Compassionate Ground 

in Insurance Companies 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 175-76 

Awareness of Insurance Product 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 160-61 

Common Format for Life Insurance 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 151 

Compensation to Waiters 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 161 

Complaints against Mediclaim Policies 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 158-59 

Corruption in New Indian Insurance. 
Company 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 268-69 

Crop lns~ BiI~ 2005 by Shri SurVarMl 
Sudhakar Reddy-Conaid. 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 408-43,445-48 

Customer Services in Insurance 
Companies 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. ISS-56 

Export Insurance Scheme 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 300 

Foreign Insurance Companies 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 196-97 

Global Expansion oflnsurance Companies 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 135-36 

Health Insurance 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 97 

Insurance Coverage in Rural Area 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 160-61 

Insurance for Buses 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 95-96 

lnsul'IIlCC Scheme for Artisans 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col 183 

Insurance Scheme for Workers under 
NREGA 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 120 
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InIurInce Sclleme with Credit Card 

(Deb. S, Vol. XXI, 28-07-2006) 
CoL 3()6.q7 

Irrelularitiel in General Insurance 
Companies 
(Deb. 22, Vol. XXII, 25·08-2006) 
Col. 319-20 

Khadi Karipr Janashree Bima Yojana 
(Deb. 12, Vol. XXII, 08-08-2006) 
Q)L~ 

Loues to GeneraIInsW'lUlCe Companies 
(Deb. S, Vol. XXI. 28-07-2006) 
Col. 39-40 

Market Share of Public Sector Insurance 
Companies 
(Deb. 22. Vol. XXII, 25-0B-2006) 
CoL 315 

MedicailftlUl'lllCe for Senior Citizens 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 14-85 . 

National Agricultural Insurance Scheme 
(Deb. 6. Vol. XXI, 31-07-2006) 
Col. 40-49 

Need to conJider the demands of the Life 
lnJurance Agents (MUR 377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 411-12 

Pending Cases with New India Assurance 
Company 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 5~ 

Performance of Oriental Insurance 
Company 
(Deb. S. Vol. XXI. 28-07-2006) 
Col. 261-62 

Performance of Public Sector Insurance 
Companies 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 202'()3 

Private Insurance Companies in Rural 
Areu 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 4S5-57 

Raising Minimum Value of Insurance 
'(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 26s---67 

Revision of Wages of Public Sector 
Insurance Companies 
(Deb. 17. Vol. XXII. 11-08-2006) 
Col. 103-04 

Satellites' Insurance 
(Deb. 20. Vol. XXII, 23-08-2006) 
Col. 37-38 

Scam in Insurance Sector 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 206-12 

Working of Regulatory Systems 
(Deb. 17, Vol. XXII. 18-08-2006) 
Col. m.o6 

fnteanted Child Development Servieel 

Aid Received for ICDS 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 307'()8 

lCDS for North Eastern States 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 25-26 

Poor Quality Food under ICDS 
(Deb. 12, Vol. XXII. 08-08-2006) 
CoL 226 

IDtepated Rural Eael'lY Proaramme 
IRFP 

(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 88-90 

Integrated Tribal DeveiopmentAaencia 
Integrated Tribal Development Agencies 

(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 53-56 

Intellectual Property Riahtl 
Intellectual Property Rights 

(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 81 

Inter State Trade Council 
Setting up ofinter State Trade Council 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 297-98 
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lDter.caste Marriaael 
Inter-Caste Marriages 

(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 339 

IDternational Border 

Border Area Development Programme 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 141--16 

Construction Activities of Pak on Border 
Areas 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 99-100 

Doordarshan Coverage in Border Areas 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 81 

Fencing at Border 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 134-35 

Heavy Infiltration along Indo-Pale Border 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col 238-39 

Indo-Sino Border Talks 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 353-55 

Inferior Quality Fencing 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 203-04 

Infiltration across LoC 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 225 

Institutions and Worship Places along 
Border 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 251-52 

Money Changers lit Indo-Bangia Border 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 152 

Need to check infiltration on 
Indo-Bangladesh and Indo-Pakistan 
Borders (MUR 377) 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 349-50 

Proposals for Border Roads 
(Deb. 12, Vol. XXII, 01-08-2006) 
Col. 48 

Situation arising out of Absence of Border 
Roads resulting in the Jnc;rease in lSI 
and Naxalite activities on Indo-Nepal 
Border and steps taken by the 
Government in this regard (CA) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 444-52 

Vigilance on Indo-China Border 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 178 

International Court of Justice 

International Court of Justice 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 274-75 

Iateraatlonal Crops Raeareb lutitute 
lor tbe Semi-Arid Tropia 

PACT with ICRISAT for Dry Land 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 220-22 

International Fund for Aarltulture 
Development 

Assistance from IFAD 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 158-60 

IDternet 
Broadband Internet Facility 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 186--88 

Internet Protocol Television 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 62 

Internet Service by Private Mobile Phone 
Companies 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 323-24 

Quality of Internet Service 
(Deb. 20, Vol. XXII; 23-08-2006) 
Col. 328-30 
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Short Supply of ADSL-II Modems 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 141-49 

Terror on Internet 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col 179 ...... 

ProofReprdine Dawood 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col 151 

IIMItlleat 
Benefits to NRls for Investment 

(Deb. I, Vol. XXI, 02-08-2006) 
Col. 145-46 

·Bilateral Investment Protection 
Apeement 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col 304 

Caphallnvestment Proposals 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 3SI~ 

Central Investment in Tamil Nadu 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 77-78 

Foreian Investment for Research and 
Development 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col 135-36 

Foreign Investment in Industrial Sector 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 646-SI 

Foreian Investment in Real Estate 
(Deb. 17, Vol. XXII, 18-08-2006) 
CoL 46-47 

Investment by Foreisn,Companies in 
Exploration of Oil and Gas 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 138-39 

Inv~t by PIO in Aviation Sector 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 13 

Investment Commission for 
Manufacturins Investment Policy 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 187-81 

Investment for R&D in Health Sector 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 189-90 

Investment from NRls and Foreign 
Companies 
(Deb. 14~ Vol. XXII, 11-01-2006) 
Col. 161-68 

Investment in Agricultural Research 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 183-84 

Investment in Agro Food Processing 
Sector 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 147-49 

Investment in Automobile Sector 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 161.02 

Investment in Capital Goods Industry 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 210-12 

Investment. in Neighbouring Countries 
(Deb. 22, Vol. xxn, 2S-08-2006) 
Col. 238 

Information through Annual Return Investment in North Eutem Region 
(Deb. 10, Vol. XXI, 04-08-2006) (Deb. 7, Vol. XXI, 01-01-2006) 
CoL 439--41 Col. 17-18 

Investment by Chinele Finns 
(Deb. 20, Vol. XXII, 23-01-2J>06) 
Col. 67 

Investment by Financial Institutions 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 40-42 

Investment in Refinery Sector 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 117-11 

Investment in Shipbuilding Sector 
(Deb. 8, Vol. XXI. 02-01-2006) 
Col. 140-44 
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Invesbnlnt in State Sector Power Projects Jndo..Iran Gas Pipeline Project 
(Deb. 14. Vol. XXII, ))-01-2006) (Deb. 9, Vol. XXI. 03-01-2006) 
CoL 199 Col. 245-46 

Investment in Textile Industry InIq 
(Deb. 19, Vol. XXII, 22-08-2006) Brinalna Back Indians &om KurdiIaM 
CoL 347-41 • • 

Investment Plan of GAIL 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 255 

Investment Proposal &om British Gas 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 529--30 

Measures to Attract Industrial Investment 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 97-98 

MOU to Increase Investments 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 565 

Norms for Investment 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 11'1-12 

Proposals under Foreign Investment 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 152-54 

Recommendations of Investment 
Commission on FDI 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 222-24 

Security Impact of MNC on Indian 
Companies 

(Deb. 3, Vol. XXI, 26-07-2(06) 
CoL 140 

Leakqe ofRcport of Iustice R.S. PIIbak 
Inquiry Authority probina .... \\llckcr 
Committee Report OD J 1 aq·5 
Oil-For-Food Scheme (Sub.) 
(Deb. 10, Vol. XXI, 04..08·2006) 
CoL 1-2 

Need to take steps for rel;.'~se of lndims 
held in Kurdistan, Iraq (MUR 377) 
(Deb. 4, Vol. XXI! 27-07-2006) 
Col. 300·0l 

IrrtptiOD 
Assistance to Madhya Pradesh for k""'r 

of Canals and Roads 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 297 

Environmental clearance to Upper Krishna 
Project 
(Deb. 18, Vol. XXII, 21-O1-200§) 
Col. 66 

Foreign Aided Irrigation Projects 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 119-22 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 136 Fund for Drip Irrigation Scheme 

(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 24041 Setting up of Manufacturing Investment 

Regions 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 193-94 

Iran 

Gosikhurd Irrigation Project 
(Deb. 11, Vol. XXII, 07-08·2006) 
Col. 213-14 
(Dob. 18, Vol. XXII, 21..01-2006) 
Col. 63 Extension of Indo-Iran. Gas Pipeline to 

China 
(Deb. 13, Vol. XXII, 10-08-2006) Irrigated Land 
Col. 91 (Deb. IS, Vol. XXII, 14-01-2006) 

Import of LNG from Iran 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 59~ 

CoL 128-32 
Irrigation Projects of Chhattisgarh 

(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 88-89 
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Irrigation Projects ofOriasa . 
(Dcb. 18, Vol. XXII, 21-01-2006) 
Col. 181-82 

Irrigation Schemcs of Tamil Nadu 
(Deb. 11, Vol. XXII, 07-01-2006) 
Col. 14S-46 

Lift Irrigation 
(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 11~11 

Mandatory Environmental Clearance for 
Irrigation Projects 
(Deb. 6, Vol. XXI, 31-07-2(06) 
Col. 108-11 

Modernisation of Irrigation System in 
Andhra Pradesh 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 122-26 

Need to .a:ept the proposal of the State 
OOVCll'l1lftCllt of Himachal Pradesh for 
equity participation in Hydro Projects 
(MUll 377) 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col 'JIJ7 

Need to live relief package to Andhra 
Pradesh for providing irrigation 
facilities to fanncra in the State (MUR 
317) 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 372-73 

Need to include Kallada Irrigation project 
iD Kerala under Command Area 
Development Water Management 
(CADWM) Programme (MUR 377) 
(Deb. 13. Vol. XXII, 10-08-2006) 
CoL 273 

Need to provide water from Panchet Dam 
for iniption in Nina Block of district 
Dhanbad, Jhartchand (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 373 

Need to stop thc work on Polavaram 
project inAndhra Pradeah.(MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
0>1. 271 

Package for Irrigation Project 
(Dcb. 11, Vol. XXII, 07-01-2006) 
CoL 121 

Rainwater for Drip Fannin& 
(D~b. 11. Vol. XXII, 07-01-2006) 
Col. 169-70 

Rejuvcnation of Canal Irrilation System 
in Tamil Nadu 
(Dcb. 11, Vol. XXII, 07-08-2006) 
Col. 254 

Rejuvenation of Sharda Sahayak and 
Sharda Canal Irrigation System 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 2S7~ 

Subsidy on FoodIIrrigation 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 187-81 

Unirrigated Land 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 113-18 

Upper Indravati Project 
(Deb. 11, Vol. XXII, 07-01-2006) 
Col. 184-85 

Upper Tunga Project of Kama taka 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 179-80 

brae. 
Agreement with Israel Space Agency 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 341-42 

Resolution Re : Attack on Lebanon by 
Jarael(Rcso) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 423-24 

Situation arising out of Israeli attacks on 
Lebanon (Sub.) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 333-S2 

Visit ofFanncn Dclcption to Israel 
(Deb. IS. Vol. XXII, 14-08-2006) 
CoL 192-91 
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mUmltecl 
'Non-payment of salaries to 14,000 

employees of ITI Limited working in 
various units in the country (Sub.) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 369--71 

JaUIa.wa" .p 
lallianwala Bagh National Memorial 

(Amendment) Bill, 2006 (Consid. and 
Pus.) 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 368-90 

Jammu and Kashmir 

Air Services for Leh 
(Deb. 13, Vol. XXII. 10-08-2006) 
at I()I).IO 

Amenities to Poor 

Impact on Tourism in Jammu and Kashmir 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 14243 

Infiltration in J&K 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 216--18 

Kashmir Film Festival 
(Dob. 18, Vol. XXII, 21-08-2006) 
Col. 152-53-

Kishanganp Hydro Power Project 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 427-28 

LTC Package for Srinagar 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. ~I 

Micro-Mini Hydel Power Projects 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 138-39 

(Deb. 10, Vol. XXI, 04-08-2006) Militant Attack onAmamath Pilariml 
Col. 162~ (Deb. 2, Vol. XXI, 2~-07-2006) 

Committee on Kashmir Issue 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 123-24 

Construction of Cultural Centre at Leh 
(Deb. 2 I, Vol. XXII, 24-08-2006) 
Col. 354 

ConstructionlExpansion of Platform at 
Jammu Railway Station 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 241 

Conversion of Hindus in J&;K 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 123 

Cultivation of lavender 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 85-86 

Doordarshan coverage in Border areas 
(Deb. 1~, Vol. XXII, 14-08-2006) 
Col. 81 • 

Encroachment ofTsomo Lake 
(Deb. I~, Vol. XXII, 14-08-2006) 
Col. 180 

Col. 221-23 
Need for proper maintenance of the 

strategic Sansari-Kilar-Thirot road 
linking Himachal Pradesh with Jammu 
and Kashmir (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 301 

Need to provide financial package 
and scientific Inputs for the 
benefits of farmers in Kashmir 
(MUR377) 
(Deb. 2 I, Vol. xxn, 24-08-2006) 
Col. 421 

NGOs Working for Cons;umer Awareness 
in Jammu &; Kashmir 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 91--93 

Opium Cultivation 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 103 

Payment of Service Tax tbr Commissioned 
Programmes in J &: K 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 219 
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Peace Proc:cu in JA:K 
. (Deb. 2, Vol. XXI, 25·07·2006) 
Col. 59-(j() .... 
Post Offices in Rural Area 
(Deb. 20, Vol. XXII, 23.01-2006) 
Col. 83-81 

Solution to Kashmir Issue 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 2S4-~5 

Swama Jayenti Shahari Rojgar Yojana in 
Jammu and Kashmir 
(Deb. 10. Vol. XXI. 04-08-2006) 
Col. 179-80 

Talks with Pakistan on Kashmir Issue 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 454-56 

JaB Shlklhan Sanstban 

Misuse of Funds under Jan Shikshan 
Sansthan 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 198-99 

Shifting Focus of Jan Shikshan 
Sansthan 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 5S6-S8 . 

Ja .. n 
CEPA between India and Japan 

(Deb. 2, VoL XXI, 25-07-2006) 
Col. 223 

Co-Opcration of Japanese Companies in 
Power Sector 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 327-29 

Defencc.ties 
(Deb. 9, Vo" XXI, 03-08-2006) 
Col. 211-13 

Development of Slum 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 174 

Financial Assistance for Polio Eradication 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 43-44 

Homap tp ~ of Freedom MOYeIIlIIII 
and Victims of Atom Bombs dropped 
on Hiroshima and Napsaki 
(Deb. 13, Vol. XXII, 10·08-2006) 
Col. 1 

Introduction of High Speed Mapetic 
Trains 
(Deb. 16, Vol. XXII, 17.08-2006) 
Col. 67..Q 

Loans from Japan Bank for International 
Co-operation 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 150 

Setting Up of Manufacturing Unit by 
Japanese pharma Companies 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 298-99 

Jatropha 
Commercial Plantation of Jatropha 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 184-85 

Jatropha Seed 
(Deb. IS, Vol. XXII. 21-08-2006) 
Col. 177-78 

Plantation of Jatropha 
(Deb. 22, Vol. XXII, 2S'()S.2006) 
Col. 32-39 

Production of Jatropha 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 157-59 

Javed Chowdhury Committee 
Report of Javed Chowdhury Committee 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 253·54 

Jawab.,lal Nebru Natloaal UrbaD 
Renewal MiIIloD 

Development of Cities 
(Deb. 22, Vol. XXII, 25-0S-2006) 
Col. 4-11 

Projects under JNURM 
(Deb. 10, Vol. XXI, 04-08·2006) 
Col. 514--21 
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Schemes for Cities 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 247-50 

Jhar,kband 
Allocation of Funds to Iharkhand 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 220 

Assistance for Development Projects 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 277-78 

Computer Reservation Centre in 
Jharkhand 
(Deb. 13, Vol. XXII, 10-08-1006) 
Col. 61 

Conditions of Cottage Industries 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 636-39 

Death of Animals in Birsa Zoological Park 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. I Q2.()3 

Deaths Caused by Anopheles 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 14849 

Export Centres 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 251 

Facilities to 8eedi Workers 
(Deb. II, Vol. XXII, 07-08-2006)_ 
Col. 221-23 

Greenfield Plant by SAIL 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 189 

National Park Mission 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 77-78 

Need to check smuggling of coal in 
Iharkhand and West Bengal (MUR 
317) 
(Deb. 22, VoL XXII, 25-08-2006) 
Col. 457 

Need to expedite completion ofIC.ampura 
Super TbermaJ Power Plant in Chatra, 
Iharkhand and shift its headquaner 
&om Hazlribagh to Chaara (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 371-79 

Need to provide water from Panchet Dam 
for irrigation in Nirsa Block of district 
Dhanbad, Jharlchand (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 373 

Need to let up a Railway Zonal office at 
Chakradharpur, Iharkhand in 
South-Eastern Railway (MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 373 

Need to take rehabilitation meuures in 
hail-storm affected areas in Godda 
Parliamentary Constituency, Jharkhand 
(MUR377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 408~ 

New Uranium Processing Plants 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 135-36 

Opening of Post Offices 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 496 

Panchayat Elections in Jharkhand 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 180-81 

Plantation Scheme in Coal Extraction Areas 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 197-200 

Problems ofTextRe Industry in 1harkhand 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 93-94 

Promotion of Asro Forestry and Fruits 
Producing Units 
(Deb. 11, Vol. XXII, 07-01-2006) 
Col. 324-27 

Promotion of Culture ofJharlchand 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 98-99 
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Repairing of Old Railway Bridges 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 88-89 

Retail Outlets 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 181-34 

Water Project of Jharkhand 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 73-74 

Widening of National Highways 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 206 

Journali.t 

Amendment of Working Journalist Act, 
19S5 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 192 

Recommendations of Bachhawat and 
Manisana Wage Boards 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 183-87 

Judicial Aeademy 
Setting up of Judicial Academy 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 225 

Judicial Reforms 
International Court of Justice 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 274-75 

Need for judicial reforms in the country 
(MUR377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 260 

Judiciary 
Creation of Judicial Service 

(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 82 

Development of Infrastructure for 
Judiciary 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 45-52 

Juvenile Justice Law 
(Deb. 12, Vol. .XXII, 08-08-2006) 
Col. 116 

Need to provide reservation to the eligible 
persons of SC/ST category in the 
appointment of Judges in Supreme 
Court and Various High Courts (MUR 
377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 46().61 

Need to reduce pendency of cases in 
higher and subordinate judiciaries 
(MUR377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 2S9 

Vacant Post of Judges 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 89-92 

Justice Mukherjee Commission 
Report of Justice Mukherjee Commission 

of Inquiry regarding alleged 
disappearance of Netaji Subhash 
Chandra Bose (DUR 193) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 459-83 

Report of Justice Mukherjee Commission 
of Inquiry regarding allegerl 
disappearance of Netaji Subhash 
Chandra Bose and Memorandum of 
Action taken by the Government on 
the Report (DUR 193) 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 363-72 

Report ofMulcherjee Commission 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 212-13 

Justiee R.s. Pathak Inquiry Authority 
Leakage of Report of Justice R.S. Pathak 

Inquiry Authority probing the Volcker 
Committee Report on Iraq's 
Oil-For-Food Scheme (Sub.) 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 1-2 



SUBJECT INDEX 149 

Observation by the Speaker-Question 
of privilege consequent upon alleged 
leakage of Report of Justice Pathak 
Inquiry Authority 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 226-28' 

Jute 
National Jute Board 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 236-37 

National Jute Policy 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 511-12 

Sick Jute Mills 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 213-15 

Jyoti Chitraban Film and Television 
Institute 

Upgradation of Iyoti Chitraban Film and 
Television Institute 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 151 

Kal'lilWar 
Supply of Aluminium Caskets 

(Deb. 4, Vol. XXI, 27-07,-2006) 
Col. 209 

Karnatakl 
Assistance to Karnataka for RUDSET 

Institute 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 156 

Ban on Admission in Medical Colleges of 
Kamataka 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 247-48 

Bangalore Traffic Improvement Project 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 193 

Bill From States 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 136 

Closure of Software companies in 
Bangalore 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 436 

Construction of Houses for Fishermen in 
Kamataka 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 140-41 

Cultivation of Pulses 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 216-18 

Development of Airport at Mysore 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL lOS 

Development of Bangalore 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 75-76 

Development of Cities 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 73-82 . 

District Poverty Initiatives Programme 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 51 

Electrification of Bangalore-Mysore 
Railway Line 
(Deb. 4, Vol. XXI, 27-07-2006.) 
Col. 228-29 

Environmental clearance to Upper Krishna 
Project 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 66 

Establishment of Cashew Progeny 
Orchard 
(Deb. I, Vol. XXI, "24-07-2006) 
Col. 136 

Establishment ofSainik Welfare Boards 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 234 

Extension of Airstrips in Kamataka 
(Deb. 21, Vol. XXIl, 24-08-2006) 
Col. 195-96 
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Facilities at Haven Railway Station 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col 214 

Fall in Prices of Chilli 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 132-35 

Krishna Water Dispute Tribunal 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 96-97 . 

Losses due to Bt. Cotton 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 96-97 

Financ:ia1Assistlnc:e for NCES Programme Meeting for Settlement of Border Dispute 
(Deb. 5, Vol. XXI, 28-07-2006) (Deb. 19, Vol. XXII, 22-01-2006) 
Col. 208 Col. 239-40 

Fishing Harbour at Mangalore 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 156 

Four Laning of National Highway No,48 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 193 

Fuel Source for Tobacco Growers 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 285-86 

Funds for LaJ BIgh Botanical Garden 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 178-79 

Funds for Poultry Farms in Klmataka 
(Deb. 18, Vol. XXII. 21-08-2006) 
Col. 193 

Funds to Cottage Industry 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 166 

Hydro-Electric Project in Kamataka 
(Deb. 10. Vol. XXI, 04-08-2006) 
Col. 183-84 

Improvement of Bamboo Forests 
(Deb. 18, Vol. XXII. 21-08-2006) 
Col. 148 

Installation of Wind Power Projects 
(Deb. 9. Vol. XXI. 03-08-2006) 
Col. 78 

Integrated Management Plan for Hampi 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 100--02 

Investment Proposal from British Gas 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 529-30 

Mining of Kolar Gold Mines 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 205-06 

Need to build a bridge near 
Bodesabara-Doddi in Kanakapura. 
Kamataka (MUR 377) 
(Deb. II, Vol. XXII. 07-08-2006) 
Col. 350-51 

Need to check the spread of 'GUNI' 
disease in Nittor, Hubli, Gubbi Taluka 
and surrounding areas in Kamataka 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 313 

Need to check the spread ofChikungunya 
disease in Kamataka (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 30S.()6 

Need to confer Bharat RatnaAward on Dr. 
Shiva Kumara Swamyjee. head ofShri 
Siddaganga Math, Tumkur, 
Kamataka(MUR 377) 
(Deb. 20. Vol. XXII, 23-08-2006) 
Col. S84 

Need to give financial package to 
Kamataka due to unprecedented flood 
and drought situation in the State(Sub.) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. S3S 

Need to implement the Mahajan 
Commission Report on inclusion of 
certain regions in Kamalaka (MUR 377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 264-05 
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Need to open a full-fledged pessport office Production of Manlo 
at Mangalore (MUR 311) (Deb. 18, Vol. XXII, 21-01-2006) 
(Deb. 9, Vol. XXI, 03-01-2006) CoL 214--15 
Col. 312 

Need to provjde education, employment 
and inftastructural facilities In Twnkur 
Parliamentary Constituency, KarnItaka 
(MUR377) 
(Deb. 22, Vol. XXII, 25·01-2006) 
Col. 450-51 

Need to provide funds for EDUSAT 
project under SSA Programme in 
Gulbarga district, KamaIaka (MUR 377) 
(Deb. 12, Vol. XXII, 01-08-2006) 
Col. 259 

Need to regularise the services of 
temporary workers in 8angalore and 
other parts of the country (MUR 377) 
(Deb. 22. Vol. XXII, 25-01-2006) 
Col. 459 

Need to set up a 'Food Park' in Ramnagar, 
Kanakapura Parliamentary 
Constituency in Karnataka (MUR 377) 
(Deb. 16, Vol. XXII, 17-01-2006) 
CoL 373 

Need to set up a Food Park in Haveri 
district, Karnataka(MUR 377) 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 269 

Pending ProjectJ of Kamataka 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 406 

Petro-Chemicat Project at Mangalore 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 156-S1 

Post Offices in Rural Areas 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 13-88 

Power Projects in.Karnataka 
(Deb. 22, Vol. XXJI, 2S-08-2006) 
Col. 223-24 

Procurement of Palm Oil 
(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 204-05 

Production ofRagi 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 99-101 

Proposal from Karnataka for Central 
Assistance 
(Deb. 12, Vol. XXII, 08-0'1-2006) 
Col 58 

Railway Development in Karnataka 
(Deb. 16, Vol. XXII, .17-08-2006) 
Col. 148 

Railway Line between Bangalore City and 
Devanahally Airport 
(Deb. 21. Vol. XXII. 24..()8-2006) 
Col. 160 

Railway Projects in Karnataka 
(Deb. 9 .• Vol. XXI. 03-01-2006) 
Col. 176--80 

Release of FundS to Karnataka under 
~ 
(Deb. 14, Vol. XXII, 11-08·2006) 
Col. 152-53 

Release of Water to Tamil Nadu 
(Deb. II. Vol. XXIf. 07-08-2006) 
Col. 13S-36 

Science Institute 
(Deb. 17. Vol. XXII, 18-08-2006) 
Col. 221-22 

Sea Erosion in Karnataka 
(Deb. 11. Vol. XXII, 07-01-2006) 
('.01. 1.58-.59 

Setting up of Modern Telephone 
Exchanges in Kamataka 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 19a-92 

Setting up of Petrol Retail Outlets in 
Kamataka 
(Deb. 16, Vol. XXII, 17-08-2006) 

. Col. 170-72 
Setting up of Regional Office ofNVS 

(Deb. ) 2, Vol. XXII, 08-08.2006) 
C.ol. 120-21 . 
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Shifting of Research Institute 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 110-11 

Special Packqe to Tribals 
(Deb. 19. Vol. XXII, 22-08-2006) 
CoL 165 

Stoppage of Trains at Byadaai Railway 
Station 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 169 

Suicide By Weaven 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 161~ 

Upper Tunga Project ofKamataka 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 179-80 

Kuturba Gandhi Bailim Vldyalaya 

Allocation for Kasturba Gandhi Balika 
Vidyalaya Scheme 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 293 

Kazakbstan 
Medical Degree from Kazakhstan 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 431-32 

Kendriya Vldyalaya(s) 
Appointment on Compassionate Ground 

byKVS 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 387-90 

Closure ofKVS 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 315 

Need to commence cluses in Central 
School Maharajganj, District .Siwan, 
Bihar(MUR 377) . 
(Deb. 13, VoJ. XXII, 10-08-2006) 
CoL 275 

Need to open a Central School in lalaun 
Garautha Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col 450 

Opening ofKVs 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 229-30 

Recruitment of Primary Teachen in KVs 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 87-94 

Recruitment ofTeachen by KVS 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 587~9 

Recruitment of Teachers in KVSlNVS 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 74-75 

Vacant Posts in K V 5 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 118-47 

Kenya 
Report on Indian Parliamentary 

Participation at 18th Commonwealth 
Speakers and Presiding Officers 
Conference in Nairobi - Presented 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 248 

Kerala 
Construction ofKVs Buildings 

(Deb. 19, Vol. XXII, 22-08-2006) Additional Allocations underSwajaldhara 
Col. 373-78 (Deb. 17, Vol. XXII, 18-08-2006) 

CulturalActivitiesofNVslKVs 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 148-49 

Need to accord sanction for opening of a 
Kendriya Vidyalaya at Bhadrak district 
in Orissa (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 417-18 

Col. 125 
Air Fate between Gulf Countries and 

Kerala 
{Deb. 16, Vol. XXII, 17-08-2006) 
Col. 14748 

Cash Crop Growers in Kerala 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 129 
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Cellini on Borrowina for Kerala 
(Deb. 10, VC}!. XXI, 04-08-2006) 
Col. 470-71 

Condition of National Hishways in Keraia 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 278-79 

Connectivity among Tourist Deltinations 
in Kerala 
(Deb. 4, Vol. XXI, 27-07-2006) 

. Col. 182-83 

Construction of Railway Line from 
KoUamgode to Trichur 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 233 . 

Construction of Road Over Bridge at 
Mulamkunnathu Kavu 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 230 

Construction of Road Over Bridge in 
Kerala 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 196-97 

Declaration ofKerala Beaches as Tourism 
Economic Zone 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 247 

Development of National HiJhways 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 490-91 

Direct Flights to Kerala 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 121 

Financial AuiJtance for Development of 
SabarimaIa 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoL 157-58 

Financial Auittance for Food Procca-iDa 
Projects 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 79 

Flood Control Schemes ofKerala 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 162~ 

FM Radio Station in KoraIa 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 210.11 

Food .... ins for SClSTIOBC 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 223-25 

Four Laning ofNationaI HiJhway in KeraIa 
(Deb. 20, Vol. XXII, 2'3-08-2006) 
Col. 279-80 

Fruit Processing Industries in Kerala 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. IS4-SS 

Habitat Centre at Thiruvananthapurarn 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 162-63 

International Convention Centre at 
Thiruvananthapuram 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 274 

Issue of Levy Sugar 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 211-12 

Disease affected Arecanut Plantation ITDC Phase-IV Project 
(Deb. 18, Vol. XXII, 21-08-2006) (Deb. 16, Vol. XXII, 17-08-2006) 
Col. 22-23 Col. 306 

EnviroAlTlental Clearance to Vallarpadam 
Terminal 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 164-65 

Establishment of Railway Workshop at 
Nann 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 207 

Kayamkulam Power Project 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 203~ 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 211 

Land for Sablrimala 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 98-99 



154 LOKSABHA 

Modemi.ation of Term.nal at 
ThinMnlnthapuram 
(Deb. 4, Vol. XXI, 27-07-2006) 
OIL 2IU3 

NIId ......... - ......... ofNational 
RfPwi1No. 47 between Thrillur and 
""'~377) 
CO-. 3. Vol. XXI, 26-07-2006) 
Col. 314 

Need -willaira ofNH-47 and NH-17 in 
the A ..... ly-Mlnnuthy Ind 
MaDauIby-Vaiayar sectors in Kerala 
(MUR377) 
(Deb. 15, Vol. XXII, 14.()S-2006) 
Col 303 

Need toaaaoUDce relief package for 
beIpiIw IIIIfiIYed tirmers in Wayanad 
IIId .. DOI1bem dilUicts of Kera'a 
(MUIt3TT) 
(Deb. 2, Vol. XXI, 2'-07-2006) 
.0Il.~ 

Need eo .. the 11M ofEndosuiphan u a 
p.llldde tw...w apnying in cashew 
plah .. "" ~od district, K.craIa 
(MUIl3T7) 
(Deb. 6,. Vol. XXI) 31-07-2006) 
Col 3S9a) 

Need'liO include Kallada Irrigation project 
in KOfll1 under Command Area 
Development Water Manaaement 
(CADWM) Programme(MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col 273 

Need to provide Inftastructural Facilities 
• CalicutAirport, Kerala (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 590 

Need to provide special economic package 
for the droulht an'" flood affected 
tirmers of Alappuzha district in Kerala 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 360 

Plantation of Mangroves 
(Deb. IS, Vol. XXII, 14-0S·2006) 
Col. ;';:18 

Price nfNaptha 
(Deb. 10, Vol. XXI, 04-08-2006) 
COl. 224-25 

Regional Packaging Centres 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 247-48 

Rehabilitation ofPlantation Sector Worker 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 322 

RequirementlProduction of Raw Cashew 
(Deb. IS, Vol. XXII, J 4-08-2006) 
Col. 1'2-S3 

Rev'ision of Norms of Rajiv Gandhi 
Rehabilitation Package 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 293-94 

Revival Scheme ofNTC 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 275-76 

Sea Erosion in Kerala 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 309·10 

Second Phase of Sabri mala Project 
(Deb. 6, Vol. XXI, 3) -07-2006) 
CoL ]79 

Setting up of Institute of Fashion 
Technology 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 125-26 

Techno Park for Ornamental Fish 
Production 
(Deb. 15, Vol. XXII, ) 4-08-2006) 
Col. 205 

Tourism Projects in Kerala 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 158-59 

Village Grains Banks in Kerala 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 279-81 
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Visit of Planning Commission Team to 
Kerala 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 81-82 

Incentive on use of Khadi 
(Deb. 12, Vol. XXH, 08-08-2006) 
Col. 96 

Khadi Karigar Janashree Bima Yojana 
Kerosene (Deb. 12, Vol. XXII, 08-08-2006) 
Buffer Stock of Kerosene and LPG Col. 203-06 

(Deb. 4, VOl. XXI, 27-07-2006) OpeningofSub-OfficeofKVIC 
Col. 227-21 (Deb. 12, Vol. XXII, 08-08-2006) 

Distribution of Kerosene Col. 45-46 
(beb. 16, Vol. XXII, 17-08-2006) Sale ofKhadi Clothes by KVI 
Col. 65-66 (Deb. 7, Vol. XXI, 01-08-2006) 

Sale of Kerosene to BPL Families Col. 104-07 
(Deb. 4, Vol. XXI, 27-07-2006) KisanCredltC.rd 
Col. 160 

Selling of Marker Kerosene 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 94 

Kisan Credit Card 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 431-33 

Krishak Bbarat Cooperative limited 
Shortage of Kerosene 

(Deb. 16, Vol. XXII, 17-08-2006) Plant Acquired By IFFCO and KRlBHCO 
Col. 54-51 (Deb. II, Vol. XXII, 21-01-2006) 

Smart Cards to Cooking GaslKerosene 
Consumers 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 184 

Subsidized Kerosene to Fishermen 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 169-70 

Subsidy on Kerosene 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 111-82 

Khadi and Village Industries 
Celebration of SO years ofKVIC 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 515 

Financial Assistance to KVIC 
(Deb . .J 2, Vol. XXII, 08-08-2006) 
Col. 182-83 

Functioning ofKVI 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 66-72 

Functioning ofKVIC and KVIB 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 179-81 

Col. 103 

Krishi Vigyan Kendras 
Krishi Vigyan Kendras 

(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 8-11 

Kurdistan 
Bringing Back Indians from Kurdistan 

(Deb. 3, Vol. XXI, 26-07-2006) Col. 140 

Kuteer Jyotl Scheme 
Kuteer Jyoti Scheme 

(Deb. 10, Vol. XXI, 04-08-2006)· 
Col. 63-69 

Kuwait 

Air Service Agreement with Kuwait 
(Deb. 13, Vol. XXJI, 10-08-2006) 
Col. 215-16 

Compensation to Kuwait War Victims 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 243-46 

Labour Agreement witJt Kuwait 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 213 
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I an 8 ItO 
Ace E. 2'. "'nll arSAI Labontory 

U»I'. I, Vol. XXI, .2 ... ·2006) 
011.. 

Food ...... 1.IIbcmDrieI 
(Deb •• 6. Vol. XXII, 17-08-2006) 
Col le--st 

LIIae ...... 
. CO-. 20, Vol. XXII, 23-01-2006) 
CoL 411-20 

SeItinI up of Laboratoriel 
(Deb. 3, Vot XXI, 26-07-2006) 
CoL 2OJ.04 
(Deb. 20, Vol. XXII, 23-01·2,*) 
Col 4f4.O$ 

Exploitation ofLabow-efS 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 93-95 

FIaMi&y ill Labour Laws 
(Deh. 20, Vol. XXII, 23-01-2006) 
Col. 403 

HteIIb and Safely of Wortc FORe 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 181-82 

Incnue in Labour Force 
(Deb. 15, Vol. XXII, 14-0'-2006) 
0Jl 220-21 

IDCIIMe in WorIdaI HourI 
(Deb. 1, Vol. XXI, 0 J -e1-28M) 
at 6'ZZ-23 

...... 011 LoIn to ToxdIe WOlken 
(Deb. 17, Vol. XXII, 18.08 .. 2006) 
Col 155-S6 

WlllrQalUtyT ..... ~ LIbourForce 
(Deb. 10, Vol. XXI, 04-08-2006) (Deb. 11, Vol. XXII, 21-01-2(06) 
QL 227-33 Col. 18SG6 

Mcoe.adldGn to Mine Wortren 
(Deb. I, Vol. XXI, 24-07-2006) 
Col 197-91 

B ..... LIIMMIr 
(Deb. 15, Vol. XXII, 14-01-2006) 
CoL 232-33 

Bufldina CeaInction Workers 
(D.b. 6, Vol. XXI, 31-07-2006) 
CoL 3OJ-..4S 
~ to Daily Waae Mudoon 

(Deb. 9, Vol. XXI, 03-01-2006) 
Col. .,.. 

C •• ·a...iDc....., 
(Da lSi"" XXII. 14*a •• ,) 
GIL. 

DOT •• 1 QIII'MId .i 
<D-It. a ...... UU, 21 ...... ' 
CGL ." 

IAbourPol~ 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 83-84 

Labourers on Contract Basis 
(Deb. 6, Vol. XXI, 31-01-2006) 
Col. 163-64 

Loans to Agricultural Labourers 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 265-66 

Migration of Labour 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 611 

National Policy for Employet:s of Private I 
Public Sector 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 80-11 

NeeliIlO ....... IbePftl'blemi of ...... 
... .,...., "-.... fa IWd 
(MUl311) 
(Deb. 2, Vol. XXI. 2'·07 .. 2006) 

. Ool. m 



Need to Formulate Ouidelinel for Safely 
of Workora Enpaed in Coal Fields 
(MUR3T1) 
(Deb. 9, Vol. XXI. 03-01-2006) 
Col. 315 
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War .... 01s ...... 11ctar 
(DIIt •• 5. VoL XXII. I4-0WON) 
OIL m-" 

Idrt1k., 
~""'of~""'?$IS ., 

(DIIJ. 1.6,.YoL XXII. 17.IUI) 
011. .".. 

Need to proteet interests of workers 
eappd in taUle iaUrry (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 

Col. 361-62 0.=. ~~~.t':'~= 
,"eed to rOlulariae tbe .ervlcn of CoL 11~17 

temporwy workers in BInpIore end 
other parts of the country (MUtt 377) 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 459 

NeecJ to stop violation of labour laWi in 
the country (MUR 377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 261~ 

Pending Casel in COlT -cum-Labour 
Courts 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 115-18 

Plight of Contract Labour 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 292-93 

Rehabilitation of Plantation Sector Worka' 

InIroductJoJl of '-I' •• 11111, ... 
ServIc:ea 
(Deb. 13, Vol. xxu. 10.211.) 
CoL 111 

LIkIbdwIep ....... tOw, a .... 
(o.It. 19. Vol. XXII. 22 .... 2_) 
Col. 24'J-t9 

Medic:II FICiIi&y ill ...... 
(Deb, 19. Vol. XXU; 22-01·2006) 
Col. 111-12 

Prcmotion ofTowlIm fa , .. t hllp'" 
A.tNIIIIDds 
(Deb. 16. Vol. XXII, J74aM) 
Col. 341-42 

lMIp 
(Deb. 6, Vol. XXI, 31-07-20d6) U.ofFluoftllCOlll ..... 
Col. 322 (Deb. 17, Vol. XXII, ...... 2086) 

Sending of Labourers Abroad Coli..,. 
(Deb. 20, Vol. XXII, 23-08.2006) ..... 
Col. 2So28 

Shortage of Technically Trained 
Personnel 
(Dob. 1 I, Vol. XXII. 21-08-2006) 
Col. 226-27 

Welfare and Protection of Worken in 
Unorganised Sector 
(Deb. 1, Vol. XXI, 24-07-2006) 
CoL 157-58 

Welfare Schemes for Textiles Workers 
(Deb. 19, Vol. XXII. 22-01-2006) 
Col. 39-42 

Alaom-t of Land to Political PIrdII 
(Deb. 10. Vol. XXI. 04-oa·~006) 
Col. 499-503 

Cbaapa in LIad .. Policy • 
(Deb. 14, Vol. XXII. 11 ... ·2006) 
Col. 141-43 

ComputeriIIdoa of ......... 
(Deb. 14, Vol. xxn, 11.01-2006) 
CoL 53-56 

Delhi Land bfonnsAct 
(Deb. 10, Vol. XXI, 04-01.2006) 
CoL 453-55 
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Demerger of Surplus Land ofVSNL 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 110-11 

Employment to Land Oustees 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 205 

Houses to Landless .. Families 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 31-38 

Land Acquired for Bokaro Steel Plant 
(Deb. 11. Vol. XXII. 07-08-2006) 
Col. 297 

Need to Provide Employment and 
Enhanced Compensation to the People 
whose Lands were acquired by NLC 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 412-13 
Rehabilitation of Land Oustees 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 79 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 415-16 

Resettlement and Rehabilitation ofTribals 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 31 

Tribal Rights in ReservedlProtected Land 
under Forest Area 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 167~9 

Land Pon Authority oflDdla 

Land Port Authority of India 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 81-82 

Lanluage(l) 

(Deb. 8, Vol. XXI. 02-08-2006) 
Col. 254-55 

Need to accord the status of a classical 
language to Telugu (MUR 377) 
(Deb. 12, Vol. XXII. 08-08-2006) 
-COl. 260-61 

Setting up of Urdu Schools 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 133-34 

Teaching of Urdu 
(Deb. 2. Vol. XXI, 25-07-2006) 
Col. 132-33 

Use of Language on Railway Information 
Boards 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 316 

Lavender 
Cultivation of lavender 

(Deb. 18. Vol. XXII. 21-08-2006) 
Col. 85-86 

Law(s) 
Amendment in Labour Laws 

(Deb. I, Vol. XXI, 24-07-2006) 
Col. 43-47 

Amendments in Birth and Death Laws 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 623-24 

Amendments in Law 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 75-76 

Flexibility in Labour Laws 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 403 

Integrated Food Law 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 87-88 Classical Language Status to Kannada 

(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 123-24 Mercy Killing Law 

(Deb. 8, Vol. XXI. 02-08-2006) 
Endangered Languages 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 241-42 

Hindi as Medium of Examination 

Col. 56-58 
Review of Military Laws 

(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 272-73 
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Situation arising out of applicability of the of Liberban ..,irJ co.. .... 

Delhi Laws (Special Provisions) Act, expeditioUlIy(Sub.) 
2006 in the context of observations (Deb. 17, Vol. XXII, ...... ·2086) 
made by Judicial Authorities (C A) Col. 341-$2 
(Deb. I S, Vol. XXII, 14-0&·2006) Ubnry(.) 
Col. 261-84 DiaiIaI~ 

Lebanon (Deb. 21, Vol. XXII, 24-01-2006>. 
Evacuation of Indian Nationals from Col. 337·38 

Lebanon Financial Assistance to Librlriel 
(Deb. 21, Vol. XXII, 24·08-2006) ~Deb. 16, Vol. XXII, 17.0'-2006) 
Col. 333-34 Col 45-47 

Evacuation oflndians from l.ebanon ure ........... CorpontIoIIet ..... 
(Deb. 8. Vol. XXI, 02-08-2006) ADn~CardbyUC 
Col. 323-25 (Deb. 10, Vol. XXI, Ot .'1.11, 

Resolution Re : Attack on Lebanon by Col. 237·38 
Israel(Reso) Service Condition ofLIC 1h:,1I, .. 
(Deb. 6, Vol. XXI, 31-07-2006) (Deb. 10, Vol. XXI, 04 .... 2016) 
Col. 423-24 Col. 1.58-'9 

Situation arising out of Israeli attacks on 
Lebanon (Sub.) 
(Deb. 6. Vol. XXI. 31-07-2006) 
Col. 333-52 

Situation in Lebanon and Evacuation of 
Indian Nationals (St.) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 296-98 

Legislation 
Constitution of Committee to Draft 

Legislation 
(Deb. 2, Vol. XXI, 25·07·2006) 
Col. 114 

Legislation for Fake Goods 
(Deb. 19. Vol. XXII, 22-01-2006) 
Col. 363-64 

Legislation for.Small Scale IndUlbiel 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 268--70 

z.ee-CinemaAward SponIOI'OCI by UC 
(Deb. 17, Vol. XXu, 11-01-2006) 
CoL 126 

Llquetled Natural Gal 
Illegal LPG ConnectioAl . 

(Deb. 4, Vol. XXI, 27.07·2006) 
Col. 157-58 

Import Duty on LNG 
(Deb. 17. Vol. XXII, 11-07-2006> 
Col. 215-16 
(Deb. 4. Vol. XXI, 21~01-2006~ 
Col. 151·52 

lmpartofLNG hmAt..a. 
(Deb. 16, Vol. XXII. I''' • ..., 
011. 113-14 

lmportofLNG ftom IrIn 
(Deb. 21, Vol. XXII. , .... a •• ., 
Col. 59..fO 

................ GII 
Buffer Stock of"-_ LPG 

(Deb. 4, Vol. XXI. "27.o1.2OOt) 
Col. 227·28 

Uberhan InquIry Commission 
Extension to Liberhan Commission 

(Deb. 2. Vol. XXI, 25-07-2006) 
Col. 230-31 Commercial Use ofSubsidiled LPG 

(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 63-65 Need to take steps for laying the Report 
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Delay in Supply of LPG Cylinders 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 201-02 

Inapoction of LPG Stoves 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 196-97 

LPG Facility to Proj~ Area 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 209-10 

LPG Pipelifte from Parlipat to JaJandhar. 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 2$3-54 

Interest Rate to SCIST LPG Dealers 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 346-47 

LPG Agencies/Petrol Pumps to 
Ex-servicemen 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 152-53 

Petrol PumpslLPG Agencies Allotted to 
Ex-servicemen 
(Deb. 16, Vol. XXII, 17-0'-2006) 
Col. 118-19 

Uquor 
LPG Plants ofONGe 

(Deb. 16, Vol. XXII, 17-08-2006) Cases Against Liquor Manufacturers 
Col. 121-22 (Deb. 22, Vol. XXII, 25-08-2006) 

Mixing of Water in LPG Cylinders 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 165-(;6 

Production of LPG 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 125-26 

Sale of 5 Kg. Cylinders through PDS 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 119-20 

Col. 129 
Delinking of Wine and Beer from Hard 

Liquor 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 165 

Raids on Liqour Manufacturers 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 344-45 

Utency 
Seuin& up of LPG Plants by GAR.Abrold Literacy amona Scavengers 

(Deb. 9, Vol. XXI, 03-08-2006) (Deb. 21, Vol. XXII, 24-08-2006) 
Col. 16 Col. 213-14 

SIIIIrt Cards to Cooking GulKerosene 
Consumers 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 184 

Supply of LPG through Pipeline 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 230-31 

Uquefted Petroleum GuAiencles 
Allotment of LPG Asencies to SCslSTs 

(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 111-12 

Auction System for Allotment of Petrol 
PumpsILPG Agencies 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 92-94 

Literacy Rate ofTribals 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 171-73 

World Bank Report on Literacy 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 348 

Uvestoc:k 
Improvement of Livestock and Cow 

Progeny in A.P. and Tamil Nldu 
(Deb. I, Vol, XXI, 24-07-2006) 
Col. 109-14 

National Livestock Policy 
(Deb. I, Vol. XXI, 24-0'-'2006) 
Col. 134-35 
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Debt Write-Ofrkoliefto Stales 
(Deb. 5, Vol. XXI, 28-07-2006) 

Flexibility in smaJlllYinp Loans 
(Deb. 22, Vol. XXII, 2'-01-2*) 
Col. 349-50 

Col. 225-26. Foreign Debt 

ADBLoan 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 163-67 

ADS Loans to NTPC 
(Deb. 17, Vol. XXII, .1-01-2006) 
Col. 111-19 

Alloc:ation of Loan for Development of 
JlunlAreas 
(Deb. 17, Vol. XXII, 1I-08-~006) 
CoL S4-55 

(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 254-56 

Foreign Loans 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 526-27 

Gold Loan Scheme 
(Deb. 5, Vol. XXI, 21-07-2006) 
CoL 171 

Oosikhurd Irrlption Project 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 63 

Auistance to Farmen Growth Rate 
(Deb. 5, Vol. XXI, 28-07-2006) (Deb. 10, Vol. XXI, 04-01-2006) 
Col. 2-14 Col. 43-44 

Ceiling on Borrowina for Kerala Guidelines for CoI ..... 1 Security 
(Deb. 10, Vol. XXI, 04-08-2006) (Deb. 22, Vol. XXII, 25-01-2006) 
Col. 470-71 Col. 13-84 

Compound Interest on Agriculture Loan 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 297-91 

Credit from Cooperative Sector 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 319--21 

CropLoan 
(Dob. 10, V4)1. XXI, 04-08-2006) 
Col. 185-86 

Delay in Sanctioning Loan Under Welfare 
Schemes 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 213-18 

Delivery of Credit 
(Deb. 5, Vol. XXI, 28.07-2006) 
Col. 275-76 

Education Loan 
(Deb. 5, Vol. XXI, 28-07.2006) Col. 
79---32 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 81-84 

Guidelines for Loans to Private Airlines 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 128 

Health and Education Loan Schemes 
(Deb. 2 I, Vol. XXII, 24-0'-2006) 
Col. 277 

Home Loan to Runl Areas 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 144--46 

Illegal Bank Loan 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 2S4-SS 

Interest on Loan to Textile Workers 
(Deb. 17, Vol. XXII, 11-08-2006) 
Col. ISS-56 

Interest Rate to SC/ST LPG Dealers 
(Deb. 21, Vol. XXII, 24-08·2006) 
Col. 34647 

Interest Rates 
(Deb. 14, Vol. XXII, 11-01-2006 
CoL 24-25 
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Interest Rates on EduCBIion Loan 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 198 

Loan by Private Banks under Poverty 
Alleviation Programmes 
(Deb. 17, Vol. XXII, 18-08-2006) 
CoI.~7 

Loan fi'om PFClREC 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 67-72 

Loan from World Bank 
(Deb. 17, Vol. XX)), 18-08-2006) 
Col. 20)"()2 

Loan Outstanding against States 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 43--54 

LoantoBPL 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 131-34 

Loan to Handloom Weavers 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 7-8 

Loan to Priority and Non-Priority Sectors 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 2-6 

Loan to Small Scale Industries by World 
Bank 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 196-97 

Loan to Unemployed Youth 
(Deb. 22, Vol. XX)), 25-08-2006) 
Col. 167'~ 

Loan to Weaver's Cooperative Societies 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 109---12 

Loan to Women Entrepreneurs 
(Deb. 10. Vol. XXI, 04-08-2006) 
Col. 434-35 

Loan under SJSRY 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 157-58 

Loans at Concessional Rates 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 300 

Loans from Japan Bank for International 
Co-operation 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. ISO 

Loans to Agricultural Labourers 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 265~ 

Micro Finance Institutions 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 2-4 

National Rural Credit Fund 
(Deb. 14, Vol. XXII, 11.08-2006) 
Col. 77-78 

Need to provide financial assistance to 
credit cooperatives for improvina agri-
cultural creelit facilities (MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 373-74 

NOC for Crop Loan 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 157-58 

One Time Settlement Scheme 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 161-62 

Opening of New Accounts for AJricul-
tural Loan 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 244 . 

Outstanding Foreign Loans 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 137-40 

Pending Proposals of One Time Settlement 
Schemes 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 193-96 

Prime Lending Rates 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 220 
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Recovery of Loan 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 1~7 

World Bank Loan to Orissa 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 513-14 

Reduction in Debt Servicing Loea' Bodies 
(Deb. 22, Vol. XXII, 25-08-2006) Clean Administration of Local Bodies 
Col. 51-55 (Deb. 10, Vol. XXI, 04-08-2006) 

Report of Rural Credit and Micro Finance Col. 31-41 
(Deb. 22, Vol. XXII, 25-08-2006) Look East POlicy 
Col. 217-19 

Request for Soft Loans 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 128-29 

Look East Policy 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 203-04 

Lottery 
Rural Cooperative Credit System Lottery 

(Deb. 18, Vol. XXII, 21-08-2006) (Deb. 19, Vol. XXII, 22-08-2006) 
Col. 34-36 Col. 323 

Rural Credit Madhya Pndesh 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 441-44 

Rural Indebtedness 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 38-40 

Seven Point Mission 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 183-84 

Soft Interest Rates for Farmers 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 37-38 

Specialised Agricultural Finance Branch 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 238-42 

Target for Disbursement of Loan 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 228-29 

Task Force for Rural Cooperative Credit 
System 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 321-23 

Units under PMRY 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 79-84 

World Bank Loan for Mahanadi Basin 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 146 

Allotment of Petrol Pumps to SCs in 
Madhya Pradesh 
(Deb. 13, Vol. XXII,.10-08-2006) 
Col. 59 

Assistance by NABARD For Rural 
Electrification 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 157-58 

Assistance for Co-operative Societies 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 99-108 

Assistance to Madhya Pradesh for Repair 
of Canals and Roads 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 297 

Availability of Vaccine for Bird Flu 
(Deb. 11, Vol. XXII, 07-01-2006) 
Col. 232 

Communication Facilities in Tribal Areas 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 167-68 

Completion of Works on National Corridors 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 257-60 

Computerisation of Post Offices 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 227-37 
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ConstnK:tion ofCqo CompJex at IncIcw 
Airport . 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 212-13 

Construction of Railway Station at Bhecm 
Bethika 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 349-'0 

ConItnJction Work on Bhopal-Jabalpur 
ROid 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 91-92 

Dairy Development in Madhya Pradesh 
(Deb. II, Vol. XXII. 07-01-2006) 
Col. 237-39 

Development of Disaster Management 
Instkure, Bhopal 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 2Q6.q7 

FinMctaI AaiIIance for Ram Van Museum 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 308-09 

Flood Control 
(Deb. 11, Vol. XXII, 21-08-2006) 
Col. 113-14 

Ganpu Sanctuary 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 145-46 

GIuae Convenion Project in M.P. 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col 239-40 

lnIWlation of Electronic Bridae at Satna 
RailWl)' Station 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 233-34 

Unkina ofN.H. 3 with City Riol Road 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 103-04 

Malnourished Children 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 382-83 

Marketing Support to Madhya Pradesh 
(Deb. 7. Vol. XXI, 01-08-2006) 
Col. ~3-6S 

Mural Painting. 
(Deb. 4, Vol. XXI, 27-01-2006) 
Col. 134 

National University in M.P. 
(Deb. II, Vol. XXII, 07-08-20(6) 
Col. 190 

Need for eviction of encroachers ft'OIIl 
Railway land nar Bina S1Ition in StaIr. 
Madhya Pradtth (MUR 317) 
(Deb. 9, Vol. XXI, 03·01-2006, 
Col. 311 

Need for expansjon of Alkaloid Factory 
located at Neemuch, Madhya PradeIh 
(MUR377) 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 311-12 

Need for four-Ianing of NH 3 between 
Gwalior and Dewas (MUR 317) 
(Deb. 16, Vol. XXII, 11-08-2006) 
Col. 376 

Need to construct a bridge over river 
Chambal at Usaidghat connecting Uaar 
Pradesh and Madhya Pradesh (MUR 
371) 
(Deb. 2, Vol. XXl,.2S-07-2006) 
Col. 376 

Need to expedite the arant of subsidy on 
Solar EneraY project proposals sent by 
the Government of Madhya Pradelh 
and Rajasthan (MUR 377) 
(Deb. IS, Vo\. XXII, 14-01-2006) 
Col. 301~ 

Need to include Rewa Parliamentary 
constituency in Madhya Pradesh 
under Rural Employment Oull'lftteO 
Scheme (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 461-62 

Need to provide flood relief to Madhya 
Pradesh (Sub) 
(Deb. 19, Vol. XXII. 22·08-2006) 
Col. 426-30 
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Need to review the decision to cancel 
K.n·Betwa inter·Jinking river project 
(MUR377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col 370 

Need to revive Cement Plant situated at 
Naya Gaon district Necmucl1, Madhya 
Pradesh (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col 413 

Need to set up a sub-centre of Sports 
411daerity of lAdia at Jabalpur city, 
MldhyaPradeab(MUR 377) 
(Deb. 13, Vbl. XXII, 10-01-2006) 
CoL 269 

New Railway Line from Ujjain and 
JhaIawar 
(Deb. 21, Vol. XXIl, 24-08-2006) 
CoL 127 

New Tra.ins from Bhopal 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 253-54 

Pasture Development in Madhya Pradesh 
(Deb. 11, Vol. XXIl, 07-08-2006) 
Col. 307 

Pending Health Care Proposal 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 187-88 

Pending Propo.sals of National Highways 
(Deb. 20, Vol. XXIl, 23-08-2006) 
Col. 261-70 

Production in Defence Factories. 
Jabalpur 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 320-21 

Production of Vehicles 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 223-24 

Project Repon ofKen·Betwa Link 
(Dett. II, Vol. XXII, 07..08-2006) 
Col. ISO 

Proposals for Senin, up Creches 
(Deb. 19, Vol. XXII, 2.2-08-2006) 
Col. 279 

Provisionof~_ RailMyaa.iIW 
(Deb. 21. Vol. XXU, 1 .... -2*) 
Col. 190-91 

Repairing of Old Buildinp In Mbow 
Cantonment Area 
(Deb. 13, Vol. XXII, l0.0a-lOOt) 
Col. 73-74 

Sand Mining in Madhya PradoIh 
(Deb. 6, Vol. XXI. 3l007.2fI6) 
CoL 26~ 

Stoppage of trains at Morena Railway 
Station 
(Deb. 13, Vol. XXII, 10-01-2006) 
CoL 61-62 

Strengthening of Poultry Farmi ..... 
Madhya Pradesh 
(Deb. II, Vol XXII, 07-08-2006) 
Col. 294-95 

Strengthening of Power Transmission 
System in M.P. 
(Deb. 5, Vol. XX!. 28-07-2006) 
Col. 185-87 

Telephone Connections under Dharat 
Ninnan Yojana .. 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 94 

Upgradation and Development of Devi 
Ahilyabai Musewns 
(Deb. 16, Vol. XX 11, 17-01-2006) 
Col 125 

Washing Pit at Jabalpur ~iJway Station 
(Deb. 16. Vol. XXll, 17-08-2006) 
Col. 76 

Weather Station 
(Deb. 10, Vol. XXI, 0.-08-2006) 
Col. 204-09 

Wind Energy 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 20$ 
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Write OlfRent for Using Hanger Mabarasbtra 
(Deb. 16, Vol. XXII, 17-08-2006) Additional Gas to Maharashtra 
Col. 299-300 (Deb. 21, Vol. XXII. 24-08-2006) 

MahajanCommlssion Col. 170-71 

Need to implement the Mahajan 
Commission Report on inclusion of 
certain regions in Karnataka (MUR 377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 2~S 

Mabanadi Coal Field Umited 

Clo~ure of Coal Mines 
( ~b. 20, Vol. XXII. 23-08-2006) 
lo •.• 71 

Air Service for Sholapur 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 56-57 

Airport at Navi Mumbai 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 215-16 

Airports in Maharashtra 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 51-52 

Allotment of Coal Blocks 
MabanagarTelepbone Nigam Umited (Deb. 20, Vol. XXII, 23-08-2006) 
Appointment in MTNL Col. 491-92 

(Deb. 20, Vol. XXII, 23-08-2006) Anganwadis in Maharashtra 
Col. 278·79 (Deb. 2. Vol. XXI, 25-07-2006) 

BSNUMTNL Services Col. 87-90 
(Deb. 8, Vol. XXI. 02-08-2006) Automated Petrol Pumps 
Col. 93-102 (Deb. 4, Vol. XXI, 27-07-2006) 

Complaints Against Private Telecom 
Operators 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 59-60 

Expansion ofCDMA Network 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 251-52 

Launch ofCDMA 2000 One Network 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 285-86 

Merger ofMTNL and BSNL 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 119-20 

Progress ofBSNL and MTNL Projects 
(Deb. 3, Vol. XXI. 26-07-2()06) 
Col. 211-18 

Unbundling of Local Loop 
(Deb. 20, Vol. XXII, 23-08-2006) 

. Col. 171-72 

Col. 134-35 

Bomb blasts in Mumbai (AM) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 242-368 

Chakan Airport 
(Deb. 16, Vol. XXlI, 17-08-2006) 
Col. 117 

Children Died Due to Malnutrition 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 95-96 

Cleaning of Godavari River 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 410 

Clearance to Pending Projects of 
Maharashtra 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 252-54 

Coastal Regulation Zone 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 175-76 
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Combating Fluorosis 
(Dcb. 3, Vol. XXI, 26-07-2006) 
Col. 37-38 

Computer and Vocational Training to 
Muslim Community 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 92-93 

Condition ofNHs in Maharashtra 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 165 

Construction of Rail Overbridge at 
Manmad Junction 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 240-41 

Dabhol Power Project 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 226-27 

Damage to Ancient Fort at Gondklin 
Chandrapur 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 258-59 

Development of Tourism in Maharashtra 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 94-96 

Development Projects in Maharashtra 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 197 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 103-06 

Displacement of Shopkeepers 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 285-86 

Dividend Earned by Dabhol Power Project 
(Deb. 22, Vol. XXII, 25-08-2006) 
'Col. ·230 

Doubling ofPune-Miraj Railway Line 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 99-100 

Extension to Vidarbha and Maharashtra 
Development Board 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 119-20 

Fire in Mumbai High North 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 14748 

Funds for Protection of Forests 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 80 

Funds for Railway Projects in 
Maharashtra 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 157-58 

Gas Supply to Ratnagiri Power Plant 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 62-63 

Gosikhurd Irrigation Project 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 213-14 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 63 

Increase in Toll Rates 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 82-84 

Individual Beneficiaries under S~aJdhara 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 245-46 

Introduction of Train between Panwel to 
Chhatrapati Shivaji Terminal 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 105-06 

Irregularities in Railway Hospital, Nagpur 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 162 

IT Exemption 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 233-34 

Jhudpi Forests 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 149-50 

Khaperkhoda Thcrmal Power Plant 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 237 

Krishna Water Dispute Tribunal 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 96-9-7 
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Lack of Basic: Amenities in Villqes of NeedtocolleCttaxesfiomprivatecompllly 
Maharashtra operatin, dama in K.hed, Mabrahtra 
(Deb. 22, Vol. XXII, 25-08-2006) (MUR377) 
Col. m (Deb. 6, Vol. XXI, 31-07-2~06) 

Loan tom PFCIREC Col. 363 
(Deb. 14, Vol. XXII, 11-08-2006) NeedtoconJtructabridgeoverKhail'pon 
Col. 67-72 crossing on Mumbai-Ahmodlbad 

Loss due to Hailstorm and Heavy Rains National Highway (MUR 377) 
(Deb. 6, Vol. XXI. 31-07-2006) (Deb. 12, Vol. XXII, 01-01-2006) 
Col. .214-16 CoL 264 

Malnutrition due to FaiJure ofPDS 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 113 

Neetift& for Settlement of Border DitpuIe 
(Deb. 19, Vol. XXll, 22-08-2006) 
Col. 239-40 

Mlninl in Maharubtra 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col 566-67 

Mobile Towers in Maharashtra 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 252 

Modernisation of Chbatrapati Shivaji 
Terminal Station 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 140-41 

Mumbai Sewage Disposal Proje<:ts 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 134-35 

Mumbai Urban Transport Proje<:t 
(Deb. 17, Vol. XXII. 18-08-2006) 
Col. 134 

NABAJU) Refm8llCC Policy 
(Deb. 17, Vol. XXII, 18-01-2006) 
CoL 251-52 

Nagpur Airport 
(Deb. 4, Vol. XXI. 27-07-2006) 
CoL 232 
(Deb. 16, Vol. XXII, 17-0'-2006) 
CoL 219 

Nlldto dlldt1be .... ofQdckuapnya 
di .... ill MIhIraIII:Ia(MUll377) 
(Deb. 6, Vol. XXI, 31-07.2006) 
Col. 359 

Need to consttuc:t Bridp on River Wana 
at Dhebewadi on KJnd-Dhebewadi 
MDIl in s...Diaict ofMeharubtra 
(MUR3n) 
(Dob. I, Vol. XXI. 02-08-2006) 
CoL 412 

Need to enquire into the incident of 
disappearance of a child recovered by 
Railway Police from the Government 
Child Home, Nagpur. Maharashtra 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 406 

Need to gear up the relief and rehabilitation 
work in flood affected areas of 
Vidarbha, Maharashtra (MUR 377) 
(Deb. 20, Vol. XXII, 23-0'-2006) 
Col. 587-88 

Need to install Doppler Radar System in 
Koyana region of district Satara, 
Maharashtra (MUR 377) 
(Deb. 21, Vol. XXII. 24-01-2006) 
Col. 418-19 

Need to permit fishery in Jaykewadi lake, 
Aurangabad. Mabarashtra (MUR 377) 
(Deb. 2. Vol. XXI, 25-07-2006) 
Col. 379 

Need to run a daily train between Naoded 
end Puno, in Mm.uhtra (MUR 377) 
(Deb. 20. Vol. XXII. 23-01-2006) 
Col. 592 

Need to tIke nhlbilltltion rDeUUI'II in 
flood affected area. of Beed 
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Parliamentary Constituency, 
Maharashtra (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 457-58 

One Time Settlement Scheme 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 161-62 

Parallel Business Speculation 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 133 

Pomegranate Crop affected in 
Maharashtra 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 211 

Pragati Grape Garden 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 86-87 

Railway Line between Manmad-
Nargana 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 173-74 

Raising of Platform Level at Karad Railway 
Station 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 79-80 

Ratnagiri Gas and Power Ltd. 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 298-99 

Ratnagiri Gas 8ased Power Plant 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 522-23 

Rehabilitation of Villages 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 129-32 

Rehabilitation Package for Farmers 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 14-17 

Release.ofCentral Assistance under PMS 
Scheme 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 223-24 

Release of Maize to Poultry Farmers of 
Maharashtra 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 72 

Renaming of Nag pur Airport 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 183 

Restoration of Sugar quota 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 203~ 

Revival of Hand loom Sector 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. lS4-SS 

SARAS Fair at Metro Cities 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 96 

Sea Erosion in Maharashtra 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 146 

Setting up Hub in Malegaon 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 215-16 

Setting up ofRegional Telecom District Office 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 172 

Shifting of Railway Employees from 
Mount Road Quarters 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 72-73 

Shifting of the Nanded Railway Division 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 186 

Short Supply of Gas to Raigarh Thermal 
Power Project 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 142 

Stamp Duty in SM 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 119 

Stranded Oil Ship in Nhava Sheva Port in 
Mumbai 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 121-22 

Subsidy for Maintaining Minimum 
Support Price of Cotton 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 136-37 
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Malaysil 
(Deb. I J, Vol. XXII, 07-08-2006) 
Col. 180-81 Demolition of Hindu Temple in Malaysia 

(Deb. 3, Vol. XXI, 2.6-01-2006) 
Terrorist Attack Col. 78-79 

(Deb. 2, Vol. XXI, 25-07-2006) Duty Free Import ofVanaspati 
Col. 194-95 

(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 191-92 Terrorist Threat to Ordnance Factory 

(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 149-SO Maluutritlon 

Tbeft of Fuel from IOC Depot 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 234 

Train Service between Pune-Nasik Road 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 151 

T ...... fer of Railway Land to Maharashtra 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 261-69 

WII'dha-Nanded Railway Line Project 
(Deb.- 9, Vol. XXI, 03-08-2006) 
Col. 146 

X-Ray M.:hines at Parcel Offices 
(Dob. 16, Vol. XXII, 17-08-2006) 
Col. 173-74 

MchllE'GudIII 
Homapto m.tyn ofFreodom Movement 

IIId VICtims of Atom Bombs dropped 
on Hiroshima and Nagasaki 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 1 

Mab8a CoIrYoJ .... 
Mahila Coir Yojana 

(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 42-43 

M.bUa Sam.khy. Procramme 
Mahila Samakhya Proaramme 

(Deb. t 9, Vol. XXII, 22-08-2006) 
Col. ·58 

Maj ......... 
Nomialtia~""_lnclusion 

in \w.t4Mps"'IIf:LiIt 
(Dtial. 21. "J. XXII, 24-08-2006) 
Col 3t2...,....}.4 

Children Died due to Malnutrition 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 95-96 

Malnutrition amongst Children 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 195-98 

Malnutrition due to Failure ofPDS 
(Deb. 6, ~l. XXI, 31-07-2(06) Col. 183 

Need to address the problem of 
malnutrition in children in Chhattisgarh 
and other parts of the country (MUR 
377) 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 449-50 

Maadal Commillion 

Need to provide reservation to Muslim 
OBCs as provided in the Mandai 
Commission Report (MUR 377) 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 380-81 

Maaipur 

Flights between ImphaJ and Guwahati 
(Deb. 2 J, Vol. XXII, 24-08-2006) 
Col. 163 

HIV Infections in Young People 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 414-15 

Need to streamline the Public Distribution 
System in Manipur (MUR 377) 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 277-71 

Tipaimukh Hydro Power Project 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 2SI-59 
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Manufaeturinllnvestment RealODJ 

Manufacturing Investment Region 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 492 

Manuscripts 
Restoration of Ancient Manuscripts 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 78 

Marble 
ImportlExport of Marble 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 324-25 

Marine and Marine Products 
Anti-Dumping Duty on Fish Products 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 183-86 

Anti-Dumping Duty on Shrimp 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 53 

Ban on Export of Marine Products 
(Deb. 19, Vol. XXII, 22-08-2006) 
(.>1. 38-39 

Development of Maritime Sector 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 207 

ExportlProcessing of Marine Products 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 40 

Maritime Training Facilities 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 141-42 

Seafood Processing Units 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col 303~ 

Martyn 
Free Education to Children of Martyrs and 

Ex-Servicemen 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 78-80 

MatchBos 
Supply of Type-II Wax 

(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 84 

Matten Under Rule 377 
Need to provide more Financial Assistance 

for Sarva Siksha Abhiyan in Andhra 
Pradesh (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 585-86 

Need to release educational scholanhip 
for the children of Beedi workers in 
Tenkasi constituency, Tamil Nadu 
(MUR377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 379 

Need to provide financial assistance for 
fencing of agriculture land in Dhari, 
Amreli and Kukabao Tehsils in district 
Amreli, Gujarat with a view to protect 
the crops from the menaCe of wild 
animals (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 373-74 

Need for early commencement of 
Bhuj-Bareilly Express as proposed in 
Railway Budget 2006-07 and restore the 
stoppage at Rajgarh Station in 
Rajasthan (MUR 371) 
(Deb. 20, Vol. XXII; 23-08-2006) 
Col. 584-85 

Need for effective implementation of 
National Rural Employment Guarantee 
Scheme in Aurangabad, Bihar (MUR 
3TT) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 458-59 

Need for eviction of encroachers from 
Railway land near Bina Station in Sagar, 
Madhya Pradesh (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 311 

Need for expansion of Alkaloid Factory 
located at Neemuch. Madhva Pradesh 
(MUR317) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 311-12 
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Need for four laning of Gandhidham-
Mundra Road in Kutch district, Gujarat 
(MUR377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 462 

Need for four-Ianing of NH 3 between 
Gwalior and Dewas (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 376 

Need for judicial refonns in the country 
(MUR377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 260 

Need for mining of iron ore explored 
around Kauthimalai region in Tamil 
Nadu {MUR 377) 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 353-54 

Need for proper implementation of the 
Food for Work Scheme in Fatehpur, 
Uttar Pradesh (MUR 377) 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 354 

Need for proper maintenance of National 
Highway No. 47 between Thrissur and 
Walayar (MUR 177) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 374 

Need for proper maintenance of the 
strategic Sansari-Kilar-Thirot road 
linking Himachal Pradesh with Jammu 
and Kashmir (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 301 

Need for reconstruction of National 
Highway No.28 from Chapra, Bihar to 
Uttar Pradesh Border. (MUR 377) 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 367 

Need for repair and maintenance of 
National Highways No. 110, 98 and 83 
passing through Jahanabad, Bihar 
(MUR377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
0>1. 304 

Need for upgradation of Salem Steel Plant 
with a view to utilise the iron ore 
available in Kanchamalai Hills (MUR 
371) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 319 

Need forwideningofNH-47 and NH-l 7 in 
the Angamaly-Mannuthy and 
Mannuthy-Valayar sectors in Kerala 
(MUR377) 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 303 

Need to accord approval for including 
sixteen castes ofOBC in Uttar Pradesh 
into SC category (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 

. Col. 377-78 
Need to accord approval to the proposal 

of Gujarat Government for setting up 
an Export Zone in Saurashtra, Gujarat 
(MUR377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 447 

Need to accord clearance to the proposal 
for generation of electricity from Gas 
at C.I.L. near Miranagar, Rajasthan 
(MUR377) 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 302-03 

Need to accord sanction for opening of a 
Kendriya Vidyalaya at Bhadrak district 
in Orissa (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 417-18 

Need to accord the status of a classical 
language to Telugu (MUR 377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 260-61 

Need to address the problem of 
malnutrition in children in Chhattisgarh 
and other parts of the country (MUR 
371) 
(Deb. 22, Vol. XXII, 25-08-2006) 
0>1. 449-S0 
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Need to address the problems oflabourers 
from Dhubri, Assam settled in Delhi 
(MUR377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 372 

Need to allot the shares ofONGC to those 
farmers whose lands have been 
acquired by the company in Mehsana 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 459-60 

Need to amend Merchant Shipping Act, 
1958 with a view to protect the interests 
of Indian Seamen (MUR 377) 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 463 

Need to announce relief package for 
helping aggrieved farmers in Wayanad 
and other northern districts of Kerala 
(MUR377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 377 

Need to ban the use1.f Endosulphan as a 
pesticide for aerial spraying in cashew 
plantation in Kasargod district, Kerala 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 359-60 

Need to ban the use of paper and plastic 
material for making National flag 
(MUR377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 407 

Need to bring a comprehensive legislation 
banning cow slaughter in the country 
(MUR377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 368-69 

Need to bring amendments in the EPF Act 
for the benefit of Handloom Weavers 
Cooperative Societies in Andhra 
Pradesh (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 457 

Need to build a bridge near 
Bodesabara-Doddi in Kanakapura, 
Kamataka (MUR 377) 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 350-51 

Need to check alleged irregularities in the 
functioning of South-Eastern Coal 
Limited (MUR377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 409-10 

Need to check alleged irregularities 
prevailing in the RajendraAgricultural 
University, Pusa, Samastipur, Bihar 
(MUR377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 262 

Need to check erosion on the banks of river 
Bhagirathi in West Bengal (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 356-57 

Need to check infiltration on 
Indo-Bangladesh and Indo-Pakistan 
borders (MUR 377) 
(Deb. 11, Vol. XXII, 07-08-2006) 
CoL 349-50 

Need to check irregularities in the Public 
Distribution System in Dumariaganj 
District, Siddharth Nagar, Utt ... 
Pradesh (MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 371 

Need to check recurring floods in Barak 
and Brahmaputra Valleys by de-silting 
with dredgers (MUR 377) 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 351 

Need to check smuggling of coal in 
Jharkhand and West Bengal(MUR 377) 
(Deb. 22, Vol. XXII, 25.08.2006) 
Col. 457 

Need to check the pollution caused by 
Coconut Shell Burning Industries 
operating without valid licence in 
Palani Parliamentary Constituency, 
Tamil Nadu (MUR 377) 
(Deb. 19, Vol. XXII, 22·08·2006) 
Col. 457-58 
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Need to check the rise in prices of essential 
commodities (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 301-09 

Need to check the spread of'GUNI' disease 
in Nittor, Hubli, Gubbi Taluka and 
surrounding areas in Karnataka 
(MUR377) 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 313 

Need to check the spread ofChickungunya 
disease in Maharashtra (MUP. 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 359 

Noed to check the spread ofChikungunya 
disease in Kamataka (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 305~ 

Need to check the spread of Encephalitis 
in Eastern Uttar Pradesh and other parts 
of the county (MUR 377) 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 452-53 

Noed to collecttaxcs from private company 
operating dams in Khed, Maharashtra 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 363 

Need to complete the four laning of 
Deoli-Jhalawar and Deoli-Jaipur 
sections of National Highway No. 12 
(MUR377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 375 

Need to complete the pending works 
sanctioned Under Pradhan Mantri Gram 
Sadak Yojana in Bettiah Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 410-11 

Need to computerize the Reservation 
Counter at Konch-Station in Jhansi 
Division (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 376-77 

Need to conduct an examination for 
awarding R.M.P. degree to experienced 
private practitioners of Rajasthan 
(MUR377) 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 411 

Need to confer Sharat Ratna Award on Dr. 
Shiva Kumara Swamyjee, head ofShri 
Siddaganga Math, Tumkur, 
Kamataka(MUR 377) 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 584 

Need to consider the demands of the Life 
Insurance Agents (MUR 377) 
(Deb. 8, Vol. XXI. 02-08-2006) 
Col. 411-12 

Need to construct a bridge over Khairgaon 
crossing on Mumbai-Ahmedabad 
National Highway (MUR 377) 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 264 

Need to construct a bridge over river 
Chambal at Usaidghat connecting Uttar 
Pradesh and Madhya Pradesh (MUR 
377) 
(Deb. 2, Vol. XXI, 25-07-2006 
Col. 376 

Need to construct a road passing through 
Kishanpur sanctuary in Kheeri 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 2 t, Vol. XXII, 24-08-2006) 
Col. 416 

Need to construct an expressway between 
Vadodara and Mumbai (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 302 

Need to construct an over bridge at 
Jagdishpur Railway Crossing in 
DisttJaunpur, Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 361 
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Need to construct Bridge on River Wang 
at Dhebewadi on Karad-Dhebewadi 
MDR in Satara District ofMaharashtta 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 412 

Need to construct bridges over railway 
crossings in Manjhanpur, district 
Kaushambi, Uttar Pradesh (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 377-78 

Need to construct bridges over Ranganadi 
and Kakoi rivers under NLCPR fund 
for inter-state connectivity between 
Assam and Arunachal Pradesh (MUR 
377) 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 420-21 

Need to construct building of North-West 
Railway Zonal Office at Jaipur, 
Rajasthan (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col 357-58 

Need to continue drought relief to the 
people of Rajasthan (MUR 377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 408-09 

Need to convert the metre gauge railway 
line from Jaitalsar to Dhasa in Amreli 
Parliament Constituency, Gujarat (MUR 
377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 456-68 

Need to declare birth anniversary of Guru 
Ghasidas falling on 18th December as 
National Holiday (MUR 377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 406-07 

Need to declare birth anniversary of 
Srimanta Sankardev, the 16th Century 
Vaishnava saint of Assam as a National 
Holiday(MUR377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 308 

Need to declare Non-Governmental 
District Rural Development Aaency 
employees as Government Servants 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 317 

Need to declare sea erosion as a calamity 
for assistance from Calamity Relief 
Fund (CRF) and National Calamity 
Continpncy Fund (NCCF) (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 377 

Need to develop Infrastructure facilities 
for storqe of mangoes in the country 
(MUR377) 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 404-05 

Need to Develop VelloreAirport and Mike 
it Operational (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 316-17 

Need to divert the route of som, 
North-East bound trains to link Orai, 
Jalon, Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 358 

Need to enquire into the incident of 
disappearance of a child reeoverod by 
Railway Police from the Government 
Child Home, Nagpur, Maharashtra 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
CoL 406 

Need to ensure security of women working 
in Call Centres (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 373-74 

Need to ensure the dignity of the 
individual by providing social and 
economic justice as enshrined in the 
Constitution (MUR 377) 
(Deb. 20, Vol. XXii, 23-08-2006) 
CoL S88 .. 
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Need to entrust Bala Quila and Step-Well 
or Baori monuments situated inAlwar, 
Rajasthan to Archaeological Survey of 
India to save their glorious heritage 

, (MUR377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Cd. 375076 

Need to establish the proposed plant of 
Hindustan Paper Corporation in 
Bijnour,1Jttar Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 364-65 

Need to exempt Purulia Express and Steel 
Express Trains from Superfast category 
in South-Eastern Railways and earmark 
some compartments in Superfast 
Express Trains for daily/monthly/ 
season ticket holders (MUR 377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 263 

Need to expansion and upgradation of 
Medical College in .oorakhpur, Uttar 
Pradesh (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 376 

Need to expedite completion of Karnpura 
Super Thermal Power Plant in Chalra, 
lharkhand and shift its headquarter 
from Hazaribagh to Chatra (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 378-79 

Need to expedite implementation of inter 
state infrastructural projects taken up 
during the 9th and 10th Plan period by 
N.E.C.(MUR377) 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 367-68 

Need to expedite the construction of 
various roads in Bagaha Parliamentary 
Constituency, Bihar under 'Pradhan 
Mantri Gram Sadak Yojana' (MUR 377) 

'b&.16, Vol. XXII, 17-08-2006) 
379 

Need to expedite the construction work 
of NH 30 between Patna and Arrah 
(MUR377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 378 

Need to expedite the four laning of 
National Highway No. 215 from 
Padmapurto Barbil in Orissa (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 358 

Need to expedite the grant of subsidy on 
Solar Energy project proposals sent by 

the Government of Madhya Pradesh and 
Rajasthan (MUR 377) 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 301-02 

Need to expedite the negotiations with 
NSCN(IM) faction to find out an early 
solution for restoring peace in 
Nagaland (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 467~ 

Need to expedite the setting up of an 
Ordnance Factory at Krishnagiri and 
upgrade the existing infrastructural 
facilities at other Ordnance Factories 
in Tamil Nadu (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 465-66 

Need to expedite the work oflaying a new 
railway line connecting Erode-Palani 
via Chennimali, Kangayam and 
Dharampura (MUR 377) 
(Deb. 2, Vol. XX~, 25-07-2006) 
Col. 374-75 

Need to expedite the work relating to 
various Projects at Chhapra, 
Kaptanganj and Maharajganj in Bihar 
(MUR377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 458-59 

Need to extend Railway network in 
Sunderbans area of Mathurapur 
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Parliamentary Constituency, West 
Bengal (MUR 377) 
(Deb. 19, Vol. XXII, 21-08-2006) 
Col. 462-63 

Need to extend reservation benefits to 
those scheduled Castes who have 
adopted Buddhism (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 319-20 

Need to finalize the project for widening 
ofNH-17 (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 590 

Need to formulate a mechanism for 
preventing the incidents of fraudulent 
NRI marriages in Punjab and other 
parts of the country (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 419 

Need to formulate a policy for allotment 
of Petrol Pumps by maintaining a 
distance of five kms. between two 
filling Stations in Uttar Pradesh (MUR 
371) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 463-64 

Need to Formulate Guidelines for Safety 
of Workers Engaged in Coal Fields 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 315 

Need to formulate mechanism to prevent 
the child labour in organized and 
unorganized sectors (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 453-54 

Need to formulate norms for clearing 
local cheques in tow days and out 
station cheques in four-six working 
days (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 592-93 

Need to gear up the relief and rehabilitation 
work in flood affected areas of 

Vidarbha, Maharashtra (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 587-88 

Need to give adequate compensation to 
the farmers whose lands were acquired 
for setting up High-Tech cities in 
Ghaziabad and Gautam Budh Nagar 
districts in Uttar Pradesh (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 374-75 

Need to give approval for setting up of a 
National level Centre for fluorosis 
mitigation at Gandhi Nagar, Gujarat 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 313-14 

Need to give relief package to Andhra 
Pradesh for providing irrigation 
facilities to farmers in the State (MUR 
371) 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 372-73 

Need to give special package for setting 
up Industries in Jahanabad district of 
Bihar(MUR377) 
(Deb. 11. Vol. XXII. 07-08-2006) 
Col. 353 

Need to give tax exemption on the amount 
of compensation received by farmers 
for their land acquired for oil and gas 
wells in Mehsana. Gujarat (MUR 377) 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 372 

Need to grant early clearance to mining 
projects of NYAMGIRI Hills at 
Lanjigarh in district Kalahandi, Orissa 
(MUR377) 
(Deb. 8. Vol. XXI, 02-08-2006) 
Col. 407 

Need to identify Mukteshwar 
Develop-ment block of district Nainital. 
Uttaranchal as a remote area (MUR 
371) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 404 
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Need to identify Mukteshwar 
Development block of district 
Nainital, Uttaranchal as a remote area 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 404 

Need to implement Durgaduani Tidal 
Power Plant and provide special 
Package for solar power energy 
centres in Sunderbans, West Bengal 
(MUR377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 593-94 

Need to implement reservation policy as 
per the provisions of the Constitution 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col: 361 

Need to implement Sixth bi-partite 
Settlement between All India IDBI 
Employees Association Mumbai and 
Board ofDirectors,lDBI (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 456-57 

Need to implement the centrally sponsored 
schemes in Banka Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 591 

Need to implement the Mahajan 
Commission Report on inclusion of 
certain regions in Kamataka(MUR 377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 2~5 

Need to include Kaushambi in Uttar 
Pradesh in the Tourism Map of India 
for its all-round development. (MUR 
371) 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 303-04 

Need to include Rewa Parliamentary 
constituency in Madhya Pradesh 
under RIJI'Ilt Employment Guarantee 
Scheme (MUR 377) 
(Deb. 19, Vol. 'XXII, 22-08-2006) 
Col. 461-62 

Need to include Thanagnazi, Rajgarh, 
Raini, Khairtal and Kathumar tehsils in 
district Alwar, Rajasthan under 
National Employment Guarantee 
Scheme (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 310 

Need to install Doppler Radar System in 
Koyana region of district Satara, 
Maharashtra (MUR 377) 
(Deb. 2 t, Vol. XXII, 24-08-2006) 
Col. 418~19· 

Need to interconnect National Highways 
No. 21 and 22 from Aut to Luhri (Sainj) 
in Himachal Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 357 

Need to investigate irregularities in the 
implementation of Centrally Sponsored 
Schemes in Khushinagar, Uttar 
Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 365 

Need to lay a railway line between 
Nagapattianm and Vailankanni in Tamil 
Nadu (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 300 

Need to lay railway line upto Sahajanwa, 
Mehndaval, Basi, Dumriaganj, 
Utraula and Balrampur in Uttar 
Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 362-63 

Need to lift ban on sale of non-iodised 
salt(MUR377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 593 

Need to look into the problems being faced 
by the residents of Khanjarpur and 
Bhangari imposed on their movement 
by the Army (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 590-91 
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Need tc look into the procedure adopted 
by the Uttaranchal Government for 
issuing the caste certificates to SC 
Category (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 460 

Need to make budgetary provision for 
linking Agartala-Subroom railway line 
in Tripura (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 303 

Need to make provision in the Budget for 
the development of backward areas in 
Banaskantha, Gujarat and other parts 
of the country (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 586 

Need to monitor the functioning of 
Sidharth Nagar District Cooperative 
Bank in Uttar Pradesh (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 466 

Need to open a Central School in lalaun 
Garautha Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 450 

Need to open a full-fledged passport office 
at Mangalore (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 312 

Need to open a Hospital with all facilities 
in Moradabad, Unar Pradesh (MUR 
3T1) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 454 

Need to open an Agriculture Products 
Retail Centre under 'National 
Horticulture Mission' in Patna, Bihar 
(MUR377) 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col 4SS 

Need to open an alternative route to 
Mansarovar via Leh. (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 376-77 

Need to open branch of a Nationalized 
Bank in Mehrauna, Salempur, Uttar 
Pradesh (MUR 377) 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 378 

Need to open IITs in Patna and Northern 
Bihar(MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col 371 

Need to open Railway Ticket Booking 
Counter in Kandi Municipality area of 
Murshidabad district, West Bengal 
(MUR377) 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 300 

Need to open Sugar Mills in various parts 
ofBihaI' (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 41S 

Need to permit fishery in laykewadi lake, 
Aurangabad, Maharashtra (MUR 377) 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 379 

Need to permit Members of Parliament to 
use beacon lights on vehicles for their 
identification (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 4S4-S5 

Need to protect and preserve monuments 
located in Baran district of Rajasthan 
by Archaeological Survey of India 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 407~8 

Need to protect interests of workers 
engaged in textile industry (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 361-62 

Need to provide 20 per cent reservation 
to General Category Candidates in 
Educational Institutions and Jobs 
(MUR377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. S94-9S 
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Need to provide a lumpsum grant to the 
Football Academy set up by Mohan 
Bagan and Steel Authority of India 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 314-15 

Need to provide a package of incentives 
for Industrial development in Andhra 
Pradesh (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 459 

Need to provide a special economic 
package for infrastructural 
development in Bihar (MUR 377) 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 304 

Need 10 provide adequate facilities to 
'Madhavalia Gausadan' in district 
Maharajganj, Uuar Pradesh (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 587 

Need to provide B.S.N .L. Mobile Services 
in Forbisganj. Jogbani and Narpatganj 
in Araria Parliamentary Constituency. 
Bihar (MUR 377) 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 411 

Need to provide better Railway passenger 
services and amenities in Palanpur. 
Banaskantha Parliamentary 
Constituency. Gujarat (MUR 377) 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 300.01 

Need to provide education, employment 
and infrastructural facilities in Tumkur 
Parliamentary Constituency, Kamataka 
(MUR377) 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 450-51 

Need to Provide Employment and 
Enhanced Compensation to the People 
whose Lands were acquired by NLC 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 412-13 

Need to provide employment to the local 
people of Nallathur, district 
Kanchipuram, Tamil Nadu in the new 
project of Madras Atomic Power Station 
(MUR377) 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 416-17 

Need to provide employment to the persons 
whose lands were acquired for setting 
up Rourkela Steel Plant (MUR 377) 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 363-64 

Need to provide facilities to the tourists 
at Pushkar in Rajasthan (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 451-52 

Need to provide financial assistance for 
solving the drinking water problem in 
district Mathura, Uttar Pradesh (MUR 
377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 447-48 

Need to provide Financial Assistance for 
strengthening Embankments of River 
Chaandan and Cheer Sukhnia in 
District Banks, Bihar(MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 316 

Need to provide financial assistance to 
credit cooperatives for improving 
agricultural credit facilities (MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 373-74 

Need to provide financial package and 
scientific inputs for the benefits of 
farmers in Kashmir (MUR 377) 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 421 

Need to provide financial support to onion 
growers in Tamil Nadu (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 355-56 

Need to provide funds for EDUSAT 
project under SSA Programme in 
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Gulbarga district, Kamataka (MUR 377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 259 

Need to provide Infrastructural Facilities 
at CalicutAirport, Kerala (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 590 

Need to provide infrastructural facilities 
in the Anand Parbat area of Karol Bagh 
Parliamentary Constituency (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 448-49 

Need to provide more funds for 
beautification of 'Khaiiiar Lake' in 
district Chamba, Himachal Pradesh 
(MUR377) 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 260 

Need to provide necessary funds to 
construct bridges in Dharapuram and 
Kangayam Talukas in Palani 
Parliamentary Constituency. Tamil 
Nadu (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 375 

Need to provide necessary infrastructural 
facilities to the Coast Guard Force at 
Beypore. Calicut(MUR377) 
(Deb. 2. Vol. XXI. 25-07-2006 
Col. 377 

Need to provide passenger amenities 
at railway stations in district 
Hailakandi and Karimganj. Assam 
and complete broad gauge 
conversion work within the 
stipulated time frame (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 308-09 

Need to provide Railway Network in 
Sarangarh Parliamentary Constituency, 
Chhattisgarh (MUR 377) 
(Deb. 20, Vol. XXII, 23-()8-2006) 
Col. ,;~9 

Need to provide relief to flood 
affected people of Kalahandi and 
Nuapara districts of Orissa under 
Disaster Management Scheme 
(MUR377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 375-76 

Need to provide reservation to ~uslim 
OBCs as provided il: the Mandai 
Commission Report (MU~ 377) 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 380-81 

Need to provide reservation to the eligible 
persons of SC/ST category in the 
appointment of Judges in Supreme 
Court and Various High Courts 
(MUR377) 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 460-61 

Need to provide scholarship to SC/STI 
aBC Minority students studying in 
Central Schools situated in Delhi (MUR 
377) 
(Deb. 2, Vol. XXI, 25-07-2006) Col. 380 

Need to provide Separate Funds for 
National Commission for Scheduled 
Castes (MU R 377) 
(Deb. 9. Vol. XXI, 03-08-2006) 
Col. 315-16 

Need to provide special economic package 
for the drought and flood affected 
farmers of Alappuzha district in Kerala 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 360 

Need to provide special economic package 
to the farmers whose crops have been 
affected due to natural calamities in 
Bundelkhand, Uttar Pradesh (MUR 
377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 409-10 
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Need to provide special Hill Area Fund 
for development ofValparai in Pollachi 
Parliamentary Constituency, Tamil 
Nadu(MUR377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Co/. 466-67 

Need to provide stoppage of 4164 Down 
Sangam Express and Chauri-Chaura 
Express at Manauri Railway Station in 
Chail Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 19, Vol. XXII. 22-08-2006) 
Co/. 464 

Need to provide water from Panchet Dam 
for irrigation in Nirsa Block ofdistrict 
Dhanbad, Jharkhand (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 373 

Need to publish telephone directory in 
Madurai Telecom District, Tamil Nadu 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 309-10 

Need to reduce pendency of cases in 
higher and subordinate judiciaries 
(MUR377) 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 259 

Need to regularise the services of 
temporary workers in Bangaiore and 
other parts of the country (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 459 

Need to release adequate foodgrains to 
Uttaranchal under Public Distribution 
System (MUR 377) 
(Deb. 22, Vol. XXII,_ 25-08-2006) 
Col. 453 

Need to release funds for construction of 
buildings of primary schools in rural 
areas of the countrY (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-200.6) 
Col. 303.()4 

Need to release funds for development of 
Schools in Darjeeling Gurkha Hill 
Council area ofDarjeeling, West Bengal 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 355 

Need to release the balance share of water 
for ~asthan from Rav! and Beas rivers 
to Rajasthan (MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 369-70 

Need to release the Central Government's 
share to the North Bengal State 
Transport Corporation for the current 
year (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 419-20 

Need to remove objectionable phrases 
used against Hindu Deities in the 
syllabus of Indira Gandhi National 
Open University (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 589 

Need to remove the ban on low cost diesel 
used by fanners in Amreli Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 15, Vol. XXII, 14-08-2006) 
CoL 301 

Need to reopen the closed mills ofNTC in 
the country (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 309 

Need to rescind the order declaring 
Godavari and Panchavati Express 
Trains as Super-fast besides reviewing 
the hike in their fares (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 359 

Need to restore the name of "Tamil Nadu 
Government -Rural Employment 
Guarantee Scheme as "National Rural 
Employment Guarantee Scheme" in 
Tamil Nadu (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 30S 
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Need to restrict the import of Vanaspati 
from Sri Lanka with a view to protect 
domestic Vanaspati manufacturing 
industry from un-even competition 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 409 

Need to resume the flight between 
Dimapur-Guwahati and 
Kolkata-Dimapur on Saturdays and 
Sundays (MUR 377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
0>1. 26U4 

Need to review the decision to cancel 
Ken-Betwa inter-linking river project 
(MUR377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 370 

Need to review the Government's decision 
regarding reduction in excise duty on 
charged drugs over MRP in Gujarat 
(MUR377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 460 

Need to revise the royalty rate on Coal 
(MUR377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 302 

Need to revive Balari bar channel in West 
Bengal in order to save Haldia Dock 
Complex (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 413-15 

Need to revive Cement Plant situated at 
Naya Gaon district Neemuch, Madhya 
Pradesh (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 413 

Need to revive the licences of opium 
growers in Barabanki and other districts 
of Uttar Pradesh (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 379 

Need to run a daily train between Nanded 
and Pune, in Maharashtra (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 592 

Need to sanction adequate funds for early 
completion of construction work on 
Talchar-Bimlagarh Railway line, in 
Orissa (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 461 

Need to sanction the proposed railway 
link from Nawapada Road to Bargarh 
Road via Padampur in Orissa (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 318 

Need to set up a 'Food Park' in Ramnagar, 
Kanakapura Parliamentary 
Constituency in Karnataka (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 373 

Need to set up i domestic airport in 
Ramanathpuram Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 455-56 

Need to set up a Food Par~ in Dindigul 
district, Tamil Nadu (MUR 377) 
(Deb. 22, Vol. XXII, 25-0B-2006} 
Col. 448 

Need to set up a Railway Zonal office at 
Chakradharpur, Jharkhand in 
South-Eastern Railway (MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 373 

Need to solve the problems of agriculture 
sector in the country (MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 372-73 

Need to stop Illegal cutting of trees in Dang 
forests of district Balsar, Gujarat (MUR 
377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 3S4-SS 
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Need to stop the closure of Clearing 
House at Cuttack, Orissa (MUR 371) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 371-72 

Need to stop unloading of coal at 
Barabanki Railway Station to protect 
the environment of residential areas 
near Railway Station (MUR 371) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 591 

Need to stop violation of labour laws in 
the country (MUR 371) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 261-62 

Need to take adequate measures for 
preventing female foeticide in the 
country (MUR 371) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 412 

Need to take rehabilitation measures in 
flood affected areas of Beed 
ParI iamentary Constituency, 
Maharashtra (MUR 371) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 457-58 

Need to take rehabilitation measures in 
hail-storm affected areas in Godda 
Parliamentary Constituency, Jharkhand 
(MUR377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 408-09 

Need to take steps for release of Indians 
held in Kurdistan, Iraq (MUR 371) 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 300-01 

Need to take steps for socio-economic 
upliftment of Mushar Community in 
Bihar (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 464-65 

Need to take steps to check the growing 
brackishness of water in Ankaleshwar, 

Hasaut and Nagram in Bharuch 
Parliamentary Constituency in Gujarat 
(MUR377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 412 

Need to take steps to conserve the ecology 
in Himachal Pradesh (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 586-87 

Need to take steps to facilitate peace 
process in Sri Lanka (MUR 371) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 379-80 

Need to upgrade Berhampore 
Doordarshan Relay Centre in West 
Bengal into a full fledged transmission 
centre (MUR 371) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 407-08 

Need to upgrade Satrasal T. V. Relay Centre 
in Dhubri district, Assam into a 
Production Centre (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 410 

Maulana Azad Education Foundation 
Maulana Azad Education Foundation 

(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 260--92 

Mauritius 
Indo Mauritius DTAT 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 56-58 

Media 
Code of Conduct for Visual Media 

(Deb. I, Vol. XXI, 24-07-2006) 
Col. 136-37 

Mass Media for Agricultural Extension 
(Deb. 6. Vol. XXI, 31-07-2006) 
Col. 165-77 

New Legislation on Media 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 29-32 
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Science Nows 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 97-98 

Medical Wute 
Setting up of Central Surveillance Unit 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 85 

Medicinal Plants 
Bio-fuel from Herbs 

Implementation of Project, under 
MPLADS 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 90 

Non-completion of Scheme 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 512.:-16 

Projects Launched under MPLADS 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 137-40 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 55-56 Utilisation ofMPLADS Fundi 

Cultivation ofMAPIA Plant 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 174-75 

Cultivation of Medicinal Plants 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 57-58 

Medicinal and Aromatic Plants 
(Deb. 15. Vol. XXII, 14-08-2006) 
Col. 137--43 

Survey of Medicinal Plants 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 348~9 

Member of Parliament Local Area 
Development Scheme 

Allocation from MPLADS Funds 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 469 

Appraisal by District Collectors on 
Implementation of Central Schemel 
MPLADS 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 91 

Committee to Monitor Implementation of 
MPLADS 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 164-69 

Community Toilets 
(Deb. 1'0, Vol. XXI, 04-08-2006) 
Col. 153-57 

Contribution of MPs under lAY through 
MPLADS 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 215 

, (Deb. 20, Vol. XXII, 23-08-2006) 
Col. 506-10 

Memben of Parliament 
Contribution of MPs under lAY through 

MPLADS 
(Deb. 17. Vol. XXII, 18-08-2006) 
Col. 215 

Need to penn it Members of Parliament to 
use beacon lights on vehicles for their 
identification (MUR 377) 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 454-55 

Reservation of Flats 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 350-51 

Mercury 

Use of Mercury 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 251-52 

MetaI(s) 
Import/Export of Copper Wire 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 237-38 

Prices of Metal 
(Deb. 15, Vol. XXII, 14-08-2006) 
C.oI. 106-07 

Sale of Alumina 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 215-16 

Silver and Gold Stock 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 160 
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Metro Rail 
Computerisation of Delhi Metro Booking 

System ' 

Quality of Food,rains under MDM 
Scheme . 
(Deb. J., Vol. XXII, 2 J -0'-2006) 

,Col. 197-200 (Deb. 5, Vol. XXI, 28-07-2006) 
Col. 202 Milndoa 

Concession to S&udentslSenior Citizens (D Migration of People 
Co~bi~4, Vol. XXII, 11-0'-2006) (Deb. 12, Vol. XXII, 0'-08-2006) 

'CoL 194-95 
Delhi Metro 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 82-83 

Hyderabad Metro Rail Project 
(Deb. 5, Vol. XXI, 2B-07-2006) 
Col. 159-61 

Metro Feeder Bus Service 
(Deb. 5, Vol. XXI, 2B-07~2006) 
Col. 325 

Metro Rail for Faridabad 
(Deb. 17, Vol. XXII, 11-08-2006) 
Col. 137 

Migration of Rural Population 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 218-19 

MWary ScItoGIa 
Military Schools 

(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 123 

Milk and MOk ProdUeD 
MUk Dairy in OYjarat 

(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 10S~ 

Metro Rail in Kolkata 
(Deb. 16, Vol. XXII, 17-08-2006) MiDe(s) 
Col. 147 Abandonment of Mines 

Metro Rails for Commonwealth Games (Deb. 12, Vol. XXII, 08-08-2006) 
(Deb. 14, Vol~ XXII, IJ -OB-2006) Col. 114-15 
Col. I 5 I-52 Aerial Survey of Mines 

Security of Delhi Metro Rail (Deb. 2, Vol. XXI, 25-07-2006) 
(Deb. 19. Vol. XXII. 22-08-2006) . Col 199 
Col. 131 Captive Iron Ore Mines 

Mexico 
World Water Forum 

(Deb. 18, Vol. XXII. 21-08-20(6) 
Col. 174-75 

Mid Day Meal Scheme 
Funds for Mid-Day Meal Scheme 

(Deb. 2, Vo1. XXI. 25-07-2006) 
Col. 57-59 '.', 

Impact of Mid Day MeaI.Scheme 
(Deb. 2. Vol. XXI, 25-07-2006) 
Col. 22S 

Mid-Day-Meal Scheme 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. 114-15 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 222-23 

Employment Generation in Mining Sector 
(Deb. 19, Vol. XXII, 22-0B-2006) 
Col. 149 

Environmental Clearance for Mining 
(Deb. 6, Vol. XXI. 3 I -07-2006) 
Col. 235 

Environmental Clearance to Rawghat Iron 
Ore Mining . 
(Deb. I, Vol. XXI, i4-07-2006) 
Col. 187-88 

Export/Mining Rights oflron Ore 
(Deb. I, Vol. XXI. 24-07-2006) 
Col. 4748 
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Graphite based Industries 
(Deb. J 9, Vol. XXII, 22-08-2006) 
Col. 205 

Guidelines for Mining Lease 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 61~3 

Illegal Mining 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 282-84 

Incidents of fire/Subsidence in Coal 
Mines 

Need for min in, of iron ore explored 
around KauthimaJai region in Tamil 
Nadu(MUR377) 
(Deb. 11, Vol. XXII, 01-OB-2006) 
Col. 353-54 

Need to grant early clearance to mining 
projects of NYAMGIRI Hills at 
Lanjigarh in district Kalahandi, Orissa 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 407 

(Deb. 20, Vol. XXII, 23-08-2006) Perfonnance of Mining Sector 
Col. 52-55 (Deb. 7, Vol. XXI, 01-08-2006) 

Iron are Mines under SAIL Col. 5SO-51 
(Deb. 6, Vol. XXI, 31-07-2006) Peripheral Development 
Col. 76-77 (Deb. 2, Vol. XXI, 25-07-2006) 

Jhanjra Project ofECL Col. 156 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 6S 

Mining Activities 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 9~-96 

Pennission for Coal Mining 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 199-242 

Production Cost of Iron OrelLimestone 
(Deb. 6, Vol. XXI, 31-07-2006) 

Mining by WBMDC Col. 213-14 
(Deb. 20, Vol. XXlI, 23-08-2006) Safety in Coal Mines 
Col. 416 " (Deb. 18, Vol. XXII, 21-08-2006) 

Mining in Maharashtra Col. 112-14 
(Deb. 7, Vol. XXI, 0 J -08-2006) 
Col. 566-67 

Mining Lease 
(Deb. J 2. Vol. XXII, 08-08-2006) 
Col. 190-91. 

Mining of Kolar Gold Mines 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 205.()6 

Mining Proposals 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 341 

Mining Survey 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 74-75 

MOU to Increase Investments 
(Deb. 7, Vol. XXI, 0 J -08-2006) 
Col. 565 

Sand Mining in Andaman and Nicobar 
(Deb. 18, Vol. XXII, 21-01-2006). 
CDI. 109 

Sand Mining in Madhya Pradesh 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 263-04 

Satellite Survey of Mines 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 218-20 

Welfare of Mine Workers 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 51-52 

Mineral W.ter . 
Norms for Mineral Water 

(Deb. II, Vol. XXII, 07-08-2006) 
Col. 138-40 
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Mlnenl(l) 
Agreement for Export ofIron Ore 

(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 114 

Asbestos Mining 

Need for upgradation of Salem Steel Plant 
with a view to utilise the iron ore 
available in Kanchamalai Hills (MUR 
377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 319 

(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 111-19 Production Cost of Iron OrelLimestone 

Dolomite Reserves 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 591-92 

Export oflron Ore 
(Deb. 6. Vol. XXI, 31-07-2006) 
CoL 203~ 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 133-34 

Export of Minerals 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 116-17 

ExportlMining Rights oflron Ore 
(Deb. I. Vol. ~XI, 24 .. 07-2006) 
Col. 47-48 

Hoda Committee Report 
(Deb. 2, Vol. XXI, 25~07-2006) 
Col. 163-64 -

Iron Ore Deposits... 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 66-67 

Iron Ore Mines 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 51-52 

Mineral Based Plants 
(Deb. 7, Vol. XXI,' 0 1-08-2006) 
Col. 5S4-56 

~lining of Granite 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 179-81 

Minor Mineral Proposals 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 162-63 

Need for mining of iron ore explored 
around Kauthimalai region in Tldllil 
Nadu (MUR 377) 
(Deb. 11. Vol. XXII, 07-08-2006) 
('-01. 353-54 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 213-14 . 

ProductionlExport oflron Ore 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 85-89 

Reserves of Gold and Gem Stones· 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 120 

Minerals and Metals Trading 
Corporation 

Activities of MMTC in Orissa 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 358-59 

Minimum Support Price 
Announcement of Minimum Support Price 

for paddy 
(Deb. 15. Vol. XXII, 14-08-2006) 
Col. 154-55 

Crops Under Minimum Support Price 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 127-28 

Declaration of Minimum Support Price for 
KharifCrops 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 159-60 

Fixation ofSMP of Sugarcane 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 194-96 

Irregularities in Procurement of Mustard 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 138-39 

Payment of Bonus on Procurement 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 296-97 

Price of Cereals 
(Deb. II. Vol. XXII, 07-08-2006) 
Col. 17s-n 
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Procure!11ent of Coarse Grains 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 106-07 

Production of Mustard 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 127-28 

Recommendations of National 
Commission on Farmers 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 33-34 

Subsidy for Maintaining Minimum 
Support Price of Cotton 
(Deb. IS, Vol. XXII, 14-08~2006) 
Col. 136-37 

Support Price of Coffee 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 32 

Minority(s) 
IS-Point Programme for Minorities 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 188-93 

Budget Allocation under Programmes for 
Minorities 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 173 

Coaching Facilities for SCs, OBCs and 
Minorities 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 166-67 

Computer and Vocational Training to 
Muslim Community 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 92-93 

Enlisting ofReJigious Groups as Minority 
Community 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 47-48 

Enrolment of Children of Minority 
Communities 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 91-92 

Exploitation of Minorities 
(D·cb. 4, Vol. XXI, 27-07-2006) 
Col. 268-69 

Funds to SSA for Muslim Dominated 
Areas 
(Deb. 19, Vol. XXII, i2-0.-2006) 
Col. 31S-16 

Higher Education to Minority Students 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 107-08 

Implementation of Programmes for 
Minorities 
(Deb. 13, Vol. XXII, J 0-08-2006) 
Col. '127 

National Commission .'t:.r Minority 
Educational Institutions 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 308-09 

National Commission for Minorit\' 
Educational Institutions • 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 250-51 

National Minority Committee for Minority 
Education 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 229-30 

Poverty Alleviation Programme for 
Minorities 
(Deb. 13,Vol. XXII, 10-08-2006) 
Col. 189 

Promotion of Minority Education 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. '121 

Reservation for Muslims 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 124-2S 

Right of Minorities 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 99-100 

Sachar Committee on Muslim Community 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 173 
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Scholarship for Girl Students from 
Minority Communities 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 210 

Scholarships for Minorities 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 95 

Special Programme for Minorities 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 197-202 

Special Schools for Minority Children 
(Deb. 21, Vol. XXII, 24-01-2006) 
CoL 78 

Uniform Policy for Admission in Minority 
Institutions ~ 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 111-82 

Utilization of Funds under SC Schemes 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 22S-30 

Welfare Measures for Buddhists 
(Deb. 16, Vol. XXlI, 17-08-2006) 
CoL 141 

White Paper on Minorities 
(Deb. 13, Vol. XXII, 10-01-2006) 
CoL 241 

MII.Ile(') 
Export of Missiles 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 226-27 

Funds for Development of Brahmos 
Miuile 
(Deb. 21, -Vol. XXII, 24-01-2006) 
Col. 28S-86 

Missile Programme 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 250 

Ileduction in Misdistance ofSurface..to-air 
Missile 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 2~S 

Mobile TeJepbone(.) 
Committee to Check Misuse of 

Technology 
(Deb. I, Vol. XXI, 02,-01-2006) 
Col. 250-51 

Illegal Mobile Connections 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 21-29 

Installation of Mobile Towers 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 198-20 I 

Mobile Towers in Maharashtra 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 252 ' 

Need to provide B.S.N.L. Mobile Services 
in Forbisganj, Jogbani and Narpatganj 
in Araria Parliamentary Constituency, 
Bihar (MUR 377) . 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 411 

New Packages for CDMA Network 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 217 

Payment of Roaming Charges 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 67-61 

Setting up of Mobile Phone Production 
Factory in Joint Venture 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 263-64 

Steps to Check Network Congestion 
(Deb. I, Vol. XXI, 02-08-2006) 
CoL,134-35 

Modifted Voluntary Retirement Scheme 

MVRSinNTC 
(Peb. 19. Vol. XXII. 22-01-2006) 
Col. 161-62 

Mob.D Duria Committee 
Hanumant Rao and Mohan Dharia 

Committee Reports 
(Deb. 15, Vol. XXII, 14-01~2006) 
CoL 24s..i6 
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MokIbda Greea Cmutkta System 
Green WayofCromation 

(Dob. I S', Vol. XXII, 14-08-2006) 
Col. 97-91 

Monetary Polley 

I1lumiation ofMooumerits in Delhi 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 217-18 

, Inclusion of Paramahansa and Jagannath 
Temples in CPM List 
(Deb. 4" Vol. XXI, 27-07-2006) 

Review of Monetary Policy Col. 123-24 
(Deb. 17, Vol. XXII, 18-08-2006) Lord Buddha Idol Stolen from Samath 
Col. 257-58 ' (Deb. 16, Vol. XXII, 17-01-2006) 

Monopolies and Restrletlve Trade Col. 341 
Pnetke CommiuJoD 

Cement Companies in MRTP Commission 
(Deb. ) 4, Vol. XXII, 11-08-2006) 
Col. 78--82 

MRTP Commission 
(Deb. ) 0, Vol. XXI, 04-01-2006) 
CoI.~1 

Monument(s) 
Cellular Jail 

(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 44 

Conservation and Maintenance of 
Historical Places 
(Deb, 13, Vol. XXII, 10-01-2006) 
Col. 103-0S 

Conservation of Monuments 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 218-20 

Disappearance of Historical Monuments 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 11---34 

Monuments Protected by CISF 
, (Deb. 13, Vol. XXII, 10-08-2006) 

CoL 131 
Need to entrust Bala Quila and Step·Well 

or Baori monuments situaled inAlwar, 
Rajasthan to Archaeological Survey of 
India to save their glorious heritage 
(MUR377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 37S-76 

Need to protect and preserve monuments 
located in Baran district of Rajasthan 
by Archaeological Survey of India 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 407-08 

Opening ofTaj Mahal 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 340 

Renovation of Centrally Protected 
Monuments 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 38-44 

Encroachment on Historical Monuments Security ofTaj Mihal 
(Deb. 13, Vol. XXII, 10-08-2006) (Deb. 19, Vol. XXII. 22-01-2006) 
Col. 24344 Col 4344 

,Encroachments on Centrally Protected 
Monuments in Delhi 
(Deb. 16. Vol. XXII, 17-01-2006) 
Col. 309-34 

Expenditure on Maintenance ofCbarminar 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 91-92 

Motioa(s) 
Motion Re: constitution of Joint 

Committee to examine Constitutional 
and LepI Position relating to Office of 
Profit (Motion) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 41S-31 
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MultHatenl Treattes 
Sanction for Signing BiiaterallMultilateral 

Treaties 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 196-97 

Mllleul8{.) 
Art Museums 

(Deb. J 3, Vol. XXH, 10-08-2006) 
Col. 232-33 

Expenditure Incurred by National 
Museum 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 307~8 

Financial Assistance for Ram Van Museum 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 308-09 

Museum at Harappan Site, Dholavira 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 2034$ 

Restoration of Ancient Manuscripts 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 78 

Tl'ibal Museums 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 161-62 

Upgradation and Development of Devi 
Ahilyabai Museums 
(Deb. 16, Vol. XXII, 17-0.-2006) 
Col. 12S 

Upgradation of Museum 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. ~92 

Mutullfund 

UTI Mutual Fund 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 197 

Myanmar 
Agreement on PeKe with Neipbouring 

Countries 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 204-05 

Indo-Myanmar Co-operation in Energy 
Sector 
(Deb. 17, Vol. XXII, 18-08-2006) 
CoL 1()4.07 

Indo-Myanmar Gas Pipeline 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 274 

Re-opening ofStilwel Road 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 105 

Setting of Hydro Power Project in 
8rahamputra Valley 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 171-73 

Trade with Neighbouring Countries 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 177 

Undertaking Project in Myanmar 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 87-88 

Nagallod 
Ceasefire Agreement 

(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 102~3 

Extortion Notice to ONGC 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 250-52 

Need to expedite the negotiations with 
NSCN(IM) faction to find out an early 
solution for restoring peace in 
NagaJand (MUR 377) 
(Deb. 19, Vol. XXIIJ 22-08-2006) 
Col. 467-68 

Narcotics Control Bureau 
Opium Cultivation 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 103 

Natllula Pus 
Opening ofNathula Pass 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 296-97 
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Nationa' Aeronautics ComlBiuion 
National Aeronautics Commission 

(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 187-89 

National Alrlcultural Cooperative 
Marketlnl Federation of ladla 
Umlted 

Import ofVanaspati through NAFED 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 159-60 

Irregularities in Procurement of Mustard 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 138-39 

NAFED Agreement with SBI 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 275 

Purchase of Onion 
(Deb. 6, Vol. XXI, 31 ·07-21l06) 
Col. 181-82 

National Alliance against Hunger 
National Alliance against Hunger 

(Deb. 1 I, Vol. XXII, 07-08-2006) 
Col. 282-84 

NationalAlumlnlam Com .. ny Umited 
Demand of Coal by NALCO 

(Deb. 12, Vol. XXII, 01-08-2006) 
Col. 60 

Establishment of Aluminium Plants 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 621 

ProfitofNALCO 
(Deb. 7, Vol. XXI, 0]-08-2006) 
Col. 560 

Sale of Alumina 
(Deb. ] 9, Vol. XXII, 22-08-2006) 
Col. 215-]6 

Setting up ofNALCO Plants 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 14748 

Strike in NALCO 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. ] ]5-16 

National Backward CIa_ FI.aDee a.d 
Development Corporation 

Concessional Finance to OBCs by 
NBCFDC 
(Deb. 4, Vol. XXI, 27.07.2006) 
Col. 250-56 

Concessional Finance to OBCs in Andbra 
Pradesh , 
(Deb. 9, Vol. XXI, 03-0'-2006) 
Col. 77-78 

Monitoring of Welfare Scnemes by 
NBCFDC 
(Deb. 16, Vol. XXII, n-08-2006) 
Col. 24748 

Swamima Scheme for Women·by NBCFDC 
(Deb. 21, Vol. XXII, :Z4-08-2006) 
Col. 309-12 

Training Programme for Unemployed 
Educated Youths 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. ]63-65 

National Bank for Apiculture and Rural 
Developmtllt 

Assistance by NABARD For Rural 
Electrification 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. ]57-58 

Capital Gains Bonds Window for 
NABARD ' 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 64 

Fundings in PMGSY 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. ]52-53 

Funds by NABARD to Farmers Clubs 
(Deb. ]0, Vol. XXI, 04-08-2006) 
Gol. ]69-7] 

Jatropha Seed 
(Deb. 18, Vol. XXII, 2]-08-2006) 
Col. 177-78 

NABARD Guidelines for Fmoen 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 235-36 
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NABARD Refinance Policy 
. (Deb. 17, Vol. XXII, 11-01-2006) 
Col. 251-52 

National Rural Credit Fund 
(Deb. 14, Vol. XXII, 11-08-2(06) 
Col. 77-78 

Self Help Groups 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 24344 

Transfer Policy ofNABARD 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 182-83 

NatlonatBlotecbnololY Relulatory 
Autholity 

National Biotechnology Regulatory 
Authority 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 219-21 

Setting up of National Biotechnology . 
Regulatory Authority 
(Deb. 11. Vol. XXII, 07-08-2006) 
Col. 227-28 

National Board orEu ...... doa 
Irregularities in Administration ofNBE 

(Deb. 20, Val. XXII, 23-08-2006) 
Col. 260-61 

National Book Trult 
Mobile Book Exhibition 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 238-39 

NatioDiI BuildiDI Conltruetion 
Corpontioll 

National Building Construction Corportion 
(Dob. 17, Vol. XXII, 18-08-2006) 
Col. 115 

National Cadet Co.,. 

NCC Movement 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 210 

Schemes for improving Efficiency ofNCC 
Cadet 
(Deb. 4, Vol. XXI, 27-07-2006) 
Cd. 81-83 

Setting up of Units ofNCC 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 247 

Need to declare sea erosion as a calamity 
for assistance from Calamity Relief 
Fund (CRF) and National Calamity 
Contingency Fund (NCCF) (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 377 

ReviewofCRFINCCF 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 27-30 

Natio ... 1 Caplgl Jleijon 
Afforestation Target for NCR 

(Deb. II, Vol. XXll, 07-08-2006) 
Col. 97-100 

CNG Filling Stations 
(Deb. 13, Vol. XXII,lO-01-2006) 
Col. 179-80 . 

NCRSc:heme 
(Deb. S, Vol. XXI, 21-07-2006) 
Col. 198-99 

National Centre ofGoveruaa 
National Centre ofGovemance . 

(Deb. I, Vol. XXI, 02-08-2006) 
Col. 107-08 

lliational Commi.lon for Deaotifted. 
Nomadic aad Semi-aomadlcTriba 

Monetary Provisions for Denotified, 
Nomadic and Semi-nomadic Tribes 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 105-06 

National ComlDilllon.for Minorltla 
Reconstitution ofNCM 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 165 

Uniform Policy for Admission in Minority 
Institutions 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col 111-12 
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National Commission lor R.lialous and 
LiDlulltle Minorities 

Report ofNCRLM 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 172-73 

National Commission lor Seheduled 
Castes 

Need to provide Separate Funds for 
Nati\lnal Commission for Scheduled 
Castes (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 315-16 

National Commission lor Women 
Reliefand Rehabilitation for Rape Victims 

(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 207 

National Commission on Educ:ation 
National Commission on Education 

(Deb. 7. Vol. XXI, 01-08-2006) 
Col. 296-97 

National Commodity Derivation 
Eleba. 

National Commodity Derivation Exchange 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 273-74 

National Common Minimum Procnmme 
National Common Minimwn Programme 

(Deb. 8, Vol. XXI. 02-08-2006) 
Col. 287-88 

National Counell lor Coopentive 
Trllninl 

Grants to National Council for Cooperative 
Training 
(Deb. 18. Vol. XXII, 21-08-2006) 
Col. 87-88 

National Coundl 01 Educ:ational 
Researeh aDd TrllnlDI 

Appointment of Chief Advisor/ 
Chairpenons by NCERT 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 108.()9 

Information on Drug in Syllabi 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 91-92 

Meeting by NCERT 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 325-26 

NCERT Survey 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 11-13 

Shortage of Text Books 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 286-87 

National Dairy Development Board 
Setting up of Groundnut Oil Production 

Units in Gujarat 
(Deb. 18, Vol. XXII. 21-08-2006) 
Col. 80 

Woman Dairy Cooperative Leadership 
Programme 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 36-37 

Nadonal FIlm Development Corporation 
Annual Film Festival ofN.F.D.C. 

(Deb. 1 S, Vol. XXII, 14-01-2006) 
Col. 89 

National Filberies Development Board 
Setting up of National Fisheries 

Development Board 
(Deb. 15, Vol. XXII, 14-08-2006) 
CoL 126 

National Flal 
Need to ban the use of paper and plastic 

materia1 for making National flag (MUR 
377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 407 

National Food lor Work Propamme 
Merger ofNFFWP with NREGA 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 177-79 

National Handlc:apped Welfare ...... 
National Handicapped Welfare Funds 

(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 133 
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National mpway(s) 

Widening/Repair ofN Hs in Gujarat 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 515-22 

Bad Condition of National Highways in 
Uttaranchal 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 104-()5 

Central A!:sistance for National Highways 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 256-62 

Committee for Dispute Resolution 
Mechanism 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 138-39 

Completion of National Highway No. 16 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 297 

Completion of North -South and Elst-West 
Corridors 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 47 

Completion of Works on National 
Corridors 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 257~ 

Condition of National Highways 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 126-28 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 459-60 

Condition of National Highways in Kerala 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 278-79 

Condition ofNHs in Maharashtra 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 165 

Construction of National Highway in 
Gujarat 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 202 

Construction of Overbridges 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 359-78 

Construction of Railway Bridges on 
National Highways in Punjab 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 74 

Construction of Railway Overbridge at NH 
No. 93 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 178-79 

Conversion of N.H. into Four Lanes 
(Deb. 20, Vol. XXlI, 23-08-2006) 
Col. 449-50 ' 

Conversion of National Highway No. 17 
into Four Lane 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 76-77 

Conversion of State Highways into 
National Highways 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 223-24 

Declaration of National Highways 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 309-14,351-54 

Deployment of Ambulances on National 
Highways 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 175-76 

Development of National Highways 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 490-91 

Diversion ofN.H. 28-8 
(Deb. 20, Vol. XXll, 23-08-2006) 
Col. 62 

Equipping NHs with Ambulances 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 197-98 

Expressway in Assam . 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 421-22 
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Extension of National Highway No. 74 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 131-32 

Forestry Clearance for Highway in Punjab 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 67-68 

Four Laning of East-South Corridor 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 7-16 . 

Four Laning ofNational Highway in Kerala 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 279-80 

Four Laning ofNational Highway No. 5-A 
(Deb. 8, Vol. XXI. 02-08-2006) 
Col. 345-46 

Four Laning of National Highway No. 8A 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 154-58 

Four Laning of National Highway No.215 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 120-21 

Four Laning of National Highway No.48 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 193 

Four Laning of National Highways 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 202-03 
(Deb. 20, Vol. XXII, 23-08·2006) 
Col. 448-49 

Implementation of Phases IV, V, VI and VII 
ofNHDP 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 295-97 

Increase in Toll Rates 
(Deb. 20. Vol. XXII. 23-08·2006) 
Col. 82-84 

Lay Out Plan of Proposed By-Pass 
(Deb. 20, Vol. XX)), 23-08-2006) 
Col. 118-19 

Linking of N.H. 3 with City Ring Road 
(Deb. 8, Vol. XXI. 02·08-2006) 
Col. 103-04 

National Highway from Dibrugarh to 
Nagaon 
(Deb. 20. Vol. XXII, 23-08-2006) 
Col. 117·18 

Need for four laning of 
Gandhidham-Mundra Road in Kutch 
district, Gujarat (MUR 377) 
(Deb. 19, Vol. XXlt, 22-08-2006) 
Col. 462 

Need for four laning ofNH-11 from Jaipur 
to Sikar (MUR 377) 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 270 

Need for four-Ianing of NH 3 between 
Gwalior and Dewas (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 376 

Need for proper maintenance of National 
Highway No.4 7 between Thrissur and 
Walayar (MUR 377) 
(Deb. 3. Vol: XXI, 26-07-2006) 
Col. 374 

Need for reconstruction of National 
Highway No.28 from Chapra, Bihar to 
Uttar Pradesh Border. (MUR 377) 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 367 

Need for repair and maintenance of 
National Highways No. 110,98 and 83 
passing through Jahanabad, Bihar 
(MUR377) . 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 304 

Need for widening ofNH-47 and NH-17 in 
the Angamaly-Mannuthy and 
Mannuthy-Valayar sectors in Kerala 
(MUR377) 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 303 

Need to complete the four laning of 
Deoli-lhalawar and Deoli-laipur 
sections of National Highway No. 12 
(MUR377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 375 
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Need to construct a bridge over Khairgaon 
crossing on Mumbai-Ahmedabad 
National Highway (MUR 377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 264 

Need to construct an expressway between 
Vadodara and Mumbai (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 302 

Need to expedite the construction work 
of NH 30 between Patna and Arrah 
(MUR377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 378 

Need to expedite the four laning of 
National Highway No. 215 from 
Padmapur to Barbil in Orissa (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 358 

Need to finalize the project for widening 
ofNH-17 (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 590 

Need to interconnect National Highways 
No. 21 and 22 from Aut to Luhri (Sainj) 
in Himachal Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 357 

New Universal Safety Fund 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 61-62 

Pending Pr!>posals of National Highways 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 261-70 

Progress of Work of Expressways 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 292 

Proposals for National Highways in Orissa 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 111-12 

Removal of Encroachments on National 
Highway 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 3()()'() 1 

Repair of Bridges/Over Bridges on 
National Highways 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 12-24 

Repair of National Highway No.3 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 301-02 

Status of Expressway on NH-9 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 157-58 

Toll Policy 
(D.eb. 20, Vol. XXII, 23-08-2006) 
Col. 33-34 

Trauma Care Vehicle on National 
Highways 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 243 

Widening' of Modinagar-Haridwar 
National Highway 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 472-73 

Widening of National Highway No. 22 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 133 

Petrol Retail Outlets on National Highways 
(Deb. 13, Vol. XXII, 10-08-2006) Widening of National Highway No. 24 
Col. 149-50 (Deb. 3, Vol. XXI, 26-07-2006) 

Present Status of Golden Quadrilateral 
Project 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 170-72 

Progress of Delhi-Gurgaon Highways 
(Deb. 3, Vol. XXI, 26-07-2006) 
t:ol. 244-45 

Col. 2~7 . 

Widening of National Highways 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 206 

Widening of National Highways 
(Deb, 20, Vol. XXII. 23-08-2006) 
Col. 40 
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Natloul Holiday 

Need to declare birth anniversary of Guru 
Gh~idas falling on 18th December as 
National Holiday (MUR 377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 406-07 

National Hortieuhure MiJsion 
Project under NHM in Gujarat 

(Deb. II, Vol. XXII, 07-08-2006) 
Col. 143 

National Human Rights Commisalon 
Jurisdiction ofNHRC 

National laltitute of Pharmaceutical 
Edueatioa aad Researcb 

Setting up of an Institute 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 99-100 

National Institute of Rural Development 
Adoption of Villages by NIRD 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 99 

Fellowships by National Institute of Rural 
Development 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 167-68 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 516-39· . NationallntearatioaCouneU 

NHRC Report on Handicapped Persons 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 103-04 

Registration of Cases by NHRC 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 148-49 

National Informatics Centre 
Development of Computer. Software 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 139-40 . 

National Institute of Alricultural 
Marketing 

USAID collaboration with NIAM 
(Deb. IS, Vol. XXII, ] 4-08-2006) 
Col. 235-37 

National Institute of Fashion Technoloay 

National Institute of Fashion Technology 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 592-93 

National Institute of Food TechnololY 
Entrepreneunhip and Management 

National Institute of Food Technology 
Entrepreneurship and Management 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 210-11 

NIC Report on Communal Violence 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 590-9] 

National Investment Fund 

Nationallnvestmeitt Fund " 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 7-9 

National Jute Board 
National Jute Board 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 236-37 

National Jute Manufacturers 
Corporation 

Closure ofNTC and NJMC Mills 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 21-23 

National Knowledge Commission 
Report of National Knowledge 

Commission 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 60-61 

National Mineral Development 
Corporation 

Export oflron Ore 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 133-34 
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National Mlaorlties Development and 
. Finance Corporation 

Strengthening ofNMDFC 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 107-09 

National Park Mission 
National Park Mission 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 77-78 

National Pllar.aceutlcal Pricina 
Authority 

Notices Issued to Drug Companies 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 21-50 

National Pollee Commillton 
National Police Commission 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 61-64 

National Project lor Cattle aad Buffalo 
Breedlna 

Achievements 'under NPCBB 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 70 

National Rain Fed Area Authority 
National Rain Fed Area Authority 

(Deb. II, Vol. XXII, 07-08-2006) 
Col. 331 

National R.ral Credit Fund 
National Rural Credit Fund 

(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 77-78 

National Rural Employment Guara.tee 
Scheme 

Employment by Private Sector under 
NREGA 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 73 

Implementation ofNREGA 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 212-13 

Insurance Scheme for Workers under 
NREGA 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 120 

Merger ofNFFWP with NREGA 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. In-79 

Need for effective implementation 
of National Rural Employment 
Guarantee Scheme in Aurangabad, 
Bihar(MUR377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 458-59 

Need to include Rewa Parliamentary 
constituency in Madhya Pradesh 
under Rural Employment Guarantee 
Scheme (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 461~2 

Need to include Thanagnazi, Rajgarh, 
Raini, Khairtal and Kathumar tehsils in 
district Alwar, Rajasthan under 
National Employment Guarantee 
Scheme (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 310 

Need to restore the name of "Tamil Nadu 
Government Rural Employment 
Guarantee Scheme as "National Rural 
Employment Guarantee Scheme" in 
Tamil Nadu (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 305 

Production ofBio-diesel under NREGA 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 201-02 

Shortcomings in Implementation of 
NREGA 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 176 

Status of the National Rural Employment 
Guarantee Act (St) 
(Deb. 22, Vol. XXII, 25.08-2006) 
Col. 376-n 
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Unemployment Allowance under 
NREGA 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 226-27 

National Rural Healtb Mission 
Implementation of National Rural Health 

Mission 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 43-45, 160-64 

National Sample Survey Organisation 

National Song 
National Song-Played 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 536 

National Statistical Commtalon 
Setting up of National Statistical 

Commission 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 113-14 

National Textile Corporation . 
N.S.S.O. Survey of Poverty Closure ofNTC and NJMC Mills 

(Deb. 3, Vol. XXI, 26-07-2006) (Deb. 7, Vol. XXI, 01-01-2006) 
Col. 14~8 Col. 21...,...23 

Rural Indebtedness 
(Deb. 20, Vol. XXII, 23-01-2006) Lcuing out ofNTC Mills 
Col. 183-86 (Deb. 12, Vol. XXII, 08'()1-2006) 

Survey for Data on Poor CoI.48-SO 

(Deb. 20, Vol. XXII, 23-08-2006) Malfunctioning in NTC 
Col. 471-72 (Deb. 7, Vol. XXI, 01-0'-2006) 

Col. 641-42 
National Scbeduled Cutes Finance and 

Development Corporation 
Interest Rate Charged by NSCFDC 

(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 241-42 

Release of Funds by NSCFDC 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 91-92 

MVRSinNTC 
(Deb. 19, Vol. XXII, 22-O'~2006) 
Col. 161.Q 

Hood to reopen tho cloled milia ofNTC ill 
the country (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 309 

Nomination of Advison for Revival of 
National Scheduled Tribes Finance and NTC Mills 

DevelopmentCorporatIDn (Deb. 12, Vol. XXII, 08-08-2006) 
Adivasi Mahila Sashaktikaran Yojana CoL 183 

(Deb. 19, Vol. XXII, 22-08-2006) Profit Earned byNTC 
Col. 33-36 (Deb. 19, Vol. XXII, 22-08-2006) 

National Science Commluicm Col. 264--61 
National Science Commission 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. S06 

National Security Guard 
National Security Guard 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 295 

Revival Scheme ofNTC 
(Deb. 19, Vol. XXII, 22~8-2006) 
Col. 275-76 

SaleofLand 
(Deb. 19, Vol. XXIl. 22-01-2006) 
Col. IOS~ 
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Nitioul Thermll ~ower Corpontlon' Nitional ZooIOlPell Llbontory Centra 
UmIted 

ADB LoanI to NTPC 
(Deb. 17, Vol. XXII, 11-08-2006) 
Col. 111-19 

8h1rtiya Rail Bijlce Company 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL J07-o1 

Development of Coal Blocks by NTPC 
(Deb. 17, Vol. XXII, 11-08-2006) 
Col. 2~1 

Disinvestment ofNTPC 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 61-62-

Expansion ofNTPC Power Proj~ -
(Deb. 17, Vol. XXII. 11-08-2006) 
CoL 121 

laue of Bondi by ~ 
(Deb. 22, Vol. XXII, 2S-08-20()6) 
Col. 321-22 

NTPC Power Pllnts 
(Deb, 22, Vol. XXII, 2S-08-2006) 
Col. 329-40 . 

Ouateea ofKanibiNTPC Power Project 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL IS3 

Rural EleccrifiCltion by NTPC 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 262~ 

8ho.,..e ofEnlineering Staff 
(Deb. 22, Vol, XXII, 2S-08-2006) 
Col 223 

Na"""l Water DevelopaaentAaeney 
Project Report ofKen-Betwa Link 

(Deb. 11, Vol. XXII, 07-08-2006) 
Col. ISO 

........ WllterPoUey 
National Water Policy 

(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 94 

National Zoological Laboratory Centres 
(Deb, II, Vol. XXII, 07-08-2006) 
Col. 171 

Natunl C.lamity(l) 
ADB Grant for TSl.UW11i Victims 

(Deb, 19, Vol. XXII, 22-08-2006) 
Col. 147 

Assistance for Calamities 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 63S-36 

Assistance for Natural Calamities 
(Deb, 2, Vol. XXI, 25-07-2006) 
Col. 60-63 

Assistance on the Line of Tsunami to 
Flood Affected States 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col 211-12 

Assistance to Flood Affected States 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 39-40 

Banks in Flood Affected Areas 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 284-85 

Cloud Seeding Operations 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 135-36 

Construction of Sea Walls 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 79 

Development of Drought Prone Areas 
(Deb, II, Vol. XXII, 21-08-2006) 
Col. 216-17 

Drought Affected States 
(Deb, 1, Vol. XXI, 24-07-2006) 
Col. 251-S2 

Drought situation in various parts of the 
country (Sub) 
(Deb, 17, Vol. XXII, t 1-08-2006) 
Col, 344-45 

BIrth Quake Traininl 
(Deb, 7, Vol. XXI, 01-08-2006) 
Col. 297-98 
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Failure ofDPAP and DDP 

(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 301-04 

Financial Assistance to Victims of Natural 
Calamities 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 78-19 

Flood Control 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 32-37 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 173-74 

Flood Control in Bihar 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 107-08 

Flood Control Schemes ofKerala 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 162-63 

Forecasting of Earthquake 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 108-11 

Geological Survey by GSI 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 207-08 

Heavy Rainfall 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 84-90 

Inspection of Tsatichhu Lake in Bhutan 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 71-73 

Lightening Thunders 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 225-26 

Loss due to Hailstorm and Heavy Rains 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 214-16 

Measuring Earthquakes 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 303-06 

National Cyclone Risk Mitigation Project 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 15S-56 

National Policy on Flood Control 
(Deb. 11, Vol. XXII, 07-01-2006) 
Col. 269-70 

Natmal Calamities 
(Deb. 12, Vol. XXII,· 08-08-2006) 
Col. 148 

Naturil Disaster Information System 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 212 

Need to check erosion on the banks of 
river Bhagirathi in West Bengal (MUR 
377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 3S6-57 

Need to chock recurrinl floods in s.-
and Brahmaputra Valleys by dHiltina 
with dredgers (MUR 371) 
(Deb. 11, Vol. XXII, 07-01-2006) 
Col. 3S1 

Need to continue drouJht relief to Ihe 
people ofRajuthan (MUR 377) 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 408-09 

Need to declare sea erosion _ • c:eIIn'iity 
for assistance from Calamity Relief 
Fund (CRF) and National Calamity 
Contingency Fund (NCCF) (MUR 371) 
(Deb. 16. Vol. XXII, 17-01-2006) 
Col. 377 

Need to gear up the reliefand rehabilitldon 
work In flood affected area. of 
Vidarbha, Maharashtra (MUR 377) 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 587-88 

Need to live financial pack~le to 
Kamataka due to unprecedented flood 
and drought situation in the State 
(Sub.) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col 535 

Need to include Rewa Parliamentary 
constituency in Madhya Pradesh 
under Rural Employment Guarantee 
Scheme (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 461-62 
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Need to install Doppler Radar System in 
Koyana region of district Satara. 
Mabarashtra (MUR 377) 
(lJeb. 21. Vol. XXII. 24-08-2006) 
L':.l. 411-19 

. Need 10 provide relief to flood affected 
.,eopl" of Kalahandi and Nuapara 
olUtricts of Orissa under Disaster 
Management Scheme (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 375-76 

Need to provide special economic 
packaae to the farmers whose crops 
have been affected due to natural 
catamities in Bundelkhand, Uttar 
Pradesh (MUR 377) 
(Deb. I, Vol. XXI. 02-08-2006) 
CoL 409-10 

Need to provide spedal package to 
Gujarat In view of recent flood 
.-itultion in the State (Sub.) 
(Deb. 17. Vol. XXII, 18-08-2006) 
Col. 341-44 

Need to take rehabilitation measures in 
flood affected areas of Beed 
Parliamentary Constituency, 
Maharuhtra (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 457-58 

Need to take rehabilitation measures in 
hail-storm affected areas in Godda 
Parliamentary Constituency, Jharkhand 
(MUR377) . 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 408-09 

Oil and Gas Plants Dam~ue to Flood 
. (Deb. 21. Vol. XXil,"'!4-08-2006) 
Col. 316-17 

Operation Marham 
(Deb. 2', Vol. XXII, 24-01-2006) 
CoL 211 

Power Shortage due to Flood 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 204 

Production of Milk and Ghee 
(Deb. 18. Vol. XXII, 21-08-2006) 
Col. 88--90 

Sea Erosion in Kerala 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 309-10 

Sea Erosion in Maharashtra 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 146 

Soil Fertility in Drought Prone Area 
(Deb. 6. Vol. XXI, 31-07-2006) 
Col. 160-61 

Statement correcting reply to Unstarred 
Question NO.2525 dated 18-08-2006 
regarding forecasting of earthquake 
(St) 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 378 

Study for Tsunami 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 301-02 

Task Force on Flood and Erosion Control 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 93-·95 

Tsunami Relief 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 204--06 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 251-52 

Tsunami Warning 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 521-22 

Water Logging in Bihar 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 100 

Natural Dilaster Information System 
Natural Disaster Information System 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 212 

N.turopdIy 
Practitioners of Yoga and Naturopathy 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 106-07 
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Navigation Systems 
Indian Regional Navigational Satellite 

System 
(Deb. 8, Vol. XXI, 02-08-20(6) 
Col. 298-99 

Navodaya Vidyalaya(s) 
Cultural Activities orNVs/KVs 

(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 148-49 

Death Cases in Jawahar Novodaya 
Vidyalayas 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. 540-41 

Foreign Languages in NVs 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 164 

Formation of Cadre for Teachers 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. 117-18 

Recruitment Scam in Navy 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 224-25 

Naxalism 
Ban on Naxalite Organisations 

(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 165~ 

N axal itelMaoist Activities 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 51-54 

Raising of Special Force 
(Deb. 19, \bl. XXII, 22-08-20(6) Col. 90 

RUMing of Train Service through Naxalite 
A ffected Area 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 194-95 

Special Force for Tackling Naxalite 
Activities 
(Deb. 9, Vol. XXI, 03-08-2006) Non Utilization of Funds By NVs 

(Deb. 12. Vol. XXII. 08-08-2006) Col. 161 
Col. 197-98 US Support for Anti Naxal Operation 

Q I· Ed . . NV I (Deb. 7, Vol. XXI, 01-08-2006) ua Ity ucatlon In s· ., 
(Deb. 12, Vol. XXII, 08-08-2006) Col. 150-51 
Col. 149-52 Weapons to Counter Naxalites 

Recruitment ofTeachers in K VSINVS 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 74-75 

Setting up of Regional Office ofNVS 
(Deb. 12. Vol. XXlI. 08-08-2006) 
Col. 120-21 

Navy 
Dabolim Airport 

(Deb, 4, Vol. XXI. 27-07-2006) 
Col. 141 .. 

Force Level in Navy 
(Deb. 9, Vol. XXI, 03-011-2006) 
Col. 182 

Investigation into Sinking oflNS-Prahar 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 175-.. 76 

Navy War Room Leak Case 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 121-22 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 173 

Nehru VUVI Kendnt Sanpthln 
Recruitment ofDistt. Youth Co-ordinaton 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 474-75 

Nepal 
Energy from Neighbouring Countries 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 52-)3 

Extradition Treaty wit~ '1epal 
(Deb. 20, Vol. X~, 23-08-2006) 
Col. 69 

Lifting of Additional Duty on Imports 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 220 

Utilisation of Surplus Water of Rivers 
(Deb. 15, Vol. XXII. 14-08-2006) 
Col. 118 
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NttIJI Sabll .... Cilium Bole NeyveU Uplte CorpontiOD 
Report of Justice Mukherjee Commission 

of Inquiry reaardina alleged 
disappearance of Netaji Subhash 
OuIndraBose(DUR 193) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 459--13 

Report ofJustice Mukherjee Commission 
of Inquiry regarding alleged 
disappelUance of Netaji Subhash 
Chandra Bose and Memorandum of 
Action taken by the Government on 
the Report (OUR 193) 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 363-72 

Report ofMukherjcc Commission 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 212-13 

NfWla-pen aad Perlodkall 
Facilities to Registered Newspapers 

(Deb. 11, Vol. XXII, 21-08-2006) 
Col. 116-21 

Foreian Newspapers and Mapzincs 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 68-76 

Hindi NewspapersIMagazines in Flights 
(Deb. 9, Vol. XXI, 03-08-2006) 
Cot 195-96 

Newspaper Industry 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 103 

Obscenity and Vulgarity in Newspapers 
(Deb. 11, Vol. XXII, 07-08-i006) 
Col. 80-81 

Recommendations of Bachhawat and 
Manisana Wage Boards 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. la~7 

Titles Registered with Reaistrar of 
Newspapers of India 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 239-44 

CAG Report on NLC and SAIL 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 105~ 

Expansion Plan of Neyvcli Lignite 
Corporation 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 275-77 

NklhI Coma-nics 
Grant ofNidhi Companies Status 

(Deb. S, Vol. XXI, 28-07-2006) 
Col. 32.5-28 

NlabtBazan 
Night BIlZ8fS 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 228 

Non-Bankina Financial Companies 
Grant ofN idhi Companies Status 

(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 32.5-28 

Non-Banking Financial Companies 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 156-57 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 186-87 

Non-Conventlonaa Encfl)' Sources 
Bio-fuel from Herbs 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 55-56 

Centrally Sponsored Schemes 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 322 

Energy Through Bamboo and Grass 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 169-70 

Energy Throu&h NCES 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 471-72 

EnerIY Through Rice Husk 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 117-18 
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Financial Assistance for 
Programme 

N C E S Pending Schemes ofNCES 

(Deb. 5, Vot. XXI, 21-07-2006) 
Col. 208 

Funds for NCES 
(Deb. 10, Vot. XXI, 04-01-2006) 
Col. 191-96 . 

Hydrogen as a Fuel 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 41-43 

Incentives for NCES Programmes 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 117-1J7 

Model for Solar and Wind Energy 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 5 

Municipal solid Waste Energy 
Project 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 95-96 

Need to accord clearance to the proposal 
for generation of electricity from Gas 
at C.I.L. near Miranagar, Rajasthan 
(MUR377) 
(Deb. 15, Vol. XXII, 14-01-2006) 
Co\. 302-03 

Need to expedite the grant of subsidy on 
Solar Energy project proposals sent by 
the Government of Madhya Pradesh 
and Rajasthan (MUR 377) 
(Deb. 15, Vol. XXII, 14-01-2006) 
Co\. 301-02 

Need to implement Durgaduani Tidal 
Power Plant and provide special 
Package for solar power energy centres 
in Sunderbans, Welt Bengal (MUR 
377) 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 593-94 

Non-Conventional Energy Potential 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 83-1JO 

(Deb. 10, Vol. XXI, 04-01.2006) 
Co\. 478--83 

Power from Wind and Waste 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 493-1J5 

Promotion ofNCES 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 49-52,215-16 

Promotion ofRcnewable Eneray 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 317-24 

Promotien of Solar Energy 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 105-06 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 149-50 

R&D Programme for NCES 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 201 

Rural Electrification through NCES 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 59-63 

Sardar Swaran Singh Institute 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 75-76 

Setting Up ofTidal Energy Park 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 91-92 

Setting up of Tidal Energy Projects 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 476 

Solar EnellY 
(Deb. 10, Vol. XXI, 04-08&2006) 
Col. 483-87 

Solar EnellY Villages 
(Deb. 17, Vol. XXII, 11-08-2006) 
Cot. 131-33 

Solar Water Heating System 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 220-21 
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Tipping ofBio-Mus Energy Potential 
(Deb. S. Vol. XXI. 21-07-2006) 
0,1.323-25 

Use of Forest Areas for Wind Mills 
(Deb. 1. Vol. XXI. 24-07-2006) 
0,1. 107"()1 

Wutc to EneraY Plant 
(Deb. 10, Vol. XXI, 04-01-2006) 
0,1. 490-91 

Wind Energy-
(Deb. 14, Vol. XXII, 11-01-2006) 
0,1. 224-25 
(Deb. 17, Vol. XXII, 11-01-2006) 
0,1. 205,201..()9 

Wind Energy Projects 
(Deb. 22, Vol. XXII, 25-01-2006) 
0,1. 294 

Noli-GovenmentalOrpDisatioDl 
Appoinlments of IEs for Implementing 

NREGA 
(Deb. 14. Vol. XXII. 11-01-2006) 
0,1. 121 

Assistance to Co-OperativesINOOs for 
Promotina Tourism 
(Deb. 16, Vol. XXII. 17-01-2006) 
0,1. 336 

CBI Inquiry apinst NGOs 
(Deb. 21, Vol. XXII, 24-01-2006) 
0,1. 78-79 

Community Toilets 
(Deb. 10, Vol. XXI. 04-01-2006) 
0,1. 153-$1 

DnI& De-Addiction Centres 
(Deb. 16, Vol. XXII, 17-01-2006) 
o,L 202 

Foreign Funds to NOO 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 101 

Funds to NOOs for Afforestation 
(Deb. 6, Vol. XXI, 31-07-2006) 
o,L 83-81 

Funds to NO.Os for AIDS Control 
Programmes 
(Deb. 20, Vol. XXII, 23-01-2006) 
0,1. 109-10 

Misutilisation of Funds by NOOs 
(Deb. 4, Vol. XXlt 27-07-2006) 
0,1. I ()()..() I 

National Policy on Voluntary Sector 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 82-83 

NOO Working for Tsunami Victims 
(Deb. 7. Vol. XXI. 01-01-2006) 
Col. 567-61 

NOO Working for Welfare of Trib a Is 
(Deb. 12. Vol. XXII. 08-08-2006) 
Col. 175 

NOOs Working for Consumer Awareness 
in Jammu & Kashmir 
(Deb. I. Vol. XXI. 24-07-2006) 
Col. 91-93 

Research Projects for NOOs 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 424-32 

Research Projects in Disability Sector 
(Deb. 21. Vol. XXII. 24-08-2006) 
0,1. 106-18 

Rural Development through NOOs 
(Deb. 14. Vol. XXII. 11-01-2006) 
0,1. 123 

Statement correcting reply to Unstarred 
Question No.3050 dated 23rd August. 
2006 regarding Fund~ to NOOs for. 
AIDS Control Programme(St.) . 
(Deb. 22. Vol. XXIl. 25-08-2006) 
0,1. 390 

Utilisation Certificates 
(Deb. 17, Vol. XXII, 18-08-2006) 
0,1. 306-07 

Voluntary Organjzations in Agriculture 
(Deb. 15, Vol. XXII. 14-08-2006) 
0,1. 57-58 
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Welfare of Orphans 
(Deb. 7. Vol. XXI, 01-08-2006) 
Col. 191-201 

Noa-lapaabl. Central Pool of Resources 
Non-Iapsable Central Pool of Resources 

(Deb. 7, Vol. XXI. 01-08-2006) 
Col. SS-S8 

Non-PerformlaK Aiseas 
Loan to Priority and Non-Priority Sectors 

(Deb. 17, Vol. XXII. 18-08-2006) 
Col. 2-6 

Non-Performing Assets 
(Deb. 22. Vol. XXII. 25-08-2006) 
Col. 225-27 

NPA of Nationalised Banks 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 134-36 

RevivaloflFCI 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 87-88 

Non-Resident Indians 
Alleged Fraud in NRI Marriages 

(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 29-30 

Awareness Programme for Migrants 
(Deb. 3. Vol. XXI, 26~07-2006) 
Col. 173-75 

Benefits to NRls for Investment 
(Deb. 8, Vot XXI, 02-08-2006) 
Col. 145-46 

Death oflndian!l in a fire acc:ident occurred 
in a labour camp in Manama city, 
Bahrain on 30-07-2006 (St.) 
(Deb. 6, Vol. XXI. 31 .. 07-2006) 
Col. 365-67 

Discrimination Against PIOs 
(Deb. 8, Vol. XXI. 02-08-2006) 
Col. 86 

Evacuation of Indian Nationals from 
Lebanon 
(Deb. 21, Vol. XXII, 24-0'-2006) 
Col. 333-34 

Evacuation of Indians from Lebanon 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 323-25 

Indians in British Jails 
(Deb. 8. Vol. XXI. 02·08-2006) 
Col. 303-04 

Investment by PIO in Aviation Sector 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 83 

Investment from NRIs and Foreign 
Companies 
(Deb. 14. Vol. XXII. 11-08·2006) 
Col. 161-68 

Need to formulate a mechanism for 
preventing the incidents of fraudulent 
NRJ marriages in Punjab and other 
parts of the country (Ml JR 377) 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 419 

NRI Deposit 
(Deb. 10. Vol. XXI. 04-08·2006) 
Col. 234·35 

Pending Divorce Cases oflndians Abroad 
(Deb. 3, -Vol. XXI. 26-07-2006) 
Col. 279-80 

Safety of Indians in Afghanistan 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 293-95 

Suicides by Indians in Gulf 
(Deb. 8. Vol. XXI. 02-08·2006) 
Col. 108-10 

Voting Rights to NRIs 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 32 

Nortb E.ste~ Reslon 
Accelerated Road Development 

Programme 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. m-30 

Allocation for the North East 
(Deb. 17. Vol. XXII. 18-08-2006) 
Col. 170-71 

Ceasefire Agreement with NSCN (1M) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 346-47 
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Commerce Sector in NER 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 6~8 

Development of FPls in North Eastern 
Region 
(Deb. 9. Vol. XXI, 03-08-2006) 
Col. 90-91 

Development of Horticulture in North 
Eastern States 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 81-8S 

Drainage Development Schemes 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 20S-07 

EFC Grants for Elementary Education to 
theN£ 
(Deb. 19. Vo/. XXII, 22-08-2006) 
Col. 298-99 

Export from North Eastern States 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 101~3 

ICDS for North Eastern States 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 2S-26 

Inspection ofTsatichhu Lake in Bhutan 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 71-73 

Investment in North Eastern Reaion 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 87-88 

Misuse of funds for NE 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 76-78 

National Highway from Dibrugarh to 
Nagaon 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 117-18 

NEC Projects 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. SSO 

NEfJIOO 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 100-101 

Failure ofPDS in North East 
(Deb. IS, Vol. XXII, 14-08-2006) Non-lapsableCentralPoolofResources 
Col. 189-90 (Deb. 7, Vol. XXI, 01-08-2006) 

Col. 55-58 
Financial Assistance to the North East for 

Computerization 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 253 

Food Processing Educational Institution 
inNE Region 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 168 

Funds for DD in NER 

North-East Water Resources Authority 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 75-76 

Package for NER 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 589-90 

Policy for Regulation of Ground Water 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 113 

(Deb. 18, Vol. XXII. 21'()1-2006) ProjectforHolisticApproach 
Col. 202.03 (Deb. 21. Vol. XXII. 24-01-2006) 

Funds for DONER Schemes Col. 166 

(Deb. 2, Vol. XXI. 25-07-2006) Railway Line Project in North East Reaion 
Col. 235-31 (Deb. 13, Vol. XXII, 10-01-2006) 

Col. 76---80 
Funds for Railway Projects ofN.E. States 

(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 191-93 . 

Railway Training Institute in N .E. Region 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 295 
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Reduction in Debt Servicing 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 51-55 

Satellite Channel in North-East 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 152 

Scheme for Promotion of Tourism in NE 
States 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 84-8.5 

Service Tax in the North-East 
(Deb. 22, Vol. XXII, 2.5-08-2006) 
Col. 300-0 I 

Setting up of Brahmaputra River Valley 
Authority 
(Deb. I, Vol. XXI. 24-07-2006) 
Col. .50 

Setting up of Camps in North-Eastern 
States 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 197-98 

Small Fannen' Agri-Business Consortium 
forNER 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 74-78 

Socio-economic development ofNER 

Tipaimukh Hydro Power Project 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 258-59 

Tourism Development in North Eastern 
States 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 129-38 

Transfer Policy ofNABARD 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 182-13 

United Nations Report on Drug Addiction 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 137-38 . 

Utilization of Funds by NER 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 496-98 

North E.stern Relion Development 
Council . 

North Eastern Region Development 
Council 
(Deb. 2, Vol. XXI. 2.5-07-2006) 
Col. 76-88 

NorthKora 
Missile Test by North Korea 

(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 9.5-96 

(Deb. 19, Vol. XXII, 22-08-2006) Notary Public 
Col. 186-&8 

Special Package 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 187 

Special Package to North-Eastern States 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 124-25 

Special Rights for Backward Reaion 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col . .511 

Tax Exemption to NEDFC 
(Deb. 22, Vol. XXII, 2.5-08-2006) 
Col. 238-39 

Terrorism in NE Region 
(Deb. 2, Vol. XXI, 2.5-07-2006) 
Col. 213 

Appointment of Notaries 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 14.5-41 

Appointment of Notary Public 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 143-48 

Notaries 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 176-79 

Nuclear Power 
Civilian Nuclear Energy Deal with US 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 17-28 

Increase in Nuclear Energy Capacity 
(Deb. 20. Vol. XXII, 23-01-2006) 
Col. 16.5-66 
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Increasing Nuclear Power Production 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 469-70 

Nuclear Power Programme Strategy 
(Deb. 8. Vol. XXI. 02-08-2006) 
Col. 253-54 

Nurse(s) 
Ban on RCl:rultment of Nurses by Britain 

(Deb 8. Vol. XXI. 02-08-2006) 
Col. 228 

Obituary Reference(s) 
Sad demise of Dr. (Shrimati) Phulrenu Guha 

(Deb. 8. Vol. XXI. 02-08-2006) 
Col. 1-2 

Sad demise of Sarvashri K.A. Rajan and 
Yoga/1and Saraswati 
(Deb. 22. Vol. XXII. 25-08-2006) 
Col. 1-2 

Sad demise ofShri Kondapalli Paidithalli 
Naidu 
(Deb. 18. Vol. XXII, 21-0~-2006) 
Col. 1-2 

Sad demise ofShri S.M. Guraddi 
(Deb. 6. Vol. XXI, 31-07-2006) 
Col. 1-2 

Shri Suraj Bhan former Deputy Speaker of 
Lok Sabha 
(Deb. II, Vol. XXII. 07-08-2006) 
Col. 1-2 

Obscenity 

Need to evolve a code to check the 
depiction of vulgarity in TV Serials 
(MUR377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 268 

Oblervatlon by the Speaker 

Observation by the Speaker - Privilege 
Notice 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col, 242 

Observation by the Speaker - Re 
Functioning of the House 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 384-91 

Observation by the Speaker -Participation 
of Opposition in the Proceedings of 
the House 
(Deb. 12. Vol. XXII. 08-08-2006) 
Col. 1-3 

Observation by the Speaker-Question of 
privilege consequent upon alleged 
leakage of Report of Justice Pathak 
Inquiry Authority 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 226-28 

Observation by the Speaker-Re: Notice of 
Question of Privilege 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 422 

Orncial Language 
Commission on Official Language 

(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 271 

011 and Gas Ellplontion 
Advanced Technology for Oil and Gas 

Exploration 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 104-..()6 

Agreemenrwith Oman for Oil Exploration 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 217-18 

BID for Extracting Natural Gas from CBM 
Blocks 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 248-52 

Discovery of Gas Reserves in 
Krishna-Godavari Basin 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 135 

Discovery of New Oil and Gas Reserves 
(Deb .. 4. Vol. XXI. 27-07-2006) 
Col. 274-77 
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Exploration of Gas in K.G and P.M.T. 
Oilfields 
'(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 184-85 

Exploration of Oil and Gas 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 134--36 

Exploration of Oil and Gas Blocks 
(Deb. 13. Vol. XX II. 10-08-2006) 
Col. 53 

Indiscriminate Exploration 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 208-09 

Inv~stment by Foreign Companies in 
Exploration of Oil and Gas 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 138-39 

Licences to Private Companies 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 178-79 

Oil and Gas Exploration Ventures 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 144-46 

Oil Blocks of Krishna Godavari Basin 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 202-03 

Assam Renewal Project by ONGC 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 130 

Autonomy to ONGC 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 240 

Coal Gasification Projects by ONGC 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 172-73 

Compensation on Land Acquired by 
ONGC 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 57-60 

Crude Oil from Sakhalin-I 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 144-46 

Diversification of Business by ONGC 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 41 

Drilling to Tap Underground Fresh Water 
byONGe 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 201-02 

Extortion Notice to ONOC 
(Deb. 13, Vol. XXII, 10-Ot-2'006) 
Col. 250-52 

Oil Exploration Contracts in Sri Lanka Import of Tanks by ONGC 
(Deb. 9, Vol. XXI, 03-08-2006) (Deb. 13, Vol. XXII, 10-08-2006) 
Col. 165-66 Col. 26-27 

State-of-Art Technique for Survey 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 127-29 

Survey for Oil and Gas Discoveries 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 209-12 

Oil and Natural Gas Corporation Umlted 
Advertisements by ONGC 

(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 1-6 

Agreement between GAIL and ONGC for 
Gas Supply 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 171-72 

Installation of Wind Power Projects 
(Deb. ~, Vol. XXI, 03-08-2006) 
Col. 78 

LPG Plants ofONGe 
(Deb. 16, Vol. XXII,.. 17-08-2006) 
Col. 121-22 

Need to allot the shares ofONGe to those 
farmers whose lands have been 
acquired by the company in Mehsana 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 459-60 
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Production and Sale of Natural Gas by 
ONGC 
(Deb. 21, Vol. XXII, 24·08·2006) 
Col. 52·53 

Profit earned by ONGC 
(Deb. 21, Vol. XXII, 24-08-2006) 
011.288-90 

Special Package by ONGC 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 85 

Supply of Vessels to ONGC 
(Deb. 4, Vol. XXI, 27·07-2006) 
Col. 210 

011 Company(l) 
Advertisements by OMCS 

(D~. 13, Vol. XXII, 10·08-2006) 
Col. 110-11 

Allotment of Retail Outlets 
(Deb. 13, Vol. XXII, 10·08·2006) 
Col. 24445 

Amount Spent on Social Responsibilities 
(Deb. 13, Vol. XXII, 10-08·2006) 
Col. 86-87 

Cost of Production 
(Deb. 13, Vol. XXII, 10·08·2006) 
Col. 180-81 

Draft making charges for Retail Outlet 
Dealers 
(Deb. 13. Vol. XXII, 10·08·2006) 
Col. 24243 

Entry of Foreign Oil Companies in Indian 
Market 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 127·28 

Expansion of Retail Outlets 
(Deb. 13, Vol. XXII. 10.08.2006) 
Col. 167-68 

Levies on Gasohol 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 24748 

Losses of Public Sector Oil Companies 
(Deb. 4, Vol. XXI, 27·07-2006) 
Col. 130 

Misuse of Funds by Oil Companies 
(Deb. 4, Vol. XXI. 27.07.2006) 
Col. 128·29 

Outstanding Amount against Public 
Sector Oil and Coal Companies 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 96JJ7 

Profit Margin of Public Sector Oil 
Companies 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 112-14 

Purchase ofDio-Diesel 
(Deb. 4, Vol. XXI. 27-07·2006) 
Col. 156-57 

Subsidy to Private Sector 011 Companies 
(Deb. 16, Vol. XXII, 17·01-2006) 
Col. 49 

OIIlndlll Ltd. 

Supply of Gas to Thermal Power Projects 
in Assam 
(Deb. 10, Vol. XXI. 04-08·2006) 
011. 159 

011 Plpellae(l) 
Damage to Oil Pipelines in Assam 

(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 198-200 

Laying of Pipelines by IOC 
(Deb. 21, Vol. XXII, 24·08·2006) 
Col. 199-200 

Oil Reftnery(l) 
Investment in Refinery Sector 

(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 117-18 

Petro-Chemical Project at Manplore 
(Deb. 13, Vol. XXII, 10·08·2006) 
Col. 156-51 

Petrol Chemicals Projects 
(Deb. 13, Vol. XXII, 10·08-2006) 
Col. IS4-SS 

Seninl up of Oil Refineries 
(Deb. 16, Vol. XXII. 17-01·2006) 
Col. 244 



SUBJECT INDEX 21S 

Settina up of Refineriel 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 264-68 

011leed(1) 
Cultivation of Mustard 

Need to revive the licences of opium 
powen in Barabanki and other districts 
of Uttar Pradesh (MUR 377) 
(Deb. 2, Vol. XXI, 2'-07-2006) 
Col. 379 

(Deb. II, Vol. 'XXII, 07-08-2006) Opium Cultivation 
Col. 192-9' (Deb. 19, Vol. XXII, 22-08-2006) 

Decline in Production of Coconut Col. 103 
(Deb. I, Vol. XXI, 24-07-2006) O .... n .. tioDoltbePetroieuDI Exportinl 
Col. 93-96 Countries 

Production of Oilseed in Orissa OPEC Fund 
(Deb. 1', Vol. XXII, 14-08-2006) (Deb. 22, Vol. XXII, 2'-08-2006) 
Col. 1"-'8 Col. 779 

Production of Oilseeds 
(Deb. 1', Vol. XXII, 14-08-2006) Orll" 
Col. 86-87 Activities ofMMTC in Orissa 

Purchase of Mustard Seeds (Deb. 19, Vol. XXII, 22-01-2006) 
(Deb. I, Vol. XXI, 24-07-2006) Col. 3'8-'9 
Col. 50-51 

Shortage of Godowns 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 179 

Olympics 
Preparations for Beijing Olympics 

(Deb. I, Vol. XXI, 02-01-2006) 
Col. 136-37 

Oman 
Agreement with Oman for Oil Exploration 

(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 217-18 

Military Ties with Oman 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 166-67 

Ombudlmln 
Appointment of Ombudsman 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. II 

OpIum 
Need for expansion of Alkaloid Factory 

located at Neemuch, Madhya Pradesh 
(MUR377) 
(De .... 9, Vol. XXI, 03-01-2006) 
Col. 311-12 

Airport at Jeypore 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 119 

CADP in Orissa 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 299-300 

Construction of Railway Line between 
Talcher and Gopalpur 
(Deb. 21, Vol. XXII, 24-01-200ct) 
Col. 115-86 

Development ofPuri-Konark BelICh 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoI.258-Q 

Doublin, of Daitari-Banspani Railway 
Line 
(Deb. 16, Vol. XXII, 17.08-2006) 
Col. 83-84 

Doubling of Railway Line 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 227-28 

Environmental Clea'rIrlC:e to Pollavanm 
,. Project 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 107-09 
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Expansion of Mancheswar Railway 
Workshop 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 2S4 

Expansion of Railway Network in Orissa 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 125-127 

Expansion ofRourkela Steel Plant 
(Deb. IS. Vol. XXII. 14-08-2006) 
Col. 173 

Financial Package to States 
(Deb. 17, Vol. XXII, I B-08-2006) 
Col. 244-45 

Food Processing Industries 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 237-3B 

Four Laning ofNational Highway No. 5-A 
(Deb. B, Vol. XXI. 02-0B-2006) 
Col. 345-46 

Funds for Orissa for 12th Finance 
Commission 
(Deb. 17. Vol. XXII. I B-OB-2006) 
Col. 116-17 

Godavari Water Dispute Tribunal 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 104-05 

Heritage Zone at Bhubaneswar 
. (Deb. 21. Vol. XXII. 24-08-2006) 
Col. 263 

Inclusion of Paramahansa and Jagannath 
Temples in CPM List 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 123-24 

Irrigation Projects of Orissa 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 181-82 

KBK Special Scheme 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 175 

Land Acquisition for Railway Projects in 
. Oritsa 
(Deb. 4, Vol. XXI. 27 .. 07·2006) 
Col. 226 

Mining Activities 
(Deb. 2, Vol. XXI, 2S-07~2006) 
Col. 95-96 

Need to accord sanction for opening of a 
Kendriya Vidyalaya at Bhadrak district 
in Orissa (MUR 377) 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 417-18 

Need to equip Bay Exploration Project in 
Orissa with more technically trained 
man power (MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 274 

Need to expedite the four laning of 
National Highway No. 215 from 
Padmapur to Barbil in Orissa (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 358 

Need to grant early clearance to mining 
projects of NYAMGIRI Hills at 
Lanjigarh in district KaJahandi, Orissa 
(MUR377) 
(Deb. B, Vol. XXI, 02-0B-2006) 
Col. 407 

Need to provide relief to flood affected 
people of Kalahandi and Nuapara 
districts of Orissa under Disaster 
Management Scheme (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 375-76 

Need to sanction adequate funds for early 
completion of construction work on 
Talchar-Bimlagarh Railway line, in 

• Orissa (MUR 377) 
(Deb. 19, Vol. XXII. 22-0B-2006) 
Col. 461 

Need to sanction the proposed railway 
link from Nawapada Road to 8argarh 
Road via Padampur in Orissa (MUR. 377) 
(Deb. 9, Vol. XXI, 03-0B-2006) 
Col. 318 

Need· to atop the· closure of Clearing 
House at Cuttack, Orissa (MURJ77) 
(Dob'. ), Vo-1.XXI, 26-01.2006) 
Col. 371-72 
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Need to Itop the work on Polavaram 
projlCl in AncIhra PracIeIh (MUR 377) 
(Deb. 13, Vol. XXII, 10..0'-2006) 
Col. 271 

New Rail~ Line tom Purl to Konark 
(Deb. 21. Vol. XXII, 24-08.2006) 
CuI. 311 

Newu.-.PNclrr ...... 
(De~. I, V.I. XKJ, .2-01-20") 
CIt .,50036 

OnaoiRI Railway Pro_ In Orilla 
(Dela. 16, Vot QU, 17 ... -2006) 
cot. 3G8-04 

Openina ofCampuiofllT, K.baratpur 
(Deb. 19, Vol. XXII. 22-01-2006) 
Col. 235-36 

0.... of"-iha NTPC ..... PNjIct 
(De~. 22, Vol. XXII. 25-01-2016) 
Col 153 

POOl in Orilla 
(Deb. 20. Vol. XXII. 23 ... ·2.) 
Q)I. 114 

Pend ... Schemel ofNCES 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 471-13 

Peripheral Development 
(Deb. 2, Vol. XXI, 25-07-2086) 
Col. IS6 

Production ofOilsoed in Ori ... 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. lS7-51 

Production of Whelt in Oriaa 
(Dib. II, Vol. XXII, 07-01-2006) 
Col. 144 

......... ofOOkten~ProjeGt 
hlOriua 
(De.,. 20, VoL xxn, 23..0'·2086) 
Col. 116-17 

I'ropoIIII fbr ~ Hilhways in Orilla 
(Deb. 28, Vol. XXII. 23-0'-2006) 
Col. 111-12 

Railway LiM from AlRbIdola Railway 
Station to lAnjipm Vedam Factory 
(Deb. 13, Vol. XXII, 10-08·2006) 
eel. 61 

Raisin, of Special Force 
(Deb. 19. Vol. XXII, 22-08-::(.,'1,', 
Cal. 90 

Raw ........ tor UP 
(Deb. II. Vol. XXII, 21-01-2006) 
Col. J~ .. , 

I' at ........ I 11_ hund Trains 
VIAe... 
( .... , Il, Vol. XXII, 10·01-2006) 
Col. 191 

Self .... 1oyment kheme 
(Deb. 12, Vol. XXII, 01-01·2006) 
Col. 52-53 

Settlfta up of ~&ionaJ Provident Fund 
Office ' , 
(o.b. II, V.I. XXII, 07 .... 2(06) 
Cal. ..... 

Strike ill NALOO 
(Deb. 1 t. Vol. XXII. 22..01-2006) 
Col. 115-1' 

Survey for ConIIruction ofRaUway Lines 
(Deb. 4, Vol. XXI, 27-07·2006) 
CoL 102 

Terminal Pdidea It Railway Stations 
(De". t. Vol. XXI, 03·01·2006) 
Col. 96-97 

Thermal Power PlaIt in Or_ 
(Deb. 3, Vol. XXI, 26.07-2006) 
Col. 93-94 

Uplfldation ofRoldl in Orissa 
(Deb. I, Vol. XXI, 02-01·2006) 
Col. 219-90 

Upper IndraViti Project 
(Deb. 11, Vol. XXII, 07-01,2006) 
Col. II4-IS 
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Wellln ofM_ Workers 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. '1-S2 

World BlakAIded Rural Development and 
&npIOyment ScIMInes 
(DeIJ.·'lt. VOl. XXI, 04-01-2006) 
Q)lm 

World 8_1.oan to Orilla 
o (De-b. 10, Vol. XXI,-04-o'·2006) 

Cot 513-1., . 
0...,...:., 
Welfare of Orphans 

(Deb. 7. Vol. XXI, 01-08-2006) 
Col 191-201 ........ 

Tratninl Propammeaon Packaainl 
(Deb. 2, Vol. XXI, 25·07-2G06) 
Col 119 ...... ) 

PoJlutins PainII 
(Deb. II, Vol. XXII, 07-08-2006) 
Col 302 ........ ) 

Mural Paintinp 
(Deb. 4, \bI. XXI, 27.()7·2006) Col. 134 
(Deb. 16, Vol. XXII, 17·08-2006) 
Col 258 

Pakistan 

Air Service from Jamnaprto Karachi 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 136 

Amritsar-Lahore Bu. Service 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 32-33 

Buildina of Reactor by Pakistan 
(Dob~ If Vol. XXI, 02-08-2006) 
Col' 225 

CBMs between India and Pakistan 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 26~71 

, Construction Activities of Pale on Border 
Areas 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 99-100 

Demolition ofHinclu Temple in LIhore 
(Deb. 3, Vol. XXI, 26"()1·2oe6) 
Col. 2)8-19 ' 

Development ofWa,ha Border 
(Deb. 2 J, Vol. XXII. 24-08-2006) 
Col. 11-82 

Energy from Neighbouring Countries 
(Deb, 10, Vol. XXI. 04-01-2006) 
Col. '52-53 

Heavy Infiltration alonl Indo-Pak 
Border , 
'(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 238-39 ... 

Increa.in"eU1lU1al Relations witb 
PaIc~ 
(pet;. 3, Vol: XXI, 26-07-2006) 
-Col. 69<-70 

India's Participation in Tap Pipelines 
. • .I" 
ProjeCt " 
(Deb. 4. VoL XXI, 27-07-2006) 
Col. 131 

Indian Citizenship to Pakistani Nationals 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 292-93 

Indo-Pak Bus Service 
(Deb. I, Vol. XXI •. .Q.2 .. 08-2006) 
Col. 229 

Indo·PaIt Talks 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 64 

Indo-Pak Talks on Tulbul Navigation and 
Wullar Proj~~ 
(Deb. t 5, Vol. XXII, 14-08-2006) 
Col. 134·35 

Indo-Pak Talks on Water Dispute 
(Deb. I, Vol. XXI, 24-07·2006) 
Col 125 
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Indo-Palt Trade 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 182-13 
(Deb. 19, Vot XXII, 22.01-2006) 
CoL 147-41 

IIIftkradon by 'lkillini AnBr 0IIaft 
Soldiers 
(Deb. 21, Vol. XXD, 2 ...... -:2806) 
Col 125 

IbsdtutioDS and Wonhip PlICII aIona 
IordIr 
(OM. 19, Vol. XXII, U"'-28M) 
Col. 251-~ 

IuuIAee of PIIIpOIU by ,... 
(Deb. I, Vol. XXI, 8J ....... ~ 
Col. 114 

J_mu ad K ......... a..cII ia 
Plkistan , 
(Deb. 22, Vol. XXII, 2UI-2006) 
CoL 253 

Proaress in Pace Process with Paid ... 
(Deb. a, Vol. XXI, 02-0a-2006) 
Col. 156-57 

ProofReprding Dawood 
(Deb. 20, Vol. XXU, 23-01-20(6) 
Col I'. 

Proteedon oflDdian Staff in Pakistan 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 197-91 

RHpenina COIIIUIate in Lahore 
(Deb. I, Vol. XXI, 02-0a-2006) 
Col. 129 

Releutna of I.dian Prisonen from 
Plki_ 
(Deb. 12, Vol. XXII, 01-0'-2006) 
Col. I,,"" 

.... by" Prelid. 
(Deb. 28, Vol. XXII, 23-01-2006) 
Col 316 

Roatoration ofKaluraj T._ 
(Deb. 4, Vol. XXI;~27-07·2006) 
Col. 153 Kilhanpnp Hydro Power Project 

(Deb .. 10, Vol. XXI, 04-0'-2006) Sale ofF-I 6 to Pakistan 
Col. 427-21 (Deb. 3, Vol. XXI, 26-07-2006) 

Col. 141 
Militant Trainina to YoUlhl Solution to Kashmir Issue 

(Deb. 12. Vol. XXII, 01-01-20(6) (Deb. 3, Vol. XXI, 26-07-2006) 
Col. IIS-16 Col. 2S4-55 

Missing Pale Citizens Speech by Pakistan Foreip Minister 
(Deb. 7, Vol. XXI, 01-0'-2006) (Deb. 3, Vol. XXI, 26-07-2006) 
Col. 272 Col. 26U4 

PIk Assistance for Investiption of Bomb 
Blasts 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 422 

Pak Criminals 
(Deb. 19, Vol. XXII, 22-01-2006) 
Cot: 2SS 

Pakistan/Pok Tourist 
(Deb. 12, Vol. XXII. 01-08-20(6) 

.... ··COI. 69 
Places of Worship in Pakistan 

(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 2()6.07 

Supply of Anti-Sbip Missile to Pat 
(Deb. I, Vol. XXI, 02-01-2006) 
CoL 114-15 

Survey of Sir CNek 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 201J..10 

Talks with Pakistan on Kashmir Issue 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 454-56 

"Terrorist Camps in Pakistan and 
BlIl8ladesh 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 331-32 
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t.ILFA-lSI Unks 

(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 16U9 

Paadul)'ld IbJ 
E-Govemance in Panchayats 

(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 193~ 

Extendin, Satellite Communication 
System to ViIJaae Panchayatl 
(Dtb. 3, Vol. XXI, 26-07-2006) 
C'.c!. 263 

Foreig;l Funds for PRls 
(Dcb. a, Vol. XXI. 02-01-2006) 
CoL 217-23 

flUlda to Local Bodies 
(Deb. 3, Vol. XXI, 26-07-2086) 
Col. 45-50 

IIIIple ... ", 1111 D efNIlBGA 
(Deb. 22, VoL XXII, 25 .... -2"') 
CaL 2t2·11 . 

InterlAnkin, .f '-hayat H ....... 
..... PMOSY 
(Deb. 14, Vol. XXII, 11-01·2006) 
Col. 114-86 

Plnchayat Elections in JharkhIDd 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col ...... 1 

SeUina up ofN)'II)'a ......". 
(Deb. 18, Vol XXII. 23-0&-2986) 
CoL 435 

S1renathenil1l of PIU. 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 216-91 

Telephone Facilities to Vii. Panchaylls 
(Deb. S, Vol. XXI, 02-01.2006) 
Col. 305-07 

Utilisation afFundalty·ONm ~ 
(Deb. 11, Vol. XXII. 1 .... -2006) 
Col. I~ 

Paper 
Paper Industry 

Shortage of Cellophane Paper 
(Deb. 7, Vol. XXI, 01 .. 08-2006) 
Col. 87 

Papers Laid on die Table 
Audited Accounts of the Aligarh Muslim 

University, Aligarh, for the year 
2004-2005 
(Deb. 22, Vol. xxn, 25-08-2006) 
Col. 36' 

Audited Accounts of the ~tlli 
DevelopmentAutherity, New DeIhi,« 
dle year 2002-2003. 
(Deb. 22, Vol. XXII. 25-01-2006) 
Col. 363 

A oopy of the Repert ef JuaU" It.S. 
,..... ~uHy AuIhari&y .. Action 
T*-Itepon ....... 
(Deb. 11, Vol. XXft. 17 .... -1*) 
Col 332 

AanuIJ RepaI1aM A&MIMd AocGunu of 
tbe la,di •• Cou.ell for Callur •• 
Relations. New Delhi. 1br'1ht yeer 
~ 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. S37 

Annual Jt.eport and Al&dited Accounts of 
the ladiln Council of AJriculturaJ 
~, New Delhi, for the y .. , 
~. 
(DH. IS, Vol. XXII, 14-01-2086) 
Col. l49 

Annual Report and Audited Accounts 
on the worldn, and activities of the 
Bank of Mabarubtra for the year 
2005-2006 
(Deb. 10, VoL XXI, 04-08-2006) 
Col. 543 

A..- · __ IDdA ..... ,...,.... 
the ..una .... aotIvtdet til. 
AndIva Bank for the yell' 2OM .. 2Gf)6 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. S44 

(Deb. 7. Vol. XXI. 01-01-2006) AnnualReportandAudiaeCilAoc:ODtlon 
Col. 92-93 the workin.g and activitiel af the 
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Corporation Bank for the year 
2005-2006 
(Deb. 10, Vol. XXI, 04-01-2006) 

-Col. 543 
Annual Report and Audited Accounts on 

the working and activities of the Dena 
Bank for the year 2005-2006 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 543 

Annual Report and Audited Accounts on 
the working and activities of the Indian 
Bank for the year 2005-2006 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. S44 

Annual Report and Audited Accounts on 
the working and activities of the 
Punjab and Sind Qank for the year 
2005-2006 
(Deb. 10, Vol. XXI, 04-08-2006) 
CoL 543 

Annual Report and Audited Accounts on 
the work ina and activities of the 
Punjab National Bank for the year 
2005-2006 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. S44 

Annual Report and Audited Accounts 
on the working and activities of the 
Vijaya Bank for the year 2005-2006 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. S44 

Annual Report and Review by the 
Government of the working of the 
Aliprh Muslim University, AJiprh for 
the y_ 2004-2005 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 661 

Annual Report and Review of the 
Government of the working of the 
Securities and Exchange Board (!f 
India, Mumbai, for the year 200S-2006 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 243 

Annual Report and Review of the workina 
of the Assam University, Silchar. for 
the year 2004-2005 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 409 

Annual Report and Review oflhe workina 
of the Atal Bihari Vajpayee-Indiu 
Institute of Information Ttchnolol)' 
and Management, Owalior. for the)Wl' 
2020-2003 
(Deb. 19, Vol. XXII. 22-01-2006) 
Col. 406 

Annual Report and Review of tile wortina 
of the Babasaheb Bhimrao Ambedkar 
University, Lucknow, for the year 
2000-2001 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 404 

Annual Report and Review of the working 
of the Indian Council ofPhilOIOphical 
Research, New Delhi, for the year 
2004-2005 
(Deb. J 9, Vol. XXII, 22-08·2006) 
Col. 408 

Annual Report and Review of the workiq 
of the University of Deihl (Part I and 
U). Delhi, for Ihe year 200 1-2002 
(Deb. 19. fOI. XXII, 22-01-2006) 
CoL 403 

Annual Report Audited Accounts of the 
Artificial Limb. Manufacturln. 
Corporation oflndia. Klnpur 
(Deb. 13, Vol. XXII. 10-01.2006) 
Col 263 

Annual RIportI of the Incliln RId Croll 
Society, New Delhi, for the yean 
1919-2004 
(Deb. 20, Vol. XXII, 23-01-2006) 

~
1-30 

Ann cport of the National HUIIIIn 
R Commiulon, New Delhi.'" Ibe 
)aI' 2004-2005 
(Deb. 19, Vol. XXII, 22-01-20(6) 
Col. 401 
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AanuaJ Report on the Protec:tion of Civil 
RiJhtaAct, 1955 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col 263 

AMual Report on the Scheduled Castes 
and the Scheduled Tribes (Prevention 
of Atrocities) Act, ~9I9 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 263 

Annual Report under sub-section (2) of 
section 32 of the Deposit Insurance and 
Qoedit Guarantee Corporation Act, 1961 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 245 

. Annual Report, Audited Account and 
Review of the working of the Assam 
Ashok Hotel Corporation Limited, 
Guwahati, for the year 2004-2005 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 351-59 

Annual Report. Audited Accounts and 
Review of the worJcins of the AIDS 
Prevention and Control Project, 
Voluntary Health Services, Chennai, for 
the year 2004-2005. 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 526 

Annual Report, Audited Accounts and 
Review of the workinl of the Board 
of Apprenticeship Trainin, 
(Northern Region), KlIlpur, for the 
year 2004-05 
(Deb. 12, Vol. XXII, 01-08-2006) 
CoL 232 

Annual Report, Auclited Accounts and 
Review of tbe workin, of the 

. Cooperative Stores Limited (Super 
Bazar), New Delhi, for the year 
2005-2006. 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 252 

Complex Limited, Panjim, for the year 
2Of)4.OS 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 251 

Annual Report. Audited Accounts and 
Review of the workinl of the Haryana 
Prathmik Shikaha Pariyojna Parishad, 
Chandiprh, for the year 2004-05 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 233 

Annual Report, Audited Accoun.s and 
Review of the working of the Himachal 
Pradesh Primary Education, 
Society-cum-Sarva Shiksha Abhiyan, 
Stall: Mission Authority, Shimta, forthc 
year 2004-05 
(Deb. 12, Vol. XX)), 08-08-2006) 
Col. 233 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Technology, Delhi. for the 
year 2004-05 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 231-32 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Technology. Kanpur, for 
the year 2004-05 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 231 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Jute Industries' Research Association, 
Kolklla, for the year ~OO4-o5 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 232 

Annual Report. Audited Accounts and 
Review of the workin,g of the Jharkhand 
Education Project CowK:i1, Raachi, for 
the year 2004-05 
(Deb. 12. Vol. XXII. 08-01-2006) 
CoL 235 

Annual Report, Audited Acc:etIDII ud Annual Report. Audited Accounts and 
&evicwofthewortdngofdleOoaMeit ReYiewoftheworkinsoftheKarnataka 



SUBJECfINOEX 223 
SArva ShikshaAbhiyan, Banplore, for 
the year 2004-OS 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 234 

Annual Report, Audited Accounts and 
Review of the working of the Kerala 
Mahila Samakhya Society. 
Thiruvananthapuram, for the year 
2004-OS 
(Deb. 12. Vol. XXII, 08-08-2(06) 
Col. 234-35 

Annual Report, Audited Accounts and 
Review of the working of the Mahila 
Samakhya Gujarat, Ahmedabad. for the 
year 2003-04 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 235 

Annual Report, Audited Accounts and 
Review of the working ofthe Malaviya 
National Institute of Techn<?logy, 
Jaipur, for the year 2003-04 
(Deb. 12, Vol.. XXII, 08-08-2006) 
Cel. 232 

Annual Report. Audited Accounts and 
Rev~ ofd}eworkil1l oflbe National 
Council for Promotion of Sindhi 
Language, Vadodara, for the year 
2004-2005 
(0..,.", Vol. XXI, 01-08-2006) 
Col. 663 

Annual Report, Audited Accounts and 
Review 9fthe working of the National 
Institute of Educational Planning and 
Adminis1lation, New Delhi. for the year 
2004-2005 
(Deb. 7, Vol. XXI. 01-08-2006) 

. Col. 660 
Annual Report, Audited Accounts and 

Review of the working of the Paschim 
Banga Raj)'a Prarambhik Shiksha 
Unnayan Sanstha (District Primary 
Education Proaramme and Sar'a 
Shiksha Abhiyan Wost Bongal). 
~olkata, for the year 2004-05 
(Deb. 12, Vol. XXII, 08-08·2006) 
Col. 234 

Annual Report, Audited Accounts and 
Review of the working of the UEE 
Mission (Sarva Shiksha Abhiyan), 
Delhi, for the year 2004~S 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 233-34 

Annual Report, Audited Accounts and 
Review of the working of the Uttar 
Pradesh Mahila Samakhya Society. 
Lucknow, for the year 2004~S 
(Deb. 12, Vol. XXII, 01-08-2006) 
Col. 235 

Annual Report, Audited Aceoamts and 
Review of the workina of the 
Visvesvaraya National Institute of 
Technolol)', Nagpur, for the year 
2004-2005 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 662 

Annual Report, Audited Accounts and 
Review by the Government of the 
workiag of the Bureau of Energy 
Efficiency, New Delhi, for the year 
2003·2004. 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 362 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Institute of 
Technology, Calicut, for the year 
2004-2005 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 365 

Annual Report, Audited Accounts and 
Review by the Governmeni of the 
working of the PunjabAJro Industriel 
Corporation Limited, Chandiprtl, for 
the year 2004·2005. 
(Deb. I S, Vol. XXII, J 4-08·2006) 
C-01. 250-51 

Annual Report, Audited Accounts and 
Review by the Government of the 
working' of the Small Industries 
8eveJopment Bank of India. Lucknow, 
for rho year 200S-1006 
(Deb. 22, Vol. XXII. 2'-01-2006) 
CoL 366-67 
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/\nnuill Report. Audired Aooo ...... 8IId 

Review by the GOWf1IIII«IIDI'wtJt'IdJw 
of the Bengal Chelllical, alHl 
Pharmaceuticals Limited, KoIIcIla, for 
the year 2004-2005. 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 250 

Annual Report, Audited Accolllltl and 
Review of the workinS of tile A.cbarya 
Tulsi Regional Cancer Treanent and 
itesearcfilnstitute, Bbner for the)'Car 
2004-2005 
(Deb. 20. Vol. XXII, 23-08-20(6) 
Col 517 

Annual Report, Audited Accounts and 
Review of the workina of the Andhra 
Pradesh State lrription Development 
CorporItIon LinHted, Hyderabld. for 
the y.2000-2001111d 2001-2002 
(Deb. 19, Vol. XXII, 22-O8-~006) 
Col. 400 

Annual Report, Audited Aceountl and 
Review of the worIdna of the Aaiatic 
Society, K~ bdle)1llF 2004-2005 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 266 

Annual RCJ)Qrt, Audited A~unts and 
Review of1he WOItin& of the AtalBihIri 
Vajpa)'ee~l.dian Inltitute of 
Infor~atioD TechnoloJ)' and 
Manaaement, Owalior, for the year 
2003-2004 and 2004-200~ 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 40:7 

Annual Report, Audited A~unts and 
Review of.the working of tile Auroville 
Foundation, Auroville for the year 
2004-2005 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 409 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Institute of Hi&her Tibetan Studies, 
Samath, for the year 2004-2005 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 267-68 

Annual Report, Audited Ac:counta and ...., of* wotk.., of. CMII'II 
PoUudon eo.oJ IoInt, Delli, fbr Ihe 
~lOO4-M5 
(o.. 19, Vol. XXII, 22 .... -2006) 
011. 411 

An""" Ilepon, Audited Accouau and 
Review ofb wert., of .. Central 
Zoo Audtorit)', New Dellai, fbr the ~ 
2004-20a5 
(Deb. 19. Vol. XXII, 22..01-2006) 
Col. '~II 

Annual a.port, Audited Accounts and 
Review of the worldna of die GAIL 
(Indie) LiDiIed, New Delli, fOr die ~ 
lOO4-2005 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col 361 

Annual Report, Audited Accounts and 
Review of the workinl of the Govind 
Ball8bh Pant Institute of Himalayan 
Environment and Development, 
AhRora. for1he year 2004-05 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 326 

Annual Report, Audited Accounts and 
Review of the workinl of the India 
Tourism Development Corporation 
UmitIId, New DoIhi fbr fie year 2004-05 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 285 

Annual Report, Audited Accounts and· 
Review of the workipa of the Indian 
Council of Medical Reaearch, New 
Delh~ for the yar 2004-2005 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. S26-27 

Annual Report, Audited Account. and 
Review of the work ina of the Indian 
Institute of Advanced Study, sliimla 
for the year 2004-2005 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 408 
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Anftual Report, Audited Accounts and 
Review oflhe working of the Indian 
InsdtuIe of Maritime Studies. Mumbai, 
for the year 2004-2005 
(Deb. 3, Vol. XXI, 26-07-2(06) 
CeI. 335 

AMual Report, Audited A~unts and 
Review of the workin. of the Indian 
IIIIIiIuIe ofTedanolol)', KhntPur, for 
die yell' 2004-200~ 
(on. 19, Vol. XXII, 22-0'-2006) 
Col 404 

Annual Report, Audited Accounts and 
Review of the workina of the Indian 
School of Mines. Dhanbad, for the 
~2004-2005 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 405 

Annual Repon, Audited Accounts and 
Review of Ihe work in, of the Indira 
Oandhi Rashtriya Manav 
Sangrahalaya, Bhopal, for the year 
2003-2004 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 268 

Annual Report, Audited Accounts and 
Review of the working of the Kamala 
Nehru Memorial Hospital, Allahabad, 
for the year 2004-2005 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 530 

Annual Report, Audited Accounts and 
Review of the workin, of the Khuda 
Bakksh Oriental Public Library, Patna, 
tor the year 2004-2005 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 3S9 

Annual Report, Audited Accounts and 
Review of the working of the 
I .. akshmibai National Inslitute of 
Physical Education, Owalior, for the 
)'111'2004-2005 . 
(Deb. 3, Vol. XXI, 26-01-2006) 
Col. 336 

Annual Repon, Audited Accounts and 
Review of the working of the Maulana 
Azad Nationallnatitute ofTechnololY, 
Bhopal for the year 2004-2005 
(Deb. 7, Vol. XXI, 01-08.2006) 
Col. 661 

Annual Repon, Audited Accounts and 
Review of the workin& of the Motilal 
Nehru NIlionaIIIIItitute ofTechnololY 
(formerly known as Molital Nehru 
Regional Enaineering College), 
AIIIhIbad, for die year 2002·2003 
(Deb. 7, Vol. XXI, 01-08·2006) 
Col. 662 

Annual Report, Aud ited Accounts and 
Review ofebe workin, of the Motilal 
Nehru National Institute of 
TechnoJoay, Allahabad, for the year 
2003-2004 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 410 

Annual Report, Audited Accounts and 
Review of the working of the National 
Council of Educational Research and 
Training, New Delhi for the year 
2004-200S 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 408 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute ofHomoeopathy, Kolkata. for 
the year 2004-2005 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 526 

Annual Repon, Audited Accounts IItId 
Review of1he workin, of tile National 
Institute of Naturopathy, Punt for the 
year 2004-2005 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 353 

Annual Report, Audited Accounts and 
Review ofrhe workin. of tile National 
Institute of Technology, Hamirpur, for 
the y.-2004-2005 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 410 
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Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technol08.v, Kurukshetra 
for the year 2004-2005 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. 660-61 

Annual Report. Audited Accounts and 
Reviewofthe working of the National 
Institute of Techno logy. Rourkela. for 
the year 2004-2005 . 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col. 661 

Annual Report. Audited Accounts and 
Review of the working of the Nava 
Nalanda Mahavihara, Nalanda. for the 
year 2ClO4-2005 
(Deb. 9. Vol. XXI, 03-08-2006) 
Col. 267 

Annual Report, Audited Accounts and 
Review of the working of the Navodaya 
Vidyalaya Samiti, New Delhi,'for the 
year 2004-2005 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 413 . 

Annual Report. Audited accounts and 
Review of the working of the North 
Zone Cultural Centre. Patiala for the 
year 2002-2003 and 2003..()4 
(Deb. 9. Vol. XXI. 03-01·2006) 
Col. 2fJ6.fJ7 

Annual Report. Audited Accounts and 
Review of the working of the 
Pondicherry Ashok Hotel Corporation 
Limited. Pondicherry. for the year 
2004-2005 
(Deb. 21. Vol. XXII. 24.08-2006) 
Col. 3S9 

Annual Report, Audited Accounts and 
Review of the working of the Rashtriya 
Sanskrit Sansthan. New Delhi. (or the 
year 2004-200! - .' 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 405 

Annual Report, Audited Accounts and 
Review of the working of the Sahitya 
Akademi, New Delhi, for the year 
2004-2005 
(Deb. 2 I, Vol. XXII, 24·0S·2006) 
Col 359-60· 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan (Andaman and 
Nicobar Islands) Port Blair, for the year 
2003-2004 
(Deb. 19, Vol. XXII, 22-08-2606) 
Col. 413 

Annual Report, Audited Accounts' and 
Review of the working of the Sports 
Authority of India, New Delhi, for the 
year 2003-2004 
(Deb.·3. Vol. XXI. 26-07-2006) 
Col. 336 

Annual Report, Audited Accounts and 
Review of the working of the STCL 
Limited, Bangalore. for the year 
2005-2006 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 412 

Annual Report, Audited Accounts and 
Review of the working of the Tobacco 
Board, Guntur, for the year 2004-200S 
(Deb. 19, Vol. XXII, 22-0S-2006) 
Col. 412 

Annual Report. Audited Accounts and 
Review of the working of the U.P. 
Projects Corporation. Umited, 
Lucknow, for the year 2002-2003 
(Deb. 19; Vol. XXIJ, 22"()S-2006) 
Col. 400 

Annual Reports and Audited Accounts 
of the State Bank ofBikancr and Jaipur, 
State Bank of Mysore. State BaRk of 
Travancore and Stale Bank of Indore, 
for the year 2005-2006 
(Deb. 10. Vol. XXI. 04.01-2006) 
Col. 544 
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Annual Repon, of the Regional Rural 

Banks for the year ended the 31st 
March. 2006. together with Auditors 
Report thereon:-Chandrapur. 
Lucknow. Bikaner.Ambikapur. Shivpuri. 
Chhindwara. Farrukhabad. Agra. 
Solapur, Barabanki. Kota, Haldwani. 
Etah. Hazaribagh. 
(Deb. 14. Vol. XXII. 11-08-2006) 
Col. 233-40 

Annual Statement of allotments made 
under 5% discretionary quota in 
accordance with the guidelines issued 
by the Directorate of E~tates for the 
year ending the 31st December. i005 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 230 

Audited Accounts of the Babasaheb 
Bh1mrao Ambedkar University, 
Lucknow for the year 2000-200 I and 
2001-2002 
(Deb. 22. Vol. XXII. 25-08-2006) 
Col. 364 

Audited Accounts and Review of the 
Mumbai Pon Trust (Pension Fund 
Trust). Mumbai. for the year 2004-2005 
(Deb. 8, Vol. XXI. 02-08-2006) 
CoL lSI 

Audited Accounts of the Assam 
University. Silchar, for the year 
2003-2004 
(Deb. 7. Vol. XXI, 01-08-2006) 
Col. 660 

Audited Accounts of the Babasaheb 
. Bhimrao Ambedkar University, 
Lucknow for the year 1998-1999 and 
1999-2000 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col. 662 

Audited Account~ of the Central 
Aaricultural University. Imphal. 
Manipur. for the year J 997 -98 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 239 

Audited Accounts of the Delhi 
Development Authority. New Delhi. for 
the year 200 1-02 
(Deb. 17. Vol. XXII, 18-0'8-2006) 
Col. 308 

Audited Accounts of 'he Employees' 
State Insurance Corporation. New 
Delhi, for the year 2004-2005 
(Deb. 19. Vol. XXII, 22-08-2006) 
CoL 401 

Audited Accounts of the Indian Institute 
of Technology, Delhi. for the year 
2004-2005 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 404 

Audited Accounts of the Indian Institute 
of Technology. Roorkee. for the year 
2001-02 
(Deb, 12, Vol. XXII. 08-08-2006) 
Col. 231 

Audited Accounts of the Tezpur 
University, Tezpur, for the year 
2003-2004 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. 663 

Audited Accounts of the Tezpur 
University. Tezpur, for the year 
2004-2005 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. '405 

Audited Accounts of the Visva Bharati. 
Santiniketan, for the year 2004-2005 
(Deb, 19. Vol. XXII. 22-08-2006) 
Col. 404 

Evaluation Reports or Tiger Reserves in 
India and Review of Tiger Assessment 
Reports 
(Deb. 21, Vol. XXII. 24-08-2006) 
CoI,361 

Memorandum of Action Taken on the 
Annual Report of the National Human 
Rights Cemmission, New Delhi, for the 
year 2004-2005 
(Deb. 19. Vol. XXII. 22-0'-2006) 
Col. 401 
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Memorandum of Understanding between 

the Sharat Heavy Electricals Limited 
and the Department of Heavy Industry, 
Ministry of Heavy Industries and 
Public Enterprises, for the year 
2006-2007 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 266 

Memorandum of Understand ing between 
the Educational Consultants India 
Limited and the Department of 
Secondary and Higher Education, 
Ministry of Human Resource 
Development, for the year 2006-2007 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 6S9-(j() 

Memorandum of Understanding between 
the Engineering Projects (India) Limited 
and the Ministry of Heavy industries 
and Public Enterprises for the year 
2006-2007 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 263 

Memorandum of Understanding between 
the Export Credit Guarantee 
Corporation of India Limited and the 
Ministry of Commerce for the year 
2006-2007 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 240 

Memorandum of Understand in I between 
the GAIL (India) Limited and the 
MinUtry ofPecroIeurn Iftd Natural GIS 
for the year 2006-2001 
(Deb. 13, Vol. XXII, 10-0 •• 2006) 
Col. 264 

Memorandum ofUnders&anding hetween 
the Hindustan Aeronautics Limited and 
the DeplrtmentofDefence ProduGtion, 
Mini.try of Defence for the year 
2006-2007 
(Deb. 9, Vol. XXI, 03-08·2006) 
Col. 265-66 

Memorandum ofUndmtanding between 

the Hindustan Paper Corporation 
Limited and the Department of Heavy 
Industry, Ministry of Heavy Industries 
and Public Enterprises for the year 
2006-07 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 285 

Memorandum of Understanding between 
the Housing and Urban Development 
Corporation Limited and Ministry of 
Housing and Urban Poverty,Alleviation 
for the year 2006-2007 
(Deb. 14, Vol. XXII, I) -08-2006) 
Col. 231 

Memorandum of Understanding betWeen 
the IRCON International Limited and 
Ministry of Railways, for the year 
2006-2007 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 268 

Memorandum of Understanding between 
the Konkan Railway Corporation 
Limited and Ministry of Railways, for 
the year 2006-2007 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 268 

Memorandum ofUndorstandina between 
the National Fertilizers Limited ad the 
Department of FertlUzers. Ministry of 
Chemicals and Fertilizers for the year 
~ 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 326 

Memorandum ofUndentandlna between 
Ihe NTPC Limited and the Minfltry of 
PoWl!I' for thor-2006-2001 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 230 

MemonuKlum ofUndentandina botweeR 
the Oil Iftd Natural Oa Corporatian 
Limited and the Mtaistry ofPesrOIeum 
and N .... ' OIl fbrthe year 2006-2007 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 264 
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Memorandum of Understanding between 
. the Oil India Limited and Ministry of 

Petroleum and Natural Oas, for the year 
2006-2007 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 269 

Memorandum of Understanding between 
the RITES Limited and Ministry of 
Railways, for the year 2006-2001 
(Deb. 9, Vol. XXI, 03-08-2006) 
COl. 268 

MemorandwnofUnderstanding between 
the Scooters India Limited and the 
Department of H.eny Industry, 
Ministry of Heavy Industries and 
PtabticEnterprises for the year ...., 
(~.b. 9, Vol. XXI. 03-0'-2006) 
Cil28 

M .......... lUftefUndentatldina.be&woen . 
.. t_ammunicat1Ol15 COJIsubants 
badia Limited ami the Department of 
Telecommunications for the year 
2006-2007 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 336 . 

Notification issued under clause (c) of 
s®-aeotion (2' of section 119 of the 
~~Act.19'1 
:f'~4. Vol. xxn. 11-08-2(06) 

.......... issae .. ullder Indian PortsAct, 

'* (Peb. 20, Vol. XXII, 23-08-2006) 
M 514 

NrtllI' ....... ..,~,,(" 
fI/l .... " ., .. ~.a.J* of 
"' ..... t914 <0* ...... v.I. XXf1. 1I .... -2006) 
QIl, 1ft 

N.utt_a UI!Ider SOCtion 11 of me 
NtreeQc .". _ Pqeko.tropk 
"~4ct,t915 
(0$. '7. Vol. XXU. "..Q'8·20(6) I 
at 311 I 

Notification under clause (5) of article 320 
of the Constitution .. 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 352 

Notification under of section 296 of the 
Income Tax Act, 1961, together with an 
explanatory memorandum 
(Deb. 14, Vol. XXII, 11-01-2006) 
CoL 230 

Notification under section 37 of the 
Telecom Reaulatory Autheri1&' ofilKlia 
Act, 1997 
(Deb. 20, Vol. XXII, 23.ea .. 2006) 
Col. 530 

Notificationundcr scctionl () of the 
Customs Tariff Act, 1975 

• (Deb-. I 0, Vol. XXI .. N-t ... ,OO'J 
CoJ.~ 

Noilticatioft ""ter Helton to of the 
National HighwaysAct,1956 
(O,b. 20, Vol. XXII, 23·Ot-2006) 
Col. 511-36 

Notification under s.ction 14 of the 
Maternity 8encfitAct, 1961 
(Deb. II, Vol. XXiI-; 07-01-2006) 
Col. 332 

Notification "nder ""lion toM &f the 
~raftAct. J934 
(Deb. 21. VoJ. XXtI, 24..os~086.) 
Col. 360 

Notificadon uRdcr s~uon 159 of $e 
Customs Act, 1962 
(Deb. 10. Vol. XXI, 04-Ot-20&6) 
Col. 546-47 
(Deb. 12. Vol. XXII. O.-o.-~ 
Col. 249-50 
(Deb. 14, Vol. XXII, 11-08-2(86) 
CGI. 339-40 

N otifiQtion under section 199 of tlte 
Railways Act, 1989 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 269 
(Deb. 16. Vol. XXII. 17-08-2O(6) 
Col. 342-43 
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Notification under section 204 of the 
And.man and Nicobar Islands 
(Panchlyats) Regulation, 1994 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col 514 

Nodficatioft aHer section 22 of the 
Central Vigilance Commi .. ion Act, 
2Of)3 

(Deb. at Vol. XXI, 02-08-2006) 
CoL 352 

NotifICation under section 24 of the 
Private Security Apndes (Reaulation) 
Act,200S 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col 399 

NotificatioR under IICtion 21 ofabe Kbadi 
and WIIIp Iadu!IrieI a.miuioIlAct, 
1956 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 3S1 

Notifica.tion under seclion 29 of the 
National Tax Tribunal Act. 2005 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. S43 

Notification under section 3 of the 
Environment (Protection) Act, 1986. 
(Deb. 15, Vol. XXII, 14-08-2006) 
CoL 252 

Notification under section 308 of the 
Chartered Acc:ountants Act, 1949 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col 231 

Notification under &Cction 31 of the 
Securities and ExchanaeBoard oflndia 
Act. 1992 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 311-12 
(Deb. 22, Vol. XXII, 25~8-2006) 
Col. 366 

Notification under section 36 of the 
Nadoft8J Trust for Wet ... ctfPentons 
wim Autism, Cerebral Palsy, Mental 

Retardation and Multiple Disabilitie. 
Act, 1999 . 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 215 

Notification ameler I.ction 37 of the 
1eIecom~ AuIhorityorlndii 
Act, 1997 
(Deb. I, Vol. XXI. 02-01-2006) 
CoL 3S4 

Notification under section 39 of the 
Bureau oflndiln StandIrdI Ad. 1916. 
(De~. U. Vol. XXII. 14..01-2006) 
Col. 251 

Notification under sections 12 and 13 of 
the Bnvironment(Pr<*Ction)Act,I916. 
(Deb. IS. Vol. XXII, 14-01-2(06) 
Col. 2S2 

Notification under ~uritiel contracts 
(ReauJatioD)Act, 1956. 
(DM. 10, Vol. XXI, 04-01-2006) 
Col S46 

Noti(jcation under sub-section (3) of 
section 15 of the Notaries Act, 19'2 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 309 

N oti fication under sub-section (1) of 
section 29 ofthc Right to Information 
Act, 2005 . 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 52S 

Notification under sub-section (I) of 
section 31 of tho Consumer Protection 
Act. 1916 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 326 

Notification under .ub-.eetion (I) of 
section 37 of the Administrative 
Tribunall Act, 198 S 
(Dob. 20. Vol. XXII, 23-08-2006) 
Col. 525 

Notification under sub-section (2) of 
section 3.8 of the Central Excise Act, 
1944 
(Deb. 2.2. YoI. XXII, 25-0.8-2006) Col361 ...... . 
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Notification under sub-section (2) of 
section (3) of the Control of National 
liighwayl (Land and Traffic) Act, 2002 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col .537 

H.ti&atiea __ lub·section (2) of 
... 3 otdle.AlllndIa Services Act, 
195t 
(Deb. lOt Vel. XXII. 23-08-2006) 
CoLS25 

Notifieation under sub-section (2) of 
secdon 38 of the Central Excise Act, 
1944 
(Deb. 8, Vol. XXI. 02-08-2006) 
Col. 413-14 

Notification under sub-section (2) of 
Mellon 46 of the Mimram University 
Ac:t,2000 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 109-10 ' 

M·otlficatlon under sub-section (2B)of 
section 6 oOhe Indian Ports'Act., 1908 
(De". I. Vol. XXI, 02-08-2006) 
Col. 352 

Notification under sub-section (2H) of 
section 29B of the Industries 
(Development and Regulation) Act, 
195) 
(Deb, 2, Vol. XXI. 25-07-2006) 
Col. 240 

Notification under sub-section (3) of 
section 17 of the Export (Quality Control 
andl~on)Ac~ 1963 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 664 

'Notification under sub-section (3) of 
lOOtion 22 of the Cable Television 
Networks (Regulation) Act. 1995. 
(Deb. 15. Vol. XXII, 14-08-2006) 
Col. 249 

Notification under sub-section (3) of 
• section 22 of tboCable Television 

Networks (Resull&ion) Act, 199' 
(Deb 2. Vol. XXI, 25-07-2006) 
Col. 239 

Notification under sub-section (3) of 
soedon 30 of the Rllional Rural &anks 
Act, 1976 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 367~ 

Notification under aub-section (3) of 
section 37 o,fthe Apprentices Act, 1961. 
(Deb, 15, Vol. XXII. 14-08-2006) 
Col 249 

Notification under sub-section (3) of 
section 458 of the Merchant Shippin& 
Act, 1958. 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 523 

Notification under sub-section (3) of 
section 49 of the Life Insurance 
Corporation Act, 1956 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 247 

Notification under sub-section (3) of 
section 49 of the TcaAct, I9S3 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 412 

Notification under sub-section (4) of 
section 18 of the Citizenship Act, 1955 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 659 

Notification under sub-section (4) of 
section 19 of the Banking Companies 
(Acquisition and Transfer of 
Undertakings) Act. 1970 
(Deb, 22, Vol. XXII, 25-08-2006) 
Col. 367 

Notification under sub-section (4) of 
section 39 of the Company Secretaries 
'Act, 1980 ' 
(Deb. 14, Vol. XXII, 1l-08-2006) 
Co\. 231 . 

Notification under sub-section (4) of 
section 58 of the Reserve Bank oflndia 
Act, 1934 
(Deb. to, Vol. XXI, 04-08·2006) 
Col. 548 
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Notification under sub-section (4) of 
section 83 of the Standards ofWeipts 
and Measures Act, 1916 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 333-34 

Notification unde.r sub-section (4) of 
section 23A of the Re.ionaJ Rural 
Banks Act, 1976 
(0eb . .1:7, Vol. XXIl~ 11-01-lte6) 
Col. 209-10 

Notification under sua.-secCion (4) section 
19 of the Company Secretaries Act. 
1980 
(Deb. 17, V~ XXII, 18-08-2006) 
Col. 209 

NotiAoatlon onder sub ... ection (6) of 
.... 3 of the EAentialCommodities 
A~m~. 
(tlfb. 1 S, Vol. XXII, 14-01-1006) 
Cot ~t 

lIttmfication und.r sub-.eetion (7) of 
section 9 A of the Customs Tariff Act, 
1915 
(Oeb. 12. Vol. XXII. 01-01-2006) 
Col. 249 

Nottfications issued uMer *tion 66 of 
the Finance Act, 2006. 
(.o.b. S. Vo-I. XXl. :U~7·20(6) 
CoL 331 

HotitkatiQns under section 17 of'" 
Mar.cotic,Druas and Psychotropic 
SiINba\ces Act, 1.,,'. 
(~b. S, Vol. XXI. 21-07-2006) 
e.l 117 

Notif.icatiDu under __ tt fit .. 
NIIIi.Ml~Att, IM6 
(Dett. 3, Vol. XX1. 26"7-2006) 
Col. 337-40 
(Deb. 8, Vol. XXI. Gl-oa-10&(j) 
Cel. 3SW6 
(Deb. 22. Vol. XXII, 2S-O'-2006) 
Col. 26W4 

Notifications und.r Hetion I S9 of the 
Customs Act, 1962 
(Deb. 14, Vo/. XXII, 11-01-2006) 
Col. 243-4S 

Notitieations under section 179 of tbe 
ElocIrictty Act, 2083 
(De •. 10, Vol. XXI, 04-01-2006) 
Col S42 

M~ __ ""l""'" RailwaysAa, 1919 
(Deb. 21, Vol. XXII, 24 .. 1-2006) 
Col. 360 

Notifications under section 23 of the 
Prevention of Food Adulteration Act, 
19504 
(Deb. I, Vol. XXI, 02-0 •• 2006) 
Col. 353-S4 

NotifiAtionl under MCtion 296 of the 
Income TlxAd, 1961. 
(DH. 5. Vol. XXI. 21-01.20(6) 
Col. 3l9-JO 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. S46 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 240-43 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 308-09 

Notifications under section 3 I of the 
S-=urities and Exchange Board oflndia 
Act, 1992 
(DOh: 14, Vel. XXII. 1l-OB-2006) 
Col 23-1-33 

Nodfioalions under secsion 48 of the 
Foteip ExchMle MIaIpIMnt Act, 
I"'. '0-". S. v.1. XXI, 21-07-2006) 
Ca1. 341041 
(Dot.. 14. Vol. XXII, 11-08-2006) 
(bI, 232 

Notiftcations under IOCtioal59 of the 
CUItOmIACIt,IM2 
(Deb. S, Vol. XXI. 28-07-2006) 
Col. 332-35 
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Notifications under sub-section (I) of 
section 33 of the National Rural 
Employment Guarantee Act, 2005 
(Deb. 5, Vol. XXI, 28-07·2006) 
Col. 330 

Notifications under sub-section (2) of 
section 31 of the Central Excise Act, 
1944. 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 331-32 

Notifications under sub-section (3) of 
section 642 of the Companies Act, 1956 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 330 

Notifications under sub-section (4) of 
section 23A of the Regional Rural 
Banks Act, 1976 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 339-40 

Notifications under sub-section (7) of 
section 9A of theCustoms Tariff Act, 
1975 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 335-37 

Notifications under sub-section (2) of 
Section 23 of the Prevention of Food 
Adulteration Act, 1954 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 527 

Notifications under sub-section (2) of 
section 3 of the All India Services Act, 
1951 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 352-53 

Notifications under sub-section (2) of 
section 38 of the Central Excise Act, 
1944 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 246-47 

Notifications under sub-section (2) of 
section 53 of the Banking Regulation 
Act, 1949 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 544-45 

Notifications under sub-lOction (3) of 
section 25 of the Khadi and Vlliap 
Industries Commission Act, 19" 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 357-51 

Notifications under sub-section (3) of 
section 2 I of the CoinaJe Act, 1906 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 337-38 

Notifications under sub-section (3) of 
section 22 of the Central. Industrial 
Security Force AQ, 1968 
(Deb. ,22, Vol. XXII, 25-08-2006) 
Col. 364 

Notifications under sub-section (3) of 
section 24 of the National Cbrnmission 
for Minority Education lnatitutions 
Act, 2004 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 410-11 

Notifications under sub-section (3) of 
section 39 of the Export-Import Bank 
ofindiaAct, 1981 
(Deb. 14, Vol. XXII. 11-01-2006) 
Col. 232 

Notifications under sub-section (3) of 
section 62 of the Biological Diversity 
Act, 2002 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 411 

Notifications under sub-section (4) of 
section 124 of the Major Port Trusts 
Act, 1963 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 351 

Notifications under sub-section (4) of 
section 19 of the Banking Companies 
(Acquisition and Transfer of 
Undertakings)Act, 1970 and 1980 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 547 

Notifications under sub-section (6) of 
section 3 of the Essential Commodities 
Act, 1955 
(Deb. 13, Vol. XXII, 10-08-2006) 

• Col. 264 
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Notifications under sub-section (7) of . Report of the Comptroller and Auditor 
section 9A of the Customs Tariff Act, General ofindia!Union Government 
I97S (Civil) (No, 17 Of 2006)-
(Deb. 14, Vol. XXII, 11-08-2006) (Performance Audit)-Performance 
CoL 246 Audit of Disinvestments of 

Quarterly Review of the trends in receipts Government Sharehold ing in 
and expenditure in relation to the Selected Public Sector Undertakings 
budget at the end of the First Quarter during I 999J2003 , for the year ended 
of the financial year 2006-2007 March, 2005 
(Deb. 22, Vol. XXII, 25-08-2006) (Deb. 22, Vol. XXII, 25-01-2006) 
Col. 368 Col 366 

Qum1erly Review of the trends in receipts 
and expenditure in relation to the 
budget at the end of the financial year 
2OOS-2006 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col 368 

Report of Comptroller and Auditer General 
of India- Union Government (Civil) 
(No, 15 of2OO6)-(PcrfonnanceAudit) 
s.va ShikshaAbhiyan - Deparbnent 
of Elementary Education and Literacy 
(Ministry of Human Resource 
Development) for the year ended the 
Mln:h.2005 
(Deb. 17, Vol. XXII, 18-08-2006) 
CeI. 311 

~ of Comptroller and Auditer General 
oflndia - Union Government (Civil) 
(No, 19 of 2006) - Autonomous 
Bodiesl Performance Audit of the 
System of Revenue Generation by 
Doordarshan and All India Radio-
Prasar Bharati for the year ended the 
March, 2005 
(Deb. 17, Vol. XXII, 18-01-2006) 
CoL 311 

Report of the Comptroller and Auditor 
General of India-Union Government 
(Civil) (No, 16 of2006HPerformance 
Audit)IPerformance Audit on 
Management of Foodgrains, for the 
year ended March,200S 
(Deb. 22, Vol. XXII, 25-01-2006) 
CoLl66 

Report of the Comptroller and Auditor 
General of India-Union Government 
(Civil) (No.1 I of2006)-(Performance 
Audit) Performance Audit of 
Conservation and Protection of Tigers 

.and Tiger Reserves, for the year ended 
March, 2005 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 366 

Statements showing action taken by the 
Government on the assurances, 
promises and undertakings given by 
Ministers during various sessions of 
Tenth, Eleventh, Thirteenth and 
Fourteenth Lok Sabha 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col 401 

P .... MlUtary Force(s) 
AIDS Amongst PMF Personnel 

(Deb. 12, Vol. XXII, 08-08-2006) 
CoL lIS 

Death of PMF Personnel 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 192-93 

Deployment ofPMF in State 
(Deb. 2, \t>1. XXI, 25-07-20(6) Col. 132 

Killing of Own Colleague by Personnel of 
PMF 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 651-53 

Raising the Battalion in ITBP 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 102 
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Registration of Cases by NHRC Patent(s) 
(Deb. 2, VoL XXI, 25-07-2006) Impact of Patents 
Col. 148-49 (Deb. 19, Vol. "XXII, 2-2-01.2006) 

Rehabilitation of PMF Dependents Col. 288-89 
(Deb. 12, Vol. XXII, 08-08-2006) NewOtflCesforDisposalofPatentCuea 
Col. 156 (Deb. 12, Vol. XXII, 01-01-2006) 

Suicide by Personnel of PMF CoL 178-79 
(Deb. 2, Vol. XXI, 25~7-2006) Col. 155 

Terrorists in PMF 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 166 

Pariiament onnena 
Indian Pari iamentary Participation At the 

I I 4th Assembly of the Inter 
Parliamentary Union (IPU) Report -
Laid 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 369-70 

Passport(s) 
Issuance of Machine Readable Passports 

(Deb . .3, Vol. XXI, 26-07-2006) 
Col. 199-200 

Issuance of Passports by P~istan 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 114 

Need to open a full-fledged passport office 
at Mangalore (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 312 

Need t6 set up a Passport Office in 
Madurai, Tamil Nadu (MUR 377) 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col 272 

Opening ofRPOs in Tamil Nadu 
(D~b. 3, Vol. XXI, 26-07-2006) 
Col. 72-73 

Simplifying Passport Issuance Procedure 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 222-24 

Temporary Employees in Passport Offices 
(Deb. 3, Vol. XXI, 26-07-2006 
Col. 296 

Patent Claims 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 255-S6 

Patent of Agricultural Producu 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. III 

Pawaa Hans Helicopten Umlted 
Augmentation of Fleet Strength 

(Deb. 16, Vol. XXII, 17-01-2006) 
CoL 129 

Pay CommissioD 
Constitution of the 6th CPC 

(Deb. 14, Vol. XXII, ll-oi-2006) 
Col. 72-73 

Pension 
Disbursement of Pension to 

Ex-servicemen 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 174-75 

Implicit Pension Debt (IPD) . 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 314-15 

Increase in Pension of Ex-servicemen 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 108 

Need to implement one rank one pension 
policy to Ex-soldiers (Sub) 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 442-43 . 

New Pension Scheme 
(Deb. S, Vol. XXI, 21-07-200~) 
Col. 141-42 

Pension for Distinguished Persons 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 255-57 
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P .... lon FUDd of Employee. Pen.ion 
Schne,I995 
(Deb. II, Vol. XXII, 21..0 .. 2(06) 
Col. 71 

Penaion Fund Scheme under SAIL 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 10647 

Pension Funda 
(Deb. 16, Vol. XXII, 17-01-2006) 
Q)L 223 

Pension Scheme b Plantation Sector 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. lDSo07 

Releue of'_ion 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 13 

Review of EmploYees' Pension Scheme, 
1995 
(Deb. 15. Vol. XXII. 14-01-2006) 
Col. 151-52 

Review ofPealion S,.-
(Deb. 22, Vol. XXII. 25-01-2006) 
Col. 361042 

PwCaplla __ 

Per CIpita Income 
(Deb. 3. Vol. XXI. 26-07- ... 006) 
Col. 75 

hlllddt(1) 
Need to bin the UN of Endosulphan IS • 

paticicle for';'l spnyinl in c:uhew 
plllltation in Kuaraod district, Kera" 
(MUR377) 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 3~ 

Norms for Soft Drinks 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 2C43 

Pesticides in Boaled Drinkinl Water 
(Deb. I, Vol. XXI. 02-08-2006) 
Col. 12S-26 

Pesticides in Soft Drinb 

P.icicles Manuficturinl Companies 
(Deb. 6. Vol. XXI, 31.-07-2006) 
CoL 10J.&t 

Plant Baed Pesticides 
(Deb. 17, Vol. XXII, 11-01-2006) 
Oll.'1 

Petition 
Grievances concerning employment 

includina modalities of absorption. 
protection of pay and other service 
conditions 
(Deb. 10, Vol. XXI, 04-08-2006) 
CoL 549 

Presentation of Petition 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 370 

Petrol "_p(.) 
Allotment of Petrol Pumps to SCs in 

Madhya Pradesh 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. " 

Allotment of Petrol Retail Outlets 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 240-41 

Auction System for Allotment of Petrol 
. PumpslLPG Aaencies 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 92-94 

Automated Petrol Pumps 
(Deb. 4. Vol. XXI, 27-07-2006) 
CoL 134-35 

LPG Alencies/Petrol Pumps to 
Ex-terviccmcn 
(Deb. 13, Vol. XXII, 10-08-2006) 
Q)l. 152-53 

Modernisation of Petrol Pumps 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. IS2-56 

Modcrai.ation of Petrol Pumps in 
Assam 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 241-43 

(Deb. 19, Vol. XXII, 22-0'-2006) Need to formul.e a policy for allotment 
Col. 390-99 of Petrol Pumps by maintaining a 
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distance of flve lema. between two CityGIID ........ NltwarkPoIicy 
flllini Stationl in Uttar Pradesh (Deb. 21. Vol. XXII, 24.Q1.2006) 
(MUR377) CoL 244045 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 463~ 

Petrol PumpslLPO A,encies Alloaed to 
Ex-servic:cmen 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col .•• 1-.9 

Retail Outlets 

Co-opendon with QIIIaa in Petro .... 
SecIar 
(Deb. 4, Vol. XXI. 27'-07·2006) 
OIl. 19344 

Conversion of CoIl inID Oil 
(Deb. 8, Vol. XXI. 02-0'-2006) 
Col. 160W5 

ExtensJon ofHBJ Pipeline 
(Deb. 9, Vol. XXI. Ol-O'-2006) 
Col 170 (Deb. 16, Vol. XXII, 17-08-2006) 

Col. 181-84 Extension of Indo-Ira 011 Pipeline to 
Retail Outlets to SCslSTs China 

(Deb. 16, Vol. XXII, 17-08-2006) (Deb. Il, Vol. XXII, 10-01-2006) 
Col. 75-76 Col. 91 

Settin, up of Petrol Pumps by Private FonnIIionofEalnOilOrid 
Companies (Deb. 16, Vol. XXII. 17 .. 1-2806) 
(Deb. 9, Vol. XXI, 03-08-2006) Col. 111-12 
Col. 243 Oas ftom Coal Fieldl 

Settinl up of Petrol Retail Outlets in (Deb. 16, Vol. XXII. 17-01-2006) 
Kamataka Col. 57-59 
(Deb. 16, Vol. XXII, 11-01-2006) OasSupplytoD8driPowwPIIIIC 
Col. 170-72 (Deb. 5. Vol. XXlr 2'-07-2006) 

Unauthorised Petrol Pumps Col. 143-" 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 141-43 

Petroleum .... N.turalCas 
Additional Oas to Mahlruhtra 

(Deb. 21, Vol. XXII. 24-01-2006) 
Col. 170-71 

Advanced T~hnololY for Oil and Oas 
Exploration 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 104-06 

Aareement between OAIL and ONOC for 
OasSupply 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 171-72 

AlI'ocment for Gas Supply 
(Deb. 5. Vol. XXI, 21-07-2006) 
Col. 199-201 

Oas SuPPly to RIInqiri Powwr'" 
(Deb. 13, Vol. XXII, 10-0'-2006) 
CoL Q-6l 

Ou Supply to the propoIICI DIdri Poww 
Plants ofNTPC IIId Relilnce EnIrIY 
Limired (St.) 
(Deb. I, Vol. XXI, 02-01-2006) 
Col 413-15 

Hydropn Blended NItUraI 0.. 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 66-67 

Indo-Iran au Pipeline Project 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 245-46 

LPG Pipeline ftom Pani,. to J ....... 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 253-54 
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Pricing ofNatural Gas 
(Deb~ 13, Vol. XXII, 10-08-2006) 
Col. 30-31 

Production and Sale of Natural Gas by 
ONGC 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 52-53 

Rate ofNaturaI Gas 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 142-43 

Recommendations ofTariffCornmission 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 133-34 

Sale ofNatural Gas 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 35S-S6 

Affect of Hike in Diesel Prices on 
Railways 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. J16-17 

Agreement with Foreign Company to 
Check Adulteration 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. IS3-S4 

Cess on Petroleum Products 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 71 

Convenion of Coal Shale into Petrol 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 177-79 

Cut in Excise Duty on Petrol and Diesel 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 221-22 Security of Oil and Gas Installations 

(Deb. 21, Vol. XXII, 24-08-2006) 
CoL- 164-65 Demand and Production bf Petroleum 

Self-Sufficiency in Oil Sector 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 241 

Shortage of tOil and Oas 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 94-95 

Supply otGas to Pipavav Power Plant 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 192-93 

Supply of Gas to Thennal Power Projects 
inAuam 
(Deb. 10, Vol. XXI, 04-08-2006) 
CoL1S9 

Transmission of Natural Gas 
(Deb. 4, Vol. XXI, 27..()7-2006) 
Col. 163~ 

Petroleum Produd(l) 
Additional Revenue from PetrollDiesel 

Price Hike 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 171-79 

Adulteration/Under Measurement of 
PetrollDiesel 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 43-45 

Products 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 236-38 

Duties in India on Petrol/Diesel 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 23940 

Ethanol Blended Petrol Programme 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 231-36 

Export of Petroleum Products 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 209 

Fuel Source for Tobacco Growers 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 28S-86 

Hike in Prices of Petroleum Products 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 4-S 

Hydrocarbon Vision 2025 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 187-90 

Hydrogen as a Fuel 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 41-43 
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Implementation of Auto Fuel Policy 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 2S1-53 

Import of Petroleum Products 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 21G-12 

Import/Export Prices of Petroleum 
Products 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 215-22 

Increase in Petrol and Diesel Prices 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 63~5 

Increase in Strategic Oil Reserve 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 175-76 

Quota of Petroleum Products for Stites 
(Deb. 4, Vol. XXI, 27-07 .. 2006) 
Col. 17-89 

Rate of Commission on Petrol and Diosel 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 116-89 

Supply of Ethanol Blended Petrol 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 331-32 

Taxes on Petrol/Diesel 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoI.5~ 

Use ofBio-Fuel on Commercial Scale 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 208.()9 

PharmaeeutJeaI(.) 
Levies on Gasohol Excise Duty on Pharmaceutical Products 

(Deb. 4, Vol. XXI, 27-07-2006) (Deb. 14, Vol. XXII, 11-08-2006) 
Col. 247-48 Col. 221-22 

Losses Due to Price Hike in International 
Market 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 158-59 

Losses to Coco Pumps 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 169-70 

Need to remove the ban on low cost diesel 
used by fanners inAmreIi Parliamentii)' 
Constituency, Gujarat (MUR 377) 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 301 

Norms/Guidelines to Curb Adulteration 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 1~2 

Petroleum Products 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 222-23 

Prices of Ethanol Blended Petrol 

Export of Ayurvedic Medicines 
(Deb. 12, Vol. XXII, 08-01-2006) 
Col. 188-89 

Increase in Prices of Drugs 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 1~2 

National Pharmaceutical Policy 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 12-13 

Pharma Companies 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 180-81 

Pharmaceutical Research 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 125-26 

Promotion ofR and D 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 147-48 

(Deb. 21, Vol. XXII, 24-01-2006) Plllrlm(s) 
Col. 165~ 

Pricing Model of Petroleum Products 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 148-49 

Need to open an alternative route to 
Mansarovar via Leh. (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 376-77 
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He«} to provide more facilities to Haj Shortage ofPilotslCo-Pilots 

PiJgrimI(Sub) (Deb. 4, Vol. XXI, 27-07-2006) 
(Deb. 17, Vol. XXII, 1'-0'-2006) Col. 270-71 
CoL 346-47 

Security Arran,ements for Kailash 
Mansarovar PiJarimaae 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 207-01 

Subsidy for Pllpimage Abroad 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoL 1!i2 

Tamperin, of Shivalin,a in Amamath 
Cave 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 97-98 

PUot(.) 
Appointment ofinspectors for Verification 

of Helicopter Pilots 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 'U5-S6 

Charter of Demands ofWAI Pilots 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 122-23 

Commercial Pilots in India 
(Deb. 9. Vol. XXI, 03-01-2006) 
Col. 225-26 

Expenditure on Trainees 
(Deb. 16, Vol. XXII, 17-01-2006) 
CoL 247 

pjped Natura' GIS 
Colonies Under PNO Supply 

(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 70-71 

Supply of Piped Natural Gas 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 38-39 

PlaDDIDI ComminJoD 
Visit of Planning Commission Team to 

Kerala 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 11-82 

Pla.tic 
Need to ban the use of paper and plastic 

material for making National nag 
(MUR377) 
(Deb. 21, Vol. XXII, 24-01-2006) 
CoL 407 

Raw Material for Platic Goods 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 267 

Polar SateUlte LauDcb Vehlel. 
LaunchofPSLV 

(Deb. 20, Vol. XXII, 23-01-2006) 
Extension to Foreian Pilou Col. 78-79 

(Deb. 16. Vol. XXII, 17-01-2006) Pollee 
Col. 91-92 

Forel," Pilots work in, for Airlines in 
India 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col.- 95-96 

Increase in Flying Hours 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 257-58 

Mandatory Requirement of Pilots in 
Cockpit 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 281-82 

Retirement Age of Pilots 
(Deb. 16, Vol. XXII, 17-O1-2006) 
Col. 193-94 

Allocation of Funds Under Modernisation 
of Police Force 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 79-80 

Death ofDP Personnel 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 19S-lJ7 

Filling up ofST Quota in Delhi Police 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 333-40 

Increase In the Strength of Delhi Police 
Force 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 30S-07 
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Involvement of Police PersoMel in Crime 

(Deb. 7. Vol. XXI, 01-08-2006) 
Col. 247.65 

National Police Commission 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 61-64 

Removal of Police Memorial 
(Deb. 7,Vol. XXI, 01-08-2006) 
Col, 223-14 

Suicides Committed by PenoMeI of Delhi 
Police 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 224-25 

Need to check the pollution caused by 
Coconut Shell Burnins Industries 
operating without valid licence in 
Palani Parliamentary Constituency, 
Tamil Nadu (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 457-58 

Need to take steps to check the JI'OwinS 
brackishness ofwater in Ankaleshwar, 
Halaut and Nasram in Bharuch 
Parliamentary Constituency in Guj_ 
(MUR377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 412 

New Emission Norms 
(Deb. 15, Vol. XXII, 14-08-2006) 

Women Police Stations Col. 51-59 
(Deb. 19, Vol. XXII, 22-08-2006) Polluted Water in Delhi 
Col. 360-61 (Deb. 22, Vol. XXII, 25-08-2006) 

Political rartin 

Allotment of Land to Political Parties 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 499-503 

Pollution 

CoL 121 
Pollutina Paints 

(Deb. 11, Vol. XXII. 07-08-2006) 
CoL 302 

Pollution Control Equipment in SUlar 
Mills 
(Deb. 18, Vol. XXII, 21-08-2006) 

Clolure of Pollution Units Col. 201~ 
(Deb. 6, Vol. XXI, 31-07-2006) Pollution due to Liquor Factory 
Col. 274 (Deb. 6, \VI. XXI, 31-07-20(6) Col. 105 

Eco-Industrial Estates 
(Deb. II, Vol. XXII, 21-08-2006) 
Col. 220-21 

Effects of Pollution 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 76-79 

Eradication of Flourine and Arsenic in 
Water 
(Deb. II, Vol. XXII, 21-08-2006) 
Col. 179 

Green Way of Cremation 

Pollution in Rivers 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 255 

Pollution Level in Cities 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 182-84 

Private Sector in Checking Pollution 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 252-53 

Privatisation of Monitoring Stations 
(Deb. 11, Vol. XXII, 21-08-2006) 
Col. 192-93 

Survey of LakeslRivers 
(Deb. 15, Vol. XXII, 14-08-2006) (Deb. II, Vol. XXII, 07-08-2006) 
Col. 97-98 Col. 16S~ 

Growth of Vegetables in Polluted Water 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 49-50 

Vehicular Pollution 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 233-34 
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Pooled Finance Development Fund 
Pooled Finance Development Fund 

(PFDF) 
(Deb. 17, Vol. XXII, 18·08-2006) 
Col. 203.()4 

Port(s) 

Advanced Surveillance System 
(Deb. 20, Vol. XXII, 23·08-2006) 
Col. 407-08 

Container Transhipment Terminal 
Facility 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 213-14 

Need to revive Balari bar channel In West 
Bengal in order to save Haldla Dock 
Complex (MUR 377) 
(Deb. 2 I, Vol. XXII, 24·08-2006) 
Col. 413-15 

Stranded Oil Ship In Nhava Sheva Port in 
Mumbai 
(Deb. 6, Vol. XXI, 31-07·2006) 
Col. 121-22 

Traffic Handling Activities by Paradip Port 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 338-39 

Upgradation of Ports 
(Deb. 20, Vol. XXII, 23-08-2006) 

Development of Ports under NMDP Col. 143-44 
(Deb. 3, Vol. XXI, 26-07-2006) Post Centenary Golden Jubilee Yean of 
Col. 187-88 Sepoy Mutiny 

Dholera Port Project 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 121 

Doubling the Railway Lines connecting 
Ports 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 226-28 

Dredging Operation in Major Ports 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 181--84 

Environmental Clearance to Positra Port 
(Deb. I I, Vol. XXII, 07-08·2006) 
Col. 122 

Export of Grains through Ports 
(Deb. 3, Vol. XXI, 26-07·2006) 
Col. 38-39 

Fishing Harbour at Jakhu 
(Deb. 6, Vol. XXI, 3 I -07-2006) 
Col. 209-10 

Fishing Harbour at Mangalorc 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 156 

Fishing Harbours 
(Deb. 1 S, Vol. XXII, 14·08·2006) 
Col. 67-69 

Labs at Sea-Ports 
(Deb. 20, Vol. XXII, 23·08-2006) 
Col. 418--20 

Funds for Post Centenary Golden Jubilee 
Years of Sepoy Mutiny 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 108..()9 

Post Omee(s) 
Changes in Operative System of Post 

Offices 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 302-03 

Computerlsation of Post Offices 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 227-37 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 118-89,26«)5 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 206-59 

Facilities in Post Offices 
(Deb.s, \blXXJ.02-o&-2O(6)CoL 1~77 

Handling of Mall I 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 210-11 

Hike in Prices of POI tal Services 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 299 • 

Modernisation of Counter Service 
Programme 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 190-91 



SUBJECrINDEX 243 

Opening of Post Offices 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 496 

Outsourcing IT C9llection to Post Office 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 126-27 

Payment ofTclcphonc Bills through Post 
Offices 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 194-95 

Post Offices in Rural Areas 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 83-88 

Recommendations ofTalwar Committee 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 191-94 

Restructure of Postal Network 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 86-87 

Sale of Assam Tea through Post Office 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 201-02 

Sale of Railway Tickets through Post 
Offices 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoI.2n 

Satellite Money Order Stations 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 326-32 

Selling of Rail Tickets through Post 
Offices 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 93 

Setting up of Postal Finance Marts 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 59--67 

Speed Post Centres 
(Deb. 20, \bl. XXII, 23-08-2006) Col. 57 

Speed Post Passport Service 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 273-83 

The of NSCs and Kisan Vikas Patras in 
Railways 
(Deb. 13, Vol. XXII, 10-08-2006) 

. Col. 245--46 
VSAT Based Money Order System 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 167-72 

Poultry 
Funds for Poultry Farms in Karnataka 

(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 193 

Poultry Fanning 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 79-80 

Release of Maize to Poultry Farmers of 
Maharashtra 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 72 

Relief to Poultry Growers 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 37-38 

Revision of Norms of Rajiv Gandhi 
Rehabilitation Package 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 293-94 

Rural Backward Poultry Development 
Scheme 
(Deb. 18. Vol. XXII, 21 -08-2006) 
Col. 110 

Strengthening of Poultry Farming in 
Madhya Pradesh 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 294-95 

Poverty 
20-Point Programme 

(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 295 

Amenities to Poor 
(Deb. 10. Vol. XXI, 04-08-2006) 
Col. 162-66 

Assistance from World Bank & ADB 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 229-33 

Below Poverty Line Census 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 428-30 

BPL Norms for Indian Farmers 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 146-47 

Commodities under PDS 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 145-46 
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Oistrict Pover1y Initiatives Programme 

(Deb. 14, \bl. xxn. 11420(6)CoI. 51 
Houses to Landless Families 

(Deb. 14, Vol. XXII, It -08-2006) 
Col. 31-38 

Kutoer Jyoti Scheme 
(Deb. 10, Vol. XXI, 04-0'-2006) 
CoI.63-69 

Leaal Assistance to Poor 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 33~1 

Loan by Private Banks under Poveny 
Alleviation Programmes 
(Deb. 1~. Vol. XXII, 18-08-2006) 
Col. 14--87 

LoantoBPL 
(Deb~ 14, Vol. XXII, 11-08-2006) 
Col. 131-34 

Merger of Poverty Alleviation and 
Employment Generation Schemes 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 13~1 

N .S.S.O. Survey of Poverty 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 143-4. 

Poverty Alleviation Programme tor 
Minorities 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 189 

Poveny Rate 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 321-28 

Projects with Foreian Assistance 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 95 

SHG Movement for Eradlc:alion of Poverty 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 214-15 

Shortage of Houses 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 122-123 

Supply of Coarse Orains 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 61-62 

Survey (or Data on Poor 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 471-72 

Wheat for Custom Milling 
(Deb. 6, Vol. XXI, 3 1-07-2006) 
Col. 293 

Pwer 
Agreement for Gas Supply 

(Deb. S, Vol. XXI, 28-07-2006) 
Col. 199-201 

Allocation of Power 
(Deb. J 0, Vol. XXI, 04-08-2006) 
Col. 436-39 

BHEL Power Project in Afghanistan 
(Deb. 9, Vol. XXI, 03-0'-2006) 
CoL 240 

Clearance to Hydro Power Projects 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. tJ)-34 

Co-Opention of Japanese Companies in 
Power Sector 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 327-29 

Coal baed Power Projects 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 243-44 

Compen .. tion for Oustees of Thermal 
Power Projects 
(Deb. )4, Vol. XXII, 11-01-2006) 
Col. 42-41 

Completion of Power Projects 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 227-~8 

Cost of Power Generation 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 13-23 

Dabhol Power Project 
(Deb. S, Vol. XXI, 2'-07-2006) 
Col. 226-27 

Development of Hydro Power Projects by 
Private Sector 
(Deb. 5, Vol. XXI, 28.07-2006) 
Col. ~ 

Dividend Earned by Dabhol Power Project 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 230 
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Energy Conservation Programme 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 91 

EnellY Throup Rice Husk 
{Deb. 17, \til. XXII, 1&-08-2O(6)Col. 117-18 

Environmental Clearance to Power 
Projects 
{Deb. 6, \tlI.XXI,31~-20(6)CoL 291-92 

Evaluation of Power Projects 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 216-17 

Expansion of National Power Grid 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 107-20 

Expansion of NT PC Power Projects 
(Deb. ] 7, Vol. XXII, ] 8-08-2006) 
Col. 121 

Gas Based Power Plants 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. ]08-12 

Gas supply to Dabhol Power Plant 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. ]41 

Gas Supply to Dadri Power Plant 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 14344 

Gas Supply to Ratnagiri Power Plant 
(Deb. ] 3, Vol. XXII, 10-08-2006) 
Col. 62-63 

Gas Supply to the proposed Dadri Power 
Plants of NT PC and Reliance Energy 
Limited (St.) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 483-85 

GaslNaphtha Based Power Projects 
(Deb. 14, Vol. XXII, 1 ]-08-2006) 
Col. 28-30 

Generation of Power from Atomic Energy 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 492 

Hydro Pow~r Potential 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 245-52 

Hydro-Electric Project in Karnataka 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 183-84 

Implementation of Mega Power Projects 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 243-46 

Incentives for Reforms in Power Sector 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 189 . 

Incentives to SEBs 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 67-74 

Indo-Myanmar Co-operation in Energy 
Sector 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 1~7 

Installation of Wind Power Projects 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 78 

Integrated Rural Energy Programme 
(Deb. 5, Vol XXI, 28-07-2006) 
Col. 182 

Investment in State Sector Power Projects 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 199 

Kayamkulam Power Project 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 203-04 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 2] I 

Khaperkhoda Thermal Power Plant 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 237 

Kishanganga Hydro Power Project 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 427-28 

Kota Thermal Power Project 
(Deb.· 5, Vol. XXI, 28-07-2006) 
CoL 224-25 

License for Power Generation Companies 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 341 

Lignite-Based Power Projects 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 156-58 



246 LOKSABHA 

Loan from PFClREC 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 67-72 

Losses to PSUs of Power Sector 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 317-18 

Lower Subansiri Hydel Power Project 
(Deb. H, Vol. XXII, 18-08-2006) 
Col. 182-86 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 270-72 

Meeting of Power Secretaries on Power 
Situation 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 204-06 

Mej ia Thermal Power Project 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 14243 

Micro Hydel Project 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 302-03 

Micro-Mini Hydel Power Projects 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 138-39 

Mini Hydel Projects 
(Deb. 17, Vol. XXII, i 8-08-2006) 
Col. 167~9 

Mtni Hydro Power Project 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 188-92 

Modernisation of Power Projects 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 5-7 

Modernisation of Thermal Power Plants 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 163-64 

Modernization of Vijayawada Tbermal 
Power Project 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 263-64 

Multipurpose Dams 
(peb. 22, Vol. XXII, 25-08-2006) 
Col. lSI 

Mundra Coal Based Power Projects 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 143 

Nathpa Jhakri Hydel Power Project 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 127-29 

National Energy Labelling Programme 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 205-06 

National Power Policy 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 329 

National Power Training Institute 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 276 

Need to accord clearance to the'proposal 
for generation of electricity from Gas 
at C.I.L. near Miranagar, Rajasthan 
(MUR377) 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 302-03 

Ne"!d to expedite completion of 
Karnpura Super Thermal Power Plant 
in Chatra, Jharkhand and shift its 
headquarter from Hazaribagh to 
Chatra (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 378-79 

Need to implement Durgaduani Tidal 
Power Plant and provide special 
Package for solar power energy centres 
in Sunderbans, West Bengal (MUR 
377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 593-94 

Need to provide employment to the local 
people of Nallathur, district 
Kanchipuram, Tamil Nadu in the new 
project of Madras Atomic Power 
Station (MUR 377) 
(Deb. 21, Vol. xxn, 24-08-2006) 
Col. 416-17 
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NEE.PCX> 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 100-101 

NTPC Power Plants 
(Deb. 2~ Vol. XXII, 25-08-2006) 
Col. 329-40 

NTPC Power Projedl 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 447-49 

On-going Power Projects 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 88-106 

Oustees of Kaniha NTPC Power Project 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 153 

Outstanding Dues of Minstry of Coal 
(Deb. S, Vol. XXI, 28-07-2006) 
0,1.142 

OverdrawlofPower 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 167-70 

Pending Hydro Power Projects 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 133-38 

Pending Power Projects 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 210-12 

Pending Schemes ofNCES 
(Deb. 10, Vol. XXI, 04-08-2006) 
CoL 47S-83 

Pipavav Thermal Power Project 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 138-39 

Power from Wind and Waste 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 493-95 

Power Generation 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 13-31 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 261-303 

Power Generation through NCES 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 17&--78 

Power Generation through Urban Waste 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 255-56 

Power Projects in Kamataka 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 223-24 

Power Projects with Foreign Assistance 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 256-58 

Power Sharing Agreement 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 276-77 

Power Shortage due to Flood 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 204 

Power Shortage in Delhi 
(Deb. 17, VoL XXII, 18-08-2006) 
Col. 129-30 

Power Stations 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 233-36 

Power Theft 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 25-28 

Private Participation in Power Generation 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 274-75 

Private Power Projects 
(Deb. 14, V'oJ. XXII, 1l-08~2006) 
Col. 12-16 

~jv Gandhi Grameen Vidyutikaran Yojana 
(Deb. 17, VOl. XXII, 18-08-2006) 
Col. 40-43 

Ramagundam Power Project 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 244--47 

Ratnagiri Gas and Power Ltd. 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 298-99 
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Ilatnqiri Gas Based Power Plant 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 522-23 . 

Refonns in Power SecIor 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoI.44-i7 

Review of Utilisation of Funds 

Setting up ofThennal Power Projects 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoL 223-24 

Short Supply of Gu to Raiprh Thermal 
Power Project 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 142 

(Deb. I, Vol. XXI, 02-01-2006) Shortage of Coal and GIl 
Col. 1.1~22 (Deb. 22, Vol. XXII. 25-01-2006) 

Revival of Cauvery Hydro Power Project CoL 94-9S 
(Deb. 5, Vol. XXI, 21-07-2006) Shortage of Equipments 
Col. 2&-70 (Deb. 22, Vol. XXII, 25-01-2006) 

Setting of Hydro Power Project in 
Brahamputra Valley 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 171-73 

Setting up of a Joint Venture Power Project 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 211-13 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 510 

SettinS up of Hydro Power Projecti 
(Deb. 14, Vol. XXII, 11-01-2006) 
CoI.~ 

Setting up of Hydro-Electric Power 
Projects in Tamil Nadu 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 108 

Setting up of Nuclear Power Plants by 
Private Sector 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 151-52 

Setting Up of Power Plant 
(Deb. 10, Vol. XXI, 04-01-2006) 
COI.I6U9 
(Deb. I S, Vol. XXII. 14-08-2006) 
Col. 127 

CoL 149 
Shortfall in Hydro Power Generation 

(Deb. S, Vol. XXI, 21-07-2006) 
Col. 124-28 

Strengthening ofNorthem Grid 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 83-84 

Strengthening ofNorthem Power Grid 
(Deb. 17, Vol. XXII, 11-01-2006) 
CoL 173-74 

Strengthening of Power transmission 
System 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 27~300 

Strengthening of Power Transmission 
System in M.P. 
(Deb. 5, Vol. XXI, 28-07-2006) 
CoL 185-87 

Strengthening of Southern Region 
Transmission System 
(Deb. 17. Vol. XXII, 18-08-2006) 
Col. 103 

Strengthening Transmission Line 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 193-94 Setting up of Power Projects 

(Deb. 17, Vol. XXII, 11-08-2006) Supply of Coal to Thermal Power Stations 
Col. 194--98 (Deb. 3, Vol. XXI, 26-07-2006) 

Setting up of Thermal Power Project in 
Gujarat • 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 138-42 

Col. 267-61 
Supply of Gas to Pipavav Power Plant 

(Deb. 9, Vol. XXI, 03-01-2006) 
CoL 192-93 
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Supply of Gas to Thermal Power Projects 

in Assam 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 159 

Supply of Non-Coking Coal to Thermal 
Power Stations/Steel Plants 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 168-69 

T &: D Losses 

HandloonVPowerloom Projectl 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 111-13 

Technology Upgradition Fund Scheme fbi' 
Powerloom Sector 
(Deb. 2, Vol. XXI, 2'-07-2006) 
Col. 27-30 

Pradbaa M •• triG .... s.dakYojau 

(Deb. 22, Vol. XXII, 25-08-2006) Chqes in criteria ofPMOSY 
Col. 323-29 (Deb. 17, Vol. XXII, 1.-01-2006) 

Tanda Thermal Power Project 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 100 

Task Force on ADPRD 

Col 152 
Difficulties Faced in ImplemeRtation of 

PMGSY 
(Deb. 17,. Vol. XXII, 1'-08-2006) 
CoL 2'5-S7 (Deb. 5, Vol. XXI, 21-07-2006) 

Col. 119-20 Fundings in PMOSY 
Tehri Hydro Power Project 

(Deb. 17, Vol. XXII, 1 i-01-2006) . 
Col. 174-75 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 209-10 

Tenth Plan Outlay for Ministry of Power 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 46~8 

Thermal Power Plant in Orissa 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 93-94 

Tipaimukh Hydro Power Project 
(Deb. 17, Vol. x"n, 18-08-2006) 
Col. 258-59 

Working Group on Power Sector 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 200-01 

Power Grid Corporation of India Umited 
Power Grid Corporation 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 23-24,122-23 

Powerloom 
Handloom and Powerloom Sector 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 552-53 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 152~53 

Inclusion of some cutes belonlillJ to 
OBC category into SC cateaory in 
Uttar Pradesh (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 380 

Interlinking of Panchayat Headquarters 
underPMGSY 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 184-86 

Need to complete the pending works 
sanctioned under Pradhan Mantri Gram 
Sadak Yojana in Bettiah Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 410-11 

Need to expedite the construction of 
various roads in Sagaha Parliamentary 
Constituency, Bihar under 'Pradhan 
Mantri Gram Sadak Yojana' (MUR 377) 
(Deb. 16, Vol. XXll, 17-08-2006) 
Col. 379 

Slow Pace ofPMGSY 
(Deb. S, Vol. XXI. 28-07-2006) 
Col. 103-06 
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PndIIa. MuIr1llo1pr YOjaDl 
Punds under PMRY 

(D.b. 2, Vol. XXI, 25-07-2006) 
Col. 113-90 

Unlta WIder PMRY , 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. '79-84 

rr-r"""'" 
Financial Auiltlnc::e to Prasar Bharati 

{Deb. 11, Vol. XXII, 07-08-2006) 
Oi. 23243 

Launcbfn, of Doordarshan's Urdu 
ChInneI." Pruar Bharati(St) 
(Deb. 1$, Vol. XXII. 14-08-2006) 
Col. 253-S4 

~'In PruAr Bhara(i 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. ~5 

Radio Stations by Private Sector 
(Deb. 11, Vol. XXII, 07-08-2006) 
CoL 203 

Repeal ofPruar Bharati Act 
(Deb. II, Vol. XXII, 21-08-2006) 
Col. 38-39 

PraIde.tl • Masa,e 
Parliament (Prevention of disqualification) 

Amendment Bill. 2006-returned for 
reconsidention by President 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 341-42 

Price Indices 
(Dob. 22, 'Vol. XXII, 25-08-2006) 
Col. 90-91 

Open Jail 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. 614-16 

Prisoner in Jail 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 109-12 

Reported telephonic Conversation by 
Minister of State in the Ministry of 
Home Affairs with a Jail inmate in 
Bulandshahar Jail, Uttar Pradesh (Sub) 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 25~1 

Visit ofNHRC in Jail 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 293--98 

Women inJail 
(Deb. 7, Vol. XXI, 01-0'-2006) 
Col. 62~26 

Privatlutton 
Private Participation in Education 

(Deb. 2, Vol. XXI, 25.07-2006) 
Col. 127-28 

Protest by AAI Employees 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 280-81 

Priviie&e 
Notice of Motion for Privilege 

(Deb. 12, Vol. XXII, 0'-08-2006) 
Col. 239-40 

Observation by the Speaker - Privilege 
Notice 
(Deb. 2. Vol. XXI. 25-07-2006) 

Wholesale PrIce Index Col. 242 
. (Deb.~, Vol. XXI, 28-07-2006) PriyadanhlniYoJa.a 

Col. 197-98 
PrllOD(.) 
Education in Jan 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col 305 

Modernisation of Prisons 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 226-30 

Priyadarshini Yojanll 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 144 

Procurement 
Decentralised Procurement 

(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 225-26. 
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Increase in Procurement Price 

(Deb. II, Vol. XXII, 07-08-2006) 
Col. 137 

Procurement of FoodJrains . 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 190-91 

Procurement aflNGPS System 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 260-61 

Purchase of Onion 

Food Credit CII'd Scheme 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 49-SO 

Foodgrains Under Public Distribution 
System 
(Deb. IS, Vol. XXII, 14-0'-2006) 
Col. 110-11 

Increase in Procurement Price 
(Deb. II, Vol. XXII, 07-01-2006) 
CoL 137 

(Deb. 6, Vol. XXI, 31-07-2006) Malnutrition due to FaihnofPDS 
Col. 111-12 (Deb. 6, Vol. XXI, 31-07-2006) 

Review of Food Policy 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 289 

Project Tiler 
Project Tiger 

(Deb. 11, Vol. XXII, 0.7-08-2006) 
Col. 14--21 

Public Distribution System 

Adequate supply of Commodities for PDS 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 117-18 

Commodities under PDS 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 145-46 

Cut in PDS Quota 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 13-14 

Cut in Sugar Quota 
(Deb. 15. Vol. XXII, 14-08-2006) 
Col. 143-45 

Cut in Wheat Allocation 
(Deb. I, Vol. XXI, 24-07-2006) 
Col: 148-58 

Distribution of Kerosene 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 65-66 

Failure ofPOS in North East 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 119-90 

CoL 1.3 
Need to check irreaularities in the Public 

Distribution System in Dumariapnj. 
District, Siddharth Na,ar, Uttar 
Pradesh (MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 371 

Need to release adequate foodgrains to 
Uttaranchal under Public Distribution 
System (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 453 I 

Need to streamline the Public Distribution 
System in Manipur (MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 277-78 

Operations orFCI 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 10-14 

Quality Foodgrains Under AAY 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 85-86 

Rationed Items at Controlled Price 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 10 

Revamping ofPDS 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 11-8. 

Sale of.s Kg. Cylinders throuah PDS 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 119-20 
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Streamllnln. of Public Distribution 
System 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 7-14 

Subsidy on Foodlflinl 
(Dob. I', Vol. XXII, 2]"()1-2006) 
Col. 223-24 

Trainina for PDS Personnel 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 315-20 . 

Wheat for Custom Mi1Iing 
(Deb. 6, Vol. XXI, 31-07-2006) 
.~l. 293 

Publle laterest UtiptioD 
Public Interest'Litigation 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 272 

Public Pro_cuton 
Shortage 'Of Public Prosecutors 

(Deb. 17, Vol. xxn, 18-08-2006) 
Col. 128-29 

Public Sector 
Advertisements by OMC.S 

(Deb. 13, Vol. XXII, 10-.08-2006) 
Col. 110-11 

Amount Spent on Social Responsibilities 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 86-87 . 

Appointment ofCMDs in PSUs 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 439 

Assistance to Public Sector Undertakings 
(Deb. 18. Vol. XXII, 21-08-2006) 
Col. 26-34 

AutonomylPowers to CPSEs 
(Deb. 9 •. Vol. XXI. 03-08-2006) 
Col. 6-12 

Bureaucrats in PSUs 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 158-59 

Central Assistance to PSUs 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 290-93 

Contribution ofPSUs In GDP 
(Deb. 21, Vol. XXII, 24·08.2006) 
Col. 61-62 

Cost of Production 
(Deb. 13, Vol. XXII, 10·08-2006) 
Col. 180-81 

Disinvestment ofPSUs 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 47-64 

Expansion of Retail Outlets 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 167-68 

Financial Assistance to Losl Making 
PSEs 
(Deb. 4, Vol. XXI, 27-07-2006) 
Cot. 242-43 

Improvement in Heavy Industries 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 234-35 

Increase in Deposits and Assets of PSBs 
(Deb. S, Vol. XXI, 28-07-2006) 
p>l. 113-86 

Instructions to PSUs Regarding Profit 
(Deb. 16. Vol. XXII, 17-08.2006) 
Col. 99-100 

Investigation against Scnior PSUs 
Officials 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. ISO-51 

Loss Making PSUs 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 83-85 

Losses by CPSEs 
(Deb. 16, Vol. XXII, 114-2006) 
Col. 6-17 

Losses of Public Secaor OJ) Companies 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 130 

Losses to PSUs of Power Sector 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 317-18 
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Lurement ofOfficiaJs Servin, in PSUs 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 123·26 

Market Share of Public Sector Insurance 
Companies 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 315 

Merger of Sick PSUs 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 119-20 

Miniratna Status ofPSUs 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 102-05 

Modernisation of Public Sector 
Undertakings 

Purchase ofBio-Diesel 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 156-57 

Res~~ms orOil PSU. 
(Deb. 16, Vol. XXII, 17.08-2006) 
Col. 161 

Restructuring of Services of Air 
Hostesses 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 92·93 

Revision of Walel of Public Sector 
Insurance Companies 
(Det;. 17, Vol. XXII, 18-08-2006) 
CoL 103-04 

(Deb. 11, Vol. XXII, 07-08-2006) Revival Package for Sick CPSEs 
Col. 144-45 (Deb. 9, Vol. XXI, 03-08-2006) 

Navratna Status to PSUs Col. 223-26 
(Deb. 13, Vol. XXII, 10-08-2006) RTI in PSUs 
Col. 73 (Deb. 12, Vol. XXII, 08-08-2006) 

Outstanding Amount against Public Col. 57-58 
Sector Oil and Coal Companies 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 96-97 

Performance ofBRPSE 
(Deb. 16, Vol. XXII, 1 '-08-2006) 
Col. 17-31 

Perfonnance of Public Sector Insurance 
Companies 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 202-03 

Privatisatlon ofPSBs 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 343 

Production Capacity ofCPSEs 
(Deb. 16, Vot XXII, 17-08-2006) 
Col. 251-52 

Profit Marlin of Public Sector Oil 
Companies' 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 112-14 

Public Sector Steel Companies 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 66-67 

Rules' for Appoinbnent on Oeputldon in 
CPSEs 
(Deb. 9, Vol. XXI, 03·08-2006) 
Col. 190-91 

Utilisation of Surplus Assets 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 115-18' 

Vacant Post of Executive I 
(Deb. 19, Vol. XXII, 22-08·2006) 
Col. 289-90 

Vacant Posts in Public Sector 
Undertakinp 
(Deb. 4, Vol. XXI, 27-01-2006) 
Col. 120-21 

Pulse(l) 
Availability of Pulse I 

(Deb. IS, Vol. XXII, 14-08-2006) 
CoL 119 

Ban on Export of Pulses 
(Deb. 6, Vol. XXI, ~ 1-07-2006) 
CoL 104 
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Cuttivation of Pulses 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 216-11 

Customs Duty on Pulses 
(Deb. 22, Vol. XXII, 25-01-2006) 
CoL 342 

Import ofPullCl 
(Deb. I, \obi. XXI. 24-07-2006) 
Col. 193-9S 

Production of OillCeds 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 16-17 

Production of Wheat IIId PulJes 
(Deb. II, Vol. XXII, 07-01-2006) 
Q)l. 204-12 ...., 

AD. and Doordanhan Tower in Amritsar 
(Deb. 6, Vol. XXI, 3 )-07-2006) 
Q)l. 160 

AmritIIr Aa,ort 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 137 

Auistance to Punjab forllepair of Canals 
and Pond. 
(IDb. II, Vol. XXII, 21-01-2006) 
CoL 72 

COD.truc:tion of Railway Bridaes on 
National HiJhwaylID Punjab 
(Deb. 13, Vol. XXII, 10-0'-2006) 
Col. 74 

ConltNCtion of Railway Over Bridle in 
AnuiIIIr 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 100-101 

Dairy F ..... 1n PuqjIb 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 74-75 

Develepment of Airportl in Punjab 
(Deb. 21, Vol. XXII, 24-0'-2006) 
Col. 91-99 

Development ofWagha Border 
(Deb. 21. Vol. XXII. 24-01-2006) 
Col. 81-82 

Financial Assistance for Development of 
Tourist Places in Punjab 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 17S-78 

Forestry Clearance for Highway in Punjab 
(Deb. 18. Vol. XXII. 21-08-2006) 
Col. 67~8 

Irregularities in FCI 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 103-04 

Railway Line between Quadian and Beas 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 95 

Railway projects for Punjab 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 84-86 

Sardar Swaran Sinsh Institute 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 7S-76 

Purebulna Capacity 
Purchasing Capacity of People 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 170 

Question Paper(l) 
Leakin, out of Question Papers 

(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 114-15 

RacIo 
FM Radio Station in Korala 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 210-11 

Private FM Radio Stations 
(D,ob. 6, Vol. XXI, 31-07-2006) 
CoI.~ 

Radio Stations by Private Sector 
(Dob. 11, Vol. XXII, 07-01-2{)06) 
Col. 203 ' 
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Withdrawal of Advertisements from 
Radio and Television 
(Dcb. II, Vol. XXII, 07-01-2006) 
Col. 170 

Rail Aeeident(l) 
Accidents/Derailments at Dehradun 

Railway Station 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 2~7 

New Technique to Avoid Rail Accidents 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. liS 

Train Accidents 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 194-207 

RaD Gaule ConvenioD 
Gauge Conversion between Ahmedabad 

and Udaipur 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 230-31 

Gaule Conversion between Madurai and 
Dindipl Railway Line 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 214 

Gauge Conversion of Alipurdwar to 
Bamanhat 
(Deb. 16, Vol. XXII, 17-0a-2(06) 
Col. 213 

Gaul" Convenlon ofBharuch-Dahej 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 155 

Gaup Convenion ofBhildi-Samdari 
(Deb. 13, Vol. XXII. 10-01-2006) 
Col. 1S3 

Gauae Conversion of Hathua and Kabli 
Railway Line 
(Deb. 21. Vol. XXII. 24-01-2006) 
0,1. 169 

Oauae Conversion of Jabalpur-Oondia 
Railway Line 
(Deb. 16, Vol. XXII. 17-01 .. 2006) 
0,1. 241-49 

Gauge Conversion of Kanpur.A". 
Railway Line 
(Deb. 21, Vol. XXII, 24-OI-2OCN) 
Col. 30~7 

Gau,e Convenion of NlIPur-N .... W· 
Railway Line 
(Deb. 4, Vol. XXI. 27-07.20N) 
Col. 80 

Gauge Convenion ofNaupada-Gunupur 
Railway Line . 
(Deb. 4, Vol. XXI, 27-07.2006) 
Col. 140 

Gauge Conversion Project in M.P. 
(Deb. 21, Vol. XXII. 24-o'~006) 
Col. 23940 

. Gauge Conversion under Nqpur Railway 
Division 
(Deb. 4, Vol. XXI, 27-07-2006) 
0,1. 280 

Kollam-Shengottai-Tiruneiveli Railway 
Line Gauge Conversion Project , 
(Deb. 4, Vol. XXI, 27-01-20;') 
Col. 118 

Need to convert the metre aauae rei..., 
line from Jaitalsar to.Dhasa in ~ 
Parliament Constituency. OuJal* 
(MUR377) 
(Deb. 19. Vol. XXII, 22-01-2006) 
Col. 4S~a 

Need to provide pIIICIIi&er amentdeI II 
railway stationa in district Hal ..... 
and Karimganj. AuIm Ind comp_ 
broad puge conversion work widtIa 
the stipulated time fi'Ime (MUR 37'n 
(Deb. 9. Vol. XXI, 03-0'-2086) 
Col. 308-09 

Survey for Gauae Convenion in ~ 
(Deb. 21. Vol. XXlI. 24-01.2006) 
CoL 171-73 

Rall India Teclanlcal •• d Ee.8 •• le 
Se"ices Ltd. 

Study on Tranaportation by RJTES 
(Deb. I. Vol. XXI. 02-01-2006) 
CoL 111-12 
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RaIlway Budpt 2006-07 
Need for early commencement of Shuj-

Sareilly Express as proposed in 
Railway Budget 2006~7 and restore the 
stoppage at Raj,arh Station In 
Rajuthan (MUR 377) 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 584-85 

Railway Uae(s) 
AcquiaitioA- of Land for Anaamaly-

SabarimalaRaiIway Line 
(Deb. 21, Vol. XXII, 24-01-2006) 
CoL ~3-44 

Ahmednagar-Parll Valdyanath Railway 
Line 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 99 

Conatruction of Ahmednagar-Seed Parli-
8aijnath Railway Line 
(~eb. 4, Vol. XXI, 27-07-2006) 
CoL 180 

Construction of BO RaIlway Line from 
Dahod to Indore 
(Deb. 9, Vol. XXI, 0)-01-2006) 

. Col. 214-15 
Construction ofBroad Gaup Railway Line 

from lhalukbari to Panilcheti 
(0..,. 9, Vol. XXI, 03-08-2006) 
CoL 146 

Construction ofHazipur Sapuli Railway 
Line 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 60-61 

Conltruction of Hubli-Ankola Railway 
Line 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 238 

Construction of Patan-Bhiladi Railway 
Line 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 144-45 

Construction of Railway Line 
(Deb. 13, ·Vol. XXII, 10-08-2006) 
CoL 119 

Construction of Railway Line between 
Haridwar and Vakunapr 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 114 

Construction of Railway Line between 
Talcher and Gopalpur 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 185-86 

ConstructloD of Railway Line from 
KolIamaode to Trichur 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 233 

Construction of Railway Line In Neora. 
Shaikhpura BIodt 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. ISS-56 

Construction of third Railway line on 
Fatehpur Railway Station 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 107 

Construction on Railway Line from· 
Ramtek to Oetagaon 
(Deb. 16, Vol. XXII. 11.08-2006) 
Col. )05~ 

Con~erllon ofBarellly·Lucknow Railway 
Line 
(Deb. 16, Vol. XXII, 17·08·2006) 
Col. 180 

Development ofSurat-HaziraRailway Line 
(Deb. 4, Vol. XXI, 27-07·2006) 
Col. 119 

Doubling of Daitari-Banspanl Railway 
Line 
(Deb. 16, Vol. XXII, 17-08-2006) 

·Col. 83·84 
Doubling of HOI pet-Hub Ii-Vasco Railway 

Line 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 148-49 

Doublin, ofManmad·Daund Railway, Line 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 241 
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Doubling ofPune.Miraj Railway Line 
(Deb. 21. Vol. XXII. 24·08-2006) 
Col. 99-100 

Doubling of Rail way Line 
(Deb. 13. Vol. XXII, J 0-08-2006) 
Col. 227-28 

Doubling of Railway Line from Jammu to 
Jalandhar 
(Deb. 2 J, Vol. XXII. 24-08-2006) 
Col. 175-76 

Doubling the Railway Lines connecting 
Ports 
(Deb. 16. Vol. XXII. J 7-08·2006) 
Col. 226-28 

Electrification of Bangalore.Mysore 
Railway Line 
(Deb. 4, Vol. XXI. 27·07-2006) 
Col. 228·29 

Electrifjcation ofChennai-Howrah Trunk 
Railway Line 
(Deb. 21, Vot XXII, 24.08-2006) 
Col. 277·78 

Fresh Survey for Palia-N ighasan-Tikunia 
RailwayUne 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 334 

aauge Conversion between Madurai and 
Dindigul Railway Line 
(Deb. 21. Vol. XXII, 24-08·2006) 
Col. 214 

Oauge Conversion of Hathua and Katni 
Railway Line 
(Deb. 21. Vol. XXII. 24-08·2006) 
,Col. 169 

Oaule Conversion of Kanpur-Agra 
Railway Line 
(Deb. 21, Vol. XXII, 24·08-2006) 
Col. 305.07 

aauge Conversion of Nagpur-Nagbhid 
RailMytine 
(Deb. 4, Vol. XXI, 27-07·2Q06) 
Col. 80 

Osage Conversion ofNaupada.Qunupur 
Railway Line 
(Deb. 4. Vol. XXI, 27-07·2006) 
Col. 140 

Grant of Heritage Status for Punalur 
Shenocotta Railway Line 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 246-47 

Kollam-Shena.ottai. Tiruneiveli Ra.ilway 
Line Gauge Conversion Project 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 118 

Laying of Railway Line under North-
Western Railway 
(Deb. 21, Vol. XXII, 24-08·2006) 
Col. 232-34 

Leasing of Railway Lines 
(Deb. 21, Vol. XXII, 24 .. 08-2006) 
Col. 298-99 

Need to expedite the work oftaying a new 
railway line connecting Erode-Palani 
via Chennimali. Kangayam and 
Dharampura (MUR 377) 
(Deb. 2. Vol. XXI, 25-07-2006) 
Col. 374-75 

Need to lay a railway line between 
Nappattianm and Vailanltanni in Tamil 
Nadu(MUR3n) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 300 

Need to lay railway line upto Sahajanwa. 
Mehndaval, Bui, Dumriaganj, Utraula 
and Balrampur in Uttar Pradesh 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 362-63 

Need to make budgetary provision for 
linking Agartala-Subroom railway line 
in Tripura (MUR 377) 
(Deb. 4, Vol. XXI. 27-07-2006) 
Cot. 303 
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Need to sanction adequate ftmds for early 
completion of construction work on 
Talchar-Bimlaaarh Railway line, in 
Orisaa(MUR377) . 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 461 

Need to sanction the proposed railway 
link from Nawapada Road to Barprh 
Road via Padampur in Orissa (MUR 377) 
(Deb. 9, Vol. XXI, 03-0'-2006) 
Col. 318 

New Railway Line between Chandrakona 
Road Railway Station and Metheda 
(Deb. 4, Vol. XXI, 21-01-2006) 
Col. 180 

New Railway Line between Howrah-
Seakhala-Champadania 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 166-61 

New Railway Line from Puri to Konark 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 318 

New Railway Line from Ujjain and 
Jhalawar 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 127 

Over-Bridge at Kamtee-Kalmana Railway 
Line 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 85 

Rail Link with Bhutan 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 132-33 

Railway COMectivity of Haiua Port with 
Mumbai-Delhi Railway Route 
(Deb. 4, Vol. XXI. 27-07.2006) 
Col. 158-59 

Railway Line between Bangalore City and 
Devanahally Airport 
(Deb. 21, Vol. XXII, 24-08·2006) 
Col. 160 

Railway Line between Quadian and Beas 
(Deb. 13, Vol. XXII, 10·01-2006) 
Col. 95 

Railway Line from Ambadola Railway 
Station to Lanjiaarh Vedant Factory 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 68 

Railway Line from Haldibari to 
Changrabandha Line 
(Deb. 16, Vol. XXII, 17·08-2006) 
Col. 126 

Railway Line from North Bengal to Sikkim 
(Deb. 4, Vol. XXI, 27-07.2006) 
Col. 231-39 

Railway Line Project in North-East Reaion 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 76-10 

Railway Linkale between Assam and 
Bangladesh 
(Deb. 21, Vol. XXII, 24-08·2006) 
Col. 269-70 

Status of Karnprayaa Railway Line 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 204 

Survey for Construction of Railway Line. 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 102 

Survey for Railway Line between Jetal.., 
andDhua 
(Deb. 13, Vol. XXII, 10-01.2006) 
Col. 129 

Survey ofKanpJOSinder Nagar Railway 
Line 
(Deb. 4, Vol. XXI, 27.07·2006) 
Col. ISS 

Survey of New Tracks and Hish Speed 
Train. 
(Deb. 16, Vol. XXII, 17·01.2006) 
Col. 241' 

Railway Line between Manmad-Narpna Wardt.Nandtd Railway Line Project 
(Deb. 13, Vol. XXII, 10.01-2006) (Deb. 9, Vot XXI, 03-08·2006) 
Col. 173-74 Col. 146 



SUBJECT INDEX 2S9 

Railway Protection Foree 
Constitution of Special Force 'Veerangna' 

(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 93-94 

Merger ofRPF and GRP 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 249 

Strength ofRPF Personnel 
(Deb. 4. Vol. XXI. 27-01-2006) 
Col. 218 

Unauthorised Occupation of Retiring 
Rooms by RPF 
(Deb. 21. Vol. XXII, 24-01-2(06) 
Col. I SO-S I 

Klilway Safety Fund 
Railway Safety Fund 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 16-17 

RaHway Station (.) 
Ace idents/Derai Iments at Dehradun 

Railway Station 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 206-07 

ATM 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 219-20 

ATM Facility at Stations 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 179--81 

Auamentation of Railway Stations in 
Metro Cities 

. (Deb. 21, Vol. XXII, 24-01-2006) 
Col. 55-51 

Banners and Posters at StationsIPlatfortn. 

Closure of PCO/STD/ISD Booth at 
Stations 
(Deb. 16. Vol. XXII, 17-01-2006) 
Col. 18 

Construction of Commercial Complex at 
Madhupur Railway Station 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 64 

Construction of Foot Over-Bridges on 
Railway Stations 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 104-05 

Construction of Goods Shed 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 180-81 

Construction of Railway Station at Bheem 
Bethika 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 349-50 

Construction of third Railway line on 
Fatehpur Railway Station 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 101 

Encroachment in New Delhi Railway 
Station 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 94 

Expansion of Platforms at Kachiguda 
Railway Station 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 205-06 

Facilities at Haveri Railway Station 
(Deb. 13, Vol. XXII. 10-01-2006) 
Col. 214 

Facilities at Madan Mahal Railway Station 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 14-15 

Funds Sanctioned for Stations of AssIm 
(Deb. 16, Vol. XXII. 17.01-2006) (Deb. 16, Vol. XXII. 17.01-2006) 
Col. 110-11 Col. n.71 

Budlot Hotel. and Food Plazas Global Po.itionina System It Stations 
(Dob. 4, Vol. XXI, 27-07-2006) (Deb. 4, Vol. XXI, 27.07.2006) 
Col. 75-76 Col. 3-7 
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Grant of District Railway Station Status to 
Sirathu Railway Station 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. IS7 

Increase in Height of Platforms 
(Deb. 21, Vol. XXII, 24-0B-2006) 
Col. 246 

Installation of Electronic Bridge at Satna 
Railway Station 
(Deb. 16, Vol. XXII, 17-0S-2006) 
Col. 233-34 

Installation of Wild System at Railway 
Stations 
(Deb. ) 3. Vol. XXII, ) 0-OS-2006) 
Col. S5-S6 

Lack of Facilities at Dindigul and 
Thirumanglam Railway Stations 
(Deb. 21. Vol. XXII, 24-0B-2006) 
Col. 2SS 

Modernisation of Chhatrapati Shivaji 
Terminal Station 
(Deb. ) 6. Vol. XXII, 17-0B-2006) 
Col. 140-41 

Modernisation of Railway Stations 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 39-43 

Need to provide passenger amenities at 
railway stations in district Hailakandi 
and Karimganj, Assam and complete 
broad gauge conversion work within 
the stipulated time frame (MUR 377) 
(Deb. 9. Vol. XXI. 03-0B-2006) 
Col. 30S-09 

Need to stop unloading of coal at 
Barabanki Railway Station to prQtect 
the environment of residential areu 
ncar Railway Station (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 591 

New Railway Line between Chandrakona 
Road Railway Station and Mecheda 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. lBO 

Non-Workina ofT.lovlllona at Statlona 
(Deb. 9, Vot. XXI. 03-01-2006) 
Col. 163~ 

Opening of Halt Stations 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 73-74 

Platforms at Secunderabad Railway 
Station 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 2S1-82 

Private Sector in Clean line .. and Public: 
Convenionce on Railway Station 
(Deb. 13, Vol. XXII. 10-01-2006) 
Col. 132 

Proposal to make Paintepur Railway halt 
as Railway Station 
(Deb. 4, Vol. XXI. 21-07.2006) 
Col. 124 

Purchase ofBorrab Detection Instruments 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 231-32 

Railway Reservation facilities Dehradun 
Railway Station 
(Deb. 21, Vol. XXII. 24·08..2006) 
Col. 231 

Raising ofPlatfortn Level at Karad RaIlway 
Station 
(Deb. 16. Vol. XXII, 17·01·2006) 
Col. 79-80 

Raising of Platform Level of Jhargram 
Railway Station 
(Deb. 4. Vol. XXI. 27-07.2006) 
Col. 240 

Rush at Railway Ticket Counten 
(Deb. 9. Vol. XXI, 03·08·2006) 
Col. 106-36 

Settln, up of Railway Station at 
Parv.thipuram 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 86 

Stoppage of Train. at 8yada,i Railway 
Station 
(Oob. 13. Vol. XXII. 10·01·2006) 
Col. 169 
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Terminal facilities at Railway Stations 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 96-97 

Vending of Ice Cream at Stations 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 167-68 

Washing Pit at Jabalpur Railway Station 

Extension ofVikramJhila Express 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 259 

Frequency of Bhilbane.war-Bangalore 
Express 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 318-19 

(Deb. 16, Vol. XXII, 17-08-2006) Frequency ofBhubaneswar-Kurla Express 
Col. 76 (Deb. 16, Vol. XXII, 17-08':2006) 

Railway Train 
Garib Ratb' AC Trains 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 124-2~ 

Palace on Wheel' Train 

Col. 179-80 
Frequency of Bhubaneswar-New Delhi 

Rajdhani Express 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 179 

Frequency ofDankuni Local 
(Deb. 4, Vol. XXI, 27-07-2006) (Deb. 9, Vol. XXI, 03-08-2006) 
Col. 277-79 Col. 93 

AC Coaches without Water 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 114-15 

Augmentation of Coaches in Trains 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 140-41 

Bio Diesel based Trains in Chhattisgarh 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 151 

Change in Route of New Delhi-Howrah 
Rajdhani Express 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 225-26 

Direct Train between Bhubaneswar-
Kanyakumari 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoI.2IS 

Emergency Quota in Trains 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 185-86 

Extension of Taj Express 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 139 

Extension ofTWlgllhhadra Express 
(Deb. 4. Vol. XXI. 27-07-2.(06) 
Col. 270 

Frequency ofHirakund Express 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 

Frequency ofThar Express 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 237 

Global Positioning System at Stations 
(Deb. 4, Vol. XXI: 27-07-2006) 
Col. 3-7 

High Speed Trains 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 118 

Introduction of EMU 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 100 

Introduction of High Speed Magnetic 
Trains 
(Deb. 16, Vol. XXII, J 7-08-2006) 
C.ol. 67-68 

Introduction of Train between Panwel to 
Chhatrapati Shivaji Terminal 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 10S~ 

Introduction of Trains 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 75-76 
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Late Arrival of Agra Bound Trains 
(Deb. 13, Vol. XXII, 10-08-2006) 
Cot. 65-66 

Maintenance and Operation of High 
Speed Goods Trains 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 168~9 

Need for early commencement of Bhuj· 
Bareilly Express as proposed in 
Railway Budget 2006-07 and ~ the 
stoppage at Jhjgarh Station in 
Rajasthan (MUR 377) 
(Deb 20, Vol. XXII, 23..08-2006) 
Col. S84-8S 

Need to divert the route of some North-
East bound trains to link Orai, Jalon, 
Uttar Pradesh (MUR 377) 
(Deb. 6; ~1. XXI,31'()7-2006)Q)1. 358 

Need to exempt Purulia Express and Steel 
Express Trains from Superfast category 
in South-Eastern Railways>8nd earmark 
some compartments in Superfast 
Express Trains for daily/monthly/ 
season ticket holders (MUR 377) 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 263 

Need to provide stoppage of4164 Down 
Sanpm Express and Chauri'(;haura 
Expms at Manauri RailWlly Station in 
Chail Parliamentary Constituency, Uttar 
Pr8desh (MUR 377) 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 464 

Need 10 rucind the order doclarina 
God.,.i and Panchavati Express 
Trains as Super-fat besidesceviewina 
the hike in their fares (MUR 377) 
(Deb. 6, Vol. XXI. 31-07-2006) 
CoL 359 

Need to run a daily train between Nanded 
and Pune, in Mahanshtra (MUR 377) 
(Deb. 20. Vol. XXII. 23-01-2006) 
Col. S92 

New Train from Ourppur to Howrah 
(Deb. 21. Vol. XXII. 24-08-2006) 
Cot 196-98 

New Trains from Bhopal 
(Deb. 21, Vol. XXII. 24-01-2006) 
Col. 2S3-54 

New Trains from Katihar to PatnalDelhi 
(Deb. 21, Vol. XXII, 24-01·2006) 
Col. 128 

New/Special Trains between Karur-
Chennai 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col 240 

Pantry Car Facility in Trains 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 151' 

Passenger Train from Pipavav Port to 
Ahmedabad 
(Deb. 13, Vol. XXII. )0-01-2006) 
Col. 68 

Provision of Stoppale and Railway 
Crossing 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 190-91 

Public-Private Partnership in running 
Trains 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 242-43 

Punctuality Performance of Train Services 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 31-38 

Purchase of Bomb Detection Instruments 
(Deb. 4. Vol. XXI, 27-07-2006) 
Col. 231-32 

Reyenue Generation from Superfast 
Trains 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 42-54 

Running of Bhubaneswar Bound Trains 
viaCuttack 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col 191 



SUBJECf INDEX 263 

Security in Trains 
(Deb. J 2, Vol. XXII, 08-08-2006) 
Col. 136 

ServinglSettinlofLiquor in Trains 
(Deb. 9, Vol. XXI. 03-01-2006) 
Col. 92-93 

Shatabdi Train between Ahmedabad-
Jaipur 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 93 

Train Service between Pune-Nasik Road 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 151 

Upgradation of MaillExpress Trains into 
Superfast Category 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 179 

Uparadation ofShatabdi Trains 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 221 

RaDwaya 
Special Parcel Trains 

(Deb. 16, Vol. XXII, 17-01-2006) NewRailwayTracka 
CoL 197 (Deb. 16, Vol. XXII, 17-08-2006) 

Col. 92-93 
Stoppage of Trains at Byad.,1 Railway 

Station 
(Deb. 13, Vol. XXII. 10-01-2006) 
Col 169 

Supcr Fast Express Between Sambalpur-
Allahabad 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 89-90 

Supply of Rails by SAIL 
(Deb. 1 J. Vol. XXII, 07-08-2006) 
Col. 300-30 I 

Surprise Inspections in Trains 
(Deb. 16, Vol. XXII, 17-O1!2006) 
Col. 174-75 

Survey of New Tracks and High Speed 
Trains 
(Deb. 16, Vol. XXII, 11-08-2006) 
Col. 248 

Toilet Facilities in Trains 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. lSI-52 

Train Service between Dehradun .. 
Thiruvananthapuram/Cochin 
(Deb. 2). Vol. XX", 24-08-2006) 
Col. 230-3 J 

Train Service between Madurai and 
Chennai 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 331 

2006 u Ihc year of pauenaer Service 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 10-11 

Abolition ofPmtry Car Syatem 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 186 

Abolition of POlts of Train 
Superintendents 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 123 

Achievement of Target. 
(Deb. 2 J, Vol. XXII, 24-01-2006) 
Col. 321-22 

Additional Railway lleservIIion Counters 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 96-91 

Affect of Hike in Diesel Pric::es on 
Railways 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 116-17 

Afforestation in Railway Zones 
(Deb. 4, Vol. XXI, '27-01~2006) 
Col. 267-61 

Air Brake System in Coaches 
(Deb. 21, Vol. XXII, 24-0'-20(6) 
Col. 320 

AJIotment ofSTD/lSDIPCQ Booths 
(Deb. 20. V()t. XXII, l3-o1-2006) 
Col. 415-90 
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Appointment ofRTSAs and RTAs 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 255-56 

8hartiya Rail 8ijlee Company 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 107~ 

Budget Hotels and Food Plazas 

Completion ofRailM), Projects 
(Deb. 9, Vol. XXI, 03·01-2006) 
Col. 259-60 

Computer Reservation Centre In 
Jharkhand 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 61 

(Deb. 4, Vol. XXI, 27-07-2006) Computerised Reservation Counters 
Col. 7>76 (Deb. 16, Vol. XXII, 17-01-2006) 

Call Centres for Railways Col. 81-12 
(Deb. 9, Vol. XXI, 03-01-2006) Concessions to Industrial Units 
Col. 221-22 (Deb. 21, Vol. XXII, 24-08-2006) 

Carlc:ellation of Railway Examination Col. 207-01 
(Deb. 13, Vol. XXII, 10-08-2006) Condition of Railway Brldael 
Col. 212-13 (Deb. 21, Vol. XXU, 24.0&-2006) 

Catering and Sanitation in Railways 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 118-19 

Chanacs in Freight Ratc 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 182-84 

Changcs in Time Table of Railways 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 86-87 

CoUcction of Demurrage on Goods 
(Deb. 13,'Vol. XXII, 10-08-2006) 
Col. 55-56 

Commemoration ofDarjeeling Himalayan 
Railway 
(Deb. 9, V.ol. XXI, 03-08-2006) 
Col. 145-46 

Commercial Plantation of Jatropha 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 184-85 

Committee on Catering Services 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 170-72 

Compensation to Rice Traders 
(Deb. 21, Vol. XXII, 24-08-2006) 
('01. 336-37 

Compensation to Waiters 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 161 

Col. 14-26 
Construction of Fly-Over Bridae at 

Railway Crossing 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 82-83 

Construction of Malls and Marketing 
Complexes 
(De~. 13, Vol. XXII, 10-08-2006) 
Col. 24-25 

Construction of Railway Bridges on 
National Highwaysin Punjab 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 74 

Construction of Railway Over Bridge in 
Amritsar 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 100-101 

Construction of Road Over Bridge in 
Kerala 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 196-97 

Construction of ROB in Dankuni in Eastern 
Railways 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 183-84 

Construction of ROBs inWest Bengal 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. J49-50 
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ConstructionlExpansion of Platform at 
JanunuRailway Station 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 241 

Creation ofNew Railway Division 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 117 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 72-75 

Development of Remote Control Engine 

Exransion of Mancheswar Railway 
Workshop 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 254 

Expansion of Railway Network 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 246 

Expansion of Railway Network in Orissa 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 125-27 

(Deb. 9, Vol. XXI, 03-08-2006) Expansion of Railway Networks 
Col. 171-72 (Deb. 16, Vol. XXII, 17-01-2006) 

Col. 124-26 Development of Western Corridor 
(Deb. 4, Vol. XXI, 27-07-2006) ExtensionforKRIBHCOtoHazira 
Col. 186-87 (Deb. 16, Vol. XXII, 17-01-2006) 

Direct Train between Bhubaneswar-
KanyakurnIri 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoL 215 

Discontinuation of Parcel booking for 
Small Railway Stations 
(Deb~ 13, VoL XXII, 10-08-2006) 
Col. 52-53 

Dividend Paid by Railways 
(Deb. 16, Vol. XXII, 17-08-20(6) 
Col. 252-53 

Electrification of Rail Routes 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 100 

Enhancement of production capacity of 
Railway Manufacturing Units 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 64-65 

Entry of Unreserved Ticket Holders in 
Reserved Compartments .. 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 72 

Establishment of Railway Workshop at 
Nemam 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 207 

Col. 1~121 
Extenaion of Freight Corridor Project 

(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 193 

Facilities in Railway Hospitals in West 
Central Railway 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 278-79 

Fake Railway Tickets 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 23~32 

Fire in Electrical Engine Service Centre, 
Bhusawal 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. SO 

Fire in Gooty Diesel Shed 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 82-83 

Fractures in Rail Tracks 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 134 

Free Travel Facility in Railways 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 110-11 

Freight Corridor 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 256-S7 
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Jfreiaht Corridor Project 
(Deb .• , Vol. XXI, 27·07·2006) 
CoL 219-20 

Frequency ofDlnkwli Local 
(Deb. 9, Vol. XXI, 03·08·2006) 
Col. 93 

Frequency ofThir Express 
(Deb. 9, Vol. XXI, 03-0'-2006) 
CoL 237 

Functionina of Newty Created Salem 
Division 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 214 

Funds by ADD for Railway Projects 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 131-40 

Funds for Railway Projects in Himachal 
Pradesh 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoL 216-17 

Fund. for Railway Projocts in 
MIhareshtra 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 157-58 

Oramin Ticket Book", Service 
(Deb .• , Vol. XXI, 27-07-2006) 
Col. 21~13 

Orowfh in Freisht Traft"IC 
(Deb. 16. Vol. XXII, 17·08·2006) 
Col SUI 

HlJh Powered Committee on Railways 
Safety 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 123 

Hiah Powered Committee Set lip for 
RaJIwIy Project 
(Dcb. 16, Vol. XXII, 17-01-20(6) 
CoL m 

Import ofWheoIs 
(Deb. 16, Vol. XXII, 17-01.2006) 
Q1L 1" 

Incentives tbr Carryina Goods by Trains 
(Deb. 4, Vol. XXI, 27-07.2(06) 
CoL 221 

Increase In Preiaht TarifF& for Fruital 
'IIptIbIa 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col 204 

Inspection of AC Coaches 
Funds for Railway Projects ofN.E. States (Deb. 21, Vol. XXII, 2 .. -0.-2006) 

(Deb. 16, Vol. XXII, 11·01·2006) CoL 203 • 
Col. 191-93 

Funds from Foreip Financ:iallnstitutions 
for Railway Projec:tl 
(Deb. 9, Vol. XXI, 03·01·2006) 
Col. 231-39 

Gaup Conversion under Nqpur Railway 
Division 
(Deb. 4, Vol. XXI, 27·07·2006) 
CoL 210 

Global Positioning System at Stations 
(Deb. 4, Vol. XXI, 27-07·2006) 
Col. 3·1 

GgJden Quadrilateral Sc:hemes 
.Deb. 21, Vol. XXII, 24-08-2006) 
Col. 329-30 

Integrated Railways Modernisation Plan 
(Deb. 13, Vol. XXII, 10..08-2006) 
Col. 15S·56 

International Railway Routes 
(Deb. 4. Vol. XXI, 27·07·2006) 
Col. 221 

Introduction of EMU 
(Deb. 16, Vol. XXII, 11.08.2006) 
Col 100 

Incrocluclion ofLoamaotives on CNG Fuel 
(Deb. 21, Vol. XXII, 24-08·2006) 
Col 327·29 

lrresu1arities in Railway Hospital. Nagpur 
(Deb. 4. Vol. XXI. 27-07·2006) 
Col. 162 
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Issue of Blank Paper Tickets 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col 241-42 

Issue of Reserved and Unreserved Tickets 
from same CounterlWindow 
(Deb. 13, Vol. XXII. 10-01-2006) 
Col. 210-11 

Joint Working Group for Identification of 
Railway Projects 
(Deb. 21, Vol. XXII, 24-~1-2006) 
Col. 309 

Land Acquisition for Railway Projects in 
Orissa 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 226 

Liberalised Policy for Railway Sector 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. ~21 

Manufacturing of Coaches 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 185-16 

Manufacturing of RoJling Stock 
(Deb. 16. Vol. XXII, 17-01-2006) 
Col. 221-24 

Manufacturing of Wagons 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 1~1 

Medical Facilities in Railways 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 201-09 

Meraer ofRPF and GRP 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 249 

Misuse of AC Coach 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. --120-21 

Mob Attack At Keljhar Station 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 162-63 

Modernisation of Signalling Systems 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 25-26 

MOU with European Countries 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 186 

Movement ofGoodsIRaw f4aterial 
(Deb. 6, Vol. XXI, 3 J -07-2006) 
Col. 30~ 

Multi-Model Transport System (MMTS) 
in Metros ~ 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 186-87 

National Rail Vikas Yojana 
(Deb. 2 J. Vol. XXII, 24-08-2006) 
Col. 33-52 

National Train Enquiry System 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 195 

Need for eviction of encroachers from 
Railway land near Bina Station in Sagar, 
Madhya Pradesh (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col 311 

Need to computerize the Reservation 
Counter at Konch-Station in Jhansi 
Division (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 376-77 

Need to construct an over bridge at 
Jagdishpur Railway Crossing in Distt. 
Jaqnpur, Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 361 

Need to construct bridges over railway 
crossings in Manjhanpur, district 
Kaushambi, Uttar Pradesh (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 377-78 

Need to construct building of North-West 
Railway Zonal Office at Jaipur, 
Rajasthan (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 357-58 
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Need to expedite die work relating to 
. various Projects at Chhapra, 
Kaptlnpnj and Maharajganj in Bihar 
(MUR377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 4$8-59 

Need to extend Railway network in 
Sundorbans area of Mathurapur 
Parliamentary Constituency, West 
a...a(MUR371) 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 462-63 

Need to open Railway Ticket Booking 
Counter in Kandi Municipality area of 
MW'lhidabad district, West Bengal 
(MUR377) 
(Deb. 15, Vol. XXII, 14-08-2006) 
CoL 300 

Need to provide better Railway.,..enger 
services and amenities in P,lanpur, 
Banask.ntha parliamentary 
~ituency, Gujarat (MUR 377) 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 3()()'o1 

Need to provide RaHway Network in 
SII'8IlpI'h ParHamentary Constituency, 
0thaItisprh (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL SI9 

Need to rescind the order declarina 
Godavari and Panchavati Express 
Traina u Super-flit besides reviewing 
the bike in their &res (MUR 377) 
(Deb. 6, Vol. XXI, 3] -07-2006) 
CoL 3S9 

Need to set up a Railway Zonal office at 
Chakradharpur, Jharkhand in South-
Eastern Railway (MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 373 

Need to Ibift the Railway Gates ofBairai 
Ind 24<:, CbandInpw' Kothi railway 
crouiq toward East for the 
coav.m.ce of the public (MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 273 

New/Special Trains between Karur-
Chennai 

• (Deb. 9, Vol. XXI, 03-0'-2006) 
Col. 240 

Nominationa of Members on DRUce, 
ZRUCC and NRUCC 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 255-58 

Non-Availability of Railway Time Table 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 294-95 

Non-Completion of Railway Projects 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 121-22 

OngoinJ Railway Projects 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 31·39 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 89-90 

Ongoing Railway Projects in Orissa 
(Deb. 16, Vol. XXII, 17-08·2006) 
Col. 300-04 

Onaoina Railway Projects under Southern 
Railway 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 143--47 

Openina ofDRM and Zonal Headquarters 
Offices 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 237-38 

Operation of Goods Trains 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 172 

Outsource Agency in IRCTC 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 97-91 

Over-Bridge at Kamtee-Kalmana Railway 
Line 
(Deb. 21, Vol. XXII, 24-08-2006) 

Col. " 
Participation of Private Agencies on 

Security Measures 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 211-12 
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Passcnaer Train from Pipavav Port to 
Ahmedabad 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 68 

Pusenaers' Facilities 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 286-17 

Permission for Railway Croslings in 
Guj8l'll 
(Deb. '16, Vol. XXII, 17-08-2006) 
Col. 249-50 

Phasing Out of Old Rolling Stocks 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 222 

Pilferage of Coal 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 156 

Powers to General Managers in Railways 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 67 

Privatisation of Basic Facilities 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 64 

Procurement of Wagons 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 65-66 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 53-54 

Provision of Wllons to FCI 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 269 

Provilion of Wheel Chairs at Stations 
(Deb. 4, Vol. XXI, 27.-07-2006) 
CoI.90-9I· 

Public Private Participation in Railway 
Projects 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 176 

Punctuality Performance ofTrain Services 
(Deb. 16. Vol. XXII, ) 7-08-2006) 
Col. 31-38 

Quality of Catering Service 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 71-75 

Quality of Water in Railways 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 16S-66 

Rail Container Freight Business 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 135-36 

Rail Freight Corridor 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col.~ 

Rail Safety Projects 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 252 

Production of Electric Locos 
(Deb. 16, Vol. XXII, 17-08-2006) Rail Wagons Manufacturina Units 
Col. 44-4S (Deb. 9, Vol. XXI. 03-08-2006) 

Col. 4041 
Production of Railway Wheels and Axles 

(Deb. 16, Vol. XXII, 17-08-2006) Rail-Road Linkage Projects 
Col. 68-70 (Deb. 20, Vol. XXII, 23-08"-2006) 

Programmes Produced on Safety By NF 
Railway 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 219-20 

Provision of Stoppase and Railway-
Crossin, 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 190-91 

Col. ISO-SI 
Railway Connectivity ofHaiua Port with 

Mumbai-Delhi Railway Route 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. lSI-S9 

Railway Container Operations 
(Deb. 21. Vol. XXII, 14-08-2006) 
Col. 60 



270 LOKSABHA 

RailYIIIY Development in Kamataka 
(Deb. 16, Vol. XXII, 17-0'-2006) 
CoL 141 

Railway Hospitals 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 121-22 

Railway Network 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 235-36 

Raitway Project 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 22-32,222 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 207..{)9 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 17,295-96 
(Deb. 21, Vol. XXII, 24-01-2006) 
Cd. 67-72,285,323-28 

Railway projects for Puqjab 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 84-86 

Railway Projects in Kamataka 
(Deb. 9, Vol. XXI; 03-08-2006) 
Col. 176-80 

Railway Projects ofChhattisgarh 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 97-98 

Railway Projects ofGujarat 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 165-67 

Railway Projects ofRajuthan 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col 129 

Railway Projects of We stem Railway 
(Deb. 4", ~I. XXI, 21-07-2006) 
CoL 229 

Railway Reservation counters at 
Vanasthali Puram in Hyderabad 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 117 

Railway R.eservltion Facilities Dehradun 
Railway Station 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col 231 

Railway Safety Policy 
(Deb. 13, Vol: XXII, 10-08-2006) 
Col. 1~3 

Railway Sleeper Coach Factory in Assam 
(Deb. 16, Vol. XXI·I. 17-08-2006) 
Col. 242 

Railway Tickets 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 252-53 

Railway Training Institute in N.E. Region 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 295 

Railway Volunteers Scheme 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 136 

Recognised Railway Ticket Booking 
Agents 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 79-10 

Recruitment in Railways Under Sports 
Quota 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 87-89 

Redressal of Grievances 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 103-04 

Renewal of Railway Tracks 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 233-35 

Repairing of Platforms 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 184-85 

Restoration of Telescopic Benefits 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 217-18 

Restriction on Access to Platforms 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 298-99 

Revamp of Catering and Passenger 
Services 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 85-87 
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Revenue Generation &om Superfut 
Trains 
(Deb. 9. Vol. XXI, 03-01-2006) 
Col. 42-54 

Review orPublic:-Priva&e ProjecU 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 290 

Running Allowances Comm_ 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 124-25 

Running of Train Service through Naxalite 
Affected Area 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 194-95 

Rush at Railway Tickot Counten 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 106-36 

Sale of Inferior Quality Water 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 199-20 J 

Sale of Railway Tickets tbroup Post 
Offices 
(Deb. 20, Vol. XXII, 23..()1-2006) 
CoL 277 

Scheme for Safety ofRaUway Tncb 
(Deb. 13, Vol. XXII. 10..01-2006) 
Col. 114 

Second 'Pallet on Wheeta' 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 103 

Sepande Apacy for HIndling Soft 
(Deb. 13. Vol. XXII, 10-0'-2006) 
CoLS4 

Services of Goods Train DriYen in Mail! 
Express Trains 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. l404) 

Setting up of Headquarters ofEut Coat 
Railway 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 2()5.06 

Senin& up of Rail Neer Plants 

.. (Deb. 16. Vol. XXII, 17-01-2006) 
CoL 297 

Shatabdi Train between i\hmedabad-
Jaipur 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 93 

Shiftinl of Railway Employee_ from 
Mount Road Quarters 
(Deb. 16, Vol. XXII, 17-0'-2006) 
Col. 72-73 

Shiftina oftbe Handed Railway DiYiaion 
(Deb. 21, Vol. XXII. 2 .. ..0.,.2006) 
Col. 116 

Shortap of LIbounn for Bookina of 
000dI 
(Dob. 21, Vol. xxn.· 24 ... -2806) 
Col. 169-70 

ShoI1lp ofRlke Poblll. 
(Deb. 16. Vol. XXII. 17-0'-2006) 

Security and ReliefMoasurcs in Railways CoL 19 
(Oob. Il. Vol. XXII, 10-08-2006) Shonap ofllunniq Std' 
Col. 36-38 (Deb. 9, Vol.· XXI, 03-0'-2006) 

Security in Trains CoL 16214 
(Deb. 12, ,Vol. XXII, 08-08-2006) Sky BUI Metro 
Col. 136 (Deb. 4, Vol. XXI, 27-07-2006) 

Selling of Rail Tickets through Post 
Offices 
(Deb. 4, Vol. XXI. 27-07-1006) 
Col. 93 

Selima of Scrap 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 119 

Col. 1~7 
Special P~I Trains 

(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 197 

Special Security Force 
(Deb. 4, Vol. XXI, 21-07-2006) 
Col. 183-84 
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Steam Locomotives 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 179-81 

Stoppage ofTrains at Barabanki Railway 
Station 
(Dcb. 21, Vol. XXII. 24-08-2006) 
Col. 128 

Stoppagc. of trains at Morcna Railway 
StatioR 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 61-62 

Subha Yatra Scheme 
.(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 117-18 

Super Fut Express Between Sambalpur-
Allahabad 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 89-90 

Survey for Gause Conversion in Rajasthan 
(Deb. 21. Vol. XXII, 24-08-2006) 
CoL 171-73 

TcchnolOJY Milsion with 'IIT 

Unauthorised Occupation of Retiring 
RoomsbyRPF 
(Dcb. 21. Vol. XXII, 24-08-2006) 
Col. ISO-51 

Unhygienic Condition of Railway 
KitchcnS/Cooking Units 
(Dcb. 4, Vol. XXI, 27-07-2006) 
Col. 232-33 

Unmanning of Manncd Lcvcl Crossings 
(Dcb. 21. Vol. XXII, 24-08-2006) 
Col. 270-71 

Unuscd Railway Land 
(Dcb. 16, Vol. XXII. 17-08-2006) 
Col. 81 

Upgradation of Railway Tracks 
(Dcb. 16. Vol. XXII, 17-08-2006) 
Col. 214-IS 

Upgradation of Railway WorkshOp III Kota 
Junction 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 80-81 

(Deb. 16. Vol. XXII. 17-08-2006) Uparadation ofShatabdi Trains 
CoL 1--6 (Deb. 9, Vol. XXI, 03-08-2006) 

Tender for Advertisements on Train 
Coaches 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 1~7 

Theft ofNSCa _ Kiun Viku Patras in 
Railways 
(Deb. 13. Vol. XXII. 10-08-2006) 
Coi.24s.46 

Tranafer ofRailpay LInd to Maharuhtra 

Col. 221 
Use of Language on Railway Information 

Boards 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 316 

Use of Railway Land for Commercial 
Purpose 
(Deb: 16, Vol. XXII, 17-01-2006) 
Col. 229-30 

(Deb. 21. Vol. XXII. 24-08-2006) Vacancies in Railways 
Col. 26U9 (Deb. 4, Vol. XXI. 27-07-2006) 

T~ofMaiI 
(Deb. U. Vol. XXII, 10-08-2006) 
CoL 115 

Travelliit. of Passengers on Fake 
Disability Certificates 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 167-68 

Col. 22~21 
Watch on expenditure 

(Deb. 22, Vol. XXII. 2S-01-2006) 
Col. 152-53 

Women Coach in Local EMU 
(Deb. 21, Vol. XXII. 24-01-2006) 
Col. 96-97 
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X-Ray Machines at Parcel Offices 

(Deb. 16. Vol. XXII. 17-01-2006) 
Col. 173-74 

Zonal Railway Consultative Committee 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 137-31 

Rajasthan 
Closure of Saw Mills 

(Deb. 19. Vol. XXII. 22-01-2006) 
Col. 131-32 

Combating Fluorosis 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 37-31 

Conversion of Middle Schools into 
Secondary Schools 
(Deb. 19, Vol. XXII. 22-01-2006) 
Col. 242-43 

Cultivation of Mustard 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 192-95 

Delay in Release of Funds to States 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 143 

Development of Jodhpur Airport 
(Deb. 21, Vol. XXII, 24.08·2006) 
Col. 231·32 

Development ofMaru gochar 
(Deb. 2', Vol. XXII, 25.08·2006) 
Col. 245 

Development of Putures in Rajasthan 
(Deb. 18, Vol. XXII, 21-01·2006) 
CoL 99-100 

Establishment of Air Force Station 
~eb. 13, Vol. XXII, 10·01·2006) 
Col 193-94 

Extending Satellite Communication 
System to ViII. Pancha)'ldl 
(Deb. 3, Vol. XXI, 26·07·2006) 
CoL 263 

Financial Packap to States 
(Deb. 17, Vol. XXII, 18·08-2006) 
Q)I. 244-i5 

Fund for Agricultural Universities 
(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 135-39 

Grarnin Haat Pariyojana Phase-II 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 167 

ImportlExport of Marble 
(Deb. 19, Vol. XXII. 22-01-2006) 
Col. 324-25 

Lay Out Plan of Proposed By-Pass 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 111-19 

Loss due to Hailstorm and Heavy Rains 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 214-16 

Need for early approval of proposed Dairy 
Development Scheme in Alwar 
District of Rajasthan under the 
Swarnjayanti Gram Swarojgar Yojana 
(SGSY)(MUR 3n) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 266-67 

Need for early commencement of Bhuj-
Bareilly Express as proposed in 
Railway budget 2006-07 and restore the 
stoppage at Rajgarh Station in 
Rajasthan (MUR 377) 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 584-85 

Need for four lining ofNH-11 from Jaipur 
to Sikar(MUR 377) 
(Deb. 13, Vol,. XXII, 10-08-2006) 
CoL 270 

Need to accord clearance to the proposal 
for generation of electricity &om Gu 
~ C.I.L. near Mil'lllapr, Rajasthan 
,(MUR377) 
(Oeb. IS, Vol. XXII, 14-08·2006) 
Col. 302-03 

Need to complete the four laning ofDeoli· 
JhaJawar and DeoIi·Jaipur sections of 
National Highway No. 12 (MUR 377) 
(Deb. 2, Vol. XXI, 25·07·2006) 
Col. 375 
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Need to conduct an examination for 
awardina R.M.P. de .. to experienced 
private practitioners of Rajuthan 
(MUR371) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 411 

Need to construct building of North-West 
Railway Zonal Office at Jaipur, 
Rajasthan (MUR 377) 
(Deb. 6, Vol. XXI. 31-07·2006) 
Col. 357-58 

Need to continue drought relief to the 
people ofRajaslhan (MUR 317) 
(Deb. I. \t)1. XXI, 02,.01-20(6) 
Col. 401-09 

Need &0 entrust Bala QuiJa and Step-Well 
or Baori monuments situated in Alwar, 
Rajasthan to Archaeological Survey of 
India to save their glorious heritage 
(MUR377) 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 375-76 

Need to expedite the grant ofsubsidy on 
Solar Energy project proposals sent by 
the Government of Madhya Pradesh 
and Rajasthan (MUR 377) 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 301,.02 

.Need to include Thanagnaz.i, Rajgarh, 
Raini, KhairtaI and Kathumar tehsits in 
disbictAIwar, RajaIhan under National 
Employment Guarantee Scheme 
(MU1l377) 
(Deb. 9. Vol. XXI. 03-08-2006) 
CoL 310 

Need to protect and preserve monuments 
located in Baran district of Rajasthan 
by Archaeological Survey of India 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 

- Col. 407.()8 
Need to provide facilities to the tourists 

at Pushkar in Rajasthan (MUR 377) 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 451-52 

Need to release the balance shIIR of water 
for ~ .... 10m RaYi and Beas riwrs 
10 RajMthan (MUR 377) 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 369-70 

New Railway Line from Ujjain and 
Jhalawar 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 127 

Railway Projects of Rajasthan 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 129 

Release of Water to Rajasthan 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 26.5-66 

Setting up of Thermal Power Projects 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 223-24 

Shonage of Godowns 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col 179 

Survey for Gauge Conversion in Rajasthan 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 171-73 

Traffic Density on Golden Quadrilateral 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 300 

Upgradadon of Railway Workshop at Kola 
Junction 
(Deb. 4, ~L XXI, 27,.07-2006) 
Col. 80-81 

RajtfGudlli 
Rajiv Gandhi Chair on Contemporary 

Studies 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 18S-86 

RajJv Gandbl Gnmeen Vldyutlkan. 
YojaDa 

RajivGandhi Grameen Vldyutikmn Yojlna 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 14-99 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 40-43 
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Rajiv Gandhi National Cruhe Scheme 
Rajiv Gandhi National Creche Scheme 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 217-19 

Raji\' Gandhi RebabiUtaUon Packagc 
Revis~on of Norms of Rajiv Gandhi 

Rehabilitation Package 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 293-94 

Rashtriya (spat N.am U .. ited 

ExpansionfJ'umover ofRlNL 

Assistance for Infrastructure 
Rehabilitation 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 240-42 

Compensation for Oustees of Thermal 
Power Projects 
(Deb. 14. Vol. XXII. 11-08-2006) 
Col. 42-48 

Displacement of Shopkeepers 
(Deb. 22. Vol. XXII. 25-08-2006) 
·Col 285-86 

(Deb. IS, Vol. XXII, 21-08-2006) Employmeftt to Land Oustecs 
Col. 220 (Deb. 8, Vol. XXI, 02-08-2006) 

Mini Navratna StatUi 10 RINL Col 205 
(Deb. 6, Vol. XXI, 31.07-20(6) 
Col161.Q 

Recruitment under SCIST Categories 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 227 

Recruitment(s) 
Hindi as Medium of Examination 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 2S4-SS 

Reference by the Speaker 
Felicitatio", to Shri Abhinav Sindta for 

winning gold medal in Air Rifle World 
Championship 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 3-4 
Homage to martyrs of Freedom 
Movement and Vactims of Atom Botnbs 
dropped on Hiroshima and Nagasaki 
(Deb. 13, Vol. XXII, 10·01·2006) 
Col. I 

Reftape 
Protection of Refugees 

(Deb. 12, Vol. XXII, 08-01-2006) 
Col. 16-20 

RelulbiUtation 
Assistance for Calamities 

(Deb. 7. Vol. XXI, 01-08-2006) 
Col. 635036 

National Rehabilitation Policy 
(Deb. 14. Vol. XXII. 11-08-2006) 
Col. 1(jO 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 220 

Need to gear up the reliefand rehabilitation 
work in flood affected areas of 
\Gdarbha, Maharashtra (MUR 377) 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 517-81 

Need to Provide Employment and 
Enhanced CompensItion to the People 
whose Lan4s were acquired by NLC 
(MUR377) 
(Deb. I, Vol. XXI. 02-08-2006) 
Col. 412-13 

Need to provide employment to the 
persons whose lands were acquired for 
sellin, up Rourkela Steel Plant 
(MUR377) 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 363-64 

Need 10 take rehabilitation measures in 
hail-storm affected areu in· Godda 
Parlilmenlary Constituency, Jharkhand 
(MUR377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col .401-09 
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New Orthopaedic RehabiJitation Centre in 
West Benpi 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 89-90 

NGO Woritina for Tsunami VICtims 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 567-61 

Policy for Displaced Persons 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 71 

Rehabilitation ofBegaars 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 233 

Rehabilitation of Hand loom Sector 
(Deb. 7. Vol. XXI. 0]-08-2006) 
Col. 569-70 

Rehabilitation of Indian Drugs and 
Pharmaceuticals Limited 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 287-91 

Rehabilitation of Land Oustees 
(Deb. 20. Vol. XXII, 23-08-2006) 
Col. 41S-16 

Rehabilitation of Land Oustees 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 79 

Rehabilitation of Nann ada Dam Oustees 
(Deb. I, Vol. XXI. 24-07-2006) 
Col. 137 

Rehabilitation of Plantation Sector Worker 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 322 

Rehabilitation ofSafai Karamcharis 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 247-48 

Rehabilitation of ScavenaCB 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 86-89 

Rehabilitation ofTribals 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 593-94 

Rehabilitation ofViJIlps 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 129-32 

Rehabilitation on Dry Land 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 74-75 

Rehabilitation Package for FII1IIeI'I 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 14-17 

Rehabilitation Plan for Snake ChIrmers 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 77-78 

Reliefand Rehabilitation for Rape Victims 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 207 

Resettlement and Rehabilitation ofTribals 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 31 

Rellp,D 
Bullet Proofina of Afodhya Temple 

(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 1~7 

Cases Alainlt BIhais 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 122-23 

Conversion of Hindus in J&K 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 123 

Demolition of Hindu Temple in Lahore 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 218-19 

Demolition of Hindu Temple in Malaysia 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 78-79 

Enlistina of Religious Groups as Minority 
Conununity 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 47-48 

Financial Assistance for Development of 
Holy Places 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 46-57 
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Helicopter Services to Religious Places! 
Inaccessible Areas 
(Deb. ) 6, Vol. XXII, 17-08-2006) 
Col. 2S~ 

Inclusion ofParamahansa and Jagannath 
Temples in CPM List 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 123-24 

Institutions and Worship Places along 
Border 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 2S1-52 

Land for Sabarimala 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 98-99 

Militant Attack on Amarnath Pilgrims 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 221·23 

Need to decln birth anniversary of Guru 
Ghasidas falling on ) 8th December as 
National Holiday (MUR 377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 406-07 

Need to open an alternative route to 
Mansarovar via Leh. (MUR 377) 
(Deb. 2, Vol. XXI, 25·07-2006) 
Col. 376-77 

Objectionable Language for Hindu Goods 
and Goddesses 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 139 

Protection of Buddhist Sites 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 126-27 

Restoration ofKatasraj Temples 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. IS3 

Second Phase of Sabri mala Project 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 179 

Security Arrangements for Kailash 
Mansarovar Pilgrimage 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 207"()8 

Remote Seallac 
ImaaeslFiaures Sold to Foreign Agencies 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 280-83 

Relearcbaact Development 
Agriculture Technology Research 

Programme 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 227-31 

Allocation for R&D of New Crop Varieties 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 256-57 

Development of Research Network 
Infrastructure 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 383-84 

Funds for Research Work 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 295-96 

GSI proposal for It &, D 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 67 

Investment for R &. D ip Health Sector 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 189-90 

Invesnnent in Agricultural Research 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 183-84 

R and D Institute 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. SOS..()6 

Research to Store Mango 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 214-18 

Scientific Improvement of Agriculture 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 143 

Super Computer for Research and 
Development 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 182-83 
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Reservatioa 

Appointment of Lecturers Under 
Reservation Policy 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col 167 

Cancellation of Reserved Quota of ITI 
Units 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 220-2 \ 

Employment in Private Sector 
(Deb. 18. Vol. XXII. 21-08-2006) 
Col. 85 

Implementation of Reservation Policy ill 
Vardhaman Medical College 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 96-98 

Need to extend reservation benefits 10 
those scheduled Castes who have 
adopted Buddhism (MUR 377) 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 319-20 

Need to implement reservation policy as 
per the provisions of the Constitution 
(MUR377) 
(Deb. 6. Vol. XXI. 3\-07-2006) 
Col. 361 

Need to implement the proposed 
reservation for aBCs in higher and 
technical educational institutions 
(MUR377) 
(Deb. 13, Vol. XXII. 10-01-2006) 
Col. 273-74 

Need to provide 20 per QIIIt rescFVltion 
to Gen~ral Cateaory Candidates in 
Educational Institutions and Jobs 
(MUR317) 
(Deb. 20. vo\. XXII. 23-08-2006) 
Col. S94-9S 

Need to provide reservation to Muslim 
OBCs as provided in the Mandai 
Commission Report (MUR 377) 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 380-81 

Need 10 provide reservation to the eligible 
persons of SCIST category in the 
appointment of Judges in Supreme 
Court and Various High Courts 
(MUR377) 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 460-61 

Reservation for Muslims 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 124-25 

Reservation for Physically Challenged 
Persons 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 87 

Reservation for SCslSTs 
(Deb. 13. Vol. XXII. 10-01-2006) 
Col. 13~37 

Reservation for SCslSTs in Private Sector 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 6().61 

Reservation in 11Ts. IIMs 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 244-45 

Reservation on Economic Grounds 
(Deb. 9. Vol. XXI, 03-08·2006) 
Col 100 

Reservation Policy in RRBs 
(Deb. 22. Vol. XXII. 2~·08-2006) 
Col. 318-19 

Reserved Seats in Central Universities 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 79-10 

R .. rv ..... ., ..... 

Need to formulate norms for clearina local 
cheques in tow days and out Itation 
cheques in four-six working ~ys 
(MUR371) 
(Deb. 20, Vol . .xXII, 23-08-2006) 
Col. 592-93 

Plastic Currency Notes 
(Deb. 17, Vol. XXII. 18-08-2006) 
Col. IS8-S9 
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SetUng up of Sub-Officers ofRB) 

(Deb.S. Vol. XXI. 28-07-2006) 
Col. 117 

Situation arising out of RBI decision to 
allow outsourcing of certain vital 
Bankina activities including opening 
of accounts. issuing drafts. clearing 
operations and steps taken by the 
Oowmment in this reprd (CA) 
(Deb. 5, Vol. XXI. 21-07-2006) 
Col 34142 

Specialiled AJricultural Finlll1ee Branch 
(Deb. 17, Vol. XXII. 11-01-2006) 
Cot. 238-42 

R ......... IJyM __ 

Shri Bir SinBh Mthato,'" elected Member 
from Parulia Parliamentary 
constituency of West Bengal-
Rcsianed 
(Deb. 2. Vol. XXI. 25-01-2006) 
Col. 241 

RaIID.dOD by Minister 
Statement Under Rule 199-Explanation 

by the Minister of State in the Ministry 
of Rural Dev.elopment about his 
Resignation (St) 
(Deb. 22. Vol. XXII. 25-08-2006) 
Col. 431-36 

Resolution(s) 
Resolution Re : Anack on Lebanon by 

Israel (Reso.) 
(Deb. 6. Vol. XXI, 31-07-2006) 
Col. 423-24 

Steps for balanced. and equitable 
development of all parts of the country 
(Res.) 
(Deb. 17. Vol. XXII. 18-08-2006) 
Col. 398-440 

Retail Settor 
Allotment of Space to Chinese Companies 

(Deb. 10. Vul. XXI. 04-08-2006) 
Col. 4-:4 

OrowthRate 
(Deb. 10. VoL XXI. 04-08-2006) 
Col. 43-44 

Reuable Laanc. Vehicle 
Development of Reusable Launch Vehicle 

(Deb. 8. Vol. XXI, 02~08-2006) 
Col. 38-39 

Revenue and Elpllldlturc 
Revenue and Expenditure 

(Deb. 22. Vol. XXII, 2':;-08-2006) 
Col 153-55 

Rilbt to InfonuUoa 
Posting Infonnation on the Net Under RTI 

Act, 2005 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 68~9 

RTIAct 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. ISO-51 

RTI inPSUs 
(Deb. 12, Vol. XXII. 08-011-2006) 
Col. 57-511 

RJvrr(s) 
Beautification of Brahmaputra River 

(Deb. 5. Vol. XXI. 28-07-2006) 
Col. 121 

Beautification of Yamuna 
(Deb. 22. Vol. XXII. 2S-08-:!006) 
Col. 125-26 

Cleaning ofOodavari River 
(Deb. 20. Vol. XXII, 23-08-2006) 
Col. 410 

Construction of Dam by China on Sutlej 
River 
(Deb. I, Vol. XXI, 24-07-2006) 
Cot 11-12 

Construction of Dam on River Kosi 
(Deb. 15. Vol. XX II, 14-08-2006) 
Col. 122 

Inter-Linking of Rivers ' 
(Deb. II. Vol. XXII. 07-08-2006) 
Col. 55-58 
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Need to check erosion on the banks of 
river Bhagirathi in West Bengal 
(MUR377) 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 356-57 

Need to construct a bridge over Lohit 
Channel of river Brahmaputra between 
Dhole and Sddia in Assam (MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 277 

Need to construct Bridge on River Wang 
at Dhebewadi on Karad-Dhebewadi 
MDR in Satara l:?istrict ofMaharashtra 
(MUR3n) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 412 

Need to release the balance share of water 
for Rajasthan from Ravi and Bees rivers 
to Rajasthan (MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 369-70 

Need to review the decision to cancel Ken-
Betwa inter-linking river project 
(MUR3n) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 370 

Pollution in Rivers 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 255 

Project Report ofKen-Betwa Link 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 150 

Railway Bridges on Ganga River in Bihar 
(Oeb. 21, Vol. XXII, 24-08-2006) 
Col. 257-58 

Setting up of Brahmaputra River Valley 
Authority . 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. SO 

Survey of LakeslRiven 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 165-66 

Survey Report on bridge over Lohit and 
Khabolu Rivers 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 173-74 

Utilisation of Surplus Water of Riven 
(Deb. IS, Vol. XXH, 14-08-2006) 
Col 118 

Zonal Plan for Yamuna 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 173-74 

Road(s) 
Accelerated Road Development 

Progranune 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 325-30 

Assistance to Andhra Pradesh 
(Deb. 10, Vol. XXI. 04-08-2006) 
CoL 216-17 

Connectivity of Villages with Roads . 
(Deb. 17, Vol. XXII, 18-08-2006) 
CoL 247-49 

Construction Work on Bhopal-Jabalpur 
Road 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 91-92 

Funds for Inter-State Roads 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 284-86 

Improvement of Rural Roads 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 492-93 

Need for proper maintenance of the 
strategic Sansari-Kilar-Thirot road 
linking Himachal Pradesh with Jammu 
and Kashmir (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 301 

Need to construct a road passing through 
Kishanpur sanctuary in Kheeri 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 416 
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Need to expedite the construction of 

various roads in Bagaha Parliamentary 
Constituency, Bihar under 'Pradhan 
Mantri Gram Sadak Yojana' (MUR 377) 
(Deb. 16, Vol. XXII, 17·08-2006) 
CoL 379 

Proposals for Border Roads 

Royalty on Crude Oil 
(Deb. 16, Vol. XXII, 17"()~2006) 
Col 47-48 

Rubber 
Customs Duty on Rubber 

(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 163 

(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 48 FOI in Natural Rubber Sector 

Rail-Road Linkaie Projects 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 130-31 (Deb. 20, Vol. XXII, 23-08-2006) 

Col. 150-51 Price/lmportofRubber 

Re-opening ofStilwel Road 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. lOS 

Request for Road Construction 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 161-62 

Road Connectivity to World Heritage Sites 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 223-27 

Road Projects in Andhra Pradesh 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 539-40 

RuraIAna(.)· 

Adoption of Villages by NIRD 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 99 

Allocation of Loan for Development of 
Rural Areas 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. S4-55 

(Deb. 8, Vol. XXI, 02-08-2006) ARI Proposals from States 
Col. 147 (Deb. 12, Vol. XXII, 08-08-2006) 

Situation arising out of Absence of Border 
Roads reSUlting in the Increase in lSI 
and Naxalite activities on Indo-Nepal 
Border and steps taken by the 
Government in this regard (CA) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 444-S2 

Upgradation of Roads in Orissa 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 289-90 

Royalty 
Funds fer DO in NER 

(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 202-03 

Need to revise the royalty rate on Coal 
(MUR377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 302 

Col. 123 
Assistance by NABARD For Rural 

Electrification 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 157-58 

Awareness Campaign for Toilets in Rural 
Houses 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 237-38 

Awareness of Insurance Product 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 160-61 

Celebration of 50 years ofKVIC 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 51S 

Connectivity ofVi\lages with Roads 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 247-49 
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ConItruction ofBa) Bhavan 
(Deb. 19. Vol. xxn. 22-08-2006) 
Col. 269-71 

Discontinuation ofDoordarshan Channels 
in IluraI Area 
(Deb. 1. Vol. XXI. 24-07-2006) 
CoL 159-66 

Establishment of Gunikuls for 
Development of Rural Tourism 
(Deb. 4. Vol. XXI, 27-07-2006) 
CoL 241-42 

Bxhibitioa ofProductl made by SHG. 
(Deb. 17. Vol. XXII. 18-08-2006) 
Col 222·23 

Improvement of Rural Roads 
(Deb. 10, Vol. XXI. 0.-08-2006) 
Col .• 92-93 

Improving Telecom Service in Rural 
Areas 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 4749 

Increasing Urban-Rural Divide 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 216-17 

Insurance Coverage in Rural Area 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. I 6().6 I 

FlCilitiea for Hearr PItienlB in Rural Areas Integrated Rural Energy Programme 
(Deb. 8. Vol. XXI, 02.08-2006) .(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 333-35 Col. 182 

Facilities for ViIlIl8C1 in Dolhi 
(Deb. 5. Vol. XXI, 28.07.2006) 
Q)l 305 

Lack of Basic Amenities in ViI._ of 
Maharashtra 
(Deb. 22, Vol. XXII, 25-08.2006) 

Punds to Local Bodies Col. 222 
(Dob. 3, Vol. XXI. 26-07-2006) Lack of Nutritional Elements in Food 
CoL 45-$0 (Deb. 20, Vol. XXII, 23.08-2006) 

Gram UrjaP.iyojlna Col. 80-81 
(Deb. 22. Vol. XXII. 25-08-2006) 
CoL 273-14 

Onmin Ticket Bookin& Service 
(Deb. 4. Vol. XXI, 27-07-2006) 
Col. 212-13 

Orowth of Enterprises in Rural Areas 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 226 

Homo Loan to Rural Arwas 
(Deb. 17. Vol. XXII, 18-08-2006) 
CoL 144-46 

Impact of NREGA on ongoing 
Developmental Schemes 
(Dob. 17. Vol. XXII. 18-08-2006) 
CoL 65-67 

lmplementltion of Rural Development 
Schemes 
(Deb. 17, Vol. XXII, 18-08-2006) 
CoL ,';79 

Mandatory Rural Services for Doctors 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 269 

Marketing of Rural Products 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 56-57 

Master Plan for Development of Rural 
Areas 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 220 

Meeting for Speedy Development of 
Rural Areas 
(Deb. 10, Vol. XXI, 04-08-2006) 
CoL 474 

Meetings of Vigilance and Monitoring 
Committees 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 99-147 
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Micro-Enterprises under SOSY 
(Deb. 17, Vol. XXII, IS-08-2006) 
CoL 14648 

Migration of People 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 194-95 

MiJllltion of Rural Population 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 211-19 

Monitoring of Rural Development 
Propammes 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 65-66 

National Level Monitors 

Private Insurance Companiel in Rural 
Area 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 455-57 

Profits/Losses by Agro and Rural 
Industries 
(Deb. 12, Vol. XXII, 08-oS-2006) 
Col. 124-26 

Promotion of Agro IIld Rural ~ 
(Deb. 7, Vol. XXI, 01-08-1006) 
CoL 25-36 

Promotion ofSericuIture 
(Deb. 7, Vol. XXI, 01-0'-2006) 
Col. 64-79 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 239-43 RajivGandhi Onmeen VIdydcInD Yojlnl 

(Deb. 17, Vol. XXII, 11-01-2006) 
Need to look into the problems being faced 

by the residents of Khanjarpur and 
Bhangari imposed on their movement 
by theArmy (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 590-91 

Need to release funds for construction of 
buildings of primary scho~ls in rural 
areas of the country (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 3034l 

Non-availability of Doctors in Rural 
Health Centres 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col 44-45 

Pending Sanitation Proposals 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 178-80 

Performance of Cell One in Rural Areas 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. -102-03 

Policy for Rural Tourism 
(Deb. 2 t, Vol. XXII, 24-08-2006) 
Col. 136-50 

Post Offices in Rural Areas 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 83-88 

Col. 40-43 
Reorganization of CAP ART 

(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 93 

Report of Rural Credit and Micro Finance 
(Deb. ·22, Vol. XXII, 25-08-20Q6) 
Col. 217-19 

Rural Electrification 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 15-27 

Rural Backward Poultry Development 
Scheme 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 110 

Rural Business Hubs 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 511·12 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 65-72 

Rural Cooperative Credit System 
(Deb. 18, Vol. XXII, 21-08·2006) 
Col. 34-36 

Rural Development through NGOs 
(Deb. 14, Vol. XXII, tl-OI·2006) 
Col. 123 
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RIal EIoccrificIdon 
(Deb. S, Vol. XXI; 28-07-2006) 
Cal 130-34,266-68 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 157~ 

IIn1 BIec:IrifiaIdon by NTPC 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 26U6 

.... EIedlIfk:ation throush NCES 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. ~3 

Rural HIlt Projects 
·(Dc.,. 22. Vol. XXII, 25-08-2006) 
CoL 267~' 

Rural Houaina Policy 
(Deb. 10, Vol. XXI, 04-:08-2006) 
Q)L 191-99 

..... IndebIIIdnea 
(Deb, 1. Vol; XXI, 24-07-2006) 
CoL 31-«) 
(Deb. 20. Vol. XXII, 23-08-2006) 
CoL-I8J-16 

Rural Tap W*, Schemes 
(Deb ... Vol. XXII, 25-08-2006) 
Col 221·22 

Rural Tourism in Andhra Pradesh 
(Deb. 21. Vol. XXII, 24-08-2006) 
CoL 177-78 

Rural Towism Projects 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 99-100 

RID'IlI Welfare Schemes 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 67-80 

Rural-Agro Industrial Economic Policy 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 41-42 

Schemes for Welfare of Women and Child 
(Deb. 7, Vol. XXI, 01-08.:2006) 
Col. 44-45 

Sector Reform Proaramme for Rural Water' 
Supply and Sanitation 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 62-65 

Setting up of Model Village Resource 
Centre 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 212-13 

SHG Movement for Eradication of 
Poverty 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 214-15 

Shortcomings in Implementation of 
NREGA 
(Deb. 10, Vol. XXI, 04-08-2006) 

·Col. 176 

Spotting Talent from Rural Areas 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 502-03 

Task Force for Rural Cooperative Credit 
System 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 321-23 

Tcchnology for Rural Industrialisation 
(Deb. 14, Vol. XXII, 11-08-2006) 
Co1.8S-87 

Telephone Services in Rural Areas 
(Deb. 8, Vol. XXI, 02-08-2006) 
CoL 67-68 

Units under PMRY 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 79-84 

Utilisation of Funds by ORDAs 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 316-17 

Village Tourism 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 138-49 

World Bank 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 172-73 
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World BankAidcd Rural Developmedt and 
Employment Schemes 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. S07 

Rural Development and SelrEmployment 
Tralnlnelnstltutes 

Assistance to Karnataka for RUDSET 
Institute 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 1S6 

Rural Employment Generation 
Proaramme 
Exhibition ofREGP 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 146 

Rurallnrrastructure Development Fund 

Monitoring ofRIDF 
(Deb. 10, Vol. 'XXI, 04-08-2006), 
Col. 188-89 

RUlsla 

Funds for Development of Brahmos 
Missile 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 28S-86 

Supply of Low Enriched Uranium by 
Russia 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 38-39 

Sacbar Committee 

Sachar Committee on Muslim Community 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 173 

Saral Karamcbaris 
Literaq among Scavengers 

(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 213-14 

Rehabilitation ofSafai Karamcharis 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 247-48 

RehabilitationofSafai KanancbariI 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 247-48 

Rehabilitation of Scaven,en 
(Deb. 21, Vol. XXII, .24-08-2006) 
CoL 86-89 

Sainik Schools 
Sainik Schools for Girls 

(Deb. 21, Vol. XXII, 24-01-2006) 
CoL 240 

Salaik Welfare Boardl 
Establishment ofSainik WelfMe BoIrds 

(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 234 

Salary aDd AIIow._ 
Announcing of DA 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 148-49 

Availing LTC by Pvt. Airlines 
(Deb. 20, Vol. XXII, 2-3-08-2006) 
Col. 188 

Denial of Wage. Hike to 'Casual 
Employees 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 131-32 

Equal Pay for Equal Work 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 313-14 

HRA to Employees Working in Vehicles 
Factory, Jabalpur 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 143-44 

Incentives for Scientists 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 213-1S 

LTC Package for Srinagar 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 460-61 

Minimum Wages 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 212-13 
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No Work No Pay 
(Deb. 22, Vol. XXII. 25-0'-2006) 
CoL 295 

Payment of Arrears of Wages to Coal 
Workers 
(Dob. 20. Vol. XXII, 23-08-2006) 
Col. 66 

Reduction in Foodgrains Component 
under Sampoorna Gramin Rozgar 
Yojana 
(Deb. S. Vol. XXI. ,21-07-2006) 
Col. 311 

Reduction in Foodgrains under SGRY 
(Deb. 22. Vol. XXII. 25-01-2006) 
Col. ISS-S6 

Revision of Pay Scales ofCennl Banks 
(Deb. 22. Vol. XXII. 25-08-2006) SanctuarylNational Park(l) 
CoL 2i6-a7 Gangau Sanctuary 

R.evision of Salary of Instrumentation 
LimiIIed 
(Deb. 21. Vol. XXII, 24-01-2006) 
CoL 202.()3 

Revision of Wages of Public Sector 
InsurInce Companies 
(Deb. 17. Vol. XXII. 11-08-2006) 
Col 103-04 

Revision Rate of Honorarium 
(Deb. 22. Vol. XXII,25-01-2006) 
Ccl 197-202 

Uncmployn'fentAllowance under NREGA 
(Dob. 10. Vol. XXI. 04-08-2006) 
Col. 226-27 

Salt 
PriCe oflodised Salt 

(Deb. I, Vol. XXI. 24-07-2006) 
CoL 145-46 

Need to construct • road passing through 
Kishanpur sanctuary in Kheeri 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 416 

Number of Tiger Reserves 
(Deb. II, Vol. XXII. 07-08-2006) 
CoL 159-60 

Protection of Wildlife Sanctuaries 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 298 

Wildlife Research 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 227-28 

(Deb. 7, Vol. XXI, 01-08-2006) SandalWood 
CoL 551 Export of Sandal WoodIBamboo 

SllwaJadam Mcmmeat (Deb. 19. Vol. XXII, 22-01-2006) 
Col. 302~3 

SlIwa JudUrn Movement Sanitation 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 643 Mumbai Sewage Disposal Projects 

(Deb. 22, Vol. XXII, 25-01-2006) 
... poena Gra ..... RozprYojana Col. 134-3S 
Allocation and Utilisation of Funds under 

s:RY 
(Deb. 10. Vol. XXI, 04-01-2006) 
CoL S04-OS 

A11ocation ofFoodgrai~ under SGR.Y 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoL 69-12 

Pending Sanitation Proposals 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 178-80 

Sector Reform Programme for Rural Water 
Supply and Sanitation 
(Deb. 22, Vol. XXII, 2S-01-2006) 
Col. 62~S 
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Total Sanitation Campaign 
(Deb. 5, Vol. XXI, 28-07-2006) 
CoL 212 

SARAS 
New Engines for SARAS 

(Deb. 17, Vol. XXII. 18-08-2006) 
Col. 246-47 

Sana Shlksha Abhlyan 
Need to provide more Financial 

Assistance for Sarva Siksha Abhiyan 
in Andhra Pradesh (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 585-86 

EFC Grants for Elementary Education to 
theNE 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 298-99 

Free and Compulsory Education 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 123 

Funds for Sarva Shiksha Abhiyan 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 12-23 

Funds to SSA for Muslim Dominated 
Areas 
(Deb. 19. Vol. XXII. 22-08-2006) 
Co\. 315-16 

Failure ofLaunch ofOSLV 
(Deb: 3, Vol. XXI, 26.07.2006) 
Col. 57 

Images/Figures Sold to Foreip Apnciel 
(Deb. 3, Vol. XXI, 26-07·2006) 
Col. 280-83 

Indian Regional Naviaational Satellite 
System 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 298-99 

Launchina ofINSAT-4B 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 256 

Launching of Satellites for Atmolphericl 
Space Sciences 
(Deb. 20, Vol. XXII, 23-01·2006) . 
Col. 56 

Need to provide funds for £D_T 
project "nder SSA Prolramme in 
Gulbarga district, KIrnIIaka (MUR 377) 
(Deb. 12, Vol. XXII, 08-08·2006) 
Col. 259 

Satellite Survey of Mines 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 211-20 

Satellites' Insurance 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 37-38 Funds under Education to All Campaign 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 89-90 Second Launch Pad at Sriharikota 

(Deb. a, Vol. XXI, 02-01·2006) 
CoL 51-59 Need to provide funds for EDUSAT 

project under SSA Programme in 
Gulbarga district, K.amaIaka (MUR 377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 259 

Targets under SSA 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 643-44 

Satelllte(s) 
Disital Maps of Small Towns and Cities 

(Deb. 10, Vol. XXI, 04-08-2006) 
. Col. 445-47 

Setting up of Sate like Centnll in UT, 
(Deb. 12, Vol. XXII, 01~1-2006) 
CoL 197 

VSAT Bued Money Order Syam 
(Deb. a, Vol. XXI, 02.01·2006) 
Col. 167-72 

SaudlAnbia 
Assistance from Saudi Arabia 

(Deb. ·2, Vol. XXI, 25-07-2006) 
CoL 126 
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Opcming Consulllte General at Dammam 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 2OJ~3 

Visit of Delegations 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. )3)-32 

s.viII&(') 
Domestic Savings 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col 320 

FlCilitics in Post Offices 
(Deb. 8, Vol. XXI, 02-08...2006) 
CoL 176·-77 

Flexibility in small savings Loans 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 349-SO 

incentiVes 011 Small Savinp 
(Deb. 5, Vol. XXI, 28-07-2006) 
CoL 209-10 

Sea .. 
CerealScam 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 41-42 

Recruitment Scam in Navy 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 224-15 

Scam in Insurance Sector 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 206-12 

WheatScam 
(Deb. 18, ·Vol. XXII, 21-08-2006) 
Col. 222-23 

Scbolanblp 
Need to release educational scholarship 

for the children of Beedi workers in 
Tenkasi constituency, Tamil Nadu 
(MUR377) 
(Deb. f6, Vol. XXII, 17-08-2006) 
Col. 379 

AJJocation of Funds for Talented TribaJ 
Students 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 135 

Disc.ontinuation of Post-Matric 
Scholarship for OBes 
(Deb. 4. Vol. XXI, 27-07-2006) 
Col. 269-70 

Education Scholarship 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 350-58 

Grant of Scholarships to Artists 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 185-88 

Grants for Scholarship 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 290-92 

Grants under Post Matric Scholarship 
Scheme 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 341-46 

Introduction of Merit Scholarship Scheme 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 55-57 

Irregularities in Scholarship to Tribal 
Students 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 265-66 

Need for timely release of adequate funds 
for providing scholarships to SC/STI 
OBC students of Aftdhra Pradesh 
(MUR377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 276-77 

Online Scholarship 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 271-n 

Post Matric Scholarship for ST Students 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 112-16 
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Post Matric Scholarships for SC Students Cancellation of Lease of Schools 
(Deb. 16, Vol. XXII, 17-08-2006) (Deb. 10, Vol. XXI, 04-08-2006) 
Col. 291-96 Col. 512-13 

Pre-Matric Scbolarship to Children 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 85 

Prime Ministers Scholarship Scheme for 
Children of Ex-servicemen 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 228-29 

Rate of Scholanhip to Students 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 215-17 

Release of Central Assistance under PMS 
Scheme 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 223-24 

Reservation for Girls in National 
Scholarship Scheme 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 279 

Scholarship for Girl Students from 
Minority Communities 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 210 

Scholarship to Children ofBeedi Workers 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 115-16 

Scholarships for Minorities 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 95 

Scholarships to OBCs Girl Students 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 114-15 

School(s) 
Absenteeism of School Teachers 

(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 51-53 

Auction of Land to School 
(Deb. 10. Vol. XXI. 04-08-2006) 
Col. 187 

Construction of School Buildings 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 223-2S 

Conversion of Middle Schools into 
Secondary Schools 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 24243 

Evaluation of Ashram Schools 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 243-44 

Funds for Construction of Primary School 
Buildings 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 232-35 

Funds to Private School 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 384-86 

Girls Education and the Common School 
System 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 233-35 

Health Club in Schools 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 179-80 

Hostels and Residential Scbools in Gujarat 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 141-42 

Information and Communication 
Technology Programme in Schools 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. S4-56 

Military Schools 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 123 

NCERT Survey 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 11-13 
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Need to provide scholarship to SCiSTI 
OBC Minority studenu studyina in 
Central Schools situated in Delhi 
(MUR377) 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 380 

Scle.c •• 1Id ndtllOloay 
Achievement in Science and TechnolOJY 

(Deb. 5. Vol. XXI. 28-01.2006) 
Col. 245-47 
(Deb. 10. Vol. XXI. 04-08-2006) 
Col. 200 

Need to release funds for construction of Additional Allocation under TUFS 
(Deb. 7. Vol. XXI. 01-08-2006) 
CoI.S4345 buildings of primary schools in rural 

areas of the country (MUR 371) 
(Deb. 4, Vol. XXI, 27·07-2006) 
CoL 30~ 

Need to release fUnds for development of 
Schools in Darjeelina Gurkha Hill 
Council area of Darjeeling, West 
Bengal (MUR 377) 
(Deb. 6, Vol. XXI. 31-07-2006) 
CoL 355 

Property Tax apinst Public Schools 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 5~77 

ResidentiallNon-Residential School for 
Deaf and Dumb Children 
(Deb. 16, Vol. XXII. 17·08-2006) 
Col. 189 

Senin, up of Urdu Schools 
(Deb. 12. Vol. XXII. 08-08-2006) 
Col. 133·34 

Special Schools for Minority Children 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 11 

Training Programme for Schools 
(Deb. 17. Vol. XXII. 11-08-2006) 
Col. 216-18 

Agriculture Technology Research 
Programme 
(Deb. IC;, Vol. XXII, 14-08-2006) 
Col 227-31 

Autonomy to SandT Institutes 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 154-55 

Buic Science 
(Deb. 12, Vol. XX II, 01-01-2006) 
Col. 198-99 

Cloud Seeding Operations 
(Deb. 22, Vol. XXII, 25-01·2006) 
Col. 135-36 

Eco-Friendly Technology 
(Deb. 19. Vol. XXII. 22-01-2006) 
Col. 213-16 

Extension in Period ofTUFS 
(Deb. 12. Vol. XXII. 08-08·2006) 
Col. 194 

Extension of Technology Upgradation 
Fund Scheme 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 361-62 

GOP Spent for R&D 
(Deb. 22. Vol. XXII, 25·08-2006) 
Col. 59-62 

Genetically Modified Food Crops 
UnaUlhorited Construction Inside School (D·eb. 22. Vol. XXII. 25-08-2006) 

Premises Col. 76-78 
(Deb. 5, Vol. XXI. 21-07-2006) 
Col. 307-11 

Unauthorised Establishment of Army 
School 
(Deb. 9. Vol. XXI, 03-08-2006) 
Col 119-90 

Indian Science Foundation 
(Deb. 22, Vol. XXII. 2S-01-2006) 
Col. 284 

International Cooperation 
(Deb. 10. Vol. XXI, 04-08-2006) 
Col. 523-24 
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Nano-technology for Pure Drinking TechnolOl)'UparIdItionFundSchemlfbr 
Water Powerloom Sector 
(Deb. 14, Vol. XXII, tt-08-2006) (Deb. 2, Vol. XXI, 25-07-2006) 
Col. 171-72 CQI. 27-30 

Nano-Technology Mission Transfer of Technoloay 
(Deb. 17, Vol. XXII, 18-08-2006) (Deb. 10, Vol. XXI, 04-08-2006) 
Col. 189-90 Col. 524-25 

National Nano-technology Development 
(Deb. 14, Vol. XXII, tt-08-2006) 
Col. 22-23 

Projects by TDB 
(Deb. 17, Vol. XXII, 18-08-2006) 
CoL 303..05 

Promotion of Semi-conductor 
Manufacturinl Sector 
(Deb. 8. Vol. XXI, 02-08-2006) 
Col. 85 

Transfer ofTechnology for SeabuckthornI 
Herbal Beverage 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 252-53 

~le.tI.tI 

Exodus of Scientists 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 45 

Incentives for Scientists 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 213-15 

Research in Science and Technoloay 
(Deb. 14, Vol. XXII, 11-0'-2006) Research by Indian and UK ·Scientiltl 
Col. 182-13 (Deb. 10. Vol. XXI, 04-08-2006) 

Col. 225-26 
Research Work by Women 

(Deb~ 10, Vol. XXI. 04-08-2006) Scrap 
Col. 457-60 Selling of Scrap . 

Science Advisory Council . 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 91-92 

Technology for Investigation 
(Deb. 18. Vol. XXII, 21-08-2006) 
Col. 167-69 

Technology Management Programme 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 473-74 

Technoloay to Tackle Terrorism 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 221 

Technology Upgradation 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 91 

Technology Upgradation Fund Scheme 
(Deb. 19, Vol. XXJI, 22-08-2006) 
Col. 257-58 

(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 189 

SCslSTIIOBC. 
Alleged atrocities committed on Dalit 

Women in Lakhi Sarai district of Bihar 
(Sub) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 431 

Allocation and Utilisation of Fundi under 
SCJ{Y 

(Deb. 10, Vol. XXI. 04-08-2006) 
COI.~S 

Allocation of Funds for Talented Tribal 
Students 
(Deb. 12 .• Vol. XXII. 08-08-2006) 
Col. 135 

Allotment ofLPO Agencies to SCslSTs 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. t 11-12 
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Allotment of Petrol Pumps to SCs in 
Madhya Pradesh 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. S9 

Allotment of Retail Outlets 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 244-45 

Benefits to Children of SCslSTs Women 
Marrying to Non-SCslSTs Persons 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 177 

Budget Allocation for SCs 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 176-77 

Coaching Facilities for SCs, OBCs and 
Minorities 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 166-67 

Coaching Facilities for STs 

Ethnic identity of Lambadis 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 335 

Exclusion ofOBC Castes 
(Deb. 21, Vol. XXII, 24.08-2006) 
Col. 339-45 

Filling up ofST Quota in Delhi Police 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 33340 

Financial Assistance for Promotion of 
Tribal Culture 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 271-76 

Foodgrains for SCIST/OBC 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 223-25 

Forest Land to ST 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 2S5-S6 

(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 161~3 Forest Tribal Rights Bill 

Commission for Economically Backward 
Classes 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 23940 

Concessional Finance to OBCs by 
NBCFDC 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 250-56 

Concessional Finance to OBCs in Andhra 
Pradesh 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 77-78 . 

Construction of Houses under lAY 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 252-55 

Development ofOBC Communities 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 106-10 

Discontinuation of Post-Matric 
Scholarship for OBCs 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 269-70 

(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 212 

Formation of Health and Food Policy for 
Tribals 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 45-46 

Grants for Development ofTribals 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 149-52 

Hostels for SCs 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 126-27 

Human Development Index 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 91-92 

Implementation ofOBC Quota in IIMs and 
IITs 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 208 

Inclusion of Banjara Caste in ST List 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 300-02 
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Inclusion of Buddhist in SCs List 
(Deb. 13, Vol. XXII, ] 0-08-2006) 
Col. ]23-24 

Inclusion of some castes belonging to 
aBC category into SC category in Uttar 
Pradesh (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 380 

Increase in Reservation Quota for SCs 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 2TJ. 

Integrated Tribal Development Agencies 
(Deb. 19, Vol. XXIJ, 22-08-2006) 
Col. 53-56 

Interest Rate to SC/ST LPG Dealers 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 346-47 

Irregularities in Scholarship to Tribal 
Students 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 265-66 

Kuteer Jyoti Scheme 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 63-69 

Literacy Rate ofTribals 
(Dab. 12, Vol. XXII, 08-08-2006) 
Col. 171-73 

Need for timely release of adequate funds 
for providing scholarships to SCISTI 
aBC students of Andhra Pradesh 
(MUR377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 276-77 

Need to accord approval for including 
sixteen castes ofOBC in Uttar Pradesh 
into SC category (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 377-78 

Need to extend reservation benefits to 
those scheduled Castes who have 
adopted Buddhism (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 319-20 

Need to implement the proposed 
reservation for OBCs in higher and 
technical educational institutions 
(MUR377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 273-74 

Need to look into the procedure adopted 
by the Uttarailchal Government for 
issuing the caste certificates to SC 
Category (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 460 

Need to provide reservation to Muslim 
OBCs as provided in the MandaI 
Commission Report (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 380-81 

Need to provide reservation to the eligible 
persons of SCIST category in the 
appointment of Judges in Supreme 
Court and Various High Courts 
(MUR377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoI.~1 

Need to provide scholarship to SCISTI 
aBC Minority students studying in 
Central Schools situated in Delhi 
(MUR377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 380 

Need to take steps for socio-economic 
upliftrnent of Mushar Community in 
Bihar(MUR377) 
(Deb. 19. Vol. XXII, 22-08-2006) 
CoL 464-65 ' 

NGO Working for Welfare ofTribals 
(Deb. 12. Vol. XXII, 08-08-2006) 
Co\. 175 

Non-Recognition of Castes in SCs List 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 105~ 

Oversight Committee for aBCs Quota 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 180-82 
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Population of Backward Clute. 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 212 

Population ofOBC. 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 139-41 

Post Mltric Scholarship for ST Students 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 112-16 

Reservation in IITs, 11M. 
(Deb. 19, Vol. XXII, 22-0'-2006) 
Col. 244-45 

Rosorvation to SCI and STs in Minority 
Educational Institutions (Sub.) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 422-25 

Reserved Seats in Central Univenities 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 79-80 Post Matric Scholarships for SC Students 

(Deb. 16, Vol. XXII, 17-08-2006) Resettlement and RehabiliiationofTribaJ. 
Col 291-96 (Deb. 12, Vol. XXII, 08-08-2006) 

Recruitment ofST Persons Col. 31 
(Deb. 22, Vol. XXII, 25-08-2006) Retail Outlets to SCslSTs 
CoL 113-14 (Deb. 16, Vol. XXII, 17-08-2006) 

Recruitment of Teachers in KVSINVS 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 74-" 

Recruitment under SC/ST Categories 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 227 

Rehabilitation ofTribals 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 593-94 

Releue of Central Assistance under PMS 
Scheme 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 223-24 

Col. 7S-76 
Review of Schemes for SC and OBe 

Communities 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 2S4-SS 

Review of Tribal Schemes 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 23-25 

Scheduled Castes Sub-plan 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 83-84 

Schemes for Backward Students 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 74-75 

Report on Killing ofTribals Scholarships to OBCs Girl Students 
(Deb. 19, Vol. XXII, 22-08-2006) (Deb. 13, Vol. XXII, 10-08-2006) 
Cot 70-74 Col. 114-15 

Reservation for Girls in National 
Scholarship Scheme 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 279 . 

Seminar and Exhibitions for Welfare of 
Tribals 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 34S-46 

Reservation for SCslSTs Special Packale to Tribal. 
(Deb. 13, Vol. XXII, 10-08-2006) (Deb. 19, Vol. XXII, 22-08-2006) 
Col. 136-37 Col. 165 

Reservation for SCslSTa in Private Sector 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 60-61 

Special Remlitmcnt Driw for SCa and Sl's 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 70-7t 
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Study Centre for Tribal. in Central 

Universities 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 202~3 

Subsidies to SCIST Fanners 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. ISO-52 

Sea Erosion in MIharaIInra 
(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 146 

Suurid. aad Eftu. Board oflDClla 
Investor Protection FUDd 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 43-44 

Subsidised Foodpains for Hostels o Lending of Shares 
~bil~8, Vol. XXII, 21-08-2006) (Deb. 5, Vol. XXI, 28-07-2006) 

Col. 273-74 
Survey on OBC. and SCslSTs Population 

(Deb. 4, Vol. XXI, 27-07-2006) Registration Fee for Fils 
Col m (Deb. 14, Vol. XXII, 11-08·2006) 

Col. 130-31 
Swamima Scheme for Women by NBCFDC 

(Deb. 21, Vol. XXII, 24-01-2006) Security 
Col. 309-12 Hi-tech Security EquipmentatAirports 

Swayam Saksham Scheme (Deb. 13, Vol. XXll, 10-08·2006) 
(Deb. 16, Vol. XXII, 17-08-2006) Col. 239-40 
CoL lO4-O7 Internal Sec:arity 

Termination ofSClST Employees 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 509-10 

Tribal Courts 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 261 

Tribal Reserved Constituency in Sikkim 
Legislature 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 155-56 

Tribal Rights in ReservcdlProfeCted Land 
under Forest Area 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 167-69 

(Deb. 12, Vol. XXII, 08-01-2006) 
Col. 194 

International Cooperation on Security 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 47-50 

Participation of Private Asoncio. on 
Secwity Meuures 
(Deb. 13, Vol. XXII, 10-01.20(6) 
Col. 211-12 

Security at Airports 
(Deb. 21. Vol. XXII, 24-08-2006) 
CoL 82-13 

Security at PM Residence 
(Deb. 19, Vol. XXII, 22-08.2006) 

Utilization of Furids under SC Schemes Col. 217-11 
(Deb. 21. Vol. XXII. 24-08-2006) SecurityChecklFrilkingatAirports 
Col. 225-30 (Deb. 9. Vol. XXI, 03-01-2006) 

Sea Col. 191-92 . 
Construction of Sea Walls Security of Delhi Metro Rail 

(Deb. I. Vol. XXI. 24-07-2006) (Deb. 19. Vol. XXII. 22-01-2006) 
Col. 79 Col. 131 

Sea Erosion in Kamataka 
(Deb. II. Vol. XXII. 07-08-2006) 
Col. IS8-59 

Security to VIPs 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 168 
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Security to Women at Airports Self-Help Grou,. 
(Deb. 4, Vol. XXI, 27-07-2006) Assistance to Self-Help Groups 
Col. 282· (Deb. 17, Vol. XXII, 18-08-2006) 

Settins up of Camps in North-Eastern 
States 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. ·197-98 

Special Security Force 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 18J-.14 

US Support for Anti-Naxal Operation 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL ISO-51 

Violation of Security Norms by Officials 
of AI 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 218-19 

Seed 
Increase in Cost of Cultivation 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 294-97 

New Re-structured Seed Village Scheme 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 299-300 

Prices ofGM. Seeds 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 217 

Scheme for Seed Production Technology 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 293-94 

Selling of Spurious Seeds 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 263-64 

Use ofGM. Seeds 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. "'6 

Seilmlc Hazard Map 
RevislonjefVulnerability Map 

(Deb.: 14, Vol. XXII, 11-08-2006) 
Col. 49-S0 

Seismoloaka. Observatories 
Seismological Observatories 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 212-13 

Col. 6-20 
Self-Help Groups 

(Deb. 10, Vol. XXI, 04-08-2006) 
CoL 243-i4 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 20-24 

SHG Movement for Eradication of 
Poverty 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 214-15 

Seminar 
Seminar and Exhibitions for Welfare of 

Tribals 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 345-46 

Senior Citizen 
Age relaxation to Senior Citizens 

(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 151 

Bill on Care and Social Security to Senior 
Citizens 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 208 

Concession to Senior Citizens in 
Roadways Buses 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 87-88 

Concession to Senior Citizens in LTC 
Package 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 160-61 

Concession to Students/Senior Citizens 
(Deb. 14, Vol. XXII, 11-08-2006) 
CoL 168 

IT Relief to Senior Citizens 
(Deb. 10, Vol. XXI, 04-08-2006) 
CoL 525-26 

LimitationlRestriction on tickets to Senior 
Citizens 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 93-94 
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Medical Insurance for Senior Citizens 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 84-85 

Share Market 
Bogus Share Application fonns 

(Deb. 22, Vol. XXII, 2S-08-2006) 
New Capital Bonds Col. 275-76 

(Deb. 14, Vol. XXII, 11-08-2006) Fall in Share Market 
Col 123-24 (Deb. S, Vol. XXI, 28-07-2006) 

New Scheme for Senior Citizens Col. 37-39 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 78-79 

Senior Citizen Scheme 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 123-24 

Utilization of Services of Senior Citizens 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 163-64 

Serlculture 
Promotion ofSericu1ture 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 64-79 

Step Programme 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 8S~ 

Women's Participation in Sericulture 
Sector 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col.~2 

Serious Fraud IDveatiaation Omce 
SFIOProbe 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 488-89 

Sew .. 
Sewage Diaposal System 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col 158-S9 

World Bank Auistance for Sewage 
System 
(Deb. 17, Vol. XXII, 18-08-2006) 
CoL 219 

Sex Worken 
HIV I AIDS among Sex Wortcers 

(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 107~ 

Investment in Share Market by Postal 
Department 
(Deb. 3, Vol. XXI, 26-01-2006) 
Col. 313-16 

Investment of Public Sector BankslFll in 
Stock Market 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 39-16 

IPOs of State Bank of Hyderabad 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 181-82 

IT Raids on Stock Brokers 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col 79-80 

Lending of Shares 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 273-74 

Parallel Business Speculation 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 133 

Stamp Duty in SM 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 119 

Shiksha Sabayoa Yojana 
Educational Benefit under Shiksha 

Sahayog Yojana 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 211-12 

Ship(s) 
Amendment to Petroleum Rulca, 2002 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 229-30 

Building of Aircraft Carrier 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 421 
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Cochin Ship)'lird 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 156-57 . 

~. 

CO!Jlll1ittee on Ship BrIIkiIIs YIrds 

TriballleMrved Constituency in Sikkim 
..... Mture 
(D.b. 2, Vol. XXI, 2'-07.2006) 
CoL 1',..36 

(Deb. 1 S, Vol. XXII, ] 4-08-2006) tJdNIMion ofF .... by GrIm PMCIIayata 
Col. 55 (Deb. 17, Vol. XXII, 11-08-2006) 

Import Duty on Ship Brakina Industry 
(Deb. 22, Vol. XXII, 25.01-2006) 
Col. 4().41 

Investntnt in ShipbldldiDI Sector 
(D.b. I, Vol. XXI, 02~08-2006) 
Col 14()..M 

M .... Tourism.SlUppa. Poliey 
(D.b. I, Vol. -XXI, 02-01-2006) 
Col. 261~ 

New Parrol Veaelt foree. G..-d 
(Deb. 13, Vol. XXII, 10-01-2006) 
CoL 110 

~of~Sb~ 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoL 2IJ..84 

PurdIIic of WlI'Ihipa 
(o-b. 13, Vol. XXII, 10-08-2006) 
Col. 111-'2 

Sbop(J) , 
Allotment of Shopl 

(Deb. " Vol. XXI, 28-07-2006) 
Col. ~, 

Sboppiae Malll 
Environmental CIearIIIc. to Shopping 

Malls 
(Deb. II, Vol. XXII, 07-01-2006) 
CoL 228-29 

Sikklm 

Opening of Nathula Pus 
(Deb. 3, v.oJ. XXI, 26-07-2006) 
CoL 296-97 

CoL 192 
IUk 
Import of9l& . 

(D"'~ 12, Vol. XXII, 08-01·2006) 
Col. I~ 

WIrbtiq Support to Madhya PrIdIIh 
(Deb. 7, Vol. XXI, 01-08·2006) 
Col. ~ 

S pon 
... , 

Asia Security .... it \. 
(D.b. 9, Vol. XXI, 03·01·2006) 
Col. 71 

Deftac"-
(D.b. 9, Vol. XXI, 03-01-2006) 
Qt 211·13 

Enhaacemeat of Air Connectivity with 
Sinppore 
(Deb. 13, Vol. XXII, 10-01-2006) 
CoL 237·31 

IntemltiOMl CootMNtion on Security 
(Deb. 7, Vol. XXI, 01-08·2006) 
CoL 47·S0 

Sir Cntk 
SIII'Vt)' of Sir Creek 

(Deb. I, Vol. XXI, 02-01-2006) 
CoL lO9-lO 

Slxtlt Pay Co ...... 

ReprllOftbltion of Armed POrcel in Sixtil 
Pay Commi.ioD 
(Deb. 13, Vol. XXII, 10.01·2006) 
Col. 12 

Raihvay Linlftan Nor1b Bcnpl to Siklw.. : Jixth Pay eo.niIIion 
(Deb. 4, Vol. XXI, 21·07-200fJ) (Deb. 5, Vol. XXI, 21·07-2006) 
Col. 237-39 CoL 66-67 



SUBJECT INDEX 299 

51-<.) 
Slum DweUers 

(Deb. S, Vol. XXI, 21-07-2006) 
CoUIl ... 3 

Buic Amenitiea in Reteulement Colonios 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 93 

Development of Slum 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col 174 

Reaularisation of Slums 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col 121-22 

Slum Development Programme 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 236-37 

Unauthorised Colonies in Delhi 
(Deb. 22, Vol. XXII, 25-:08-2006) 
Col 113 

S.aH Sea" bdaItry(.) 
Allocation to Small Scale Industriea 

(Deb. 12, Vol. XXII, 08-08-2006) 
Col 153-54 

Assistance to Small Scale Industrios 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 221-23 

Competition of SSI with Multi-National 
Companiet 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 57 

Credit Policy and Economic Development 
(Deb. 14, Vol. XXII. 11-01-2006) 
CoL 171-79 

Credit to SSI 
(Deb. 17. Vol. XXII, 11-01-2006) 
Col. ~2-55 

DtreIcrvation ofSSlltemI 

POI in Small Scale Sector 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 41-42 

Food Items Relerved for SSI 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col 19-10 

Forex Eaminp by S .. 11 Scale Industries 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 13-21 

Impact ofPatellll 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 2 .. 

Increued Productioa by S ... II and 
Modium Scale Enterp ..... 
(Deb. 7, Vol. XXI, 01-0'-2006) 
Col 11.5-16 

InduIIriaI C ...... 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 5'1~ 

IntornatkmaI CooperatIon ScbIme-
(Deb. 2, Vol. XXI, 25-07-2006) 
Col 150-51 

LePlation fur Small Scale Industriea 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 268-70 

Loan to Small Scale Industries by World 
Bank 
(Deb. 19. Vol. XXII, 22-0'-2006) 
CoL t96-97 

Multi-National Companies in Small Scale 
IndUitry 
(Deb. 19, Vol. XXII. 22-08-2006) 
CoL 348-49 

Pending Proposals orOne Time Settlement 
Schemes 
(Deb. 22, Vol. XXII. 2S-08-2006) 
CoL 193-96 

(Deb. 7. Vol. XXI. 01-08-2006) Promotion of Small Scale Industries 
Col 152-91 (Deb. 7. Vol. XXI. 01-08-2006) 

Employment in Small Scale Industries 
Sector 
(Deb. 12, Vol. XXII. 08-08-2006) 
CoL 24---27 

Col. 208-09.217-21 
Sick Small Scale Industries 

(Deb. 7, Vol. XXI, 01-01-2006) 
CoL 617-20 
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(Deb. 19~ Vol. XXII, 22-08-2006) 
CcL 117-22 

Smalllnduatries Development Institutes 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 263 

, Social Security Scheme for Unorpnited 
Sector 
(Deb. 12, Vol. XXII, 08-01-2006) 
CoL 225-26 

SodaAsb 
Tiny Sector Industrial Units under liDS Import Duty on Soda Ash 

(Deb. 12. Vol. XXII, 08-08-2006) (Deb. 17, Vol. XXII, 18-08-2006) 
Ccl. 16&-70 Col. 14)..44 

Training Programmes on Packaging 
(Deb. 2, Vol. XXI, 25-07-2006) Soft Drlnka 
eel. 189 Hazardous Contents in Cold Drinks 

Smoking 
Ba.;l on Smoki!18 Scenes in Movies and 

Serials 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 51-52 

SmulcUng 
Smuggling of Drugs 

(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 63~ 

SRab Cb'l'IIlen 
Rehabilitation Plan for Snake Charmers 

(Deb. 21, Vol,. XXII. 24-08-2006) 
Col. 77-78 

Sod,land Economic Jultiee 
Need to ensure the dignity, of the 

individual by providing social and 
economic justice as enshrined in the 
Constitution (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 588 

Sochal Disparity 
Increasing Urban-Rural Divide 

(Deb. 8, VIJI. XXI, 02-08-2006) 
Col. 216-17 

SO\:ial Security 
Sllcial Security MeasI'res for 

S!Jonspcrsons 
(Deb. 8. VoL XXI. 02-08-2006) 
Col 132·33 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 333-35 

III Effects of Carbonated Soft Drinks 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 34-35 

Issue of pesticide contamination of soft 
drinks (St.) 
(Deb. II, Vol. XXII, 07-08-2006) 
CoL~9 

Nonns for Soft Drinks 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 24243 

Pesticides in Soft Drinks 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 390-99 

Software 'hebnolOlY P ..... 

Software Technology Parks 
(Deb. I, Vol. XXI. 02-08-2006) 
CoL 49-53 

Soli Testl ... Park 

Soil Testing Park 
(Deb. t 8, Vol. XXII, 21-08-2006) 
Col. 194 

SolldWute 

Solid Waste Management 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 47-49 
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South Asian AaoelatioD for RecIonal 
Coopel'lUoa 

SAARC Observers 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 75-76 

Secretary Level Talks of SA ARC Nations 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 34-37 

South Asian Free Trade Aveement 
Implementation of SA ITA 

(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 23-27 

South Eastern Coalfields Umlted 
Need to check alleged irregularities in the 

functionin& of South-Eastern Coal 
Limited (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 409-10 

SoutbKorea 
Import ofCoachea for Metro Projects 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 184-85 

SPIte 
Commercialisation of Space Technologies 

Concessions Under Special EcoOo)mic 
Zones 

. (Deb. 2, Vol. XXI, 25-07-2006) 
Col. 171-72 

Criteria for Clearance of Products for SFZs 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 24546 

Diversion of Unit!! to SEZs 
(Deb. 2, Vol. XXI. 25-07-20\16) 
Col. 235 

Entry of Cigarette Companies in SEL 
(Deb. 2, Vol. XXI, 25-07-2006j 
Col. 136-37 

Environmental Clearance in SEZs 
(Deb. 1, Vol. XXI, 24·07·2006'! 
Col. 34-35 

Norms for Setting Up ofSEZs 
(Deb. 7, Vol. XXI, 01-08-2CJ06) 
Col. 270-71 

Setting up of Special Economic Zone 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 169-71 

(Deb. 8, Vol. XXI, 02-08-2006) SEZs for Bio-Technology 
Col. 45-46 (Deb. 19, Vol. X)(JI, 22-08-20061 

Development Reusable Launch Vehicle CoL 107 
(Deb. 8, Vol. XXI, 02-08-2006) SEZs for Tobacco 
Col. 38-39 (Deb. 19, Vol. XXII, 22-08-2006) 

Second Launch Pad at Sriharikota Col. 236 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. S8-59 

Setting up of Space Laboratory 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 340-41 

Special Economic Reeions 
Special Economic Regions/Investment 

Regions 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 37-38 

Special Economic Zoae(s) 
Changes in Special Economic Zone 

(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 178-79 

Special Economic Zones 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 41--44 

Special Investment Regions 
Special Economic Regions/Investment 

Regions 
(Deb. J 9, Vol. XXII, 22-08-2(06) 
Col 37-38 

Splce(.) 
Disease in Pepper Plantation 

(Deb. 15, Vol. XXii, 14-0?2006) 
Col. t5~57 
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Export and Import of Pepper 

(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 157-51 

CoIchina by SAl 
(Dob. 20, Vol. XXII, 23-08-2006) 
CoJ. 412-14 

Export of Poor Quality Spices erita'ia for ArjunaAwardI 
(Deb. 12, Vol. XXII, 01-01-2006) (Deb. 20, Vol. XXII, 23-01-2006) 
CoL 131 O>L 416-18 

Export of Spices 
(Deb. 19, Vol. XXII, 22-01-2006) Criteria for Selection of Media Staff on 
CoL 310-12 Deputation 

(Deb. 11, Vol. XXII, 21-01-2006) 
CoL 1~7 Fall in Prices of Chilli 

(Deb. 11, Vol. XXII, 07-08-2006) 
CoL 132-35 Facilities to SportIperIODI 

I1Jegallmport of Spices 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoL 181 

Production and Conswnption of Garlic 
(Deb. 18, Vol. XXII, 21-08-2006) 
CoL 225-26 

ProduCtionlExport of Cash Crops 
(Deb. 7, Vol. XXI, 01-01-2006) 
CoL 31-41 

~rt(I) 

Acc:rediwiOA Process of SAl Laboratory 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 69 

(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 114-15 

Felicitations to Shri Abhinav Bindn for 
winnina Gold Medal in Air Rifle World 
Chlmpionsbip 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 3-4 

Improvement ofSporta FacHities 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 447-41 

Jntearadna Spons wi1h Primary Education 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 56 

Achievements of Sports Pmons Listing of Sports in Different Categories 
(Deb. 20, Vol. XXII, 23-08-2006) (Deb. 20, Vol. XXII, 23-08-2006) 
COL 21~ Col. 166-67 

Achieving Excellence in International 
Events 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 437-39 

Action Plan for Asian and Olympic: Games 
(Deb. 3, .vol. XXI, 26-07-2006) 
CoL 39--41 

Ban Imposed on Indian Weilhtliften 
Federation 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoL 303-01 

Centrally Sponlored Schemel for 
Development ofSporta 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 230-44 

National Sporta Talent Cont.eIt Scheme 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 319-21 

Need to provide a lumplWll JI'IIIl to the 
Football Academy lit up by Mohln 
Bllan and Steel Authority of India 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 314-15 

Need to let up a lUb-centre of Sporta 
Authority of India at Jabalpur city, 
Mdya PrIdeIh (MUll 377) 
(Deb. 13, Vol. XXII, 10-01-2006) 
CoL 169 



MIdhya Pradesh (MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col 269 

Participation in World Cup Football 
Tounwnent 
(Deb. 3, Vol. XXI, 26·07-2006,-
Col 224-26 

Plans for Women Sportspersons 
(Deb. 20, Vol. XXII, 23-01·2006) 
CoL 20445 

Preparations for Beijing Olympics 
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Sports 1Il6'IIInIc .. 'O ia Teodl P'1Il 
(Deb. 20, Vol. XXII, 23-0J-2006) 
Col 41-51 • 

SpoI1I PromotiOli Scheme 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoL 410-12 

Sports Quota in Collea-
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 221 

SpoI1I Training Centrea 
(Deb. I, Vol. XXI, 02·01.2006) 
Col 252-53 (Deb. t, Vol. XXI, 02-08-2006) 

Col 136-37 Sf'OUi!II TaleDt tom Rural AroU 
(Dob. 20, Vol. XXII, 23-01-2006) 

Promotion ofSporta Col 502.03 . ' 
(Deb. 20, Vol. XXII, 23-08-2006) Subsid~ .. I- ~ __ Goods 
Col 4~21 ...... Uf'V''' 

(Deb. 20, Vol. XXII, 23-08-2006) 
Quality of Food at SAl Canteens CoL 107~ 

(Deb. 20, Vol. XXII, 23-08-2006) Telecast ofFIFA World Cup Matches 
CoL 493 (Deb. I, Vol. XXI, 24-07-2006) 

Recrui1ment in RaiIWl)'l Uncler Spons Col. 121-22 
Quota Telccut of National Olllles at Guwah.ti 
(Deb. 13, Vol. XXII, 10-01-2006) {DIb.11, \bI.XXII,21-08-2O(6)Col 68 Col. 87 __ 

Scheme for Nurturina Future Olympilna 
(Deb. 20, Vol. xxn, 23-08-2006) 
~203~ 

Social Security Measures for 
SportiperlOna 
(Deb. I, Vol. XXI, 02-01-2006) 
Col 132-33 

Special Awards for Sportspenoal 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoI.264-66 

Special Funds tbr Ph)'licaliy Challenpd 
SportsperlOns 
(Deb. I, Vol. XXI ... 02-01-2006) 
CoL 201.02 

,SpoItI Council for Poocball, Hockey IIId 
8admiaton 
(Deb. 20, Vol. XXII, 23-08·2006) 
Col. 44s--47 

Telocut Rights to Doordarshan for Sportl 
Events 
(Deb. I, Vol. XXI, 24·07·2006) 
CoL 166-68 

SportlAllClaortty 0' .... 
Coadlins by SAl 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col 412-14 

Need to set up a sub-centre of Sports 
Authority of India at Jabalpur city, 
Madhya'Pradesh (MUR 3m 
(Dob. 13, Vol. XXII, 10-01-2006) 
CoL 269 

Perfonnanc:e of SAl 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 317--20 

Quality of Food at SAlCanteens 
(Deb. 20, Vol. XX,II, 23-01-20(6) 
Col. 493 
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Spurious Goods· 
Committee on S.It: ofSpurioUl Goods 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 93-96 

SriLanu 
Changes in Indo Sri Lanka FTA 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 653-55 

Closure of Edible Oil Units 
(Deb. ~, Vol. XXI, 31-07-2006) 
Col. 269-70 

Duty Free Import ofVanaspati 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 191-92 

Illegal Import of Spices 
(Deb. 10, Vol. XXI, 04-08-2006) 
Cot 18] 

Vaishnava saint of Assam as a National 
Holiday(MUR371) 
(Deb. 4, Vol. xxi, 27-07-2006) 
Col. 308 

Stadium 

Allotment of Land for Stadium 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 12~27 

Staft'Seleetlon Commission 

Recruitment of Women through SSC 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 270 

Stamp(s) 
Issue of Commemorative Stamp 

(Deb. 20, Vol. XXII, 23·08-2006) 
Col. 473-74 

ImportofVanaspati through NAFED Release of Commemorative Stamps 
(Deb. 2, Vol. XXI, 25-07-2006) (Deb. 8, Vol. XXI, 02-08-2006) 
Col. 159-60 Col. 189-98 

India-Sri Lanka Ties State Electricity Boarel(s) 
(Deb. 3, Vol. XXI, 26-07-2006) Central Assistance to SEBs 
Col. 294-9S 

Need to restrict the import of Vanaspati 
&om Sri Lanka with a view to protect 
domestic Vana.pati manufacturing 
inJiustry from un-even competition 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 409 

Need to take steps to facilitate peace 
process in Sri Lanka (MUR 377) 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 379-80 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 55-S8 

Incentives to SEas 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 67-74 

Re-structuring ofSEBs 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 469-70 

Restructuring of State Electricity Boards 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 207~ 

Oil Exploration Contracts in Sri Lanka 
(Deb. 9, Vol. XXI, 03-08-2006) StateFinaneeCorpontion 
Col. ]~ State Finance Corporation 

P~onSou~byLTTE 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 321-22 

Sri ...... Sankardev 
Need to declare birth anniversary of 

Srimanta Sankardev, the 16th Century 

(Deb. 10, Vol. XXI, 04-08-2006) 
CoL 4?~n 

sgte(s) 

Criteria for Special Status State 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 284-8S 
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Devolution of Financial Powers to States 

(Deb. J 7, Vol. XXII, 18-08-2006) 
Col. 218 

Financial Assistance to States for Export 
Infrastructure 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 139-40 

Financial Management of States 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 139-43 

Financial Package to States 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 244-45 

Loan Outstanding against States 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 4&-54 

Revenue Earned by States 
(Deb.'S, Vol. XXI, 28-07-2006) 
Col. 257-62 

Unauthorised Construction in States 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 270-71 

Statement(l) 
A letter from Chairman. NDA about the 

functioning of the House (St.) 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 252-55 

Death oflndians in a fire accident occurred 
in a labour camp in Manama city, 
Bahrain on 30-07-2006 (St.) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 365-67 

Factual position on carrying of Arab TV 
Channels (St.) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 419-·-21 

Gas Supply to the proposed Dadri Power 
Plants of NTPC and Reliance Energy 
Limited (St.) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 483-85 

Issue of pesticide contamination of soft 
drinks (St.) 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 344--49 

Launching of Doordarshan's Urdu 
Channel by Prasar Bharati(St) 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 253-54 

Reported New-Item captioned :Dhaka 
Grabs 2 SqUIJ'C K.m of India's Land" 
appeared in 'The Pioneer', dated the 
27th July. 2006 (St) 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 392-94 

Situation in Lebanon and Evacuation of 
Indian Nationals (St.) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 296-98 

Statement Correcting reply to Unstarred 
Question No. 1892 DatecfI0.08.2006 
Investigation into defence Deals (St.) 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 362 

Statement correcting reply to Unstarred 
Question No. 431 dated 24.11.2005 re: 
corruption in sending artists to foreign 
countries (St.) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 265-66 

Statement correcting reply to Unstarred 
question NO.2S2S dated 18-08-2006 
regarding forecasting of earthquake 
(St) (Deb. 22, Vol. XXII. 25-08-2006) 
Col. 378 

Statement correcting reply to Unstarred 
Question No.30S0 dated 23rd August. 
2006 regarding Funds to NGOs for 
AIDS Control Programme(St} 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 390 

Statement Under Rule 199 - Explanation 
by the Minister of State in the 
Ministry of Rural Development abou· 
his Resignation (St) 



306 LOK SABHA 

(Deb. 22, Vol. XXII, 25.08·2006) Expansion ofRourkela Steel Plant 
CoL 431-36 (Deb. I', Vol. XXII, 14.01·2006) 

StMuI of the National Rural Employment 
GUII'IIItee Act (St) 
(Deb. 22, Vol. XXII, 2'.08-2006) 
CoL 376-71 

The finding of enquiry into veracity of 
ZEE News telecast dIIed 13.()1.2006 on 
Shri Manikrao Hodlya Gavit, Minister 
of State In the Ministry of Home 
Aftiirs(St) 
(Deb. 22, Vol. XXII, 2'.08-2006) 
CoL 371-74 

Sladoaery 
Purchase of Stationery Items 

(Deb. I, Vol. XXI, 02-01-2006) 
Col. 346 41 

Supply of S_onery 
(Deb. S, Vol. XXI, 21-07-2006) 
CoL 219-20 

Steel 
Acc:ident at Viahaka Steel Plant 

(Deb. I, Vol. XXI, 24-07-2006) 
CoL 197 

Acc:idents in RSP 
(Deb. 18, Vol. XXII, 21.01-2006) 
CoL 196-97 

Availability ofS1ee1 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. ~,. 

Cost of Steel Production 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 249-51 

CoL 173 

ExplllJion ofVisakhapetnun Steel Plant 
(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 6344 

FDI in Steel Industry 
(Deb. IS, Vol. XXII, 14-08-2006) 
Cot 7S-n 

Increase in Steel Prices 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 139--42 

Integrated Steel Plant 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 98 

Land Acquired for Bokaro Steel Plant 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col 297 

Movement ofGoodllRaw Material 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col 305-06 

Need for uplfldltion of Salem Steel Plant 
with a view to utili.e the iron ore 
available in Kanch,malai Hills 
(MUR3T1) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 319 

Need to provid~ employment to the 
penona whose lands were acquired for 
setting up Rourkela Steel Plant 
(MUR3T1) 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 36U4 . 

Customs Duty on Steel Items 
(Deb. 6, Vol. XXI, 31-07-2006) PilferapofSteelfiomBSP 
CoL 292 (Deb. 6, Vol. XXI, 31-07-2006) 

CoL 276 
Duty Free Import of Raw Materials 

(Deb. 22, Vol. XXII, 2S.o8-2006) Port Baaed Steel PIIms 
Col. 323 (Deb. U, Vol. XXII, 14.01-2006) 

Environmental CIeInnce to Sponae Iron 
P ..... 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 110-12 

CoL 69-71 
Production of Steel 

(Deb. II, Vol. XXII, 07.01-1006) 
CoL 11S-19 
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Public Sector Steel Companies 
(Deb. I S, Vol. XXII, 14-01-2006) 
Col. ~7 

Raw Material for RSP 
(Deb. 11,' Vol. XXII, 21-01-2006) 
CoL 14244 

Research Projoctl in Steel Sector 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 39-40 

Sponge Iron Plants 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 13~36 

Supply of Non-Coking Coal to Thermal 
Power Stations/Steel Plants 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col 16U9 

Upgradation of Salem Steel Plant 
(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 153-54 

Steel Audlortty Or india UIBlted 
CAG Report on NLC and SAIL 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 105-06 

Crisis of Coal in SAIL 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 118-20 

Production Colt of Iron ORILimestone 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 213·14 

Profit of SAD... 
(Dob. 15, Vol. XXII, 14-01·2006) 
CoL 213 

Raw Mlterial fOr RSP 
(Deb. II, Vol. XXII, 21-08-2006) 
Col. 14244 

Share of SAIL in Construction Products 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 160 

Supply ofRaiIl by SAIL 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 300-301 

StoDe eralben 
Ban on Stone Crushers 

(Deb. 12, Vol. XXII, 08-08-2006) 
Col. J76-n 

Strike(l) 

Strike by Medicos 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col 14849 

Strikes by Doctors 
(Deb. 20, Vol. XXII, 23-01·2006) 
Col. I44-4S 

Greenfield Plant by SAIL StudeDt(.) 
(Deb. 1 S, Vol. XXII, 14-08-2006) Allocation of Funds for Talented Tribal 
Col. 119 Students 

Iron Ore Mines under SAIL (Deb. 12, Vol. XXII, 01-01-2006) 
(Deb. 6, Vol. XXI, 31-07-2006) Col. 135 
Col. 76-n 

Need to provide a lumpsum grant to the 
Football Academy set up by Mohan 
Balan and Steel Authority of India 
(MUR377) . 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 3H-15 

Pension Pund Scheme under SAIL 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 106-07 

Coaching Facilities for SCs, OBCs and 
Minorities 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 166-67 

Concession to StudentslSenior Citiana 
(Deb. 14, Vol. XXII, 11-01-2006) 
CoL 161 

Exploitation ofStucIents 
(Deb. 12. Vol. XXII. 01-08-2006) 
CoL 224 
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Hisher Education to Minority Students 
(Deb. 19, Vol. xxn, 22-08-2006) 
Col. 107~ 

HIV Affected Students 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 339-41 

Incentive to Girl Students 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 169-70 

Indian Institute of Hand loom Technology 

Scholarships to OBCs Girl Students 
(Deb. J 3, Vol. XXlI, J 0-08-2006) 
Col. 114-15 

Setting up of Fund for Talented Students 
(Deb. 19, Vol. XXII, 22-08-2006) 
Co\. 90-91 

Students IsIaIBk MovellleDt oflncUa 
Activities of SIMI 

(Deb. 2, Vol. XXI, 25-07-2006) 
Col. )67~ 

(Deb. )9, Vol. XXII, 22-08-2006) SubmissionsbyMemben 
CoI.2n-76 

Intake of Students 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col; 21S-20 

Irregularities in Scholarship to Tribal 
Students 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col. 265-66 

Need for timely release of adequate funds 
for providing scholarships to Se/STI 
OBC students of Andhra Pradesh 
(MUR377) 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 276-77 

Post Matric Scholarship for ST Students 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 112-16 

Post Matric Scholarships for SC Students 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 291-96 

Rate of Scholarship to Students 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 215-17 

Alleged atrocities committed on Dalit 
Women in Lakhi Sarai district of Bihar 
(Sub) 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 431 

Apprehension of terrorist attacks on key 
Indian Installations as revealed by 
National Security Advisor (Sub.) 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 329-33 

Controversy over singing of National 
Song 'Vande Matram' in schools (Sub.) 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col: 1-12 

Drought situation in Bihar (Sub.) 
(Deb. 12. Vol. XXII. 08-08-2006) 
Col. 24345 

Drought situation in various parts of the 
country (Sub) 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 344-45 

Flood situation in Various parts of the 
country (Sub.) 
(Deb. 12. Vol. XXII. 08-08-2006) 

Schemes for Backward Students Col. 245-49 
(Deb. 16. Vol. XXII. 17-08-2006) Leakage of Report of Justice R.S. Pathak 
Col. 74-75 Inquiry Authority probing the Volcker 

Scholarship for Girl Students from 
Minority Communities 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 210 

Committee Report on Iraq's Oil-For-Food 
Scheme (Sub.) 
(Deb. 10. Vol. XXI. 04-08-2006) 
Col. 1-2 
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Need to bring fonh a legislation providing 
for ownership rights to adivasis on 

forest land (Sub) 
(Dcb. 20, Vol. XXII, 23-08-2006) 
Col. S7S-n 

Nccd to create a Separate State of 
Tclangana (Sub.) 
(Dcb. 21, Vol. XXII, 24-08-2006) 
Col. 391-99 

Nced to give financi.1 package to 
Kamataka due to unprecedented flood 
and drought situation in the Slate 
(Sub.) 
(Dcb. 20, Vol. XXII, 23-08-2006) 
Col. 535 

Need to implement one rank one pension 
policy to Ex-soldiers (Sub) 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 442-43 

Need to provide diesel subsidy to fimners 
affected by drought in Bihar (Sub) 
(Dcb. 19, Vol. XXII, 22-08-2006) 
Col. 430-31 . 

Need to provide flood relief to Madhya 
Pradesh (Sub) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 426-30 

Need to provide more facilities to Haj 
Pilgrims (Sub) 
(Dcb. 17, Vol. XXII, 18-08-2006) 
Col. 346-47 

Need to provide special package to 
Gujarat in view of recent flood situation 
in the State (Sub.) 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 341-44 

Need to remove the bottlenecks in the 
supply of gas to the Power Plants set 
up at Dadri, Uttar Pnulesh (Sub) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 5-6 

Need to take steps for laying the Report 
of Liberhan Inquiry Commission 
ex!>Cditiously (Sub.) 
(Deb. 1..7, Vol. XXII, 18-08-2006) 
Col. 341-52 

Non-payment of salaries to 14,000 
employees of ITI Limited working in 
various units in the country (Sub.) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 369-71 

Rc: Development of North Ben3al (Sub.) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 573-75 

Re: News Item pertaining to Kandhar trip 
by the then Minister of External Affairs 
in connection with the hijacking of 
flight No. IC814 in December, 1999 
(Sub.) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 302-04 

Re: Reported Pre!Cnce of Pesticides in 
Cold Drinks (Sub.) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 273-302 

Reported Infiltration ofmilitants in Armed 
Forces (Sub.) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 286-96 

Reported news of posting of three 
surrendered militants presently 
absorbcd in CRPF, in Prime Minister's 
Security (Sub.) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 346-57 

Reported telephonic Conversation by 
Minister of State in the. Ministry of 
Home Affairs with a jail inmate in 
Bulandshahar Jail, Uttar Pradesh(Sub) 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 25S--61 

Reservation to SCs and STs in Minority 
Educational Institutions (Sub.) 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 422-25 
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Revival ofHindustan Cables Limited and 
non-payment of salaries to its 
employees (Sub.) 
(Deb. 16, Vol. XXII, 17-01-2006) 
CoI .. 35~5 

Rising prices of essential commodities in 
the country (Sub.) 
(Deb. 2 \' Vol. XXII, 24-01-2006) 
Col. 399-403 

Situation ariling out of Israeli attacks on 
Lebanon (Sub.) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 333-52 

Situation arising out of recent Israeli 
attacks on Lebanon (Sub.) 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col.~ 

Sublidy(s) 
Committee on Subsidy on Fertilizers 

(Deb. 1 I, Vol. XXII, 21-01-2006) 
Col. 47--49 

Cut in Food Subsidy 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 219-20 

DirectlIndirect Subsidies 
(Deb. 1, Vol. X~I, 24-07-2006)' 
Col. 122-24 

Eligibility for Subsidy 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 47--49 

Failure ofPDS in North Eat 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 119-90 

Food Subsidy for States 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 192-93 

Need to expedite the grant of subsidy on 
Solar Energy project proposals IeDt by 
the Oovernment of MIdIaya Pradesh 
and Rajasthan (MUR 377) 
(Deb. 15, Vol. XXII, 14-01-2006) 
CoL 301-02 

Need to provide diesel subsidy to ftnnen 
affected by droupt in Bihar (Sub) 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 430-31 

Prohibition on Red Light Subsidy under 
WTO 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 237-39 

Reduction in Fertiliser Subsidy 
(Deb. 17, Vol. XXII, 11-01-2006) 
CoL 199-200 

Subsidies to SC/ST Farmers 
(Deb. 11, Vol. XXII, 07-01-2006) 
Col. ISO-S2 

Subsidy for Maintaining Minimum 
Support Price of Cotton 
(Deb. 15, Vol. XXII, 14-08-2006) 
CoL 136-37 

Subsidy for Non-Economical Air Routes 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 92 

Subsidy for Pilgrimage abroad 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoL 152 

Subsidy for Small Tea Orowers 
(Deb. 7, Vol. XXI, 01,01-2006) 
CoL 298 

Subsidy on FoodlIrrigation 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 117-81 

Subsidy on Foodgrains 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 91 
(Deb. 1 I, Vol. XXII, 21-01-2006) 
CoL 223-24 

Subsidy on K.eroIeH 
(Deb. 21, Vol. XXII, 24-01-2006) 
cOL 111-12 

Subsidy to EPIS 
(Deb. 4, Vol. XXI. 27-07-2886) 
CoL 174-" 
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Subsidy to Fertilizer Companies 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 49-59 

Subsidy to Hotel Industry 

Need to open Sugar Mills in various parts 
ofBihIr<MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 415 

(Deb. 16, Vol. XXII, 17-08-2006) New SuprMiIIs 
CoL 305 (Deb. IS, Vol. XXII, 14-08-2006) 

. Subsidy to Private Sector Oil Companies 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 49 

Transport Subsidy for export of 
APuhural ProdllCC 
(D .... 2, Vol. XXI, 25-07-2(06) 
Col. 10~ 

Water Subsidy 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 219-20 

5 .. r 
Availability of SUI. 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 5-13 

Ban on Export ofSupr 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 202~3 

Cut in Supr Quota 
(Deb. 15, Vol. XXII, 14-08-2006) 
CoL 143-45 

Col. 125-26 
Pollution Control Equipment in SUI. 

Mills 
(Deb. 18, Vol. XXII. 21-08-2006) 
Col. 201-02 

Settinl up ofSular Mills 
(Deb. 15, Vol. XXII. 14-08-2006) 
CoL 145 

SuaarMills 
(Deb. II, Vol. XXII. 07-08-2006) 
CoL 60-63 

Sugar Mills in Private Sector 
(Deb. IS, Vol. XXII. 14-08-2006) 
CoL 241-42 

Sulelde 
Committee Report on Suicide ofFarrners 

(Deb. II, Vol. XXII, 07-08-2006) 
CoL 151-58 

Suicides by Indians in Gulf 
(Deb. 8. Vol. XXI, 02-08-2006) 
Col. 108-10 

lSlUe of Levy Sugar 
(Deb. IS, Vol. XXII, 14-08-2006) S.perBlzar 
CoL 211-12 Revival of Super Bazar 

Restoration of Supr quota 
(Deb. II, Vol. XXII, 07-08-2006) 
CoL 2034t 

Spot Price ofWhoat 
(Deb. IS, Vol. XXII. 14-08-2006) 
Col. 14&-49 

S .. arMllI(l) 
Assistance for Co-operative Sugar Mills 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 318-19 

ISlue of Levy Sugar 
(Deb. IS, Vol. XXII. 14-08-2006) 
Col. 211-12 

(Deb. II, Vol. XXII, 07-08-2006) 
CoL 128-29 

Swa-Sbaktl Projeet 

Swa-Shakti Project 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 154-55 

SwajaJdhara 
Additional Allocations under Swajaldhara 

(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 125 

lndividUll8eneficilriel under SWljaldhara 
(Deb. 17, Vol. XXII. 18-08-2006) 
CoL 245-46 
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Pending Proposals under Swajaldhara 
(Deb. 5. Vol. XXI, 28-07-2006) 
Col. 253 

Projects Completed under Swajaldhara 

Swamjayanti Gram Swarojgar Yojana 
(SGSY) (MUR 377) 
(Deb. 13. Vill. XXII. 10-08-2006) 
Col. 266-67 

(Deb. 17, Vol. XXII, 18-08-2006) PendingProjectsunderSGSY 
Col. 128 (Deb. i 7, Vol. XXII, 18-08-2006) 

Swalamban Scheme 

Swalamban Schem~ 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 53-54 

Swaminathan Committee 

ModifICation for CRZ 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 205 

Swaraa Jayanti Sbabari Rojpr Yojana 

Loan under SJSRY 
(Deb. 14. Vol. XXII, 11-08-2006) 
Col. 157-58 

Swama Jayanti Shahari Rojgar Yojana in 
Jammu and Kashmir 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 179-80 

Swama Jayanti Shaharl Rozgar Yojana 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 173-74 
(Deb. 17, Vol. XXII, 18-08-2006) 
COI.~S 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 44-45 

Swamajayand Gram Swarozpr Yojana 

Achievements under SGSY 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 287-93 

Assistance to Self-Help Groups 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 6-20 

Micro-Enterprises under SGSY 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 146-48 

Need for earty approval of proposed 
Dairy Development Scheme in Alwar 
District. of Rajasthan under the 

Col. 20-40 
Release of Funds to Karnataka under 
~ 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 152-53 

Swayam Slksham Scheme 

Swayam Saksham Scheme 
(Deb. 16, Vol. XXII, 17-08-2006) 
('.01. 204-07 

Switzerland 

FTA between India and Switzerland 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 113 

1alwarCommittee 

Recommendations ofTalwar Committee 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 191-94 

'lamUNadu 

Need to release educational scholarship 
for the children of Beedi workers in 
Tenkasi constituency. Tamil Nadu 
(MUR377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 379 

Average Growth of Foodgrains 
(Deb. 18, Vol. XXII, 21-08-2006) 
CoL 8O~ 

Central Investment in Tamil Nadu 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 77-78 

Consumer Welfare Fund 
(Deb. 6, Vol. XXI, 31-07-2006) Col. 186 

Discovery of Statue I and Pillars in Tamil 
Nadu 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 23&-31 
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FunctiQnina of Newly Created Salem 
Division 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col 284 

Fundi for BuckinJham Canal 
(Deb. It Vol. XXI, 02-01-2006) 
Col. 129-30 

Hydro-Electric Project in KamalIka 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 113---14 

Improvement of Livestock and Cow 
Propny in A.P. and Tamil Nadu 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 109-14 

Invesunont Propolal fiom British Gas 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoL 'S29-30 

Irription Schemes of Tamil Nadu 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 145-46 

Need for mining of iron ore explored 
around Kauthimalai region in Tamil 
Nadu (MUR 377) 
(Deb. 1 1, Vol. XXII, 0'1:08-2006) 
Col. 353-54 

Need. for upgradation of Salem Steer Plant 
with a view to utilise the iron ore 
available in Kanchamalai Hills 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 319 

Need to check the pollutio~ caused' by 
Coconut Shell Burning Industries' 
operating without valid licence in 
Palani Parliamentary Constituency, 
TamitNadu(MUR~77) 
(Deb. 19, .Vol. XXII. 2'2-08-2006) 
Col. 457-58 . . 

N~ to Develop Vellore Airport and Make 
it Operational (MUR 371) 
(Deb .. 9, . Vol. XXI, 03-08-2006~ 
Col. 316-17 

Need to expedite the settina up of an 
Ordnance Factory at Kr~hnagiri and 
upgrade the existing infrastructural 
facilities at other Ordnance Factories 
in Tlmil Nadu (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 46~ 

Need to expedite the work oflayina a new 
railway line cQMeCting Erode-Palmi 
via Chenniman; Kanaayam and 
Dbarampura (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 374-75 

Need' to lay a railwaY'lide between' 
Naaapauianm and Vailankanni in Tamil 
Nadu(MUR 377) 
(Deb. 4, Vol. XXI, 27-07'-2006} 
Col. 300 

Need to provide employment to the local 
people of Nallathur, district 
Kanchipuram, Tamil N'adu.in the new 
project ofMadrasA~ic p~ Station 
(MUR377) . 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 416-17 

Need to provide financial support to onion 
growers in Tamil Nadu (MUR 377) 
(Deb. 6, Vol. XXI, 3 1-07-2006) . 
Col. 355-56 

Need to provide necessary funds to 
construct bridges in Dharapuram and 
Kan·gayam Talukas ia. Palani 
Parliament\lry.Constituency. Tamil 
Nadu (MUR 377) . 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 375 .. 

Need to provide special Hill Area Fund 
for development ofValparai In Pollachi 
Parliamentary Constituenc¥, Tamil. 
Nadu(MUR377} 

.(Deb; 19, Vol.' XXII, 22".08-2006) 
Col. 466-6i . . 
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Need to publish telephone directory in 
MIdurai Telecom District, Tamil Nadu 
(MUR377) 
(Deb .. 9, Vol. XXI. Pl-OB-2006) 
CoL )09..10 

Noed to restore Ihe name of "Tamil Nadu . . 
Government Rural' Employment 
0uInntee Scheme IS "Natio ... 1 Rural 
Employment Guarantee Scheme" in 
Tamil Nidu (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 305 

Need to set up a domestic airport in 
lamanathpuram Parliamentary 
C-dtwncy, Tamil Nidu (MUR 377) 
(l)eb. 2.2. Vol. XXII. 25-01-2006) 
CbI.~ 

Need to ..... Poad ... DIad", . 
cIiIIrIct. .... ,.... (MUa377) 
(Qeb. 22, Vol. XXII, 25-01:-2006) 
CoL 441 

Need to set up a Passport Office in' 
Madurai, Tamil Nadu (MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 272 

Opening ofRPOs in Tamil Nadu 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 72-73 

Proftc:tion ofJtaai 
. (Deb. I, Vol. XXI, 24-07-2006) 
Cal. 9P-I0) 

R.ejvwnation of Canallrription System 
in TlIIlil Nadu 
(Deb. t 1. Vol. XXII. 07-08-2006) 
Col. 2S4 

Release oeWater to Tamil Nadu 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 135-16 

Revision ofVuJnerabiJity Map 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 49-50 

Setting up of' Hydro-Electric Power 
Projects in Tamil Nadu 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 108 

Setting up of Sub-Relional P.F. 
Commissioners Oftices 
(De~. I, Vol. XXI, 24-07-2006) 
Col. 52-'3 

Settina Up ofTidaI EnerIY Park 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 91-92 

Shortage of Cellophane Paper 
(Deb. 7, Vol. XXI, 01-0'-2006) 
Col. 87 

Supply ofType-1I Wu 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col 14 

Train Service between Madurai and 
a.mai 
(Deb. 21, Vol. XXII. 24-QI-2006) 
CoL 331 

UpJflClation of Air Force Station 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 52 

Upgradation of Salem Steel Plant 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 153-54 

Upgradation of Tamil Nadu Agriculture 
University 
(Deb. II, Vol. XXII, 07-0'-2006) 
Col. 224-27 

'bu. 
Age Relaxation to Senior Citizens 

(Deb. 17, Vol. XXII, 18-01-20'06) 
Col. 15 I 

Anti-Dumping Duty on Fish Products 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 183--16 

Anti-Dumping Duty on Shrimp 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 53 
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c.. Filed by CBEC 
(Dtb. 14. Vol. XXII, 11-01-2006) 
Col. 176-71 

CE Laws (Amendment .t Validation) 
OnIinInc:e,2005 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 91-99 

Cell on Air Travel 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 11-12 

Cess on Petroleum Products 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 71 

Chief Commissioners of Income Tax in 
Andhra Pl'Idesh 
(Deb. 17. Vol. XXII, 11-01-2006) 
Col. 169 

Excileduty 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 91 

Excise Duty Exemption to Bamboo 
Products 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 149 

Excise Duty on Motor Vehicle 
(Deb. 22, Vol~ XXII. 25-08-2006) 
Col. 269--70 

Excise Duty on Pharmaceutical ProdUCII 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 221-22 

Exemption of 1Dc:o~ Tax under. Term 
DepoIIt 
(Det,. 22, Vol. XXII, 25-01-2006) 
Co~98-99 

Committee on Service Tax Norms Extension of Excise Duty Exemption 
(Deb. 14, Vol. XXII, 1l-01-2006) (Deb. 17, Vol. XXII, 11-01-2006) 
Col 5().S I CoL 221 

Corrupdon in Tax Deplrtment Filling IT Return by PAN Holden 
(Deb. '10, Vol. XXI, 04-01-2006) (Deb. 17, Vol. XXII. 18-08-2006) 
Col 430-31 Col. ~43-44 

CuslDmI Duty on Pulses 
(Deb. 22. Vol. XXIl, 25-08-2006) 
Col. 342 

CUIIomS Duty on Rubber 
(Deb. 17. Vol. XXII, 11-01-2006) 
Col. 163 . 

Import Duty on Cotton . 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 111-82 

Import Duty on LNG 
(Deb. 17, .Vol. XXII, 11-07-2006) 
·CoL 215-16 

CUItOmS Duty on Steel Items Import Duty 011 Ship Breaking Industry 
(Deb. 6, Vol. XXI, 31-07-2006) (Deb. 22, Vol. XXII, 25-01-2006) 
Col. 292 

CoI.4().41 c .. in Excise Duty on Petrol and Diesel 
07 2006) Import Duty on S<>da Ash 

(Deb. 5, Vol. XXI, 28- - (Deb. 17, Vol. XXII, 18-08-2006) 
Col. 221-22 . Col. 143-44 

Duties in India on PetrollDiesel 
(Deb. 22. Vol. XXII, 25-01-2006) 
Col. 239-40 

Evasion of Service Taxes by Cable 
Operators 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col 247-49 

. , 
Import Duty on Vanaspatl 

(Deb. 14. Vol. XXII, 11.-01-2006) 
Col. 129 

Increase in Toll a.s 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 82-84 
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Indo Mauritius MAT 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col 56-51 

IT Ad. Amendment 
(Deb. 10. Vol. XXI. 04-08-2006) 
Col. 472-73 

IT Pm.,,.,.,.. 
(Deb. 22, Vol. XXII. 25-01-20(6) 
CoL l33-34 

rrR.aidl 
(Deb. 5, Vol. XXI, 28-01-2006) 
Col 95-104 

rr RaicII on Stock BroUn 
'(Deb. 22, Vol. XXII. 2'-01-2006) 
·Col ?NO . 

IT .... 
, (Dolt. 22, Vol. XXII, 2s.o1-2006) 

" .' 'Ceil. ,'21-42' , 

IT Reliefeo SeniorCitbIN 
(Deb. .. •• Vol.' XXI. 04-O1~2006) 
Col525-26 

IT R.eIuna credidAa 
(Deb. 22, WI. XXII, 25-01-20(1) 
CoL '1J.9O' • 

Need to exempt the hill Tea prdens of 
OarjeeUn, from payina water Cns 

.(MUR377) 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. ~7 

NeecilD review die Ocmmmeal's decision 
reprdina Nducdon in exc:iIe duty on 
cbIrpd drup over MItP in Qujant 
(MUR377) 
(Deb. 19. Vol. XXII, 22-01-2006) 
Col. ~ 

New IT Foraa 
(Deb. S, Vol. XXI, 2'-01-2006) 
Col. 211-11 

Noa-DiIpoIaI ofUacWaaed", 
lOeb. 22, Vol. XXII, 25-01-2006) 
CoL 294-96 

NOD-~OfTael byComp'" 
'(Deb. 17, Vol. XXII, 11..01-2006) 
Col. 123-24 

Oua.o'"inarr CoI1ecldmt to PCIt Office 
(Dob. 14, Vol. XXII. 11..01-2(06) 

, CoL 126-27 

PAN OInt 
(DOb. 10. Vol. XXI. 04.01-2006) 

r; rr,RltumPana CoL 215.'29 
;(Qeb. 10. Vol. XXI, 04-08-2006) PaylnaofServic:elilxfbrColilmissioned 
'Cal. 199 

Littina of Additional Duty on ImporIt 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 220 

Ma- of PAN c..t 
(Oft'. S, Vol XX~ 28-07-2006) 
,Col. 312-13 

Misuu of Tax c:once.k8 . 
(Deb. 17, Vel xxn .. 11-08-2006)' 
Col '-'1 

NtedlDcoIIect_ ......... ~ 
opeIada*l __ 1a Khed, ............ 

• (MUI13m 
(Deb. 6, Vol. XXI. 31-01-2&06) 
Q)L 163 

Propnmea in J.t K 
(Deb. II. Vol. XXII. 21-08-2006) 
CoL 219 . 

Pending Tax Cases 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col 299--300 

Phuinc Out of CST 
, (Deb. 10. Vol. XXI ...... ~_) 
, CoL 42-43, 
Price ofNapdIa 

(Deb. 10, Vol. XXI, 04-01-2006) 
, <N 224-~ 

Property Tax apmst Public Schools 
(Deb', ", Vol. XXI, 01-01-2006) 
Col 570-71 



SUBJECT INDBX 317 

Quotinl Pan Cerd. Tax Hol~day for Oil and au Pipeline 
(Deb. I., Vol. XXII, 11-08-2006) Layina Projccta 
o,L 217-11 (Deb. 22, Vol. XXII, 25-01-2006) 

o,L 125 
RationaliSltion ofTaxcs 

Tax liabilities ofForeip I.' ...... (Deb. 13, Vol. XXII, 10-08-2006) 
o,L 253-54 

(Deb. 22. Vol. XXII, '25-08-2006) 
Col 71-73 

Repeal of Excise Duties Tax RebIre on Bio-Diesol 
(Deb. S, Vol. XXI, 28-07-2006) (Deb. 13, Vol. XXII, 10-01-2006) 
0,1. 130 Col. 215 

Service Tax TaxReccMry 
(Deb. 5, \bl. XXI, 21-07-20(6)0,1. 271 (Deb. 10, Vol. XXI, 04-08-2006) 
(Deb. 10, Vol. XXI, 04-08-2006) O»L .91-92 
Col. 171-73 Tax System 
(Deb. 22, Vol. XXII, 2S-08-2006) (Deb. 20, Vol. XXII, 23-08-2006) 
Col. ISS CoL 193-94 

Service Tax Collection Taxes on PetrollDiesel 
(Deb. S. Vol. XXI, 28-07-2006) (Deb. 9, Vol. XXI, 03-08-2006) 
Col. 127-29 Col. S9-64 

Service Tax in the North-Eat Toll Policy 

(Deb. 22, Vol. XXII. 25-08-2006) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 33-34 

Col. 3()().() 1 
VAT Rates 

Setting Up of Landroute Customs (Deb. 10. Vol. XXI, 04-08-2006) 
Authority Col. 53-54 
(Deb. 22, Vol. XXII, 25-08-2006) 'lea 
Col. 14041 

Closure of Tea Gardens 
Shortage of Manpower (Deb. J 9, Vol. XXII, 22-08-2006) 

(Deb. 14, Vol. XXII, 11-08-2006) Col. 47-48 
Col. 148-49 Electronic Tea Auc:tion Centres 

Stamp Duty in SM (Deb. 2, Vol. XXI, 25-07-2006) 
(Deb. I', Vol. XXII, 18-08-2006) Col. ISO 
Col. 119 Export from North Eastern States .... 

Standards for Tax Deduction (Deb. 7, Vol. XXI, 01-08-2006) 

(Deb. S, Vol. XXI, 28-07-2006) Col. 101~3 

Col. 273 Export ofTea 

Tax Evuion by MNC. 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. l¥1-.119 

(Deb. 22, Vol. XXII, 2~j08-2006) Need to exempt the hill Tea gardens of Col. 127-28 Darjeeling from payina water Cess 
Tax Exemption to NEDFC (MUR377) 

(Deb. 22, Vol. XXII, 25-08-2006) (Deb. 13, Vol. XXII, 10-08-2006) 
Col. 238-39 Col. 267 
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Production of Tea 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 2~ 

Rehabilitation of Plantation Sector Worker 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 322 

Sale of Assam Tea through Post Office 
(Deb. ,7, Vol. XXI, 01-08·2006) 
Col. 201.02 

SettinS up ofCO-operative Tea Processing 
,Factories 
(Deb.12, Vol. XXII, 08-08-2006) 
CoL 113-14 

Settina up of National Tea Auction 
Platfunn 
(Deb. 19, Vol. XXII, 22"()'-2006) 
CoL 383 

Subsidy for Stnall Tea Growers 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 298 

Tea Factories 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 235 

Tea Festival in Guwahati 
(Deb. 2, Vol. XXI, 25-07·2006) 
Col. 93 

Tea Growers in Himachal Pradesh 
(Deb. 19, Vol. XXII, 22-08.2006) 
Col 316-17 

TeaPackap for Small Tea Growers 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 121-22 

'&acber(l) 
Absenteeilm of School Teachers 

(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 51-53 

Formation of Cadre for Teachers 
(Deb. 7, Vol. XXI, 01·08-2006) 
CoL 117-1. 

Increasing Post of Teachers 
(Deb. 2, Vol. XXI, 25-07-2006) 
Cot.. 128 

Recruitment of Primary Teachen in KVs 
(Deb. 12, Vol. XXII, 08.08-2006) 
Col. 87-94 

Recruitment ofTeachers by K VS 
(Deb. 7, Vol. XXI, 01-08.2006) 
Col. 587-89 

RecruitmentofTeachers in KVSINVS 
(Deb. 19, Vol. XXII, 22-08·2006) 
Col. 74·75 

Teachers Fellowship Programme 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 164-65 

Tele-sboppinc 
, Repillion ofTele-Shopping 

(Deb. 15, Vol. XXII, 14-0.-2006) 
Col. 244 

nleco. Replatory Authority 0' ...... 
Interconnect Services by BSNL 

(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 62~3 

Quality of Internet Service 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 328-30 

Recommendations by TRAI 
(Deb. 20, Vol. XXII, 23-01-20(6) 
Col. 356-59 ' 

Teleeommunieation(l) 
Appointment of Ombudsman ' 

(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 81 

Breakdown of Telecom Service 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 297JJ9 

Collapse of Communication Network 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 503-04 

Communication Facilities in TribaJAnu 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 167.Q 

Complaints Asainst _Private Telecom 
Operators 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL~ 
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Compliance Reports from Telecom Service 

Providers 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 10~7 

Setting up of Regional Telecom District 
Office 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 172 

Expansion/Development 
Telecommunications 

of Sharing of Infrastructure by Private 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 72-84 

Extendin. Satellite Communication 
System to Village Panchayats 
(Deb. 3, Vol. XXI, 26-07-2'006) 
Col. 263 

FDI in Telecom Sector 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 470-71 

GRAMSAT ProJllU1U11e 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 340 

Handling of Mails 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 280-81 

Improving Telecom Service in Rural 
Areas 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 47-49 

Investment by Chinese Finns 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 67 

Mail Motor Service 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 336 

New National Telecom Policy 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 161~ 

Providing Voice Intercepts 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. S4-S6 

Setting of Work ins Group in ITrrelccom 
Sector 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 33-37 

Telecom Operators 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 198 

Sharing of Infrastructure by Private 
Telecom Operators 
(Deb. I, Vol. XXI, 02~01-2006) 
Col. 46-47 

Spectrum Management 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 349-50 

Steps to Check Network Congestion 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 134-35 

Survey Regarding Subscriber Data Base 
(Deb. 20. Vol. XXII, 23-01-2006) 
Col. 28·29 

Uniform Licence Fee for Telecom Services 
(Deb. 20, Vol. XXII, 23-0'-2006) 
Col. 200 

1elecrapb 
Losses in Telegraph Service ofBSNL 

(Deb. J, Vol. XXI, 26-07-2006) 
Col. 200-02 

'JeIepIioae bcJlMae(l) 
Optical Fibre Cable in Telephone 

Exchanps 
(Deb. 8, Vol. XXI, 02-08-2006) 
CoL 342-46 . 

Setting up of Modern Telepbone 
Exchanps in IC.IrnIIaka 
(Deb. 20, Vol. XXII. 23-01-2006) 
CoL 190-92 

'JeIepboM(s) 
Allotment ofSIDIISDIPCO BooIhs 

(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 475-90 
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BSNUMTNL Services 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 93-102 

Quality ofWLL Service 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 175-80 

Closure of PCO/STD/ISD Booth at Revision ofTariffon 'One India Scheme' 
Stations (Deb. 3, Vol. XXI, 26-07-2006) 
(Deb. 16, Vol. XXII, 17-08-2006) Col. 283-84 
Col. 78 

Complaints against Telephone' and 
Mobile Services of BSNL 
(Deb. i; Vol. XXI, 02-08-2006) 
Col.lSO-55 

Faulty phoneS in uttararichal 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 284-85 

Steps to Check Violation ofPCOs Rules 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 64 

Stream linin, Long Distance Call Network 
(Deb. 3, Vol. xxi, 26-07-2006) 
COl. 322-23 

Telephone Connections under Bh ..... 
NirmanYojana 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 94 Leunch·ofCDMA 2000 One Network 

(Deb. 3, Vol. XXI; 26-07-2006) 
Col 285-86 Telephone Facilities to Village Panchayats 

(Deb. 8, Vol. XXI, 02-08-2006) 
CoI.30s-m Metros under Local Telephone Network 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 92-93 Telephone Services in Rural Areas 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 67-68 Need to publilh tdepbone directory in 

Madurai Telecom District, Tamil Nadu 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 309-10 

One India S<:heme 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 241-43 

Payment ofTelepbone Bills throuah POlt 
Offices 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 194-95 

TRA.I Guidel.ines 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 320-21 

Utilisation ofUSO Fund 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 203-05 

TeIevIsioa 
Amendment in Cable Tolevision Networks 
(RelU~n)A~I995 

(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 21S-16 

PCOI in Orisia Ceilin, on Prices of Channels 
(Deb. 20, Vol. XXII, 23-01-2006) . (Deb. 15, Vol. XXII, 14-01-2006) 
Col. 114 Col. 153-54 

Performance of Celt One in Rural Areas Competition from Private Channels 
(Deb. I, Vol. XXI, 02-01-2006) (Deb. I, Vol. XXI, 24-07-2006) 
Col. 102-03 Col. 41-43 

Procurement of Equipment 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 440-46 

Crime Serials on TV Channels 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 71-73 



SUBJECT INDEX 321 

Electronic Media Monitorina Centre 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 22~30 

Evasion of Service Taxes by Cable 
Operators 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 247-49 

Factual position on carrying of Arab TV 
Channels (St.) 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 419-21 

Guidelines for Sting Operations 

Nonns of Quality Certific:Mion or Products 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 160-61 

Permission to Telecast Foreign Channels 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 203.()4 

Settina up of New TV Centres 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 164-65 

Showcause Notices to TV Channels 
(Deb. II, Vol. XXII, 07.01-2006) 
Col.· 63--67 

(Deb. 15, Vol. XXII, 14-01-2006) Social Messapl by Privare Channels 
Col. 243 (Deb. II, Vol. XXII, 21-01-2006) 

Health Channel CoL 223 
(Deb. I. Vol. XXI, 24-07-2006) Telecast ofFIFA World Cup Matches 
Col. 138 (Deb. I, Vol. XXI, 24-07-2006) 

1"'!P0rts ofTVs from Thailand 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 225-26 

Indian Women on TV Serials 

Col. 121-22 
Telecast Rights to Doordarshan for Sports 

Events 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 166a (Deb. 6, Vol. XXI, 31-07-2006) 

Col. 253-54 Telecast Rights to Foreign Companies 

Installation ofHPTILPTNLPT 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 113-14 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 12~38 The findinl of enquiry into veracity of 

ZEE News telecalt dared 13.08-2006 on 
Internet Protocol Television 

(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 62 

Launchin. of Services Abroad by Music 
Channels 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 190 

MobilcTV 

Shri Manikrao Hodlya Gavit. Minister 
of State In the Ministry of Home 
Affain(St) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 371-74 

TV chlMel for Farmers 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 71 

(Deb. 20, Vol. XXII, 23-01-2006) TV News Channel 
Col. 121 (Deb. 1, Vol. XXI, 24-07-2006) 

Need to evolve a code to check the 
depiction of wlgarity in TV Serials 
(MUR377) 
(Deb. 13, Vol. XXII, 10 .. '-2006) 
CoL 261 

CoL 146 
US Government Concern at Downlinitinl 

Guidelines 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 102 
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Withdrawal of Advertisements from 
Radio and Television 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 170 

Wrong Infonnation by Private Channels 
(Deb. J 8, Vol. XXII, 21-08-2006) 
Col. 189-90 

Tea ... Five Year Plaa 
Targets for Production of Fertilizers 

(Deb. I S, Vol. XXII. 14-08-2006) 
Col. 92-93 

Unirrigated Land 
(Deb. I S. Vol. XXII. 14-08-2006) 
Col. 113-18 

Terrorism 

Apprehension of terrorist attacks on key 
Indian Installations as revealed by 
National Security Advisor (Sub.) 
(Deb. 6. Vol. XXI. 31-07-2006) 
Col. 329-33 

Arms Used by Terrorists 
(Deb. 12. Vol. XXII. 08-08-2006) 
Col. 230 

Association of Civil Society to Counter 
Terrorism 
(Deb. 12, Vol. XXII, 08-01-2006) 
Col. 181-82 

Banned Terrorist Organisations 
(Deb. 7. Vol. XXI, 01-08-2006) 
Col. SO-52 

Bomb blasts in Mumbai (AM) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 242-361 

Ceasefire Agreement 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. J02'()3 

Cease fire Agreement with NSCN (1M) 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 34647 

Compensation to Blast Victims 
(Deb. 17. Vol. XXII. 18-08-2006) 
Col. 227-28 

Fencing at Border 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 134-35 

Funds to Terrorist Outfits 
(Deb. 1'9. Vol. XXII. 22-08-2006) 
Col. 308-09 

Hoax Bomb Calls in Delhi 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 322-24 

Increase in Encounters between Army and 
Terrorists 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 249-50 

Infiltration of Militants in Army 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 306 

International Anti-Nuclear Terrorism 
Treaty 
(Deb. 8. Vol. XXI, 02-08-2006) 
Col. 70 

Manufacturing of Mobile Bombs by 
Terrorists 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 212-13 

Militant Attack onAmamath Pilgrims 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 221-23 

Militant Training to Youths 
(Deb. 12. Vol. XXII. 08-08-2006) 
Col. 115-16 

Militant-Naxalite Nexus 
(Deb. 7. Vol. XXI, 01-08-2006) 
Col. 5S4 

National Action Plan to Combat Militancy 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 91 

Need to expedite the negotiations with 
NSCN(IM) faction to find out an early 
solution for restoring peace in 
Nagaland (MUR 377) . 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 467-68 
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Pak Assistance for Investigation of Bomb 
Blasts 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 422 

Patriotic Feeling Among Citizens 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 75-76 

Release ofUlfa Leaders 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. 559-60 

Reported Infiltration of militants in Armed 
Forces (Sub.) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 286-96 

Reported news of posting of three 
surrendered militants presently 
absorbed in CRPF. in Prime Minister's 
Security (Sub.) 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 346-57 

Revival of POT A 

Terrorism in NE RCJion 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 213 

Terrorist Activities 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 30-34 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 246-47 

Terrorist Attack 
(Deb. 2. Vol. X.XI. 25-07-2006) 
Col. 194-95 

Terrorist Camps in Pakistan and 
Bangladesh 
(Deb. 8. Vol. XXI. 02-08-2006) 
Col. 331-32 

Terrorist Threat to Ordnance Factory 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 149-50 

Terrorists in PMF 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 166 (Deb. 7, Vol. XXI, 01-08-2006) 

Col. 64041 ULFA-ISI Links 

Security of Oil and Gas Installations 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 164-65 

Series of Bomb Blasts 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 137-39 

Situation arising out of Absence of Border 
Roads resulting in the Increase in lSI 
and Naxalite activities on Indo-Nepal 
Border and steps taken by the 
Government in this regard (CA) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 444-52 

Speech by Pakistan Foreign Minister 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 263~ 

Technology to Tackle Terrorism 
(Deb. 10. Vol. XXI. 04-08-2006) 
Col. 221 

(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 16U9 

Use of chemical/Biological Weapons by 
Terrorists 
(Deb. 2. Vol. XXI. 25-07-2006) 
CoI.203-M 

Use of Civil Defence 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 147 

Textile(.) 
Blackmarketing of Readymade Garments 

(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 148-49 

Census for Handloom Sector 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 71--:-74 

Closure ofNTC and NJMC Mills 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col. 21-23 
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Contribution of Power loom Sector 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 255-56 

Need to reopen the closod mills ofNTC in 
the country (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 309 

Cooperative SpiMing Mills 
(Deb. 12, Vol. XXII, 08-01-2006) New Schemes for Handloom Weavers 
Col. 32-34 (Deb. 2, Vol. XXI, 25-07-2006) 

Col. 231-32 
Employment Growth in Textile Sector 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 380-81 

Extension of Techflology Upgradation 
Fund Scheme 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 361~2 

Handloom Clusters 
(D,eb. 2. Vol. XXI, 25-07-2006) 
Col. 130-32 

HandloomIPowerloom Projects 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 111-13 

Indian Share in World Textile Trade 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 103-04 

Nomination of Advisors for Revival of 
NTCMills 
(Deb. 12, Vol. XXII, 08-01-2006) 
Col. 113 

Powerloom Cloth Production 
(Deb. 12, Vol. XXII, 08-01-2006) 
Col. SO-51 

Problems oITmile Industry in Jharkhand 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 93-94 

Promotion ofTflditionai Garments 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL III 

Propaeation oITextile Schemes 
(Dob. 19, Vol. XXII, 22-01-2006) 
CoL 209-10 

Sale ofKhadi Clothes by KVI 
Infrastructural Facilities at TextileCen1reS (Deb. 7, Vol. XXI, 01-01-2006) 

(Deb. 12, Vol. XXII, 01-08-2006) CoL 1()4.()7 
CoL 29-31 

Interest on Loan to Textile Workers 
(Deb. 17, Vol. XXII. 18-01-2006) 
CoL ISS-56 

Investmem in Textile Industry 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 347-41 

Leasing out ofNTC Mills 
(Deb. 12, Vol.. XXII, 01-01-2006) 
CoL 41-50 

Man-made Textiles 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 563-64 

Need to protect interests of workers 
engaged in textile industry (MUR 377) 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 361~2 

Scheme for Intcpated Textile Pms 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 26-27 

Schemes for Handloom Sector 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 100-01 

Shifting of Research Institute 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 110-11 

Technology Mission on Cotton 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 256 

Technology Mission on Silk and Wool 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 198 

Technology Upgradation Fund Scheme 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 257-58 
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Technology Uparadation Fund Scheme for 
Powerloom Sector 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 27-30 

Textile Export 
(Deb. 7, Vol. XXI. 01-08-2006) 
CoL 275-81 

TextileP. 
(D·cb. 2. Vol. XXI, 25-01-2006) 
Col ~ 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 2S2-S4 

Textile Units in Andhra Pradesh 
(Deb. 12, Vol. XXII. 01-08-2006) 
Col 99 

Unemployment in Textile Sector 
(Deb. 1, Vol. XXI. 01-08-2006) 
Col. 206 

'1bbIcco 
Ban on Tobacco Advertisement 

(Deb. I. Vol. XXI, 24-07-2006) 
Col. 88 

Fuel Source for Tobacco Growers 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 215-86 

Multinational Tobacco Companies in 
Food Sector 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoI.2~7 

Price SpectIUm Band for Tobacco 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 100 

SEZI for TobKco 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 236 

Welfare Schemes for Textiles Workers Tollet(l) 
(Deb. 19, Vol. XXII, 22"()8-2006) 
Col 39--42 

YamI>epots 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 226-47 

'I1Idad 
Imports ofTYs from.Thaitand 

(Deb. 14, Vol. XXII. 11-08-2006) 
. Col .225-26 
Indo-Thailand Free Trade Aareement 

(Deb. 7, Vol. XXI. 01-01-2006) 
Col. 561-62 

1'IIeft 
Items Stolen from IDS, Kashmi~ House 

(Deb. 21, Vol. XXII, 24-01 .. 2006) 
Col. 295 

Pilfetqe of Coal . 
. (Deb. 16, Vof. XXII, 17-01-2006) 

Col. 156 . 
. TIbet 
Beijing-Lhasa Train Service 

(Deb. 8, Vol. XXI. 0'2~08-2006) 
Col. 224-25 

Community Toilets 
(Dcb. 10. Vol. XXI, 04-08-2006) 
.CoL 153-57 

Tourism 
Advance Passenger Information System 

(Deb. 7, Vol. XXI, 01-08·2006) 
Col. 217 

Allocation .of Funds for Development of 
Tourism . 
(Deb. 4, Vol. XXI, ~7-07-2006) 
Col. 66-70 . 

Assistance to Co-OperativesINGOs fro 
Promoting Tourism . 
(~b. 16. Vol. XXII. 17-01-2006) 
Col. 33~ 

B'ia-Tourism 
(I;>ob. 16. Vol. XXII, 17-0.-2006) 
CDI. 68 

Connectivity among Tourist Destinations 
in Kerala . 
(Deb. 4. Vol. XXI. 27-07·2006) 
Col. 182-83 
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Declaration ofKerala Beaches IS Tourism Development of Wacha Border 
Economic Zone (Deb. 2 I, Vol. XXII. 24-0'·2006, 
(Deb. 4, Vo\. XXI, 27-07-2006) Col. 81-82 
Col. 247 

Destination Development Schemes 
(Deb. 21, Vol. XXII, 24-0'·2006) 
Col. 335-36 

Development of Abhay Ghat 
(Deb. 16, Vol. XXII, 17-0'-2006) 
Col ,.5 

Development of Kukurmara as 
Eco-Tourism Spot 
(Deb. 4. Vol. XXI, 27-07-2006) 
CoI.~ 

Development ofPuri-Konark Beach 
(Deb. 21, Vol. XXII, 24-0.·2006) 
Col. 2~ 

Development ofToun.n 
(Deb. 4. Vol. XXI, 27·07.2006) 
Col. 2~7 
(Deb. 16, Vol. XXII, 17-0'-2006) 
Col. 'YT.119 
(Deb. 21, Vol. XXII, 24-01·2006) 
Col. 7-14 

Development of Tourism in Llklhldwecp 
(Deb. 13, Vol. XXII, 10-0'-2006) 
Col. 116-17 

Development ofTourilna it MIlIa_a. 
(Deb. 21, Vol. XXII, 2 ...... 2006) 
CoI.94-96 

Development pC Tourilin in T ....... 
Areas 
(Deb. 4, Vol. XXI. '27-07-2006) 
CollA6 

Developmeat orTourilt CII'adII 
(Deb. 13, Vol. XXII, 10-0'-2006) 
Col. 6-23 

Development ofT •• Spocs in Alum 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 161--71 

Establishment of Gurukuls (or 
Development ofRuraf Touritm 
(Deb. 4, Vol. XXI, 21-07-2(06) 
Col. 241-42 

Financial Assi.tance by Asian 
Development 8n 
(Deb. 21, Vol. XXII, 24-0'-2006) 
Col. 332-33 

Financial Assistance for Development of 
Sabarimala 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. IS7·S' 

Financial Assistance for Development of 
Tourist Places in Punjab 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 17~71 

Financial ASlistance for Tourism Projects 
(Deb. 13, Vol. XXII, 10-0'-2006) 
Col 1~207 

..... Aid for Development of Tourilt 
Spots 
(Deb. 9, Vol. XXI, 03-0'-2006) 
Col. 235-36 

'0Nip Touriltl 
(Deb. 16, Vol. XXII, 17-0'-2006) 
Cal. 1tt-9S 

Foreip VisiIon in India 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col 70-71 

Helicopter Services 
(Deb. 21, Vol. XXII, 24·08·2006) 
Col. S7·S9 

Impact on Tourism in Jammu and Kashmir 
(Deb. 9, Vol. XXI, 03-08·2006) 
Col. 142-43 

Inclusion of Tourism in Concurrent List 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 163 
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Increase in Inflow of Foreign Tourists 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 143-44 

Incredible India Campaign 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 89-90 

India Tourism Offices abroad 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoI.2~7 

India'. Share in World Tourism 
(Deb. 21, Vol. XXII, 24-01·2006) 
Col. 133-3S 

International Convention Centre at 
Thirvvanandtapuram 
(Deb. 4, Vol. XXI, 27·07-2006) 
Col. 274 

Marine ToUrism Shippin, Policy 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 261~3 

Medical Toutism 
(Deb. 9, Vol. XXI, 03-08~2006) 
Col. 141 

Model Vin.ges 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 146-47 

Multi-Dimensional Scheme for Tourism 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 152-53 

National Tourist Development Board 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 172-73 

Need to provide more funds for 
beautification of 'Khaliiar Lake' in 
district Chamba, Himachal Pradesh 
(MUR377) 
(Deb. 12, Vol. XXII, 01-08-2006) 
Col. 260 

New Tourism Policy 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 128-29 

Niaht Viewina of Memorials Ind 11er'" 
Sites 
(Deb. 4, Vol. XXI, 21-01-2006) 
Col. 166 

North India Tourism Council 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 172 

Overseas Tourism Officea 
(Deb. 21, Vol. XXII, 24 .... 2OOf) 
Col. 275076 

PakistanlPok Tourist 
(Deb. 12, Vol. XXII, 0I-fI..2M6) 
Col. 69 

Policy for Rural Tourilm 
(Deb. 21, Vol. XXI}, 24-0'-2006) 
Col. 136-50 

Private Panicipation in Promotion of 
Tourism 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 90 

. . 
Problems Faced by the Tourism Indultry 

. (Deb. 16, Vol. XXII, 17-08·2006) 
Col. 308 

Need to include Kaushambi in Uttar· Promotion ofHeritap and £co-Tourism 
Pradel'h in the Tourism Map of India (Deb. 21, Vol. XXII, .24-01.2006) 
for its all-round development Col. 299-306 
(MUR377) Promotion of Tourism in Lakshadweep 
(Deb. IS, Vol. XXII, 14-08-2006) andA& N Islands 
Col. 303-04 (Deb. 16, Vol. XXII, t 7-08.2(06) 

Need to provide facilities to the tourists Col. 341-42 
at Pushkar in Raj8l.1han (MUR 377) Rationalisation of Taxes 
(Deb. 22, Vol. XXII, 25-08-2006) ,- (Deb. 13, Vol. XXII, 10-68-2006) 
Col. 45 I-52 Col. 253-54 
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Revenue fi'om Tourism 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 335 

Tourism Schemes 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 15~SI 

Revised Scheme for Tourism Deveiopment Tourist Spots in A .t N Islands 
(Deb. 13, Vol. XXII, 10-08-2006) (Deb. 16, Vol. XXII, 17-08-2006) 
Col. 2 t7 Col. 341 

Rural Tourism in Andhra Pradesh 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. In~78 

Rural Tourism Projects 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 99-100 

Scheme for Promotion of Tourism in NE 
States 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoI.a.4-85 

Special Cell for Infrastructural 
Development ProsrammeofTourism 
(Deb. 13, Vol. XXII. 10-01-2006) 
Col. 236 

Special Tourist Zones 
(Deb. 16. Vol. XXII. 17-01-2006) 
Col. 10 

Tourism Development in Gujarat 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 307-08 

Tourism Development in' North Eastern 
States . 
(Deb. 1'6. Vol. XXII, '17-08-2006) 
Col. 129-3i 

Tourism Development Projects in Daman 
and Diu 
(Deb. 9, Vol. XXr. 03-08-2006) 
Col. 97-9.8 

Tourism Dn'acers Abroad . 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. '213-14 

Tburism Project . 
(Deb. 4. Vol. XXI. 27-07-2006) 
CoUll-IS 

Tourism Projects in Kerala 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 158-59 

Travel Packaps 
(Deb. 21. Vol. XXII. 24..01-2006) 
CoL 353-504 

Vii. TouriIm 
(Deb. 13, Vol. XXII. 10--0'-2006) 
Col 131-49 

Visit ofForeignen 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 337 

Toarl ... lad Travel MIDlle •• D' 
........ te 
Tourism and Travel Management Institute 

(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 131 

1nde 
A,reement between India and CIS 

Countries 
(Deb. 10, Vol. XXI, '04-01-2006) 
Co1.49S-96 

Changes in Indo Sfi Lanka FTA 
(Deb. 7, Vol. XXI, 01-01-2006) 
CoL 6S3-SS ' 

Export of Poor Quality Spices 
(Deb. 12, Vol. XXII. 08-0a~2006) 
Col. 131 

FTA,between India_ Switzerland 
(Deb,. 7, Vol. XXI,' 01-01-2006) 

, CoL 113 ' 
'FTA with ASEAN Countries 

(Deb. 2, Vol. XXI. 2S-07-2006) 
Col. t07~1 

Illegal Trade in Wildlife 
(Deb. 11. Vol. XXII, 07-08-2006) 
Col. 53-SS . 

Indo-China Trade through Nathula ,Pass 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. B2-33 
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(Deb: 19, Vol. XXll, 22-08-2006) Withdrawal ofTlIJet Plus Scheme 
Col. 31-33 (Deb. 12, Vol. XXII, 01-01-2006) 

Indo-Pale Trade 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 182-83 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 147-48 

Indo-Thailand Free Trade Agreement 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 561-62 

Indo-US Trade 

CoL 4G41 

Trade-Related latellectual Property. 
Rlpu 
Negotiation in TRIPs on Biological 

Diversity 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col 19'-96 

TruIport 

(Deb. 19, Vol. XXII, 22-08-2006) CNG Based Taxi-Transport 
Col. 321-22 (Deb. 21, Vol. XXII, 24-08-2006) 

JEG on Indo-China Trade CoL 212-13 
(Deb. 2, Vol. XXI, 25-07-2006) FailureofPDSinNorthEast 
Col. 206-07 (Deb. 15, Vol. XXII, 14-08-2006) 

Joint Committee Meet on Indo-French 
Trade 
(Deb. 12, Vol. XXII, -1>8-08-2006) 
Col. 202~3 

CoL 119-90 
Global POlitioning System 

(Deb. 14, Vol. XXII, 11-08-2006) 
CoL 30-31 

List of Sensitive lten-a Integrated Rail Bus Transport Service 
(Deb. 2, Vol. XXI, 25-07-2006) (Deb. S, Vol. XXI, 28-07-2006.) 
Col. 129-30 CoL 187-88 

Non-Tariff Barriers Mumbai Urban Transport Project 
(Deb. 19, Vol. XXII, 22-08-2006) (Deb. 17, Vol. XXII, 18-08-2006) 
Col. 261--63 CoL 134 

Trade Balance 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 21-24 

Trade between India and Bangladesh 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 209-11 

Need to release the Central Government's 
share to the North Benlal State 
TranIpOrt Corporation for the current 
year (MUR 377) 
(Deb; 21, Vol. XXII, 24-01-2006) 
CoL 419-20 

Trade between India and China Public Transport in UrblUl Areas 
(Deb. 2, Vol. XXI, 25-07-2006) (Deb. S, Vol. XXI, 21-07-2006) 
Col. 191-92 CoL 224 

Trade with Middle East Countries 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 36S--72 

Trade with Neighbouring Countries 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 177 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 174--80 

Study on Transportation by RITES 
(Deb. 8, Vol. XXI, 02-08-2006) 
CoL 111-12 

Transport Subsidy for Export of 
Agricultural Pr~uce 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 103-05 
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World 8 ... A •• i.t •• co for Urban Situation arising out ofrepo11ed violation 
TraDipOIt Projeclra of different awards given by Water 
(Deb. 10. Vol. XXI, 04-01-2006) Diapute TribWla1s (CA) 
CaL -.eM (Deb. 8, Vol. XXI, 02-08-2006) 

'1M Col. 312--92 
...".. ..... 'I\1aIdIda041bba&o 
~ 11. VOL DD. 07-0a-2006) DilGriminldonapiDltPIOa 
QaL ... . (Dob. 8, Vol. XXI. 02-084006) 

...... Col, 86 
ntpura 

Caltprlaadoa . of Tribal Areal iato 
1*11Iu1id ... 
(Otl;. 7. Vol. XXI. 01-0'-2006) 
Col 101-0P 

c.am,unlcadoa PacU. in Tribal Areas 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 167'-

nw-eo.a 
(0.. U. Vol. XXII. 15-08-2006) 
Cal. at 

TrQaaI· c.op....tln Marketllll 
DIe 'II 1#'" .... GIIacIIUmlted 
.... otTrIIIIlPloductl 

(Deb. 19. Vol. XXiI, 22-08-2006) 
OJI. 1~11 

TRIFIiD 
(Deb. 19, Vol. XXII, 22-08-2006) 
Q,tTT--4IJ 

ntbeIAcMIory CoudI 

Need to make budgetary provisloo for 
tinkina Aprtab·SuDroomraUWI)' lilt 
in Tripura (MUR 371) 
(Deb. 4, Vol. XXI, 21-07-l0(6) 
CoL 303 ....... 

ADa Grant fbrTlunll'lli VIcdme 
(Deb. 19, Vol. XXII, 22..08-2tGf) 
Col. M7 

Alaistanee on the Line of Twnami to 
Flood affected States 
(Deb. 19, Vol. XXIl, 22.08.2006) 
CoL 211-12 

Drinking Water Supply in Tsunami 
Affected States 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col 124-25 

FWs for TlWlami Hit Areas 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col 259-60 

Constitution of Tribes Advisory Council 
. (Deb. 12, Vol. XXII, 08-08-2006) N~:~~~gS~:~i:'~2(06) 

CCJl 163 Col. 561-68 
111 ~) 

K.-... w.. DiIpuII Tribuaal 
(o-b. 6, Vol. XXI. st-07-2006) 
Col. 96-9'7 

.. 111.1 otWaterto 1IDail Nadu ~ 
(Deb. It, Vol. XXII, 07-0&-2006) 
Q)L 135-36 

bport ofC..wry Tribunal 
(Deb. II, Vol. XXII. 21-01-2006) 
Col. 20S . 

Revision of Norms of Rajiv Oaadhi 
Rehabilitation Packa&e 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 293-94 

Study for Tstmami 
(Deb. 22, Vol. XXII, 2'·08-2006) 
CoL 301-02 

Tsunami Rellef 
(Deb. 2, Vol. XXI, 2'-07.2(66) 
CoL 204-06 
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(Deb. S-, Vol. XXI, 28-07-2006) UaifonaCiYllCodt 
CoL 2S1-52 

Tsunami ReUefto Fishermen 
(Deb. 1, Vol. XXI, 01-08-2006) 
Col. 612--13 

Tsunami WanUna 
(Deb. lO~ Vol. XXI, 04-01-2006) 
Col. 521-22 

Turluaeailtan 
Indi". Participation in Tap Pipelines 

Project 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 131 

'lMnty-Pobit ....... auae 
20-Point ProaIIIIUD8 

(Deb. 3, Vol. XXI, 26-07..;2006) 
CoL 295 

1)Te Corponflla 011 ... LiiaIted 
Revival ofTCIL 

(Deb. 9, Vol. XXI, 03-01-209~) 
CoL 161 

U......."..... 
Diplo'ma Holder in A,aricultural 

Universities 
(Deb. 18, Vol. XXII, 21-08-2006) 
(,,,()J. 147-48 

Loan to Unemployed Youth 
(Deb. 22. Vol. XXII. 25-08-2006) 
CoL 167-92 

Training Programme for Unemployed 
Educated Youths 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 163-65 

Unemployed Youths 
(Deb. 19, Vol. XXII, 22..08-2006) 
Col-'too 

Unemployment Allowance under NREGA 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col 226-27 

Unemployment in Textile Sector 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 206 

Uniform Civil Code 
(Deb. 10, Vol. XXI, 04-0'-2006) 
CoL 210.11 

U ....... bIIc .... C- 'd. 
LrhIr ofUPSC..... -

(Det •• 20. Vel. XXII. 13 ... ) 
o.L 131-_ 

UPSC!Report . 
(Deb. 2e. Vol. XXII. 23.;&MOM) 
CoL 33()'31 

Vall"" 0I1IIdII 
UTI Mutual Fund . 

(Deb. 22,' VOl. XXII, 25-01-2006) 
Cell 197 • 

U ..... Na .. · ....... _ ....... , 

Shortcominp in Implementation of 
NREOA 
(Deb. 10, Vol. XXI, 04..01-2006) 
CoL 176 

UNDP Report of Food AvailibiJity 
(Deb. I, Vol. XXI; 24-01-2886) 
CoL liS 

United Nado ... 
India's candidature for UNSG Poat 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 41-42 

Ratification of UN Conventioa ._ 
Corruption 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 195-96 

Recovery of Balance Payment from UNO 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 219-20 

U.N; Anti-Human Traff'ackina Units 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 207.01 

United Nations Report on DruS 
Addiction 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 137-38 
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UIiIIIII",.I,.a.r I _fad 
lJNK2P 1Iport0ll JndiIn Women 

(Deb. 2, 'Vol. XXI, 25-07.2006) 
. Col. 183 

U ..... N ..... Id .. tINIl, ScItD" 
_ClItIa-Ora !reb 
InlI, .... MIaapInent Plan for Hampi 

(0.. 16, Vol. XXII. 17-G.-2006) 
OIL lOOoO'l 

U .......... ApIIqlor lattraational 
"'1111 « 
USAID coillbonlkm withNIAM 

(Deb. 15, Vol. \XXII. 14-08-2006) 
Cal. 235-37 

U .......... oIAa .... 

Visit of Delelations , 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 131-32 

Vllit of US Joint Chief ofSlaffGencnl 
(Deb. 4" Vol. XXI, 27·07-2006) 
CoL 218-19 

WTOTextileAp'eement 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 106-07 

UDiv.nlty Gra ... COlD ....... 

Composition of University GraDll 
Commission 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 362 

Deemed University 
(Deb. 19, Vol. XXII, 22·01·2006) 

_ .......... India IIId US Col. 2$1-59 
(Deb. 4, Vol. XXI, 27·07·2006) Grants to Universities 
Col. 1I~16 (Deb. 19, Vol. XXII, 22.01-2006) 

0ItIIiID NucIeIr &.v Deal with US Col. 219-32 
(Deb. 3, Vol. XXI, 26-07-2006) National Eligibility Test 
Q1L 17-21 (Deb. 19, Vol. XXII, 22·08-2006) 

JMD.USNuc"'~t(DUR 193) Col. 160-61 
(Deb. 20, Vel. XXII, 23-01-2006) New Courses by Deemed Universities 
CoL 656-711 (Deb. 19, Vol. XXII, 22-08-2006) 

JIIdo.USTnde Col. 67-68 
(Deb. 19, Vol. XXII, 22-01-2006) Teachers Fellowship Programme 
Col. 321-22 (Deb. 19. Vol. XXII, 22-0'-2(06) 

...... of'TrIIIIpOItWlnhip from USA Col. 164-65 
(Deb. 21, Vol. XXII, 24-08-2006) UOC Grants to Bducationallnltitutiou 
CoL 10.11 (Deb. 19, Vol. XXII, 22-G1-2006) 

Supply of AlwniDiwn Caskets Col. 313-15 
(Deb. 4, Vol. -XXI, 27-07-2006) UaiveniCy(.) 
CoL 209 

us Oowmment Concern It DownlinkiDa 
<lui*lines 
(Deb. ~, Vol. XXI, 31-07-2006) 
Col. 102 

VseoraM. Seeds 
. (Deb. IS. Vnl 10m \<4-01·2006) 

Allocation of Fund. for Colle,e, and 
Universities 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 33-42 

Appointment of Lecturer. Uader 
Reservation Policy 
(Dob. 19, Vol. XXII, 22-0'-2006) 
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Approval of New Courses by Deemed 

University . 
(Deb. t 9, Vol. XXII, 22-08-2006) 
Col 269 

CentraVStIte Air Universities 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 390-40 

Fund for A8ficuhunI Unh.I 11i11 
(Deb. 18, Vol"XXII, 21 • 3006) 
CoL 135-39 

Oral to Uniwrlidll 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 219-32 

Closure ofJlII1ia Millia Isiamia Univenity IrrepIIritieI in CenIrIlUnivenitiea 
(Deb. 19, Vol. XXII, 22-01-2006) (Deb. 19, Vol. XXII, 22-01-2006) 
CoL 246-47 Col. 16S-66 

Closure ofODgoina C ..... of University 
Dearee Propnme 
(Deb. 19,' Vol. XXII, 22-08-2006) 
CoL~ 

Construction of New Hostels 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 221 

CSIR-Deemed University 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 211-12 

De-n!coanition ofBCAlMCA Programme 
by IONOU 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 63-6S 

Deemed Universities 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 222-23 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 2S8-S9 

Diploma Holder in Agricultural 
Universities 
(Deb. II, Vol. XXII, 21-08-2006) 
Col. 1474 

National University in M.P. 
(Deb. II, Vol. XXII, 07-08-2006) 
CoL 190 

Need to check alle8" irrelularities 
prevailinl in the Rajendra AlI'icultural 
University, Pusa, Samutipur, Bihar 
(MUR377) 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 262 

Need to remove objectionablephrues 
used against Hindu Deities in the 
syllabus of Indira Gandhi National 
Open University (MUR 377) 
(Deb. 20, Vol. XXII, 23-01-20(6) 
CoL 589 

New COUI'HI by Deemed Vniverslties 
(Deb. 19, Vol. XXII,22-01-2006) 
Col. 67-68 

Rajiv Gandhi Chair on Contemporary 
Studies 
(Deb. 12, Vol. XXII, 01-01 .. 2006) 
Col. 18s.t6 

Education in Hindi Medium Reserved Scm in Central Universities 
(Deb. 7, Vol. XXI, 01-01-2006) (Deb. 12, Vol. XXII, 01-01-2006) 
Col. lSI 

Establishment of Mwitime University in 
Gujarat 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 9S 

Fee Structure in Private Deemed 
Universities 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 123·24 

Col. 79-80 
Setting of University 

(Deb. 19, Vol. XXII, 22-01 .. 2006) 
Col. 287 

Situation arisin, out of the usc of 
derogatory and insultin, lanpalc 
about Hindu Deities in the text books 
of M.A. course of IONOU and steps 
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CIken by the Governmont in thll reprd 
(CA). ( 
(Deb. 22, Vol. XXI~, 25.08·2006) 
CoL 400-21 

Study C.ntr. for Trf."'als in Contral 
UDiwnItiel 
(D.b. 1, Vol. XXI. 01·01-2006) 
CoL 2Ol.Q3 

r.culcal Education by DHmod 
UaIwnlIIeI 
(Deb. 19, Vol. XXII, 22-01·2006) 
Col. 21()'11 

Uranium Reserves 
(Deb. 20, Vol. XXII, 23·08-2006) 
Col. 77 

UrbaD~(S) 

Ashojc Pradhan Committee 
(Deb. 2, Vol: XXI, 2'-07·2006) 
CoL 192-93 

Community Toilets 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. IS3·S7 

Convenion from Leasehold to Freehold 
(Deb. 10, Vol. XXI, 04-08-2006) 

U ..... CIIendIIr tbr Univenities Col. 222-23 
(Deb. 7, Vol. XXI, 01-01-2006) Development of Ban galore 
Col. 37·31" (Deb. 14, Vol. XXII, 11-08-2006) 

Uparadan of 1'Iml1 Nadu Aariculture Col. 15-76 
UD1vwaity 
(DU. 11, Vol. XXD, 07-01.2(06) 
Q)l 22+27 

Development ofCiti", 
(Deb. I 0, Vol. XXI, 04-08-2006) 
CoL 73-82 

Womoa Study C.ntI'e in rezpur (Deb. 22, Vol. XXII, 25-08-2006) 
U ..... tty Col. 4-11 
(Deb. 19, Vol. XXII, 22-01-2006) DlJItal MIpS of Small Towns and Cities 
Col. 216-" (Deb. 10, Vol. XXI, 04-08-2006) U............ Col. 44'-47 

Welfare 1Dd_ Protection of Workers In Fiscal Treatment for Urban Infrastructure 
UDaIpIIiIId Seceot (Deb. 10, Vol. XXI, 04-01-2006) 
CO-b. 1," Vol. XXI, 24-01-2006) CoL 233 
Col. 151·51 

t1n , 

lfewUr..-. Proceuiq P ..... 
(Deb •• ~ VCJI. XXI, 02-01·2006) 
CoL 1»-36 

NewU~inlPIInD 
(Deb. I. VOl. XXI, 02-01-2006) 
0Jl. 13,.36 

Policy tbr Unaium ExpIontiaD 
(D .... J, Vol. XXI, 26-07-2006) 
Col. lOP 

Supply of LowBarlehed Unaium IIy 
a-ia " 
(Deb. 20, Vol. ~, 23-01·2006) 
Cal. ,..,9 

lnaouinl Urban-Rural Divide 
(Deb. I, Vol. XXI, 02-0'-2006) 
CoL 216-17 

MunicipaJ IOlid Wute Eoercy Project 
(Deb. 22, Vol. XXII, 2'..08-2006) 
CoL9S-96 

Pollution Level in Cities 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 182-84 

PopulatiOn in Urban Areas 
(Deb. 17, Vol. XXII, 18-01-2006) 
CoL 13$-37 

QIaIIty ofWll. Service 
(Deb. 20, Vol. XXII, 23-01-2006) 
Cot 175--10 



SUBJECrINDEX us 
RoI" of Private Sector for Urban 

Infttstructuro 
(Deb. 10. Vol. XXI., 04-01-2006) 
CoL 475-76 

Schemes for Small Cities 
(Deb. 22. Vol. XXII. 2S-08·21)06) 
CoL 296-97 

World Bank A"lltance for Urban 
Transport Projects 
(Deb. 10, Vol. XXI, 04·01-20~) 
Col 503-04 

Uttar Pradelb 
Airport at Greater Noida 

(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 121 

Beedi Workers 
(Deb. 11. Vol. XXII, 07-0'-2006) 
CDl. 191-92 

BuUat Proofinaof Ayodhya Temple 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 1~7 

Cable Works in SSA 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col: 10-76 

CIOlUl'O ofBl1 IndUlUiel 
(Dob. 12, Vol. XXII. 08-08-2006) 
CoL 83 .... 

Completion of Workl on National 
Corridors 
(D~b. I, Vol. XXI, 02-01-2006) 
001. 25'''-

CoMtractton of third Raftway Uno on 
Patebpur ~Uway StatJon 
(Deb. Il. Vol. XXII, 10-08·2006) 
Col. 107 

Export 0rieMId IItdIaIw 
(Deb. 12, Vol. XXII. 0lOI" liN) 
Col. 46-47 

FinancialAul1llnC:e to 1.0 ...... s-.. 
(Deb. 12, Vol. XXII, 01-01-2006) 
CoL 177·78 . 

Freah SurveyforPllia-N ....... T ... 
Rail Line WIY . 
(Deb. 21, Vol. XXII, l4-C)I.ZON) 
CoL 334 

Funda for ProtIcdcII ofCrlnel 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL.219 

GaUl' Convoflioa.o( Kaap.,.Aan 
Railway LiDe 
(Deb. 21, Vol. XXU, 24..os-2OOI) 
CoL 305-07 . 

Grant of 0 iltrict Railway ....... to 
Sirathu Ilailwty SIIIioa . 
(D.b. 13, Vol. XXII, 10041-2006) 
Col. 117 

Inclulion ofBlnj .... CIItI in IT Lilt 
(Dob. 19, Vol. xxn. 22-08-2006) 
CoL 3()().()2· 

Inclulion of lome CUIII bel .... ..; 
OBC C&t9rY into SC caiIIIIDI)' III u.-
Prldeab (MUll 377) 
(Dcb. 16, Vol. XXII. 17-01-2006) 
CoL 380 . 

InJtallation of Wild 8yItem 1& .....,. 
StatfonJ 
(Deb. 13, Vol. xxn, lW.-2006) 
Col. U-I6 

Late ArrIYill of Aan Bound TraIaI 
(Deb. 13, Vol. XXII. lo-oe·2006) 
CoL 65-66 

Conversion ofBareilly-Lucknow Railway Lord Buddha Idol Stole tom SImIIh 
Uno (Dob. 16. Vol. XXII,. 17-01 .. 2006) 
(Dob. 16. Vol. XXII. 17-08-2006) Co1341 
Col. 180 

Development of Aarl II World Herltqe 
City 
(I)~. 4. Vol. XXI, 27·01·2006) 
Cot. 117 

Need for proper implllllilllf8tion of the 
Food for Wort ...... In PIItIhpur. 
Uuar PradtIh (MUJU11) 
(Deb. II. Vol. XXIlr 07..o1-200C1) 
0Jl U4 
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Need for reconstruction of National 
Hiahway No.28 from Chapra, Bihar to 
Uttar Pradesh Border. (MUR 377) 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 367 

Need to ac:cord approval for including 
sixteen castes ofOBC in Uttar Pradesh 
into SC category (MUR 377) 
(Deb. 16, Vol. XXlI, 17-08-2006) 
CoL 377-"-

Need to check irregularities in the Public 
Distribution System in Dumariaganj 
District, Siddharth Nagar, Uttar 
Pradesh (MUR 377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 371 

Need to check the spread of Encephalitis 
in Eastern Uttar Pradesh and other 
parts oftbe county (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 452-53 

Need to computerize th~ Reservation 
Counter at Konch-Station in Jhansi 
Division (MUR 377) 
(Deb. 16, Vol. XXII, 17-D8-2006) 
CoL 37~77 

Need to construct a bridge over river 
CbambaI at Usaidpat connecting Uttar 
Pradesh and· Madhya Pradesh 
(MUR377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 376 

Need to ~ct • road paning through 
Ki.hanpur ~anctuary in Kheeri 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 416 

Need to con.truct an over bridle at 
J18dishpur RAilway Crouina in Disft. 
Jaunpur, Uttar Pradesh (MU~ 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 361 

Need to construct bridges over railway 
crossings in Manjhanpur, district 
Kaushambi, Uttar Pradesh (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 377-78 

Need ttl declare Non-Governmental 
District Rural Development Agency 
employees as Government Servants 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 317 

Need to divert the route of some North-
East bound trains to link Orai, Jalon, 
Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 358 

Need to establish the proposed plant of 
Hindustan Paper Corporation in 
Bijnour, Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 364-65 

Need to expansion and upgradation of 
Medical College in Gorakhpur, Uttar 
Pradesh (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 376 

Need to fonnulate a policy for allotment 
of Petrol Pumps by maintaining a 
distance of five kms. between two 
filling Stations in Uttar Pradesh 
(MUR377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 463-64 

Need to give adequate compensation to 
the farmers whose lands were acquired 
for setting up High-Tech cities in 
Ohaztabad and Oautam Budh Nagar 
districts in Uttar Pradesh (MUR 377) 
(Deb. 16, Vol. XXII, 17-01-2006) 
CoL 374-75 

Need to include Kaulhambi in Uttar 
Pradelh in the Tourism Map of India 
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for its all-round development. 
(MUR377) 
(Deb. 15, Vol. XXII, 14-08-2006) 
0>1. 303-04 

Need to investigate irregularities in the 
implementation ofCcntrally Sponsored 
Schemes in Khushinagar, Uttar 
Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
O>J. 365 

Need to lay railway line upto Sahajanwa, 
Mehndaval, Bui, Dumriaganj, Utraula 
and Balrampur in Uttar Pradesh 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
0>1. 362~3 

Need to monitor the functioning of 
Sidharth Nagar District Cooperative 
Bank in Uttar Pradesh (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
0>1. 466 

Need to open a Central School in Jalaun 
Garautha Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
0>1. 450 

Need to open a Hospital with all facilities 
in Moradabad, Uttar Pradesh 
(MUR377) 
(Deb. 22. Vol. XXII, 25-:.08-2006) 
O>J. 454 

Need to open branch of a Nationalized 
Bank in Mehrauna, Salempur, Uttar 
Pradosh (MUR 371) 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 378 

Need to provide adequate facilities to 
'¥adltadlia Gausadan' in district 
MahlraJpnj, Uttar Pradeih (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 587 

Need to provide financial usistance for 
solving the drinking water problem In 
district Mathura, Uttar Pradesh 
(MUR377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col 447-48 

Need to provide special economic packaae 
to the farmers whose crops have been 
affected due to natural calamities in 
Bundelkhand, Uttar Pradesh 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 409-10 

Need to provide stoppage of 4164 Down 
Sangam Express and Chauri-Chaura 
Express at Manauri Railway Station in 
Chail Parliamentary ~nstinaency, Uttar 
Pradesh (~R 371) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 464 

Need to revive the licences of opium 
growers in Barabanki and other districts 
of Uttar Pradesh (MUR 371) 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col 379 

Need to shift the Railway Gates ofBalrai 
and 24C, Chandanpur Kothl railway 
crossing toward East for the 
convenience of the public (MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col 273 

Need to stop unloading of coal at 
Barabanki Railway Station to protect 
the environment of residential areas 
near Railway Station (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 591 

Night Viewinl ofMemoriaJs and Hentqe 
Sites 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 166 

Non-Utilisation of Central Assil1lnCCl 
(Deb. 3, Vol. XXI, 26-07-2006) 
eral. 160-61 

Offer for Supply of Wheat fi'om Uttar 
Pradesh • 
(Dob. 6, Vol. XXI, 31-07-2006) 
Col 207.()8 

Openinl of Post Offices 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col 496 
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Opetdna.ot"n\t MebaJ 
(Deb. 1,6, Vol. XXII, 17-08-2006) 
Col. J40 

Special &conomie Packqe for U.P. 
(Dob. 3, Vol. XXI, 26 .. 07·2006) 
Col :lSI 

Pellutlol duo to Liquor FactoI)' Status ofKarnprayq Railway Line 
(D.b. 6, Vol. XXI. 31"()7·2006) (Deb. 16. Vol. XXII, 17-08-20(6) 
Q)I. 105 Col. 204 

PIojutftJr BotaUc Garden " Yanda Thermal Power Project 
(Deb. J 8, Vol. XXl~ 21 .. 0.8-2(06) . (0.-,. 22, Vol. XXII, 2S-08-2(06) 
Col 1$1 Col ]00 

Projtat ..... ~LiIdc UtfUtItlon ofSurpJDI Water oflUven 
(Deb. II, Vol. XXlI. 01-08-2006) , (Dob. IS; Vol. XXII, 14-08-2006) 
CoL 1-'0 Col 118 

Ptojec:tl wlth 'OMip Aaileaace Wideniq ofNationaJ HipwayNo. 24 
(Deb. 5, Vol. XXI. 28 .. 07-20(6) (Deb. 3, Vol. XXI, 26-07-2006) 
Col .. 95 Col. '1f».67 

PIomGdtm ofHomoeopatby 
(Deb. %0, Vol. XXII, 23-08-2(06) 
Col4"-60 

Propoatte 1Mb ,.bdIpur Railway halt 
as Railway StatIon 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. "124 

VttralebaDd 
Bad Condition of National Highways in 

UttaranchaJ ' 
(Deb. a, Vol. XXI. 02-01·2,006) 
0;1. t04-05 

paulty Phon .. in UttaranchaJ 
(Deb. 20, Vol. XXII, 23"'1.2006) 
CoL 214-85 ~ of Slaardu Sahlyak and 

SblnfaCaei Jrrfption 8yJrem 
(Dlb. 6, Vol. XXI. 31-07 .. 2006) Medlca1CollopatSrlnasar 
on 2.S7-Q (Deb. 20, Vol. XXII. 23..08-2006) 

..... teiepboDic Convenalioa ." 
NiDf ..... of ..... ill the MhUIIIyof 
_ AMs wIIh • jill .... III 
BIIIIn' It tl Jdl.ua. ........ (M.) 
~. IS. \'tel. XXII. ~ 
011. 2U-4l 

a.ttom:r.t 
(Deb. 'l6, ti XXII. 11..()8-1OGe) 
OJI. .,1-t4 

Ieeurity ofTtj ...... 
(Deb. 19, Vol. XXII, 22-(84006) 
QaL 4J.44 

...... .,0'.[ ........... 
... .. \I8L as. • .,f)I..2~ 
Gt1. tJ7.58 

Cot r7 
Need to Identify Mukteahw. 

DMI0pm00tblock ofdJstric:tNeidIaL 
Uuaranchatu a remote ... 
(MUk371) 
(Dob. 8, Vol. XXI, 02-01-2006) 
Col 404 

}t{eed 10 look Into the problcml boiaa6ced 
by the resideatl of Khlqjll'pUl' and 
BhanJiri impoted on dJolr IIIOVtIIlIDt 
by tho Army (MUlU77) 
(Deb. 20, Vol. XXII, 23-0.-2006) 
OIL 59041 

W .. to look ,into dlepl'OGldlue ....... 
by tbo Utllrtllablt Oeva ....... 



iuuioa the' taste certificates to SC 
Cateaory (MUR 377) 
(Deb. 12. Vol. XXII, 2S·01·2006) 
CoL 460 

Need to releue adequate foocScratna 10 
Uttaranc.hal under Public.: Dillribudoll 
System (MUR 377) 
(Deb. 22, Vol. XXII, 25-08-2(06) 
Col. .53 

v.caat POIt(.) 

PilUna up ofVaeancies 
(Deb. 20, Vol. XXII, 23..Q8-2006) 
Col. 154-55 

Vacancies in Railways 
(Deb. 4, Vol. XXI, 27·07·2006) 
CoL 22()'21 

~tPostofExecud", 
(Deb. 19. Vol. XXII, 2ua.2006) 
Col. 289-90 
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Availability ofVaccine for Bird Flu 
(Oeb. 11. Vol. XXll, 07-08·2006) 
Col 211 

v.JedIctery RttenDee 
Valedic:tcry Reference 

(Deb. 22, Vol. XXII, 2S·0.·2e06) 
Col. 533-36 

YlladldAlllbldlaarAwliu YoJana 
YalmikiAmbedkar Awus Yoj_ 

(Deb. 22, Vol. XXII, 2'-0.-2006) 
Col. 114-20 

\1Iyudoot 
Mqer ofVayudoot with Indian Airlines 

(Deb. 21, Vol. XXII, 24-O8-200~) 
CoL 276-77 

VldMb SIt ...... NIp .. Uadted 
Demerpr ofSurpJu. LInd ofVSNL 

(Deb. 8, Vol. XXI, 02-08-2006) 
CoL Ito-II 

Vacant Poat of Judpa VOla. Grata Bank 
(Deb. 5, Vol. XXI,. 21.07-2006) VilleseOrainBanks 
CoL 89-92 (Deb. 6, Vol. XXI, 31-07.2006) 

VlCIIlt Po .. in COHS CoL 300-03 
(Deb. 20, Vol. XXII, 23-08-2806) Villaae Grain Banks In Keraia 
Col. 314·H (Deb. II, Vol. XXII, 07-08-2006) 

'VIc:Int Posts in lIM Col. 279--t1 
(Deb. 2, Vol. XXI, 25·07·2006) Vila 
CoJ.96-98 Liberalising Vi .. s to Noiahbourina 

Vacant POItIin KV. Countries 
(Deb. 7, Vol. XXI, 01·08-2006) (Deb. 8, Vol. XXI, 02-08-2006) 
CoL 11s--i7· Col. 214-16 

Vaout POlta- in Public Sector VocadoDal 'hIIIiIII 
Unclertaldn.. Policy for Voc:etioaII Trainiaa 
(Deb. 4, Vol. XXI, 27.07·2006) (Deb. 18, Vol. XXII, 21-01-2006) 
CoL 120-21 CoL 217·19 

Vudae 
Administerin& UntllSld VacciDe 

(Dob. 20, Vol. XXII, 23-&8-lOO6) 
CoL 432-33 

S"ttln, up of Vot:ational TraiaioJ. 
Inltitutel 
(Deb. 7, Vol. XXI, 01-08·2006) 
CoL 58-61 

AId IItptIddI-B VIaciM VoIe_CoaI ... _ 
(Deb. 20, Vol. .XXII. 23-884006) LeIIcIee ofR.eport of Juatk:e R.8. ,.... 
Col 281-91 Inquby AUIbority probina tile \obJdr.or 
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Committee Report on Iraq's Oil·For-
Food Scheme (Sub.) 
(Deb. 10, Vol. XXI, 04..()8-2006) 
Col. 1-2 

Observation by the Speaker-Question 
of privilege consequent upon alleged 
leakage of Report of Justice Pathak 
Inquiry Authority 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 226-28 

Voluntary Retinmeat Sebeme 
Re-Employment ofVRS Optees 

(Deb. 13, Vol. XXII, 10.01-2006) 
Col. 105-06 

Voluntary Retirement Scheme 
(Deb. 14. Vol. XXII. 11·01-2006) 
Col. 1~5 

Walt Board{s) 
Recommendations of Bachhawat and 

Manisana Wage Boards 
(Deb. 1 S. Vol. XXII, 14-01·2006) 
Col 183--87 

WarWldoWi 

Employment to War Widows 
(Deb. 12, Vol. XXII, 08-08.2006) 
Col. 1'9--61 

WMteIaDd 
National Wlltllada Updation Miaion 

(Deb. 17, Vol. XXII, 11-08·2006) 
Col. 91-97 

&epProaNmmo 
(Deb. 7, Vol. XXI, 01-01-l006) 
Col 15-16 

1'IIk Force for Dewlopment of Willie lind 
(Deb. 17, Vol. XXII, 11-01-2006) 
CoL 87-18 ..... 

MalllbUity ofWlla' 
(Deb. 15, Vol. XXII, 14-01-2006) 
CoL lOS 

Combetin8 Fluorosis 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 37-31 

Eradication of Flourine and Anonic in 
Water 
(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 179 

HiJher Rates for Water 
(Deb. 10, Vol. XXI, 04-08-2006) 
CoL 449 

Need to release the balance share of 
water for Rajuthan ftom Ravi Ind_ 
riven to Rajasthan (MUR 377) 
(Deb. 3, Vol. XXI, 26-07·2006) 
Col. 369-70 . 

Quality of Water in Railways 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col 165-66 

Release of Water to Rajuthan 
(Deb. 6, Vol. XXI, 31-07·2006) 
CoL 265-66 

Study on Availability of Water 
(Deb. 15, Vol. XXII, 14-01-2006) 
CoL 59-60 

U.ofPower 
(Deb. II, Vol. XXII, 21-01-1006) 
Q,J. I.' 

Utililation ofSurplUi W. ofRMn 
(Deb. 1 S, Vol. XXII, 14-0'-2006) 
CoL 11. 

Utilisation of water ReIourcea 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
CoL 201-04 

Viot.tion ofW ..... Tribuaal AwIrda 
(Dob. lS, Vol. XXII, 14-01-2*) 
CoL .." 

WIler HIrVIItina ProjecD 
(Deb. 18, Vol. XXII, 21-01-2006) 
CoL 1."..1 

w..r Project oflbllklulJd 
(Deb. 15, Vol. XXII, 14-01-2006) 
CoL 73-74 

Water Quality 1'eItina Laboratories 
(Deb. to, Vol. XXI, 04-0'-2006) 
Col 227-33 
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Water ROIOurce Projects Water Dispute 
(Deb. 18. Vol. XXII. 21·08·2006) Godavari Water Dispute Tribunal 
Col 201-01 (Deb. 18, Vol. XXII. 21-08-2006) 

w.r UlilisatioD Eftioicncy 
(Deb. 15, Vat. XXII. 14.08-2006) 
Col. 15()'51 

w.td Bank Loans for Water Supply and 
IDvironmont 
(Dob.14. Vol. XXII. 11-01·2006) 
OlL 107-12 

World Water Porum 
(Deb. 18. Vol. XXIl, 21-08-2006) 
Col. 174-15 

..... Bodf(.) 

CollltrUction of Dams and Reservoirs 
(Deb. I, Vol. XXI, 24·07·2006) 
Col. 16)..-6$ 

CoL 104-OS 
Indo-Banaladesh AJreement to Resolve 

Water Disputes 
(Deb. 6, Vol. XXI, 31-07-200.6) 
CoL 219-90 

Indo-Pak Talks on Water Dispute 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 125 

Krishna Water Dispute Tribunal 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoJ.96-97 

Situation arising out of reported violation 
of different awards given by Water 
Dispute Tribunals (CA) 
(Deb. 8, Vol. XXI, 02-08-2006) 
CoL 372-92 

DevolopmentlMaintenlnce of Lakes Watenlled 
(Deb. 1, Vol. XXI. 24-07-2006) Authority for Watershed Programmes 
Col. 88-92 (Deb. I], Vol. XXII, 07-08-2006) 

Effect on Water Bodies due to Receding CoL 163~ 
of Glaciers 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 131-39 

Enc:roIcIunent ofTsomo Lake 
(Deb. 1 '. Vol. XXII, 14-01-2006) 
Col 180 

~ ofTlI&hbu Lake in Bhutan 
(Deb. 18. Vol. XXII, 21-01-2006) 
Col. 71-73 

Need to permit fishery in Jaykewadi lake. 
Auranpbad. MabInahIra (MUR 377) 
(Deb. 2. Vol. XXI. 25.07.:1006) 
CoL 379 

RIRDvIdon of"- Bodies 
(o.b. 6. Vol. XXI, 31·07·2006) 
Col. 50-51 

Surwy ofLaktlllUwn 
(Deb. 11. Vol. XXU, 07 ... ·2006) 
Q)I. I~ 

Implementation ofWat~shed Programmes 
(Deb. 17. Vol. XXII, 18-08-2006) 
CoL 120 

Watershed Development Scheme 
(Deb. 18. Vol. XXII, 21-08-2006) 
Col. 13-34 

Waltrway(1) 

Declaration of Sunder bans Waterways as 
National Waterways 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 199 

w.dIIrStation 
WMCher Scation 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. lO4--O9 ,.,..,.. 

Loan to HlIRdloom Weavers 
(Deb. 7. Vol. XXI. 01-08·2006) 
Col. 7-1 
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Suicide By Weavers 
(Dob.2, Vol. XXI, 25·07-2006) 
Col. 161-82 .,.......ud MeuunI 

The ~ ofWeill* ... ....... (Per"'" CMaM& ... lIuIIII.lt71 
(Deb. 6. Vol. XXI. U ... 7-2t06) 
ON. .-68 

WtII(a) 

DImsI'WoIIs for P ....... in Hill)' Areas 
(Deb. II, Vol. XXD, 07..01-2006) 
CoL 21~78 

WatBeopI 
..... T ... c.a. 

(Dolt. 1, Vol. XXI, 01 ..... 2.(6) 
f))l. 542043 

CoaItrucIion of ROBs in ........ 
(Dob. 9, Vol. XXI, 03-01-2006) 
Coli .... 

DeYeIopmeftt ofFiIheries in W.B. 
(Deb. II, Vol. XXII, 07-08-2006) 
CoL ~S-S6 

Development 0," Tourism in Teagarden 
Areas 
(D~b. 4, Vol. XXI, 27-07-2006) 

Funds to West Bensal SCs and ST. 
Development and Finance Corporation 
(Deb. 16, Vol. XXII, 17-08.2006) 
Col. 163-64 

Hudiaa Over of Quarter. to HFCL .... 
(Deb. tJ. Vol. XXII, 2I-ot.2ON) 
Col. lSl.s:2 

...... Steel Pllnt 
(Deb. IS, Vol. XXU, 14-01·2006) 
Col. 98 

Metro Ran in Kolkata 
(Deb. 16, Vol. XXII, 17-08-2006) 
0:Jl147 

Meed to check erOIbl OIl ....... of 
river Bhaairatbl I. Wo.t aonlA1 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 3S6-S7 

Need to check smuilliol of coal in . . 
Jbarkhand and West Bengal 
(MUR311) 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col4S7 

Col 246 
I Need to exempt PuruJia Express and Steet 

Dilbursementof Pension to. Ex- Express Trains tom Superfist CIJe&OI'Y 
servicemen ill $outb.&stem RanwayB and-.mark 
(Deb. 9., Vol. XXI, 03-08-2006) 
Col 174-75 

Facilities to Seedi Workers 
(Deb. 11, Vol. XXII. 07-08-2006) 
ODI. 22t--,l3 

.ome compartm.nts ia Superfast 
Exp ..... Traiu (or daily/monthly/ 
II8IOIl ticket holders (MUR 377) 
(Deb. 12. Vol. xxn, 08-01-2006) 
Q)I. 2163 

Pir cial Aalstlace fbi' .... BeapJ 
(Deb. S. Vo[ XXI, 28-07-2006) Noed to exempt the hiU tea prdeaa of 
0Dl 166-67i)arjoelina trom payill8 water c ... 

" •• Oft CJfPaan Oaa.Grid 
(n,b. 16, Vol. XXII, 17-08-2006) 
Cal 111-12 

(WUll3"n) 
(Deb. 13, Vol. XXII. 10..01-2006) 
ox. ']J;7 
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·N.eCi to extend Railway network in 

. SUII~d,in. area of Mathur.pur 
'..,IJam.n&ary Conatituoncy, 
Wtat 8enpI (MUll 371) 
(Deb. 19. Vol. XXII, 22-o8 .. ~006) 
0:11. 46U3 

.... to Jmpl_ Dutpd.u Tidel 
Power Plut and prOYi4e..,ecial 
Package for solar power4llqyc:aurea 
In Sund.rbans, W.st D.pl 
(MUR3n) 
(Deb. 20, Vol. XXII. 23-01-2006) 
Cel 593-94 

Need to opeo Railway Ticket Beokina 
Coiunwr inx.u MunicipaHIy ..... ot 
MunbkIabId diltriet, Welt ...... . 
(MUR31'7) 
(Deb. IS, Vol. XXII, 14-0'-2006) 
CoL 300 

N4Ied,to .. Ioue fbnds fbr devolopment of 

Need to revive Safari Nr channel in West 
a,.1 Ie orct- .. eave HIktia.DoGk 
emupJextMUJU17) 
(Delt. 2 J. VOl. xxn. J4..0WOG6) 
Cli.1llJ.t5 

..... to ...... ..,.. ... 
~.., Cea&re .. 
'\Vwt .......... fIdl ...... 
. _iuiDa_(fIIUI.311) 
eM. 21, \\lI. XXII, 24*20U) 
CbI. 48HI 

MewOnbt1pMdlc ......... ea..in ...... 
(Deb. 21. lW. XXII, )It •• ~ 
QaLIMJO .. .....,u.. ...... ... 
I.JJhIt.1a a , t. 
.(Deb. 4, Vol. XXI, 21-G'-20N) 
0lI. 166067 

Schools in Darjeeling Gurkha Hill New Train from Ourppur tD HownIb 
Couneil area of Darjeeling, (inD. 21, Vol. xxn. U..oI-2(06) 
WostBenpl(MUR377) I Col 196-91 . 
(Deb. 6. Vol. XXI, 31-07-2006) P.erformaII.eeof ........ eo..c:iI 

O>L 155 (Dob. " Vol. XXI, "1-01-2006) 
Need to release the Central Government'. Col ~ 

share to tbe North Bengal State 
Transport Corporation for the curront 
year. (MUR 377) 

(Dob. 21, Vol. XXII, 24"'" .. 2086) 
Col. 419-20 

Heed to r .. ume the f1tlhl between 
Dimapur.Ouwahati and Kolkata· 
Dimapur OIl Stturdaya and Sundays 
(MUA371) 
(Deb; 12, Vol. xxn, 01-008-2006) 
Col. 263-64 

Poiicy for RquIIIioa otGrouad Water 
(Deb. 1. Vol. XXI. 24-07-20") 
Q)l 113 

Project for HalildcAllPOllb 
(Deb. 1 t. Vol. xxtI. 24..a..2086). 
Col. 166 

Promotion gf Aaro FGttIb')' and Pnrita 
Proct'ueiaa Utatfa 
(Det.. 11. Vol. XXII. O1-oS-2ON) 
Col. 324-27 
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Quality Foodpaina underAAY White Paper 
(Deb. 15, Vol. XXII. 14-08-2006) White Paper on Minorities 
CoL 85-16 (Deb. 13, Vol. XXII, 10-08-2006) 

Rail Link with 8hutln CoL 241 
(Deb. 13, Vol. XXII. 10-08-2006) WlldUI, 
Col. 132-33 

Army for Wildlife Conservation 
Railway Line ftomNorth Benaalto Sikkim (Deb. 6, Vol. XXI, 31-07-2006) 

(Deb. 4, Vol. XXI, 27-07-2006) Col. 111 
Col. 237-39 

Re: Development of North Bengal (Sub.) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 573-75 

Relaxation of Coastal Regulation Zone 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 106 

Situation arising out of non-
implementation ofSubamarekba Project 
in West Bengal and steps taken by the 
Government in this regard (CA) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 421-31 

TRIFED 
(Deb. 19, V,J. XXII, 22-08-2006) 
Col. 77-80 

West Bengal Mineral Development 
Corporation 

Mining by WBMDC 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 416 

Western Coalfields Umlted 

Rehabilitation ofLand Oustees 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 415-16 

Wtdaad COIIIIn'ltioa 

Fund for Wetland Conservation 
(Deb. 15, Vol. XXII, 14-08-2006) 
CQl. 77-«J . 

Census on Bengal Tigers 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 91-94 

Conservation of Fowls 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 212 

Death of Animals in Dina Zoological Park 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. I02-03 

Facility for Ageing Animals 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 101 

Fresh Survey for Palia-Nighasan-Tikunia 
Railway Line 
(Deb. 21, Vol. XXU, 24-08-2006) 
Col. 334 

Funds for Protection of Cranes 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 219 

Illegal Trade in Wildlife 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 53-55 

Method for Conducting Tiger Census 
(Deb. 18, Vol. XXII, 21-08-2006) 
CoL 187-18 

National Wildlife Board 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 286-17 
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Need to provide finan(;ial assistance for 
fencing of agriculture land in Dhari, 
Amreli and Kukabao Tehsils in district 
Amreli, Gujarat with a view to protect 
the crops from the menace of wild 
animals (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 373-74 

Project Tiger 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 14-21 

Protection of Tigers 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 95-100 

Protection of Wild Animals 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 181 

Protection of Wildlife Sanctuaries 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 298 

Radio Collar on Swamp Deers 
(Deb. I, Vol. XXI, 2.4-07-2006) 
Col. 195-97 

Wildlife Crime 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 1&-21 

Wildlife Research 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 227-28 

Women 
Alleged atrocities committed on Datit 

Women in Lakhi Sarai district of Bihar 
(Sub) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 431 

Atrocities on Women 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 134-38 

BenefitS to Children of SCalSTs Women 
Marrying to Non-SCalSTs Persons 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. In 

Bill on Sexual Har:l.ssment of Women 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 113 

Central Social Welfare BoIrd 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 299-300 

Combat Role of Women Officers inAnny 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 160 

Condoms for Women 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 110-11 

Constitution of Special Force 'Veeranp' 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 93-94 

Incentive to Girl Students 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 169-70 

Indian Women on TV Serials 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 2S3-S4 

Loan to Women Entrepreneurs 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 434-35 

National Commission for Women 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 198-99 

National Plan for Employment of Women 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 58-59 

Need to ensure security of women working 
in Call Centres (MUR 377) 
(Deb. 16, Vol. XXII. 17 -OK .::(,,);. ~ 

Col. 373-11 
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Plans for Women Sportspersons 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 204-05 

Priyadll'lhiai Yojana 
(Deb. S. Vol. XXI. 28-07-2006) 
Col. 144 

Promoting Gender Equality 
(Deb. 19, .vol. XXII. 22-08-2006) 
Col. 362-63 

Recruitment of Women through SSC 
(D~b. 21 •. Vol. XXII, 24..()8-2006) 
Q)1. 270, 

R.eUefand Rehabilitation for Rape Victims 
'(Deb. 2. Vol. XXI, 25-07-2006) 
Col ~7 

Research Work by Women 
(Deb. 10. Vol. XXI. 04-08-2006) 
Col. 457-60 

Schemes for Welfare of Women and Child 
(Deb. 7. Vol. XXI, 01-08-2006) 
CoL 44-4S 

Schemes Related to Development of 
Women and Children 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 218 

Sec:urity to Women at Airports . 
('Deb. 4, Vol. XXI, 27-07-2006) 
Col. 282 

Sexual Harassment of Women in Armed 
Forces 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 101-02 

Special Courts for Women 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 144-45 

Step Programme 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 85-86 

Swa-Shakti Project 
. (Dcb. 12, Vol. XXII, 08-08-2006) 
('.ol. 154-55 

Swamima Scheme for Women by~DC 
(Deb. 21, Vol. XXIl, 24-01-2006) 
Col. 309-12 

Traffickinl ofWomcn and Children 
(Deb. 19, Vol. XXII, 22-o1~2006) 
Col. 312-13 

UNICEF Report on Indian Women 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 183 

Vande Mataram Scheme 
(Deb. 8, Vol. XXI, 02·01-2006) 
Col. 307-01 

Woman Dairy Cooperative Leadership 
Programme 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 36-37 

Women and Child Development 
Programmes 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 147-48 

Women Artisans 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 579-80 

Women Coach in Local EMU . 
. (Deb. 21, Vol. XXII, 24-08-2006) 
Col. 96-97 

Women Doctors in Armed Forces 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 211 

Women in Environment Conservation 
(Deb. 11, Vol. xxn, 07-08-2006) 
Col. 189-90 

Women in Jail 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 624-26 

Women Officers in Armed Forces 
(Deb. 4, Vol. XXI, 27-07-2006) 
.Col. 1-14 

Women Reservation Bill 
(Deb. 22, Vol. XXII, 25-08·2006) 
Col. 137 
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Women Teaching Centres 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 44-46 

Women Workers 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 89-92 

Women's Participation in Sericulture 
Sector 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. ~2 

WorldOaak 
ADB and World Bank 

(Deb. 14, Vol. XXII, 1I-01-2006) 
Col. 159 -

Assistance from World Bank & ADB 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 229-33 

Brahmaputra Valley Authority 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 87-88 

Gosikhurd Irrigation Project 
(Deb. II, Vol. XXII, 21-08-2006) 
Col. 63 

ITDC Phase-IV Project 
(Deb. 16, Vol. XXII, l7-0S-20()6) 
Col. 306 

Loan from World Bank 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 201~ 

Loan to Small Scale Industries by World 
Bank 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 196-97 

Mumbai Urban Transport Project 
(Deb. 17, Vol. XXII, 18-08-2006) 
cot. 134 

National Agricultural Innovation Project 
(Deb. 6, Vol. XXI, 3.1-07-2006) 
Col. 162-63 

Poverty Rate 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 321-28 

World Bank 
(Deb. 5, Vol. XXt, 28-07-2006) 
Col. 172-73 

World BankAided Rural Development and 
Employment Schemes 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoL SO? 

World Bank Assistance 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 313-14 

World Bank Assistance for Drinkinl 
Water Projects 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 24-28 

World Bank Assistance for Sewal' 
System 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 219 

World Bink Assistince for Urban 
Transport Projects 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoI.503~ 

_ World Bank Funded Prqje&t for 
Upgrading Education Facilities 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 291-99 

World Bank Loan for Mihanadi Basin 
(Deb. II, Vol. XXII, 21-08-2006) 
Col. 146 

World Bank Loan to Orissa 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 513-14 

World Bank Loans for Water Supply and 
Environment 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 107-12 

World Bank Report on Literacy 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 341 

WQfld Bank Scheme 
(Deb. 17, VoI..XXII, 11-01-2006) 
Col. 159 
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World BlIIlk Survey 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 66-67 

World rood Protramme 
Foodpins for World Food Programme 

(Deb. II, Vol. XXII, 07-08-2006) 
Col. 32J-26 

World Hn'" Orp.lsatton 
TB TrInImiuion among Air Travellers 

(Deb. 4, Vol. XXI, 27-07-2006) 
COl.24S 

Workl1hlde OrpmutiOD 
Bilateral ~ments 

Vop 
Practitioners of Yoga and Naturopathy 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 106-07 

Research and Development in Yoga 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 306-10 

Youth 
Drug Abuse 

(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 75-76 

Hardships faced by Physically 
Challenged Youth 
(Deb. 13, Vol. XXII, 10-08-2006 ) 
Col. 62 

Loan to Unemployed Youth 
(Deb. 19, Vol. XXII, 22-08-2006) (Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 59-60 Col. 167-92 

Coir IS Aariculture PrO(luct under WTO 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 245 

Doha Round of WTO Meet 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 200-01 

Migration of Professional under WTO 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 221-22 

Prohibition on Red Light Subsidy under 
WTO 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 237-39 

WTOMeet 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 4-12 

WTO Textile Agreement 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 106-07 

Worid Water Forum 
World Water Forum 

(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 17.t 7'i 

Scheme for Self-Employment of 
Unemployed Youth 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 336-37 

Swayam Saksham Scheme 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 204-07 

Training Programme for Unemployed 
Educated Youths 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 163-65 

Unemployed Youths 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 102 

Zoological Park(s) 
Centre for Zoo Sciences 

(Deb. I, Vol. XXI, 24-07-2006) 
Col. 84 

Expenditure on Zoological Parks 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 109-10 

Hen Reproduction Centre in Delhi Zoo 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 181 

Privatisation of Zoological Parks 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col.199 
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Aaron Rashid, Shrl J.M. 
Advertisement Rates for Private Channels 

(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 13 

Age Relaxation to Senior Citizens 
(Deb. 17, Vol. XXII, 18-08-2(06) 
Col. 151 

Complaints against Air Deccan 

Tax System 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 193--94 

Venture Capital Fund with SBI . 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 149 

Abdull.kutty; Shrl 

(Deb. 21, ·Vol. XXII, 24-08-2006) Direct Flights to Kerala 
Col.J20 (Deb. 13, Vol. XXII, t 0-08-2006) 

Construction of New Airports 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 248-49 

Crop Insurance Bill, 2005-Consid. 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 437-441 

Employment by Private Sector under 
NREGA 
(Deb. 14, Vol. XXII, 11-08·2006) 
Col. 73 

Employment Opportunities in Agriculture 
Sector 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 16-27 

Environmental Degradation 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 141-43 

Imitation of Consumer Goods 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 147-48 

Kickbacks in Wheat Import 
(Deb. 18, Vol. XXII, 21-08-2006) 
Co1.212-14 

Loss to NDMC 
(Deb. 12, Vol. XXII, 08-08-2006) 
COt.9S 

Oversight COlhmiuee for OBC's Quota 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoJ.l~2 

Supply of Water to Sonia Vihar Treatment 
Plant 
(Deb.· I, Vol. XXI, 24-07-2006) 
Col. 108-09 

Col. 121 
Disease affected Arecanut Plantation 

(Deb. 18,Vo\. XXII, 21-08-2006) 
Col. 22·23 

Hike inAirFares 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 21 

Housing Scheme for Fishermen 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 14-22 

Acbarla, Shri Basu Deb 
Calling Attention to Matter of Urgent 

Public Importance (CA) 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 3,SS 

Central Silk Board (Amendment) Bill, 2()()6.. 
Consid. &. Pass 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 475-78 

Changes in Freight Rate 
(Deb. 13, Vol. XXlI, 10-08-2006) 
Col. 182-84 

Coal Gasific;ation Technology in Fertiliser 
Industry 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 40-41 

Commercial Plantation of Jatropha 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 184-85 

Concessions Under Special Economic 
Zones 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 171·72 
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Crude Oil from Sakhalin-I 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 144---46 

FDI in AgriculturelPlantation Sector 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoI.S77-79 

FDIInt10w 
(Deb. 5, Vol. XXI, 28-07-2-006) 
Col. 201 

Fee Structure in Private Deemed 
Universities 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 123-24 

Foodgrains Under Public Distribution 
System 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. II ()"II 

Formation ofEastem Gas Grid 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 111-12 

Freiaht Corridor Project 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 219-20 

Greenfield Plant by SAIL 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 189 

Grievances concerning employment 
including modalities of' absorption, 
protection of pay and other service 
conditions 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 549 

Impact of User Charges on Patient's 
Profile 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 173 

Indo-US Nuclear Agreement (DUR 193) 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoI.6S6-64 

Investment in Share Market by Postal 
Department 
(Deb. 3, Vol. XXI, 26-07-2006) 
Co1.313-16 

Manufacturing of Rolling Stock 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 221-24 

Merger ofRBD with GRSE 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 71 

National Power Training Institute 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 276 

Nomination of Advisors for Revival of 
NTCMills 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 183 

Non-Payment of Compensation of HFC 
and FeI Employees 
(Deb. )8, Vol. XXII, 21-08-2006) 
Col. 182-83 

Operations ofFCI 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 12-13 

Outsourcing ofRSI Jobs 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 121-22 

Performance ofBRPSE 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 28-30 

Presentation of Petition 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 370 

Pricing Model of Petroleum Products 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 148-49 

Rail Container Freight Business 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 135-36 

Recipients ofFDI 
(Deb. 10, Vol. XXI, 04-08-2006) 
Co1.461~9 

Rise in prices of Essential Commodities 
(OUR 193) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 329-37 
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Salary, Allowances and Pensions of 
Members of Parliament (Amendment) 
Bill, 2006 (Consid. and Pass) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Co1.613-14 

Schemes for Cities 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 247-50 

Situation arising out of violation of various 
labour laws particularly the Industrial 
Disputes Act, the Minimum Wages Act, 
the Factories Act, the Trade Unions 
Act, the Provident Funds Act and the 
Employees State Insurance Act,' etc. 
and steps taken by the Government in 

. this regard (C.A.) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 549-50 

Situation arising out of non-
implementation ofSubamarekha Project 
in West Bengal and steps taken by the 
Government in this regard(CA) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 42'-26 

Social Security Scheme for Unorganised 
Sector 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 225-26 

Standing Committee on Railways Twenty 
First Report-Presented 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 24J-42 

Standing Committee on Railways-
Statement-Laid 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 343 

Strengthening of Northern Grid 
(Deb. 10, Vol. XXI. 04-08-2006) 
CoI.S3-84 

Study for Long Term Strategy for 
Plantation Sector 
(Deb. 7, Vol. XXI, 01-08-2-(06) 
Col. 207 

Study on Transportation by RITES 
(Deb. 8, Vol. XXI, 01008-2006) 
Col. J 11-12 

Textile Parks 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 64-66 

Unbundling of Local Loop 
(Deb. 20, Vol. XXII, 21-08-2006) 
Co1.l71-72 

Violation of Norms by MNCs 
(Deb. 22, Vol. XXII, 25-08-2006) 
COI.S~ 

lee-Cinema Award Sponsored"by LIe 
(Deb. 17, Vol. XXII, 18-.oS-2006) 
Col. 126 

AC'harya, Shri Prallnna 

Crop Insurance Bill, 2005 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 433-37 . 

Need to equip Bay Exploration Projoct in 
Orissa with more technically trained 
man power(MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 274 

Need to sanction the proposed railway 
link from Nawapada Road to Bargarh 
Road via Pad am pur in Orissa 
(MUR377) 
(Deb. 9, Vol. XXI, 03-0S-2006) 
CoI.3IS 

Parliament (Prevention of Disqualification) 
Amendment Bill, 2006-Consid. & 
Pass 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 420--27 

Salary, Allowances and Pensions of 
Members of Parliament (Amendment) 
Bill, 2006 (Consid. and Pass) 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 627-28 
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Situation arisin. out of proposed 
dilCOntinuation of Revised Lon, Term 
Action Plan for the Kalahandi-
Bolanair-Koraput (KBK) in Orissa and 
steps taken by the Government in 
regard thereto (CA) , 
(Deb. 17, Vol. XXI1, 18~8-2006 ) 
CoI.3~30 

Steps for balanced and equitable 
development of all parts of the country 
(Res.) 
(Deb. 17, Vol. XXII, 18-08-2006 ) 
Col. 407-12 

Widespread distress among the fanners 
in the country (OUR 193) 
(Deb. 16, Vol. XXII, 17-08-2006 ) 
Col. 4.72-79 

Adltya Natb, Yoai 
Indo-Pak Bus Service 

(Deb. 8, Vol. XXI, 02-08-:%006 ) 
Col. 229 

Issuance of Passports by Pakistan 
(Deb. 8, Vol. XXI, 02-08-2006 ) 
Col. 114 

Need to bring a comprehensive legislation 
banning cow slaughter ill the country 
(MUR377) 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoI.368~ 

Need to check the Infiltration on Indo-
Bangladesh border (MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006 ) 
Col. 271-72 

Need to check the spread of Encephalitis 
in Eastern Uttar Pradesh and other parts 
of the country (MUR 377) 
(Deb, 22, Vol. XXII, 25-08-2006 ) 
Col. 452-53 

PakistanlPok Tourist 
(Deb. 12, Vol. XXII, 08-08-2006 ) 
Col. 69 

Setting up of Hydro Power Projects 
(Deb. 14, Vol. XXII, 1I-08-2006 ) 
CoI.64-66 

Situation arisinl out of the use of 
derogatory and insulting language 
about Hindu Deities in the text books 
of M.A. course of IGNOU and steps 
taken by the Government in this reaard 
(CA) 
(Deb. 22, Vol. XXII, 25-08-2006 ) 
CoI.417-19 

Visit of Nepalese Prime Minister 
(Deb. 3, Vol. XXI, 26-07-2006 ) 
CoI.S2-S7 

Adsul, Shri ADa.drao Whoba 

Absorption of Staff Deployed at 101 
Airport 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 238-39 

Activities of SIMI 
(Deb. 2, Vol. XXI, 25-07-2006 ) 
Col. 167-68 

ADB and World Bank 
(Deb, 14, Vol. XXII, 11-08-2006 ) 
Col. 159 

Additional Gas to Maharashtra 
(Deb. 21, Vol. XXII, 24-08-2006 ) 
Col. 170-71 

AIDS Amongst PMF Personnel 
(Deb, 12. Vol. XXII, 08-08-2006 ) 
Col. 185 

Amendments in Birth and Death Laws 
(Deb. 7, Vol. XXI, 01-08-2006 ) 
Col. 623·24 

Appoinbnent of inspectors for Verification 
of Helicopter Pilots 
(Deb. 4, Vol. XXI, 27-07-2006 ) 
Col. ISS-56 

Arjun Tank 
(Deb. 21, Vol. XXII, 24-08-2006 ) 
Col.319 

Availability ofOood Quality Seeds 
(Deb. I, Vol. XXI, 24-07-2006 ) 
Col. 253-·55 
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Bilateral Investment Protection 
Agreemellt 
(Deb. J 9, Vol. XXII, 22-08-2006) 
Col. 304 

Cancellation of Licence of Cooperative 
Banks 
(Deb. 10, Vol. XXI, 04-08-2006 ) 
CoI.202~3 

Declaration of National Highways 
(Deb. 20, Vol. XXII, 23-08-2006 ) 
C01.3S1-54 

Development ofOBC Communitics 
(Deb. 16, Vol. XXII, 17-08-2006 ) 
CoI.I~IO 

Diamond Industry in Mwnbai 
(Deb. 7, Vol. XXI, 01-08-2006 ) 

Ceiling on Prices of Channels Col. 297 
(Deb. I S, Vol. XXII, 14-08-2006) . Education to Street Children 
Col.lS3-54 (Deb. 19, Vol. XXII, 22-08-2006 ) 

Cerul Scam Col. 249-50 
(Deb. 9, Vol. XXI, 03-08-2006) Electrification of Rail Routcs 
Col. 41-42 (Deb. 13, Vol. XXII, 10-08-2006 ) 

Changes in Special Economic Zone 
(Deb. 8. Vol. XXI, 02-08-2006 ) 
Col.17~79 

Col. 100 

Employment to War Widows 
(Deb. 12, Vol. XXII, 08-08-2006 ) 

Checking of Consignment of Medicines CoI.IS9-61 
(Deb. 20, Vol. XXII, 23-08-2006) Energy Through NCES 
Col. 381-83 (Deb. 10, Vol. XXI. 04-08-2006 ) 

Committee to Check Misuse of Col. 471-72 
Technology Expert Group under Forestry Programme 
(Deb. 8, Vol. XXI. 02-08-2006 ) (Deb. 18, Vol. XXII, 21-08-2006 ) 
Col.2SO-S1 Col. 37-38 

Constitution (Amendment) Bill, 2006 
(Amendment of article 1 I 7,etc.)by Shri 
Anandrao Vithoba Adsul-Int. 
(Deb. 1 S, Vol. XXII, 14-08-2006 ) 
Col. 326 

Constitution of GoM to Review Water 
Projects 
(Deb. 6, Vol. XXI, 31-07-2006 ) 
Col. 201-02 

Corruption in Licensing Department of 
·MCD 
(Deb. 19, Vol. XXII, 22-08~2006 ) 
CoI.211 

Cut in Excise Duty on Petrol and Diesel 
(Deb. S, Vol. XXI. 28-07-2006 ) 
Col. 221-22 

Decentralised Procurement 
(Deb. IS, Vol. XXII. 14-08-2006 ) 
Col. 225-26 

Food and Nutritional Security 
(Deb. 1 I, Vol. XXII, 07·08-2006 ) 
Col. 235-37 

Foreign Tourists 
(Deb. 16, Vol. XXII, 17-08-2006 ) 
Col. 194-95 

Freight Corridor 
(Deb. 9. Vol. XXI. 03-08-2006) 
Col. 256-S7 

Grant for Research 
(Deb. 6, Vol. XXI, 3 I -07-2006 ) 
Col. 325 

Grievances of Disabled Ex-Servicemen 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 189-90 

Growth Rate of Food Production 
(Deb. 6, Vol. XXI, 31-07·2006 ) 
Col. 13-23 
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Handloom Chlsters 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 130-32 

Harassment of Doctors 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 434-35 

Inclusion of Private Hospitals under 
OOHS 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 171-73 

Nathpa Jhakri Hydel Power Project 
(Deb. 14, Vol. XXII, IJ-01-2006) 
Col. 127-29 

National Alliance against Hunger 
(Deb. 11, Vol. XXll, 07-01-2006) 
CoI.212-84. 

National Wastelands Updation Mission 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 91-97 

Need to implement Sixth bi-partite 
Individual Beneficiaries under Swajaldhara Settlement between All India IDBI 

(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 245-46 

Indo-Iran Gas Pipeline Project 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 245-46 

Introduction of Medicine for AIDS 
Patients 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 98 

Investment in Shipbuilding Sector 
(Deb. 8, Vol. XXI, 02-08-2006) 
Co1.140-44 

Investment in Textile Industry 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 347-48 

Job in Organised Sector 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 226-27 

Joint Fighter Exercises 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 82 

Liberalised Policy for Railway Sector . 
(Deb. 9, Vol. XXI, 03-08-2006 ) 
Col. 226-28 

List of Beneficiaries under lAY 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 125-26 

Medical Insurance for Senjor Citizens 
(Deb. 14, Vol. XXII, J 1-08-2096) 
Col. 84-85 

Employees Association Mumbai and 
Board of Directors , IDBI (MUR .371) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 456-57 

New IT Form 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 217-18 

New Re-structured Seed Village Scheme 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 299-300 

Norms for Sening Up ofSEZs 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 270-71 

OPEC Fund 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 779 

Policy for Vocational Training 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 217-19 

Power from Wind and Waste 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 493-95 

Prices of Metal 
(Deb. 15, Vol. XXII, 14-08-2006) 
CoI.I06 .. {)7 

Public-Private Partnership in running 
Trains 
(Deb. 16, Vol. XXII,17-08-2006) 
Col. 242-43 
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Purchase of Bomb Detection Instruments 
(Deb. 4, Vol. XXI, 27-07-2006) 
Coi.23 1-32 

Recommendations of Investment 
Commission on FDI 
(Deb. 5. Vol. XXI, 28-07-2006) 
Col. 222-14 

Rehabilitation ofTribals 
(Deb. 7. Vol. XXI, 01-08-2006) 
Col. 593-94 

Release ofBt. Cotton 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 305.()6 

Release of Central Assistance under PMS 
Scheme 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 223-24 

Repairing ofPlatfonns 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 184-85 

Reservation Policy in RRBs 
(Deb. 22. Vol. XXII, 25-08-2006) 
Co1.318-19 

Review of Schemes for SC and OBC 
Communities 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoI.254-S5 

Right to Education Bill 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 11 1-12 

Road Connectivity to World Heritage Sites 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 223-27 

Rural Housing Policy 
(Deb. 10. Vol. XXI, 04-08-2006 ) 
Col. 198-99 

Sale of Counterfeit Products 
(Deb. 18. Vol. XXII. 21-08-2006) 
Col. 169-70 

Sale of Kerosene to BPL Families 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 160 

Scheme for Seed Production Technology 
(Deb. II. Vol. XXII. 07-08-2006) 
Col. 293-94 

Sector Refonn Programme for Rural Water 
Supply and Sanitation 
(Deb. 22, Vol. XXII, 25-08-2006) 
Co1.62~5 

Security in Trains 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 136 

Separate Wings in Government Hospitels 
for CGHS Beneficiaries 
(Deb. 3, Vol. XXI, 26-07-200'6) 
Col. 142 

Series of Bomb Blasts 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 137-39 

Shifting Focus of Jan Shikshan Sansthan 
(Deb. 7, Vol. XXI, 01-08-2006) 
COI.SS6-58 

Shortage of Fighter Aircraft and 
Helicopters 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 183 

Shortage of Funds for Water Supply 
(Deb. 22, Vol. XXII, 2S-08-2006 ) 
Col. 277-82 

Sick Jute Mills 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL2I3-15 

Slow Pace ofPMGSY 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 103-06 

Specialised Agricultural Finance Branch 
(Deb. 17. Vol. XXII. 18.08-2006) 
Col. 238-42 

Subsidy on Foodgrains 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 223-24 

Supply of Safe Drinking Water 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 209-10 
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Survey on Children 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 4647 

Bogus Share Application fonns 
(Deb. 22, Vol. XXII, 25-0&-2006) 
Col. 27S-76 

SWIIl'Ilima Scheme for Women by NBCFDC CBI Cases Against IPS Officers 
(Deb. 21, Vol. XXII, 24-01-2006 ) (Deb. 2, Vol. XXI, 25-07-2006) 
Col. 309-12 Col. 136 

Task Force on Balanced use of Fertilizer 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. SSI-6O 

Technology to Tackle Terrori.m 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 221 

Training Programme for Schools 
(Deb. 17, Vol. XXII, 18-01-2006) 
CoI.216-11 

Use of Civil Defence 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 147 

Utilisation of Water Resources 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 201-04 

Vacancies in Railways 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 220-21 

Vocationalisation of Education 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 19-20 

Wildlife Research 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 227-21 

Wind Energy 
(Deh. 14, Vol. XXII, 11-01-2006) 
COt. 224-25 

Advaai, Sbri LK. 

Central Assistance to PSUs 
(Deb. 21, Vol. XXII, 24-01-2006) 
Co1.29G-93 

Coal Reserves 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 29-31 

Conditions of Cottage Industries 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 636-39 

Dumping of Chinese Goods 
(Deb. 2, Vol. XXI, 25-07-2006 ) 
Col. 106-07 

Extension ofHBJ Pipeline 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 170 

Foreign Assistance in Agriculture Sector 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 243-44 

FPIs in Backward and Tribal Areas 
(Deb. 4, Vol. XXI, 27-07-2006) 
Co1.214-15 

Functioning ofCWC 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 219-20 

Housing Society Scam in Dwarka 
(Deb. 14, Vol. XXII, 11-08-2006) 
Co1.173-74 

Irregularities in Marketing of Coil 
(Deb. 20, Vol. XXII, 23-01-2006) 

Bomb blasts in Mumbai (AM) Col. 269--71 
(Deb. 2, Vol XXI, 25-07-2006) LoantoBPL 
Col. 243-70, 364--61 (Deb. 14, Vol. XXII, 11-01-2006) 

AprwaJ. Dr. Dbinadra Col. 131-34 
Adequate supply of Commodities for PDS 

(Deb. 6, Vol. XXI, 31-07-2006) 
CoI.l17-J8 

Modernisation of Power Projects 
(Deb. 14, Vol. XXII, 11-01-2006) 
CoI.S-7 
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Need to expedite completion ofKampura 
Super Thermal Power Plant in Chatra, 
Jharkhand and shift its headquarter 
from Hazaribqh to Chatra (MUR 377) 
(Deb. 2, Vol. XXI, '25-07-2006) 
CoI.378-79 

Unauthorised Colonies in Delhi 
(Deb. 22, Vol. XXII, 25'()8-2006) 
Col.l13 

Utilisation of Surplus Aneta 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col.II>-IS 

No-Industry District 
(Deb. 19, Vol. XXII, 22.0S.2006) Water Loggina in Bihar 
Col. 317-20 (Deb. 18, Vol. XXII, 21-08-2006) 

Outstanding Dues .. ainst Airlines 
Col. 100 

(Deb. 13, Vol. XXII, 10-08-2006) Water Project of 1harkhand 
Col. 11 (Deb. IS, Vol. XXII, 14-01-2006) 

Problems ofT mile Industry in lharkhand 
(Deb. 19, Vol. XXII, 22-0S-2006) 
Col 93-94 

Promotion of Culture of Jharkhand 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 98-99 

Repairing of Old Railway Bridges 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 88-89 

Research Work Under ICAR 
(Deb. 6, Vol. XXI, 31-07-2006 ) 
Col. 178-79 

Rules for Appointment on Deputation in 
CPSEs 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 190-91 

Scheme for Backward Districts 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 208-09 

Schemes for Cities 
(Deb. 5, Vol. XXI, 28-07-2006 ) 
Col. 247-50 

Col 73-74 

Widening of National Highways 
(Dob. 3, Vol. XXI. 26-07-2006) 
Col. 206 

World Bank Assistance for Sewage 
System 
(Dob. 17. Vol. XXII. I8.()S-2006) 
Col. 219 

Ahamed, Sbrt E. 

Death oflndians in a fU'e accident occurmI 
in a labour camp fn Manama city. 
Bahrain on 30-07-2006 (St.) 
(Deb. 6, Vol. X~I, 31-07-2006) 
Col. 36>-67 

Ablr, Sbri Haosraj G 
Achievement in Science and T~hnology 

(Deb. 05, Vol. XXI, 28-07-2006) 
Col. 245-47 

Agriculture Technology Research 
Programme 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 227-3 1 

Supply of Coal to Thermal Power Stations AIDS Control Centres 
(Deb. 3, Vol. XXI, 26-07-2006) (Deb. 3, Vol. XXI, 26-07-2006) 
Col. 267-68 Col. 73-74 

Survey of lakes/Rivers 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 165-66 

Techniques for Harvesting of Crops 
(Deb. 15, Vol. XXII. 14-08-2006) 
Col. 181-83 

Amendments in Birth and Death Laws 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 623-24 

Assistance for Co-operative Sugar Mills 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 318·19 
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Bill on Care and Social Security to Senior 
Citizens 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 208 

Cei ling on Storage of F oodgrains 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 307-08 

Children Died Due to Malnutrition 
(Deb. ,19, Vol. XXII, 22-08-2006) 
Col. 95-96 

Co-Operation of Japanese Companies in 
Power Sector 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 327-29 

Co-operatives Societies 
(Deb. 15, Vol. XXII, 14-08-2006) 
Co1.218-19 

Collapse of Communication Network 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 503-04 

Community Toilets 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 153-57 

Compensation to Rice Traders 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 336-37 

Completion of National Highway No. 16 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 297 

Compound Interest on Agriculture Loan 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 297-98 

Construction of Road Over-bridges 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 263 

Consumer Goods (Mandatory Printing of 
Cost of Production and Maximum 
Retail Price) Bill, 2006- by Sh. Hansraj 
G. Ahir-Int. 
(Deb. 5, Vol. XXI, 28-07-2006 ) 
Col. 443-44 

Cost of Steel Production 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 249-5 I 

Cut in Excise Duty on Petrol and Diesel 
(Deb. 5, Vol. XXI, 21-07~2006) 
Col. 221-22 

Damage to Ancient Fort at Gondklin 
Chandrapur 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 258-S9 

Development of Tourism in Maharashtra 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 94-96 

Development ofWagha Border 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 81-82 

Discontinuation of Parcel booking for 
Small Railway Stations 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 52-53 

Discontinuation ofDoordarshan Channels 
in Rural Areas 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 159-66 

Discontinuation of Post-Matric 
Scholarship for OBCs 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 269-70 

Disinvestment ofBALCO 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 69-70 

Doha Round of WTO Meet 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 200-01 

E-Governance in Panchayats 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 293-94 

Effects of Pollution 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 76--79 

Energy Through Rice Husk 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col.l17-18 

Environmental Clearance for Mining 
(Deb. 6, Vol. XXI, 31-07-2006) 
COl.23S . 
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Envlr.n ... ntal CI .. ranc::e to Power 
Projec::ta 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 291-92 

BIl~taI C1..-.nce to RawFat Iron 
ONMinina 
(D.b. It-Yol. XXI. 24-07-2006) 
toLII7 .... 

....... BI .... PIIroI Propllnme 
(De". t. Vol. XXI. 03-08-l006) 
0.1.231-36 

BlIpOrt ofMIIIIOli 
(D.b. 2. Vol. XXI, 25-07-2006) 
CoI.US-S9 

..... to Vidlrbha and ....... tra 
DIve1ep ..... Board 

Funds for Promotion of Apic::ulturo 
(Deb. II, Vol: XXII, 21-08-2086) 
CoL 2()1.()9 

Fundi fro .. Foreign Financ:iaJ InItitutions 
for Railway Projecta 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 238-39 

Gillie Conversion UDder NaapW' Railway 
Divilion 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 280 

GOIikhurd Irription Project 
(Deb. II, Vol. XXII, 07-08-2006) 
0.1.213-14 
(Deb. II, Vol. XXII, 21-01-2006) 
Col" 

<NicWin. for Environmental Clearance 
PlICilitiei for ~Pa&i .... in RuralAreu 

(Deb. I. Vol. XXI. 02-08-2006) (Deb. 11, Vol. XXII. 07~8-2006) 

(Deb. 12, Vol. XXII, 01-01-2006 ) 
001. 119-:20 

Cot lSJ-lS CeI. 310-11 

' .... IT Return by PAN Holders 
(Dtb. '17, Vol. XXII. 11-08-2006) 
CoI.l4J-44 

Foreill' Direct Investment billow 
(Deb. 14, Vol. XXII, 11-11-2006) 
Col. 199-21' 

Foi'llt Produce Man.,...nt Board Bill, 
2006- by Sh. ~ G Ahir-Int 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 444 

Formation of Health and Food Policy for 
Tribal. 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 45-46 

Free Education to Children of Martyrs and 
Ex-'Servicemen 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 78-10 

FUDds for Development of Brahmos 
Missile 
(Deb. 21, Vol. XXII, 24-08-2006) 
Cof.28S-86 

Haurdolo . mtentl in Cold Driftks 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL3l3--3S 

High Court Benches 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoI.257~2 

Hydrogen as a Fuel 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 41--43 

Implementation of Mega Power Projects 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 243-46 

Import Duty on LNG 
(Deb. 17, Vol. XXII, 18-07-2006) 
Co1.21S-16 

Import of Wheat 
(Deb. I, Vol. XXI, 24-07-2006) 

. Col. 40--42 

Improving Telecom Service in Rural Areaa 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 47-49 
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Increue in Prostitution 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL1S9-60 

Inftllntion of Militants in Anny 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col 306 . .......... 
(De •. 5, Vol. XXI, 28-07-2006) 
CoL151-S2 

IrNpIIrideI in Railway Hospital, Nagpur 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col 162 

Iaaue of Blink PIper Tickets 
(Deb. 13, ·Vol. XXII, 10-01-2006) 
Col. 241-42 

IT Ad Amendment 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoU72-73 

Jhudpi Forests 
(Deb .. II, Vol. XXII, 21-01-2(06) 
Col. 149-SO 

lAck of Basic Amenities in Villages of 
Maharuhtra 

Nagpur Airport 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 232 

NaxalitelMaoist Activities 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 51-54 

Need to gear up the relief and rehabilitation 
work in flood affected areas of 
Vldarbha, Maharashtra (MUR 377) 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoI.S87-88 

Non-Banking Financial Companies 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 186-87 

Objectionable ~ for HiBdu Goods 
and Goddesses 
(Deb. 19, Vol. XXII, 22-08·2006) 
Col. 139 

Operation of Ooocll TrainI 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 172 

Overcharging of Rentals by BSNL 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoI.3SS-S6 

(o.b. 22, Vo.: XXII, 
Col. 222 

LotMs to Coco Pumps 

2S-08-2006) Payment ofBOIlUI on Procuremeet 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 296-97 

(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 169-70 

LPG Facility to Project Area 

Pcnnission for Coal Mining 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 199-242 

Policy ofBio-Technology 
(Deb. 21, Vol. XXII, 24-08-2006) (Deb. 14, Vol. XXII, 11-08-2006) 
Col. 209-10 CoI.IG-12 

Meetina for Settlement of Border Dispute 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 239-40 

Population of Marginal Farmers 
(Deb. I S, Vol. XXII, 14-08-2006) 
Co1.17~76 

MiaJation of People Pricing of Coal 
(De~. 12, Vol. XXII, 08-08-2006) (Inb. 8, Vol. XXI, 02-01-2006) 
CoI.l9409SCoI.31_32 

NABARDRtfiaanc:e Policy 
(Deb. i7, Vol. XXII, 18-08-2006) 
CoI,2SI·S2 

Privatisation of basic Facilities 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 64 



Predlllllienoreo.a 
(Deb. 3, Vol. XXI, 26-07-2006) 
ClDI. 309-14 

Prod8ction of JIIrOpha 
(beb. 6. Vol. XXI. 31-'7-2006) 
Col 157-" 

04-0'-2006) 

beowry of' .... I.p' r 
(Deb. 11, Vol. x., 1.-0.-2006) 
CoU07 .. 

a.IIIbilitlllon of. as • 
(Deb. 13, Vol. XXH, IO-O'~ 
CoLl33 

..... of'UIfaLI , F 
(Deb. 7, Vol. XXI, 01-0 ... 2006) 
Col. ... 

.... JIG J' ,Pol., 
(Deb. 10, Vol. XXI, 04..01-1006) 
CoL 191-99 

Sri .... of .... 0riP 
(Deb. 14. Vol. XXII, 11-01-2006) 
Cal.11NO 

....... up of ladl.. I •• titute. of 
U F •• m. (lIMa) 
(D.b. 2, Vot XXI, 2'-07-2006) 
Col. 164-6. 

.... lip ofNya)'a PIa ........ 
(Dtb. :lO, Vol. xxn, 23..01-2006) 
0JI.4'S 

s.u., lip of ..... ~ 
(Deb. I, YoI. XXI, 02-01-1(06) 
CoL 340-41 

Shortale of Te •• ioally·· Tr."ed 
Penon .. el 
(Deb. II, Vol. XXII, 21-01-2006) 
CoL2l6-27 

.... 1_ Mediua Scal. JadUl1ries 
(Dib. "2, Vol. xxn. 01-01-2006) 
0)1.119 

)63 

SociIIM T •• by PriVDIII a ... 
(011)>. '1. VoL XXII, 21 .... 2086) 
Q)l22J 

Sptc ... eo-..... 
(Deb. 5, Vol. XXI, 21-07-2006) 
CoLI~5 

... MiDI ill PriYII1 Sec:a 
(Dib. IS, \\)1. XXII, 14-0'-2006) 
CoLa-loG 

,. .... aa BIo-DiIIeJ 
(Deb. 13, Vol. XXII, 10..0'-2006) 
Col 21' 

Ta. 011 PecroVDiCllOI 
(Deb. 9, ,Vol. XXI, 03-~1-2906) 
Col~ 

Tvh', bU; tv\AOP .... 
(OM. 14.~~,tl"'''2_) Oaft.!I1. . .,. 

. '. 
~ 
(Dd~ 2, Vol. XXI, 25-07-2006) 
CDL1M-95 

TWofFueI ftvm JOe DepOt 
(Deb. 16, Vol. XXII, 17..o1-1cJ06) 
Col 234 

Unifonnit;r iaAdmiuion IIld Tuition F_ 
in Medical Colleges 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 254 

Utili_Ion of Amount by CIL 
(Deb. I, Vol. XXI, 02-01-2006) 
Col.2l5-27 

Volucary OrJaajDtiops in Agriculture 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 57-" 

'kt1na RiaI* to NRls 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 32 

Widelprad diitral among the farmers 
in tilt COMIIU)' (OUR 193) 
(Deb. 21, Vol. XXII, 24-01·2006 ) 
Col. 56():62 
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..,. K....u;.rI S. 

Air Fare between Gill( C.untries and 
KnJa 
(Dolt. 16, Vol. XXD, 17 ... ·2006 ) 
CoL 147-41 

AUotmont of PI ... Ie Housil1J Societi .. 
(Deb. 10, V.1. XXI, 04-0'-2006) CoL." .... 

Compensation for OUJteel of Thermal 
PowerProj_ 
(Deb. 14, Vel. XXII, 11-01-200') 
Q,l4I-Q 

Concessi ... sNaciliti .. to HlI1dioapp.d 
P ..... . 
(De ... 21, Vol. XXn, 24-•• ·1006) 
c.i.8-61 

eu.... DuIt' on Ilubber 
(De". 17, Vol. XX.!I, 1I-01-~006) 
c.L16J 

. Foreip Direct Investment 
(Deb. 7, Vol. XXI, 01-0.-2006) 
.ColS2-S3 

Licences to PriVile Companies 
(Deb. ·13, Vol. XXJI, 10-01-2.06) 
CoL 171-79 

I 

Price Monitorin8 Board 
(Deb. IS, V.l. XXII, 14-01-2006) 
Col. 109-10 

S.uat for Self-Employm.,t of 
UaapiDyM Yo'" 
(D.. 16, Vol. XXII, 17-0.·..., 
Col. 336-37 

Self Employm.llt of PhYlically 
Handicapped Persons 
(Deb. 13, Vol. XXII, 10-0'-2'06) 
Col. 100-03 

Shortage ofRUMing Staff 
(Dob. 9, Vol. XXI, 03-0.1-2006) 
CoI.162~ 

Train Service between Dehradun-
Thiruvanandtapw-amlCochin 
(Dob. 21, Vol. XXII, 24,:,0'-2006) 
Col. 130-31 

Tribal Courts 
(Deb. 22, Vol. XXII, 25-"-1006) 
CoI.l61 

ViolatioJl ofl .... ~bt' 0fftNI. 
of AI 
(Deb. 13, Vol. XXII, 10-01-2006) 
Ce1.211-19 

Al .. Re, Art Guhara. 

Neeel to pr.viele Railway 'Network in 
Saranprh ParliamenlUy Constituency, 
Chhattis8am (MUR 377) 
(Deb. 20, Vot. XXII, 23-08-2006) 
Col.S89 

Ajaala, Dr. Ratta ..... 
QUality ofF0e4 Semd in Indilll Airrml. 

(Deb. 13, Vol. ¥XlI, 10.01.2006) BoMb b ..... in",-Hi (AM) 
CoL 23S-36 (D.b. '2, Vol. XJH, 2S-87-2"6) 

CoUII-I7 
Quota for Haj ru,.· ... 

(Deb. 20, Vol. XXIl, 23-11-2086) Guidelines forC.llateral Security 
Col. 172-76 ' (Deb. U, Vol. XXII, 15-"-2006) 

CoI.SJ...84 
Re-opening Censulate in Lahore 

·(Deb. 8, Vol. XXI, 02-08-2006) 
CoL 129 

Recruitment ofST Persens 
(Deb. 22, Vol. XXII, 2S-0B-2006) 
Col. J 13-14 

Ananth Kumar, Shrt 
Central Silk Board (AmendJnent) Bill, 1106-

Consid. & Pass. 
(Dob. 19, Vol. XXII, 22-08-2006) 
Col. 468-74 
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Co~.trueeietl of New Airports 
(Deb. 13, Vol. XXII, IO.()S-2006) 
eol.~~ 

DefUntt Co-operative Bank, 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 15-21 

P.lllI11ent (prevention ofDilquelllc:lliOll) 
A",elldm.nt Bill, 2006-CoMid. & 
Pass. 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 374-90 

llIjiv OIl1dhi Grameen VIdyutiIcBrIn YojMa 
(Deb. 10, Vol. XXI, 04-08-2006) 
CoI.I4-99 

ReviewofCRfINCCF 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 27-30 

Valmiki Ambedkar Awua Yojafta 
(De~. 22, Vol. XXII, 2S-08-2006) 
Col. 114-28 

Witlesp"'" distress lillO" the farmers 
in the country (OUIt 193) 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 517-23 

A.C.dl. Shri Suresli 
. Central Silk Bo..-d (Amencbnent) Bill, ~ 

-Consid. " Pass. 
(Deb. 19, Vol. XXII, 22-0'-2006) 
Col. 490 

Seepale in Ajanta Caves 
(Deb. 21, Vol. XXII, 24-08-2006 ) 
CoI.3SI-S2 

An •• ri. Sbrl FUMn 

Construction of Commercial Complex at 
MUhupur bUway S.tion 
(Deb. 13, Vol. XXII, 1'-0'-2006) 
Col. 64 

Facilities to aeedi Werkers 
(Deb. II, Vol. XXll. 07-08-2006) 
Col. 221-23 

HOUlina Ullitl for BMdi Wen.. 
(Deb. II, Vol. xxn, 07"1~2006) 
CoL 139-44 

Incidtntl of firtlhb.icl .... ia Goal 
MiM. 
(Deb. 20, Vol. XXII, »~.-~ 
CoI.S2-il 

1m ....... ill Marl U ... ofeo.l 
(Deb. 20, Vol. XXD, »-ol-Joo., 
CoL~71 

MYRIiIlNTC 
(Deb. 19, Vol. XXII, 22-01-2006) 
$)1.161oQ 

National Jute Board 
(Deb. 19, Vol. XXH, l!-O8.l006) 
Col. 236-37 

Need to SIRe rehabiUtlti •• ~ ill 
hail-storm affected If ... ill eCHhM 
ParliMtentlryCO ......... ,~ 
(MUR377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 408-09 

Revival of Sindri, llaIna,undam and 
N amrup Plalltl 
(Deb. 11, Vol. XXII, 07-0'-2006) 
Col. 111-12 

Appadurai, Shrl M. 

Need to releue eduCltionailCholanhip 
for the children of Beedi workers in 
Tenkasi constituency, Tamil Nadu 
(MUR377) 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 379 

Anti Hepatitis-B Vaccine 
(Deb. 20, Vol. XXII, 23-08.2006) 
0,1.287-91 

Hardships faced by Physically 
Challenaed Youth 
('Deb. 13, Vol. XXlI, 10-01-2006) 
Col. 62 
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Pondicheny (Alteration of NMle) Bill, 
2~.ctP_. 
(neb. 2 I. Vol. XXII, 24-01-2006) 
CoL,Il-12 

Wl:JespJeId .... aIIKIIII tile ..... 
iIt"'~(DUR 193) 
(Deb. 21, Vol. XJII, 24-01-2006) 
a.t5l1-32 . 

..... Lilt "",,_MiOIl) ~_ BiI~ 
aa.-allllid ad pili 

,. .... 22, Vol. XXII, 25-0'-2006) 
Col 517-11 

AlII!' an AIItok 
AnislCe to ~ PndIIII for Repair 

ofCIMIII. Roads 
(Dcb. 6. Vol. XXI, 31-07·2006) 
Calm 

DMdI C .... ia J ..... ., NoYOd.ye 

Renovation ofCullaralIflrillp 
(Deb. 21, Vol. XXII, U ... ·2OH) 
Col. 352-53 

s. NiDiq in MMbya PndIIII 
(DJb. 6, Vol. XXI, 31-07-2006) 
Col. 263-64 

Stoppap of ani. at Morwa Railway 
Station 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col61~ 

Wid..."... disnu ......... .,.., 
in the co.vy (DUll 193) 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col6U-36 

AtIIa .............. . 

ElK:I'OIdIIMat 011 Public: LIM 
(Deb. 22, Vol. XXII, 2' ... -2006) 
Col. 203 V~ 

(Deb. 7. Vol. XXI, 01-01-2006) Achievln,lxcelleec:e in itIteI'IIMional 
Col. 540-41 Eventl 

Dem.nds for Supplementary Grants (Dob. 20, Vol. XXII, 23-01·2006) 
(Rai1ways)::-2CJ06.lOO7 Col. 437-39 
(Dcb. 14, Vol. XXII. 11-0'-2006) A .... ' .1C'latpn ..... ~ ....... 
CoI.~ HOUMa 

Interest RIte to SCIST LPG Dealers (Deb. 17. Vol. XXII. 1.-0.-2006) 
(Deb. 21, Vol. XXII, 24-01-2006) Col 237-3. 
CoLJ46.47 

Linkilll ofN .H. 3 with City Rilla Road 
(Deb. 8, Vol. XXI, 02-08-2006) 
CoL103~ 

Need to COftIb'1ICt • brid. over river 
a..bII.U ....... 00I1IIICtiIIa U .... 
PrIdeIIt ad M8dhya Pradesh (MUR 
377) 
(Deb. 2. Vol. XXI, 2'-07-2006) 
CoL 376 

Pollation due to Liquor '1CtoIy 
(o.b. 6, Vol. XXI, 31-07-2086) 
Q1L lOS 

~JIIpon"~LiIIk 
(Deb. 11, Vol. XXD. 07-8'-2006) 
ColI5\) 

Ban on Stolle Crushers 
(Dcb. 12, Vol. XXII, 0'-01-2006) 
Col. 176-77 

Benefha to Children of SCalSTa Women 
Manyina to Non-SCIISTI Penoas 
(Deb. 4, Vol. XXI,.27-07-2006) 
CoL 177 

Closure of Pollution Units 
(Deb. 6, Vol. XXI, 31-07.2006) 
Col. 274 

eo....ciII_ ofSubIidiIId LPG 
(Deb. 9, Vol. XXI, OS-0'-2006) 
CoI.~5 

eo.pa.tieftto , .... 
(Deb. 22, Vol. xxn, 25-01.2(06) 
Col. 129-30 
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Concession to Students/Senior Citizens 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 168 

Condition of Railway Bridges 
(Deb. 21, Vol. XXII, 24-0S-2006) 
Col. 22-23 

Criminal Mafia and Film Actors Nexus 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. S6S~9 

Damage to Oil Pipelines in Assam 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoI.19~200 

Food Safety and Standll'ds Bill, 2005 
(Deb. 3, Vol. XXI, 26-17-2'16) 
Col. 423-24 

Forest Land to ST 
(Deb. I, Vol. XXI, 2"4-07-2006) 
Col. 255-S6 

Forestry Projects 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. lOS 

Free and Compulsory Education Bill 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col.3S1 

Death of Patients in Safdarjung Hospital GSI Survey 
(Deb. 20, Vol. XXII, 23-08-2006) (Deb. 2, Vol. XXI, 25-07.2006) 
Col. 140-42 Co1.l77-78 

Development of Areas Near Raj Ghat Heavy Infiltration along Jndo.PIk Border 
(Deb. 21, Vol. XXII, 24-08-2006) (Deb. 3, Vol. XXI, 26-07-2006) 
Col. 322-23 Col. 238-39 

Digital Maps of Small Towns and Cities 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 445-47 

Drinklna Water Supply in Tsunami 
Affected States 
(Deb. 17, Vol. XXII, IS-08-2006) 
Col. 124-25 

Earthquake Resistant Buildings 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 206-07 

Elections to Cantonment Boards 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 220 

Expansion of Railway Network 
(Deb. 16, Vol XXII, 17-01-2006) 
Col. 246 

Filling up ofST Quota in Delhi Police 
(Deb. 19, Vol. XXII, 22-0S-2006) 
Co1.333-40 

Flood Control 
(Dch. 6, Vol. XXI, 31-07-2006) 
Col. 32-37 

Hike in Air Fares 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 22-23 

Housing Society Scam in DwIrka 
(Deb. 14, Vol. XXtI, 11-01-2006) 
CoL 173-74 

ImageslFigures Sold to Foreign Apncics 
(Deb. 3, Vol. XXI, 26-07-~'006) 
Col. 280-13 

Implementation of Reservation P?licy in 
Vardhaman Medical Collegc 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoI.96-9S 

Increase in Petrol aM Diesel Prices 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL6~5 

Increase in Reservation Quota for SCs 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 272 

Infiltration of Bangladeshi Nationals 
(Dcb. 2, Vol. XXI, -25-07·2006) 
Col. 220-21 
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lnternll Security 
(De". 12. Vol. XXII. 08-08.2",) 
Cal.l'" 

Inveltipdon on Helicopter Crashes 
(Deb. 13, Vol. XXII. 10-08-2006) 
COI.S8-S9 

Irreaularitics in Purchases of Spare Parts 
of Bofors 
(Deb. 4, Vol. XXI, 27-07-2'06) 
Col. 2#45 

Jammu and Kashmir Bank Branch in 
Pakistan 
(Deb. 22, Vol. XXII, 25-01-2006) 
CoI.2S3 

Juvenile JUlUce Law 
(Deb. 12. Vol. XXII, 01-08-20'6) 
Col. rt6 

Losses by CPSEs 
(Deb. 16, Vol. XXII, 17-01-2106) 
Col. 14 

Master Plan for Development of Rural 
Areas 
(Dob. S, Vol. XXI, 28-07-2006) 
Col. 220 

Measurina Earthquakes 
(Deb. 17, Vol. XXII, 1.-1.-2.06) 
Col303-06 

MiIltll)' Schools 
(08. 21, Vol. XXII, 24-1'-2086) 
.... 123 

M.,. •• tI,nien of Fipter aM Carrier .... 
(0"'. 9, Vol. XXI, Ol-0.-2.N) 
CoJ.229-38 

Need to exten4 rCI«Vation benefits to 
those schetlu1ed Casks who hawe 
adopted 8uddhlsm ()&Ulll77) 
(Deb. 9, Vel. X_, .' .... -2106 ) 
Cot. 319-20 

Need to provide 20 per cent reservation 
to General Category Candidates in 
Educational Institutions and Jebs 
(MUR377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 594-95 

Need to provide schollU'lhi, to SCIST/ 
OBC Minority students studyiol Us 
Central Schools situatetl in Delhi 
(MUR377) 
(Deb. 2, Vol. XXI, 25-17-2006 ) 
Col. 380 

New Patrol Vessels for Coast Guard 
(Deb. 13, Vol. XXII, 10-01-2006) 
CoL 180 

Night Viewing ofMcmerials and Heritqe 
Sites 
(Deb. 4, Vol. XXI, 27-17-2016) 
Col. 166 

Non-Conventienal Bnerl)' Potential 
(De •. S, Vol. XXI, 21-07-2006) 
Col. 83-90 

North Eastern Region Devele,ment 
Council 
('Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 76-11 

Open in! of New Bank Branches 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 242-43 

Pomegranate Crop Affected in 
Maharashtra 
(Deb. 6, Vol. XXI, 31-07.2006) 
Cot.211 

Pondicheny (Alteration of'Name) Bill, 
2006 -Consid " Pw 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col.SI4 

Prices ofLife Saving Orup 
(Deb. 18, Vol. XXII, 21-08-2006) 
Cel.7-8 

Pricinc of Coal 
(De". I. Vol. XXI, 02-01-2006) 
Col. 33 
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PriVltO Po,", Projec&l 
(Dlit. 14, Vel. XXH,ll..o"'20(6) 
call-16 

PnMI_c..~beUtion) BiII,2006 

Services of5ood1 Train Driven in Maill 
Express Traina 
(Deb. 21, Vel. XXII, 24-1'.2 .. ') 
eoL2*41 

-Conli .... '''' 
(Deb. 9, Vel. XXI, 
C'e1.371-72 

03-0' .. 2.0') Settins up ofFQlld for Tainted Studenll 
. (Deb. 19, Vol. XXII, 22-8'-2016) 

Col. 90-91 
..... jectTipr 

(Delt. II, Vol. XXII, '7-11-2006) 
CeI.I~21 

PromotionofNCES 
(hb. 10, V.1. XXI, 14-0.-200') 
CoL4'--'S2 

Protectien ef Refulees 
(Deb. 12, Vol. XXII, 01-08-2006) 
C.1.19 

Recommen4atiens of eacbhawat and 
Manisana Wage Boards 
(Deb. 15, Vol. XXII, 14-01-2006) 
C.1.1.3-17 

Special Cell for Infr.structural 
Development PropImme ofTourism 
(Deb. 13, Vol. XXII, 10-01-2806) 
Col. 236 

Spirituous Preparations (Inter-State Trade 
and Commerce) Control (Repeal) liII, 
2006-Consid A Pass 
(Deb. 9, Vol. XXI, 83-01-21") 
Col. 393-94 

Study for Tsunami 
(Deb. 22. Vol. XXII. 2S:'01-200') 
CoI.311'()2 

Recruitment un"er SCJST Categories 
(De~ 15. Vel. XXII, 14-08-200') Supply or Coal to Irick Maaufecrures 
Col. 227 (Deb. r. Vol. XXI, 02-0'-2016) 

Re4 ....... of Grievances 
~ Vol. XXII, 17-0'-2006) 

R.llaltilitation ef Indian .rulI an4 
Phannac:eutk:al. Limited 
(aelt. II, Vol. XXII, '7-01-2006) 
C01.21Y ..... 1 

Reliefand llehUilitation for Rape VICtims 
(Deb. 2, Vol. XXI. 2S-07-2006) 
Col. 207 

Renaming ofN.gpur Airport 
(Deb. 9, Vol. XXI. 03-01-2006) 
Col. 113 

Review ofTribai Schemel 
(Deb. 7, Vol. XXI, 01-01-2006) 
CoI.·2~ 

Sale ofTribai Products . 
(Dob. 19, Vol. XXII, 22-01-2006) 
Cal. 14-11 

Col. 121-2' 

TRAI GuNlelines 
(aeb. 3. Vol. XXI, 26-07-2006) 
Col. 320-21 

Use of Fly Ash 
(Deb. I S, Vol. XXII, -14-08-2006) 
CoI.64-6S 

Vehicular Pollution 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 233-34 

Violation of Rulel by Technical 
Institutions 
(Deb. 12, Vol. XXII, 01-08-2006) 
Cot 228 

Wild Life (Protection) Amendment Bill, 
2006-conai4~ pasl 
(Deb. 22, Vol.' XXII, 25-08-2006) 
CoI.SIl-16 
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AdaltUn, Slut Dbanuskodi R. 

Averaae Growth of Food.rains 
(Deb. II, Vol. XXII, 21-01-2006) 
CoI.8O-I2 

Deemed Universities 
(Deb. 12, Vol. XXII, 08-08-2006) 
Co!.~-23 

Dr.M.S.Swaminathan Report/Dr. 
Mashelkar Repon of Agriculture 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoI.237-~1 

Emergency Measures to Increase Coal 
Production 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoI.·33 1-32 

Losses Due to Price Hike in International 
Market 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 151-59 

Management Courses 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 42-43 

Medical Facilities in Railways 
(Deb. 9, Vol. XXI, 03-OB-2006) 
Col. 208-09 

Monopoly in Supply of Coal 
(Deb. 20, Vol. XXII, 23-0B-2006) 
Col. 353 

Passing out of Examination . 
(Deb. 7, Vol. XXI, 01-OB-2006) 
Col. 626 

ExpIOl'llion of Coal 
(Deb. 3, Vol. XXI, 26-07-2006) Pricc/JmponofRubbcr 
COI.20S-06 (Deb. 7, Vol. XXI, 01-08-2006) 

CoI.S39-40 
FTA between India and Switzerland 

{Deb. 7, Vol. XXI, 01-01-2006) 
CoI.1l3 

Funds for Development of Schemes 

Promotion ofNCES 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoI.2IS-16 

(Deb. I, Vol. XXI, 24-07-2006) SAARC Observers 
Col. 54-71 (Deb. 3, Vol. XXI, 

Col. 75-76 
26-07-2006 ) 

Hyderabad Airpon 
(Deb. 9, Vol. XXI, 
€e1.14 

Import of Coal 

03-OB-2006) Security ChecklFriskina at Airports 
(Deb. 9, Vol. XXI, 03-0B-2006) 
Col. 191-92 

(Deb. 3, Vol. XXI, 
CoLIS9-60 

26-07-2006) Setting up of liT Research Park 

Improvement of Livestock and Cow 
Propny in A.P. and Tamil Nadu 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 109-14 . 

Indo-US Trlde 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 321-22 

Introduction of Desian Course in IITs 
(Dob. 7, Vel. XXI, 01-01-2106) 
Col. 616 

(Deb. 12, Vol. XXII, 01-01-2086) 
Col. 224-2S 

Soil Fenility in Droupt Prone Area 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoI.I~1 

Tarapur Atomi~ Plant 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoI.B9 

T.xtile PIIks 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 252-54 
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UtiUSltlon ofUnUlCd Airstrips 
(De~. 9, V.1. XXI, 03-08-2'06) 
Col. 215-16 

Vacancia in Railways 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 220-21 

Atwal, Shri CharnJIt sa .... 
Committee on PriYlte MemMr's Dills and 

Reso lutions-Twenty-second 
Repon-Presented 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 361 

Committee on PriYlte Members' Bills and 
Raelutions-1Wenty-fint Repon-
Prcsonted 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 340 

DecliniRI Expenditure on Higher 
Education 
(Deb. 11. Vol. XXII, 08.01-2006) 
Col. II 

'BaINI', Slart K.C. SlaP 
Availlbili&y ofYlccine for Bird Flu 

(Deb. II, Vol. XXII. 07-01-2006) 
Col. 232 

Compliance Reports from Telecom Service 
Providers 
(Deb. I, Vol. XXI. 02-08-2006) 
Col. 105-07 

CSIR-Deerned University 
(Deb. S, Vol. XXI, 21-07-2006) 
Col. 21 1-12 

Guidelines for Forei," Danks 
(Deb. S. Vol. XXI, 21-07-2006) 
CoI.I6U5 

IT Relief to Senior Citizens 
(Deb. 10, Vol. XXI. 04-01-2006) 
COI.S2S-26 

Listi ... ofSports in Different Catepria 
(Deb. 20, Vol. XXII. 23-O'-20M) 
CoI.I(i6.67 

Mandatory Oilline Information for 
Ultrasound 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. t62~3 

Medical Insurance for Senior Citizens 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 84-8S 

Need to identify Mukteshwar 
Development block of district Nalnital, 
Uttaranchal as a remote area (MUR 
377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 404 

Revamp of Catering and Passenger 
Services 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 15--17 

Revision of Tariff on 'One Incr .. Scheme' 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 283-84 

Science Advisory Council 
(Dob. 22. Vol. XXII, 2.5-01-2006) 
Col. 91-92 . 

Special Awards for Sponspersons 
(Deb. 3, Vol. XXI, 26-07-2'06) 
Co1.2~ 

Wind EnerlY 
(Deb. 17. Vol. XXII, 11-01-2006) 
CoI.208-G9 

'Baebda', Sbri Bacbl SIDP Ra"at 

ADD Loans to NTPC 
(Deb. 17, Vol. XXII, 11-08-2086) 
Col. 111-19 

Allocation from MPLADS Funds 
(Deb. 20. Vol. XXII, 23-01-2'06) 
Col. 469 

Ana Usell by Terrorists 
(08. 12. Vol. XXII. 0 .... -2.06) 
CoI.llt 
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AllIIn Rifttl Bill, 2006--C0nsid. &. P.... OversiJht Committee for OBC', Quota 
(8eb. 9, Vol. XXI, 03-08-2006) (Oeb. 2, Vol.' XXI, 25-17-2016) 
eel. 3»-38 Coll~ 

Awareness Propamme for Miarants 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoI.I73-7S 

CantolUMllt Bill, 200~onsid. 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 307-13 

Constitution (Amendment) Bill, 2006 
(Amendment of Articles 75 and 164) 
by Sh. 8achi Singh Rawat-Int. 
(Deb. S, Vol. XXI, 2B-07-2006) 
Col. 484 

Demoli'tion of Hindu Temple in Lahore 
(Deb. 3, Vol. XXI, 26-07-2006) 
Co1.21B-19 

Extradition Treaty with Nepal 
(Deb. 20, Vel. XXII, 23-0B-2006) 
Col. '9 

Han4linl of Works at Airports 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 111-82 

Indian Penal Code (Amendmont) Bill, 2006 
(Insertion of new Section 312A) by 
Sh. 8achi Singh Rawat-Int. 
(Deb. S, Vol. XXI. 28-07-2006) 
CeI.403 

Indo-China Defehce Ties 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 62-63 . 

Indo-Iran Oas Pipeline Project 
(Deb. 9. Vol. XXI. 03-08-2006) 
<:01.245-46 

Need to release adequate foodgrains to 
Uttaranchal under Public Distribution 
System (MUR 377) 
(Deb. 22, Vol. XXII. 2S-OB-2006) 
COJ.4S3 

Postinllnformation on the Net UnciII' RTf 
Act,200S 
(Deb. 3, Vol. XXI, 26-07-2'86) 
Col.6I4i9 

Raids en Liqeur Manufiacaaren 
(Deb. 22, Vol. XXII, 25-.. -2,1") 
CoI.344-4S 

Revival of POT A 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 640-41 

Sixth Pay Commission 
(Deb. 5, Vol. XXI. 21-07-2006) 
Col. 66-67 

Wild life (ProtectiOll) Amendment Bill. 
2006 (Amendment of Section 9) by 
Sh. 8achi Singh Rawat-Int. 
(Deb. 5. Vol. XXI. 28-07-2006) 
Col. 404 

Badal, Shri Sukhltlr Sillih 

Widespread distress among the fanners 
in the country (DUR 193) 
(Deb. 16, Vol. XXII. 17-08-2'06) 
Col. 479--84 

Baitha, Shri Kallash 

Augmentation of Coaches in Trains 
(Deb. 4, Vol. XXI. 27-87-2006) 
Col. 14041 

Catelorisation of Tribal Areas into 
Scheduled Areas 
(Deb. 7. Vol. XXI, 01-OB-2006) 
Col. 107-09 

Change in Route of New Delhi-Howrah 
Rajdhani Express. 
(Deb. 4, Vol. XXI, 27-07-2006) 
tol.22S-26 

Construction ofHuipur Sagauli Railway 
Line 
(Deb. 13, Vol. XXII. 10-OB-2006) 
Col. 60-61 
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Diversion ofN.H.lI-S 
(Deb. 20, V.1. XXII, 23-08-2006) 
Col. 62 

Pundl under Education to All Campaian 
(Deb. 19. VoJ. XXII, 22-01-2006) 
Col. 19-90 

Girls Eclucation and the COMMon School 
System 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 233-3S 

Industrial Clusters 
(Deb. 7, Vol. XXI, 01-08-2006) 
Co1.511~7 

Information and COMmunic~tion 

TechnololY Proaramme in Schools 
(Deb. 12, Vol. XXII, 01-01-l(06) 
CoI.s.-S6 

JurildilMft of'NHltC 
(b.b. 7, Vol. XXI, 01-01-2006) 
CoUI6-39 

Need for reconstruction of National 
HiFway No.28 from Chapra, Bihar to 
Uaar Pradesh Border. (MUR 377) 
(Deb. I. Vol. XXI, 24-07-200') 
Col. 367 

Need to expedite the construction of 
various roads in Bagaha Parliamentary 
Constituency, Bihar under 'Pradhan 
Mantri Gram SadakYojana'(MUR 3n) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 379 

Pantry Car Facility in Trains 
(Deb. 4, Vol. XXI, 27-07-2006} 
Col. lSI 

Schemes for Cities 
. (Deb. S. Vol. XXI. 21-07-2006) 

Col. 247-50 
Bane .. ,K .... ari.Mamataa 
.omb blasts in Mumbai (AM) .. 

(Deb. 2. Vol. XXI, 25-07-~'8') 
Col. 336-40 

Cost of Pow.-••••• lllft 
(D.b. 22. Vol. XXII. 25-0'-2006) 
Col. 20-21 . 

Growth Rate ofFoo4 PrHuction 
(Deb. 6. Vol. XXI, 31-07-200') 
CoI.I9-lt 

PlI"liament(PreVIAdon ofDiIqualifiolaion) 
Am.ndment .Im, 2t66-Cons14 .• 
Pass. 
(Deb. 6, Vol. XXI. 31-07-2006) 
Co1.431~ 

Produce Cess Laws (Abolition)' Bill. 
208~id. &. Pus. 
(Deb. 9. Vor.' XXI. '3-81-2006) 
Co1.361-64 

Prollllioa ofH~ Itishta (AmIRcIIIaMt) 
BUt. 2t06--Censi". &. Pili. 
(D.b. 21, Vol. XXII, '24-01-2006) 

eeL'" " 
.. ! ....... r-....... (Sd.) 

.. (IM~2e. . XXII. 23 -1.-2"6) 
CeL5'JJ-75 

R.i;' ill prieta of ..... tial ColNIIOdities 
(DUll") 
(Dfl. 4. Vol. XXI, 27-07-21") 
Cel. 381--19 

Salary, Allowances and Pensioftl of 
Members of Parliament (Amendment) 
8i11, 2006-(Consid. and PIli.). 
(Deb. 20, Vol. XXII. 23-01-21") 
Col. 61 S-23 

Situation arisilll out of the use .f 
derogatory and iftsyltina lan,uaae 
about Hindu Deities in the WId ~ 
of M.A. cource of IONOU and..,s 
taken by the Government in this 
regard (CA) 
(Deb. 22, Vol. XXII, 25-01-2106) 
Col. 402 

WHI'lprild distress arnena the fanwers 
intbecouncry{DUR 1'3) 
(D •. 2J. Vol. XXII, 24-08-2006) 
Cot~ 
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Acr.ria Bill, 200~onsid. cl Pass. 

(Deb. I, Vol. XXI, 02-88-2006) 
Col. 43 1-31 

Bukjlll Companies (Acquisition and 
Transfer of Undertakings) and 
Financia' Institutions Laws 
(AMlneb_lt) Bill, 2005-Consicl. 
(Deb. (9, Vol. XXII, 22-01-2006 ) 
CoI.~ 

8Ind,SIIrt ........... DMaa ..... 

W......,.irofNHs inGuj_ 
(Oft. 20, Vol. XXII, 23-01-2006) 
CoI.SIS-12 

AbIiNIoMd A., .. ia Gujarat 
(Deb. 9. Vol. XXI. 03-01-2006) 
ColII2-ll 

.... 101)',.. 
(o.b. 6, Yol. XXI. 31-07 .. 200,. 
Col. 272-73 

Commission for Economically Bactw.d 
Cluses 
(Deb. 16, Vol. XXII, 11-0'-20(6) 
CoI.239-tO 

Construction of Major and Minor Dams 
(Deb. II, Vol. XXII, 07-01-2(06) 
Col. 136-37 

Conversion of N.H. into Four Lanes 
(Deb. 20, Vol. XXII, 23-0'-2(06) 
COI ..... 9-50 

Demands for Suppl.mentary Granb 
(Rai1ways}-2006-2007 
(Deb. 14, Vol. XXll. 11-01-2006) 
Col43J-32 

DepoIiII ill UBs 
(Deb. 10. Vol. XXI, 04-01-2006) 
Col. 417 .... 

Development of Abhey Ohat 
(Deb. 16, Vol. XXII. 17-01-20Q6) 
001.115 

~t ofHandicrafti 
AlI~onofr.dlforPro';".~ (D.b. 7, Vol. XXI, 01-08-2006) 

(Deb. I, Vol. XXI, 02.01-.') Col. 512-14 
Col. 6U9 

AssaIment of Coat Production 
(Deb. II, Vol. XXII, 07-01-2006) 
CoL 218--22 

DlntS.ike 
(Deb. 17, Vol. XXII. 11-01-2006} 
Col. II 1-13 

Bia-ToUrism 
(Deb. 16, Vol. XXIl, 17-01-2006) 
Cel.61 

Cash hluntive to Par •• " of Girl 0hiId 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 626-27 

[)fi ....... of Tourism 
(OH. 4, Vol. XXI, 27-07-l006-) 
CoI.~7 

Development ofTourilt Cimliu 
(Deb. 13. Vol. XXII, 1 O-OI-lOO~ 
Col. 6-23 

Devolution of financial Pow .... to S .... 
(Deb. 17, Vol. XXII. 18-01-2006) 
Col. 218 

District In.dtute of Education alld 
Training 
(Deb. "12. Vol. xxn, 08-01-1006) 
CoI.116-S7 

Educational and Children 'illfts 
(Deb. J, Vol. XXI, 24-07-2006) 
Col.16J.Q 

Ceal Minol to Private Compania Elitibilily for Subsidy 
(Deb. 3, Vol. XXI~ 26-07-2006) (Deb. '14, Vol. XXII, 11-01-280') 
Col. 63-61 0,1. 47---4. 
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Bthanol Blended Petrol Programme 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col 23 1-36 

Export Potential in Gujarat 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col.S81 

FDllntlow in States 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoI.119-96 

Fish Production 
(Deb. 1 S, Vol. XXII, 14-01-2006) 
Col. 221-23 

flexibility in Labour Laws 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 403 

Food Subsidy for States 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col 192-93 

Fundi to NGOs for Afforestation 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoI.Il-88 

Gold Policy 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL9S 

Grou uader Post Matric Scholarship 
Scheme 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 341-46 

HaY)' RainfAll 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col84-90 

HoIIeIs and RaidtntiaI Schools in Gujarat 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 141-42 

HOUIing Scheme for FiJhcrmen 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 21-22 

Implementation of Mea a Power Projects 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 243--46 

Incentive to Girl Students 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col 169-70 

Indo-Pak Trade 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 147-41 

Integrlted Railways Madernilltion P .... 
(Deb. 13, Vol. XXII, 10.01-2006) 
CoL 1'5-56 . 

Interest Rates on EdUCltion LoIn 
(Deb. 14, Vol. XXH, 11-01·2006) 
Col. 198 

International Railway Routes 
(Deb. 4, Vol. XXI, 27·07-2006) 
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(D.b. I, Vol. XXI, 02-0'-2ot6) 
Col. 261 

SetIiq up of Thennal Power Project in .. -(D.b. 14, Vol. XXII, 11-0'-2eo6) 
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(D.b. 9, Vol. XXI, 03.08·2006) (Dob. 21, Vol. XXII, 24-G'.2(06) 
Col. 36 Col. 133 

Dtvel .... ofl'tltltrln In W.B. NIllnlCaIIMtdtI 
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Col. 57 

Criteria for Arjuna Awards 
(Deb. 20, Vol. XXII, 23-0S·2006) 
Co1.416-18 

Development of New Varieties of Crop I 
(Deb. 6, Vol. XXI, 31·07-2006) 
Col. 26S-69 
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Cbatterjee, Sbrl Saaturl 
Buildin, Construction Workea 

(Deb. 6, Vol. XXI, 31-07-2006) 
CoI.303~' 

Construction orROB in Dlnkunl in EIIIIm 
Railways 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 183-84 

Construction of Roaa in w.t a .... 
(Deb. 9, Vol. XXI, 03-01-2006) 
ColI49-SO 

Consumer Price Index S .. iea 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 100--03 

Development of Tourilm in Tealarden 
Areu 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 246 

Frequency ofOlnkuni Local 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 93 

MOU with European Countries 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 116 

Need to formulate mechaaism to prevent 
the child labour in orlanized and 
unorpnized sectors (MUR 377) 
(Deb. 22, Vol. XXII, 2'-08-2006) 
Col. 453-,54 

Need to restrict abe impon of Vlnalpati 
from Sri Lanka with a view to protect 
domestic Vanasplti manufacturing 
induatry from un-even competition 
(MUR377) 
(Dlb. I, Vol. XXI. 02-08-2006) 
CoI.409 . , 
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Ntw .... lIway Line bltww. Mowr .... 
...... I.-Champtdanp 
(Deb. 4. Vol. XXI. 27·01·2006) 
Col. 166061 

Prochaotlon in Ordnanoe PlCtorlta 
(Deb. 21. Vol. XXII. 24·01·2006) 
Col. 31·32 

Protection of Il ...... 
(D.b. 12. Vol. XXII. 01·01·2006) 
Col. 19 

SUPlr Speciality Tr.tlMnt Und.r 811 
Sohlm. 
(D.b. I. Vol. XXI. 24·07·2006) 
Col. 113·14 

C .... "' IIIrllI.,."'rI 
COIIItkutlon of Special Force 'V"lMpa' 

(D.b. 4. Vol. XXI. 27·07·2006) 
Co1.93~ , 

Information on Dr", In Syll.bi 
(Deb. 2. Vol. XXI. 2'·07·2006) 
CoI.91.f2 

C"'va., Ihrt aa ...... eh.lldra 
Comput.r .nd Vocational Tralnln, to 

Muslim Community 
(Deb. 13. Vol. XXII. 10.01·2006) 
Col. 92-93 

Conltruetlon of Rail Ov.rbrld ••• t 
Manmad Junction 
(D.b. 16. Vol. XXII. 17·0'·2006) 
Col. 24041 

Financial Alliltance to LlbrarlOl 
(O.b. 16. Vol. XXII. 17·0'·2006) 
Col. 45-47 

LoIn tom World &Ink 
(Deb. 17. Vol. XXII. 11·01.2006) 
Col.lOl.02 

LoIn &0 .... , kaIt Ind_. by World 
BIlk 
(OM. 19, Vol. XXll. 22·014006) 
CoI.I9M'7 

Low Colt Ho_ 
(D.b. 11. Vol. XXII. lI..()t·20Of) 
Col. 55·56 

M.lnutrltlon due to F.lhnofPDI 
(Oob. 6. Vol. XXI. 31·01·2006) 
Col. 113 

M.ulanl Aud Education Foundation 
(D.b. 16. Vol. XXII, 17.08·2006) 
Col. 260-92 
N"d to r.lclnd tho order d.clerlna 
Godlvlri and Panehavatl Expr ... 
Tr.inl" Super·tiIt bllld .. rtvl.wln. 
the hlk. In tholr far'l (MUR 377) 
(Deb. 6. Vol. XXI. 31·07·2006) 
Col. 3" 

Railway Lin. between Manmad·Narlanl 
(D.b. 13. Vol. XXII. 10·01·2006) 
Col. 173·74 
R'pair of N.tlonal Hi.hwIY No.3 
(Deb. 20. Vol. XXII. 23·0'·2006) 
Col. 301-02 

R.lld.ntl.llNon·Rtlid.ntlll School for 
D.af and Dumb Children 
(Deb. 16. Vol. XXII. 17·01.2006) 
Col. 119 

Rural Electrlftcation throuah NCES 
(Deb. 10, Vol. XXI. 04·01-2006) 
CoI.YU3 

Soctln, up Hub In M .... 
(Deb. 13, Vol. XXII, 10·01·2006) 
CQJ.2"~16 

T.xtlleP. 
(Deb. 19. Vol. XXII, 22·01-2006) 
cotm44 

UtIUIation of CWI'IftCY HeM ....... 
(Deb. 10. Vol. XXI. 0.-01-2006) 
Col. 211 

CU., ............ 
Ad .... tt IUPPi)' 0( 04 •• rMIId1I tbr 

POI 
(Deb. 6, Vol. XXI, U .. O,..JOO6') 
Col. 117-11 
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Authority for Watershed Programmes 

(Deb. 11, Vol. XXII, 07-01-2006) 
Col. 163-64 

Black Money 
(Deb. 22, Vol. XXII, 25-01-2006) 
CoI.2~ 

BPL Norms for Indian Fanners 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 146-47 

Cattle Diseases 
(Deb. II, Vol. XXII, 07-08-2006) 
Col.I2~22 

Gas from Coal Fields 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 7-59 

Incentive on use of Khldi 
(Deb. 12, Vol. XXII. 01-01.2006) 
Col. 96 

Increase in Labour Force 
(Deb. 15, Vol. XXII, 14-01-2006) 
CoL 220-21 

IrreJUlarities in Procw:tmeaI otMultlrd 
(Deb. 6, Vol. XXI. 31-07-2006) 
CoL 138-39 

Changes in System of Writing ACRs Migration of Rural PopuIIdoa 
(Deb. 8, Vol. XXI, 02-08-2006) (Deb. 5. Vet. XXI. 21-0.7.200,> 
Col. 130-31 CoL 21)..19 

CombatingDiseaaes 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 151-60 

Commercial Activities atAirports 
(Deb. 21, Vol. XXII. 24-01-2006) 
Col. 149-50 

Commercial Use of Subsidised LPG 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 63-6S 

Construction of International Terminal 
Complex at Ahmedabad Airport 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 80 

Defunct Co-operative Banks 
(Deb. 14, Vol. XXII, 11-01-2006) 
CoI.IS-21 

Dholera Port Project 
(Deb. I. Vol. XXI, 24-07-2006) 
Col. 121 

Export of Services 
(Deb. 19, Vol. XXII. 22-08-2006) 
C01.3S-37 

Fishing Harbour at Jakhu 
(Deb. 6, Vol. XXI, 31 ~07-2006) 
Col. 209-10 

Foreign Aided Irrigation Projects 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 119-22 

MRP on Import&kI Productl 
(Deb. II. Vol. XXII. 21-01;.2006) 
CoL 104 

Need to make provision in the B .... far 
the development ofblckwlrct-..l in 
Banaskantha, Gujarat and-OChetpIIU 
of the country (MUR 377)" 
(Deb. 20, Vol. XXII. 23-01-2U06) 
Col. 586 

Need to provide better Railway puaenaer 
services and amenities in Palanpur, 
Banaskantha parliamentary colllti-
tueney, Gujarat (MUR 377) 
(Deb. 15. Vol. XXII, 14-01-2006) 
CoI.300-OJ 

Negative Impact of lAS System 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 155 

New Schemes for Handloom Weavers 
(Deb. 2, \obI. XXI, 25.07-20(6) 
Col. 231-32 

No-Industry District 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 317-20 

Outstanding Dues against Airlines 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 81 
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Policy for Food Processinllndustry 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 119-20 

Production ofBiOodinel WIder NREOA 
(Deb. 10, Vol. XXI, 04-0'-2006) 
Col. 201-02 

Production of MUltard 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 127-28 

Projectl Completed under Swtjaldhln 
(Deb. 17, Vol. XXII, 18-0'-2006) 
Col. 128 

Proposal for Seninl Up of IndUlCries 
(Deb. 7, yol. XXI, 01-0'-2006) 
CoI.81--92 

Rail-Road LinIcap Projectl 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col.I»-SI 

Railway Projecll 
(Deb. 13, Vol. 'XXII, JO-08-2006) 
Col. 207-09 

Railway Projects ofG-U_ 
(Deb. 16, Vol. XXII. 17-08-200~) 
Col. 165--67 . 

Registerinl ofCotrupdon Cues by CBI 
(Deb. 3, Vol. XXI, 26-07-2006) 
CeI.33-34 

ReIervIIion in liT., IIMs 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoI.244-4S 

Scheme for Backward Districts 

Chldamblrlm. Shrl P. Appropriation 
(No.4) Bill, 2006 -Consid. &. Pass. 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 329-30 

Bankins Complnies (Acquisition and 
Transfer of Undertakings) and 
Financial Institutiions Laws 
(Amendment) Bill, 200S (Consid. and 
Pus.) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. S9S---a»9 

Banking Companies (Acquisition and 
Transfer of Undertakings) and 
Financial Institutions Laws 
(Amendment) Bill, 200S~onsid. 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoI.S20-29 

Demands for Supplementary Grants 
(~)-2Q06.2007 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 337 . 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 269 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col 322-29 

Govenunent Securities Bill, 2004-{Consid . 
" Pus) 
(Deb. II, Vol. XXII, 07-08-2006) 
CoI.3SS-S6 

Rise in prices of essential commodities 
(DURI93) 
(Deb. S, Vol._XXI, 28-07-2006) 
Col. 367-88,390-92 

(Deb. 3, Vol. XXI, 26-07-2006) ChlntaMoban,Dr. .. 
CoI.208.()9 

Talks with Pakistan on Kashmir Issue 
(Deb. 20, Vol. XXII, 23-08-2006) 
Co1.4S4--56 

Violation ofRulea by Foreign Companies 
(Deb; 19. Vol. XXII, 22-08-2006) 
CoI.3n-79 

Watershed Development Scheme 
(Deb. 18, Vol. XXII, 21-08-2006) 
C'oU3-84 

Additional Revenue from P~tfol/Diesel 
Price Hike 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 178-79 

Allotment of Coal Reserves to States 
(Deb. 3, VoL XXI, 26-07-2006) 
Col. 248-50 

Allotment of Space to Chinese Companies 
(Deb. 10, VoL ~XI; 04-08-2006) 
Col. 434 
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Annual Rate ofEmploymerit Generation 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 452-53 

Sankina Refonns 

"t.'. , .. ' 
Import/Export Prices of Petroleum 

Products 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 21 S-22 

(Deb. 10, Vol. XXI, 04-08-2006) Increasing Urban-Rural Divide 
CoI.507~ (Deb. 8, Vol. XXI, 02-08-2006) 

BilateralA.,.ments Col. 216-17 
(Deb. 19, Vol. XXII, 22-01-2006) IndustriaJ U~ ofFoodarains 
CoI.5~ (Deb. II, Vol. XXII, 21-01-2006) 

Divenification ofBUlinea by ONGC Col. 1 (1).() I 
(Deb. 13, Vol. XXII, 10-08-2006) InfiationRate 
Col. 41 (Deb. 5, Vol. XXI. 21-07-2006) 

Dr.M.S.Swaminatban Report/Dr. Col. I' I-52 
Mashelkar Report of Agriculture lristitutions and Worship Pieces along 
(Deb. 6, Vol. XXI, 31-07-2006) Border 
Col. 237-S1 {Deb. 19, Vol. XXII, 22-01-2006) 

Duties in India on PetrollDiesel , Q,L251-S2 
(Deb. 22, Vol. XXII, 25-01-2006) l~ons to PSUs Regardin,'Profit 
CoI.239-40 : (Deb. 16, Vol. XXII, 17-01-2006) 

Educational Institutes of Indian S~: 
of Medicine . 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 290-94 

Ethanol Blended Petrol Progrpuqtt.· 
(Deb. 9, Vol. XXI, 0~'8' .. 2006) 
Col. 23 1-36 

Export of Petroleum Products 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 209 

Financial Assistance to Prasar Bharati 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 232-33 

GOP Spent for R&D 
(De~. 22, Vol. XXII, 25-01-2006) 
Col. 59-62 

Hydro Power Potential 
(Deb. 22,'VoI. XXII~ 25-08-2006) 
Col. 245-52 

Import of Essential Commodities 
(Deb. I, Vol. XXI. 24-07-2006) 
Col. 14445 

, Col. 99-100 

Jnvestment in Refinery Sector 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 117-11 

Labourers on Contract Basis 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoJ.163~ 

Militant-Naxalite Nexus 
(Deb. 7,··Vol. XXI, 01-01-2006) 
CC'I.554 
New Consumer Price Index 
(Deb. I S, Vol. XXII, 14-01-2006) 
Col. 107-09 

. Petro-Chemical Project at Mangalore 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col.IS6-S8 
Power Generation (Deb. 10, Vol. 
XXI. 04-08-2006) 
Col. 13-31 

Pricing of Coal • 
(Deb. 8, Vol. XXI. 02·08·200('1 
Col. 27-33 
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Production and Sale of Natural Gas by 
CNJC 
(Deb. 21. Vol. XXII, 24-08-2006) 
Q)l.S2-53 

Profit __ byONOC 
(Deb. 21. Vol. XXII, 24-0'-2006) 
CoI.2IUO 

Propea ofDeIbi-Gurpon Highways 
~,Vol. XXI, 26-07-2006) 

Protectian of Domestic Retailers 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 202 

JlatnIairi Gu Buod Power Plant 
(Deb. 10, Vot XXI, 04-08-2006) 
CoL 522·23 

Report of Second Administrative Refonn 
Commillion 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 149-50 . 

Reserved Seats in Central Universities 
(Deb. 12, Vol.. XXII, 08-08-2006) 
CoL 79-80 

Rise in prices of Essential Commodities 
(DURJ93) 
(Deb. 4. Vol. XXI, 21-01-2006) 
CoL 309-15 

Scientific Improvement of Agriculture 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 143 

Single Brand Product in Retail Sector 
(Deb. 1, Vol. XXI, 01-08-2006) 
COl.S-1t 

Social Security Scheme for Unorganised 
Sector 
(Deb. 12. Vol. XXII. 08-08-2006) 
Col. 225-26 

Sonia Vihar Water Project 
(Deb. 5, Vol. XXI. 28-07-2006) 
CoI.2~5 

Tax Recovery 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 491-92 

Chitthan, Sbri N.S. V. 
Airports for Accomlilodating Super 

Jumbos Aircraft 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 346 

Amendments to Companies Act 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 11-13 

Assistance for Infrastructure 
Rehabilitation 
(Deb. 22, Vol. XXII, 25·08-2006) 
Col. 240-42 

Assistance to Farmers 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 6 

OIuge Conversion between Madurai and 
Dindigul Railway Line 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 214 

Lack of Facilities at Dindi,ul and 
Thirumanglam Railway Stations 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 288 

Need to evolve a code to check the 
depiction of vulgarity in TV 
Serials(MUR 377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 268 

Need to publish telephone directory in 
Madurai Telecom District, Tamil Nadu 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 309-10 

Need to set up a Food Park in Dindigul 
district, Tamil Nadu (MUR377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 448 

Pondicherry (Alteration of Name) Bill. 
2006-Consid & Pass 
(Deb. 21, Vol. XXII. 24-08-2006) 
COI.S04~ 

Review of Policy of Captive Coal Mining 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 50S 
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Train Service b~tween Madurai and 
Chennai I 

(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 331 

Need to Formulate Guidelines for Safety 
of Worken Enllled in Coal Fields 
(MUR377) 
(Deb. 9, Vol. XXI. 03-08-2006) 

Unifonn Licence Fee for Telecom Services CoL 31 S 
(Deb. 20, Vol. XXII, 23-08-2006) Powcr Proj~ with ForeipAlliltlnce 
Col. 200 (Deb. 22. Vol. XXII. 25-01-2006) 

Choudhary, Shrt Nikhll Kumar CoL 256-58 
New Trains from Katihar to Patna/Delhi 

(Dcb. 21, Vol. XXII, 24-08-2006) 
Col. 128 

Quality of Internet Service 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 328-30 

Setting Up of Landroute Customs 
Authority 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 140-4J . 

Choudbury, Shrt Bansagopal 
Agreement on Peace with Neighbouring 

Countries 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 204-05 

Core Banking Solution 
(Deb. 17, Vol. XXII, 18-08-2006) 
COI.204-0S 

Demand and Production of Petroleum 
Products 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 236-38 

Facilities to Registered Newspapers 
(Deb. IS. Vol. XXll, 21-08-2006) 
Col. 116-21 
Indiscriminate Exploration 
(Deb. 16, Vol. XXII, 1'-01.2006) 
Col.2084J 

Merger of Sick PSUs 
(Deb. 16, Vol. XXII, 17-08-2006) 
Co1.119-20 

Modernisation of Public Sector 
Undertakings 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 144-45 

Power Stations 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 233-36 

Production ofCoaJ 
(Deb. 20, Vol. XXII, 23-08-2006) 
0>1.121-22 

ProfitlLoss Position of AI and IA 
(Deb. 13, Vol. XXII. IO-o'-2Q06) 
Col. 66-67 
Rising Demand ofHoUlei 
(Deb. 17, Vol. XXII •• 8-01.2006) 
CoJ.I34-3S 

Strengthening Relations with China 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 470 

Survey of New Tl'ICitt IIIld High Speed 
Trains 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 248 

System of Rice Intensification Cultivation 
Methods 
(Deb. 15. Vol. XXII. 14-08-2006) 
Co1.167~8 

WTOMeet 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 10 

Chowdhary, Shrt PankaJ 
Appoinunent of Chief of Defence Staft' 

(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 43-44 

Assistance from Saudi Arabia 
(Deb. 2, Vol. XXI. 25-07-2006) 
0>1.126 
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Budget Hotels and Food Plazas 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 7S-76 

Remark by Pak President 
(Deb. 20. Vol. XXII. 23-01-2006) 
Col. 316 . 

Combat Role of Women Ofticen in Army Rural Electrification 
(Deb. 13. Vol. XXII. 10-01-2006) (Deb. S, Vol. XXI, 21-07-2006) 
Col. 160 Cell. 15-27 

Fire Advisory Council 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 633-34 

Issue of Reserved and Unreserved Tickets 
from same CounterlWindow 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col.210-11 

Medical Facilities in Railways 
(Deb. 9, Vol. XXI, 03-01-2006) 
Co1.201~ 

Metros under Local Telephone Network 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 92-93 

Need for expansion and uparadation of 
Medical College in Gorakhpur, Uttar 
Pradesh (MUR 377) 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 376 

Need to provide adequate facilitiel to 
'Madhavalia Gauladan' in district 
Maharajganj, Uttar Pradesh (MUR 377) 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col.SI7 

Non-Workina of Televisions at Stations 
(Peb. 9. Vol. XXI, 03-01-2006) 
Col. 163-64 

Objectionable Language for Hindu Goods 
and Goddesses 
(Deb. 19, Vol. XXII, '22-01-2006) 
Col. 139 

Power Shortaae in Delhi 
(Deb. 17, Vol. XXII, 11-08-2006) 
Col. 129-30 

Protection of Wild Animals 
(Deb. 11, Vol. XXII. 07-01-2006) 

CoUll 

Scheme for Seed Production TechnololY 
(Deb; 11, Vol. XXII, 07-08-2006) 
Col. 293-94 

St&te-of-Art Technique for Survey 
(Deb. 16, Vol. XXII', 17-01-2006) 
Col. 127-29 

Terrorist Activities 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 30-34 

Chowdhury, Sbri Adhir 
Action Plan for Housing Requirements 

(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 127-28 

Activities of SIMI 
(Deb. 2. Vol. XXI, 2S-07-2006) 
Col. 167-61 

Allotment of Retail Outlets 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 244-4S 

Amendment in FEMA 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 254 

Anti Hijacking Policy 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 213-14 

Buildina of Reactor by,Pakistan 
(Deb. I, Vol. XXI, 1»2-01-2006) 
Col. 225 

Co-operation with China in Petroleum 
Sector 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 193-94 

Customer Services in Insurance 
Companies 
(Deb. 14. Vol. XXII, 11-08-2'006) 
CoI.1S~-S6 
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Death of Animals in Birsa Zoological Park Indo-Pak Talkl 
(Deb. 18, Vol. XXII, 21-08-2006) (Deb. 2, Vol. XXI, 25-07·2006) 
Col. 102"()3 Col. 64 

Declining Expenditure on Hiaher 
Education 
(Deb. 12, Vol. XXn, 01·08·2006) 
Col. 13·14 ' 

Demands for Supplementary Grants 
(Railways) -2006-2007 
(Deb. 14, Vol. XXIl, 11·08.2006) 
Col. 368-70 

Draft making charges for Retail Outlet 
Dealm 
(Deb. 13, Vol. XXII, 10-08·2006) 
Col. 242-43 

Eradication of Flourine and Arsenic in 
Water 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 179 

Expansion of capacity of DO and AIR in 
Border Areas 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 6-7 

Food Safety and Standards Bill, 200S-, 
Consid &, Pus 
(Deb. 3, Vol. XXI, 26,.07.2006) 
Col. 382-86 

Fraudulent Transfer of Money 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 75-76 

Funds to NOOa for Afforestation 
(Deb. 6, Vol. XXI, 31-07·2006) 
Col. 83-18 ' 

Implementation of National Rural Health 
Minion 
(P.eb, ,8, Vol. XXI, 02-08-2006) 
Col. 43---45 . 

Impol1 of LNG from Irap 
(Deb. 21, Vol. XXII; 2:4·08-2006) 
Col. S9-60 

Import of Readymade Garmenti 
Investiaated by DR! 
(Deb. S, Vol. XXI, 28-07-2006) 
CoJ.22G-21 

Infiltration in JId( 
(Deb. 2, Vol. XXI, 25·07·2006) 
Col. 216---18 III 

International' Cooperation on Security 
(Deb. 7, Vol. XXI, 01·08·2006) y' 
Col. 47-S0 

Investment in AJI'icultural Reklarch 
(Deb. 1 I, Vol. XXII, 07·08·2006) 
Col. 183-84 . ,,"" " 

Juvenile Justice (Care and Protection o( 
Children) Amendment BlII, 2005-
Conlid" PUI 
(Deb. 8, Vol. XXI, 02·08·2006) 
Col. 491-502 

Misuse of Fund. under Jan- Shlkshan 
Sanlthan 
(Deb. 2, Vol. XXI, 25·07·2006) 

, Col. 198-99 

Need for judicial reform. in the country 
(MUR377) 
(Deb. 12, Vol. XXII, 08·08·2006) 
Col. 260 

Need to check erosion on the banks of 
river Bhallrathi in West Bmpl (MUR 
377) 
(Deb. 6, Vol. XXI, 31.07.2006) 
CoI.3S6-" 

Need to open R.llwIY Ticket Bookina 
Counter In Kandi Municipality area of 
Murshidabad diitrict, Welt .Benaal 
(MUR377) 
(Deb. I S, Vol. XXII, 14·08·2006) 
Col. 300 

Need to upgrade Berhampore 
Doordarshan Relay Centre In W_ 
Benlal into a full fledaod tranJmillion 
centre (MUR 377) 
(Deb. 21, Vol. XXII, .24·Q8·2006) 
CoJ.407"()8 
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Pendinl Projects under SGSY 
(Deb. 17, Vol. XXII. 18-08-2006) 
Q)l33 

Pooled Finance Devolopment Fund 
(PFDF) 
(Dob. 17, Vol. XXII, 11-01-2006) 
CoI.203-M 

Price Control on Drup 
(Deb. 22, Vol. XXII. 25-01-2006) 
CoL 147-4'8 

Procurement of Wagons 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL~ 

Protection of Buddhist Sites 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 126-27 

Protection ofHwnan Rights (amendment) 
BiI~ ~OO6-Conaid &: Pus 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 42S-35 

PIotection ofHuman RI&hU<Amendment) 
Bm,~Consid.) 

(Deb. 2.0, Vol. XXII, 23-08-2006) 
CoL65S 

Recruitment Scam in Navy 
(Deb. 21, Vol. XXII. 24-08-2006) 
CoI.224-2S 

Review ofPubllc-PriV8te Projects 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 290 

RiIe'in prices of Euential Commodities 
(DUR193) 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL~71 

Running ofTrain Service through NaxaJite 
Affected Area 
-<Deb. 9, Vol. XXI, 03-08-2006) 
CoI.I94-9S 

Rural Housing Policy 
(Deb. 10, Vol. XXI, 04-01·2006) 
Col 191-99 

Safety of Indians in Afghanistan 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 293---95 

Sale ofF -16 to Pakistan 
(Deb. 3, Vol. XXI, 26-07-2006) . 
Col. 141 

Secretary Level Talks ofSAARC Nations 
(Deb. 20, Vol. XXII. 23-08-2006) 
CoL34-37 

Seven Point Mission 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 183-84 

Shortage of Food 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 143-44 

Shortage of Text Books 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 286-87 

Situation arsing out of non-
implementation ofSublmarekha Project 
in West Bengal and steps taken by the 
Government in this regard (CA) 
(Deb. 22, Vol. XXII, 2S-01-2006) 
Col. 421, 423-25 

Supply of Aluminium Caskets 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 209 

Terrorist Camps in Pakistan and 
Bangladesh 
(Deb. 8, Vol. XXI, 02-08.2006) 
Col. 331-32 

Terrorists in PMF 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 166 

Urban Heritage 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 94 

Cbowdbury, Sbrlmad Reaua 
Juvenile Justice (Care and Protection 
of Children) Amendment Bill, 2005-
Consid. &: Pass. 
(Deb. I, Vol. XXI, 02-08-2006) 
CoLS30-37 



SUBJECT INDEX 401 

Juvenile Justice (Care and· Protection of 
Children) Amendment Bill, 2005--
Consid. &: Pass. 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 45S-SI 

Churchill, Shrl AI.mao 
Dabolim Airport • 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 141 

Danpwas, Shrl Bhaawar Slnp 
Need to accord clearance to the proposal 

for generation of electricity fiom Gas 
at C.I.L. near Mlranagar, Rajasthan 
(MUR377) 
(Deb. IS, Vol. X~II, 14-08-2006) 
Col. 302'()3 

Darbar, Shri Chhattar Slnlb 

Credit to SSI 
(Deb. 17, Vol. XXII, 18-08·2006) 
Col. I 52-"-5S 

Recruitment of Defence PersoMel 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 216-20 

Women Teaching Centres 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 44-46 

Bas, Dr. Allkab 

Protection ofSmalllnveston 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoI.I0l.....()6 

Das, Sbrl KbaCeD 
Food Safety and Standards Bill, 200S-
Consid. &: Pas~ 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 386-19 

Need to make budaetary provision for 
linking Agartala-Subroom railway line 
in Tripura (MUR 377) 
(Deb. 4, Vol. XXI, 21'-07-2006) 
Col. 303 

Exploration of Oil and Gas 
(Deb. 13, Vol. XXII, 10-01-2006) Dasaupta, Shrl Gunada. 
Col. 134-36 

Implementation of Programmes for 
Minorities 
(Deb. 13. Vol. XXII, 10-01-2006) 
Col. 227 

Lottery 
(Deb. 19. Vol. XXII, 22-01-2006) 
Col. 323 

Pak Criminals 
(Deb. 19; Vol. XXII, 22-08-2006) 
Col.25S 

Psmding Power Projects 
(Deb. 17,' Vol. XXII, 18-08-2006) 
Col. 210-12 

Pend ins Projects 
(Deb. 20, Vol. XXII, 23-08-2006) 
C01.31S-16 

Powers to General Managers in Railways 
(Deb. 13, Vol. XXII, 10.01-2006) 
Col. 67 

Alleged Misappropriation of Funds 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col.l30-31 

AutonomylPowers to CPSEs 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoI.II 

. Calling Attention to Matter of Ul1ent 
Public Importance (CA) 

(Deb. S, Vol. XXI, 28-07-2006) 
Col. 347-41 

Civilian Nuclear Energy Deal with US 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 26-27 

Collapse of Communication Network 
(Deb. 20, Vol. XXII, 23-08-2006) 
COI.S03-G4 

Consumer Price Index 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 35 
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FDI in AgriculturelPlantation Sectors " 
(Deb. 12, Vol. XXII, 08·08-2006) 
Col. 27-29 

FDI in Telecom Sector 
(Deb. 20, Vol. XXII, 23·08-2006) 
Col. 470-71 

Filling up of Vacancies 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 1,S4-5,S 

Implementation of National Rural 
Employment Guarantee Act 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 27-37 

Manufacturina Investment Region 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 1192 

Micro Finance Institutions 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 2-1 

Operations ofFCI 
(Deb. IS, Vol. XXII. 14-08·2006) 
Col. 13 

Outsourcin, of Bankin, Activities 
(Deb. 5. Vol. XXI, 21-07-2006) 
Col. 212·J3 

Parliament (Prevention ofDisqualiflcation) 
Amendment Bill, 2006-Consid . .&. 
Pass 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 427-3 I 

Performance ofBRPSE 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 17-31 ' 

Reduction in Food,ralnl Component 
under Sampoorna Gramin Rozaar 
Yojana 
(Deb. 5, Vol. XXI, 21-07-2006) 
CoI.3Il 

Reforms in Power Sector 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 44-47 

Report of Justice R.S. Pathak Inquiry 
Authority and Action -Taken Report 
thereon (DUR 193) 
(Deb. 19, Vol. XXII, 22-08·2006) 
Col. 521)-39 

Report on Higher Education 
(Deb. 2, Vol. XXI, 25·07·2006) 
Col. 117-22 

Revival ofTCIL 
(Deb. 9, Vol. XXI, 03·08·2006) 
Col. 168 

Rural Credit 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 441-44 

Salary, Allowances and Pensions of 
Members of Parliament (Amendment) 
Bill, 2006 (Consid. and Pass.) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col.610-13 

Sale of Land 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoI.I05~ 

Sanctioftfor Sianina BiiateraVMultilaterai 
Treaties 
(Deb. 20. Vol. XXII. 23-01-2006) 
Col. 196-97 

Security Impact of MNC on Indian 
Companies 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 136 

Service Tax 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 271 

Sottin& up of a 1 oint Venture Power Project 
(Deb. 8. Vol. XXI, 02-08-2006) 
Col. 211-13 
(Deb. 10, Vol. XXI, 04-01·2006) 
Col. 510 • 

Shonaa' of Manpower 
(Deb. 14, Vol. XXII. 11-01-2006) 
Col. 141-49 
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Situation arising out of violation of various 
labour laws panicularly the Industrial 
Disputes Act, the Minimum Wages Act, 
the Factories Act, the Trade Unions 
Act, the Provident Funds Act and the 
Employees State Insurance Act, etc. 
and steps taken by the Government in 
this rcprd. (C.A.) 
(Deb. 20, Vol. XXII, 23-08.2006) 
CoI.S4~7 

Social Security Scheme for Unor,anisod 
Sector 
(Deb. 12, Vol. XXII, 08-08·2006) 
CoI.22S·26 

Supply of Vessels to ONGC 
(Deb. 4, Vol. XXI, 27-07·2006) 
Col. 210 

US Suppon for Anti Naxal Operation 
(Deb. 7, Vol. XXI, 01-08·2006) 
Col. ISO-51 

Vacant Posts in Public Sector 
Undertakings 
(Deb. 4, Vol. XXI, 27.07-2006) 
Col. 120-21 

Da.munll. Sbrt Prtya Ranjan 
Bomb blasts in Mumbal (AM) 

(Deb. 2, Vol. XXI, 2S·07-2006) 
Col. 27G-82 

Factual position on carrying of Arab TV 
Channels (~t.) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 419-21 

Launchin, of Doordarshan's Urdu 
Channel by Prasar Bharati(St) 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
CoI.2S3-S4 

Reported News-Item captioned "Dhaka 
Grabs 2 Square Km. of India's Land" 
appeared in 'The Pioneer', dated the 
27th July, 2006 (St.) 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 392-94 

Salary, Allowances and Pension of 
Members of Parliament (Amendment) 
BiII,2006-lnt. 
(Deb. 19, Vol. XXII, 22-08-2006) 
Co1.4S3-S6 

Salary, Allowances and Pensions of 
Members of Parliament (Amendment) 
Bill, 2006 (Consid. and Pass). 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 609-10,632-43 

Situation arsin, out of non-
Implemen18tlon ofSubamarekha Project 
in West Bensal and steps taken by the 
Government in this reaard (CA) 
(Deb. 22, Vol. XXII, 2S-08.2006) 
Col. 421-23, 428-29 

DOG, Shrt Blknm Kuhart 
Actuaries Bill, 200S-Consid. &: Pass. 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 427-29 

Central Assistance for Schemes 
(Deb. 9, Vol. XXI, 03·08-2006) 
Col. 66-70 

Crop Insurance Bill, 200S 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 427-30 

Duty Free Import ofVanaspatl 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 191·92 

Food Safety and Standards Bill, 2005-
Consid. &: Pass. 
(Deb. 3, Vol. XXI, 26-07·2006) 
Col. 424-26 

Foreian Direct Inve.tment 
(Deb. 7, Vol. XXI, 01-08-2006) 
COI.S2-S3 

Need to srant early clearance to mining 
projects of NYAMGIRI Hills at 
Lanji.arh in district Kalahandi, Ori.la 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 407 
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Need to provide relicf to flood affcctcd 
pcople of Kalahandl and Nuapara 
districts of Orissa under Disaster 
Manaaement Scheme (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 37S-76 

Produce Cess Laws (Abolition) Bill, 
2006-Consld. & Pass 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 370-71 

Protection of Human Rights (Amendment) 
81l1,2OO6-{Consid.) 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoI.6S~S4 

Situation arising out of proposcd 
discontinuation of Revised Long Term 
Act jon Plan for the Kalahandi-
Bolangir-Koraput (KBK) in Orissa and 
steps takcn by the Government In 
rcgard thcreto (CA) 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 332-34 -

Spirituous Preparations (Inter-State Trade 
and Commerce) Control (Repeal) Bill, 
2006-Consid. "'Pass. 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 392-93 

Upper lndravati Projcct 
(Deb. II, Vol. XXII, 07-08-2006) 
CoI.IM-8S 

Wild Life (Protection) Amendment Bill, 
2006-Consid. and Pass. 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col..518-21 

Deora, Sbrt Mllind 
Aareemcnt by AI for Cargo Servicc 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 173 

Appointment of Ombudsman 
(Dcb. 3, Vol. XXI, 26-07-2006) 
Col. 81 

Assistance frorw$tudi Arabia 
(Dcb. 2, Vol. XXI, 25-07-2006) 
Col. 126 

Assured Dccent Last Rltcs Scheme 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 330 

8alance of Payments 
(Deb. 17, Vol. XXII, J 8-01-2006) 
Col. 99-100 

8angalore Traffic Improvement Project 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 193 

Commemoration ofDarjccling Himalayan 
Railway 
(Deb. 9. Vol. XXI, 03-08-2006) 
Col. 145-46 

Confcrence on Integrated Value Education 
(Deb. 19. Vol. XXII, 22-08·2006) 
Col. 97-98 

Customs Duty on Pulses 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 342 

Development of Agra as World Heritage 
City 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 187 

Development ofWagha Border . 
(Deb. 21, Vol. XXII, 24-08.2006) 
Col. 81-82 

Discrimination against PI Os 
(Deb. 8. Vol. XXI. 02-08-2006) 
Col. 86 

Displacement of Shopkecpers 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 285-86 

Eviction oflndian Doctors from Britain 
(Deb. 8, Vol. XXI. 02·08-2006) 
Col. 335-.36 

Extension to Liberhan Commission 
(Deb. 2, Vol. XXI, 25·07-2006) 
Col. 230-31 

Failure of Momentary Communication 
(Deb. 9, Vol. XXI, 03.08-2006) 
Col. 80 
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Fine on Bank of Baroda 
(Deb~ 14, Vol. XXU, 11-08-2006) 
Col. 60-61 

Fire in Gooty Diese.1 Shed 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 12-83 

Funds for Protection of Forests 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 80 

Gu Supply to Ratnqiri Power Plant 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 62-63 

Impact on Tourism in Jammu and Kashmir 

Operation Marham 
(Deb. 21, Vol. XXII, 24-08-2006) 
Cot. 281 

Outstandins Dues of Ministry of Coal 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 142 

Oversight Committee for OBC'. Quota 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 180-12 

Pak AssistanQe for Investiption of Bomb 
BI~ . 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col 422 

(De~. 9, Vol. XXI, 03-08-2006) Paper In~Ultry 
q,1.142-43 (Deb. 7, Vol. XXI, 01-08-2006) 

India Tourism Offices Abroad 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 246-47 

Investment by Chinese Firms 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 67 

Issue of Bonds by NTPC 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 321-22 

IT Return crediting 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 89-90 

Kishanganga Hydro Power Project 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 427-28 

Krishna Water Dispute Tribunal 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 96-97 

Lifting of Additional Duty on Imports 
(Deb. 14, Vol. XXII, 11-08-2006) 
(,'01.220 

Mandatory Environmental Clearance for 
Irrigation Projects 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 108-11 

National Rehabilitation Policy 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 220 

Col 92-93 
Participation of Private Alenciel .on 

Security Meuures 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL211·12 

Railway Volunteers Scheme 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 136 

Release of Water to TamiJ Nadu 
(Deb. 1 J, Vol. XXII, 07-08-2006) 
Co/. 13S-36 

Releasing of Indian Prisoners froof 
Pakistan 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 156-57 

Rural Tourism Projects 
(Deb. 4, Vol. XXI, 27-07·2006) 
CoI.99-IOO _ 

Sale ofDDA Flats 
(Deb. 5, Vol. XXI, 28-07-2006) 
('.01.328 

S·ecurity Arrangements for Kailash 
Mansarovar Pilgrimage 
(Deb. 3, Vol. XXI, 26-0.1-2006) 
Col.207"()8 

Senior Citizen Scheme 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 123-24 
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Setting up of R&D Center by GAIL 
(Deb. 21, Vol. XXII, 24-08·2006) 
CoI.204-0S 

Smuulina ofDru .. 
(Dob. 12, Vol. XXII, 08-0'-2006) 
Col.63~ 

Swarna Jayantl Shahari Rajpr Yojana in 
Jammu and Kuhmir 
(Deb. 10, Vol. XXI, 04-0'-2006) 
CoL 179-80 

!uk Force on Aaricultun 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 196-200 

Tourism Development in North Eastern 
States 
(Deb. 16, Vol. XXII, 17-08·2006) 
CoL 129-38 

Announcin, ·of DA 
(Deb. 22, Vol. XXII, 25-01-2(06) 
Col 148-49 

Assistance for Development of Fisheries 
(Dob. I S, Vol. XXII, 14-08-2006) 
Col, 209-1 I 

Central Social Welfire Board 
(Dob. 19, Vol. XXII, 22-01-2006) 
Col. 299-300 

Condition of Railway Brictaes 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 14-26 

Consumer Grievances Redreual Cell 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 297-99 

Consumer Wei fire Fund 
(Deb. 6, Vol. XXI, 31-07-2006) 

US Support for Anti Naxal Operation Col. 186 
(Deb. 7, Vol. XXI, 01·08-2006) Development of Remote Control Encine 
CoI.I~O-SI (Deb. 9, Vol. XXI. 03-08-2006) 

Waste to Ene'1Y Plant Col. 171-72 
(Deb. 10, Vol. XXI, 04-08-2006) Hawala Related Arrests by DRI 
CoI.490-9 1 (Deb. 14, Vol. XXII, 11-08-2006) 

World Bank Loan to Orissa Col. 125 
- (Deb. 10, Vol. XXI, 04-08-2006) Inclusion of Mother's Name in School 
CoL~I3-14 

Deshmukh, 
Sureshehandra 

Sbrl 

Air Service for Sholapur 

Subhuh 

(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 56-57 

Dev, Shri Sontosh Mohan 
Dalmia Dadri Cement Limited (Acquisition 

and Transfer of Undertakings) 
Amendment Bill, 2006-Int. 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 366 

Dhan.raju, Dr. K. 
AMouncement of Minimum Support Price 

for Paddy 
(Deb. IS, Vol. XXII, 14-08-2006) 
ColIS4·S5 

Certificates 
(Deb. 19, Vol. XXII, 22·08-2006) 
Col. 110 

Inter-State Movement of Foodgrains 
(Deb. 18, Vol. XXII, 21.08-2006) 
Col. 45-47 

Lightening Thunders 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 22S-26 

National Commission for Women 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 198-99 

National Policy on Handling ofFoodgrains 
(Deb. 18, Vol. XXII, 21-08·2006) 
Col. 186-87 

Need to provide timely medical aid and 
drugs to the victims of snake bite in 
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the~ountry (MUR 317) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 27S-76 

Need to restore the name of"Tamil Nadu 
Government Rural Employment 
Guarantee Scheme as "National Rural 
Employment Guarantee Scheme" in 
Tamil Nadu (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Co1.30S .... 

New IT Form 
(Deb. S, Vol. XXI, 28.07-2006) 
Co1.217-18 

NPA of Nation aU sed Banks 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 134-36 

Securl,ty at PM Residence 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 287-88 

Strikes by Docton 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 14445 

Supply of Non·Coking Coal to Thermal 
Power Stations/Steel Plants 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 161-69 

The Standards of Weights and Meuures 
(Packqed Commodities) Rules, 1977 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL267~a 

Dbladll. Slart Slkladev Staab 
Opening ofKVs 

(Deb. 2, Vol. XXI, 25-07-2006) AlIOIed Fraud in NRIMmiates 
Col. 229-30 (Deb. 20, Vol. XXII, 23-08-2006) 

. Col. 29-30 ProductionlExport oflron Ore 
(Deb. 11, Vol. XXII, 07-08-2006) Assistance to Self-Help Groups 
Col. 85-89 (Deb. 17, Vol. XXII, 11-08-2006) 

Repairing of Aircraft 
(Deb. 4. Vol. XXI. 27-07-2006) 
CoI.l33 

Reservation of Flats 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoI.3SO-SI 

Restriction on Access to Platforms 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 298-99 

Restructuring of Price Monitoring Cell 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 182-83 

RevivalofBWEL 
(Deb. 13, Vol. XXII, 10-08-2006) 
Co1.l19-20 

Rise in Cancer Cases 
(Deb. 8, Vol. XXI. 02-08-2006) 
Col. 173-74 

Sale ofF-16 to Pakistan 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 141 

Col. 16 
Construction of Railway Bridges on 

National Highways in"Punjab 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 74 

Irregularities in FCI 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 103-04 

Issue of Commemorative Stamp . 
(Deb. 20, VoL XXII, 23-08~2006) 
Col."'73~74 

Loan Outstandi.ns. against ~tates . 
(Deb. 17, Vol. XXIJ,18-08-4006) 
Col; 48-54 . . . 

Need to formulate a mechanism for 
preventing the incidents 0.£ fraudulent 
NRI marriages in Punjab and other 
parts of the country (MUR 377) 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col.419 
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Parliament (Prevention of Disqualification) 
Amendment Bill, 2006-Consid. &. 
Pass. 
(Deb. 6, Vol. XXI, 3 I -07-2006) 
Col 442-44 

Toilet Facilities in Trains 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. I S I.-52 

Widenina of National Highway No. 22 
(Deb. I, Vol. XXI, 02-01-2006) 
CoI.}33 

Dhotn, Shrt SlnJlY 
Air Service Aareement between Indian 

and Iceland 
(Deb. 4, Vol. XXI, 21.07·2006) 
CoI.I62~ 

Ban on NaxaUce Orpniudons 
(Deb. 2, Vol. XXl,2,·o.7·2006) 
Co1.16~ . 

Cases Apinat Bahail 
(Deb. 22, Vol. XXII, 25-0S.2006) 
Col 122-23 

Disaster Manapment 
(Deb. 2, Vol. XXI, 2'·07-2006) 
CoLS4-Sa 

Discrepancies in Pre-Medical Test 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 63-64 

Foreign Newspapers and Magazines 
(Deb. 11, Vol. XXII, 07·08·2006) 
Col. 68-76 

IlJepl Mobile Connections 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col, 21-29 

International Anti-Nuclear Terrorism 
Treaty 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 70 

Need to check the spread ofChk;kunlUft)'l 
disease in Maharashtra (MUR 1'77} 
(Deb. 6, Vol. XXI, 31-07·2006) 
Col. 359 

Pennission for Multistorey Flats 
(Deb. 14, Vol. XXII, 11·01-2006) 
COI.S2-S3 

Releue of Maize to Poultl")' f.-mera of 
Mabaruhtra 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col'n 

Scheduled Castes Sub-plan 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col8J..84 

Titles Reaisttlred with Relistrar of 
Newspapers of India 
(Deb. 11, Vol. XXII, 07-01 .. 2006) 
CoL 239-44 

Voluntary Retirement Scheme 
(Deb. 14, Vol. XXII, 11-01-2006) 
CoL ISS 

Diksbit, Sbri Sandeep 

Situation arising out of applicability of the 
Delhi Laws (Special Provisiol1l) Act, 
2006 in tho context of observations 
made by Judicial Authorities 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 268-70 

DUer, Shri KUban Lal 
Construction of Railway Overbridge at NH 

No. 93 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 178-79 

Dome, Dr. Ram Claandn 
Setting up of AIIMS Like Institutions 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 8 

Medicallns~ for Senior Citizens 
(Deb. 14, Vol. XXII, 11.08-2006) Standing Committee on Health and Family 
Col. 84-8S Welfare-Eighteenth Report and 
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Evidenc::&-Laid 
(Deb. S, Vol. XXI, 28-07-2006) 
CoL 343 

Dubey, Shri Chandra Shekhar 
Need to check allepd irregularities in the 

functioning of South-Eastern Coal 
Limited (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Cot. 409-10 

Need to provide water from Panchet Dam 
for irrigation in Nirsa Block of district 
Dhanbad, Iharkhand (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 373 

Raising of Funds by BALCO 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 133-34 

Re-Employrnent ofVRS Optees 
(Deb. 13, Vol. XXII, 10-08-2006) 
Co1.105~ 

RTI inPSUs 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 57-58 

Elangovan, Shri E. V,K.s. 
Central Silk Board (Amendment) Bill, 

2006-Consid. & Pass. 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 495-500 

Fanthome, Shri Francis 
CGHS Facilities for Retired Employees 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 156 

Completion of Railway Projects 
(Deb. 9, Vol. XXI, 0,-08-2006) 
Col. 259-60 

Electoral Reforms 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 528 

Employment in Private Sector 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 85 

Financial Assistance to Artists/Musicians 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 174 

Method for Conducting Tiger Census 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 187-88 

Need to lay a railway line between 
Nagapattianm and Vailankanni in Tamil 
NIIdu (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 300 

Number of Tiger Reserves 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 159-60 

Orientation of Armed Forces 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 151-52 

Preparations for Beijing Olympics 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 136-37 

Problems Faced by the Tourism Industry 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 308 

Revenue from Tourism 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 335 

Sainik Schools for Girls 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 240 

Scholarships for Minorities 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 95 

Women Reservation Bill 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 137 

Fernandes, Shri George 
Parliament (Prevention of Disqualification) 

Amendment Bill. 2006-Consid. & 
Pass 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 444-46 
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Gwhlrh. SIut'hbn. Gaapdbar 
AIIocItion of Funds for Talented Tribal 

StudeaII 
~. 12, Vol. XXII, 08-08-2006) 
Col 135 

Subba Yatra Scheme 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 117-18 

Supply ofBottledlMineral Water 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 81-83 

B. OD Export ofMlriDe Products 
(Deb. 19, Vol. XXII, 22-08-2006) Train Accidents 
CoL38-39 (Deb. 4, Vol. XXI, 27-07-2006) 

Border TI'IIde Centres 
Col. 194-207 

(Deb. 7, Vol. XXI, 01-08-2006) Vacant Posts in KVs 
0JI.542-43 (Deb. 7, Vol. XXI, 01-01-2006) 

Col. 118-47 0a:IIF II .... .., Slut VICtims 
(Deb. 17, Vol. XXII, 18-08-2006) Gaddlpudar, IIlri P.c. 
Col 227·28 

Coadition ofNHa in Maharubtra 
(Qeb. 20, Vol. XXII, 23-08-2006) 
CaL 18 

CODdoma for __ 

~. 20, "'I. xxn. 23-01-2006) 
eot 110-11 

Melroa and« Local Telephone N«work 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 92-93 

Miludliution off .... by NGOt 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 1 ()().() 1 

Openina ofModic:IJ eou..-
(Deb. 8, Vol. XXI, 02-01-2006) 
Cal.30042 

.. ,.; • IwOrptic' .... 
(DIb. J I,VoI. XXII, 07-01-2006) 
CoI,l464 

....... tJrCrap Wrty 
<D-b. J 10 Vol. xxn, 21-01-2006) 
Col. 61 

a.ructIn ofro.l Network 
(Deb. I, Vol. XXI, 02-01-2006) 
0ILtU7 

Froedom Fiptor' Pensioners 
(Deb. 12, Vol. XXII, 88-08-2006) 
Col. 81-83 

Funds by ADD for RAilway Projects 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 138-40 

Sea Erosion In K.amataka 
(Deb. 11, Vol. XXII, 07-01-2006) 
CoL ISI-S9 

Setting up of Modern Telephone 
Exchanges in KamIIIka 
(Deb. 20, VeL XXII. 23-08-2006) 
Col. 190-92 

Shifting of Relearch Institute 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col.lIO-ll 

GadllaYl, Slut p.s. 
Actuariea Bill. 2OOs-conald. 

(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 397-400 

Banking Companies (Acquisition and 
Transfer of Undertakings) and 
Financial Institutions Laws 
(~) Dill, 2OOs-consid. 

. (Deb. 19, Vol. XXII, 22-08-2006) 
CoI.502.q] 

CancoUation of Flights by Private Airlines 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 139-40 
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Construction of International Tenninal 
Complex atA.hmedabad Airport 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 10 

Conversion ofN.H. into Four Lanes 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 449-50 

Srectnan MMwta •• 
(Deb. I, Vol. XX~' 02-01-2006) 
CoL 349-50 

Steps for baluced IDCI equitable 
devolopmlatofaU.,... of the coUDlry 
(ReL) 
(Deb. 17. Vol. xxn. 11~1-2006) 

Excise Duty on P~utic:al Produea CoL 43S-3. 
(Deb. 14, Vol. XXII, 11-01-2006) Steps to Clleck Network CoqeatiOD 

Col. 221-22 (Deb. I. Vol. XXI, 02-01-2006) 
. Expansion ofCDMA Network Col. 134-35 

(Deb. I, Vol. XXI, 02-01.2006) Supply ofo. to Plpavav Power Plant 
Col 25 1-52 (Deb. 9, Vol. XXI. 03-08-2006) 

Fiahina Harbour at Jalchu 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 209-10 

CoL 192-93 
Taking ewer Air SIbara by let Airways 

(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 70-71 GaslNaphtha Bued Power Projects 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 28-30 Upgradation ofPorD 

(Deb. 20, Vol. XXII, 2U8·2006) 
Col. 143-44 Global Boom in Cotton Production 

(Deb. 6, Vol. XXI, 31-07.2006) 
Col. 89 Galkwad, Sbri Elmatb MabadeO 

Incentives for Carrying Goods by Trains 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 221 

Need for four laning of Gandhidham-
Mundra Road in Kutch district, Gujarat 
(MUR377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 462 

Additional Gas to Maharasl1tra 
(Deb. 21, Vol. XXII, 24-08·2006) 
Col.170-71 

Allotment ofCcal Blocks 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 491-92 

CEPA between India and Japan 
(Deb. 2, Vol. XXI, 25-07-2006) 

Railway Projects Col. 223 
(Deb. 13, Vol. XXII, 10-01-2006) Commodity Future Trading 
Col. 207-09 (Deb. 6, Vol. XXI, 31-07-2006) 

Rise in Prices of Essential Commodities Col. 139-57 
(DUR193) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 430-31 

S<:heme for Integrated Textile Parks 

Computerization' in Courts 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 214-11 

CSIR-Deemed University 
~~::.:.' Vol. XXII, 22-01-2006) (Deb. 5, Vol. XXI, 28-07-2006) 

Setlina up of Petrol Pumps by Private' 
Companies 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 243 

Col. 211-12 
Dabhol Power Project 

(Deb. S, Vol. XXI, 21-07-2006) 
ColrJ.6.27 
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EaIry ofa,na. CompInIel in sm 
(D.b. 2, Vol. XXI, 25-07-2006) 
CoL 136-37 

.... of'LIunchofOSLV 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 57 

PDI iD~1Iatation Sector 
(Oft. 7, Vol. XXI, 01-01-2006) 
CoLm-19 

Piaalillliaa«Ba.v.dIDefence Piln 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 32 

Government Quarters in Delhi 
(Deb. 22, Vol. XXII, 25-01-2006) 
Qtl.112-13 

Growdt ofPilm Industry 
(De,. 6, Vol. XXI, 31-07-2006) 
Col. 111-13 

GrowthRate 

Increase in IaftowofForeip Tourim 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoL 143-44 

IndUllrialInvellmeat B_ 
(Deb. 14, Vol. XXII, 11-08-2006) 
C01.149-SO 

........ oflndiln SyJtems of Medicine 
·wIth ......... nMedicine 
(D.b. 3, Vol. XXI, 26-07-2006) 
CoL 139-40 

Investment Commission for 
Manufacturing Investment Policy 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 187-88 

IT Exemption 
(Deb. 22, Vol. XXII, 25-01-2006) 
CoL 233-34 

Laptops to Children 
(Deb. 7, Vol. XXI, 01-01-2006) 
CoL 644-45 

(Deb. 10, Vol. XXI, 04-08-2006) LaunchinaofINSAT-4B 
Col. 43-44 (Del? 3, Vol. XXI, 26-07-2006) 

Health Club in Schools 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 179-10 

HUIIIIIIl Trafficking 

Col. 256 
Liberalising Visas to Neighbouring 

Countries 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 214-16 

(Deb. 12, Vol. XXII, 01-08-2006) 
Col. 67-69 Loan from PFCIREC 

Illumination of Monuments in Delhi 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 217-1 1 

Impact on Tourism in Jammu and Kashmir 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 14243 

Implementation ofOBC Quota in IlMs and 
UTs • 
(Deb. 19, Vol. XXtl, 22-01-2006) 
Col. 201 

Improvin. InfrutructureIManpower of 
Emigration Offices 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 57-58 

(Deb. ) 4, Vol. XXII, 11-08-2006) 
Col. 67-72 

Modernisation of Chhatrapati Shivaji 
Terminal Station 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 140-41 

Nagpur Airport 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 229 

National Security Guard 
(Deb. 7, Vol. XXI, 0) -08-2006) 
Col. 295 

New IT Form 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 217-11 
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Oil Blocks ofKrishna-Godavari Buin 
(Deb. 9. Vol. XXI, 03-0'-2006) 
Col. 202-03 

Pan Cards 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoI.S29 

Petrol Chemicals Projects 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoI.IS4-SS 

Phanna Companies 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 180-81 

Population in Urban Areas 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 135-37 

Power Shortage due to Flood 
(Deb. 22, Vol. XXII, 2S-01-2006) 
Col. 204 

Prime Lending Rates 
(Deb. 17, Vol. XXII, 18-01·2006) 
Col. 220 

Private Participation in Promotion of 
Tourism 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 90 

Quality of Foodgrains under MDM 
Scheme 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 197·200 

Recovery of Loan 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 1()6.()7 

Reduction of Agricultural Workforce 
(Deb. 3, Vol. XXI, 26-07-2006) 

Release ofCen1ral Auiltlnc:e Wider PM! 
Scheme 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 223-24 

Report of Second AdIIlinillrldve ... 
Commileion 
(Deb. 3, Vol. XXI, 26...,·2006) 
ColI49-~ 

Restoration of~ T ...... 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 153 

Restoration of Sugll' quota 
(Deb. 11. Vol. XXII, 07-01-2006) 
Col. 203-04 

Sea Erosion in M ........... 
(Deb. 11, Vol. XXII, 21-01-2006) 
Col. 146 

Second 'Palace on Wheels' 
(Deb. 16, Vol. XXII, 17-01·2006) 
Col. 103 

Sending Indian Military Personnel to 
Congo 
(Dcb. 8, Vol. XXI, 02-01-2006) 
CoI.IIS-16 

Series of Bomb Bluts 
(Deb. 2, Vol. XXI. 25-07,2006) 
Col. 137-39 

Shifting oftbe Nandecl Railway Division 
(Deb. 21. Vol. XXII. 24-0'-2006) 
Col. 186 

Shortage of Public Prosecutors 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 121-29 

Col. 221-22 , Sman Cards to Cookina GlllKerosene 
Registration Fee for Fils 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 130-31 

Regulatory Body for Delhi 
(Deb. S, Vol. XXI, 2'-07-2006) 
Col. 306 

Consumers 
(Deb .... Vol. XXI. 27-07-2006) 
Col. 184 

Sonia Vihlr Wita' Pilot 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 281-14 

• 
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TB 'DwIImiMicw .... AirTrawllen 
(Deb. 4. Vol. XXI. 27-01-2006) 
COI,24S 

Terror 0II11111rDet 
(Deb. 20. Vol. XXII. 23-01-2006) 

. CoI.·I19 
TtIIIIfer of Railway L.nd to MIhIruhtra 

(Deb. 21 •. Vol. XXII, 24-01-2006) 
CoI.26U9 

Railway· Line from Ambedola RaJIway 
Station to Lanjiprh Vedlnt FICtOI')' 
(Deb. 13. Vol. XXII. 10-01-2006) 
CoL 68 

Railway Projects 
(Deb. 16. Vol. XXII, 17-01-2006) 
CoL 87 

Sale of Alumina 
(Deb. 19, Vol. XXII, 22-01:-2006) 
CoLlIS-16 

~Iuntary Blood Donation 
(Deb. I, Vol. XXI, 02-01-2006) G ... d .... SlarilDatiMaaeka 
CoL 26S-72 A8riculture Schemes 
~ System in Education (Deb. 15, Vol. XXII, 14-0'-2006) 

CoL 49 
(Deb. " Vol. XXI, 02-0~006) 
Col.211-89 Allocation of Food pins under SORY 

Ga-., 51 .. '1 Glrtdllar 

CommiIIbe 011 Municipality 
(Deb. 22. Vol. XXII, 2'-08-2006) 
Col 14 

Demand. for Supplem4hltary Grants 
(0encnJ). 2Q06-2007 
(Deb. 14, Vol. xxn. 11.0.-2006) 
CoL 317-11 

DiainYelbnent-ofBALCO 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 69-70 

Disinvestment of PSU. 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 47-44 

Fund. for Orissa for 12th Finance 
Commission 
(Deb. 17,"01. XXII, 18-08-2006) 
CoL 116-17 

Gaugc Conversion ofNaupada-Gunupur 
Railway Line 
(Dcb. 4, Vol. XXI, 27-07-2006) 
Col. 140 

Proposals for National Highways in Orissa 
(Dcb. 20, Vol. XXII, 23-08-2006) 
Col. 111-12 

(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 69-72 

Army for Wildlifc Conservation 
(Dcb. 6, Vol. XXI, 3 t -07-2006) 
Col. III 

Cantonments BIll, 2006-C0ntd. 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 397-98 

Centrc for Zoo Sciences 
(Dcb. I, Vol. XXI, 24.07-2006) 
Col. 84 

Duty Free Import ofVanupati 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 191-92 

Extension ofNatlonal Highway No. 74 . 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 31-32 

Fund. for Protection of Cranes 
(Deb. 6, Vol. XXI, 3 t -07-2006) 
Col. 219 

Gangau Sanctuary 
(Deb. I, Vol. XXI, 24-07-2006) 
C01.14S-46 

Irregularities in AdminiatratioD ofNBE 
(Dcb. 20, Vol. XXII, 23-08-2006) 
CoI.-260-6l 
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MIndItory Environmcatal Clearance for 
Irription Projects 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col 101-11 

Non-Recopition ofCules in SCs Lilt 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoLl~ 

Rainwater for Drip Farming 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 169-70 

Report of JUltice R.S. Pathak Inquiry 
Authority and Action -Taken Report 
thereon (OUR 193) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. !l3CJ.n 

Security of Delhi Metro Rail 

~WoIbiDSSA 
(Deb. 20, Vol. XXII, 23 .... 2086) 
Col 70-76 

c:.ntonn.dI BUI, lOO6 COIIIid. a ..... ~ 
(Dob. 17, Vol. XXII, 1 ~-01-2006) 
CoI.3S09 

CIntonrnenll BII~ 2006-C0ntd. 
(Deb. 16, Vol. XXII, 17~01-2006) 
Col. 407 

Closure ofBia IndusIrieI 
(Deb. 12, Vol. XXII, 01-01-2006) 
CoLama 

Exodus of Doc:Ion _ Enafnea'I &om 
Armed FOI'CeI 
(Deb. 9. Vol. XXI, O)-01-20ti) 
Col. 209-10 

(Deb. 19, Vol. XXII, 22-08-2006) FinanciaiAlSislance for Polio E~ 
Col. 131 (Deb. 3, Vol. XXI, 26-07-2006) 

Setting up of AIIMS Like Institutions Col. 4344 
(Deb. 3, Vol. XXI, 26-07-2006) FundsforDONERSchemea 
Col. 13-14 (Deb. 2, Vol. XXI, 25-07-2006) 

Stranded Oil Ship in Nhava Sheva Port in 
Mumbai 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 121-22 

Glneon, Shrl L. 
Bomb blastS in Mumbai (AM) 

(Deb. 2. Vol. XXI. 2S-07-2006) 
CoL 340-42 

Need to take steps to facilitate peace 
process in Sri Lanka (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 379-80 

Gaqwar, Sbrl SaDtoIh 
Abolition of Pantry Car System 

(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 106 

Basic Amenities in Eleventh Plan 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 92-93 

Col. 23S-38 

Hike in Foreign Direct Investment 
(Deb. 19, Vol. XXlI, 22-01-2006) 
Col. 73-74 

Import ofEuentiaJ Commoditiol 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 144-45 

Inclusion ofBanjara CutIe in ST Lilt 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 3()()"()2 

Indians in British Jails 
(Deb. 8, Vol. XXI, 02-0'-2006) 
Co1.303~ 

Infiltration in JAK 
(Deb. 2, Vol. XXI, 25-07-2006) 
Co1.216#JI 

Investment of Public Sector BankslF1. in 
Stock Market 
(Deb. 5, Vol. XXI,· 28-07-2006) 
Col. 3946 
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Miasms Pale Citizens 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 272 

-Wavy War'Room Leak Cue 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 121-22 

NewITFonn 
(Deb. 5, Vol. XXI, 21-07-2006) 
CoL217-11 

Petro-Chemical Project at Mangalore 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. I 56-S1 

Pondicherry (Alteration of Name) Bill, 
2006--Consid. &, Pass. 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 513-14 

Gao, Shrt Tapir 
Assam Rifles Bill, 2006-C0nsid. &, Pass. 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 342-4S 

Demands for Supplementary Grants 
(GaxnJ),2006-2007 
(Deb. 14, Vol. XXII, 11-01-2006) 
CoI.312-14 

Demands for Supplementary Grants 
(Railways) -2006-2007 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 432-34 

Rise in prices of Essential Commodities 
(DURI93) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 434-35 

Procurement of Coarse Grains Gawall, Shrtmati Dhavana PundaUkno 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 106-07 

Selling of Marker Kerosene 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 94 

Setting of University 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 217 ' 

Setting up of Nyaya Panchayats 
·(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 435 

Setting up of Sugar Mills 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 145 

Situation arising out of the use of 
derogatory and insulting language 
about Hindu Deities in the text books 
of M.A. cource of IGNOU and steps 
taken by the Government in this regard 
(CA) 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 41 1-12 

Technology Mission with lIT 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 1-6 

Women Officers in Armed Forces 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 13-14 

Geete, ShrtAnant Gangaram 
Bomb blasts in Mumbai {AM) 

(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 301-01 

Committee on EthiCs -First and Second 
Reports-Laid 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 370 

Employment Opportunities in AJriculture 
Sector 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 22-23 

Funds for Sarva Shiksha Abhiyan 
(Deb. 2, Vol. XXI, 25-07-2006) 

, Col.21. 
Impact on Tourism in Jammu and Kashmir 

(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 142-43 

Medical Insurance for Senior Citizens 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 84-85 
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NewITForm 
(Deb. 5, Vol. XXI, 21-07-2006) 
CoI.217-11 

Parlilment ~ of Disqualification) 
Amendment Bill, 2006 -Consid. & Pass. 
(Deb. 6, Vol. XXI, 31-07-2006) 
ColA I 7J20 

Standing Committee on Chemicals and 
Fertilizers-(i) Thirteenth Report-
Presented, (ii) Statement-Laid 
(Deb. I, Vol. XXI, 02-01-2006) 
Col 369 

Widespread distress among the farmers 
in the country (DUR 193) 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoI.44V I 

Gehlo~ Sbrt TbawarCbaad 
Amendment to Aircraft Act, 1934 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 167 

Ban on Export of Pulses 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 104 

Construction of Foot Over-Bridges on 
Railway Stations 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 104-5 

Counselling for Admission to Medical 
Courses 
(Deb. 2, Vol. XXI, 25-07-2006) 
COl.12S 

Criteria for Cadre Allotment 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoI.33)~S2 

Enhance Growth Rate In Agriculturel 
Infrastructure Sector 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 14344 

Hindi NewspapersIMapzincs in FIiJhts 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 195-96 

Import/Export ofEssemiai Commodities 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoI.~17 

Instillation of ACAI in Planes 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 76-77 

Jet Airways 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 69-70 

Lottery 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 323 

Navy War Room Leak Case" 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoLl21-22 

Need for four-lanlnS of NH 3 between 
GwaIior and Dewas (MUR 377) 
(Deb. 16, Vol. XXII, 1.7-08-2006) 
Col. 376 

New Railway LiDe from Ujjain and 
Jhallwar 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 127 

~ivOlndhi GrwiIeen VadyurikIrwa Yo"" 
(Deb. 10, Vol. XXI, 04-01-2096) 
CoL 84-99 

ServicelB 
(Deb. S, Vol. XXI, 21-07-2006) 
Col 271 

Suicide Cases 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 14-22 

GeoI'Je, Sbrt K. Fraaell 

Calling Attention to Matter of Urgent 
Public Importance (CA) 
(Deb. S, Vol. XXI, 21-07-2006) 
CoL 3,.. 

Closure ofTa Gardens 
(Deb. 19. Vol. XXIl. 22-08-2006) 
CoL 47-41 
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Crop Insurance Bill, 2005-Consid. 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 441-=43 

Decw.tion of National Highways 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 309-14 

Decll .. ;.ig Expenditure on Higher 
Education 
(Deb. 12, Vol. XXII, 08-01-2006) 
Col. IS-16 

Demands for Supplementary Grants 
(RaUways) -2006-2007 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 37S-n 

National Rural Credit FW1d 
(D •. 14, Vol. XXII, 11-01-2006) 
Col. n-71 

Pesticides in Soft Drinks 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoI.39();.99 

Produce Cess Laws (Abolition) Bill, 
2006-Consid. &: Pass; 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoI.36U9 

~ivGIncIU Gnmeat VJd)Uibnn Yojana 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 40043 

Rural Electrification 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 35 

Golla • ., SIIrt Rajea 

AIDS AfFected Penons 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 113-14 . 

Genetically Modified Food 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 296 

Gowda, Sbrt D.V. Sadanand 
Four Laning ofNational Highway No.41 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 193 

Funds to Cottqe Industry 
(Deb. 12, Vol. XXII, 01-01·2006) 
Col. 1M 

Growth Rate oflndustriaJ Exports 
(Deb. 19, Vol. XXII, 22-01-2006) 
ChLJO.31 

Introduction of Trains 
(Deb. 13, Vol. XXII, 10·08-2006) 
CoL 75-76 

Need to open a fuJl-ftedged passport office 
at MangaIo~ (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL312 

Railway Development in Kamataka 
(Deb. 16, Vol. XXII, 17.01-2006) 
Col. 148 

Goyal, Sbrt SureDdra Pralwb 
Development of Agra as World Heritage 

City 
(Deb. 4, Vol. XXI, 27-07.2006) 
Col. 187 

Law and Order in Delhi 
(Deb. 2, Vol. XXI, 25-07-2~06) 
Col. I 14-18 

Need to give adequate compensation to 
the fanners whose lands were acquired 
for setting up High· Tech cities in 
Ghaziabacl and Gautam Buddh Nagar 
dillrictl in Uttar Pradesh (MUR 377) 
(Dob. 16, Vol. XXII, 17-08-2006) 
Col. 374-75 

Peace Process in J&:K 
(Dcb. 2, Vol. XXI, 25-07-2006) 
Co1.5~ 

Safai Kanmcharis Inaurance Scheme BiU, 
2005 by Shrirnati Krishna Tirath-
Conaid. and Wi1hdnwn 
(Deb. I S, Vol. XXII, 14-01-2006) 
CoL344-4S 

UNICEF Report on Indian Women 
(Dcb. 2, Vol. XXI, 25-07-2006) 
Col. 183 
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Venture Capital Fund With SBI 
(Deb. " Vol. XXI. 21-07-2006) 
CoL 149 

Gadbe, SluiAullt 
Auistuce to Solf-Help Groups 

(Deb. 17, Vol. XXII, 18-08-2006) 
CoL 17-18 

SCheme for Nurturina Future Olympians 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 203-04 

G ....... a, Sltrlmad ParamJIt Kaur 
Demands for Supplementary Grants 

(General), 2006-2007 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 300-303 

Funds for Sarva Shiksha Abhiyan 

Haadlque, Sbri B.K. 
Gu Supply to the proposed DIdri Power 

Plants of NTPC and Reliance Energy 
Liinited (St) . 
(Deb. I, Vol. XXI, 02-01-2006) 
CoL483f15 

Hanlla K ..... r, Shrt G V. 
Approach Paper on Eleventh Plan 

(Deb. 3. Vol. XXI, 26-07-2006) 
CoL~ 

Co-operation with China in PetNleum 
Sector 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 193-94 

Cut in Wheat Allocation 
(Deb. 1. Vol. XXI, 24-07-2006) 
CoI.14~S8 (Deb. 2, Vol. XXI, 2S-07-2006) 

Col. 20 Defaulters ofDDA Flats 

Imports ofUrca 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 27 

Rise in prices of Essential Commodities 
(DUR193) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 371t74 

Steps for balanced and equitable 
development of III parts of the country 
(Res.) 
(Deb. 17, Vat. XXII, 11-01-2006) 
Col. 422·24 

Hamza, Sbri T.K. 
Assam Rifles Bill, 2006 -Consid. & Pass. . 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 333-34 

Need to provide Infrastructural Facilities 
It CaJicutAirport, Kerala (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoI.S90 

Protection of Human Rights (amendment) 
Bill, 2006-Consid. & Pass. 
(Deb. 21, Vol. XXII, 24-08-2006) 
C01.413.;.aS 

(Deb. 14, Vol. XXII, 11~0"'2006) 
Col. 106-07 

Denotification of Bamboo 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoI.2SJ-S2 

Desertification in Andhra Pradesh 
(Deb.· II, Vol. XXII, 07-08-2006) 
Col. 230-31 . 

Development of Cities 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 7342 

Establishment of Animal Welfare 
Organizations 
(Deb. II, Vol. XXII, 07-08-2006) 
CoI.IS2-S3 

Foreign Direct Investment Inflow 
(Deb. 14, Vol. XXII, 11-01-2006) 
CoI.l~216 

Preedom Fighter Pensioners 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 11 .. 3 

Growth of Enterprises in Rural Areas 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 226 
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Growth Rate in Eleventh Five Year Plan 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 461-63 

HumIn Trafftcking 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 552 

Demands for Supplementary Grants 
(Railways) - 2006-2007 
(Deb~ Vol. XXII. 11-08-2006) 
COI.684-S7' 

National Tourist Development Board 
(Deb. 9, Vol. XXI, 03-08-2006) 

H)'denbed Metro Rail Project Col. 172-73 
(0;:'. 5, Vol. XXI, 2'-07-2006) NCAERSurveyonAIDSlHlV 
Col. J5~1 (Deb. 8, Vol. XXI, 02-08-2006) 

Manqement of Protected Areas Col 272-73 
(Deb. 11, Vol. XXII, 07-0'-2006) Terror on Internet 
Col 314-15 (Deb. 20, Vol. XXII, 23-08-2006) 

Monetary Proviaions for Denotified, Col. 179 
Nomadic and Semi-nomadk: Tribes 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoI.10s-06 

PPP iri Production Defence Equipment 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 20344 

Protection of Wildlife Sanctuaries 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 291 

Representation of Anned Forces in Sixth 
Pay Commission 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 72 

Widespread distress among the farmers 
in the country (OUR 193) 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 607-13 

Huuain, Sbri Anwlr 

1 S-Point Programme for Minorities 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col.IIBf3 

Accelerated Road Development 
Programme 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 32S-30 

U.N. Anti-Human Trafficking Units Border Area Development Proaramme 
(Deb. 7, Vol. XXI, 01-0'-2006) (Deb. 2, Vol. XXI, 2S-07-2006) 
CoL 207.()8 Col 141-i6 

US Government Concern at Downlinking 
Guidelines 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 102 

Vulture Breeding 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 87 

Widen ina of National Highways 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 40 

HoOdl, Sbri Deepender st .... 
AJriculture Schemes 

(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 4. 

Construction ofBroad Gauge Railway Line 
from lhalukbari to Panikheti 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 146 

Drainage Development Schemes 
(Deb. 6, Vol. XXI, 31-07-2006) 
COl.20S-07 

Funds for Railway Projects ofN.E. States 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoI.191-9~ 

Global Positioning System at Stations 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 7 
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Grant-in-aid to WakfCouncll 
(Deb. 16, Vol. XXII, 17.01-2006) 
Col.SO-S4 

Need to address the problems oflabourers 
from Dhubri, Assam settled in Delhi 
(MUR377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 372 

Need to uparIde SaIrasaI T. V. Relay Centre 
in Dhubri district, Assam into a 
Production Centre (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
ColA 10 

North-East Water Resources Authority 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 75-76 

Railway Linkage between Assam and 
Bangladesh 

. (Deb. 21, Vol. XXII, 24-08-2006) 
Col. 269-70 

Railway SleeperCoach Factory in Assam 
(Deb. 16, Vol. XXII, 17.08-2006) 
Col. 242 

Railway Training Institute in N.E. Region 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 295 

Reservation for Muslims 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 124-25 

Setting up of AIIMS Like Institutions 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 14 

Jagadeesan, Shrimati Subbulakshmi 
Saw Karamcharis Insurance Scheme Bill, 

200S by Shrimati Krishna Tirath-
Consid. and Withdrawn 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 346-47 

Japnnath, Dr. M. 
Allotment of Forest Land 

(Deb. 15. Vol. XXII, 14-08-2006) 
Col. 62-63 

Allotment ofSTDIISDIPCO Booths 
(Deb. 20, Vol. XXII, 23.01-2006) 
Co1.47s-90 

Anti-Dumpina Duty on Fish Products 
(Deb. 19, Vol. XXII, 22.08-2006) 
CoI.IIJ-16 

AsaetI of Defiultina Orpnilationa 
(Deb. 22, Vol. XXII, ls.ol.aOO6) 
Col. 43 

Availina LTC by Pvt. Airlines 
(Deb. 20, Vol. XXII, 23.01-2006) 
Col. II. 

Conservation of Fowls 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 212 

Construction of Airstrips 
(Deb. 16, Vol. XXII, 17.01-2006) 
Col. 64-65 

Development ofGow Progeny 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 183-84 

Employment Generation Not Keeping Pace 
with Liberalisation 
(Deb. 8, Vol. XXI, 02-08-2006) 
CoI.124-2~ 

Employment Opportunities in Organised! 
Unorganised Sector 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 180 

Eucalyptus Trees 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 166-67 

Expansion of Hotel Industry 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 92 

Extension ofTungabhadra Express 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 270 

Facility for Ageing Animals 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 101 
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Financial Assistance for Promotion of 
Tribal Culture 
(Deb. 21, Vol. XXII. 24-01-2006) 
Col. 271-76 

III Effects of Carbonated Soft Drinks 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 34-35 

Import otFish 
(Deb.' 2, Vol. XXI, 25-07-2006) 
Col. 123 

IncentivCl for Reforms in Power Sector 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 119 

Loans at Concessional Rates 

Rise In prices of Euential Commoditiea 
(DUR193) 
(Deb. 4. Vol. XXI. 27-07-2006) 
CoL 393-98 

Settina up of Headquarters of East Coat 
Railway 
(Deb. 9. Vol. XXI. 03-08-2006) 
Col. 20S-06 

Shootins of Films on Heritaae Sites 
(Deb. 9. Vol. XXI,. 03-08-2006) 
CoI.ISO-SI 

Shortage ofPsyc:hialrislll PsychodterlpiID 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 272 

(Deb. 22, Vol. XXII, 25-01-2006) Shortage of Wheel Chairs 
Col. 300 (Deb. 4, Vol. XXI, 27-07-2006) 

CoI.239~ 
Need for timely release of adequate funds 

for providing scholarships to SetSTI 
OBC students of Andhra Pradesh 
(MUR377) 
(Deb. 13, Vol. XXII. 10-01-2006) 
Col. 276-T1 

Situation arisins out of the spread of 
Chikungunya fever in various parts 
of the country, particularly in 
Andhra Pradesh and steps taken by 
the Government In this reprd (CA) 
(Deb. 3. Vol. XXI. 26-07-2006) 

New Packases for COMA Network CoL 351-'2 
(Deb. 3, Vol. XXI, 26-07-2006) Subsidy to EPIS 
Col. 217 (Deb. 4. Vol. XXI. 27-07-2006) 

Production ofImportcd Processed Items CoL 174-71 
(Deb. 21, Vol. XXII. 24-01-2006) Visit ofForeianen 
Col. 132 (Deb. 16, Vol. XXII, 17-08-2006) 

Production of Raw Cashew Nuts Col. 337 
(Deb. I, Vol. XXI, 24-07-2006) Water Harvesting Projects 
CoL 162-64 (Deb. II. Vol. XXII. 21-01-2006) 

Production ofVesetable Oil Col. 179-11 
(Deb. 18, Vol. XXII, 21-01-2006) Withdnwal of Facilities at Airports 
Col. 108 (Deb. 4. Vol. XXI. 27-07-2006) 

Replacement of Scannina Machines at 
Airports 
(Deb. 16. Vol. XXII, 17-01-2006) 
Col. 207'()1 

Review ofNDPS Act 
(Deb. 22. V'll. XXII, 25-01-2006) 
CoL 231 

Col 280-11 
Women Officers in Armed Forces 

(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 8-14 

World Bank Scheme 
(Deb. 17. Vol. XXII, 18-01-2006) 
CoJ.lS9 
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Jal Pralwb, Slarl (8 .... r) 
Demands for Supplementary Grants 

(RaiIways)-2006-2007 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 395-97 

Widespread distress among the farmers 
in the country (DUR 193) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 523-21 

Jal Prakash, Sbri (Mobaalal Caaj) 

Aaricubure Schemes 
(Deb. IS, Vol. XXII, 14-08-2006) 
ChI. 23-52 

Atomic Power Generation 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 79 

Deployment ofIndian Army 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 333-35 

Enlisting of Religious Groups as Minority 
Community 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 47-41 

Ethanol Blended Petrol Programme 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 231-36 

Land under KharifCultivation 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 113-14 

Leasing out ofNTC Mills 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 48-50 

LPG Agencies/Petrol Pumps to 
Ex-servicemen 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col.l52-S3 

Quality Education in NVs 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 149-52 

Reorganization of Department of Posts 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 76 

Solution to Kashmir Issue 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoI.2S4-SS 

Tampering of Shivalin,a in Amarnath 
Cave 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 97-98 

Jaiswal, Shrl Shrlprakasb 
Protection of Human Rights (Amendment) 

Bill, 2006-Consid. &: Pass 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 490-96 

Protection of Human Rights (Amendment) 
BIII,200HConsid.) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 648-S5 

Jalappa, Shri R.L. 

Central Silk Board (Amendment) Bill, 
2006-Consid. &, Pass 
(Deb. 19, Vol. XXII, 22-08-2006) 
COl.49S 

Jadya, Dr. Satyananyaa 

Demands for Supplementary Grants 
(Rai1ways)-2006-2007 
(Deb. 14; Vol. XXII, 11-08-2006) 
Co1.413-14 

Need to ensure the dignity of the 
individual by providing social and 
economic justice as enshrined in the 
Constitution (MUR 377) 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 588 

Jayaprada, Sbrimad 

Assistance to Self-Help Groups 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 14-15 

Charging of Fee for using Wheel Chain 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col.SS 
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Committee for Dispute Resolution 

Mechanism 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 138-39 

Crops under Minimum Support Price 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 127-28 

Food Development Bank 
(Deb. 1':6, Vol. XXII. 17-01-2006) 
Col. 71 

Handloom Clusters 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col 130-32 

Import of Wheels 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 168 

Increase in Flying Hours 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 257-58 

Non-Banking Financial Companies 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 156-57 

Pending Power Projects 
(Deb. 17, Vol. XXII, 18-08-2006) 
Co1.210-12 

Protection of Consumer Rights 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 105-06 

Reservation for Girls in National 
Scholarship Scheme 
(Deb. 4. Vol. XXI, 27-07-2006) 
Col. 279 

Retitemc:ntAge of Pilots 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 193-94 

Schemes for Cities 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 247-50 

Setting up of National Fisheries 
Development Board 
(Deb. 1 'i, Vol. XXII, 14-08-2006) 
Col. 126 

Setting up of Nuclear Power Plants by 
Private Sector 
(Deb. 3, Vol. XXI. 26-07-2006) 
CoL lSI-52 

Social Security Scheme for Unorganised 
Sector 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 225-26 

Tax Holid., for Oil and o. Pipeline 
Laying Projects 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 125 

Technology Mission on Silk and Wool 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 198 

Transfer of Banking Operations 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 232-33 

United Nations Report on Drug Addiction 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 137-38 

Vacancies in Railways 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 220-21 

Vacant Posts in 11M 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 96-98 

Jena, Shri Mohan 
Development of Cities 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 9 

Jha, Shri Raghunath 
Allotment of Shops 

(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 255 

CBI Raids against MCD Officials 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 235-38 

Combat Squadron Strength 
(Deb. 4, Vol. XXI, 27-07-200f 
Col. 219 
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Computerisation of Post Offices 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 264-(;5 

Condition of National Highways 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 126-21 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoI.45~ 

Delhi ~d Reforms Act 
(Deb. 10, Vol. XXI, 04-01-2006) 
COI.4S3-SS 

Demands for Supplementary Grants 
(GeneraI)-2~7 

(Deb. 12, Vol. XXII, 01-08-2006) 
CoL 274-80 

District Primary Education Proaramme 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 63-64 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 272-73 

Enhancement of Production of Phosphatic 
F ertilii.ers 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. ISS-56 

Environmental Clearance to Shopping 
Malls 
(Deb. 11, Vol. XXII, 07-01-2006) 
Col. 221-29 

Expansion of capacity of DD and AIR in 
Border Areas 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 6 

Expenditure by DDA 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoI.303-IO 

Failure ofDPAP and DDP 
(Deb. 5, Vol. XXI, 21-07-2006) 
CoJ.301-04 

Financial Assistance to FPIS 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 221-30 

Food Fortification 
. (Deb. 13, Vol. XXII, 10-01-2006) 

Col. 191-92 

Four LaninS ofEut-South Corridor 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 14 

Hallmarked Jew.llery 
(D.b. 18, Vol. XXII, 21-08-2006) 
Col. 141-42 

Implementation of Co ...... Protection 
Act, 1986 
(Deb. 6, Vol. XXI, 31-07-2106) 
Col. 69-70 

Imp~~ofRu~IRo~ 

(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 492-93 

Increase in Prices of Drup 
(Deb. 6, Vol. XXI, 31-07·2006) 
Col. 100-02 

Insurance Scheme for Artisans 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 1.3 

Investigation into Defence Deals 
(Deb. 13. Vol. XXII, 10-01-2006) 
Col. 93-94 . 

Lifting of Wheat for Export 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 84-87 

Loan under SJSRY 
(Deb. 14, Vol. XXII, 11-01-2006) 
CoI.IS7-S8 

Military Farms 
(Deb. 16, Vol. XXII, 17-01-2006) 
CoJ.96-97 

Misuse of Tax Concessions 
(Deb. 17, Vol. XXII, 11-08-2006) 
Col. 180-81 

Modernisation of Armed Forcel 
(Deb. 4, Vol. XXI, 27-07-2006.) 
Col. 122-23 
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National Disease Control Programme 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL91-92 

Quality of Processed Food Items 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 257-59 

Need to complete the pending works QualityofWLLService 
sanctioncdunderPradhanMantriOram (Deb. 20, Vol. XXII, 23-08-2006) 
SadK Yojana in BeWah Parliamentary 
Constituency, Bihar(MUR 377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col.4l()'ll 

Need to open Sugar Mills in various parts 
ofBiIa<MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 415 

Need to provide a special economic 
package for infrastructural 
development in Bihar (MUR 377) 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 304 

Notices Issued to Drug Companies 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 21-SO 

Pending Cases in CGIT-cum-Labour 
Courts 
(J;>eb. I, Vol. XXI, 24-07-2006) 
Col. lIS-II 

Perfonnance of Air India 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 331 

Projects by TDB 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 303-05 

Purchase of Computers 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 221 

Purchase of Cotton 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 200-02 

Purchase of Stationery Items 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 3·t6-41 

Co1.17s-80 

Realization of Export Value 
(Deb. 14, Vol. XXII, 11-08-2006) 
Co1.62~3 

Revamping ofDGQA 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 91-92 

Review ofCRFINCCF 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 27-30 

Rural Electrification through NCES 
. (Deb. 10, Vol. XXI, 04-08-2006) 
COI.S~3 

Series o(Bomb Blasts 
(Deb. 2, Vol. XXI, 2S-07-20()6) 
Col. 137-39 

setting up of AIIMS Like Institutions 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. IS 

Situation arising out of Absence of Border 
Roads resulting in the Increase in lSI 
and Naxalite activities on Indo-Nepal 
Border and steps taken by the 
Government in this regard (CA) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 444-46 

Swarna Jayanti Shahari Rozgar Yojana 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 173-74 
(Deb. 17, Vol. XXII, 18-08-2006) 
CoI.S6-65 

Tapping of Bio-Mass Energy Potential 
(Deb. 5, yol. XXI, 28-07-2006) 
CO\.323-2S 

Tax Evasion by MNCs 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 127-28 
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Terrorist Camps in Pakistan and Bangladesh 
(Deb. I, Vol. XXI, 02-01-2006) 
Co1.331-32 

Utilisation Certificates 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 306-07 

Violation ofCVC Guidelines 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 254-55 

VSAT Based Money Order System 
- (Deb. I, Vol. XXI, 02-01-2006) 

Col. 167-72 
Widespread distress among the fanners 

in the country (DUR 193) 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 541-45 

Women Artisans 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 579-10 

Jindal, Shri NaveeD 
Below Poverty Line Census 

(Deb. 10, Vol. XXI, 04-01-20(6) 
Col. 421-30 

Bilateral Agreements 
(Deb. 19, Vol. XXII, 22-01-2006) 
Co1.5~ 

Bringing Back Belongings of Sikh Guru 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 123-24 

Cantonments Bill, 2006-Consid. & Pass 
(Deb. 17, Vol. XXII, 11-01-2006) 
CaI.361~3 

Commercial Pilots in India 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 225-26 

Degraded Forest Land 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 19-24 

Demands for Supplementary Grants 
( GeneraI)-2006-07 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 328 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 283-86 

Development of Maritime Sector 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 207 

Effect on Water Bodies due to Receding 
of Glaciers 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 138-39 

Energy from Neighbouring Countries 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 52-53 

Export of Mangoes 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 1 58-S9 

Foreign Pilots working for Airlines in India 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 95-96 

III Effects of Carbonated Soft Drinks 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 34-3S 

Import of Defence Technologies 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 215-17 

Industrial Projects for Environm'eiital 
Clearance 
(Deb. 15, Vol. XXII, 14'().~2006) 
Col. 122-23 

National Level Monitors 
(Deb, 10, Vol. XXI, 04-08-2006) 
Col. 239-43 

Pending Hydro Power Projects 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 133-31 

Performance of Mining Sector 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 550-51 

Private Companies in Defence Sector 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 201-09 

Production of Mustard 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 127-28 
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Production ofMUIfII'd 011 Jop, 511r1 AJlt 
(D.b. 6, Vol. XXI, 31-07·2006) Acid AttlCkJ 
Col9U3 (Deb. 19, Vol. XXII, 22..().-2006) 

Plumadan ofSericuIture CoI.IOI-m 
(D.b. 7, Vol. XXI, 01-0'-2006) Assistance to Flood Affected States 
CoL 64-'79 (Deb. 6, Vol. XXI, 31-07-2006) 

Pun:baIe ofTraport Wanhip from USA Col. 39-40 
(Deb. 21, Vol. XXII, 24-Oa-2006) Forest Land to ST 
CoLIM1 (Deb. I, Vol. XXI, 24-07-2006) 

RIiIIna lilt BlUalion in ITSP Col. 25S-56 
(Deb. 2, Vol. XXI, 25-07.2006) Funds for DONER Schemes 
Col. 102 (Deb. 2, Vol. XXI, 2'-07·2006) 

Review ofUtUisation of Fundi Col. 23'-38 
(Deb. I, .Vol. XXI, 02·08-2006) Hike in Prices ofPostaJ ServiCil 
CoL J 16-22 (Deb. 20, Vol. XXII, 23-0'-2006) 

~ina ofPorca Col. 299 
(Deb. 16, Vol. XXII, 17-08-2006) Pennillion for Coal Minin, 
CoJ.m-29 (Deb. I, Vol. XXI, 24-07-2006) 

SInJor CftirIn SohIme . Col. 199-242 
(D.b. 5, Vol. XXI, 21-07·2006) Reorpnization of CAP ART 
Col. 123-24 (Deb. " Vol. XXI, 28-07-2006) 

Special PurpoIe Coft'ee Fund Col. 93 
(Deb. 2, Vol. XXI, 2'-07-2006) RetirementApofPilota 
CoLJIl (Deb. 16, Vol. XXII, 17.()8-2006) 

S ..... for Safe Drinkin, Water Col. 193-94 
(Deb. 14, Vol. XXII, 11-08-2006) TerminatlonofSCISTEmployees 
CoUI (Deb. 20, Vol. XXII, 23-08-2006) 

Stnnathenina of PRla Col. '09-10 
(Deb. 3, Vol. XXI, 26-07-2006) WcaponstoCounterNaxalites 
Col. 286-91 (Deb. 19, Vol. XXII, 22-08-2006) 

Strike by Modicas Col. J 73 
(Deb. 3, Vol. XXI, 26-07-2006) Joshi, 511r1 Kalla.1I 
COLJ4 .... 9 

TI'8inina FlICilities in IGRVA 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 129-30 

Unused Railway Land 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col.81 . 

Autonomy to S8l Associate Banks 
(Deb. 22, Vol. XXII, 25-0'-2006) 
Col. 99 

Expert Committees' Reports on Orpn 
Transplaniation 
(Deb. 20, Vol. XXII, 23-0'-2006) 
Col. 423-24 

w .... Scarcity in Metro Cities Pend ina Proposals of National Hiahways 
(D.b. 5, Vol. XXI, 21-07-2006) (Deb. 20, Vol. XXII, 23-01-2006) 
Co1.227~3 Col. 261-70 
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Status of Golden Quadrilateral Project 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 122·23 

Widespread dimu amona the tinnen 
in the country (DUR 193) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 435-43 

JOIhI, Sbrl PralUd 
Action Under FERA and FEMA 

Food Technoloay Parb 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 222-24 

Foreign Direct Investment Inflow 
(Deb. 14, Vol. XXII, 11-0'-2006) 
Col. 199-216 

Foreian Educ;ational1nltltutiona 
(Deb. 7, Vol. XXI, 01-01·2006) 
Col. 510 

Indian Women on TV SeriaIa 
(Deb. 5, Vol. XXI, 28-07-2006) (Deb. 6, Vol. XXI, .31-07-20(6) 
CoI.20U9 Col. 253-S. 

ADD Loan Inspection of AC COle"" 
(D.b. 17, Vol. XXII, 18-01-2006) (Deb. 21, Vol. XXII, 24-OI-le06) 
Col. 163~7 CoL 203 

Additional Railway R.uervatlon Counters 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 96-91 

AuiltIDce on the Line of Tlunami to 
Flood Aff'ected States 
(Deb. 19. Vol. XXII, 22-01-2006) 
Col. 21 1-12 

Central Silk Board (Amendment) Bill, 
2006-Conlid. " P. 
(Deb. 19, Vol. XXII. 22~01-2006) 
Col. 493-95 

Collection ofDemurraae on Good. 
(Deb. 13, Vol. XXII,. 10-08-2006) 
CoI.SS-S6 

Criteria for Selection of Medi. Staff on 
Deputation . 
(Deb. II. Vol. XXII, 21-01-2006) 
Col. 154-67 

Maintenance of Central ArchIIoIo .... t 
Centrel 
(Deb. 16. Vol. XXII, 17-01.2006) 
Col. 164 

Meetina by NCERT 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoI.325~26 

NCC Movement 
(Deb. 21, Vol. XXII, 24-01·2006) 
Col. 280 

Non Availability orMldicinel 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 76 

Openins ofSub-Oftice ofKVIC 
(Deb. 12, Vol. XXII. 01-01.2(06) 
Col. 45-46 

Outstanding Foreian Loans 
(Deb. 5. Vol. XXI. 21-07.2006) 
Col. 137-40 

Declaration of National HlpwaYI 
(Deb. 20, Vol. XXII, 23-01-2006) Printing of History Text Book 
Col.30?-14 . (Deb. 19. Vol. XXII, 22·01-2006) 

Col. 379-80 
Destination Dev.lopment Schemel Recipients ofFDI 

(Deb. 21, Vol. XXII, 24-01·2006) (Deb. 10, Vol. XXI, 04-01-2006) 
Col. 335-36 Col. 461 ~9 

POI in Steellndultr)' Retail Outlets to SCslST. 
(Deb. 15, Vol. XXII, 14-08·2006) (Deb. 16, Vol. XXII, 17-01-2006) 
Col. 75·77 Col. 75-76 . 
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Sale ofKhadi Clothes by KVI 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 104-07 

Selection of Movies 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 68-69 

Special Funds for Physically Challenged 
S portspersons 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 201-02 

Special Incentives to Agro-Based 
Products 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col.4349 

Special Recruitment Drive for SCs and STs 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 70-71 

Special Schools for Minority Children 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 78 

Subsidy to Hotel Industry 
(Deb. 16, Vol. XXII, 17-08-2006) 
COl.30S 

Water Resource Projects 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 207-01 

Widespread distress among the farmers 
in the country (DUR 193) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 626-3 1 

Kader Mobiden, Prot K.M. 

Demands for Supplementary Grants 
(General) -2006-07 
(Deb. 12, Vol. XXII, 08-01-2006) 
Col. 325-21 

Need to Develop Vellore Airport and Make 
it Operational (MUR 377) 
(Deb. 9, Vol. XXI, 03-01-2006) 
Co1.316-17 

Need to provide employment to the local 
people of Nallathur. district 
Kanchipuram, Tamil Nadu in the new 
project of Madras Atomic Power Station 
(MUR377) 
(Oeb. 21, Vol. XXII, 24-08-2006) 
Co1.416-17 

Kalmadi, Sbri Suresh 
Captive Coal Mining 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 58-59 

Chakan Airport 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 117 

City Gas Distribution Network Policy 
(Deb. 21, Vol. XXII, 24-08-2006) 
COI.244-4S 

Construction of New Airports 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 24849 

Extension of Indo-Iran Gas Pipeline to 
China 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 91 

Non-Stop Flights 
(Deb. 21, Vol. XXII, 24-08-2006) 
9>1.159-60 

Power Grid Corporation 
(Deb. 14, Vol. XXII. 11-01-2006) 
Col. 122-23 

Setting up of National Fisheries 
Development Board 
(Deb. 15. Vol. XXII, 14-01-2006) 
Col. 126 

Use of Railway Land for Commercial 
Purpose 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 229-30 

Kamal, Sbrl Gurudas 
Standing Committee on Energy-Fifteenth 

and Sixteenth Reports - Presented and 
Statement -Laid 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 269-70 
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Kaaodia, Shri Mahesh 
Amendment to Petroleum Rules, 2002 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 229-30 

Construction of International Terminal 
Complex at Ahmedabad Airport 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 10 

Excise Duty on Pharmaceutical Products 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 221-22 

Exploration of Coal Bed Methane 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 158 

Gauge Conversion ofBharuch-Dahej 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 155 

Labour Agreement with Kuwait 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 213 

Migration of Doctors 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 53 

Mundra Coal Based Power Projects 
(Deb. 17, Vol. XXII. 18-08-2006) 
Col. 143 

Railway Projects 
(Deb. 13, Vol. XXII. 10-01-2006) 
Co1.207-09 

Reservation on Economic Grounds 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 100 

Ro-Ro Ferry Service Project 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 451-52 

SCheme for Integrated Textile Parks 
(Deb. 19. Vol. XXII, 22-01-2006) 
Col. 26-27 

Upgradation of Ports 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 143-44 

Watch on expenditure 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 152-53 

Karuoakaran, Sbri P. 
Additional Allocations under Swajaldhara 

(Deb. 17, Vol. XXII, la-Oa-2006)~ 
Col. 125 

Amending Emigration Act, 19a3 
(Deb. a,. Vol. XXI, 02-08-2006) 
Col. 229-30 

Appointment of Notaries 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 145-48 

Compensation to Kuwait War Victims 
(De~. 8, Vol. XXI, 02-0a-2006) 
Col. 243-46 

Demands for Supplementary Grants 
(General) -2006-07 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 280--84 

Demands for Supplementuy Grants 
(Railways)-2006-2007 
(Deb. 14, Vol. XXII, 11-08-2006)' 
Col. 388--90 

Development of Ports under NMDP 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 117-81 

. Disease affected Arecanut Plantation 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 22-23 

Financial Assistance to Victims of Natural 
Calamities 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 71-79 

Fishing Harbours 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 67-69 

Funds for Sarva Shiksha Abhiyan 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 18 

Investment in Shipbuilding Sector 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 140-44 

Issue of Levy Sugar 
(Deb. IS, Vol. XXII, 14-08-2006) 
Co1.211-t2 
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ITDC Phase-IV Project 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 306 

Need to ban the use of Bndosulphan u a 
pesticide for aerial aprayinl in cuhew 
plantation 

in Kuarpi district. Kerala (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Co1.359-60 

Norms for SiIdn& Up ofSEls 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col.l10-71 

Price.fN .... 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 224-25 

RetirementAae of Pilots 
. Deb. 16, Vol. XXII, 17-08-2006) 
Lol. 193-94 

Tailorina Work .... (We .. ) 811~ 2006 by 
Sh. P. Klrunlbran-Int. 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col . ..oJ 

Takins OveroflPPSlipway 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 156 

TOMriIm Pro_In "-ala 
(Deb. 13, Vol. XXII. 10-08-2006) 
CoI.I58-S9 

Widelpreld dIItrtM II80IlI the farmers 
in the country (DUR 193) 
(Deb. 21, Vol. XXII, 24-08-l006) 
Col. 61)-1.5 

Ka.wn. Stili Ram !lnp 
Layinl of Railway Line under North-

Westem Railway 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 232-34 

Railway Projects 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 67-72 . 

Survey for Gaule Conversion In ~uthan 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 171-73 

Klthlria. Dr. V8Uabbbbal 
Appointment of Notary Public 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 143-48 

Committee on Ship Breakin, Yards 
(Deb. 15, Vol. XXII. 14-08-2006) 
CoI.5S 

Corpus Funds For Development/ 
Maintenance of Sardar Vallabhbhai 
Patel Memorial 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 216 

Flexibility in small savina' Loans 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 349-.50 

Hostels and Residential School. in Ouj.at 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 141-42 

Mundra Coal Bued Power Projects 
(Deb. 17. Vol. XXII. 11-08-2006) 
Col. 143 

National Programme for Education ofOirls 
(Deb. 19, Vol. XXII, 22-08-2006) 
Co1.163~ 

Negotiation in TRIPs on Biololical 
Diversity 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 195-96 

Sale orNatural Ou 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 35S-.56 

Senina up ofInter State Trade Council 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 297-98 

Upgradation of Ports 
(Deb. 20. Vol. XXII, 23-08-2006) 
Col. 143-44 

KlUf. Sbrlmltl Pn .... t 
lallianwala Baah National Meqlorial 

(Amendment) Bill, 2006 (Consid and 
Pass) 
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(Deb. I. Vol. XXI, 24-07-2006) 
Col. 372-74 

Widespread distress among the fanners 
in the country (DUR 193) 
(Deb. 16, Vol. XXII. 17.08-2006) 
Col. 43 1-34 

KIllin, Shrt Chlndrakant 
Cantonments Bill. 2006-Contd. 

Construction of Motels 
(Deb. 22, Vol. XXII. 25-01·2006) 
Col. 80-81 

Corruption Cues &pinst GAIL Officials 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 357 

Credit from Cooperative Sector 
(Deb. II. Vol. XXII. 07-01·2006) 
Col. 319-21 

(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 405-07 Development Projectl in Maharuhtra 

(Deb. 20. Vol. XXII. 23-08-2006) 
Acquiring Land Acquisition 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 232 

CoI.I0~ 

Expol1 oflron Ore 
(Deb. 15. Vol. XXII. 14-08-2006) 

Airports in Maharuhtra Col. 133-34 
(Deb. 13. Vol. XXII. 10·08·2006) ExportlMininaRiahtlofironOre 
Col. 51-52 (Deb. I. Vol. XXI. 24-07-2006) 

Appointment ofMemben ofCBFC 
(Deb. 6, Vol. XXI, 31.07.2006) 
Col. 317-18 

Auction of Land to School 

Col. 4748 
Financial Alliltance to K VIC. 

(Deb. 12, Vol. XXII. 08·08-2006) 
Col. 182 ... 3 

(Deb. 10, Vol. XXI. 04·01·2006) Functioning ofKVI 
Col. 187 (Deb. 2. Vol. XXI. 25·07-2006) 

Bomb blasts in Mumbai (AM) 
(Deb. 2. Vol. XXI. 25·07-2006) 
Col. 347-49 

Chanlel in Land use Policy 
(Deb. 14. Vol. XXII. 11·01·2006) 
Col. 141-43 

Cleaning of Godavari River 
(Deb. 20. Vol. XXII. 23.01.2006) 

Col. 66-72 
Fundi for Inter·State Roads 

(Deb. I. Vol. XXI. 02·01·2006) 
Col. 284-16 

Girl Child (Welfare), Bill. 2006 by Shri 
Chandrakant KhaJre • Int. 
(Deb. 15, Vol. XXII. 14-08-2006) 
Col. 319 

Housing Society Scam in Dwarka 
CoI.41O (Deb. 14. Vol. XXII. 11.08.2006) 

Commercial Pilots in India Col. 173-74 
(Deb. 9. Vol. XXI. 03-08-2006) Imports of Urea 
Col. 22S-26 (Deb. 6. Vol. XXI. 31.07.2006) 

Companies Raided by DGCEI Col. 28 
(Deb. 14. Vol. XXII. 11-08-2006) IT Raids 
Col. 37-40 (Deb. 5. Vol. XXI, 28-07-2006) 

Competition of Cottage and Village 
Industries 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 43-44 

Col. 95-104 
Meraer of Banks 

(Deb. 14, Vol. XXII, 11-01-2006) 
Col. I 7407S 
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Mining in Maharashtra 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 566-67 

Mining Proposals 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 341 

Mowment ofGoodslRaw Material 
(Deb. 6, Vol. XXI, 31-07-2006) 
Co1.30S-06 

Multi-National Companies in Small Scale 
Industry 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 34849 

National Commission for Exploitation of 
NatUral Resources Bill, 2006 by Shri 
Chandrakant Khaire - Int. 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 318 

Pending Projects under SGSY 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 37-31 

Per Capita Income 

Release of Commemorative Stamps 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 119-98 

Removing of Slaughter Houses 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 114 

Research Institute 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 70-72 

RevivalofHMTs 
(Deb. 16, VOl. XXII, 17-08-2006) 
Col. 153-55 

Rights of Persons Suffering from Acquired 
Inununo Deficiency Syndrome BiI~ 2006 
by Shri Chandrakant Khaire - Int. 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col.319 

SFIOProbe 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 488-89 

Software Technology Parks 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 49-53 

(Deb. 3, Vol. XXI, 26-07-2006) Supply of Rails by SAIL 
CoI.7S (Deb. II, Vol. XXII, 07-08-2006) 

Performance of SAl Col. 300-301 

(Deb. 3, Vol. XXI, 26-07-2006) TemporaryEmployeesinPassportOftices 
Col. 317-20 (Deb. 3, Vol. XXI, 26-07-2006) 

Pilferage of Steel from BSP 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 276 

Col. 296 

Under utilisation of Capacity in Ordinance 
Factory 
(Deb. 4, Vol. XXI, 27-07-2006) 

Production Cost of Iron OrelLimestone Col. 89-90 
(Deb. 6, Vol. XXI, 31-07-2006) Underutilisation of Coal Wuherics 
Col2I3-14 (Deb. 3, Vol. XXI, 26-07-2006) 

Promotion of Agro and Rural Industries CoL 204-05 
(Deb. 7, Vol. XXI, 01-08-2006) Use of Fly Ash 
Col. 25-36 (Deb. 11, Vol. XXII, 07-08-2006) 

Promotion of Self-employment Bill, 2006 
by Shri Chandrakant Khaire - Int. 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col.318 

Co1.214-IS 
Widening of National Highway No. 24 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 266-67 
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KhaD. Shri SUDil 
Coal Gasification Unit by GAIL 

(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 202-03 

Decline in Ground Water Level 
(Deb. II, Vol. XXII, 21-01-2006) 
Co1.2~ 

Demands for Supplementary Grants 
(~),2006-2(H)7 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 309-1 1 

Education to Handicapped Persons 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 169-70 

Encroachment of Defence Land 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 265 

Formation of Eastern Gas Grid 
(Deb. 16, Vol. XXII, 17-01-2006) 
CoI.III-12 

Handing Over of Quarters to HFCL 
Employees 
(Deb. 18, Vol. XXII, 21-08-2006) 
CoI.ISI-S2 

Import of Foodgrains 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 119-22 

Jhanjra Project ofECL 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 65 

Loss Due to Defective Provision 

Need to provide a lumpsum grant to the 
Football Academy set up by Mohan 
Bagan and Steel Authority of India 
(MUR377) 
(Deb. 9, V~1. XXI, 03-01-2006) 
CoI.314-15 

Need to stop violation of labour laws in 
the country (MUR 377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoI.261~2 

New Train from Durgapur to Howrah 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 196-98 

Opening of New Bank Branches 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 24243 

Payment to Kolkata DO by Rainbow 
Production 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 209-1 0 

Power Generation 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 261-303 

Procurement of Defective Equipment 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 244 

Procurement of Defective Equipment 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 331 

(Deb. 13, Vol. XXII, 10-01-2006) ProfitofNALCO 
Col. 72-73 (Deb. 7, Vol. XXI. 01-08-2006) 

Mejia thennal Power Project Col. S60 
.(Deb. 22, Vol. XXII, 25-08-2006) Promotion of Small Scale Industries 
Col. 14243 (Deb. 7, Vol. XXI, 01-08-2006) 

Mining by WBMDC 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col 416 

Need to amend Merchant Shipping Act, 
1958 with a view to protect the interests 
ofIndian Seamen (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 463 

Col. 217-21 
Situation arising out of violation of various 

labour laws particularly the Industrial 
Disputes Act, the Minimum Wages Act, 
the Factories Act, the Trade Unions 
Act, the Provident Funds Act and the 
Employees State Insurance Act, etc. 
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and steps taken by the Government in 
this reprel. (C.A.) 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoI.SSI 

Tenders for Married Accontmodation 
Projects 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 261-62 

Unauthvri.ed Establishment of Army 
School 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 119-90 

Women Coach in Local EMU 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 96-97 

KUndelwlJ, Shrt VlJIY Kumar 
Artilani Credit Card Scheme 

(Deb. 7, Vol. XXI. 01-01-2006) 
Col. 61 1-12 

Augmentation of Coaches in Trains 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 140-41 

Computerisation of Post Offices 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 227-37 

Concession to Students/Senior Citizens 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 161 

Construction of Cargo Complex at Indore 
Airport 
(Deb. 16, Vol. XXII, 17-01-2006) 
Co1.212-13 

Construction of Railway Station at Bheem 
Bethika 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 349-S0 

Development of Disaster Management 
Institute, Bhopal 
(Deb. 18. Vol. XXII, 21-08-2006) 
Col. 206-07 

Development of Infrastructure for 
Judiciary 
(Deb. 22. Vol. XXII, 25-08-2006) 
Co1.4S-52 

Financial Auistlnce for Ram Van Museum 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 301-09 

Flood Control 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 173-74 

Gaule Convenion of Hathua and Katni 
Railway Line 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 169 

Gaule Conversion of Jabalpur-Oondia 
Railway Line 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 241-49 . 

Gaule Convenion Project In M.P. 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 239-40 

Loans to Aarlcultural Labounrs 
(Deb. S, Vol. XXI, 21-07-2006) 
C01.26S~ 

Mahlla Slmakhya Proaramme 
(Deb. 19, V!31. XXII, 22-01-2006) 
COl.S8 

. Marketlnl Support to Madhya Pradesh 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 563-65 

Mus Media for A8I'Icuiturai Extension 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoI.16S-77 

Mural Paintinls 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 134 

New Trains from Bhopal 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 253-S4 

Pend ina Health Care Proposal 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 117 .. 8 

Recruitment ofDistt. Youth Co-ordlnaton 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 474-75 
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Situation arisin, out of the spread of 
Chikungunya fever in various parts of 
the country, particularly in Andhra 
Pradelh and steps taken .by the 
Government in this regard{CA) . 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 349-50 

Strenphenina of Power Tranlmilsion 
System' in M.P. . 
(Deb. " Vol. XXI, .21-07-2006) 
CoJ.ll~7 

Technolol)' for RurallndustriaUsatlon 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col.I~7 . 

Unemployment In Textile Sector 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 206 

Uparadation and Development of Devi 
Ahllyabai Museums 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 12' 

Vacancies in Railways 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 220-21 

Write Off Rent for Usin, Han,er 

Medical Colle,e at Srin ..... 
(Deb. 20, Vol. XXII, 23.()1-2006) 
Col." 

Mid-Day-Meal Scheme 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 114-1' 

Misuse of AC Coach 
(Deb. 21, Vol. XXII, 24-01-2006) 
CoJ..120-21 

New Pension Scheme 
(Deb. " Vol. XXI, 28-07-2006) 
Co1.141-42 

Non-LapsabJe Defence Modernisation 
Fund 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 2"-'6 

Purchue of Carl throup CSD 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 69 

Settin, up of AIlMS Like Institutions 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 9-10 

Shooting of Film 
(Deb. 13, Vol. XXII,. 10-01-2006) 
Col. 177-71 • 

(Deb. 16, Vol. XXII, 17-01-2006) Khanna, ShrlAvlnuh IlII 
Col. 299-300 

Khandurt. Maj. Gen. (Retd.) B.C. 

Accidents/Derailments at Dehradun 
Railway Station 
(Deb. 21, Vol. XXI~, 24-01-2006) 
CoI.2~7 

Bad Condition of National HighwaYI in 
Uttaranchal 
(Deb. 8, Vol. XX~, 02-01-2006) 
Col. 104-0' • 

Cantonments Bill, 2006 - Consid It Pass 
(Deb. 17, Vol. XXII, 11-08-2006) 
CoI.37~ 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 664-71 

Amritsar-Lahore Bus Service 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 32-33 

Assistance to Punjab for Repair of Canal I 
and Ponds 
(Deb. 18, Vol. XXII, 21-01-2006) 
CoI.n 

Atrocities on Women . 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoI.13~38 

Beautification ofChandigarh 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 31'-86 

Compensation to Daily Wage Mazdoora 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoI.8S-86 
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Computerisation of Post Offices 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 206-59 

Dairy Fanning in Punjab 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 74-75 

Development of Airports in Punjab 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 98-99 

Enhancement in Training Capacity 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 197-98 

Expenditure on Trainees 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 247 

Financial Assistance for Development of 
Tourist Places in Punjab 
(Deb. 16, Vol. XXII, 17-08-2006) 
Co1.l7S-71 

Food Safety and Standards Bill, 2005 -
Consid & Pass 
(Deb. J, Vol. XXI, 26-07-2006) 
Co1.378-82 

Growth of Vegetables in Polluted Water 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 49-50 

Places of Wonhip in Pakistan 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 206-07 

PropertiesofCWC. 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 232 

Railway projects for Punjab 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 84--86 

Restoration of Ancient Manuscripts 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 78 

Tea Growers in Himachal Pradesh 
(Deb. 19, Vol. XXII,22-01-2006) 
Col. 316-17 

Unmanning of Manned Level Crossings 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 270-71 

Women Teaching Centres 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 44-46 

Kbarventbln, Sbri s.1(. 

New Railway Tracks 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 92-93 

Import of Rice Advanced Surveillance System 
(Deb. 19, Vol. XXII, 22-01-2006) (Deb. 20, Vol. XXII, 23-01-2006) 
Col. 240-42 CoI.407~1 

Information and Communication 
Technology Programme in Schools 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoI.S4-S6 

Labs at Sea-Ports 

Agricultural Research with Neighbourinl 
Countries 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 19l-9S 

(Deh. 20, Vol. XXII, 23-01-2006) Appointment ofRTSAs and RTAs 
Col. 418-20 (Deb. 21. Vol. XXII, 24-01-2006) 

Need to open an alternative route to 
. Mansarovar via Leh. (MUR 377) 

(Deb. 2, VoL XXI, 25-07-2006) 
Col. 376-77 

One Time Settlement Scheme 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 59 

Co1.2SS-S6 

Banks Under Moratorium 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 269-70 

Cases Filed byCBEC ... ~, 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 176-78 
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Ceiling on Prices of Channels 
(Deb. IS, Vol. XXII, 14-01-2006) 
CoI.IS3-S4 

Collapse of Communication Network 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoI.S03~ 

Composition of University Orants 
Commission 
(Deb. ] 9, Vol. XXII, 22-01-2006) 
Col. 362 

Construction of Multi·Storeyed Units 
(Deb. 14, Vol. XXII, 11.01-2006) 
Col. 219-20 

Cotton Production 
(Deb. 6, Vol. XXI, 3 I -07-2006) 
Col. 270-71 

Cultural Activities ofNVs/KVs 
(Deb. 12, Vol. XXII, 01-08-2006) 
Col. ]48-49 

Demands for Supplementary Orants 
(Oe~)-2~7 

(Deb. 12, Vol. XXII, 08-01-2006) 
Col. 213-90 

Demands for Supplementary Orants 
(Railways) - 2006·2007 
(Deb. ] 4, Vol. XXII, 11-01-2006) 
Col. 397-99 

Development of Modem Warehouses 
(Deb. 1 I, Vol. XXII, 21-08-2006) 
CoI.22S . 

DifficultiJi in Opening of Accounts in 
Banks 
(Deb. S, Vol. XXI. 28-07-2006) 
CoI.3I4--18 

Driijing to Tap Underground Fresh Water 
byONOC 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoI.201~2 

Drug De-Addiction Centres 
(Deb. 16. Vol. XXII, 17-0B-2006) 
Col. 202 

Electronic Media Monitoring Centre 
(Deb. I I, Vol. XXII, 2] -08-2006) 
Col. 228-30 

Electronic Tea Auction Centres 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. ISO 

Employment to Land Oustees 
(Deb. 8, Vol. XXI, 02-08-2006) 
COl.20S 

Evacuation oflndians from Lebanon 
(Deb. I, Vol. XXI, 02-08-2006)' 
Col. 323-2S 

Expansionffurnover ofRINL 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 220 

Food Technology Parks 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 222-24 

Force Level in Navy 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 112 

Foreign Visits of PM and EAM 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoI.B3-90 

Grant of Heritage Status for Punalur 
Shenocotta Railway Line 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 246-47· 

Hike in Air Fares 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 12-23 

Import of Coal 
(Deb. 3, Vol. XXI, 26-07-2006) 
Co\.l59-60 

Import of Essential Commodities 
(Deb. 1. Vol. XXI. ~4-07-2006) 
CoJ.I44-45 

Imports of Urea 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 23-29 

Increase in Gems/Jewellery Price 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 189-90 
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Increase In the Strensth of Delhi Police 
Force 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoI.30~ 

Intake of Students 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 218-20 

IT Refunds 
(Deb. '22, Vol. XXII, 25-08-2006) 
Col. 28-32 

Kashmir Film Festival 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 152-53 

Liberalising Visas to Neighbouring 
Countries 
(Deb. 8, Vol. XXI, 02-01-2006) 
Co1.214-16 

Manufacturin. of Cars with LPG Kit 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 193 

Manufacturing of Wagons 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. I ()()..() I 

Meeting of Power Secretaries on Power 
Situation 
(Deb. 5, Vol. XXI, 21-07-2006) 
Co1.204-06 

Meraer of ASiociate Banks ofSBI 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 236 

Metros under Local Telephone Network 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 920093 

Modernisation of Kolkata and CheMal 
Airports 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 243-44 

Monuments Protected by CISF 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 131 

National Pharmaceutical Policy 
(Deb. I, Vol. XXI, 24-07-.2006) 
Col. 12-13 

Need to check the pollution caused by 
Coconut Shell Burning Industries 
operatin. without valid licence in 
Palani Parliamentary Constituency, 
Tamil Nadu (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoI.4S7-51 

Need to expedite the work of lay Ina a new 
railway line connectin. Erode-Palani 
via Chennlmali, Kangayam and 
Dharlmpura (MUR 377) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 374-75 

Need to provide flnancialsuppon to onion 
aroWCfl In Tamil Nadu (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 355-56 

Need to provide necessary funds to 
construct brid.es in Dharapuram and 
Kanaayam Talukas in Palani 
Parliamentary Constituency, Tamil 
Nadu(MUR377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 375 

Need to reduce pendency of cues in 
hi.her and subordinate judiciaries 
(MUR377) 
(Deb. 12, Vol. XXII, 08-01-2006) 
Col. 259 

Online Scholarship 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 271-72 

Opening of Medical Colleges 
(Deb. I, Vol. XXI, 02-08-2006) 

. Col. 300-02 

National Institute of Fuhion Technology Openin. of New Dental Coileg" 
(Deb. 7, Vol. XXI, 01-08-2006) (Deb. 3, Vol. XXI, 26-07-2006) 
Col. 592-93 Col. 179-16 
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..,. .. ., a •• nlll ..... hal a.carda a...a .;, ., 
(DM. I, Vol. XXI, 02-08-2006) 
OIL .. 

OWL' dial"" 
fM. Il, vet. XXII, 10.()l-2006) 
CoL 2$4 .. , ........ -
(Oft. 11, Vol. XXII, 11-08-2006) 
Col.21~12 

PtDdiq,. c.. 
(Deb. 22, Vol. XXII, 25-08-20(6) 
CoLlDNOO 

fIIIIktn lilt ..... PlaIlldcM Ieca 
(Deb. l~ Vol. XXII, 08-oI-lO(6) 
00l2Q5...-Glr 

'M cbrltti to "'*-PoNtp C~ 
(Dab. 18, Vol. XXD, 21-08-2006) 
Col103-04 

...... Out of OW loIIiaIlIoob 
(Deb. 9, Vol. XXI, 03 wOI-1OO6) 
Col. 222 

.... OfKlf 
(l>eb. 21, Vol. XXII, 24-08-2006) 
001.212-16 

......... 0' ..... 

Rajiv Gandhi Chair on .Contemporary 
Studies 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 185-86 

Raw Material for Plastic Goods 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 267 

Recognised Railway Ticket Bookin&. 
Agents 
(Deb. 9, Vol. XXI, 03-0.8-2006) 
Col. 79-80 

Redevelopment of Delhi 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 120-21 

Reduction in Misdistance of Surface-to-
air Missile 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL204-0S 

Rehabilitation ofNannada Dam Oustees 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 137 

Rehabilitation on Dry Land 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 74-75 

Renovation ofGovemmcnt Quarters 
(Deb. 14. Vol. XXII, 11-08-2006) 
Col. 137-38 

Report of Mukherjee Commission 
(Deb. 2. Vol. XXI, 25-07-2006) 
Co1.212-13 

Report ofNCRLM 
(Dtb. II, Vol. XXII, 07-08-2006) (Deb. 4, Vol. XXI, 27-07-2006) 
ColIIS-19 Col.l72-73 

"II ..... n ofT ... Schemel 
~. I •• Vol. XXII, 22-08-2006) 
CoI.2CMJ..IO 

........ for Border Rod 
(Deb. 12. Vol. XXII, 08-08-2006) 
CloI.4I 

...... ~R.iahts(AlMndment) _lie, el.id .'UI 
(Oft. 21, Vol. XXII, ~-0&-2006) 
c.t.4lt-42 

Report of Rural Credit and Micro Finance 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 21 7--19 

Restructuring of Services of Air 
Hostesses 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 92-93 

Revision of Vulnerability Map 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 49-50 
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Revision of Wa.es of Public Sector 
Insunnce Companies 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. IO).()4 

SIfii Karamcharis Insurance Scheme Bill, 
200' by Shrimati Krishna Tirath-
Conaid. and Withdrawn 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 342-44 

Self Help Groups 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 20-14 

s.vice Condition ofLlC Employees 
(Deb. 10, Vol. XXI, 04-08-2006) 
CoI.1S8-S9 

Shonap of Plio talCo-Pilots 
(D.b. 4, Vol. XXI, 27-07-2006) 
CoL270-7 I 

Soa. Water HIItina System 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 220-21 

sPoru Quota In ColI •• _ 
(D.b. 2, Vol. XXI, 25-07-2006) 
CoL 221 

Supply ofLPO duo. Pipeline 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 23()'31 

World HerilaJe Sit .. in India 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 248-S2 

Konyak, Shri W. WaDlYuh 

Need to expedite the negotiations with 
NSCN(IM) faction to find out an early 
solution for restoring peace in 
Napland (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 467-68 

Need torliUMe the flight between 
Dimapur-Guwahati and Kolkata-
Dimapur on Saturday. and Sundl)'s 
(MUR377) 
(Deb. 12, Vol. XXII, ·08-0B-2006) 
Col. 263-64 

'Steps for bllanc.d and equitable 
development of all parts of the country 
(Res.) 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 424-27 

KOlhll, Shri Ralhuveer Slnlh 

Adulteration in Imported Wheat 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 141-44 

Adverse Effects of GM Crops 
(Deb. I S, Vol. XXII, 14-08-2006) 

Tarapur Atomic Plant Col. 91.92 
(Deb. 20, Vol. XXII, 23-08-2006) BSNUMTNL Services 
Col. 89 (Deb. 8, Vol. XXI, 02.08.2006) 

Textile Parks Col. 93-102 
(Deb. 2, Vol. XXI, 25-07-2006) 

Cellular Jail 
CoI.~ (Deb. 12, Vol. XXII, 08.08-2006) 

Tsunami Warninl 0 08 2006) Col. 44 (Deb. 10, Vol. XXI, 4- -
CoLS21-22 Contribution to Soldiers Welfare Boards 

(Deb. 21, Vol. XXJI, 24-08-2006) 
Wldapread distress among the fanners Col. 101-04 

in the country (OUR 193) 
(Deb. 21, Vol. XXIl, 24-08-2006) 
Col. 537-39 

Wild Life (Protection) Amendment Bill, 
2006-Consid. and pass 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoI.S00-02 

Disappearance of Explosives 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 258-59 

Emergency Quota in Trains 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoI.IBS-86 
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n At II ~ HOIptIIII In Weet Supply ofPipId N-.J OIl 

a..ta • q (Deb. 13, Vol. X~II. 1~'.2006) 
(N. 21, Vol. XXII. 24·08-2006) Col. 38·39 
Col. 211-19 . 

PoNian"'to NGO 
(Oft. 2, Vol. XXI, 25-07-2006) 
001.101 

.... ~ ....... Schemes 
(Dttt. 21, Vol. XXII, 24-08-2006) 
CoJ.329-30 

a..in HIlt Perirojana PhaM-1I 
(Deb. to, Vol. XXI, 04.08-2006) 
Col. 167 

.......... ofPfapoHd By-P .. 
(Oft. 20, Vol. XXII, 23-08-2006) 
Col. 118-19 

Muufacminl of Mobile Bombs by 
Terror_ 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 212-11 

MoaitoriRs ofOround Water Level 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. I ... . 

N ....... Police Conniuion 
(Deb. 19. Vol. XXIl,"22-08-2006) 
Col ,,--64 ""'1 __ 
(o.b. 22, Vol. XXII, 25-08-2006) 
Col. 90-91 

Terrorist Camps in Pakistan ud 
Bansladesh 
(Dob. I, Vol. XXI, 02-01-2006) 
Col. 33 1-32 

Theft of NSC. lAd IUIIIn VIkM ,... in 
Railways 
(Deb. 13, Vol. XXII, 10-0.-2006) 
CoL24S-46 

U ....... olRai1wIIrWorklbap.1C.aIa 
Junoaon . 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoI.80-81 

Koya, Dr. PoP. 
AnpnWldi CenIrII 

(Deb. 12, Vol. XXII, Oa-oI-a6) 
Col. 117'-'7 

Assistance to Self-Help Oroups 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 11-14 

ConItrUction of Airports in LIkshedweIp 
(Deb. 16, Vol. XXII, J 7-08-2006) 
CoI.I5UO 

Construetion of Railway LiM ft-
Kollamgode to Trichur 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 233 

....... ofMwtard Seeds 
(Deb. I, Vol. XXI, 24-07.2006) DevelopmemofTolU'illllinLaklbldwlep 
Col50-S1 (Deb. 13. Vol. XXII, 10-01-20(6) 

I811w1t'Tic:kIII 
(Oft. 13, Vol. xxn. 10-08-2006) 
Col. 252-S3 

l\evition of Salary of Instrumentation 
llmiIId 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 202.03 

Revival Scheme for Instrumentation 
LinifId 
(Deb. 4, Vol. XXI. 27-07-2006) 
COl.12S 

Col. 116-17 
Introduction of Inter-Island Helicopter 

Services 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 188 

Koehl-Agatti Air Service 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 22 1-22 

Lakshdweep Development Corporation 
(DC!b. 19, Vol. XXII, 22-08-2006) 
Col. 247-49 
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........ ,..,...... InveIrmMt for R.t D ialhlllh ... 
.. ·1 ..... JXII, 31-0.-2006) (Deb. 20, Vol. XXII. 23-G1-2006) 
Col. I tl-~' Col. J 19-90 

Promotion of TouriIaI in Llbhldweep 
.." A at N IIIMdJ 
~. J6, Vol. XJCll, J7-o'-2006) 
ClrI.J4J42· 

Kota ThermaJ Power Projec:t 
(Deb. 5, Vol. XXI, 2'-01-2006) 
CoL 224-25 

Loll due to Hailstorm IIId Heawy ..... 
PropIIyI8cdc a: Curatiw n- &Jr (Deb. 6, Vol. XXI, 31-07-2006) 

HlV/AJDS CoL21~16 
(Deb. 20, Vol. XXII, 23-0'-2006) 
Col. 327-21 

Scheme for Coconut FIIlDIa'I 
(Deb. II, Vol. xxn, 07 ..... 2006) 
CoL 199-200 

Suic.c.. 
(De". 4, vel. XXI, 27-07-2006) 
Col. 22 ' 

WTOMeet 
(Deb. 2, Vol. XXI, 2S-07-2006) 
CoL 1~11 
~ Slarl Srlcllaad 
Army for Wildlife eo-__ 

... 
. • 0U wldi "4J •• CoIntriel '.~' . 

(Deb. 4,VoJ. XXI, 27-81-2"') 
CoL 186 . 

NationalZOO .... II. ..... ,Onl = 
(Deb. 11, Vol. XXII. 0MI-20N) 
CoL 171 

", ..... . 
PtadiogProjecla ..... ... 

(Deb. 17, Vol. xxn. 1 .... -2_) 
CoL 20--40 

(Deb. 6. Vol. XXI, 31-07-2006) ... _elf .. Thalauaemia D __ 
CoLI II (~. 3, Vol. XXI. 26-07-2OM) 

Combating Fluorosis eoa.m:-76 
(Deb. 3, Vol. XXI, 26-07-2006) RoyaityOitCrudeOil 
Col. 37-38 (Deb. 16, Vol. XXII, 17-68-2006) 

CUhural Institutions for Rnearch Work Col. 47-48 
(Deb. 13, Vol. XXII, 10-01-2006) Soclo-economicdevelopmentofNER 
Col. 27-28 (Deb. 19, Vol. XXII, 22-01-2006) 

Demolition of Hindu Temple in Lahore Col. 186---38 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoI.211-19 • 

Hish Speed Trains 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoLli. 

India Citillenahip to Pakistani Nationals 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 192-93 

InstitutionS and Worship Places along 
Border 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col.2SI-S2 

Train Accidents 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 194-207 

KrII ..... 5IIn Vije" 

Caterina and Sanitllioa ' .. :a" :;M 
(Deb. 13, Vol. xxn, I ~ ¥flt'~ 
Col. 111-19 

Contaruc:tion of RaUWII)' LIae in ..... 
Shaikhpura Block 
(Deb. 16, Vol. XXII, 17-01-2106) 
C01.1SS-S6 
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Development Projects in Maharashtra 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 197 

Discretionary Powers to Civil Servants 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 450-51 

Eradication of Blindness and Leprosy 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 329--31 

Fake Railway Tickets 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 230--32 

Procurement by Private Companies 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. lIS 

Protection ofHuman Rights (Amendment) 
Bill, 2006-C0nsid. cl Pus 
(Deb. 21,' Vol. XXII, 2.t-01-2006) 
Col. 442 

Railway Bridges on Ganp River in Bihar 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoI.2S7-SI 

~('!striction on Acc::ess to Platforms 
(Deb. 16, Vol. XXII, 17-01-2006) 

Flood Control in Bihar Col. 298-99 
(Deb. 18. Vol. XXII. 21-08-2006) RuralEICClrification 
Col. 107-08 (Deb. 5, Vol. XXI, 28.07.2006) 

Food Technology Parks Co1.266-Q 
(Deb. 4. Vol. XXI, 27-07-2006) Schemes for DestituteCbildren 
Col. 222-24 

(Deb. 7, Vol. XXI, 01-01-2006) 
Foreign Tourists Col. 281--92 

(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 194-95 Series of Bomb Bluts 

(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 137-39 Impact of Patents 

(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 288-89 Setting up of AIIMS lib·lnstitutions 

Increase in Nuclear Energy Capacity 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 165-66 

Juvenile Justice Act, 2000 
(Deb. 7. Vol. XXI, 01-08-2006) 
CoI.6S5 

Lord Buddha Idol Stolen from Sarnath 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 341 

Medicines for Diabetes and Cancer 
(Deb. 10. Vol. XXI, 04-08-2006) 
Col. 222 

Private participation in Higher Education 
(Deb. 12, Vol. XXII, 01-08-2006) 
Col. 227 

Private Sector in Afforestation 
(Deb. I, Vol. XXI, 24·07-2006) 
Col. 168-69 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 10 

Sick Small Scale IDdUltries 
(Deb. 19, Vol. xxn, 22.01-2006) 
Col. 117-22 

State Fundins of Election 
(Deb. 5, Vol. XXI, 28-07·2006) 
Col. ISO-51 

Unauthorised Oc(:upation of Retirina 
RoomsbyRPF 
(Deb. 21, Vo1. XXD. 24-01-2006) 
Col. ISO-51 

Use of Fluorescent Lap 
(Deb. 17, Vol. XXII, .1.01-2006) 
Col. 130.31 t 

Visit ofDeleptioas 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 131·32 
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"'<WIIn~. 
(Deb. U, Vol. XXII, lO-()8...2006) 
CoI.l9O-91 

Krlllm dM, IIut 'UiI. 
C.,cAIIlion of Reserved Quota of ITI 

u. .. 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 220-2 1 

~ Pilots in India 
(D.b. 9, ~l. XXI, 03-08-2006) 
CoL 225-26 

eo.mittec on 8ubordlule Lesitlalion-
Ileventh ud Twelfth Rop0r&.-
PreIented 
(Deb. 8. Vol. XXI, 02-0'-2006) 
em 361 

CoIICIIIIdD to AItiID 
(Deb. 16. Vol. XXII, 17..().-2006) 
CoL 124 

Coaditioa ofNlIIionIJ HighwII)'I in Kerala 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 278-79 

DeepSea, ....... 
(Deb. 6. Vol. XXI, 31.()7-2006) 
CoL223-l4 

DIrect Air Services to Buro.,.a 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoI,21l·12 

BIapIoyIIIent 0pp0rtuDitieI iaAaricukure 
SeGIor 
(Dob. I, VClI. XXI, 02-08-2006) 
CoL 24 

ExploiUldoll of Students 
(o-b. 12, Vol. XXII, 08-0'-2006) 
CoLDf 

F .. "'HCIS 
(Deb. I O. Vol. XXI, 04-0'-20(6) 
Col 191-96 

India'. Candidllwe fi;)r UNSG PoIt 
(Deb. 3. Vol. XXI, 26-07-3006) 
CaL 41-42 

Institute fOr H __ • Art'" 
(Deb. 13, Vol. XXII ...... 2006) 
Col. 99-100 

Monitoring Comm ...... ofPCI 
(Deb. 6, Vol. XXI, 31-01~lOO6) 
Col.290-91 

Need for proper mainteultoc ofHllioMl 
Highway No.4 7 btevteeR 'I1INIur'" 
Walayar 
(MUR377) 
(Deb. 3, Vol. XXI. 16-01-)006) 
Co1.3~ 

Patent of Aar .......... P ..... 
(Deb. 12, Vol. XXII, owe ... ) 
CoI.lII 

Ro-atructurin& ofS" 
(Deb. 10, Vol. XXI, .......... ) 
Col. 469-70 

Revival Scheme for 11IItr ••••••• I .. 
Limited 
(Deb. 4, Vol. XXI. 27-87.2006) 
Col.ll8 

Right of Minorities . 
(Deb. 9, Vol. XXI. 03 ...... 2 •• 6) 
Col. 99-110 

Rile in prices ofBllldw 011 .1 J 
(DUR193) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 39J--400 

Technology Tie-Up for ProIllOtiRa Food 
Proccuing IndUitri .. 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 339-40 

Utili_Oft ofEPf 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 64 

KrilUaa, Ik C. 
Need to pnwidt !plOW JIll AnI PUIICI 

for developmetd of'VaIpInU in PolllchJ 
Parli ... on&ary Co ...... y, Tim" 
Nadu (MUR 377) 
(Deb. 19, Vol. XXII ... ....., 
Col. 466-6'7 
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Rise in Prices of Essential Commodities 
(DUR 193) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col.406-10 

Krishnaswamy, Shri A. 
Demands for Supplemontary Grants 

(Railways}-2006-2007 
(Deb. 14. Vol. XXlI, 11-08-2006) 
Col. 351-57 

Development of Civil Aviation Sector 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col.3S 

Pondicherry (Alteration of Name) Bill, 
2006-Consid. cl Pus-
(Deb. 21. Vol. XXII, 24-01-2006) 
Col.SOS-11 

Kulaste, Shri 'acpn stnah 
'Garib Rath' AC Trains 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 124-25 

Bifurcation ofSeNites 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 243 

Communication Facilities in Tribal Areas 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoJ.167-61 

New Forest Policy 
(Deb. 11, Vol. XXII, 07-01·2006) 
Col. 81-83 

Properties in CentoRment Areu 
(Deb. 16, Vol. XXII, 17-01-2006) 
CoI.244--46 

Rehabilitation of TribeJs 
(Dob. 7, Vol. XXI, 0'1-08-2006) 
Co1.S93-94 

Tribal Museums 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 161-62 

Kumar, Sbrimatl Meln 
\ 

Constitution (Scheduled Castel) Order 
(Amendment) Bill, 2006-Inl 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col.3S3-S4 

Kunnur. Sbri Mallju ...... 
Bill From States 

(Deb. 12. Vol. XXII, 01-01-2006) 
Col. 136 

Central Silk Board (Amendment) Bill, . 
2006-Consid. &. Pu~ . 
(Deb. 19.· Vol. XXII, 22-01-2006) 
Col.493 

Classical Lanluase Status to Kannada 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 123·24 

Construction of Fly-Over Bridie at 
Railway Crouina 
(Deb. 13, Vol. XXII. 10-01·2016) 
Col. 82-83 

Construction of Hubtl·Ankola Railway 
Line 
(Deb. 13, Vol. XXII. 10..01-2006) 
CoL 238 

Demands for Supplementary Or •• tI 
(RaUways) - 2006-2007 
(Deb. 14, Vol. XXU, ll-01-2OO6) 
Col. 429-30 

Expansion of Hub Ii AIrport 
(Deb. 16, Vol. XXII, 11-01-2006) 
Col. 99 

Facilities at HaVlriRailway s.don 
(Deb. 13, Vol. XXII, 10-01·2016) 
Col. 214 

MisulC orCalait)' Rolilfhndl 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. I ()().() 1 

Need to set up a Food Park in H8Yeri 
district, KamaIIIka (MUll 371) • 
(Deb. 13. Vol. XXII, 10-08·2006) 
Col. 2M 

Stopp.,e of Train. at Byadqi RaIlway 
Station 
(Deb. 13, Vol. XXII, JO-OI-2006) 
Col. 169 

Upper Tunga Project ofK8rmaMa 
(Deb. 6, Vol. XXI, 31-6-7-2106) 
Col. 179-80 
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Kuppaumi, Sbrl C. 

Decongestion of Flights at IntematiOMI 
Air Terminals 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 271-72 

Need to protect interests of workers 
engag~ in te'xtile industry (MUR 377) 
(Deb. 6, -Vol. XXI, 31-07-2006) 
Co1.361~2 

Kurup.Adv.5umb 
Amendment in Drug and Cosmetics Act 

(Deb. 8, Vol. XXI, 02-08-2006) 
Coll7S 

Civilian Nuclear Enel'l)' Deal with US 
(Deb; 3, Vol. XXI, 26-07-2006) 
CoL 22 

Protection of Refugees 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 16-20 

Protection of Undisclosed Information 
(Deb. II, Vol. XXII, 07-08-2006) 
CoL 188-89 

Ratification of UN Convention against 
Corruption 
(Deb. 20, Vol. XXII, 23-08-2006) 
C01.19S-96 

Setting up of Equal Opportunity 
Commission 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 100 

Setting up of Nyaya Panchayats 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 435 

Streamlining of Public Distribution S~ 
(Deb. 11:. Vol. XXII, 07-08-2006) 
Col. 13 

Strikes by Doctors 
(Deb 2/). Vol. XXII. 23-08-2006) 
C,; l·t4-;· 

_ .... 0&, ? •• 
D.lllaDdt fer I J,'I.... • I, _ (o...e._.a .. 

(0'1». '4. v.I. XXII. .......... , 
CoL 3 ... ., 

Demand. for S ........ " Or ... 
(RaitwayI)-~ 
(Deb. 14, Vol. XXII, 1I-01-lt06) 
Col. 420--23 

Lahirl, Sbri Sad 
Conversion ofNadonIJ IfiIhway Ne. 17 

into Four Lane 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 76-77 

Development of Civil Avt.doII SICIOr 
(Deb. 9, Vol. XXI, 0)-01-2006) 
Col 36-l7 

........ ', SbriRlJ ........... 
Additional Rewae fioIII Peb'oIlDillel 

Price Hike 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 178-79 

Allotment of Coal .... rYl. to 
Government IftIdtutioM 
(Deb. 3, Vol. XXI, 26 .. '-2006) 
Col. 324-25 . 

AIhok Pndhu eo-... 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoI.I9Z-93 

BillacnlApemeali 
(Deb. 19, Vol. XXII, 22 ... -2'-
CoI.SNO 

CommiUee on KMuU' I-. 
(Dob. 2, Vol. XXI, 25-87-2006) 
CoL 123-24 

ConvenloR of Slate Htpwaya i1Ito 
NIIioMlHW..,. 
(Deb. " Vol. XXI •• 2 ... ·2 ... ) 
Col. 223-24 

Demand aod PrcNIuc1M of Pttro'Ie.-
Productl 
(Deb. 21, Vol. XXII. 24-01-2016) 
Col. 236-38 



........... 0,........... 1natrutIioM&o PSUt P ...... PIof1t 
CDIIt. I. Vet. XXI. 01-01-2006) (Deb. 16. Vol. XlAI, 17 .... -2006) 
Clll.17-U ca99-teo 

DhidIad __ byDlbllol Power Project KiSlaCreclit CII'd 
(Deb. 22, Vol. XXII. 25-01-24186) to"'. J., Vol. XXI, .,. ... ·2006) 
CoI.2JO Col. 431-33 

Dr.M.s.sw.m ...... RIpartIDr. MIIIIbeb' 
Report of AsriCllllture 
(Deb. 6, Vol. XXI, 3 t -07-2006) 
Col. 237-SI 

Duties in India on PlUOIIDie.1 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 239-40 . 

Educational Instituta of Indian System 
of Medicine 
(Deb .• , Vol. XXI. 02-08-2006) 
CoI.290-94 

Export ofPetroleum Products 

Multi-National Co ....... in Caal Sector 
(Deb. 20, Vol. XXII, 23..01-2006) 
Col. 210 

Need to IOlYe She problema ofaariculture 
sector in the counII')' (MUR 377) 
(Deb. 3", Vol. XXI, 26.07-2006) 
CoJ.372-73 

Oil Blocks ofKrillma Godavari Basin 
(Deb. 9, Vol. lXI, 03-88-2086) 
Col. 202'()3 

ORloing Railway Projects 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 33-35 . 

(Deb. 13. Vol. XXII, 10-01-2006) 
Col. 209 PeIrO-Chemic:al Project at Menplorc 

(Deb. 13, Vol. XXII. 11-08-20(6) 
CoI.IS6-,. Financial Auistance to Pruar Bharatl 

(Deb. II, \\tl. XXII, 07-0'-2006) 
Col 132-33 Population ofOBCs 

(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 139---41 GHlNIIphtha Baed Power Projects 

(D.b. 14, Vol. XXII, 11-81-2006) 
Col. 21--30 

GOP Spent Cor UD 
(Deb. 22, Vol. XXII, 2S-o'-2006) 
CoI.S9-62 

Prices of Ethanol Blended Petrol 
(D.b. 21, Vol. XXII, 24-01-2006) 
C01.16S-66 

Pricing ofNatu ... 1 Gas 
(Deb. 13, Vol. XXII. 10-01-20(6) 

lncreeliAa Urilln-Rur.al Divide Col. 30-31 
(Deb. I, Vol. XXI, 02.01-20D6) Profit e8l'l1ed by ONGC 
CoI.216-17 (Deb. 21, Vol. XXII. 24-01-2006) 

Industrial Use of Foodgrains Col. 218-90 
(Deb. II, Vol. XXII, 21-08-2006) RailwayProjec:ts 
Col 100-01 (Deb. 4. Vol. XXI, F-07-2006) 

Inftltion Rate Col. 22-32 
(De". 5, Vol. XXI, 21-01-2006) RatnagiriGasBasedPowerPlant 
CoL lSI-52 (Deb. 10. Vot. XXI, 04-01-2006) 

Iftldtutioftl MCI Worship Places alonl Col. S22-23 
Border 
(Deb. 19, Vol. XXII, 22-01-2(06) 
CoI.2SI-52 

Reserved Seats in Central Universities 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 79-80 
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Rile "' Pri40t& of Essential Commoditiei 
(OOR 193) 
(D.b. 4, Vol. XXI, 27-07-2006) 
CoI.11~76 

Icielnific Improvement of Aaric:uiture 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 143 

Social Security Scheme for U!lOrpnised 
Sector 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 22S-16 

'fix a.covtI)' 
(D.b. 10, Vol. XXI, 04-08-2006) 
Col. 491-92 

Cues Apinst LiqllOf' Man,tecturers 
(Deb. 22, Vol. XXII, 25-0'-2006) 
Col. 129 

Construction of Railway Brida" on 
National Highways in Punjab 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 74 

Irregularities in FCI 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 103-04 

Salary, Allowances Ind P.nsiolls of 
Members ofPartiament (Amlftdnlent) 
Bill, 2006-Consid. and P ... 
(Deb. 20. Vol. XXII. 23-01-2006) 

UtiMlldon of Surplus Water of Rivers Col. 629-30 
(Deb'. IS. Vol. XXII, 14-08-2006) Toilet Facilities in Trains 
Colt II (Deb, 13. Vol, XXII. 10-01-2006) 

Wholtlale Price Index Col. 151-52 
(Deb. S. Vol. XXI, 28-07-2006) WideninsofNational HiahwayNo. 12 
Col. 197-98 

(Deb. 8, Vol. XXI, 02-01-2006) 
Lal, ' ..... d, Sini 
Appropriation (Railways) No.4 Bill. 2006-

Int.--Consid. and Pus. 
(Deb. 14, Vol. XXII, 11-08-2006) 
CoI.44S-47 

Bomb bl ... in Mumbai (AM) 

Col. 133 

'Garib Rath' ACTrainI, 
(Deb. 4, Vol. XXI, 27-07·2006) 
CoL 124-25 

(Deb. 2. Vol. XXI, 25-07·2006) Air Scrvice ftomJlllmlprto Karachi 
Col. 293-301 (Deb. 13, Vol. XXII, 10-08-2006) 

Demallds for Supplementary Grants 
(Railwaya) 2006-07 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 238 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 331-32,366-67,434--45 

Las ... ,SIt ..... tt SuIs ........ ,. 
Allotment of LPG AllftCies to SCIISTs 

(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 111-12 

LIbra,""" Stlldldtv Slap 
8eMers and Posters at StationtlPladOrms 

(Deb. 16, Vol. XXII, 11-01-2006) 
Col. 11 .. 11 

Col. 136 
Atomic Ellergy Plants in Gujarat 

(Deb .• , Vol. XXI, 02-01-2006) 
Col. 110 

CNG Filling Stations 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 179-10 

Commemorative Co .. 
(Deb. 22, Vol. XXII. 25-01-2006) 
Col. 193 

Computeriaation of Delhi Metro Bookina 
System 
(Deb. 5, Vol. XXI, 28-07-2006) 
ColD 



Call1tAlCtion of 80 Railway LiM fro. 
DIhod to Indore 
(D.b. 9. Vol. XXI. 03-08-2006) 
Col.214-IS 

COliltntction of Natio .. 1 Hiflltway "' 
0ajerIt 
(D.b. 20. Vol. XXII. 23-08-2006) 
Col. 202 

ldaoItion in JaH 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. lOS 

Poreiii' .......... in NV. 
(D.b. 12. Vol. XXII. 01-01-2006) 
Col. lit 

Houalna ProjICll 
(Deb. 22. Vol. XXII. 25-0'-2006) 
CII. __ 12 

IIICfOIU in HeiPt ofPletforms 
(Dob. 21. Vol. XXII. 24-8'·2006) 
Col. 246 

PUIeIll. Train fttOIII PipavaY Port to 
AhmedIIbed 
(Deb. 13. Vol. XXII. 10-01-20(6) 
Col. 61 

ProjtltuncttrNKM ill 0 .... 
(D.b. 11, Vol. XXII. 07-01-2006) 
Col. 143 

Proj .... i'oM 0.-
(Deb. 19. Vol. XXII. 22-01-2006) 
Col. ... 

Projects und. INURN 
(D.b. 10. Vol. XXI. 04-08-2006) 
CoI.JI4-21 

RandOl ...... 
(Dob. 10, Vol. XXI. 04-0'-2006) 
Col. 505-06 

RaUway Projecta ofW ...... Railway 
(Deb. 4, Vol. XXI, 27·07-2006) 
Cel.229 

Rn Hut ProjtcII 
(Deb. 22, Vol. XXII, 25-0'-2006) 
Col. 267-68 

Sale of 5 Kg. Cylinden throIIaII POS 
(Deb. 21. Vol. XXII. 24-0'-2006) 
Col. 119-20 Increase in Inflow ofForeip Tourists 

(Deb. 9. Vol. XXI. 03-01-2006) 
Col. 143-44 Science N ... 

JoimTimeMleofAirIinII (Deb. 6. Vol. XXI. 31-07-2006) 
Col. 97-98 

(Deb. 21. Vol. XXII. 24-01-1006) Service Tax 
Col. 307 (Deb. 10, Vol. XXI. 04-01-2006) 

Low Colt HGUIII CoI.171-7J 
(Deb. 17. Vol. XXII. 18-08-1(06) Setti"l up of GroaHldnut Oil ProchIctioft 
COI.SS-S6 Units in Glljarat 

Milk Dairy in Oujarat 
(D.b. 15. Vol. XXII. 14-01-2006) 
CoI.IOS~ 

Non-c:oIRPletioa ofSC ..... 
(Deb. 2 •• Vol. XXII. 23-01-2006) 
CoI.SIl-16 

0..,0., ltailway Pr8jtCtI 
(Deb. t. Vol. XXI, OJ..oI-~) 
0aL1MO 

(Deb. II, Vol. XXII. 21-01-2006) 
Col. 10 

SeaiRa up of Mobile Phou PtodIIctIon 
p~ ill Joilit v.eure 

. (D.b. I. Vol. XXI, 02-01-2006) 
CoI.263~ ..... .., of'., ... c-. ill liT. 
(Deb. 12, Vol. XXII. 01-01-2(06) 
CoI.l97 
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Shatabdi Train between Ahmctlaltad-
JIfpur 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 93 

Special Hospital for Heart Patients Under 
BSIS 
(Deb. II, Vol. XXII, 07-08-2006) 
Cc!.:23-24 

Tn Free Bonds ror HUDCO 

Military Fanns 
(Deb. 16, Vol. XXII, 17-01-2006) 
CoJ.96-97 

National Centre ofGovemance 
(Deb. I, Vol. XXI, 02-01-2006) 
CoI.I07~8 

Pension Funds 
(Deb. 16. Vol. XXII, 17·08-2006) 
Col. 223 

(Deb. 10, Vol. XXI, 04-01-2006) 
CoI.""-7I Quoting Pan Cards 

(Deb. 14, Vol. XXII. 11-01-2006) 
CoI.217-18 TourilmDevelPprnent in Gujlrll 

(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 307-01 

MMIIa~j.Shrilnati M ... nDII 

Completion of Projects 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 96 

COIIIUInCI' Awareneu 
(Deta.. II, Vol. XXII. 07-01-2006) 
CoI.79-IO 

Satellites' Insurance 
(Deb. 20. Vol. XXII, 23-08-2006) 
Col. 37-38 

Survey on Children 
(Deb. 19. Vol. XXII, 22-01-2006) 
Col. 4647 

Use of Mercury 
(Deb. 11. Vol. XXII, 07-01-2006) 
CoI.2SI-52 

Cost Audit of,.. CQIIIPIIlics 
(Deb. 17, Vol. XXII, 11-01-2006) M.h.J.n,Shri .... tiSU .. ltn 
CoI.I~ AWal'cness Programme for Migrants 

Foreip Tourists 
(Deb. 16. Vol. XXII, l7-G'-2006) 
CoI.l94-95 

Gu Supply to Dedri Power PI ... , 
(o.b. " Vol. XXI, 21-07-2086) 
Col. 143-44 

Handlilll of Mails 
(Deb. le, Vol. XXII; 23-OI-iOO6) 
CollIN. 

1mportI OfTVl from ThaiJmMI 
(Dela. 14, Vol. XXII, 11-01-2006) 
CoI,22S-26 

Integrated Manaaancnt Plan for Hnpi 
(Deb. 16. Vol. XXII, 17-01-2006) 
CoI.I~· . 

Migration ofQualiflCd Technical Staff 
(Deb. 11, Vol. XXII. 10-01-2006) 
Got. J7S 

(Deb. 3, Vol. XXI, 26-07-2006) 
CoI.I73-?S 

Clntonments Bill, 2006-Conald. a: P. 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 369-72 

Control orE-pollution 
(Deb. 6, Vol. XXI, 31-07·2006) 
Col. 31-39 

Extension of Civil Area in Mhow 
ClJIIbnment 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 171 

Forest Cover 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 310-15 

Increase in Cost of Cultivation 
{Deb. 6, Vol. XXI, 31-07-2006) 
CoI.2C14--97 
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Juvenile Justice (Care and Protection of 
Children) Amendment Bill, 2005-
Consid. a: Pass 
(Deb. 8, Vol. XXI, 02-08-2006) 
Co1.49G-98 

National Biotechnology Regulatory 
Authority 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 219-21 

Operations ofFCI 
(Deb. 15, V.1. XXII. 14-01-2"') 
Col. 12 

Separate Grants on same component in 
Agriculture Sector 
(Deb. I S, Vol. XXII, 14-01-2006) 
C01.5J-5S 

Survey for Gauge Conversion in IlliIlfllM 
(Deb. 21, Vol. XXII, 24-0J-2006) 

Obscenity and Vulprity in Newspapers Col. 171-73 
(Deb. 11. Vol. XXII, 07-01-2006) Mahato,ShriSudK ... r 
Col. 80-11 

Problems of Army Personnel 
(Deb. 16. Vol. XXII. 17-08·2086) 
Col. 109-10 

Protection of Human RiaID (Amendment) 
Bill. 2006-COftIid. " Pus 
(Deb. 21, Vol. XXII, 24·08-2006) 
CoI.4S2-SS 

Repairin. of Old Buildinss in Whow 
Cantonment Area 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 73-74 

Advertisements by ONGC 
(Deb. 9, Vol. XXI. 03-01·2106) 
Col. 1--6 

Agreement f.r Gas Supply 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 199-201 

Appointment ofCMDs in PSUs 
(Deb. 20, Vol. XXII, 23·01-l006) 
Col. 439 

Better Customer ServiClS 
(Deb. 14, Vol. XXII, J 1-01·2006) 
Col. 21-22 Request for Soft Loans 

(Deb. 22, Vol. XXII, 2S-01-2006) Coal Roserves 
Col. 121-29 (D.b. 3, Vol. XXI, 26·17.2006) 

Col. 29-3t Winl of Spurious Seeds 
(Deb. 6, Vol. XXI, 31-07-2006) ~iaIAcciyitiuatA8potCl 
CoJ.263-64 (Deb. 21. Vol. XXII. 24 ..... _6) 

!IInIIing Committee on Social Justice and 
Empowerment-Eighteenth Report-
Presented 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 271 

State Finance Corporation 
(Deb. 18, Vol. XXI, 04-01-2006) 
Col. 476-77 

Mahana, Sbrl Subbub 
Need for four ...... ofNH-II ftom Jaipur 

to stkar(MUR m) 
(Deb. 13. Vol. XXII, 10-01-2006) 
Col. 270 

CoI.J .... ,. 
Condbkmsof~I~~ 

(Deb. 7, Vol. XXI. 0.-OI-.H06) 
Col. 636-39 

Cost of Power Geae...aioa 
(Deb. 22. Vol. XXII. 25-01.-2_) 
Col. 22-23 

Home Loan Ie Ilural ... 
(Deb. 17, Vol. XX11.II-oI-2006) 
Col. 144--46 

HousosfUr .............. 
(Deb. 5. Vel. XII. 11-07-2096) 
CoLl65 
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~ locit&t' 5C1111 ill 0WIrIca 
(Dtb. 14, Vol. XXII, 11-01-2006) 
CoU73-74 

Itre .... itiel in Coltstruction Work of 
N.tio .... 1 Hi&hwaYI 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 210 

fmpterities in Marketing of Coal 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 269-71 

Irregularities of Handloom/Handicraft 
Board 
(Dob. 19, Vol. XXII, 22-08-2006) 
COl.S9 

Pend4", C .... ill CCItT·_-Labo1r 
Co ... 
(b.b. I, Vol. XXI, 24-07-2006) 
Col. liS-I. 

Practition .... oryop IIId Matope*y 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoI.I~7 

Problems of Textile Ind_try in Jhartchad 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 93-94 

Production in Ordnan ........ 
(Deb. 16, Vol. XXII, 17.01·2006) 
Col.lS6-'7 

Promotioa of Culture of IhIrkMnd 
(Deb. 4, Vol. XXI. 27·07-2006) 
Col. 98·99 

RocomnteRdations ofTllwar ConuIUttee 
(Deb. 3, Vol. XXI, 26-07·2006) 

Literacy amona Scavengers Col. 191-94 
(Deb. 21, Vol. XXII. 24-08-2006~ Repairing of Old Railway BricIpI 
Col.213-14 (Deb. 9, Vol. XXI, 03·08·2006) 

Loan to BPL Col. 88-89 
(Deb. 14. Vol. XXII, 11-08-2006) Review of Scheme. for SC and OBC 
Col. 131-34 Communities 

Lou Makin, Airports 
(Deb. 4. Vol. XXI, 27-07-2006) 
C01.J49-S1 

Multi Dimensional Scheme fOr Tourism 
(Deb. 4, Vol. XXI. 27-07-2006) 
CoI.IS2-S3 

National Park Mission 
(O~b. 6, Vol. XXI. 31-07-2006) 
Col. 77-78 

Need to set up a Railway Zonal oft1ce at 
Chakradharpur, IharkhUld in South-
EuIem Railway (MUR 377) 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 373 

Oft1clel Laftpap in Court 
(Deb. 14, Vat. XXII, 11-08-2006) 
Col. 110-81 

(M. 21, Vol. XXII, 24-01-2006) 
Col. 254-" 

RiM in prices of Euentiel Commodities 
(DUR193) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 432-34 

Scam in lnJurance Sector 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 206-12 

Schemes for Cities 
(Deb. " Vol. XXI, 21-07-2006) 
Col. 247-50 

Situation araina out of non-
implementation ofSublrMrtlcha Project 
in Wilt BInpI ud depI taken by the 
Oovernment itt ... reaerd (CA) 
(D.b. 22, Vol. xxn, 25·08-2006) 
Col. 427-28 
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Supply of Coal to Thermal Power Stations 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 261-68 

Supply of Shoes and Clothings to Jawans 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 226 

Surplul Staff in Banks 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. IS3 

Violation of Rules by Foreign Companies 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 377-79 

w.r Pro;.ct of JIwkhud 
(Deb. 15, Vol. XXJI, 14-08-2006) 
Col. 73-74 

Widening of National Hi,hways 

Promotion of Agricultural Education 
(Deb. II, Vol. XXH. 07-08-2006) 
Col. 187-88 

Railway Projects 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 67-72 

'Rise in Prices of Essential COlMlOdkin 
(OUR 193) 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoI.36~8 

Security at Airports 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 82-83 

Women Officers in Armed Forces 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 12 

(Deb. 3, Vol. XXI, 26-07-2006) Mahtab,ShrtB. 
Col. 206 

Widespread distress among the farmers 
in the country (OUR J 93) 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoI.6~2 

Working ofMCD and NDMC 
(Deb. 2, Vol. XXI, 2S.07-2006) 
Col. 134-36 

Maheshwart, Shrtmatl Klran 
Changes in Time Table of Railways 

(Deb. 9, Vol. XXI. 03-08-2006) 
Col.~87 

Export of Sandal WoodIBamboo 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 302-03 

Foreian Exchange Reserves 
(Deb. 10, Vol. XXI. 04.08-2006) 
Col. 203-04 

Import of LNG from Australia 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 113-14 

PPP in Production Defence Equipment 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 203-04 

Abandonment of Mines 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoI.I84-8S . 

Actuaries Bill, 200S---<:onsid. ct Pus 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 423-26 

Afforestation in Railway Zones 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 267-68 

Agriculture Schemes 
(Deb. I S. Vol. XXII, 14-08-2006) 
Col.SO-Sl 

Augmentation of Fleet Strength 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 129 

Banking Companies (Acquisition and 
Transfer of Undel'takings) and 
Financial Institutions Laws 
(Amendment) Bill, 200S-Consid. 
(Deb. 19. Vol. XXII. 22·08-2006) 
Col. 518-20 

Bhartiya Rail Bijlee Company 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 107-08 
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Calha AaoaItGD· &0 w.ttor of Url8nt DoublinaofRaiIwayLiM 
.,.. .... -<CA) (Deb. 13, Vol. XXII, 10-81-2006) 
(Deb. 5, Vel. XXI, 21=07-2006) Col. 227-28 
Col.3~7 

~BIIl, 2()()6.-Consid. 
(Deb. 16. Vol. XXII. 17-08-2006) 
CoI.3~3 

c...iaMndnilntive ViaiJInce Division 
(De". l. Vol. XXI, 26-07-2006) 
CoL 177-7' 

CBMI between India and Pakistan 
(Do". 3, Vol. XXI, 26-07·2006) 
Q)J.269-71 

Clatral ·SlIk Boar .. (Amendment) Bill, 
2Oo6-consid. &: Put 
(Deb. 19, V.1. XXII, 22-08-2(06) 
CoL4I2--14 . 

Closure of Jamia M lIlia Islamia University 
(Deb. 19, Vol. XXII, 22-08-20(6) 
CoI.~7 

ContainerTruahipmatTermiaal ~ 
(Deb. I, Vol. XXI. 02 .. 01 .. 2006) 
0.1.11),,14 

Drought Affected StallS 
(Deb. I, Vol. XXI, 24-07-2006) 
CoI.2SI-S2 

. Ener., throuab Bamboo and 0rMI 
(Deb. 14, Vol. XXII, 11.01 .. 2006, 
CoI.I~70 

Expansion Plan ofiOC 
(Deb. 2), Vol. XXII, 24-08-2006) 
Col. 182·83 

Export ofHandloomIlfandIeIaf 
(Deb. 12, Vol. XXU, 81-01-2006) 
Col. 199-200 

Extending Term of Adminlatrative 
Commission . 
(Deb. 20, Vol. XXII. 23-08·2006) 
Col. 75-76 

Food Safety end Stlndlrcla BUt. 2005-
Consid. & Past 
(Deb. 3, Vol. XXI, 26-07-2006) 

Coopeative ..... iq MUll Col. 394-98 
(Deb. 12, Vol. Dn. 08-01-2006) Four LaninJ ofEut-SouthCorridor 
0III.a-34 (Deb. 8, Vol. XXI, 02.08 .. 2006) aop __ Bl1I.200' Col. 7-16 
(Deb. 5. Vol. XXI, n .. 07-2006) 
Col.f23-27 Four LaningofNationalHighwayNo. S-A 

o.s..da for SuppIe.antary Grants 
•• aA"'" 

(Deb. 8, Vol. XXI, 02-01-2006) 
CoJ.34546 

.... 14, Vol. XXII, 11-01-2006) Function of Aclminis&rative Tribunals 
Ott.414-19 (Deb. 3, Vol. XXI,26-07-20t6) 

DIs -..1I1t ofPuri-K.eurk Bear;:h Col. 253 
.,..,. 21, Vol. XXII, 24-01-2006) Funds for SarvaShiksha~ 
QII.lSI---{;2 (Deb. 2, Vol. XXI, 25-01.2006). 

on.a Pliaht ~ Bhuhaneswar and Col. 17 
I .. ,m 
~. 9, Vol. XXI, 03-01-200') 
CGI.242 

Direct Traia between Bhut..neswar-
kIrttMIr ,,, 
(<<tft. to .... XXI, t3-O'-2016} 
Col. 215 

Hydro Power PotIntiaI 
(Deb. 22. Vol. XXlI,2S..oa .. l"') 
Col. 245-52 

J'mt .. HorthEaatena_ 
... It. Vol .... 22 .... ~ 
at ... 



...... -1\utIta1a~andKlMlr 
(Deb. 9. Vetl. XXI, OJ.01-20(6) 
CoLIG-43 

~NuItar""'(DURI93) 
(DItt. 10, *- xxn. n .... ·lGI6) 
OIl .... ......... 
CDIb. '., Vol. XXII, 11 .... 2006) 
0ILJf.ZJ 1In._ PllDotGAIL 
(0.. t. v. •. XXI. 0' .... -2006) 
0It.2:tJ ............. 
(Deb. J, Yet. XXI, 26-1'·%016) 
Cot I", 

..... Acquisition for RaIlway ProjecIIIn 
Oriaa 
(Deb. 4, Vol. XXI, 27-97-2006) 
CGLll6 
~ LawScbooll 

(Deb. 10, Vol. XXI, 04-0'.2006) 
011.11.1 

,.... .. badIIe __ h cIeIriaI toc.I 
cia ..... in two .,. and out adem 
a..tuu ill four .. ix workins cia)'! 
(MUll 317) 
(Deb. 20, Vol. xxn, 23.01-2006) 
CoI.S92.f3 

Need to provide employment to the 
persons whole lends were acquired for 
.. nine up Rourkela Steel Plant 
(MUll 317) 
(Deb. 6. Vol. XXI, 31-07-2006) 
CoI.36U4 

Need to ItOp the ... of C ....... 
House at C'ulIIdt. Orissa (MUR 377) 
(Deb. 3. Vol. XXJ, 26-07-2006) 
Col 371-72 

New It.IIiIw.y Uno &om Purl toKonark 
(Oft. 21. Vol. XXII, 24-01-2(06) 
Col3l1 

PcndktalJl:bmNetNCES 
(Deb. to, Vol. XXI. 04.0'-20(6) 
CoI.41U3 

ProMtiGII ofWllllt .. Pu .... 
(Dab. II, -.. XXII. 07-01-2001) 
CGI._12 

... QPa;'1 " 
(0.. U, Vol. XXII. 10-01-2006) 
0Il121-2Z 

...... ofPifoll 
(Dab. 16. YoI. XXII, 17-01-2006) 
Cell .... 

...... or .......... BolIDd T .... 
,.onl' 
(De". n, Vol. XXII, 10-0'-2006) 
CoLl9 • 

..... bCitin 
(Deb. S, Vol. XXI, 21-07-2006) 
CoJ.247-50 

Sertea of'8omb Blull 
(Deb. 2, Vol. XXI, 2'-07~006) 
0Irl13.,.. 

..... oIRquipments 
(Deb. 22. Vol. XXII, 25-08-2006) 
CoLI. 

Situtioll ariling out of proposed 
diJcofttilluation of Revised Long Term 
ACtiOR Plan for the Kalahandi-
BoIanP~(KBK) inOriuaIDd 
steps taken by the Govemment in 
reped thereto (CA) 
(Deb. 17. Vol. XXII, 18-08-2006) 
CbJ.330-32 

Situation IriIiD& out of reported violation 
of different awards given by Water 
Dispute Tribunals (CA) , 
(Deb. I. Vol. XXI, 02-08·2006) 
Col. 37S·71 

Strcnathonins ofNorthem Power Grid 
(Deb. 17, Vol. XXII, 18-08·2006) 
ColI73-'U 
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Terminal Fl&:fJldoIat Ranway Stations 
. (Dob. 9. Vol. XXI, 03-0'·2006) 

Col.9f.IJ1 
Traffic HlDdJiftaActMtjeI by PndIp Port 

(Deb. I. Vol. XXI, 02 .. 08·2006) 
CoLl38-39 

Uplflldation oflloedlln Oriua 
(Deb. I, Vol. XXI. 02-01·2006) 
Col. 219·90 

WideapNld diItreu amoea the farmcrs 
in the country (DUlt 193) 
(Deb. 16, Vol. XXII, 17·08·2006) 
CoL4I408I 

World BlllkAided RanI Development and 
Employment Sc:hemea 
(Deb. 10, Vol. XXI, 04.08·2006) 
CoI.'07 

World Bank Assistance for Sewage 
Syltem . 
(peb. 17, Vol. XXII. 18-08.2006) 
Col. 219 

World Bank Loan for Mabanadi Basin 
(Deb. 11. Vol. XtII. 2 I -08·2006) 
CoL 146 

Mahto, SIII1 Tek Lal 
Adivui MIllO, Subaktikaswl Yojana 

Introduction of EMU 
(Dob. )6, Vol. XXlJ, 11-08-2006) 
Col. 100 

Plantation Sc:heme in Coal ExInIcdon~ 
(Deb. 20, Vol. xxn,' 23·08·2006) 
Col. 197-200 

Revival of Sindri. Ramaaundam and 
Namrup Plants 
(Deb. II, Vol. XXII, 07.08-2006) 
Col. 111-82 

Transportation of Mail 
(Deb. 13, Vol. XXll, 10·08-2006) 
CoL 115 

M'J~Sbri PI ....... 
Airport at Jeypore 

(Deb. lIt Vol. XXII, 24·08·2006) 
Col. ) 19 

ATM 
(Deb. 17, Vol. XXII, 18·08·2006) 
Col. 2 19-20 

Closure of Coal Mincs 
(Deb. 20, Vol. XXII, 23·08~2006) 
Col.47t 

DeYelopment of Slum 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col 174 

(Deb. 19, VoJ. XXU, 22·08-2006) Exp ... jonofRail~~etworkinO,.jssa 
Co1.33-36 (Deb. 13, V~tJ, 10·08-2006) 

Computer Reservation Centre in 
Jharichand 
(Deb. 13. Vol. XXII. 10·08-2006) 
CoJ.61 

Col. 12'-27 
Expansion Plan ofiOC 

(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 182-83 

DamslWells for Fanners in Hilly Areas FilUllK:ial Package to States 
(Deb. 11, Vol. XXII. 07-08-2006) toeb. 17, Vol. XXII, 18·01-2006) 
Col. 27S-78 CQI.244-4S 

Export Centres [CDS for North Eastern States 
(Deb. 19, Vol XXII, 22·08-2006) (Deb. 19. Vol. XXII, 22·08-2006) 
Col. 25 ) CoL 25·26 

Impact of NREGA on ongoing· Need to stop the work on Polavaram 
Developmental Schemes project in Andhra Pradesh (MU~ 317) 
(Deb. 17, Vol. XXII, 18~8-2006) (Deb. 13, Vol. XXII, 10·08-2006) 
Col. 65-67 Col. 271 



SUBJECT INDEX 4S9 
Performance of Companies 

(Deb. 19, Vol. XXII, 22-08-2006) 
CoI.m 

Encroachmenta on Centrally Protected 
Monumems in Delhi 
(Deb. 16, Vol. XXII, 17-08-2006) 

Production ofOilleed in on. Col. 309-34 
(Deb. IS, Vol. XXII, 14-08-2006) Exodus ofScientiJtl 
Cot 157-51 (Deb. 13, Vol. XXII, 10-08-2006) 

Repair of Bridles/Over Bridges on 
National Hishways 
(Deb. 20, Vol. XXIl, 23-08-2006) 
Coll2-.2A 

Reserves of Gold and Gem Stones 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 120 

Sotdna up of Judicial Ac:ademy 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col 225 

COl.4S 
Flau for Medium Class 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 122 

Fraud in Financial Institutions 
(Deb. S, Vol. XXI, 28-07-2006) 
CoLlBl-82 

HUIDID Traftkkina 
(Deb. 12, Vol. XXII, OS.oOS-2006) 
Col. 67-69 

Settl", up ofNALCOPlants 
(Deb. 12, Vol. XXII, 08-08-2006) Petrol PumpslLPGAgencies allotted to Ex-
Col. 147-18 servicemen 

MaJbl, Shri Shankblal (Deb. 16, Vol. XXII, 17-08-2006) 
Col. 118-19 

Crop Insurance Bill, 200S-Consid. 
(Deb. S, Vol. XXI, 28-01-2006) 
Col. 44S-41 

Demands for Supplementary Grants 
(Railways)-2006-2007 
(Deb. 14, Vol. XXII, 1l-OB-2006) 
Co1.40S-06 

Tanda Thermal Power Project 
(Deb. 22, Vol. XXII, 2S-08-2006) 
CoLlOQ 

Malhotra, Prof. Vijay Kumar 
Attacks on Ships 

(Deb. 9, Vol. XX), 03-08-2006) 
Col. 72-74 

Banned Terrorist Organisations 
(Deb. 1, Vol. XXI, 01-08-2006) 
CoI.SO-S2 

Blacklisted Companies/Suppliers 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 188-89 

Demolition of Hindu Temple in Lahore 
(Deb. 3. Vol. XXI. 26-07-2006) 
CoI.218-19 

Public Accounts Committee-Twenty-
Ninth Report-Presented 
(Deb. 14. Vol. XXII. 11-08-2006) 
Col. 247 

Report of Second Administrative Reform 
Commission 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 149-S0 

Rise in prices of Essential Commodities 
(OUR 193) 
(Deb. 4, Vol. XXI, 27-01-2006) 
Col. 316-29 

Scheme for Promotion of Tourism in NE 
States 
(Deb. 4, Vol. XXI. 21-07-2006) 
Col. 84-8S . 

Sending of Labourers Abroad 
(Deb. 20, Vol. XXII, 23-08-2006) 
Co1.2S-28 

Situation arising out of applicability of the 
Delhi Laws (Special Provisions) Act, 
2006 in the context of observations 



LOKSABHA 

.. by JudiciII Authorities 
(0.1>. 15, Vol XXII, 14-08-2006) 
Cd. 261, 26~ 

stRatton aristna out of the use of 
ftroauory aad insulting languale 
about Hindu Deities in the text books 
at M.A. courc:e of IGNOU and steps 
takat by the Oovemment in this reprd 
(CA) 
(Deb. 22, Vel. XXII, 25.08-2006) 
Col. 488-10 

S1RIII CIfdt .. Cookina GaslKerosene 
Qaau ... 
(00. 4. Vet: 'XXI, 27-07·2006) 
Col 1"-

T_Ali·i ... 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 194-20'7 

ULFA-ISI Links 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. .... 

M ... rju .... Sllrt5. 
Appraisal by Dis .. ict Cbllooton on 

Imp'" __ ion of Central 5clillOll 
MPLADS .. 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoI.'1 

Bui).· iF forOownvnent Offices 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. lSI-56 

Need" check the spread of'GUNI' disease 
in Nittor, HubU, Gubbi Taluka and 
lurroundinl areas in Karnataka 
(MUR377) 
(Deb. 9, Vol. XXI, 03-01-2006) 
ca313 

N-s te pnwide edladDl1, employment 
'¥'d infrastructurat fJdiSics ill Tumkur 
Parliamentary Constituency. Kamataka 
(MUR377) 
(Deb. 22. Vol. XXII. 25-08-2006) 
Col. 4SO-S I 

Widespicad dIaraa IIID18 d1e tIrmen 
inthec:o.-y(DUR 193, 
(Deb. 16, \\)1. XXII, 17-01-2006) 
Coi.471·72 

MaDdll. SlniSuat ~ 
Census on Bengal Tilen 

(Deb. 11, Vol. XXII, 07-08·2006) 
CoL91.AJ4 

Decla"lltion ofSunderbans w..ways as 
National WatcrwIIys 
(Deb. 3', Vol. XXI, 26·07.2006) 
CoL 199 

FiaInciII AlIi 1 L II. eo Sta&eI for Export 
In~ 
(Deb. 2. vor. XXI. 2'-07-2006) 
Col.,'" 

Funds .... PMItY 
(Deb. 1. Vol. XXI, 2'-97·2",) 
ColIIJ..9O 

.... **iIian __ l1li Clan •• 
(De". 2, Vol. XXI. 2$-07·2_) 
Col.I9S-t8 

Need to ......... t Dill" .... nat 
Power Plant aM PI ..... .,.ial 
,.... lOr so .. ,ower....,---
in S ... derbans, West anp. 
(MUR377) 
(Deb. 20. Vol. XXII, 23-81-2006) 
COJ.S93-94 

RulesIReplations for Food Adulteration 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 263-66 

Salary, Allowances and Pensions of 
Members of Parliament (Amendment) 
Bill, 2006-Consid. and Pass 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 630-31 

Mane. Shrimati Nivedita 
Additional Gas to Maharashtra 

(Deb. 2 J, Vol. XXII" 24-01-2006) 
Col. 170-71 



SUBIECT INDEX 461 

AUocment afCOII Blocks 
(Deb. 20, Yot XXII, 23-41-2006) 
CoI.49I..f2 

CIoIuN of oaaoilll claues of URi¥erlity 
0..- ...... -
(Deb. 19, Vol. XXII, 22-01-2006) 
CoI.2~ 

Computeriza1ion in Couns 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoI.214-11 

Liberalising Visas to Neighbouring 
Coun1riea ' 
(Deb. 8, Vol. XXI, 02-01-2006) 
Colll4-16 

Loan ftom PFCIREC 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 67-72 ' 

Modernilation of Cbbatrapati Shivaji 
Tenninal Station 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 14041 

Dabhol Power Project 
(Deb. S, Vol. XXI, 21-01-2006) NagpurAirport 
C()I.22~27 (Deb. 16, Vol. XXII, 17-01-2006) 

Col. 129 
F inatisation of E levemh Deflnc:e PIII'I 

(Deb. 13, Vol. XXII, 10-0'-2006) OpenqofKVs 
Col. 32 (Deb. 2, Vol. XXI, 2. J7-2006) 

Col 229-JO 
Growth ofFihn IIIduItry Pan Cards 

(Deb. 6, Vol. XXI, 31-01-2006) (Deb. 10, Vol. XXI, 04-08-2006) 
Col. 111-13 Col. S29 

Human Trafficking Petrol Chemicals Projects 
(Deb, 12, Vol. XXII, 08-08-2006) (Deb. 13, Vol. XXII, 10-08-2006) 
CoJ.67~9 CoI.IS4-SS 

Impact on Tourism in Jammu and Kashmir 
(Deb. 9, Vol. XXI, 03-08,-2006) 
CoI.142~3 

Imp~tation ofOBC Quota in IIMs and 
IITs 
(at:b. 19, Vol. XXII, 22-08-2006) 
Col. 208 

Increase in Inflow of Foreign Tourists 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoI.IG-44 

Indian Science Foundation 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 284 

Industrial Investment Bank 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 149-50 

Phanna Companies 
(Deb. 6, Vol. XXI, J 1-07-20") 
Col. 110-11 

Population in Urban Areas 
(Deb. 17. Vol. XXII, J 8-08-2006) 
CoL 135-37 

Power Shortap due to Flood 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 204 

Prime Lending Rates 
(Deb. 17, Vol. XXII. 18-08-2006) 
Col. 220 

Private Participation in Promotion of 
Tourism 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 90 

Investment Commission for Quality of Food&rains under MDM 
Manufacturing Investment Policy Scheme 
(Deb. 12. Vol. XXII. 08-08-2006) (Deb. 18, Vol. XXllt 21-01-2006) 
Col. 117-11 Col. 197-200 



462 LOKSABHA 

Reduction ot Aaricultural Workforce 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 221-22 

Registration Fee for Fils 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col.130-31 

Release of Central AssistaAce under PMS 
Scheme 
(Deb. 21, Vol. xxn, 24-08-2006) 
CoI.223-2~ 

Sea Erosion in Mlharashtra 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 146 

Second 'Palace on Wheels' 
(Deb. 16, Vol. )Q(II, 17-08·2006) 
Col 103 

Sending Indian Military Penonnel to 
CoDfb 
(Deb. a, VoJ. XXI, 02-08-2006) 
Col. 185-86 

Settinl up of AlIMS Like Illltitution5 
(Deb. 3, Vol. XXI; 26-07-2006) 
Col 2-17 

Shifting of the NIndod Railway Division 
(Deb. 21. Vol. XXII. 24-08-2006) 
CoL 186 

Shortlp of Public Prosocutors 
(Deb. 17, Vol. XXII, II"()S·2006) 
CoL 121-29 

Smart Card. to Cookm, GaalKeroscne 
Conaumera 
(Deb. 4, Vol. XXI, 27.07·200') 
CoLU4 

Sonia VihIr Wider Plant 
(Deb. 22, Vot XXII, 25·08·2006) 
CoI.28I-4t . 

Terror on Internet 
(Deb. 20, Vol. X"II, 23.01-2006) 
Col. 179 

Transfer of Railway Land to MIhmubtra 
(Deb. 21, Vol. XXII, 24·01·2006) 
Co1.261-69 

Voluntary Blood Donation 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 26S-72 

Voucher System in Education 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col: 288-89 

Manjbl, Shri Rajah Kumar 
Behaviour of Airlines Staff 

(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 104 

Need to take steps for socio-ec-onomic 
upliftment of Mushar Community in 
Bihar (MUR 377) 
(Deb. 19, Vol. XXII, 22·08·2006) 
CoI.464-6S 

Manoj, Dr. K.S. 
Amendment of Working Journalist Act, 

19S5 
(Deb. 18, Vol. XXII, 21-0S.2006) 
Col. 192 

Ban on Recruitment of Nunes by Britain 
(Deb. 8, Vol. XXI, 02-08·2006) 
Col. 228 

Cadre Review of Military Englneerlna 
Services 
(Deb. 16. Vol. XXII, 17-01-2006) 
CoI.IU9 

Capital Gains Bonds Window f.,. 
NABARD 
(Deb. 14, Vol. XXII, 11-01·2086) 
Col. 64 

Daily Eamin,ofPeopIe 
(Deb. 20, Vol. XXll, 23-01-2(06) 
COl. 146-47 

Declininl Expenditure on Hi,her 
Education 
(Deb. 12, Vol. XXII, 01-08-2006) 
Col. 12 

Denial of WI,"' Hike to CIaual 
Employees 
(Deb. 21, Vol. XXII, 24·01-2006) 
Col. 131-32 



SUBJECfINDEX 463 

Dfvelopment of Ports under NMDP 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 187·8S 

Export and Import ofPeppor 
(Deb. 2, Vol. XXI, 2~·07·2006) 
Col.1S7-S8 

Funds to Private School 
(Deb. 19, Vol. XXII, 22-08·2006) 
CoL384--86 

Grant-in-aid to Folklore Academies 
(Deb. 4, Vol. XXI, 27-07.2006) 
Col. 137 

Inftaatroctural Fac:ilities in Anganwadi 
Centres 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 292 

Kayamkulam Power Project 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 203-04 

Modification for CRZ 
(Deb. 6, Vol. XXI, 31.07·2006) 
Col. 205 

NMional Aaricultural Insurance Scheme 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoI.~9 

Need to declare sea erosion IS. calamity 
for assistaou from Calamity Relief' 
Fund (CRF) and Nationa! Calamity 
Continlency Fund(Nca:) (MUll 377) 
(Deb. 16, Vol. XXlI, 17-08-2006) 
Col. 377 

Need 10 provide special eoonomic packaae 
for the droulht and flood affected 
finners of Alappuzha district in Kerala 
(MUR371) 
(Deb. 6, Vol. XXI,' 31·07.2006) 
Col. 360 

Pend ina Projects under SGSY 
(Deb. 17, Vol. XXII. 18-08-2006) 
Col.~37 

Pension Fund of Employees Pension 
Scheme, 1~ 
(Deb. 18, Vol. XXII, 21"()1.2006) 
Col" 

Promotion ofOmamental Fisb~ 
(Deb. 19, Vol. XXII, 22-0 .. 2006) 
Col. 124-25 

Rehabilitation of Plantation Sector Worker 
(Deb. 6, Vol. XXI, 31.-07·2006) 
CoL 322 

RehabilitatiOil Packqe for Farmers 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 14-11 

Rovision of Norms of a.ajiv Gandhi 
RehabiUtation Padtlge . 
(Deb. 7, Vol. XXI. 0 1.08~2006) 
Col. 293-94 ' 

Schcmcior Filhennen 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 51-52 

Sea Erosion in Keral. 
(Deb. 6, Vol. XXI, 31·07-2006) 
CoI.309-IO 

Shortage of Text Books 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 286-87 

Subsidized Kerosene to Fishennen 
(Deb. 9, Vol. XXI, 03-08-2006)._ 
Col. 169-70 

Transport Subsidy for export of 
Aaricultural Produce 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoI.I0~5 

Tsunami Relief 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 204-06 

Wheat for Custom Millin. . 
(Deb. 6, Vol. XXI, 31-07·2006) 
Col. 293 

Maniacll, Sbrt Sadua 

Appointment on CompassiODlte Ground 
byKVS 
(Deb. 19, Vol. XXII. 22..()1-2006) 
Col. 317--90 



~SIut' DIm. 
AJIeged Fialacillllrepllridel iD Icat 

(Deb. I, Vol. XXI. 0l-08-1(06) 
Colli' 

Allepd fraud III NIU NIrri •• 
(Deb. 20. VoL XXII, 23-01-2006) 
Col. 29-30 

AIJeaed I"........ .. ~ in 
EanNaieIIlfiIIt ec"'a. 
(Deb. I. Vol. XXI. 01-08-2006) 
Col.24~ 

AIIembIy of 4071 .. Ua ..... 
(Deb. 16. ~1. XXIL 17-0&·2006) 
Col. 137-18 

8io-Madiea1Ra.IICha.. 
(Deb. I, Vol. XXI, 02-01-2006) 
CollOO 

CBI cues tpinsa Ex-Ministers 
(Deb. 2, Vol. XXI. 25-07.2006) 
CoI.208 . 

Closure of Pollution Unill 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoI .. 214 

CoaJ~""·byONac 
(OM. I •• Val. XXII, '0-0'-2006) 
CGlI1JJD 

Deleptioaof'nu. cllt .... 
(Deb. 16, Vol. XXlI. 1,.....zoN) 
Gll.333 
D~ ofHtlloriall Me .ntr 

(Deb. 9, Vol. XXI, 0)..0"%006) 
CoLI 1-14 

Discovery ot'MewOO .,0. ....... 
(Deb. 4, Vot. XXI. 27-07-2006) 
Col. 'n4-77 . 

PiDaacW AuittaDce to Lou M .... ... 
~. 4, Vol. XXI. 21 .. 07.~ 
C¥242..f3 

Hlftdlina orM.11s 
(Deb. 20, Vol. XXII. 23-01·2006) 
CoI.280-8t 

Hwnan TrafIiddIta 
(Deb. 12, Vol. XXII. 0 ..... -2006) 
Col. 67-69 • 

IJIIpI Business oI'~ 
(Deb. 2, Vol. XXI, 15.01-2106) 
CbI .• 7e..19 

...... MolriIe ea.,ed_ 
(Deb. 3, Vol. XXI. J6.07 .. 2 .. , 
Col. 28-29 

Inferior Quality Helmell 
(Deb. II, Vol. XXII, 21-91-2006) 
0:Il1l94 

.... _ .... 18 .. T......,.s.m. 
(Deb. S, Vat. XXI. 2 .... ,·lOI6) 
CalIf7-11 

law .... by Pomp C .. aies ill 
bpIarItloaofOft_o. 
(Deb. 4, Vol. XXI. 27-G140t6) 
CGt.13l-19 ..... .."., 
(Deb. 2, Vol. XXI. 2'-01· ... ) Col.,.." 

Navy war Room LIIk c.e 
(Deb. 4, Vol. XXI, 21 .. 07-:006) 
Col 121·22 E~ HaiIrd .. to8lructDd on 

ShIp 
(Deb. 1, Vol. XXI, 24.07-2006) NewOfticesforDilpolaJofr.-C-
Col. 114-J~ (Deb. J 2, Vol. XXII, 0 ... 1-20G6) 

Facilities tor Handicapped Pauenprs at Col. 171-79 
Airports NHRC Report on HMdiCllPPld PII'IIOU 
... ·It'b. 21, Vol. XXII. 24-08-2006) (Deb. '. Vol. XXI. 03-01-2"'" 
~ui.238-39 Col. IOJ..0'4 



Sl.ItmCTINDEX 

o-...awrpt ........ 11 "EIIIi. TechnoloiY Miuion on Silk IIId Wool 
(Deb. 3, Vot. XXI, 2"6-1'.2"6) (Deb. 19. Vol. XXII. 22.0'·2086) 
Col. 169 Col. 191 

Policy for BuItpIowI in Lutyens Zone 
(Deb. S. Vol. XXI. 28.07.20(6) 
Col. 263 

Policy for Population in Delhi 
(Deb. 22, Vol. XXII. 2S·01·2OG6) 
Col. 137·38 

Policy for Rural Touritm 

Tourist Spots in A 8l N Islands 
(Deb. 16. Vol. XXII. \7.0'.20(6) 
Col. 341 

Utilisation ofiRdia Brand Equity Fund 
(Deb. 12. Vol. XXII, 01·08·2006) 
CoI.1S7·58 

Mdeed. MI. ...... (Deb. 21. Vol. XXII. 14·08·2006) 
8autifbeian ofY_ CoI.I36-50. 

Policy for Ut ..... Uplecllion 
(Deb. 3, Vol. XXI, 26-07·2006) 
Col. 109 

Pel~ due to Liquor F1IeIDr)' 
(o.b. 6. Vol. XXI. 31-07.20(6) 
Col lOS 

PrbIafc... 
(Deb. 12. Vol. XXII, 01·0'·2006) 
CoJ.41-42 

Privlliution of Moakoriaa SCatioDs 
(Da. I., Vol. XXII, 21..01-2006) 
ColI92-9l 

Precuremtnt otlNGPS ~ 
(.,.~. 9, Vol. XXI, 03 ... ·2006) 
ColHNI 

Ptvmotton ofWIr EMrg 
(Deb. 14, Vol. XXII. 11-01.2(06) 
0Il.1O$-06 

It.ewant forOutItINIiDa ~ 
(Deb. 20, Vol. XXII, 23 .... 2006) 
CoI.4J)'34 

IlUi .. of Hydro Power Proje"t in 
........ YIJIIy 
(Deb. 17, Vo" XXlJ. 11-01·2006) 
CoLI11-7! 

s-.. '" of AtlMS Lib IMdMioas 
(Deb. 3, Vol. XXI. 26·07·2006) 
Col 11·11 

(Deb. 22. Vol. XXII. 2~-O'·2006) 
Col. 125·26 

Benefits to Chi .... of SCsIITa .... 
Marryina to Non-ICIIS,.. Persons 
(Deb. 4. Vol. XXI. 27·07·2006) 
Cot 117 

Combat Role of"WotMtOflk:en in Anny 
(Deb. 13, Vol. XXII. 10 ..... 204N) 
Col. 160 

Death of DP Personnel 
(Deb. 12, Vol. XXII. 01-01-2006) 
CoLI9~ 

Foodpins RoUina in Polke SIItion 
(DO. II. Vol. XXII, 21-01·2006) 
ColIOI..cJ2 

Green Way ofC'1em1ti811 
(Deb. 15. Vol. XXII, 14 ... ·2OM) 
Col. 97'" 

HarIUllllftt ~ DDA 
(Deb. 22. Vol. XXII. 25..0'·2006) 
CoI.ns 

Iado.QIna 1'rIdI TIAiIJI N_tlL ,.. 
(Deb. ft. ~. XXII. D. 211.) 
Col 31-33 

National COlAmtniOll for Miaorit)' 
EdIaIionIJ .......... 
(Deb. 19. Vol. XXII. 22-01-2006) 
Col. 250-S1 

Share ofSAIL in Conallucti08 Products 
(Deb. U. Vol. XXII, 14-01.2006) Need to addre .. tbe ,mi •• of 
Col 160 malnutridon inchiJcn. ina.aa.tspta 



466 LOKSABHA 
and other patts of the country 
(MUR377) 
(Deb. 22, Vol. XXII, 2S·08·2006) 
Co1.....sG 

NewClpitllBoada 
(o.b. 14. Vol. XXII, 11.01·2006) 
CoL1D-24 

NlwlTbm 
(Deb. 5, Vol. XXI, 21·07·2006) 
Col2I'·1. 

Openmc ofNew Dental Colleaos 

Cantonment Bill, 2006-C0nsid 
(Deb. 15, YOI. XXII, 14.()S-2006) 
Col. 317 
(Deb. 16, Vol. XXII, 17-08·2006) 
Col 381-84 

DeJay in Supply of LPG Cylinders 
(Deb. 16, Vol. XXII, 17-08·2006) 
Col. 20 1-02 

Environmental Degradation 
(Deb. I, Vol. XXI, 24·07·2006) 
Col. 141-43 

(Df!b. 3, Vol. XXI, 26-07-2006) Globalisation of Agriculture Sector 
Col. J19-I6 (Deb. I, Vol. XXI, 24-07-2006) 

Poor Quality Food Under leDS 
(Deb. 12, Vol. XXII, 08.01·2006) 
Col. 226 

Potable Water for Dwarka 
(Deb. 5, Vol. XXI, 21-07.2006) 
0>1.1'74 

Report of Javed Chowdhury Committee 
(Deb. 3, Vol. XXI, 26-07-2006) 
COI.2S3-S4 

Right to Education Bill 
(Deb. 12, Vol. XXII, 08-0S-2006) 
Col. 111-12 

Stamp Duty in SM 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col 119 

Strike by Medicos 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 148-49 

Suicide Cases 
(Deb. 4, Vol. XXI, 27.07-2006) 
CoL 14-22 

M •• ., .... Dr. ..... a.o 
Ac:cktent .. Vilhaka S&eoI Plant 

(Deb. I, Vol. XXI, 24·07-2006) 
. cOI.l97 

Advertilemen1l by ONOC 
(Deb. 9, Vol. XXI, 03..08-2006) 
ColS 

0>1.241-43 
Health and Safety of Work Force 

(Deb. I, Vol. XXI, 24·07-2006) 
Col. 181-82 

Inter..caste Marriages 
(Deb. 16, Vol. XXII. 17.08-2006) 
Col. 339 

Problems of Army Personnel 
(Deb. 16, Vol. XXII, ] 7-0B-2006) 
Col. 109-10 

Rehabilitation Packaae for Fanners 
(Deb. I, Vol. XXI, 24-07-2006) 
CoI.14-17 

Rise in prices of Essential Commodities 
(DURI93) 
(Deb. 4, Vol. XXI, 27·07·2()06) . . 

. Col. 43 1-32 
Unemployment Allowance under NREOA 

(Deb. 10, Vol. XXI, 04-01.2006) 
Col 226-27 

Mtahwal,Slni KaUull 
Allocation efFunda Under Modernisation 

ofPoUco Fon:e 
(OM. 1 t. Vol. XXII. 22-08-2006) 
Col'1NO 

BrinaiDI down ~ Mortality Rate 
(Deb. 3, Vol. XXI, 26.07-2006) 
Col. 71-72 
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Closure of Edible Oll Ualts 
(Deb. 6. Vol. XXI, 31-01-200,6) 
Col 269-70 

Development of Research Network 
InfrastNcture 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 383-84 

Employment Opportunities in A,ricullure 
Sector 
(Deb. B, Vol. XXI, 02-0B-2006) 
Col. 21-22 

Expen Committee on PSBs 
(Deb. 14, Vol. XXII, 11-0B-2006) 
CoUI-52 

Export ofMissilel 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 226-27 

Failure ofDPAP and DDP 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 301-04 

Funds for Regeneration of-Traditional 
Industries 
(Deb. 19. Vol. XXII, 22-08·2006) 
Col. 339-40 

Oas based Fertiliser Plants 
(Deb. 6, Vol. XXI, 31·07-2006) 
Col. 191-92 

0irIs Education Iftd the Common Sc:hool 
Sy-. 
(Dcb. 19. Vol. XXII, 22-0'-2006) 
Col. 233-J5 

Hoda Commkt.ee Report 
(Dob. 2, Vol. XXI, 25-07-2006) 
Col. 163-64 

Increase in Work in, Hours 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 622·23 

Invesunerrt in North Eastern Region 
(Deb. 7, Vol. XXI, 01·08-2006) 
CoI.S''''' 

Loan to Weaver's Cooperative Soc:ieties 
(Dob. 2, Vot. XXI, 2S·07·2.OO6) 
Col. 109-12 

Loues by CPSE. 
(Deb. 16, Vol. XXII, 11-08-2006) 
CoI.~17 

Loaaes in TcJearaph Service ofBSNL 
(Deb. 3, Vol. XXl, 26-07-2006) 
Col. 2()()-...02 

Militant Trainin& to Youchl 
(Deb. 12. Vol. XXII, 08·08-2006) 
Col. 11'-16 

MOU to Increase Investments 
(Deb. 7, Vol. XrXI, 01-08·2006) 
Col. S6S 

National Policy for Employees ofPriVlltel 
Public: Sector 
(Dob. 6, Vol. XXI, 31-01-2006) 
Col. 80-11 

Need to provide reservation to the eligible 
persons of SC/ST category in the 
appointment of Judges in Supreme 
Court and Various High Courts 
(MUR377) 
(Deb. 19, Vol. XXII. 22-08·2006) 
Col.~l 

Need to release the balance shire of water 
for Rajasthan from Ravi and BelS rivers 
to~(MUR377) 

(Deb. 3, Vol. XX). 26-07-2006) 
Col. 369-70 

Railway Network 
(Oeb. 21, Vol. XXII, 24.08-20(6) 
Col. 23S-36 

Report of National Knowledle 
Commiaion 
(Deb. 20, Vol. XXII. 23.08-2066) 
Col. 60-61 

Steps for balanced ... d equitable 
development of aU parts olthe country 
(Res.) 
(Deb. 17, Vol. XXH, 11.08·2006) 
Col. 402--07 
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AMOURC maIM',', ......... Pn:e 
for paddy 
(Deb. J 5, Vol. XXII, 1.-..oa-2086) 
CoI.IS4-SS 

UMversily. Pula. Simastipur. 8. 
(MUa111) 
(Deb. 12. Vo'. XXII, OI-oa-2006) 
CcI.262 

Need to implemenl reservalion policy as 
Cantonmenll Bill. 2006-C0AIid per the provisions of the Constitution 

(Deb. 16, YoJ. XXII. 11..ot-H86) (UUI317) 
CoI.31-19 (Deb. 6, Vol. XXI. 31-07-2006) 

Conversion from Leasehold to Freehoid Col. 36 t 
(Deb. 10. Vol. XXI. 04-01-2006) OpenlngofKVs 
Col. 222-23 (Deb. 2. Vol. XXI, 2S-07-2006) 

Demands for Supplemewtary Grants Cal2l9-10 
(1IiIwaI)'s)-2OO6-lOO'7 
(Deb. t •• Vol. XXII. 11-01-2006) 
Calltl-f3 

~_of""ConIIOf Eapae 
(D ..... ; Vol. XXI, 03-0'-2006) 

. Col. 171-72 

Food Safety aadStandards Bill. 2005-
Consid" Pan 
(Deb. 3. Vol. XXI. 26-07.2006) 
Coll9I-9l 

Inclusion of Modler's Name in School 
Cerdac.s 
(Deb. 19, Vet. XXII, 22.01-2006) 
Col.'" 

18IrOftction ofT,.. Mtween Panwel to 
~ipIIi ShiytJi Terminal 
(on. 21, Vol. XXII. 24.01-2006) 
Col .• "'" 

J ..... ~ (Circ ..... PftJIecaioft of 
CIUI*ea) AM. t ••• 1m. zoos-
CoMiILa PIlI 
(DU. I. Vel. XXI. 02-0'-2006) 
Cal '11·12 

L'all ... TII.'eN 
(DR. T, Yot. XXI, 1.-8'-2.06) 
Calm ... 

Ned to dMck lllepd irrep'arides 
pmrIIi1iIrc tDabe ....... A ... icuJUaI 

Pricma ofCoaJ 
(Deb. It Vol. XXI. 02-01-2006) 
CoI.l2 

ProductionlExport ofl1'OO Ore 
(Deb. II. Vol. XXII. 07-08-2006) 
CoI.IS-19 

Repairinl of Aira'aft 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col.Ill 

Reslructurina ofPricc Monitoring Cell 
(Deb. 6, Vol. XXI. 3 t -07-2006) 
Col. 112-13 

Rise in CMCeI' CaMS 
(Deb. a, Vol. X XI, 02-08-2006) 
Col. 173-74 

Sale ofF -16 to Pak .. 
(Deb. 3, Vol. XXI, 26-87-2006) 
CoI.I'" 

Supply of Naft.Cok .. ColI SO n.mat 
PowIr~"" 
(Deb. 20, Vol. XXII, 23.oI-1086) 
Col. ,""" 

UPSCRepoIt 
(Deb. 20, Vol. XXII. 23-0'-2006) 
Col. 33G-ll 

MeItta, Slut Ibun ...... r rn_ 
Shan Dwellers 

(Deb. 5. Vol. XXI. 2'-07-2006) 
CoLIIU3 
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"".1 t .. effonipNallI.lfiDOMI ,.... 

(on. 21. Vol. XXII. 2 .... -2_> 
CoI.)""'1 

ea-CorIipw_ in MJm»CGnmission 
(Oft ..... Vol. XXII. 11-08-2006) 
CoI.~ 

ConIrICt Labour in Cement Industry 
(Deb. 15. Vol. XXII, 14-08-2006) 
Col. 247 

Deaths Caused by Aaopbela 
(Deb. 8, Vol. XXI, 02-0 .. 2006) 
Col. 148-49 

Impon of Tanks by ONGC 

.. 
(Deb. 13, VDI. XXII, 10..08-2006) 
Qt'Jh..rl 

Intemet S~ by Private Mabile Phone Com"". 
(Deb. 3. Vol. XXI, 26·07-2006) 
CotJ2l-24 

R a tiN! I_ot .... ~z .. is 
(Di'. 21, Vol. XXII, 24-0'-2006) 

Col. 24''''' 
Security of Oil and GIS InsaaJlations 

(Deb. 21, Vol. XXII. 24-01-2006) 
CoI.I64~S 

So .. Ene'1Y Vii .. 
(Deb. 17, Vol. XXii. 11~1·2006) 
Col 131-33 

Tea I JoaofSCIST EaiJ*I-
(0.. 28. Vol nn. 23..oe·2006) 
at5OP-'O 

US ...... forAlld N_ O(Naattun 
(Dett. 7, Vol. XXI, 01-eI·H06) 
Cell. 1..,1 

WheltScam 
(Deb. II, Vol. XXII. 2I.oa·2006) 
Cal222-n 

Mt&ap. D~ 'I'IIoIrdto1ll 

',," .. Iit.tion .pi ••• S .. ior PSUs ArmedForceSpecia'PowerAct 
0ftIc:iII& (Deb. 19. Vol. XXII. 22-08-2006' 
(0... 13, Vol. XXII. • ...... 2.) CGlI62 
Col I 5O-S 1 ell. LAareemenlwtthNSCN(IM) 

(DA. 19. Vol. X'XII, 22-4»1 .. 2006) 
QlJ4t.47 

tm .... itiesin .......... 
(Deb. II. Vol. XXII, " .... -2 ... ) c.L.........,. 

Need to chick .... ' ... ., COlI .. _tit. d ... 1VeII ....... J11) 
(Oft. 22, ~I. uu. 25 II ~, 
Cet.4S7 

Plnch_£Icc:tiDns ......... 
(on. 20. Vol. xxu. 23-ea~1006) 
CoLlto-l1 

Pesticides Manufadurina Corap __ 
(Deb. 6. Vol. XXI, 31-07-2006) 
Col. 103-04 

Prjce&.ofDAP and Urea 
(Deb. It. Vol. XXII, 07..08-2006) 
Co1281-1Z 

RateorNaIau.JGu 
(Otb. 16. Vol. XXII, 17-08-2006) 
(;(,1.142-43 

Dr •• """ for SuppleateMII)' Grllnts 
(G 11).2186-07 
(Oft. 12. Vol XXII. 0I..f)8·2806) 
at ... 
,. belwecn ImphaJ amfGuwahati 

(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 163 

R.-..oval of Encroachments on National 
HlabwaY 
(Deb. 20. Vol. XXII. 23~08-2006) 
CoI.JOO..Ol 

~ConunIUtle 011 Human kesource 
Development-One Hundred Seventy-
~ 

~d 
(Delt. 22. Vol. xxn. 1$"8-2006) 
Coll70 
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Tipaimukh Hydro POWOl' Project 
(Deb. 17. Vol. XXII, 11-08-20(6) 
CoI.2S8-59 

Unauthoriled Consnctioa OR ITPO Land 
(Deb. 'f, Vel. XXll. 22 .... 2006) 
011.276-71 

Mtlhra,Dr. ..... 
Central $ilk BO11'II (Amendment) Bill. 

2006-ConaiM: PIa 
(Deb. 19. Vot XXI1, 22 .... ·2086) 
Col. 474-75 

Construction of Railway LiDe between 
HaridwIr .... VI • 
(Deb. 16. VoL XXII, 17-0'.20(6) 
Col.t14 

Demand. for Supplementary Orants 
(Rai1ways}-2006-2007 
(Dcb. 14, Vol. XXII, It -0'-2006) 
Col.33~39 

Need to ben the ute of paper end plude 
material for makin, National fI .. 
(MUk311) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col 407 

Openin,ofMewBalc ..... 
(Deb. 22. Vol. XXII, 25..o1-2OOf) 
0:JI.lG-43 

, .... Currency NotII 
(Deb. ) 7, Vol. XXII, 1 a-08-2006) 
Col. 151-59 . 

Procurement of Poor Quality of 
Food.,.iRl 
(Deb. 15, Vol. XXII, 14-08·2006) 
Col. 63 ... 

Providina Voice Interceptl 
(Deb. I. Vol. XXI, 02 .. 08·2&06) 
CoI.S4--S6 

Fake Currency Railway Reservation FKilitia DehrldIll1 
(Deb. 22, Vol. XXII, 25-011-2006) Railway StatJon 
Col. 343-44 (Deb. 21, Vol. XXU, 24-08-2006) 

Financial Assistance to Loktantrik Senani Col. 231 
(Deb. 12, Vol. XXII, 08-08-2006) Tax System 
Col. )77-78 (Dcb. 20. Vol. XXII, 23-08-2006) 

F~d for Defence Production Col. 193-94 
(Deb. 13, Vol. XXII, 10-08-2006) 
COl.3S 

Growth Rate of Public Sector Airlines 
(Deb. 2 J, Vol. XXII. 24-08-2006) 
Col. 71 

Illegal MigrantsinAndaman and Nicobar 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. )59~ 

Widening of Modinagar-Haridwar 
~ational Highway 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 472-73 

Widespread distress amq the farmers 
in the country (OUR. t 93) 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. S82--i4 

Interconnect Services by BSNL 
(Deb. 20. Vol. XXII. 23-08-2006) Mlstry,SlarlMldbuudan 
CoL 62~3 Amendment Bill on Land Acquisition Act, 

Kickbacks in Wheat Import 
(Deb. 18, Vol. XXII. 21·08-2006) 
Col. 2 12-14 

Loss to NDMC 
(Deb. ) 2, Vol. XXII, 08-08-2006) 
CoI.9~ 

1894 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 191 

Assistance to Victims ofGujM'at Riots 
(Deb. 19, Vol. XXII, 22-0'-2006) 
Col. 161-72 
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Bomb blasts in Mumbai (AM) 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 320-23 

Coal based Power Projects 
(Deb. 22. Vol. XXII. 2'-08-2006) 
CoI.24l-i4 

Construction of International renninal 
Complex at AbmedabadAitpOrt 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 80 

Construction ofPatan-Bhiladi Railway 
Une 
(Deb. 9, Vol. X~I, &3-08-2006) 
CoI.I444S 

Corpus Funds For Development! 
Maintenance of Sardar Vallabhbhai 
Patel Memorial 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 216 

Demands for Supplementary Grants 
lRailways) -2006-2007 
(Dob. 14. Vol. XXII, 11-08-2006) 
Col. 377-78 

Juvenite Justice (Care and Protection of 
Children) Amendment sm, 2005-
Consid &. Pass 
(Deb. I, Vol. XX., 02-08-2006) 
<41.525-26 

Labour Policy 
(D •. I, Vot. XXI, Z4.o7·2006) 
CoLe3-14 

Minor Mineral Proposals 
(Deb. 2, Vol. XXI, 25..01-2006) 
CoI.l62.ft 

Museum at Harappan Site, Dhollvira 
(Deb. 9, Vol. XXI, 03-01-2006) 
Co1.203..()4 

National Programme for EducarJon ofOirls 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 163-64 

Non FunctionaltCD 
(Deb. S, Vol. XXI. 28-07-2006) 
Col. 226 

Rail Freight Corridor 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 5-6 Development ofSurat-Hazfra Railway Line 

(Deb. 4. Vol. XXI. 27-07-2006) Ro--RoFenyServiccPr6jeGt 
Col. 119 (Deb. 20, Vol. XXII, 23-08-2006) 

Establishment of Maritime University in 
Gujarat 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col.9S 

fluorosis Mitigation Centre 
(Dob. ] O. Vol. XXI. 04.08-2006) 
Col. 116 

Four Laning ofNational Highway No. SA 
(Deb. 20. Vol. XXII. 23-08-2006) 
CoI.1S4-S8 

Gauge Conversion ofBhildi-Samdari 
(Deb. 13. Vol. XXII, 10-08-2006) 

. Cot.IS3 
tmpon Duty on Ship Breaking Industry 

(Deb. 21. Vol. XXII. 25-08-2006) 
Col. 4041 

CoI.4S1-~ 

Sale ofNaturII Gat 
(Deb. 21, Vol. XXII, 24-08·2006) 
CoI.3S5-56 

Settins lip of 1ft Institute 
(Deb. 6, Vol. XXI, 31-01·2006) 
Col. 99-100 

Spirituous Preparations (Inter-State Trade 
and Commerce) Control (Repeal) Bill, 
2006-Consid &. Pass 
(Deb. 9, Vol. XXI, 03·08·2006) 
Col. 387-11 

Widespread Distress amana the FanfterI 
in the Country (OUR 193) 
(Deb. 21, Vol. XXII. 24.08-2806) 
Col. 624-26 
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AISil&lDCe to lta:kward States UIIder 
A.I".P. 
(0.. .• 1, Vot XXII, 21-01-2006) 011.»-» 

C U 1 ...... of .... 0fIIces 
(Oft. J, Vol. XXI, 26-07·2006) 
CDl.221-J1 

COIIIRction o(C.., Cgmplcx at Indore A..,., 
(Oft. 16, Vol. XXII, J '''8-2006) 
Col.212-13 

ConIInIction ofltailway .......... 
BIdtIka 
(Deb. 21, Vol. XXII. 2 ....... 1006) 
Cot.J49..50 

De~.Iopmen. of DiIuIer MlMaement 
......... 8 .... 

New r .... tom...., 
(Deb. 21, Vol. XXJJ. ~4""'''') 
Col.2SJ-$4 

Pendina,..." SGSY 
(01.,. 17, Vol. XXII, ...... ...,.) 
Cal. 10--40 

Pendinl p,.g." 00 ••• _ ....... .. 
(Deb. 20. Vetl. XXII, 23 ... -2 .. ' 
Col. 261-'18 

P1anIadon of J ..... 
(Deb. 2%. v.I. XXII. 2S"'.-2006) 
Coln-,. 

Pw.OrWc.puEdIE 
(De. 14. Vol. XXII ....... 2006) 
Cal2W4 

.......... afDIIII. YeI6 CooordiIIItOn 
(Deb. 2t. YoI. XXII. 2)41.2106) 
Cat. 4'N-75 

(Oft. II, Vol. XXII, 21 ... ·2_) 
CoI.2Q6.47 sa.. ~Prapnme 

(a.. 17. Vol. XXII. 1 ..... 2006) 
Flood Conuol CollM-J1 

(Deb. II. VoL XXII, 2 ...... 2886) 
ColI73-'M TetIpIloae COM.ctIoaI 1IIIder Bbarat 

G8IIII Conversion or J....,...ooa.Iia 
RIiJway Line 

Nlnlllnv.-
(Deb. 3, Vol. XXI. 26 .. 07-2006) 
Col. 94 (Deb'. 16, Vol. XXII, J 7-01·2006) 

CoI.241-4t UpgradatioD and Development of Devi 

Gaule Convenicn Project in M.P. 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 239-40 

Grants under POlt M81ric Scholarship 
Sc:bame 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL J.4 J--46 

1foIte .. fCIr SCI 
(Deb. 21, Vol. XXII. 24..01·2006) 
Col. 126-21 

MIhHI SamIkbya.Propnme 
(Deb. 19. Vol. XXII, 22-01-2006) 
CoI.SI 

Mural Paintinp 
(Deb. 4, Vol. XXI, 27-07·2006) 
Col 134 

Ahilyabai Museuma 
(Deb. 16, Vol. XXII, 17-08-2006) 
Coll2S 

Vacant Post of Judges 
(Deb. S, Vol. XXI, 28-07-2006) 
Col.S9--92 

Wind Energy 
(Deb. 17, Vol. XXII, ..... -2006) 
CoL lOS 

Write OfTRent for Vtins Hanpr 
(Deb. 16, Vot. XXII, 17-01-2006) 
Col. 299-300 

Mobate.Sbrl PUIIno ..... 
Bio-Dlesel based Trains iJI~ 

(Deb. 16. Vol. xxn. I' ...... ) 
Col. I,. 
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Cultivation of Medicinal Plants 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoI.S7-S8 

Diversion afForest Land 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 122-27 

Environmental Clearance to Projects 
(Deb. II, Vol. XXII, 07-08-2006) 
Co1.21S-16 ' 

Iron Ore Mines 
(Deb. 12, Vol. XXII, 01-01-2006) 
CoI.SI-S2 

Irrigation Projects ofChhanisgarh 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 18-89 

Need to declare Birth Anniversary of Guru 
Ghasidas falling on 11th December as 
National Holiday(MUR377) 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 406-07 

Plants for Bio-Diesel Production 
(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 114-1S 

Production ofBio Diesel 
(Deb. 10, Vol. XXI, ~4-01-2006) 
Col. 433-34 ' " 

Railway Projects ofChhattisgarh 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 97-91 

Renewal of Manufacturing Licences 
(Deb. 20, Vol. XXII. 23-01-2006) 
Col. 112-13 

Setting up of Petrol Pumps by Private 
Companies 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 243 

Mohan, Shri P. 
Adulteration/under Measurement of 

PetrollDiesel 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 43-4S 

Ban on Recruitment 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 271-78 

Commodity Future Tradine 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. I 39-S7 

Consumer Price Index Series 
(Deb. I S, Vol. XXII, 14-08-2006) 
CoI.l~3 

Delinking ofCMPDIL from cn.. 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 305 

Entry of Foreign Coffee Companies 
(Deb. 7, Vol. XXI, 0 1-08-2~06) 
Col. 613-14 

Environmental Effects of Asbestos 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 104 

Funds to Local Bodies 
(Deb. 3, Vol. XXI, 26-07-2006) 
Co1.4S-S0 

Gold Loan Scheme 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 171 

Hallmark Certification 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 208-09 

Inflation Rate 
(Deb. S, Vol. XXI, 21-07-2006) 
CoI.lSt-S2 

International Court of Justice 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col. 274-7S 

Investment in Share Market by Postal 
Department 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 313-16 

IPOs of State Bank ofHyderabad 
(Deb. 10, Vol. XXI, 04-08'-2006) 
Col. 111-82 
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Juvenile Justice (Care and Protection of 
Children) Amendment Bill, 2005-
Consid:.& Pass 
(Deb. '8, Vol. XXI, 02-08-2006) 
ColS02~7 

Maintenance and Operation' of High 
Speed Goods Trains 
(Deb, 21, Vol. xxii, 24-08-2006) 
Col. 168-69 

NItionaI Commodity Derivation Exchange 
(D~b. 6, VOl. XXI, 31-07-2006) 
Col.2n-74 . 

Need to set up a Passp1nt Office in. 
MMuni, Tlmil Nadp (MUR 377) 
(Deb. 13, . Vol XXII. 10-01-2006) 
Col2Tl 

New Trades in 111 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 247-48 

Panicipation in World Cup Football 
Tournament 
(Deb. 3, Vol. XXI, 26-07-2006) 
~1.224-26 

Pendina Qivorce Cues oflndians Abroad 
(Deb. 3, VoL.. XXI, 26-07-2006) 
Col. 279-80 

Pondicherry (Alteration of Name) Bill. 
2~onsid Il. Pus 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 506-07 

Problems of Army Personnel 
(Deb. 16, Vol. XXII. 17-08-2006) 
COl. 109-10 

Rehabilitatio:l of Hand loom Sector 

Steps to Counter Computer VU'UI 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 166-67 

Tsunami Relief 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 25 I-52 , 

Unifonn Code for (A) CertifiClle Fibns 
(Deb. 6, Vol. XXI, 3 t -01-2006) 
Col 306-07 

Uplfldation ofMai~ TIIiII_ 
Superillt CItepy' . . 
(Deb. 4, Vol. XXI, 2741-2 ... ) 
Col. 1'79 

M ..... 'blab; SIIrI 

Affect ofHike in DaeI PricII ... ' .. . 
(Dob. 4, Vol. XXI, 27 .. 1·2 ... ) 
Col 116-17 

Alleaed Misuse of Medical Pro ..... 
(Deb. 20, Vol. XXII, 23 .... ·2"') 
Col. .so 1-02 

Allotment ofLand for Stadium 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 126-27 

ATM Facility at Stations 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 179-81 

Bio-diesel Procurement Policies 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoI.IS3-84 

Broadband Internet Facility 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 186-88 

(Deb. 7, Vol. XXI, 01-08-2006) CanceJlationofCoalBlockAUotrncmts 
CoI.S69-70 (Deb. 8, Vol. XXI, 02-08-2006) 

....... BwinessHubs 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 65-72 

Sanction for Signing BiiaterallMultilateral 
Treaties 
(Deb. 20, Vol. XXII, 23-0S-2006) 
CoI.196-97 

Col. 283-14 
Catering and Sanitation in Railways 

(Deb. 13. Vol. XXII, 10-01-2006) 
Col. 118-19 

Changes in Primary Education 
(Deb. 2, Vol. XXI, 25-07·2006) 
Col. 122-23 
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Coal Blocks to Private Sector 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 11-89 

Complaints against Telephone and Mobile 
Services ofBSNL 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. ISO-c-~S 

Cruh of Aircraft and Helicopters 
(Deb: 4, Vol. XXI, 27-07-2006) 
Col. 61-62 

Declaration of Minimum Support Price for 
KhlrifCrops 
(Deb. 15, Vol. XXII, 14-0'-2006) 
Col. 159-60 

Demands for Suppl .... atary Grants 
(Railways)-2006-2007 
(Deb. 14, Vol. XXIi, 11-0'-2006) 
Col.3S1 

Deployment of Indian Army 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 333-35 

Dereservation ofSSlltems 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 152-91 

Development of Remote Control Engine 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 171-72 

Food Testing Laboratories 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 149-54 

Functioning ofDCIC 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 121-35 

Impact on To~ism in Janunu and Kashmir 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 142-43 

Improvement in Cover. of AIR and 
Doordarshan 
(Deb. 6, Vol. XXI, 31-01-2006) 
Co1.5~3 

Increue in Steel Prices 
(Deb. I, VoL XXI, 24-07-2006) 
COl. 139-42 

Indo-Banaladesh Ap'eement eo ReIolve 
. Water Disputes 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 219-90 

Inferior Quality Fencina 
(Deb. 19, Vol. XXII, 22-08-2006) 
Co1.2034t 

Integrated Disease Monitoring Project 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 245-47 

Divya Drishti Project Loss of Foodgrains 
(Deb. 21, Vol. XXII, 24-01-2006) (Deb. 15, Vol. XXII, 14-01-2006) 
Col. 263-64 CoI.l~7 

Doubling the Railway Lines connecting 
Ports 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 226--28 

Eco-Friendly Technology 
(Deb. 19, Vol. XXII, 22~08-2006) 
Col. 213-16 

Export of Iron Ore 
(Deb. 6, Vol. XXI, 31-07-2006) 
Co1.2034t 

Export of Mangoes 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 551-59 

Losses of Public Sector Oil Companies 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 130 

Medical Degree from Kazakhstan 
(Deb. 20, Vol. XXII, 21-08-2006) 
Col. 431-32 

NOC for Crop Loan 
(Deb. 17, Vol. XXII, 18-08~006) 
Col.IS7-58 

Poverty Rate . 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 321-21 
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Power Shortage due to Flood 
(Deb. 22, Vol. XXII, 2S-08-2006) 
CoL 204 

Security of Oil and Gas Installations 
(Deb. 21, Vol. XXII, 24·08-2006) 
Col. 164-6S 

Production of Bas mati Rice Setting up of Indian Institutes of 
(Deb. 6, Vol. XXI, 31-07-2006) Management (IIMs) 
Col. 223 (Deb. 2, Vol. XXI. 2S-07-2006) 

Production ofMilk and Ohee CoI.I64-6S 
(Deb. II, Vol. XXII, 21-08-2006) Setting up of Urdu Schools 
Col. 88-:-90 (Deb. 12, Vol. XXII. 08-08-2006) 

Progress of Work of Expressways Col. 133-34 
(Deb. 3, Vol: XXI, 26-07-2006) Simplifying Passport Issuance Proc~ure 
Col. 292 (Deb. 3, Vol. XXI. 26-07-2006) 

Purchase of Bofors Guns Col. 222-24 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 173 

Purchase of Sukhoi Jet 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 131-32 

Recruitment in Armed Forces 
(Deb. 9. Vol. XXI, 03-08-2006) 
CoI.SS-S6 

Rehabilitation of Polio Affected Children 
(Deb. 3, Vol. XXI. 26-07-2006) 
Co1.l71-79 

Restoration of Telescopic Benefits 
(Deb. 4, Vol. XXI, 27-07-2006) 
Co1.217-11 

Restriction on Access to Platforms 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 298-99 

Revenue and Expenditure 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. IS3-55 

Review of Monetary Policy 
(Deb. 17, Vol. XXII, 18-08-2006) 
Co1.2S7-58 

Revival Package for Sick CPSEs 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 223-26 

Sale of Drugs at Grocery Shops 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoI.I94-9S 

Subsidy on Kerosene 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 181-82 

Subsidy to Private Sector Oil Companies 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 49 

Survey <,lfFICCI on Expon Growth 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 193-94 

Terrorist Activities 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 30-34 

Towns ofExpon Excellence 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col. 594-96 

Mohlte, Sbri Subodb 

Achievements under NPCBB 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 70 

Acid Attacks 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. ) 01-02 

Allocation of Food grains !,Inder SORY 
(pcb. 10. Vol. XXI. 04-08-2006) 
Col. 69-72 

Assistance to' Farmers 
(Deb. 5. Vol XXI. 28-07-2006) 
Co1.8.,c} 
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Availability of Pulses Funds for Mid-Day Meal Scheme , '. 
(Deb. I S, Vol. XXII, 14-01-2006) 
Col.1J9 

Celebration of SO years ofKVIC 
(Deb. 7., Vol. XXI, 01-08-2006) 
Col. SIS . 

Central Economic Intelligence Bureau 
(CEIB) 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col.201~3 

Cinematograph (Amendment) Bill, 200S 
(Amendment of section SB) by 
Sh. Subodh Mohite-Int. 
(Deb. S, Vol. XXI, 28--07-2006) 
Co 1.40 I 

Clearance to Pending Projects of 
Maharashtra 

(Deb. 2, Vol. XXI. 2S·07-2006) .: 
Col. 57-S9 • 

Gauge Conversion of Nagpur·Nagbhid 
Railway Line 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 80 

Gramin Ticket Booking Service 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 212·J3 

Human Development Index 
(Deb. 19, Vol. XXU, 22-01-2006) 
Col. 91-92 

Illegal Immiaration 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 220-21 

(Deb. I, Vol. XXI, 24-07-2006) Indian Medicines Development 
CoI.2S2-54 Corporation Bill, 200S by Sh. Subodh 

Code of Criminal Procedure (Amendment) Mohile-Int 
BIII,200S(Amendment'ofseaion2,etc) (Deb. S, Vol. XXI, 28-07-2006) 
by Sh. Subodh Mohite-Int Col. 402 
(Deb. S, Vol. XXI, 21-07-2006) Information through Annual Return 
CoI.401 (Deb. 10, Vol. XXI, 04-08-2006) 

Committee on Subsidy on Fertilizers Col. 439-41 
(Deb. 18, Vol. XXII, 21-01-2006) KhaperkhodaThermal Power Plant 
Col. 47-49 (Deb. 10, Vol. XXI, 04-01-2006) 

Compulsory Registration of Marriages Col. 237 
Bill, 200S by Sh. Subodh Mohito-Int. 
(Deb. S, Vol. XXI, 21-07-2006) 
CoI.400~l 

Conversion of Coal into 011 
(Deb. 8, Vot. XXI, 02-01-2006) 
Col.I64~S 

Fire in Electrical Engine Service Centre, 
Bhusawal 
(Deb. 13, Vol. :~XII, 10·08·2006) 
COl. SO 

Formation of Health and Food Policy for 
Tribals 
(Deb. 7, Vol. XXI, 01-08·2006) 
CoI.4S-46 . 

Levies on Gasohol 
(Deb. 4, Vol. XXI, 27.07-2006) 
Col. 24741 

Mining Lease 
(Deb. 12. Vol. XXII, 01-08-2006) 
Col. 190-91 

Mob Attack At Keljhar Station 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col.162~3 

Multinational Tobacco Companies in 
Food Sector 
(Deb. 7. Vol. XXI, 01-08-2006) 
Col. 266-67 
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Opening ofKVs 
(Deb. 2, Vol. XXl, 25-07-2006) 
CoL 229-30 

Operation of Small Aircraft on Regional 
Routes 
(Deb. 13, Vol. XXII, 10-01-2006) 
CoL 129-30 

Over-Bridp 1t~K81mana Railway 
Line 
(Deb. 2" Vol. XXII, 24-01-2006) 
Col. IS 

Pricing of Coal 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 32 

Profit Earned by NTC 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoI.264-68 

Protectien of Consumer Rights 
(Deb. I, Vol. XXI. 24-0'7-2006) 
ColI0S-06 

Reduction in Prices of Fertilizers 
(Deb. 6, Vol. XXI~ 31-07-2006) 
Col. 323-25 

Serving/Setting of Liquor in Trains 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 92-93, 

SEZs for Tobacco 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 236 

Shifting of Railway Employees from 
Mount Road Quarters 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 72-73 

Steps to Check Violation of PC Os Rules 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 64 

Supply of Ethanol 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 180-81 

Tec:hnolosy for Investigation 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 167--69 

Terrorist Threat to Ordnance Factory 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 149-50 

Use ofBia-Fuel on Commercial Scale 
(Deb. 21, Vol. XXII, 24-01-2006) 

Rehabilitation of Land Oustces Col. 2~ 
(Deb. 20, Vol. XXII, 23-01-2006) MoIlah,ShriHannan 
CoL41S-16 

Reserved Scats in Central Universities 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 79-80 

Raeulement and Rehabilitation ofTribals 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 31 

Reviled Guidelines on Filwlcial Limits 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 141-49 

Captive Iron Ore Mines 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 222-23 

Committee on Functioning of AIIMS 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 31-33 

Committee on Papen Laid on the Table -
Ninth and Tenth Reports - Presented 
(Deb. 10, Vol. XXI, 04-O1-2006) 
CoI.S48 

Rnised Sc:heme for Tourism Development Commodity Future Trading 
(Deb. 13, Vol. XXII, 10-08-2006) (Deb. 6, Vol. XXI, 31-07-2006) 
Col. 217 Col. I 39-S7 

Revival of Hand loom Sector 
(Deb. 12, Vol. XXII, 08-08-2006) 
Co1.1S4-S5 

Involvement ofPoljce Personnel in Crime 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 247--65 
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Protection of Small Investors 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoI.IOI~ 

Restructurin, of I&B Ministry 
(Deb. I. Vol. XXI, 24-07-2006) 
Cot 17-11 

"-.....,Mobd. 
Need to check irregularities in the Public 

Distribution System in Dumariaganj 
District, Siddharth Nagar, Uttar 
Pradesh (MUR 377) 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 371 

Need to lay railway line upto Sahajanwa, 
Mehndaval. Basi, Dumriaganj, Utraula 
and Balrampur in Uttar Pradesh 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 362-63 

Need to monitor the functioning of 
Sidhartb Nagar District Cooperative 
Bank in Uttar Pradesh (MUR 377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 466 

Mukherjee, Sbri Pnnab 

Cantonment Bill, 2006-Consid 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 304--07 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 311---90 

Statement Correcting reply to Unstarred 
Question No. 1892 Dated 10.08.2006 
Investigation into defence Deals (St.) 
(Deb. 21, Vol. XXll, 24-08-2006) 
Col. 362 

M ..... i Ram, Slari 
Alle,ed Misuse of Medical Profession 

(Deb. 20, Vol. XXII, 23-01-2006) 
Co1.501~2 

Allotment of Land for Stadium 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 126-27 

Declaration of Minimum Support Price for 
KharifCrops 
(Deb. I S, Vol. XXII, 14-08-2006) 
Co1.15~ 

Deployment oflndian Army 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 333-3S 

Doubling the Railway Lines COM~ 
Ports 

. (Deb. 16, Vol. XXII, 17-08-2006) 
Col. 226-28 

Food Testing Laboratories 
(Deb .. ] 6, Vol. XXII, 17-08-2006) 

. Co1.149-54 
Functioning ofDCIC 

(Deb. 18, Vol. XXU,2I-01-2006) 
Col. 121-35 

Inclusion of lOme c:utCs betonsina to 
OBC CItesory fnIo SC c.elGlY in UtIIr 
Pradesh (MUR ~77) 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 380 

Need to establish the proposed plint of 
Hindustan Paper c.orporation in 
Bijnour, Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
COI.364-6S 

Need to look into the procedure adopted 
by the Uttaranchal Government for 
issuing the caste certificates to SC 
Category (MUR 377) 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 460 

Restriction on Access to Platforms 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 298-99 

Sale of Drugs at Grocery Shops 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 194-95 

Setting up of Urdu Schools 
(Deb. 12, Vol. XXII, 08"()8~2006) 
Col. 133-34 
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Wild Life (Protection) Amendment Bill, 
2006-consid. and pass. 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. S08.()9 

Murmu. Sbri Hemlal 
'Garib Rath' AC Trains 

Family Welfare Centres 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 291-304 

HIV AIDS among Sex Worken 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 107...,...()9 

(Deb. 4, Vol. XXI, 27-07-2006) HIV Infections in Young People 
Col. 124-2S (Deb. 20, Vol. XXII, 23-08-2006) 

Action Plan for Asian and Olympic Games CoI.414-IS 
(Deb. 3, Vol. XXI, 26-07-2006) JIIegalBank Loan 
Col. 39--41 (Deb. S, Vol. XXI, 28-07-2006) 

Alleged Misuse of Medical Profession 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col.SOI-02 

Allocation of Funds to lharkhand 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. no 

Appointment of Lecturers Under 
Reservation Policy 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 167 

Appointments of lEs for Implementing 
NREGA . 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 121 

Assessment ofTall Claims made by Private 
Educational Institutions 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 57-58 

Aasistanc::e for Development Projects 
(Deb. 3, -Vol. XXI, 26-07-2006) 
Col. 277-78 

Banks in Rural and Urban Areas 
(Deb. 17, Vol. XXII, 18-08-2006) 
Co1.12~21 

Dereaervation ofSSlltems 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col.lS2-91 

Extension ofVakramshila Expreu 
(Deb. 16, Vol. XXII, 17-01-2006) 
COl.2S9 

Q)I.2S4-SS 
Implementation of Article 21-A 

(Deb. II, Vol. XXII, 07-08-2006) I 

011.231 
Inflation Rate 

(Deb. S, Vol. XXI, 21-07-2006) 
CoI.l~I-S2 

Irregularities in Scholarship to Tribal 
Students 
(Deb. 7, Vol. XXI. 01-08-2006) 
011. 26S-66 

IT Return Form 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 199 

National Eligibility Test 
(Deb. 19, Vol. XXII, 22-08·2006) 
Col. 160-61 

Openins ofDRM and Zonal Headquarten 
Offices 
(Deb. '16, Vol. XXII, 17-08-2006) 
Col. 237-31 

Open in. of Halt Stations 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 73-74 

Opening of New Bank Branche. 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 242-43 

Outsource Agency in IRCTC 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 97-98 
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Parallel Business Speculation 
(Deb. 22, Vol.,XXII, 2~-08-2006) 
Col. 133 

Performance oflnter-State Council 
(Deb. 7. Vol. XXI. 01-08-2006) 
CoI.548-~0 

Plantation of Jatropha . 
(Deb. 22, Vol. ·XXII, 25-08-2006) 
Col. 32-39 

Puncruality Perfonnance of Train Services 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 31-38 

Recruitment ofPrimaryfeachers in KVs 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 87-94 

Renewal of Railway Tracks 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 233-3S 

Retail Outleu 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 181-84 

Rural Electrlflcatlon 
(Deb. ~, Vol. XXI. 28-07-2006) 
CoI.l~-27 

Safety in Coal Mines 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 112-14 

Security at PM Residence 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 287-88 

Setting up of AI!MS Like Institutions 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 7 

Shortage of Medicines in CGHS 
Dispensaries 
(Deb. ), Vol. XXI. 26-07-2006) 
CoUll 

Strenathenlna of Power transmission 
System 
(Deb. ~, Vol. XX), 28-07-2(06) 
Col. 276-300 

Survey on OBCs and SCslSTs Population 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 248 

Teaching of Urdu 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 132-33 

Telecast ofFIFA World Cup Matches 
(Deb. I. Vol. XXI. 24-07-2006) 
Col. 121-22 

Tourism Officers Abroad 
(Deb. 4, Vol. XXI. 27-07-2006) 
Co1.213-14 

Withdrawal of Criminal Cases 
(Deb. I I. Vol. XXII. 07-08-2006) 
Col. 153-54 

Murmu,Shri ~upch.nd 
Appointment ofRTSAs and RTAs 

(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 255-56 

Assistance to Self-Help Groups 
(Deb. 17. Vol. XXII. 18-08-2006) 
cbl.6-20 

Constitution of the 6th CPC 
(Deb. 14. Vol. XXlI. 11-08-2006) 
Col. n-73 

Construction of Railway Bridges 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 178 

Crops under Minimum Support Price 
(Deb. I S. Vol. XX II. 14-08-2006) 
Col. 127-28 

Financial Assistance for West Bengal 
(Deb. 5. Vol. XXI. 28-07-2006) 
CoI.l~7 

Free and Compulsory Education 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col.12l 

Funds for Post Centenary Golden Jubilee 
Years of Sepoy Mutiny 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 108-09 
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Intearated Tribal Development Agencies 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 53-56 

Loan to Women Entrepreneun 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 434-35 

Metro Rail in Kolkata 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 147 

Navratna Status to PSUs 
(Deb. 13, Vol. XXII" 10-08-2006) 
CoL 73 

New Railway Line between Chandrakona 
Road Railway Station and Mecheda 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 180 

Raising of Platform Level of Jhargram 
Railway Station 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 240 ' 

SHG Movement for Eradication of Poverty 
(Deb. 10, Vol. XXI, 04-08-2006) 
Co1.214-15 

Use of Banned Chemicals and Fertilizen 
(Deb. I. Vol. XXI, 24-07-2006) 
Col. 107 

Naik. Shri Shrlpad Vaso 
Blackmarketing of Readymade Garments 

(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 148-49 

Construction of New Airports 

Village Tourism 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 138-49 

Nam ..... SIan Lou.,..n 
Demands for Supplementary Grants 

, (Raiiways}-2006-2007 
(Deb. 14, Vol. XXII, 11-01-2006) 
COl. 370-73 

Need for widening of NH-47 and NH-17 
in the An.amaly-Mannuthy and 
Mannuthy-Valayar secton in K,erala 
(MUR377) 
(Deb. 15, Vol. XXII,' 14-08-2006) 
Col. 303 

Nandy, ShnAlnl1a"a 
Loan to Prio~ty and Non-Priority Seeton 

(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 4 

Situation arising out of violation of 
various labour laws partlc~larly the 
Industrial Disputes Act, the 
Minimum Wages Act, the Factories 
Act. the Trade Unions Act, the 
Provident Funds Act and the 
Employees State Insurance Act, etc. 
and steps taken by the Government 
in this regard. (C.A.) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 54049 

Narbula,Sbn D. 
(Deb. 13. Vol. XXII. 10-08-2006) Airport at Greater Nolda 
Col. 24&-49 (Deb. 21, Vol. XXII, 24-08-2006) 

Export Promotion Schemes Col. 121 

(Deb. 22, Vol. XXII, 25-08-2006) Assam Rifles Bill, 2006 -Consid. 4: Pus 
Col. I 23-2S (Deb. 9, Vol. XXI, 03-08-2006) 

Low Rate ofEmDJoyment Generation 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 408-09 

On-aoinl Power Projects 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 11-106 

Col. 345-46 

Juvenile Justice (Care and Protection of 
Children) Amendment Bill, 200S-
Consi'd. &: Pus 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 523-24 
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Need to exempt the hill Tea Gardens of 
Darjeeling from paying Water Cess 
(MUR377) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 267 

Need to release Funds for Development 
of Schools in Darjeeling Gurkha Hill 
Council area ofDarjeeling, West Bengal 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col.3SS 

Nlrendra, Sbri A. 
Statement under Rule 199-Explanation 

by the Minister of State in the MiniMry 
of Rural Development about his 
Resignation (St) 
(Deb. 22, Vol. XXII, 2S-0S-2006) 
Col. 431-36 

Narhlre, Shri .... tt Kalpna Ra ...... 

Combating Fluorosis 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 37-38 

Cultural Institutions for Research Work 
(Deb. 13, Vol. XXII, 1O-0S-2006) 
Col. 27-2S 

Demolition of Hindu Temple in Lahore 
(Deb. 3, Vol. XXI, 26-07-2006) 
Co1.21S-19 

High Speed Trains 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. lIS 

Institutions and Worship Places along 
Border 
~Deb. 19, Vol. XXII, 22-08-2006) 
CoI.2SI-S2 

Investment for R cl D in Health Sector 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col.lS9-90 

Kota Thermal Power Project 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 224-2S 

Loss due to Hailstorm and Heavy Rains 
(Deb. 6, Vol. XXI, 31-07-2006) 
Co1.214-16 

Mobile Towers in Maharashtra 
(Deb. 3, Vol. XXI, 26-07-2006) 
COl.2S2 

Modernisation of Thermal Power Plants 
(Deb. S, Vol. XXI. 28-07-2006) 
Co1.163~ 

MoU with European Countries 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 186 

Research on Thalassaemia Disease 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 273-76 

Royalty on Crude Oil 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 47-48 

TrainAcc .... 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 194-207 

Nayak, Shri Anaata 

Administering Untested Vaccine 
(Deb. 20, Vol. XXII, 23-0S-2006) 
Col. 432-33 

Agreement for Export oflron Ore 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. 114 

Agro Clinics/Centres 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 62-63 

Central Assistance for National Highways 
(Deb. 3, Vol. XXI, 26-07-2006) 
<;:01. 2S&--62 

Direct Flight between Bhubaneswar and 
Bangalore 
(Deb. 9, Vol. XXI, 03-0S-2006) 
Col. 242 

Doubling of Daitari-Banspani Railway 
Line 
(Deb. 16, Vol. XXII, 17-0S-2006) 
Col. 83-84 
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environmental Clearanct to SponBt Iron 
Plants 
(Deb. I, Vol. XXI, 24·07·2006) 
Col. 170-72 

FDllnflow in States 
(Deb. 19, Vol. XXII. 22-01·2006) 
Col. 189-96 

Four Lanina ofEut·South Corridor 
(Deb. I. Vot. XXI, 02·08-2006) 
Col. 7-16 

Four Laning of National Highway No. S·A 
(Deb. 8. Vol. XXI. 02-08-2006) 
Col. 345-46 

Frequency of Bhubaneswar-Bangalore 
Express 
(Deb. 21, Vol. XXII, 24·08-2006) 
Co1.318-19 

Frequency of Bhubaneswar-New Deihl 
Rajdhani Express 
(Deb. 16, Vol. XXII. 17-01-2006) 
Col. 179 

Frequency of Hirakund Express 
(Deb. 16. Vol. XXII. 17-08-2006) 
CoI.2S4 

Funds by NABARD to Farmers Clubs 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 169-71 .' . 

Funds for Inter·State .olds 
(Deb. 8. Vol. XXI,02-0a-2006) 
CoI.284--,% 

Heritaae Zone at Bhubaneswar 
(Deb. 21, Vol. XXII. 24-0,1-2006) 
CoI.l63 

Migration of Rural Population 
(Deb. 5, Vol. XXI. 28·07-2006) 
Co/.2/8-19 

Mining Activities 
(Deb. 2. Vol. XXI, 25.07·2006) 
Col. 95-96 

Mining Proposals 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 341 . 

Modernisation of Coal Washeries 
(Deb. 20. Vol. XXII. 23-08-2006) 
CoI.504~5 

Need 10 expedito the four laning of 
National Highway No. 215 from 
Padmapur to Barbil in Orissa (M UR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 358 

Need to revise the Royalty Rate on Coal 
(MUR377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 302 

Oil Exploration Contracts In Sri Lanka 
(Deb. 9. Vol. XXI, 03·08·2006) 
Col. 165-66 . 

Oustees ofKaniha NTPC Power Project 
(Deb. 22, Vol. XXII. 2S-08-2006) 
Col. 153 

Peripheral Development 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col.IS6 

Profit MargiJ1 of Public Sector Oil 
Companies 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 112-14 

Indo-Pak Trade 
(Deb. 2, Vol. XXI. 25.07.2006) Re~abilitation of land OU5tees 
Col. 112-13 (Deb. 3, Vol. XXI, 26-07-2006) 

Col. 79 
hlOn Ore Min .. under SAIL 

(Deb. 6, Vol. XXI, 31-07.2006) 
Col. 76-n 

OK Special Scheme 
(Deb. 3. Vol. XXI, 26-07.2006) 
Col. 115 . 

Review of Recruitment Proce.sln Army 
(Deb. 21, Vol. XXII, 24.08-2006) 
Col. 115 . 

Self Help Oroups 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 243-44 
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Setting up of Regional Provident Fund 
Office 
(Deb. II. Vol. XXII. 07-08-2006) 
Col. 14849 

Seven Point Mission 
(Deb. 14. Vol. XXII. 11-08-2006) 
Col. 183-84 

Survey for Construction of Railway Lines 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 102 

Trade between India and Bangladesh 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 209-1 I 

Trafficking of Women and Girls 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 190-91 

Uranium Reserves 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 77 

Welfare of Mine Workers 
(Deb. I. Vol. XXI, 24-07-2006) 
Col. 51-52 

Nayak. Shrimatl Archana 

Approval of New Courses by Deemed 
University 
(Deb. 19. Vol.· XXII. 22-08-2006) 
Col. 269 

Ban on Export of Raw Materials 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 42 

Building of Aircraft Carrier 
(Deb. 20. Vol. XXII, 23-08-2006) 
Col. 421 . 

Crash of Aircraft and Helicopters 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col..61-62 

Employment Opportunities in Agriculture 
Sector 
(Deb. 8. Vol. XXI. 02-08-2006) 
(;0125 

Enhancement of Air Connectivity with 
Singapore 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 237-38 

Global Flux Network 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 102 

Golden Jubilee ofODA 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col.131 

HIV/AIDS Patients 
(Deb. 3, Vol. XXI, 26· )7-2006) 
Col. 23940 

Launch ofPSLV 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 71-79 

Losses by CPSEs 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 12 

Protection of Human Rights (amendment) 
Bill. 2006 • Consid cl Pass 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 445-49 

Renovation of Water BOodies 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col.S0-51 

Research by Indian and UK Scientists 
. (Deb. 10, Vol: XXI. 04-08-2006) 

Col. 225-26 
Retirement Age of Pilots 

(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 193-94. 

Sale of 0 0 A Flats 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 328 

Steps for balanced and equitable 
development of all parts ofthe country 
(Res.) 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 43 1-32 
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Widespread distress among the farmers 
in the country (DUR 193) 
(Deb. 16, Vol. XXII, '7-08-2006) 
CoI.4SO-57 

WTOMeet 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 10 

N ..... CIt.nd, Shrl 
Faulty Phones in UtSInadaaI 

(Deb. 20, Vol. XXII, 23-01-2",) 
CoI.2I4-I~ 

Fractures in Rail Tracks 
(Deb. 13. Vol. XXII, 10-01-2006) 
Col. 134 

Late Arrival of A .... BouM TI'IiM 
(DItt. 13, Vol. XXII. 1 ..... 2006) 
CoI.65-66 

Power ShnI& Aar-nent 

Death of Animals in BirsaZoological Parle 
(Deb. 18. Vol. XXII, 2 J -0'-2006) 
Col. 102-03 

Demands for Supplementary Grants 
(General) -2006-07 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoI.311-1~ 

Eradication of Flourine and Arsenic in 
w..., 
(DO. II. Vol. XXII~ 21,-01-2006) 
Col. 1" 

Fraudulent r ...... ofMoMy 
(Deb. 17. Vol. XXII. 11-01-2006) 
Col. 75.'76 

l.,ert of I.Mdyaad. O.,.....ntl 
Ian IltltPS •• by DIU 
(Del». ~. Vol. XXI, 21-07-2006) 
Col. 22().21 

(Deb. 22, Vol. XXII, 25-01.20(6) Indo-China DIfIIece Tin 
CoI.2~17 . . . (Deb. 4, Vol. XXI, 27.01-2006) 

Shon S'WIY of OIl to Raiprh Thermal 
Power Project 
(Deb. 22. Vol. ,XXII, 25-01-2006) 
Col. 142 

NikilU K..ar, SIIri 
, Activities ofSINI 

(Deb. 2, Vol. XXI, 25-01.2006) 

Coli"" A_A" .• in FEMA 
(0.. 22, Vol. XXII. 2S-OI-2006) 
CGI.254 

AIIti HijKkina ~licy 
(Det». 13, Vol. XXH, 10-01-2006) 
Col 213-14 

--.... CUIIOIner 5ervic:el 
(Od'. 14, Vol. XXII, 11-011-2006) 
Col. 21-22 

Col. 62-63 

, IntemltionaJ C90peration on Security 
(Deb. 7, Vol. XXI, 01·01-2006) 
Col. 47-50-

Investment in Aaricultural ane.ch 
(Deb. II, Vol. XXII, 07.01·2006) 
Col. 113-14 

Miauae of Funds under Jan Shikshan 
Sansthan 
(Deb. 2, Vol. XXI. 25·07-2006) 
Col. 191-99 

Need for effective implementation of 
National Rural Employment GUII'II1tee 
Scheme· in Aurangabad, Bihar 
(MUR377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 458-59 

Pooled Finance Development Fund 
(PFDF) 
(Deb. 17, Vol. XXII, 18-01-20Q6) 
CoI.203~ 
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Procurement of Wagons 
(Deb. 9, Vol. XXI, 03-08-2006) 
CO •. 6S~ 

Protection of Buddhist Sites 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 126-27 

Protection of Human Rights (amendment) 
Bill, 2006-Consid &. Pass 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL44l 

. Revival Plan for Fertiliser Industry 
(Deb. I, Vol. XXI, 24-07-2006) 
Co1.2~ 

ltunftinl of Train Service through Naxalite 
Affec:Ied Area 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 194-95 . 

Rural Houain. Policy 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 191-99 

Safety of Indians in Afghanistan 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 293-95 . 

Sale ofF- t 6 to Pakistan 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 141 

Seven Point Miuion 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 113-84 

Shortage of Food '. 
(Oeb. I. Vol. XXI,24-07-2006) 
Col. 143-44 

Simplifying Passport Issuance Procedure 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 222-24 

Situation arising out of applicability of the 
Delhi Laws (Special Provisions) Act, 
2006 in the context of observations 
made by Judicial Authorities 
(Deb 15, Vol. XXII, 14-08-2006) 
Col. 272-74 

Special Force for Tackling Naxalite 
Activities 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 161 

Standing Committee on Information 
Technology-Thirty-Fourth Report-
Presented 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 328 

Supply of Aluminiwn CIIkcts 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 209 

Terrorist Camps in Pakistan and 
Bangladesh 
(Deb. 8, Vol. XXI, 02-0'-20(6) 
Col. 331-32 

Terroriltl in PMF 
(Deb. 19, Vol. XXII. 22-0'-28(6) 
Col. 166 

Urban Heritage 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 94 

Violation of Norms by MNCs 
(Deb. i2, Vol. XXII, 25-08-2006) 
Col. 55-60 

Nishad, Slarl Mahead ... Prasad 
Compensation to Farmers 

(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 267-61 

Need for proper imp1ementation of the 
Food for WorkSchcme in Fatehpur, 
Uttar Pradesh (MUR 371) 
(Deb. II , Vol. XXII. 07-01-2806) 
Col. 354 

Need to declare Non-Governmental 
District Rural Development Apncy 
employees as Government Servants 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 317 
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Nwmudd'n, Shri G 

Adoption ofVillagcs by NIRD 
(Deb. 22. Vol. XXll, 25-08-2006) 
Col. 99 

Chief Commissioners of Income Tax in 
Andhra Pradesh 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 169. 

Constitutjon of the 6th CPC 
(Deb. 14. Vol. XXII. 11-08-2006) 
Col. n-73 

Construction of New Airports 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 248-49 

Death Cases in Jawahar Novodaya 
Vidyalayas 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col. 540-41 . 

Disinvestmef)t of NT PC 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 61-62 

Ethnic identity of Lambadis 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 335 

Expansion of Platforms at Kachiguda 
Railway Station 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 205-06 

Fellowships by National Institute of Rural 
Development 
(Deb. 10, Vol. XXI, 04-08-2006) 
C.oI.167-68 

Formation of Cadre for Teachers 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 117-18 

Incentives for NCES Programmes 
(Deb. 14, Vol. XXII, 11-08-20(6) 
Col. 187-97 

Mandatory Environmental Clearance for 
Irrigation Projects 
(Deb. 6. Vol. XXI, 31-07-2006) 
Col. 108--11 / 

Merler of Central Statistical Orpnisation 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 69-70 

Perfonnance of Cell One in Rural Areas 
(Deb. 8, Vol. XX" 02-08-2006) 
Co1.102~3 

Platforms at Secunderabad Railway 
Station 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 281-82 

Poverty Alleviation Prolramme for 
Minorities 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 189 

Railway Reservation Counters at 
Vanasthali Puram in Hyderabad 
(Deb. J 3, Vol. XXII. J 0-08-2006) 
Col.l17 

Ramagundam Power Project 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 244-47 . 

Research Projects for NGOs 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 424-32 

Research Projects in Disability Sector 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 106-18 

Review of Pension System 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 361-62 . 

Revival of Sindri, Ramagundam and 
. Namrup Plants 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 181-82 

Scheme for Seed Production Technology 
(Deb. II, Vol. XXII. 07-08-2006) 
Col. 293-94 

Settin& up of Regional Office ofNVS 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 120-21 
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Oram, Shri Jual 
Accidents in RSP 

(Deb. 18, Vol. XXII, 21-01-200.6) 
Col. 196-97 

Construction of Railway Line between 
Talcher and Gopalpur 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 115-86 

Demand of Coal by NALCO 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 60 

Demands for Supplcmenulry Grants 
(~~2~2007 

(Deb. 14, Vol. XXII, 11-01-2006) 
CoI.303~ 

Dredging Operation in Major lPorts 
(Deb. 8, Vol. XXI, 02··01-2006) 
CoI.181--84 

Enhancement of Production capacity of 
Railway Manufacturing Units 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 64-65 

Expansion of Manchcswar Railway 
Workshop 
(Deb. 16, Vol. XXII; 17-01-2006) 
Col. 254 

Expansion of NT PC Power Projects 
(Deb. 17, VoVXXII, 11-08-2006) 
Col. 121 

Expansion ofRourkela Steel Plant 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 173 

Guidelines for Mining Leue 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 61-63 

Investmc,nt Plan of GAIL 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 255 

Modernisation of Coal Washeries 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 504-05 

Need to sanction adequate funds for early 
completion of construction work on 
Talchar-Bimlagarh Railway line, in 
Orissa (MUR 377) 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 461 

Pending Schemes ofNCES 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 478-13 

Port Based Steel Plants 
(Deb. 15. Vol. XXII, 14-08-2006) 
Col. 69-71 

Production of Wheat in Orissa 
(Deb. 11. Vol. XXII. 07-08-2006) 
Col. 144 

Profit of SAIL 
(Deb. IS, Vol. XXII, 14-01-2006) 
CoI.213 

Raw Material for RSP 
(Deb. 18, Vol. XXII, 21-01·2006) 
Col. 142-44 

ReServes of Gold and Gem Stones 
(Deb. 12. Vol. XXII. 01-08-2006) 
Col. 120 

Four Laning of National Highway No.215 Self Help Groups 
(Deb. 20. Vol. XXII, 23-08-2006) (Deb. 10, Vol. XXI, 04-08-2006) 
Col. 120-21 Col. 24344 

Frequency ofBhubaneswar-Kurla E2'press 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 179-80 

Graphite based Industries 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 205 

Setting up of Cement Plant 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 127-21 

Setting up ofNALCO Plants 
(Deb. 12. Vol. XXII. 08-08-~006) 
Col. 147-41 
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Setting Up of Power Plant 

(Deb. J 0" Vol. XXI, 04-08-2006) 
Col 168-69 

Settio. up of Power Projects 
(Deb. J 7, Vol. XXII, 18-08-2006) 
Col. 194-98 

Setting up of Refineries 
(Deb. 21, Vol. XXII, 24-08-2006) 
Co1.264-68 

Super Fast Express Between Sambalpur-
Allahabad 
(Dcb, 16, Vol. XXII, 17-08-2006) 
Col. 89-90 

Targets for Production ofFertilizcrs 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 92-93 

Victim ofTrafticking 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 223-24 

Workers in Construction Sector 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 237-39 

Owaisi, Shri Aslduddin 
20-Point Programme 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 295 

Absenteeism of School Teachers 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 51-53 

Advance from EPF Account 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 146-47 

Agreemem between Pilots and Indian 
Airlines 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 168-69 

Augmentation of Railway Stations in 
Metro Cities 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 55-58 

Awareness Programme for Migrants 
(Deb. 3, Vol. XXI. 26-07-2006) 
CoI.I 73--75 

Ban on Export of Sugar 
(Deb. 6. Vol. XXI. 31-07-2006) 
Col. 202-03 

Bilateral Agreement between India and 
France 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoI.113 

Budget Allocation under Programmes for 
Minorities 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 173 

Building Construction Workers 
(Deb. 6. Vol. XXI, 31-07-2006) 
Col. 303-05 

Bullet Proofing of Ayodhya Temple 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 166-67 

Bumper Crop of Paddy and Maize in AP 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 205-06 

Closure of PCO/STD/ISD Booth at 
Stations 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 78 

Commission on A IDS 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 406-07 

Commodities under PDS 
(Deb. 15. Vol. XXII, 14-08-2006) 
Col. 145-46 

Decline in Ground Water Level 
(Deb. 18, Vol. XXII, 21-08-2006) 
<101.2-6 

Demands for Supplementary Grants 
(General). 2006-2007 
(Deb. 14. Vol. XXII. 11-08-2006) 
CoI.306--09 

Duty Free Import of Raw Materials 
(Deb. 22, Vol. XXll, 25-08-2006) 
Col. 323 
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Employment Generation Not Keeping Pace 
with Liberalisation 
(Deb. 8, Vol. XXI,. 02-08-2006) 
Col. I 24-2S 

Equipping NHs with Ambulances 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 197-91 

Evacuation of Indian Nationals from 
Lebanon 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 333-34 

Export of Missiles 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col.22~27 

Foreign Educational Institutions 
(Deb. 7, Vol. XXI, 01-01-2006) 
CoLSIO 

FTA with ASEAN Countries 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 107-01 

Funds to SSA for Muslim Dominated 
Areas 
(Deb. 19, Vol. XXII, 22-01-2006) 
Co1.31S-16 

Global Expansion oflnsurance Companies 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 135-36 

Guidelines for Operation of Small Aircraft 
and Helicopters 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 204 

HIV / AIDS Patients 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 239-40 

Hoda Committee Report 
(Deb. 7, Vol. XXI, 01-08-2006) 
Co1.6S8-59 

Human Trafficking 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 67-69 

Import of Essential Commodities 
(Deb. 1, Vol. XXI, 24-07-2006) 
CoLI44-4S 

Increasing Cultural Relations with 
Pakistan 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 69-70 

Indian Share in World Textile Trade 
(Deb. 7, Vol. X.XI, 01-08-2006) 
Col. 103-04 

Industrial Growth 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 295-96 

Inflation Rate 
(Deb. S, Vol. XXI, 28,;,07-2006) 
Col.lSl-S2 

Introduction of Rural Pricing 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 27S-76 

Kisan Credit Card 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 43 1-33 

Legislation for Fake Goods 
(Deb. 19" Vol. XXII, 22-01-2006) 
Col. 363-64 

Malnourished Children 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 382·-83 

Marine Tourism Shipping Policy 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 261-63 

Measures to Attract Industrial Investment 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 97-98 

Merger ofRPF and GRP 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 249 

Missile Programme 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 250 
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NIIicnI Common Minimum Programme 
(0,.. It Vol. XXI, 02-08-2006) 
(·ol.217'-

NaioMl J .... Policy 
(Deb. 7, Vol. XXI, 01-08-2006) 
('~ol. 511·12 

National Nano-technolOlY Devolopment 
(Deb. 14, Vol. XXII, 11-08-2006) 
CoI.22-ll 

New Trades in ITI 
(Deb. 15. Vol. XXII, 14-01-2006) 
CoI.247~1 

NGO Workin8 for Welfare of Trib a Is 
(Deb. 12, Vol. XXII, 01-08·2006) 
Col. 175 

Non-Performin8 Assets 
(Deb. 22. Vol. XXII, 2S-01-2006) 
Col. 22S-27 

On-go in. Power Projects 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 11-106 

Package for !rrigation Project 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 121 

Parliament (Prevention of Disqualification) 
Amendment Bill, 2006-Consid. & 
Pass 

·(Deb. 6, Vol. XXI, 31-07-2006) 
CoI.4S4-S9 

Patent Claims 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col.2SS·S6 

Power Generation through NCES 
(Deb. S, Vol. XXI. 28-07-2006) 
Col. 176-78 

Protection of Human Rights (amendment) 
Bill. 2006 - Consid & Pass 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 477-79 

Protest by AAI Employees 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 280-BI 

Recognised Railway Ticket Booking 
Agents 
(De.b. 9. Vol. XXI. 03·08-2006) 
Col. 79-10 

Recommendations of National 
Commission on Farmers 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 33-34 

Rehabilitation of Indian Drugs and 
Pharmaceuticals Limited 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 287-91 

Renovation of Water Bodies 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 50-51 

Review of Monetary Policy 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 257-58 

Satellites' Insurance 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 37-38 

Seliing of Rail Tickets through Post 
Offices 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 93 

Senior Citizen Scheme 
(Deb. 5, Vol. XXI. 2B-07-2006) 
Col. 123-24 

Service Tax 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 155 

Setting up of Manufacturing Investment 
Regions 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 193-94 . 

Sharing of Infrastructure b)- Private 
Telecom Operators 
(Deb. 8, Vol. XXI. 02-08-200fi) 
Col. 46-47 

Silver and Gold Stock 
(Deb. 10. Vol. XXI. 04-08-200b) 
Col. 160 
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Smart Cards to Cooking Gas/Kerosene 
Consumers 
(Deb. 4. Vol. XXI, 27-07-2006) 
Col. 184 

Survey of FICCI on Export Growth 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 193-94 

Technical Education by Deemed 
Universities 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 210-1 I 

Trade between India and China 
lOeb. 2. Vol. XXI. 25-07-2006) 
Col. 191-92 

UN DP Report of Food Availability 
(Deb. I. Vol. XXI, 24-07-2006) 
Col.18S 

~cancies in Railways 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 220-2 I 

Pal, Shri Rupehand ., 
AutonomylPowers to CPSEs 

'a.Ia.1 SIaI_,.. SIt ... k.C. 
• Palace on W_l' Train 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 277-79 

2006 as the year of panen,er Service 
(Deb. 16, Vol. XXII, 11.-08-2006) 
Col. 80-11 

Achievements under NPCBB 
(Deb. ',11. Vol. XXII, 21-01-2006) 
Col. 70 

Annuity a.rd by I;JC 
(Deb. 10, Vd!. XXI, 04-08-2006) 
Col. 237-38 

Assistance to Rumers 
(Deb. 5, Vol. XXI, 28~07-2006) 
Col. 2-14 

ATM Facility at Stations 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 179-81 

Atrocities on Women 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 134-38 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 9-10 Availability of Vaccine for Bird Flu 

Four Laning of East-South Corridor (Deb. II, Vol. XXII, 07-08-2006) 
(Deb. 8, Vol. XXI. 02-08-2006) Col. 232 
Col. 15 Awareness of Insurance, Product 

Loan to Priority and Non-Priority Sectors 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col.S 

Losses by CPSEs 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 13 

Parliament (Prevention of Disqualification) 
Amendment Bill. 2006-Consid. & 
Pass 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 408-14 

Trade Balance 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 24 I 

(Deb. J 0, Vol. XXI, 04-08-2006) 
Col. 160-61 

Ban on Export of Raw Materials 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 42 

Bio-metric Identification of Employees 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 238-39 

Budget Hotels and Food Plazas 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 7S-76 

Categorisation of States under AAY 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 222 
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CBMs between India and Pakistan 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 269-71 

Central Investment in Tamil Nadu 
(Deb. 20. Vol. XXII. 23-01-2006) 
Col. 77-71 

Centrally Sponsored Schemes 
(Deb. 20.,! Vol. XXII. 23-01-2006) 
Col. 384-402 

Constitution of the 6th CPC 
(Deb. 14. Vol. XXII. 11-01-2006) 
Col. 72-73 

Development of Aquaculture 
(Deb. II. Vol. XXII. 21-01-2006) 
Col. 170-73 

Develoement of Central Park in CP by 
NOMC 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 371-72 

Energy Through Rice Husk 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 117-11 

Expon Orders Secured by BHEL 
(Deb. 4, Vol. XXI, 27-07-2006) 
Cal. 233-34 

Foreign Visits of PM and EAM 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 83-90 

Functionina of Newly Created Salem 
Division 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 284 

Growth Rate in Eleventh Five Year Plan 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 461-63 

Handloom Clusten 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 130-32 

Health Channel 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 131 

Hoda Committee Report 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 163-64 

India-Sri Lanka Ties 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 294-95 

Irrigation Schemes of Tamil Nadu 
(Deb. 11, Vol. XXII, 07-01-2006) 
Col. 145-46 

Launchina of INS AT -4B 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 256 

LosstoDMRC 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 489-90 

Losses in Prasar Bharati 
(Deb. 18. Vol. XXII. 21-08-2006) 
Col.64-6S 

Manufacturing of Coaches 
(Deb. 13, Vol. XXII. 10-01-2006) 
C01.18S-86 

Merger ofVayud:t with Indian Airlines 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 276-77 

Metro Feeder Bus Service 
(Deb. 5, Vol. XXI. 21-07-2006) 
Co1.32S 

Mobile Book Exhibition 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 231-39 

Modernisation of IMD 
(Deb. 5, Vol. XXI; 21-07-2006) 
Col. 307 

National Commission on Education 
(Deb. 7, Vol. XXI, 01-08-2006) 
Cot 296-97 

National EnerlY Labellin& Programme 
(Deb. 5, Vol. XXI, 28-07-2006) 
C01.20S-«; 

National Train Enquiry System 
(Deb. 21, Vol. XXII, 24-01-2006) 
CoI.19S 
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New Advertising Policy 
(Deb. t, Vol. XXI, 24-01-2006) 
Col. 118-80 

New ITDC Hotels 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 181 

New/Special Trains between Karur-
Chennai 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 240 

Non-Tariff Barriers 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 261-63 

Rehabilitation of PMF Dependents 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 156 

Rejuvenation of Canal Irrigation System 
in Tamil Nadu 
(Deb. 11,. Vol. XXII. 01-08-2006) 
Col. 254 

Report of Cauvery Tribunal 
(Deb. 18, Vol. XXII, 21-08-2006) 
COl.20S 

Revival of Cauvery Hydro Power Project 
(Deb. 5, Vol. XXI, 28-01-2006) 
Col. 269-10 

OpeningofKVs Rise in prices of Essential Commodities 
(Dtb. 2, Vol. XXI, 25-07-2006) (OUR 193) 
Col. 229-30 (Deb. 4, Vol. XXI, 27-07-2006) 

Opening of Medical Colleges CoI.3SI-S4 
(Deb. 8, Vol. XXI, 02-08-2006) RuralElectrificationbyNTPC 
Col. 300-02 (Deb. 22, Vol. XXII, 25-08-2006) 

Outsourcing IT Collection to Post Office Col. 262-66 
(Deb. 14, Vol. XXII, 11-08-2006) Sale ofCEL 
Col. 126-27 (Deb. 22, Vol. XXII, 25-08-2006) 

Pension Scheme for Plantation Sector Col. 224-25 
(Deb. 12, Vol. XXII, 08-08-2006) Science Institute 
Col. 205-07 (Deb. 17, Vol. XXII, 18-08-2006) 

Performance ofRRBs Col. 221-22 
(Deb. 17, Vol. XXII. 18-08-2006) Setting up of Central Institute of 
Col. I 87-S9 Technology 

Power Generation (Deb. 12. Vol. XXII. OS-08-2006) 
(Deb. 17, Vol. XXII, IS-08-2006) Col. 227-28 
Col. 261-303 

Products under 01 Registration 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 596-610 

Profit earned by ONOC 
(Deb. 2 I, Vol. XXII, 24-08-2006) 
Col. 28S-90 

Purchase of Warships 
(Deb. 13, Vol. XXII, 10-OS-2006) 
Col.ISI-S2 

Reconstitution ofNCM 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 165 

Setting up of Hydro .. Electric Power 
Projects in Tamil Nadu 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 108 

Setting up of LPG Plan~ by GAIL abroad 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 86 

Setting up ofTidal Energy Park 
(Deb. 22, Vol. XXfI, 25-08-2006) 
Col. 91-92 

Sports Training Centres 
(Deb. 8, Vol. XXI, .02-08-2006) 
Col. 252-53 
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TV Channel for Fanners 
(Deb. 6. Vol. XXI. 31-07-2006) 
Col. 78 

Upgradation of Air Force Station 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoJ.52 

Up8J'ldation of Museum 
(Deb. 21.. Vol. XXII, 24-08-2006) 
CoI.90-92 

Uppwlation of Tanti' Nadu Agriculture 
Univenity 
(Deb. 11. Vol. XXII, 07-08-2006) 
CoI.ll4-27 

Welfare of Coal Wmkers 
(Deb. &. Vot XXI, 02-08-2006) 
ColIN9 

WiDdEneray 
(Deb. 14, Vol. XXII, 11-08-2006) 
CoL 224-25 

WIBd EIICI'IY Projects 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 294 

Women's Participation in Sericulture 
Sector 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 60-62 

Worken amder ESI Scheme 
(Deb. I. Vol. XXI, 24-07-2006) 
Col 31-32 

World Bank Assistance for Urban 
Transport Projects 
(Deb. 10. Vol. XXI, 04-08-2006) 
CoI.S03-04 

X-Ray Machines at Parcel Offices 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 173-74 

Panabab Lakshmi, Sbrimati 
Statement correcting reply to Unstarred 

Question No.30S0 dated 23rd August, 
2006 regarding Funds to NGOs for 
AIDS Control Programme(St.) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 390 

Panda, Shri Brahmananda 
Demands for Supplementary Grants 

(General), 2006-2007 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 298-300 

Demands for Supplementary Grants 
(Railways) -2006-2007 
(Deb. 1·4, Vol. XXII, 11-08-2006) 
Col. 358-61 

Juvenile Justice (Care and Protection of 
Children) Amendment Bill. 2005-
Consid. & Pass 
(Deb. 8, Vol. XXI. 02-08-2006) 
Co1.515-18 

IProtection of Human Rights (amendment) 
Bill. 2006--Consid. & Pass 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 479-83 

Spirituous Preparations (Inter-State Trade 
and Commerce) Control (Repeal) Bill, 
2006-Consid. & Pass 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 391-92 

Panda, Sbri Prabodh 
Autonomy to FCI for Procurement 

(Deb. I, Vol. XXI, 24-07-2006) 
Col. 93 

Cantonments Bill, 2006-Consid. 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 395 

Centrally Sponsored ·Schemes for 
Development of Sports 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 230 .. 44 

Committee to Monitor Implementation of 
MPLADS 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 164-69 

Constitution of National Fanners Welfare 
Fund 
(Deb. 11. Vol. XXII, 07-08-2006) 
Col.l77 .. 78 
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Construction of ROBs in West Bengal 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 149-50 

Demands for Supplementary Grants 
(General}-2~7 

(Deb. 12, Vol. XXII. 08-01-2006) 
Col. 298-301 

Demands for Supplementary Grants 
(Railways}-2006-2007 
(Deb. 14. Vol. XXII. 11-08-2006) 
Co 1.36 1-63 

Eviction oflndian Doctors from Britain 
(Deb. I. Vol. XXI. 02-08-2006) 
Col. 335-36 

Fee Increase 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col. 152 

Food Safety and Standards Bill. 2005-
Consid. & Pass 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 398-401 

Global Positioning System at Stations 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 3-7 

Imports of Urea 
(Deb. 6. Vol. XXI. 31-07-2006) 
Col. 26 

Indian Entities on US Entity List 
(Deb. 8. Vol. XXI, 02-08-2006) 
Col. 299-300 

Need to exempt Purulia Express and Steel 
Express Trains from Superfast category 
in South-Eastern Railways and eannark 
some compartments in Superfast 
Express Trains for daily!monthly! 
season ticket holders (MUR 377) 
(Deb. 12. Vol. XXII. 01-01-2006) 
Col. 263 

Procurement of66 Hawk Aircraft 
(Deb. 4, Vol. XXI. 27-07-2006) 
CeI.n9 

Produce Cess Laws (Abolilion) Bill. 
2006-Consid. & Pass 
(Deb. 9. Vol. XXI. 03-01-2()(l6) 
Col. 364-66 

Production of Rice and Wheat 
(Deb.!. Vol. XXI. 24-07-200(,) 
Col. 174-78 

Production of Tea 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col. 204-06 

Projects launched unCter MPLADS 
(Deb. I, Vol. XXI. 02-01-2006) 
Col. 137-40 

Property of Foreigners 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 181-82 

Report of Justice Mukherjee Commission 
Inquiry regarding . alleged 
disappearance of Netaji Subhash 
Chandra Bose (DUR 193) 
(Deb. 8. Vol. XXI. 02-08-2006) 
Col. 459-66 

Sachar Committee on Muslim Communil) 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 173 

Speed Post Centres 
(Deb. 20. Vol. XXII, 23-08-2006) 
Col. 57 

Strikes by Doctors 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 144-45 

Suicides by Indians in Gulf 
(Deb. 8. Vol. XXI. 02-08-2006) 
Col. \08-10 

l'tilisation ofMPLADS Funds 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 506-10 

Pandey, Dr. ulmlnanyan 
Blackmarketlng ofReadymade Garments 

(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 148-49 
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Demands for Supplementary Grants I Need to review the decision to cancel Ken-
(Railways}--2006-2007 Betwa inter-linking River Project 
(Deb. 14. Vol. XXII. 11-08-2006) (MUR377) 
Co1.332-336 (Deb. 3. Vol. XXI, 26-07-2006) 

Demolition of Hindu Temple in Lahore 
(Deb. 3, Vol. XXI, 26-07-2006) 
Co1.218-19 

Export of Stones 
(Deb. 12, Vol. XXII, 08-08-2006) 

. Col.ll6-18 

Flats for Medium Class 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 122 

Human Trafficking 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 67-69 

Import of Foreign Cars 
(Deb. 17, Vol. XXII. 18-08-2006) 
Col. 150-51 

Low Rate of Employment Generation 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 408-09 

Meeting by NCERT 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 325-26 

National Policy for Admission in Pvt. 
Institutions 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 178 

Need for expansion of Alkaloid Factory 
located at Neemuch. Madhya Pradesh 
(MUR377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col.311-12 

Need to exptdite the Grant of Subsidy on 
Solar Energy project proposals sent by 
the Government of Madhya Pradesh 
and Rajasthan (MUR 377) 
(Deb. 15. Vol. XXII. 14-08-2006) 
Col.30l-02 

Col. 370 

Need to revive Cement Plant situated at 
Naya Gaon district Neemuch, Madhya 
Pradesh (MUR 377) 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 413 

Non Paym~nt of Programmes and 
Advertisement 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 91-98 

Printing of History Text Book 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 379-80 

Properties in Cantonment Areas 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 244-46 

Showcause Notices to TV Channels 
(Deb. II. Vol. XXII. 07-08-2006) 
CoJ.63-67 

Subsidy to Fertilizer Companies 
(Deb. 18. Vol. XXII, 21-08-2006) 
Col. 49-59 

Train Accidents 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 194-207 

Parste,'Shrl Dalpat Slolh 
Air-Worthiness of Jaguars 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 98-99 

Allotment ofLand to Political Parties 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 499-503 

Assistance by NABARD For Rural 
Electrification 
(Deb. 10, Vol. XXI, 04-08-2006) 
CoI.IS7-58 
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Assistance for Co-operative Societies 
(Deb. I I, Vol. XXII, 07-08-2006) 
Cor~99-IOB 

Bogus Share Application forms 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 275-76 

Committee on Kashmir Issue 
(Deb. 2, Vol. XXI, 25-07-2006)' 
Col. 123-24 

Committee on Sale of Spurious Goods 
(Deb. 6, Vol. XXI, 3 I -07-2006) 
COI.9S-96 

Demolition of Hindu Temple in Malaysia 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoI.7B-79 

Diploma Holder in Agricultural 
Universities 
(Deb. IB, Vol. XXII, 21-08-2006) 
Col. 147-48 

Doha Round of WTO Meet 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoI.200"()1 

Funds for Development of Brahmos 
Missile 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 28S-86 

Houses to Landless Families 
(Deb. 14. Vol. XXII. 11-08-2006) 
CoI.31-38 

Incentives on Small Savings 
(Deb. S, Vol. XXI. 28-07-2006) 
Col. 209-10 

Increase in Farm Income 
(Deb. II. VoL XXII, 07-08-2006) 
Col.259-64 

Increase in Prostitution 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoI.3S9-60 

Indian Army Personnel in Afghanistan 
(Deb. 20, Vol. XXII. 23-08-2006) 
C01.5S-56 

Inflow of Extemal Assistance 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 139-41 

IT Raids on Stock Brokers 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 79-80 

Mandatory Rural Services for Doctors 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 269 

Migration of Technically Qualified Indians 
(Deb. B, Vol. XXI, 02-08-2006) 
Col. 90-91 • 

National Eligibility Test 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 160-61 

New Scheme for Senior Citizens 
(Deb. 9. Vol. XXI. 03-08-2006) 
Col. 78-79 

NRI Deposit 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 234-35 

Operation of Foreign Airlines 
(Deb. 4, Vol. XXI. 27-07-2006) 
Co1.101"()2 

Opium Cultivation 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 103 

Prisoner in Jail 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. 109-12 

Problems of Army Personnel 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 109-10 

Production of Bee tal Leaf 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 146-47 

Second 'Palace on Wheels' 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col.t03 

Security Check/Frisking at Airports 
(Deb. 9. Vol. XXI. 03-08-2006) 
COl. 191-92 
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Shortage of Fig.hter Aircrafr and 
Helicopters 
Web. 4. Vol. XXI. 27-07-2006) 
Col. 183 

Sp!:!:ch by Pakistan Foreign Minister 
(Dt:h. 3. Vol. XXI. 26-07-2006) 
Col. :!63-64 

Terrorist Attack 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 194-95 

Water Harvesting Projects 
(Deb. 18. Vol. XXII. 21-08-2006) 
Col. 179-81 

Wildlife Crime 
(Deb. 18. Vol. XXII. 21-08-2006) 
Col. 16-21 

Paswan. Shri Ramchandra 
Corruption in New Indian Insurance 

Company 
(Deb. 5. Vol. XXI, 28-07-2006) 
Col. 268-69 

Development/Maintenance of Lakes 
(Deb. 1. Vol. XXI. 24-07-2006) 
Col. 88-92 

Performance of Public Sector Insurance 
Companies 
(Deb. 5. Vol. XXI. 28-07-2006) 
Col. 202-03 

Schemes for Handicapped 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 74-75 

P •• w.n, Shri Sukdeo 
Need to provide B.S.N.L. Mobile Services 

in Forbisganj. Jogbani and Narpatganj 
in Araria ParHamentary Constituency. 
Bihar (MUR 377) 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col.411 

P •• wan, Shri Virch.ndra 
Limitation/Restriction on tickets to Senior 

Citizens 
(Deb. 16. Vol. XXII. 17-08-2006) 
Co\. 93-94 

Patel, Shri Dahyabhai Vallabhbha; 

Education Facilities in Daman and Diu 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col. 14749 

Tourism Development Projects in Daman 
and Diu 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 97-98 

Patel, Shri Jivabhai A. 

Advertisement!; by ONGC 
(Deb. 9. Vol. XXI. 03-08-2006) 
Col. 5 

Allocation of Funds for Industrial 
Development 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 281-86 

Assistance to Farmers 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 2-14 

Authority for Watl!rshed Prugrammes 
(Deb. 11, Vol. XXII. 07-08-2006) 
Col. 163-64 

Central Assistance to SEBs 
(Deb. 10. Vol. XXI. 04-08-2006) 
Col. 55-58 

Combating Diseases 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 151-60 

Compensation on Land Acquired by 
ONGC 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 57-60 

Construction of Houses under lAY 
(Deb. 17, Vol. XXII. 18-08-2006) 
Col. 252-55 

Distribution of Kerosene 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 65-66 

Export of Grains through Ports 
(Deb. 3. Vol. XXI. 26-07-2005) 
Col. 38-39 
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Foreign Aided Irrigation Projects 
Web. I. Vol. XXI. 24-07-2006) 
Col. 119-22 

Foreign Banks 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 450-53 

Illegal Trading of Human Organs 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 39-43 

Import of LNG 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 151-52 

Irregularities in Procurement of Mustard 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 138-39 

Loan to Priority and Non-Priority Sectors 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 2-6 

Modernisation of Counter Service 
Programme 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 190-91 

MRP on Imported ProdUCII 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 104 

NCR Scheme 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 198-99 

Need to allot the Shares ofONGC to those 
Farmers whose Lands have been 
acquired by the company in Mehsana 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 459-60 

:-';l:l:d to give Tax Exemption on the 
Amount of Compensation received by 
Farmers for their Land acquired for Oil 
:md Gas Wells in Mehsana, Gujarat 
(\1UR 377) 
(De~. 2, Vol. XXI, 25-07-2006) 
Col 372 

Need to reopen the closed Mills ofNTC 
in the country (M U R 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 309 

Plantation of Fruit Bearing Trees 
(Deb. I, Vol. XXI. 24-07-2006) 
Col. 169-70 

Policy for Food Processing Industry 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 119-20 

Protection of Birds 
(Deb. IS, Vol. XXII. 14-08-2006) 
Col. 65 

Scam in Insurance Sector 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 206-12 

Shortage of Labourers for Booking of 
Goods 
(Deb. 21, Vol. XXJI, 24-08-2006) 
Col. 169-70 

s,.dII" I nl byONGC 
(M. 13. Vol. XXII. 10-08-2006) 
0lIl.15 

s.,IIII SCaII'in ..... 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 153 

Talks with Pakistan on Kashmir Issue 
(Deb. 20, Vol. XXII, 23·0B-2006) 
CoI.454-S6 

Techniques for Harvesting of Crops 
(Deb. I S, Vol. XXII, 14-08-2006) 
CoI.IBI-83 

Telecast Rights to Foreign Companies 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 113-14 

Trade with Neighbouring Countries 
(Deb. 19, Vol. XXII, 22-0B-2006) 
Col. 174-80 

WTO Textile Agreement 
(Deb. t 9, Vol. XXII, 22-08-2006) 
Col.l06"()7 
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Patel, Shri Kishanbhai V. 
Agreement between India and CIS 

Countries 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 495·96 

Agreement' with France 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 90-91 

Amendment in Cable Television Networks 
( Regulation) Act, 1995 
(Deb. 18, Vol. XXII, 2) -08-2006) 
Col.2IS-16 

Amendment in Labour Laws 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 43-47 

Arms used by Terrorists 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 230 

BAN on Import of Indian Fruits 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 189 

Buffer Stock of Kerosene and LPG 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 227-28 

Cash Incentive to Parents of Girl Child 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. 626-27 

CBMs between India and Pakistan 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 269-71 

Coir Industry 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 103-04 

Computerisation of Post Offices 
(Deb. 8, Vol. XXI, 02-08-2006) 
Co1.18S-89 

Connectivity of Villages with Roads 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 247-49 

Constitution of Tribes Advisory Council 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col 163 

Crash of Aircraft 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 253 

Current Account Deficit 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 272 

Demolition of Hindu Temple in Lahore 
(Deb. 3, Vol. XXI, 26-07-2006) 
Co1.218-19 

Development of Food Products by DRDO 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 250 

Disaster Warning Support System 
(Deb .. 8, Vol. XXI, 02-08-2006) 
Col. 332-33 

Discovery of New Oil and Gas Reserves 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 274-77 

Edible Oil Packaging Regulation Order, 
1998 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 112 

Employment in FPI 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 176-77 

Evaluation of Ashram Schools 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 243-44 

Exemption (If Income Tax under Term 
Deposit 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 98-99 

Exploration of Gas in K.G and P.M.T. 
Oilfields 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 184-85 

Export of Arms and Ammunitions 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 216-17 

Export of Onion 
(Deb. 7, Vol. XXI, 01-08-2006) 
Co1.616-17 
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FDI inFPI 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 241-49 

Food Parks and Modernisation of Abattoir 
Sch~mes 

(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 207 

Frequency ofThar Express 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 237 

Funds by ADB for Railway Projects 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 131-40 

Grants under Post Matric Scholarship 
Scheme 
(Deb. 19. Vol. XXII, 22-08-2006) 
Co1.341-46 

Hen Reproduction Centre in Delhi Zoo 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 181 

Hoda Committee Report 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 163-64 

Hyderabad Metro Rail Project 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 159-61 

Integrated Steel Plant 
(Deb. IS, Vol. XXII. 14-08-2006) 
Col. 98 

Launch ofCDMA 2000 One Network 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 285-86 

Licence of Shops, Kiosks under NDMC 
(Deb. 7. Vol. XXI. 01-01-.2006) 
Col. 545-48 

Loan to Handloom Weavers 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col. 7-8 

Market Share of Indian Airlines 
(Deb. 16, Vol. XXII, 17-0B-2006) 
Col 250-51 

Medical Insurance for Senior Citizens 
(Deb. 14, Vol. XXII, 1I-0B-2006) 
Col.B4-85 

Militant Attack on Amarnath Pilgrims 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 221-23 

Mini Hydro Power Project 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 111-92 

Mission-Reach 
(Deb. 10, Vq.1. XXI, 04-0B-2006) 
CoI.510-12 

MoU with European Countries 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoI.IB6 

MRTPCommission 
(Deb. I p, Vol. XXI, 04-08-2006) 
Col. 460-61 

National Agricultural Insurance Scheme 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 40-49 

National Agriculture R.enewal Scheme 
(Deb. I, Vol. XXI. 24-07-2006) 
Col. 

National Common Minimum Programme 
(Deb. B. Vol. XXI, 02-01-2006) 
Col. 287-8B 

Natiomll Rainfed Area Authority 
(Deb. 11. Vol. XXII, 07-01-2006) 
Col. 331 

Need to construct a bridge over Khairgaon 
crossing on Mumbai-Ahmedabad 
National Highway (MUR 377) 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 264 

Need to stop Illegal cutting of trees in Dang 
forests of district Balsar. Gujarat 
(MUR377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 354-55 

NIC Report on Communal Violence 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 590-91 
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Panel on Price Rise 
(Deb. 1. Vol. XXI. 24-07-2006) 
Col. 187 

Pend ing Cases with New India Assurance 
Company 
(Deb. 14, Vol. XXII, 11-08-2006) 
Co1.59~0 

Pilfi:rage ofTraditional Knowledge 
(Dl!b. 3. Vol. XXI. 26-07-2006) 
Col. ::!45 

Polky lor Vocational Training /. 
(Deb. 18. Vol. XXII. 21-08-208'6) 
Co1.217-19 '/ 

Power Generation 
(Deb. 17. Vol. XXII, 18-08-2006) 
Col. 261-303 

Procurement of Equipment 
(Deb. "20, Vol. XXII. 23-08-2006) 
Col. 440-46 

Promotion ofR and D 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 14748 

PTA Plant ofiOC 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 257-S8 

Rate of Scholarship to Students 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 215-17 

Recruitment of Defence Personnel 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 2 16-20 

Repairing .)f Aircraft 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 283-84 

Replacement oflPA. 1894 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 357-58 

Report on Killing ofTribals 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 70-74 

Research Work by Women 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 457-60 

Revamping of AAI 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 121 

RTIAct 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 1$0-51 

Rural Cooperative Credit System 
.£Oeb. 18, Vol. XXII, 21-08-2006) 

/CoI.34-36 
Rural Electrification 

(Deb. 22, Vol. XXII. 25-08-2006) 
Co1.159-a 

Satellite Money Order Stations 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 326-32 

Setting up of Nyaya Panchayats 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoI.435 

Setting up of Special Economic Zone 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 169-71 

Sonia Vihar Water Plant 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 281·84 

Speed Post Passport Service 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 273-83 

Taking over Air Sahara by Jet Airways 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 70-71 

Terrorism in NE Region 
(Oeb. 2, Vol. XXI, 25-07-2006) 
CoI.213 

Trade between India and China 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 191-92 

Wastage of Agriculture Produce 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 159-60 

Water Harvesting Projects 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 179-81 
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White Paper on Minorities 

(Deb. 13, Vol. XXII, 10-0'-2006) 
Col. 241 

WTOMeet 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 4-12 

Zonal Plan for Yamuna 

Vending oflce Cream at Stations 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoLI67~ 

Pathak, Start BnJ.ta 
Accommodation to Mine Workeis 

(Deb. I, Vol. XXI, 24-07-2006) 
Col. 197-98 

(Deb. 10, Vol. XXI, 04..()1-2006) Aerial Survey of Mines 
CoL 173-7. (Deb. 2, Vol. XXI, 25-07-2006) 

...... lIni Pnful 
Aircraft (Amencta.Jt) Bill, 2 __ .... 

(Deb. II, Vol. XXII, 07-81-2"6) 
Col. 337-3' 

Paterlya, Shrhutl Neeta 
Construction on Railway Line from 

Rmnklk to Getapon 
(Deb. 16, Vol. XXII, 17-01-2006) 
C01.30S-06 

Duty Free Impon ofVanaspati 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 191-92 

Implementation ofIFPS 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 205-09 

International Airports 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 213 

Juvenile Justice (care and Protection of 
Children) Amendment Bill, 2005-
Coftlid . .t Pass. 
(Deb. I, Vol. XXI, 02-0J-2006) 
CoI.S»22 

Need to take Adeq""te Meuurea for 
Preventing Female Foeticide in the 
country (MUR 377) 
(Deb. 21, Vol. XXII, 24-68-2006) 
CoUI2 

Rise in Prices of Essential Commodities 
(DURI93) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col.4O().()3 

Col. 1" 
Agriculture Schemes 

(Deb. IS, Vol. XXII, 14-61-2006) 
CoI.n-S2 

AIIiatInce from World Bank .t ADB 
(Deb. 17, Vol. XXII, 18-0'-2006) 
Col. 229-33 

Assistance to Fanners 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 10-11 

Availability of Sugar 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 12-13 

BIS Norms for Fire Safety 
(Deb. IS, Vol. XXII, .14-08-2006) 
Col. 214 

Bonded Labour 
(Deb. 15, Vol. XXII, 14-68-2006) 
CoI.2l2-33 

Centres for Disabled Persons 
(Deb. 13, Vol. XXII, 10-0.-2006) 
Col. 29-30 

Civilian Nuclear Energy DcaI with US 
(Deb. 3, Vol.' XXI, 26-07-2006) 
CoLlS 

Commercial Plantation ofJatropha 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 184-85 

.),," 

Complaints to evc .t' 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 147-4. 

Condition ofGodowns 
(Deb. IS, Vol. XXII, 14'-68-2006) 
Col. 161-70 
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Constru~tion ofBal Bhavan i farmers Assistance/CounselliAJ Centres 
(Dob. 19, Vol. }(XlI, 22-08-2006) /' (Deb. 6, Vol. XXI, 3 J ·07-2006) 
Col. 269-7J ! Co1.31S-17 

Const11lCtion ofNtIW Airports ) Financial Assistance for Tourism Projects 
(Deb. 13, Vol. XXII, 10.08-2006) (Dc~. 13, Vol. XXII, 10.oB-2006) 
CoL 241-4' . Col. 194-207 ' 

Construction of Overbr~ges 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoI.3S9-71 

Fire Advisory Council , .• 
(Deb. 7, Vol. XXl, 01-0'-20&6) 
CoL6ll-34 

Cost of Power Generation Fund fur Drip Irrigation Scheme 
(Deb. 22, Vol. XXlI, 25-08-2006) (Deb. 15, Vol. XXII, 14.()1-2006) 
CoJ.13.23 Col. 240-41 

Criteria for Speciai Starus State Oeolosical Survey by OS) 
(Deb. 3, Vol. XXl, 26-07-2006) I (Deb. 12. Vol. XXII. 08-01-2006) 
Col. 2J4..8S Col. 207-08 

Development of Drought Prone Areas Grants for Development ofTribals 
(Deb. 11, Vol. XXII, 21-0P..2006) I (Deb. 19, Vol. XXII. 22-01-2006) 
CoI.2J6-J7 I CoL 149-52 

Disaster Management Green Belts in Delhi 
(Deb. 2, Vol. XXI, 25-07-200'" I (Deb. 10, Vol. XXI, 04-0'-2006) 
Col 54-51 "W I Col. 188 

D:vcrsification of Agro Production 
(Deb. 6. Vol. XXI, 31-07-2006) 
Qll.220 

Hike in Air Fares 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 19 

Improving Hospital Swvk:es 
.,..ileklMl"YOi (Deb. a, Vol. X·XI. 02-08-2006) 

(o.lt. "', Vol. XX], 01-01-2006) CoI.~I··-

0tI. 59) .9;2 " I . ncentlves to SEBs 
Effecill of Pollution (Deb. 17, Vol. XXII, U'()I-lOO6) 

(Deb. 11, Vol. XXII, 07-08-2006) Col 67-74 
CIIl.,..79 incideata of FlreIS_ftl_ lit 0lIl 

Bmbezzleml.'f1t in Cooperative BMks MtRes 
(Deb. 17, Vol. XXII. 18 .. 0.-2006) (Deb. 20, Vol. XXII, 23-0'.2(86) 
ca.202"()) Col 52-55 

ESlabiishment of A 'umioium plants 
(Deb. 7, Vol. XXI, 01·08-2006) 
Col. 621 

....... .MI ofP __ ftpjec&t 
~. 1", vel. DlI, U-o.-2006) 
·CIl2M-t1 

~ 
(1)Ib. I~ Vol. XXII, ...... -2*) 
a& .. 

Installation ofHPTlLPI'lWU'I' 
(D"; 6. V~ XXI. , • ...,.-
0Il.12WI ,..,adJlWlf...,,": I 
(])eo • .5, Vol. XXI, ... , .... 
0>1.182 

Interlinkina of PanohayRt Headqllll1ll'l 
WlderPMGSY 
..... '4, Vol. Xxu. n .. .aae . ... 
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Investment by Financial Institutions I Ongoing Railway Projects 
(Deb. 14, Vol. XXII, 11-08·2006) ~Deb. 4, Vol. XXI, 27 •. 07-2006) 
Col. 40-42 Col. 31-39 

Inves&ment in State Sector Power Projects 
(Deb. 14. Vol. XXlI, 11-08-2006) 
Col. 199 

Irregularities In HUOCO 
(Deb. 22. Vol. XXJI, 25-08-2006) 
Col. 228-29 

Kickbacks in Wheat Import 
(Deb. 18. Vol. XXII, 21-08-2006) 
Co1.212-14 

Land acquired for Bokaro Steel Plant 
(Deb. II, Vol. XXII. 07-08-2006) 
Col. 297 

Lift Irrigation 
(Deb. 18, Vol. XXII, 21-08-2006) 
Co!. 110-11 

LPG Plams ofONGC 
(DebA 16, Vol. XXII. 17-08-2006) 
Col 121-22 

Openin8 of New Bank BrarK:hes 
(Dcb. 22, Vol. XXII, 25-08-2006) 
CoL 242-43 

0penin8 ofProcuremenl Centres 
(Deb. II. Vol. XXII. 21.01-2006) 
ColI..., 

Optical PUn C.... in Tel.pho •• 
Exchanps 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 342-46 

Pending Prcjects under SGSY 
(Deb. 17, Vol. XXII. 18-08-2006) 
Col. 39 

Pending Proposals for Development of 
AnimaJ Husbandry 
(Deb. II, Vol. XXII, 07"".1(06) 
Col. 213 

Manufacturing of Pilotless Plane LaLshya I Plans for 1n&lIbtICfUN Development 
(Deb. 4, Vol. XXI. 27-07-2006) (De". at Vol. XXI, 12-0'-2006) 
CoI.2A~ 

Mineral Based Plants 
·lDcb. 7. \ul. XXI, 0 J-OB-20Go) 
Col,5!+S6 

...... 0raieI 
(M. 12, ~1. XZI, ........... ) 
Col. t"""l 

MiIHna Proposals 
(Dcb. 19. Vol. XXII, 22 ...... 2006) 
CoI.J41 

Non Utilization of Funds By NV s 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 197-98 

NTPC Power Plants 
(Dch. 22. Vol. XXII, 2S-08·2006) 
CoI.329-40 

I Cel337..J1 
,.Uutjoa LewC.<-. 

(Dctt. I, Vel. XXI, 2 .... ,-2.06) 
Col 112 • ,... .......... ... 
(Ott. Ie. 1W .......... -2896) 
Col. .. 

Private IDIDrance eM •• les in Rural 
Areas 
(Dcb. 10., Vol. XXI, 04-01-201)6) 
COI.4SS-57 

Promotion of Agro Forestry and Fruit. 
Producing Units 
(Dcb. II, Vol. XXII, 01.01.2006) 
Col. 324-27 
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Punduality Performance of Train Services Security to VIPs 
(Deb. 16, Vol. XXII, 17-08-2006) (Dob. 2, Vol. XXI, 25-07-2006) 
C»I.37.3. Col. 161 

Rehlbllitltkm ofSafaI Karamcharis 
(Deb. 21, Vol. XXII, 24.08-2006) 
Col, 247-48 

Rehabilitation of Scavenpn 
(Deb. 21, Vbl. XXII, 24-08-2006) 
Cd.16-I9 

IteIearch Iftd Develop!!lCllt in Yop 
(D.b. 3, Vol. XXI, 26-07-2006) 
Col. 306-10 

IleacrvII of Gold and Gem Stones 
(Deb. 12, Vol. XXII, 08-08.2006) 
CoL 120 

a.venue .ned by Statel 
(D'b. 5, Vol. XXI, 21-07-2006) 
CoI.257~ 

bvtval ofCloled Coal ProjectllMinea 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoUI6-11 

RiIIInPrices 
(Deb. I, Vol. XXI, 24-07-2006) 
Cel.23-24 

Settin, up of an Institutt 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoJ.99-IOO 

Setting up of Units ofNCC 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 247 

Sewage Dispolal System 
(Deb. 14, Vol. XXII, 11-01-2006) 
CoI.IS8-S9 

Shortage of Fodder 
(Deb. II, Vol. xxn, 07-08-2006) 
Col. 311-12 

SPOl1le Iron PIII1t1 
(Deb. 1, Vol. XXI, 24-07·2006) 
0,1.135-36 

Survey for Oil and Gu DiIcoYeriel 
(Deb. 16, Vol. XXJ1, 17-01-2006) 
0,1.209-12 

Taraet for Production ofFruiti 
(Deb. 6, Vol. XXI, 31-07-20~) 
CoL 276-88 

Telephone Facilities to Vdlap P~ 
IUllIa Prices of Eutntial Commodities (Deb. I, Vol. XXI, 02-01-2006) 

(DUR 193) Col. 3OS'()7 
(Deb. 4, Vol. XXI, 27-07.2006) TouriJmProjcct 
Col. 354-51 (Deb. 4, Vol. XXI, 27-07-2006) 

Salary, Allowance. and Pea.ions of Col. III-I! 
MembIn oCP.-l ..... (A.-cImcmt) Trauma Care Vehicle on Nationl 
Bill,~. and.... Hiab-ya 
(Deb. 20. Vol. 'XXII, 23-01-2006) (Deb. 3, Vol. XXI, 26-07.2006) 

•• 2.-ey of Mines up::n ofESI HOIpilall 
~J)ft. 2. Vol. XXI, 25-07-2006) (Deb. 1, Vol. XXI, 24·07·2006) 
a,l,21NO Col. 243-50 

..... IarHIMIoom Sector 
(D,b. 2, Vol. XXI, 25-07-2006>. 
CoL 100.41 

.... for Small Cities 
(Deb. 22, Vol. XXII. 25-08-2006) 
CoL296-97 

UlOofPow« 
(Deb. II, Vol. XXII, 21 ... -2006) 
Col. 11$ 

Welfare of Orphans 
(Deb. 7, Vol. XXI. 01.01.2006) 
CoL 191·201 
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Patlulle, Slirl Haria 
Bomb blUtl in Mumbai (AM) 

(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 324-30 

ChinlUeevi Scheme and Jananl Suraksha 
Yojana 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoI.l63~' 

CommitlDe on GovernmentAsIurancea-
Thirteenth Report-Presented 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoLS48 

CommitlDe on GovemmentAuurances-
1Welfth Report-Presented 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 361 

Construction of Patan-Bhiladi Railway 
LiIe 
(Dob. 9, Vol. XXI, 03-01-2006) 
Coli ...... ' 

Construction of Road Over Bridge in 
Kerala 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoI.)96-97 

DevelopmentofSurat-Hazira Railway Line 
(Deb. 4, Vol. XXl, 27-07-2006) 
Col.) 19 

Fluorosis Mitigation Centre 
(Deb. ) 0, Vol. XXI, 04-08-2006) 
CoJ.)86 

Labour Policy 
(Deb. I i Vol. XXI, 24-07-2006) 
Col. 83 .... 

Minor Mineral Propo .... 
(Deb. 2, Vol. XXI, 25-07·2006) 
CoI.I62~3 

Museum at Harappan Site, DhoIaYira 
(Deb. 9, Vol. XXI, 03-0'-2006) 
CoL 203-04 

Rail FreiJht Corridor 
(Deb. 13, Vol. XXII, 1 Q-o'-2006) 
CoI.5~ 

Ro-Ro Ferry Service Project 
(Deb. 20, Vol. XXII, ~3-O'-2006) 
Col. 45 I-52 

Sale ofKerOMlle to BPL PlIIlilies 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL )60 

PltU, Sbrl ......... VIW.. 
Alleled Misuse of Medical Pro_ion 

(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 50)-02 

Allotment of Coal Blocks 
(Deb. 20, Vol. XXII •. 23..().1-2006) 
Col. 49)-92 

Autonomy to ONGC 
(Deb. 16, Vol. XXII, 17-08·2006) 
Col. 240 

Benefits to NRis for Investment 
Four LaningofNational Highway No. 8A (Deb. 8, Vol. XXI, 02-08-2006) 

(Deb. 20, Vol. XXII, 23-08-2006) Co1.145-46 
CoI.IS4-58 

Freiaht Corridor 
(Deb. 9, Vol. XXI, 03-08-2006) 
COI.2S6-S7 

Gujarat Control ofOrpniseci Crime Bill, 
2003 
(Deb. 2, Vol. XXI, 25·07-2006) 
COI.)05-06 

Increase in Supply of Wheat to Gujarat 
(Deb. I, Vol. XXI, 24-07-2006) 
CoI.)45 

Bureaucrats in PSUI 
(Deb. 9, Vol. XXI, 0)-01-2006) 
COI.)58·S9 

Cantonment Bill, 2()()6.....Consid. 
(Deb. IS, Vol. XXII. 14-01·2006) 
CoI.313-)7 

Construction of Ahmednapr-Beed Puli-
Baijnath Railway Line 
(Deb. 4. Vol. XXI, 27-07-2006) 
Col. 110 
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CriIne SIriIk_" 0aneIa 
(Deb. lS, Vol. XXII, 1 .... 2006) 
Col. 71-73 

DImI.pd Wheat Stock 
(Deb. I, Vol. XXI, 24-07-2006) 
CoI.ls.!t 

0..11.,..1' ofCaJqputer Software 
(De. 20, ~. XXII, 23-01·2006) 
Q)L 139-40 

DoubIinc ofMa:: $ 0._ RaIlway Une 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 241 

Employment~ 
(Deb. II, Vol. XXII,07-01-2006) 
Col. 307-10 

Flit TrICk COUI1I 
(Deb. 17, Vol. XXII, IS-01-2006) 

Growth Rate of Food Production 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 18 

Handloom Weaving 
(Deb. 12, Vol. XXII, OS-08-2006) 
Col. SO 

Helicopter Services to Reliaious PlICal 
Inaccessible Areas 
(Deb. 16, Vol. XXII. 17-01-2006) 
Col. 259-60 

Inclusion of Tourism in Concurrent List 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 163 

Increase in Freight Charges 
(Deb. II. Vol. XXII. 07-08-2006) 
Col. 229-30 

Indian Institute of Hand loom Technology 
(Deb. 19, Vol. XXI1. 22-0S-2006) 
Col. 272-76 

Indian Institute of Tourism and Travel 
Management 
(Deb. 21, Vol. XXII, 24-0S-2006) 
Col. 160-61 

Col. 4346 Law and Order in Delhi 
PDI inGem!DieliKmdseceor I (Deb. 2, Vol. XXI. 25-07-2006) 

(Deb. 2. Vol. XXI. 25-07-2006): Col. 114-18 
Col. 226 I Loan to Women Entrepreneurs 

Financial Assistance for Development of! (Deb. 10. Vol. XXI. 04-01-2006) 
Holy Places CoOl. 434-35 
(Deb. 4, Vol. XXI, 27-07-2006) Losses by CPSEs 
Col.~~· (Deb. 16, Vol. XXII, 17-08-2006) 

funds for Rescarc:h Work 
(Deb. J I, Vol. XXII, 07-08-2006) 
C01.29S~ 

Col. 6-17 
Medical Insurance for Senior Citizens 

(Deb. 14, Vol. XXII. 11-0S-2006) 
Col. 84-85 Gauge Conversion of Kanpur-Agra 

Railway Line Missile Test by North Korea 
lOeb. 21, Vol. XXII, 24-08-2006) (De~. 3, Vol. XXI. 26-07-2006) 
Col. 305.('17 Col. 95-96 

GrMt ofSc:holll'lhipi to Artists j New Schemes for Handloom Weavers 
(Deb. 16, Vol. XXII. 17-01-2006). (Deb. 2. Vol. XXI. 25-07-2006) 
CoI.1S.5-BI I Col.17G-71 
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One Time SeUlcment Scheme 

'(Deb. 5. Vol. XXI, 28-07-2006) 
CoL 161-6l 

PutJcip.tion of Private Agencies on 

Sottina of Work ina Group Ie lTm1ecoII 
Seotor 
(Deb. I, Vol. XXI, 02-08-2(06) 
CoL 36-37 

Security Meuures I Setting up of CAP ART 
(Deb. Il, Vol. XXII, 10-0.-2006) (Deb. 22, Vol. XXII, 2!1-01-2006) 
0,1.211-12 Col. 268-69 

Pending Claims 
(Deb. 2, VoL XXI, 25-07-2006) 
CeI.102043 

Produce Cess Laws (Abolition) Bill, 
2G06-C0nsid. &: Pus 
(Deb. 9, Vol. XXI, 03-01 .. 2e06) 
OJI. 360-61 

ProIDotion ofMlnor~ EdUCltion 
(Deb. 7, Vol. XXI, 01-0'-200~) 
Col. 221 ' 

Setting up of National Statittical 
Commission 
(Deb. 8. Vol. XXI, 02-01-1006) 
Col. 10-1 .. 

Soft Interest Rates tbr F ....... 
(Deb. I, Vol. XXI, 24-07-200') 
Col. 37-3' 

Sports Council for Football, HocfNy ... 
Badminton 
(Deb. 20, Vol. XXII, 1,3..01.20.) 
CoI.44s--47 

R&D for Household Industries S d f . Cbil..l-
(0 b 22 I XX 5 '" prea 0 Dlseasesamong w_ e. ,Vo . II, 2 -08-2006) (Deb. 3, Vol. XXI, 26-07-2006) 
Col. 313 I Col. 237-38 ' 

R&D ProJI'IIIIUftC for NeES 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 201 

Recruitment ofTeachers in KVS/NVS 
(Deb. 19, Vol. XXIi, 22-08-2006) 
Col. 74~7S 

Regulation ofTele-Shopping 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 244 

Revision Rate of Honorarium 
(Deb. 22, Vol. XXII, 25-0'-2006) 
Col. 197-202 

Scheme for Establishment ofFPI. 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 206-07 

Stand in, Committee on Def.nce-
Thirteenth Report-Presented 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 269 

Standing Committee on Defenco.-1\velfth 
Rcport--Prclcnted 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 369-70 

Streamlining of Public Distribution System 
(Deb. 11, Vol. XXII, 07.;.0.-2006) 
CoI.ll-12 

Subsidies to Se/ST Farmers 
(Deb. II, Vol. XXII, 01-01-20(6) 
Col.lSO--S2 

Subsidised Foodgrains for Hostels 
Seminar and Exhibitions for Welfare ofa (Dcb. 18, Vol. XXII, 21-01-2006) 

Tribals Col. 114 
(Deb. 19, Vol. XXII. 22-08-2006) . SurplusStockofHandloomProd~ts 
Co\. 34546 (Deb. 2. Vol. XXI, 25-07-2006) 

Separate Grants on same component in 
Agriculture Sector 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col.S4 

Col. 219-20 
TB Transmisaion ~ongAir Travellers 

(Deb. 4, Vol. XXI, 27-07-2006) 
COl.24S 
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1'rainina ProIfImJn6I in CCRT 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col.24~ 

UnifOlDl PoJicy on ConcoIIionaI Tickets 
(Deb. 9, Vol. XXI, 03-0'-2006) 
Col. 236-37 

w,1untIry RetiJement Scheme 
(DO. J 4, Vol. XXlJ, J J -0'-2006) 
CoL J55 

Patti, SIt" D.B. 
PrIpd Grape Garden 

(Deb. 18, Vol. XXII, 21-01-2006) 
CoL~7 

PatU, Sbrt o.Dve Rao.heb 

N .S.S.O. SurVey of Poverty 
(Deb. 3, Vol. XXI, 26-07-2006} 
CoL 143-48 

Purchue of Onion 

Chan .. Bose c'ld Memorandum of 
ActiOll taken by the Government on 
dleReport(DUIlI93) 
(Deb. II, Vol. XXII, 07-08.2006) 
Col. 363-372 

Situation anlins out of A_nee of Border 
Roads resuJtina in the Incroue in lSI 
and Naxalite activities on Indo-Nepal 
Border and steps taken by the 
Government in this regard (CA) 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 44445, 45 J -52 

The fin4inS of enquiry into veracity of 
ZEE News teJecastdated 13-08-2006 on 
Shri Manikno Hodlya Oavit, Mlnilter 
of State In the Ministry of Home 
Affain(St) 
(Deb. 22, Vol. XXII, 2S-01-2006) 
CoL 371-74 

(Deb. 6, Vol. XXI, 31-07-2006) PltlI,SlliiShrialwl.Dlda .. heb 
Col. 111-12 

Utilisation of Currency Note Presses 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 217 

PatU, Shri Jay.lnlrao Galkwad 
Ahmednagar-Parli Vaidyanath Railway 

Line 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 99 

Need to take Rehabilitation Measures in 
Flood affected Areas of Beed 
Parliamentary Constituency, 
Maharashtra (MUR 377) 
(Deb. 22. Vol. XXII, 2S-08-2006) 
CoI.4S7-S1 

Pltil, Sbri Sbivraj V. 
Bomb blasts in Mumtai (AM) 

(Deb. 2, Vol. XXI, H-07-2006) 
CoI.1S~S 

Report of Justice Mukherjee Commission 
of Inquiry resarding alleged 
disappearance of Netaji Subhash 

Anganwadis in Maharashtra 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 17--90 

Committee to Monitor Implementation of 
MPLADS 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 164-69 

Doubling ofPune-M~ Railway Line 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 99-100 

Eco-Sensitive Zones 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 63-64 

Increase in Toll Rates 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoI.82~ 

Need to construct Bridge on River Wang 
at Dhebewadi on Karad-Dhebewadi 
MDR in Satara District ofMaharashtra 
(MUR377) 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 412 
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Need to instal Doppler RIdIr System in 
Koyana region of district Satara, 
Mahnshtra (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoI.411-19 

Power from Wind and Waste 
(Deb. 10, Vol. XXI, 04-01-2006) 
CoJ.493-9' 

Raising ofPlatfonn Level at Karad Railway 
Station 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 79-10 

Rehabilitation of Vii"'" 
(D.b. II, Vol. XXII, 07-01-2006) 
Col 129-32 

Shipp ins Complllies 
(Deb. 20, Vol. XXII, 23 .. 01-2006) 
Col. 90-104 

VilllaeTonm 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 138-49 

Wiclapreld dlstreu among the fInnen 
ia1hecoUDb)'(DUR 193) 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col 579-12 

Pade, Slart Sb ........ N. 
Allotment ofLand for Stadium 

(Deb. 22, Vol. XXII. 25-01-2006) 
Col. 126-27 

Security and ReliefMeuures In Railways ATM Facility at Stations 
(Deb. 13. Vol. XXII. 10-01-2006) (Deb. 21, Vol. XXII, 24-01-2006) 
CoJ.36-31 Col. 179-81 

Special Economic Zones 
(Deb. 7. Vol. XXI, 01-01-2006) 
Col. 41-44 

Upgradation of Railway Tracks 
(Deb. 16, Vol. XXII. 17-08-2006) 
CoJ.214-15 

Use ofForestAreu for Wind Mills 
(Deb. I. Vol. XXI. 24-07-2006) 
Col. 107-08 

Women Officers in Armed Forces 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 1-14 

Padl, Shrtmad Rapatal D. 
Fraud in Financial Institutions 

(Deb. 5. Vol. XXI, 28-07-2006) 
Col. 111-82 

Provisional Changes in Construction 
Projects 
(Deb. 6, Vol. XXI. 31-07-2006) 
Col. 78-79 

Removal of Po lice Memorial 
(Deb. 7, Vol. XXI. 01-01-2006) 
Col. 223-24 

Banks in Flood Affected Areas 
(Deb. 22, Vol. XXII, 2'-08-2006) 
Co1.2~ 

Bio-diesel Procurement Policies 
(Deb. 21. Vol. XXII. 24-01-2006) 
Col. 183-84 

Coal Blocks to Private Sector 
(Deb. 20, Vol. XXII. 23-08-2006) 
CoI.8e"9 

Complaints against Telephone and Mobile 
Services ofBSNL 
(Deb. 8. Vol. XXI. 02-08-2006) 
CoJ.lSO-" 

Cost Escalation of tighter Planes 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 102 

Declaration of Minimum Support Price for 
KharifCrops 
(Deb. I S. Vol. XXII, 14-08-2006) 
CoI.lS~O 

Deployment oflndian Army 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 333-3S 
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Development of Remote Control Engine J LTC Package for Srinaglr 
(Deb. 9. Vol. XXI, 03-08-2006) (Deb. 20, Vol. XXll, 23-0'-2(06) 
Col. 171-72 Col.460-61 

Divya Drishti Projoct Need to enquire into the Incident of 
(Deb. 1 J, Vol. XXII. 24..()8-2006) f Disappearance ofaChild recovered by 
Col. 263-64 Railway Police ftom the OovemnJent 

Doublms the RaHway Lines connecting 
Ports 
(Deti. 16, Vol. XXII, 17-08-2006) 
Col. 226-21 

Export of Poor Quality Spices 
(Deb. 12. Vol. XXII. 08-08-2006) 
Col. 131 

Facilities in Post Offices 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 176-77 

Fixation ofSMP ofSugarcanc 
(Deb. 18, Vol. XXII. 21-08-2006) 
Co 1.1 94-96 

Food Testing Laboratories 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 149-54 

Functioning ofDCIC 
(Deb. II. Vol. XXII, 21-08-2006) 
Col. 121-35 

G-8Summit 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 17S-76 

Inferior Quality Fencing 
(Deb. 19, Vol. XXII, 22-08-2006) 
Co1.203.()4 

Irregu larities In General Insurance 
Companies 
(Deb. 22, Vol. XXII, 25·08-2006) 
Col. 319.-20 

Kisan Credit Card 
(Deb. 10, Vol. XXI, 04-08·2006) 
Col. 431·33 . 

Loss of Foodgrains 
(Deb. 1 S, Vol. XXII, t 4-01-2006) 
Col. 160-67 

Child Home, Naspur, Maharuhttl 
(MUR377) 
(Deb. '. Vol. XXI. 02-01-2006) 
Col. 406 

NOC for Crop LoaD 
(Deb. t 7~ Vol. XXII, 18-0'-2006) 
Col. 157·58 

Oil and au PIan1s Damapd Due to Flood 
(Deb. 21, Vol. XXII. 24-08 .. 2006) 
CoI.316-J7 

Outsourcing IT Collection to Post OffICe 
(Deb. 14, Vol. XXII, 11-08-2006) 
Co1.126~27 

Poverty Rate 
(Deb. 20, Vol. XXII, 23.08.2006) 
Col. 321-28 

Power Shortage due to Flood 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 204 

Production of Milk and Ghee 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 88-90 

Restriction on Access to Platforms 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 298-99 

Revenue and Expenditure 
(Deb. 22, Vol. XXII, 2S..oS-2006) 
CoI.lSJ-SS 

Review of Monetary Policy 
(Deb. 17, Vol. XXII, 18-08-2006) 
CoI.2S7-58 

Revival of POT A 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 640-41 

Sale of Drugs at Grocery Shops 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 194-95 
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Scheme fbr SatetyofbHwayTrICb 
(Deb. 13. Vol. XXII, 10-0'-2006) 
Cd. 114 

Security of Delhi Metro lliJ 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 131 

Security of Oil and Oas IIIIIIIIationI 
(Deb. 21, Vol. XXII, 24-0'-2006) 
Coll64-65 . 

s.utna up of Regional Telecom District 
0ftIce 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 172 

Setting up of Urdu Schools 

Export ofT. 
(Deb. 12, Vol. XXII, 01..01-2006) 
Col. 97-99 

FDlfntlow 
(Deb. 19. Vot. XXII, 22-08-2006) 
Coli 53-S9 

Increase in F.ntiaht Tariffs for Fruitll 
Vegetablel 
(Deb. 9, Vol. XXI, 03-"-2086) 
Col. 204 

Irreeularities in Wheat Import 
(Deb. II, Vol. XXII, 07-01-2006) 
CoI.1M1 

(Deb. 12, Vol. XXII, 08-08-2006) Navy War Room Leak Case 
Col. 133-34 (Deb. 4, Vol. XXI, 27-07-2006) 

Survey ofFICCI on Export Growth 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 193-94 

Pawar, Shri Sharad 
Crop Insurance Bill, 200S by Shri Iqbal 

Ahmed Saradgi- ·Consid. and 
Withdrawn 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col 32()'24 

Produce Cess Laws (Abolition) Bill, 2006 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 355,377-81,383 

Spirituous Preparations (Inter-State Trade 
and Commerce) Control (Repeal) Bill, 
200&-Consid. &. Pass 
(Deb. 9, Vo/. XXI, 03-08-2006) 
Col. 384-85,395-99 

Widespread distress among the fanners 
in the country (OUR 193) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 635-56 

PinaJe, Sbri Devlda. 
Advance Passenger Information System 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 217 

Col. 121-22 
Outstflnding Dues of Hospitals 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 159-64 

Train Service between Pune-Nasik Road 
(Deb. 21, Vo/. XXII, 24-08-2006) 
Col. lSI 

Wardha-Nanded Railway Line Project 
(Deb. 9, Vol. XXI, 03-08-2006) 

p 

Col. 146 

Ponnuswamy, Shri E. 
Need to provide Employment and 

Enhanced Compensation to the People 
whose Lands were acquired by NLC 
(MUR377) 
(Deb. 8, Vol. XXI, 02-08-2006) 
Co1.412-13 

Pending Demand ofCSCS 
(Deb. 20, Vol. XXII, 23-01-2006) 
Co1.201'()2 

Pricing ofCoaJ 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col.lO 

All India Council for Technical Education Raids on LiqolU' Manufiac;ture1'S 
(Deb. 12, Voi. XXIt. 0'-01-2006) (Deb. 22, Vol. XXII, 25.08-2006) 
CoI.I69-1f Col. 344-45 
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Potll, Sbrt Soua 
Hike in Air Fares 

(Deb. 9, Vol. XX" 03-08-2006) 
CbL 17·11 

PnIJllu, S, .. i R. 
Expon Promotion Schemes 

. (Deb. 10, VoJ. XXI, 04-08-2006) 
Col. 141-'1 

Fall in S ..... Market 
(D'eb. " Vol. XXI, 28-07-2006) 
Col. 37·39 

PANCIRI 
(Deb. 10, Vol. XXI, 04·08-2001) 
CoI.2IS 

Policy on Criticallnhstructure Protection 
(Deb. 20, Vol. XXII, 23-08·2006) 
Col. 170 

Prabbu, Shrl Su ..... Prabbllulr 
Allocation for Relearch in Consumer 

Safety 
(Deb. lB, Vol. XXII, 21-08-2006) 
Col. 21 I 

Amendment of Essential Commodities 
Act,I99S 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 133 

Assam Rifles Bill, 2006-Consid. &: Pass 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 346-48 

Autonomy/Powers to CPSEs 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 8 

Banking Companies (Acquisition and 
Transfer of Undertakings) and 
Financial Institutions Laws 
(Amendment) BiII,200S-Consid. 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoI.SIS-18 

Cantonments Bill, 2006-Consid. 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 393-9S 

Domestic Child Workers 
(Deb. I', Vo,. XXII, ~ J -Q&..20(6) 
Col. 118 

FDf in Telecom Sector 
(Deb. 20, Vol. XXII, 23-0'-2006) 
Col. 470-7J 

Indo-US Nuclear Apment (OUR J 93) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 688-90 

Investment in Neiahbourins Countries 
(Deb. 22, Vol. XXII, 2'-08-2006) 
Col. 238 

Investor Protection Fund 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 43-44 

Negotiation in TRIPs on Biological 
Diversity 
(Deb. 19, Vol. XXII, 22-08-2006) 
C01.19S-96 

Pharmaceutical Research 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 12S-26 

Protection of Human Rights (amendment) 
Bill, 2006-Consid. &, Pus 
(Deb. 21, Vol. XXII, 24-01·2006) 
CoJ.474-77 

Setting up oflnter State Trade Council 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoJ.297-91 

Survey reprding Subscriber Data Base 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 28-29 

Widespread Distress among the Farmen 
in the Country (OUR 193) 

. (Deb. 21, Vol. XXII, 24-01-2006) 
COl.S70-7S 

Pradbln, Sbrl Dhlrmendra 
Agricultural Survey 

(Deb. II, Vol. XXII, 07-08-2006) 
CoI.2S2-S3 

Decentralisation of Bio-Diversity. 
Authority Assistance to Self-Help Groups 
(Deb. 18, Vol. XXII, 21-08-2006) (Deb. 17, Vol. XXII, 18-08-2006) 
Col. 21 Col. 12 
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Capital Fonnation Trends in Aariculture PIUId, SIan Hariklwal 
(Deb. II. Vol. XXII, 07..()1-2006) AtliUlce to Computer EdUCltion 
Cel.ld0-61 (Deb. 2, Vol. XXI, 25-07-2006) 

Coachin. FKilitiea for STs Col. 102 
(Deb. 12. Vol. XXII. 01-01-2006) CanceUllionofRailwayEumination 
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Guidelines for Loans to Private Airlines 
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Norms/Guidelines to Curb Adulteration 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 160-62 
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RadblkrlshDID, Sbri Virkall 
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(Deb. 8, Vol. XXI, 02-08-2006) 
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Public Transport in Urban Areas 
(Deb. 5, Vol. XXI, 28.07-2006) 
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Retirement Age of Anganwadi Workers 
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Col 63 1·12 
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CoL 49t-93, 523-!O ....... ....... 
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{Deb, 12. Vol; ~ •• 2 •• 
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Bringing Back Indians from Kurdistan 
(Deb. 3, Yol. XXI, 26-07-2006) 
Col. 140 

CBllnquiry apinat NODs 
(Deb. 21, Yol. XXII, 24-08-2006) 
Cui. 71-79 

C-Us of Handloom Sector 
(Deb. 22, Yol. XXII, 25-0'·2006) 
Col. 342 

atDicaI Research 
(Dob. 17, Vol. XXII, 11-01-2006) 
CoL 207-01 

Celeb ... Facilities for SCs, OBCs and 
Minorities 
(Oob. t 3, Vol. XXII, 10-01-2006) 
CoL 166-67 

Col1llllUDity Radio Stations 
(Deb. I S, Vol. XXII, 14-01-2006) 
CoI.l?e-71 

CODOIIIionaI Finance to OBCa in Andhra 
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(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 77-78 

Contribution of Power loom Sector 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoI.2S5-~ 

DisabiUty Benefit to Heart Patients 
(Deb. 21, Vol. XXII, 24-01-2006) 
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Discovery of New Oil and Ou Raervea 
(Dola. 4, Vol. XXI, 27·07·2006) 
Col. 274-77 

Domestic Savin,s 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 320 

Eadqered Lanaua8cs 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 241-42 

P'_-III MillE w fir Colli Storqes 
(.,.. 16, .... XXU, 17 .... 2006) 
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Genetically Modified Food Crops 
(Deb. 22. Vol. XXII. 2'..08-2006) 
CoL 76-1. 

"IobaJ Positionma S)'Item 
(Deb. 14. Vol. XXII, 11-0'-2006) 
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HydnK:arbon Vision 2025 
(Deb. 21, Vol. XXII. 24-01-2006) 
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ImplemeDtatiotl of. National Policy for 
PWD 
(Deb. 16. Vol. XXII. 17-G1 .. 2806) 
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Incentives for NCBS Propamrnes 
(Dob. 14. Vol. XXII, 11-88-20(6) 
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Indiln Exports 
(Deb. 19, Vol. XXII, 22..08-2006) 
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Jatropha Seed 
(Deb. II. Vol. XXII, 21-01-2006) 
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Krilhi Vigyan Kendras 
(Deb. 18, Vol. XXII. 21-01-2006) 
Col. 1-11 

Licence to ATC 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoL2S4 
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Col. 129-38 
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StrallelY 
(Dob. 10, Vol. XXI, 04-01-2006) 
Col. 23I-J9 

National BicNliwnity Development Policy 
(D.b. 14. Vol. XXII, 11-01-2OM) 
Col21S-1' 
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National Heritage Sites Commission 
(Deb. 16. Vol. XXII, 17-01-2006) 
(01.243 

One India Scheme 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 241-43 

Operations ofFCI 
(Deb. I S. Vol. XXII, 14-08-2006) 
ColI~14 

Price of Cereals 
(Deb. II. Vol. XXII. 07-08-2006) 
CalI7S-77 
~n of Human Rights (amendment) 

BiU. 2006-~onsid." Pass 
(Deb. 21. Vol. XXII. 24-01-2006) 
Co1.486-90 

Report of Energy Policy Committee 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 111-82 

Research to Store Mango 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 214-11 

Revision of Pay Scales of Central Banks 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 216-87 

Revision ofTariff on 'One India Scheme' 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 283-84 

Schemea for Cities 
(Deb. 5, Vo!' XXI, 21-07-2006) 
Col. 247-50 

Separlte Agency for Handling Soft 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 54 

Social Security Scheme for Unorganised 
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(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 225-26 

Supply of Ethanol Blended Petrol 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 331-32 

Textile Parks 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 252-S4 

Tsunami Relief 
(Deb. 2, Vol. XXI, 25-07-2006) 
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Col. 143 

VAT Rates 
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Water Subsidy 
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Women Doctors in Armed Forces 
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Col. 211 

Rajuekbana, Sbri M. V. 
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discontinuation of Revised Long Term 
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Bolangir-Koraput (KBK) in Orissa and 
steps taken by the Government in 
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Col. 322-24, 336-31 

RajendraD, Shri P. 

Air Services to Gulf 
(Dcb. 13, Vol. XXII, 10-01-2006) 
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Airlines Facilitation Committee 
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Col. 115-16 
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(Deb. 7, Vol. XXI, 01-01-2006) 
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CGHS Beneficiaries 
(Deb. I, Vol. XXI, 02~08-2006) 
Col. 171 
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Production 
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CoI.294--96 

Parliament (Prevention ofDisqualiftcalion) 
Amendment Bill, 2006-COftJid. &: 
Pass 
(Deb. 6, Vol. XXI, 31-07-2006) 
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(Deb. 7, Vol. .XXI, 01-08-2006) (Deb. 20, Vol. XXII, 23:01.2006) 
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Col 241-52 
~ SIIrt Katlliram 
Dopa Share Application forms 

(Deb. 22, Vol. XXII, 25-08-2006) 
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Need to consb'Uct an expressway between 
Vadodara and Mumbai (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
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agricultural credit facilities (MU,ll77) 
(Deb. 3~ Vol. XXI, 26-07-2006) 
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Col. 241-42 

Evaluation of Education System 
(Deb. 12, Vol. XXII, 01-08-2006) 
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Col. 109-10 

Foreign Loans 
(Deb. 10, Vol. XXI, 04-01-2006) 
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Col. 340 

Pushar Dam Project-II 
(Deb. II, Vol. XXII, 07-0B-2006) 
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Cata CropaiColftationai Crops Col. 245-46 
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Col. 3940 

Civilian Nuclear Energy Deal wid! US 
(Deb. 3. Vol. XXI. 26-07-2006) 
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Col. 29S-98 

Fire in Mumbai Hish North 
(Deb. 9, VoL XXI. 03-01-2006) 
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2ot6-Consid" Pus 
(De~. 19, Vol. XXII, 22-"-2006) 
CeI.496-93 

Demands for Supplementary Grants 
(General) - 2006-07 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 323-2S 

Demaads for Supplementary Grants 
(ftaftwayl) -lOO6-2007 
(Deb. 14, Vol. XXII, 11-01-2'06) 
Col. 419-20 

Devolop ... efTourism 
(Dft. 21, Vol. XXII, 24-81-2''') 
Col. 13-14 

Ilise in prices of a •• utill ConIaIMitIII 
(DURI'3) 
(Deb .• , Vol. XXI, 27-07·20.') 
CoL 319-93 

Situation ariJia, but of die ..... ef 
ChiJamauDya tMr ......... _ 
the countrY" pm'dJdI., .. A. 
Prad.sh •• 4 ~ •. ~ ., .... 
Government ia ........ ~ 
(Deb. 3, Vol. XXI, 2'.07.2'") 
Col. 347-49 

Steps for ~al.ncod Ind •• uilUle 
development of.U partll.tthe...., 
(~.) 

(Deb. 17, Vol. XXII, 1.· .... 2 ... ) 
Cel. 391-412 

Widespread 4iItreu ................ 
in dte~(DUR .ts) 
(Deb. 21, Vol. XXIt, 24 .... 20") 
Col. 617-23 

Selvi, SIt ....... V. Radhlka 

Protec:tioD ofH ..... lliII*( ......... ) 
_2M6 Ca '14'" 
(Dn. 21, Vel. xxn. 2 ....... 20~) 
CoI.44~ 
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......... M ...... 
De ...... for Supplementary Grants 

...... }-2006-2007 
(Deb .• 4, Vol. XXII, 11-08-2006) 
0tI. 341-----43 

a...th .... of Food Production 
(Deb. 6. Vol. XXI, 31-07-2006) 
CILlO 

.... ofOwn Collape by Personnel of 
lIMP 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoLOl-53 

... " • ofTetulia Corridor 
<D". 3, Vol. XXI, 26-07-2006) 
Col. 117--19 

PraIiIcIdoa ofSlIIIlllnYeitors 
(Deb. 22, Vol. XXII, 25-08-2006) 
CaLlOl--46 

Inr rial of'PDS 
(D,.,. I, Vol. XXI, 24-07-2006) 
eoll141 

IBI Branches Abroad 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 229-30 

Setting up of Nyaya Panchayatl 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col.43S 

Setb, Shrl Llkshmaa 
Banking Companies (Acquilltion ud 

Transfer of Undertakln,l) and 
Financial Institutions Law. 
(Amendment) Bill, 2005-Contid. 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoI.SIl-12 

Implementation ofSAFTA 
(Deb. 2, Vol. XXI, 25·07-2006) 
Col. 26 

Need to revive Balari bar channel in Weat 
Bengal in order to save Haldia Dock 
Complex (MUR 377) 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 413-15 

Protec:tion ofSmall Investors 
(Dob. 22, Vol. XXII, 25-81-2006) 
COl. 101-06 

Women Officers in Armed Forces 
(Deb. 4, Vol. XXI, 27-07-200') 
Col. 13 

Swvey of Medicinal Piull Sethi, Shri Arjua 
(Deb. I, Vgl. XXI, 02-01-2006) 
CaL 341-49 

Tea hcIcIp for Small Tea Growers 
(Deb. 12, Vol. XXII, 08-01-2006) 
Col. 121·22 

Texdle Export 
(Deb. " Vol. XXI, 01-08-2006) 
Col.27~l 

VSAT Bued Money Order System 
(Deb. I, Vol. XXI, 02-08-2006) 
Col 167-72 

........ Dr.R. 
Dttcovwy of Inscriptl 

(Deb. 21, Vot XXII, 24-08-2006) 
Col. 61 

Rltifk:ation of UN Convention against 
Corruption 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 195-96 

Debt Writc-OffReliefto States 
(Deb. S, Vol. XXI, 28-01-2006) 
Col. 225-26 

Army for Wildlife Conservation 
(Deb. 6, Vol. XXI, 31-01-2006) 
Col.1l1 

Assistance to Fannon 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. II 

Assistance to StateslUTI under AIBP 
(Deb. I, Vol. XXI. 24-01-2006) 
Col. 188-94 

Construction of Dams and Reservoirs 
(Deb. I, Vol. XXI. 24-07-2006) 
Co1.163~S 

Construction of Goods Shed 
(Deb. 4. Vol. XXI, 27-01-2006) 
Col. I SG-S I 
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Construction of Railway Bridles 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 190-92 

Demands for Supplementary Grants 
(Rallwa)'l) - 2O()6.2007 
(Deb. 14, Vol. XXII, 11-08·2006) 
CoI.lS7"S 

Development of Inland Water Transport 
SYltem 
(Deb. 20, Vol. XXII, 23·08·2006) 
Col. 3 16-20 

Drouaht Affected States 
(Deb. I, Vol. XXI. 24-07-2006) 
CoI.2S1-52 

Mandatory Environmental Cl.-nce for 
Irriptlon Projecta 
(Deb. 6, Vol. XXI, 31-07·2006) 
Col. 101-11 

Mandatory Rural Services for Doeton 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 269 

National Rail Viku Yojlna 
(Deb. 21. Vol. XXII. 24-01·2006) 
Col.33-~2 

Navy War Room Leak Cue 
(Deb. 4, Vol. XXI, 27-07·2006) 
Col. 121·22 

Need to ICCOl'd unction for opIIdna of. 
Environmental Dearadation Kendriya VidyaIaya. BbIdrIk diIIrict 

(Deb. I, Vol. XXI, 24-07-2006) in 0riua(MUJl377) 
Co1.l41-43 (Deb. 21, Vol. XXII, 24-01-2006) 

Godavari Water Dispute Tribunal CoI.417-11 
(Deb. 18, Vol. XXII, 21-01-2006) Opening ofKVI 
CoI.I().W5 (Deb. 2, Vol. XXI, 25·07-2006) 

Growth Rate of Food Production Col. 229-30 
(D.b. 6, Vol. XXI, 31-07-2006) OpeninaofNathulaPw 
Col. 20 (Deb. 3, Vol. XXI, 26-07-2006) 

Hike in Air Fares Col. 296-97 
(Deb. 9, Vol. XXI, 03-01-2006) Post Matrlc Schollnhip for ST Studenla 
Col. 12-23 (Deb. 19, Vol. XXII, 22-01-2006) 

Hoda Committee Report Col. 112·16 
(Deb. 2, Vol. XXI, 25·07-2006) Post Matrie Scholarships for SC Studtn1I 
Co1.l63-64 (Deb. 16, Vol. XXII, 17-0'-2006) 

Incentives to SEBs Col. 291-96 
!Deb. 17, Vol. XXII, 18-08-2006) Renovation of Centrally Protected 
Col. 67-74 Monuments 

Insurance Scheme for Worken under (Deb. 16, Vol. XXII, 17-01-2006) 
NREGA Col. 38-44 
(Deb. 14, Vol. XXII, 11-08-2006) Scheme tbrBackward Diltrictl 
Col. 120 (Deb. 3, Vol. XXI, 26-07:"2006) 

Interest Rate Charged by NSCFDC Col. 20S.()9 
(peb. 16, Vol. XXII. 17-08-2006) Setting up of AIIMS Like Institutions 
Col. 241-42 (Deb. 3. Vol. XXI, 26·07.2006) 

Irrigation Projects ofOriua 
(Deb. 18, Vol. XXII, 21-0S-2006) 
Cel. 181-82 

Kuteer Jyoti Scheme 
(Deb. 10, Vol. XXI, 04-08-2006) 
Co1.63-69 

Col. 2-17 
Situation arising out ofropor1ed viollltioa 

of different awards liven by WIler 
Dispute Tribunals (CA) 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 372-73, 7S 
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..... eeM'riDn 
(Deb. 5, Vol. XXI, 28-07-2006) 
CW,fU7 

To ..... PntjIct 
(OH. 4, Vol. XXI, 27-07-2006) 
CeLll1-IS 

•• h.8, Sltri Abel", RaIIIld 
AlNlllIDt for 011 Supply 

(Deb. 5. Vol. XXI, 28-07-2006) 
CoL 199-201 

Allocation of Funds for Industrial 
Dewlopment 
(Deb. 19. Vol. XXII. 22-08-2006) 
CoL 21 1-86 

AlMaIlia to Poor 
(Deb. 10, Vol. XXI. 04-01-2006,) 
CoLIQ--66 

Awlllbili&y otWater 
(Deb. 15. Vol. XXII. 14-01-2006) 
Col. lOS 

BIIlkMoaly 
(Deb. 22. Vol. XXII. 2S-0.-2006) 
CoI.104-06 

Bomb blutl in Mumbai (AM) 
(Deb. 1, Vol. XXI, 25-07-2006) 
Col 344-47 

CoIaputerisation of Poat Offices 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoL 206-59 

Concellional Finance to OBCs by 
MUDC 
(Deb. 4, Vol. XXI, 27-07-2006) 
c.I.~56 

C...aructionlExpansion of Platform at 
JIIIUftU Railway Station 
(Dttt. 16. Vol. XXII, 17..08-2006) 
CoL 241 

CeIIInIct Systems in Coal Mines 
(Deb. 20, Vol. XXII, 23-01-2006) 
0tl.4'3-54 

0ddwdR oflaVlllder 
(Oft. II. V.1. XXII; 21-0'-2006) 
Cal ... 

Discovery .fNew all and O. R..ws 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 274-77 

Domestic Income and Expenditure of 
Fanners 
(Deb. 1 S, Vol. XXII, 14-01-2006) 
CoJ.17~78 

Doubling of Railway Line from Jammu to 
Jalandhar 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoI.l"-76 

Equal Pay for Equal Work 
(Deb. II, Vol. XXII, 07-01-2006) 
CoJ.313-14 

Fo'reiln Visits of PM and EAM 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 13-90 

" 

Guidel ines for Loans to Private Airlines 
(Deb. 22, Vol. XXII. 25-0.-20") 
Col. 128 

Houses for Weaker Sections 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col.26S 

Increase in Child Labour 
(Deb. IS, Vol. XXII, 14-01-2006) 
Col. 191 

Involvement ofPoUce Personnel in Crime 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 247-6S 

Irreaularities of HandloomlHandicraft 
Board 
(Deb. 19, Vol. XXII. 22-01-2006) 
COl.S9 

Irriaated Land 
(Deb. ) S, Vol. XXII, 14-08-2006) 
Col. 128-32 

Need to provide financial packale and 
scientific inputs for the benefits of 
farmers in Kashmir (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 421 
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.NOOs Workin, for Consumer Awareness 
in Jammu a Kashmir 
(Dob. I, Vol. XXI, 24-07-2006) 
Cot. 91-93 

Post Oftlees in Rural Areas 
(Deb. 20, Vol. XXII, 23·0.-2006) 
Col. 83 ... 

Punctuality Perfonnance of Train Services 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoJ.3l-38 

Release of Funds by NSCFDC 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 91-92 

Reward for Outltandina Performance 
(Deb. 20, Vol. XXIl, 23-08-2006) 
Col. 433-34 

Selling of Scrap 
(Deb. 16, Vol. XXII. 17-01-2006) 
Col. 189 

Setti.., up of New TV Centres 
(Dn. 6, Vol. XXI. 31-07-2006) 
Col. 16415 

Shortlle of Staff 

World Bank Report on Literacy 
(Deb. 19, Vol. XXII, 22 .. 01-200', 
Col. 348 

Shahld, Mohd. 
Deelininl Expenditure on Hilher 

Education 
(Deb. 12. Vol. XXII, 08-01·2006) 
Col. 15 

Shallendra Kumar, Shrl 
Actuaries Bill, 200S-Consid. & Pass 

(Deb. I, Vol. XXI. 02-01-2006) 
Col. 421·22 

Agriculture Schemes 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 52 

Appointment on Compassionate Ground 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 350 

Appointment on Compassionate Or.und 
in Insurance Companies. 
(Deb. 17, Vol. XXII, 11·'1-200') 
Co1.175-76 

Assam Rifles Bill, 2006-Consid. " PISS 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 334-35 (Deb. 18, Vol. XXII, 21-08-2006) 

Col. 173 Auction of Plot at Narela 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 360-61 StrenJth ofRPF PerSOMtt 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 211 

Study on Agro and Rural Industries 
(Deb. 19. Vol. XXII. 22-01-2006) 
Col. 104-05 

Technology Upgradation Fund Scheme for 
Powerloom Sector 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 27-30 

Thermal Power Plant in Orissa 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 93-94 

Women and Child Development 
ProlflDU1les 
(Deb. 2. Vol. XXI, 25-07-2006) 
Col. 147-48 

Ban Imposed on Indian Weighfllfters 
Federation 
(Deb. 20. Vol. XXII. 23·08-2006) , 
Col. 303-08 

Banking Companies (Acquisition and 
Transfer of Undertakinls) anlf 
Financial Institutions Laws 
(Amendment) Bill, 2005-Consid. 
(Deb. 19, Vol. '-'XII. 22-01-2006) 
Col. 512·14 

Beedi Workers 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 191-92 

Calling Attention to Matter of Uraent 
Public Importance (CA) 
(Deb. S, Vol. XXI, 28-17 .. 2006) 
Col. 356 
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Cantonments Bill, 2006-Consid. &. Pass Global Positionin, System at StatiOfll 
(Deb. 17, Vol. XXII, 18-08-2006) (Deb. 4, Vol. XXI, 27-07-2006) 
Col. 359-61 Col. 6 

Centra' Silk Board (Amendment) Bill, 
2006- Consfd. &: Pus 
(Deb. J 9, Vol. XXII, 22-08-2006) 
Col. 481-12 

Conunonwealth Oames 
(Dc:~ 14, Vol. XXII, 11-01-2006) 
Col. 170-71 

Grant of District Railway Station Status to 
Sirathu Railway Station 
(Deb. 13, Vol. XXII, ) 0-0.·2006) 
Col. 117 

Hanumant Rao and Mohan Dharla 
Conunlttee Reports 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 24546 Complaints apinat Mediclaim Policies 

(Deb. IS, Vol. XXII, 14-08.2006) ImpactonTourilmlnJammuandK.uhmir 
Col. lSI-59 (Deb. 9, Vol. XXI, 03-01-2006) 

Col. 142-43 
Condition of Railway Bridges 

(Deb. 21. Vol. XXII, 24.08-2006) Intlltration ofMilltant.t In Army 
Col. 24-25 (Deb. 16, Vol. XXII, 117·01.2006) 

DeclinlD, Expenditure on Higher 
E~on 
(Deb. 12, Vol. XXII, 08-01-2006) 
CoL 13 

De=tw£~ment.ry Grants 

(Deb. 14, Vol. XXII, 11-01-2006) 
CoI.3Il-13 

Demands for Supplementary Grants 
(RaUways)-2006-2007 
(Deb. f4, Vol. XXII. 11·08-2006) 
Col. 373·75 

Col. 306 
Investmena Co_llllon for 

Manuflcturin,lnvestment Policy 
(Deb. 12, Vol. XXII, 01-01·2006) 
Col. 187-88 

Juvenile Justice (Care and Protection of 
Children) Amendment Bill, 2005-
Consid." Pus 
(Deb. 8. Vol. XXI, 02.01-2006) 
CoI.S07-IO 

Khanna Committee Report on Houain, 
(Deb. 14, Vol. XXII, 1\.08-2006) 
Col. 61 

Development ofCiti .. 
(Deb. 22. Vol. XXII, 2S-08-2006) Land Allotment of Land for Hotels 
Col. 10-1 ) (Deb. 22, Vol. XXII, 25.08.2006) 

Co1.10S-06 
Development of Civil Aviation Sector 

(Deb. 9, Vol. XXI, 03-08-2006) Losses· by CPSE. 
Col.38 (Deb. 16, Vol. XXII, 17·08·2006) 

Col. 16 
Diplomatic Bap of MEA in Private Hand 

(Deb. 8, Vol. XXI, 02-08-2006) Merger of RPF and GRP 
CoJ.325-26 (Deb. 13. Vol. XXII, 10.01·2006) 

Col. 249 
FlftCina at Bord ... 

(Deb. 12, Vol. XXII. 08-08-2006) National Tourilt Dev.loplDeJlt Board 
Col. 134-35 (Deb. 9, Vol. XXI, 03-01-2006) 

Food Safety and Standards. Bill. 2005-
Consld." Piss 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 389-91 

Col. 172-73 
NCAER Survey onAJDSIHIV 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 272-73 



Need to conltruct bridlel over railway 
croSlin,1 in ManJhanpur, district 
KIUlhIlllbI, Uaar Pradesh (MUR 317) 
(Deb. 2, Vol. XXI. 2S..()?-2006) 
CoI.J77-?' 

Need to Include Kaushambi in Uttar 
Pradelh in the Tourilm Map of India 
for itl all-round development 
(MUR377) 
(Deb. IS, Vol. XXII, 14-0'-2006) 
Col. 303.()4 

·Need to look into the problems being ficed 
by the relldents of Khanjarpur and 
Bhanpri imposed on their movement 
by th.Army (MUR 377) 

.(Deb. 20, Vol. XXII, 23-01-2006) 
Col. S90-91 

Need to provide Separate Funds for 
National Commission for Scheduled 
Castel (MUR 377) 
(Deb. 9. Vol. XXI, 03-81-2006) 
Col. 315-16 

Need to provide stopp.,e of4164 Down 
Sangam Exprels and Chauri-Chaura 
Ex' ..... at Mansuri Railway Station in 
Chail P.UamenWy Constituency, UUIr 
Pradah(MUR377) 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 464 

No Work No Pay 
(Deb. 22. Vol. XXII. 25-08-2006) 
CoI.29S 

Pending Projects under SGSY 
(Deb. 17. Vol. XXII. t 8-01-2006) 
Col. 37 

PoUutlna Paints 
(Deb. t t, Vol. XXII, 07-08-2006) 
Col. 302 

Pondicherry (Alteration of Name) Bill. 
2006-Consid. cl Pass 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col 515-16 

Pricel of Aariculturlllnputs 
(Deb. I J, Vol. xxn, 07-01-2006) 
Col. 271-79 

Prime Lendilll Rates 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 220 

Produce Cesl Lawl (Abolition) Bill, 
2006-Consid. A: Pus 
(Deb. 9, Vol. XXI. OJ-01-2006) 
CoJ.3S9.a) 

Projects under JNURM 
(Deb. 10, Vol. XXI, 04-0'-2006) 
CoI.SI4-21 

Protection of Human RiJhts (Amendment) 
Bill, 2006-C0nsid . .t. Pus 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 485-86 

Quality of Food,rains un4er MDM 
Scheme 
(Deb. II, Vol. XXII, 21-0.-2 .. ') 
Col. 197-_ 

Raid by CBlon MeD Officials 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 123-24 

Rise in prices of Essential Commodities 
(DURI9J) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. .. t 1-12 

R.ole of Private Developon for 
Commonwealth GImes 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoI.n' 

Sarai Karamchlrillnsurance Scheme Bill. 
200' by Shrimad Krishna TirIIh-ConIld 
and Withdrawn 
(Deb. t', Vol. XXII, 14-0'-2006) 
Col. 334-36 

Science Counsellors in Indian Miuions 
(Deb. 20, Vol. XXII. 23-01-2006) 
Col. 496-SO) 

Shortcomings in Implementation of 
NREGA 
(Deb. I 0, Vol. XXI, 04-01-2006) 
Col. 176 
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Situation arising out ofapplic:ability of the 
Delhi Laws (Special Provisions) Act. 
2006 in the context of observations 
made by Judicial Authorities 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 275-76 

Situation arising out of the spread of 
Chikungunya fever in various parts of 
th~ country, particularly in Andhra 
Pradesh and steps taken by the 
Government in this reaard (CA) 
(De~. 3, Vol. XXI, 26-07-2006) 
Col. 350 

Spirituous Preparations (Inter-Statearade 
and Co",merce) Control (Repeal) Bill, 
2006-Consid. &. Pus 
(Deb. 9, Vol. XXI, 03-08-2006), 
Col. 3&8 

Stanclln, Committee on Personnel, Public 
Grievaacel, Law and Justice-
Six'" leport-Laid 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 549 

Widespread distress amoDg the fanners 
in the country (DUll 193) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 532-33 

Wild Life Protection (AmeHmont) Bill, 
2006-Consid. and pus 
(Deb. 22, Vol. XXII, 25-0'-2006) 
Col. SOS.{)6 

Shaky', Shrl Rachuraj stalh 
Need to shift the Railway Oates ofBalral 

and 24C, Chandanpur Kothl railway 
crossing towards East for the 
convenience of the public (MUR 377) 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 273 

o, .. iq ofPott Oftlces 
(Dtb. 20, Vol. XXII, 23-01-2006) 
Cel. ~ 

Recruitment in Railways Under Spona 
Quota 
(Deb. 13, Vol. XXII, 10.01·2006) 
Col. 87-89 

Setting up of Diagnostic Centro. 
(Deb. 20, Vol. XXII, 23-01-2086) 
Col. 157-58 

Suicides Committed by Personnel of Delhi 
Police 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 224-25 

World BankAsl~ for Drinkin. Water 
Projects 
(Deb. 22, Vol. XXII, 25·08-2006) 
Col. 24-21 

Shandll, Dr. Col. (Retd.) Dual Ra .. 
Cantonments Bill, 2~ontd. 

(Deb. 16, Vol. XXII, 17·08-2006) 
Col. 39~2 

Sharma, Dr. Arvlad 
Assistance to Self-Help OroUP. 

(Dob. 17, Vol. XXII, 18-01-2006) 
Col. 12 

Development ofCiti.,. 
(Deb. 22, Vel. XXII, 25-08-2006) 
Col. 8 

Widespread distress amon. the fanners 
in the country (OUR 193) 
(Deb. 21 ,Vol. XXII, 24-01-2G06) 
Col. 595·'& 

Sharma, ShriAaand 

Indo-US Nuclear Aartat- (OUR. 1'1) 
(Deb. 2', Vol. XXII, 23.01-20(6) 
Col. 671-12 

Shanna, Sbri M.u. Lal 
Suicide Cues 

(Dei. 4, Vel. XXI, 27·"·2086) 
Col. 19 

Shlv'Jlra't SlariAdhairao Patti 
Achi.V8IMIIt ofTlrJlt . 

(Deb. 21, Vel. XXII, 24 ••• ·2006) 
Col. 321-22 
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ADB and World Bank 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 1'9 

Additional Gas to Maharashtra 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 17~71 

Air-Worthineu of Japars 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 98-99 

Allocation of Funds for Computer 
Education 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col 114 .~ 

Amendmenu in Bir1h aad Death Laws 
(Deb. 7, Vol. XXI, 01-08.2006) 
Col. 623-24 

AIIIi Hljatkinl Policy 
(Deb; ,15. Vol. xxIl, 10·08·2006) 
O»L 213-14 

Aaittance for Calamities 
(Deb. 7, Vol. XXI, 01-08-2006) 
Cot. 635-36 

AlIi_co for EchlC:ation Policy 

Changes in Special Economic Zone 
(Deb. 8, Vol. XXI. 02-08-2006) 
Col. 178-79 

Checking of Consignment efMedicines 
(Deb. 20, Vol. XXII, 23-0'-200') 
Col. 381-83 

Committee to Check Misuse of 
Technology 
(Deb. 8, Vol. XXI, 02-01-28'6) 
Col. 2S~SI 

Common Format for Li~ Insurance 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 151 

Conservation of Monuments 
(Deb. 9, Vol. XXI, OJ-01-2006) 
Co1.218~O 

ConstitutiOh of GoM to Review Water 
Projects 
(Deb. 6, Vol. XXI, 31-07-280') 
Cot.201-G2 

Cut in Excise Duty on Petrol and Diesel 
(Deb. S. Vol. XXI, 28-87-2006) 
Col. 221-22 

(Deb. 19, Vol. XXII, 22-08-2006) Declaration of National Highways 
Col. ~34 (Deb. 20, Vol. XXII, 23-08-2006) 

Auilllnce &oIl1IFAD 
(Deb. ~, Vol. XXI, 28-07-2006) 
Q)I.15'~ 

Availability of Good Quality Seeds 
(Deb. I, Vol. XXI, 24-07-20(6) 
Col. 253-SS 

Baba Saheb Ambedkar Hastshil" Viku V.,. 
(Deb. 19, Vol. XXII, 22-08-2006) 
QlI. 49-52 

8ilateral Investment Protection 
Aareement 
(Deb. 19, Vol. XXII, 22-08-1006) 
QL304 

CInoeIlation of Licence of Cooperative 
8InkI 
(o.lt. I', Vol. XXI, 04-e1-2006) 
OtI.' lI2-03 

Col. 351-$4 
Development ofOBe Communities 

(De'-. I', Vol. XXII, 17·01-2.06) 
Col. 106-10 

Education to Street Children 
(Deb. 19, Vol. XXII, 22-01-200') 
Col. 249-50 

Employment to War Widows 
(Deb. 12, Vol. XXII, 01-'1-2.06) 
Qt 1590(;1 

. Entrg)' ThrouJh NCES 
(Deb. 10, Vol. XXI, 04-08-20'6) 
Col. 471-72 

Enhancement of Air Connectivity with 
SiIIppore 
(Dob. 13, Vol. XXII, 1.-.1-200') 
CoL 237·3' 
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Expaalon ofRetait Outletl 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 167~ 

Financial Assistance to Loss Makina 
PSEs 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 242-43 

Food and Nutritional Security 
(Deb. II, Vol. XXII, 07-01-2006) 
CoL 235·37 

Foodarains (or World Food ProJl'ammc 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 323-26 

Forei", Tourists 
(Deb .. 16, Vol. XXII, 17-08-2006) 
Col. 194-95 

Funds under Centrally Sponsored 
Schemes 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 127 

Grant for ReSearch 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 325 

GroWlh in FreiJht TraffIC 
(Dob. 16, Vol. XXII, 17-01-2006) 
Col. '9-(;1 

Handloom Clusters 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 130-32 

~~mofD~ors 

(D.b. 20, Vol. XXII. 23-01-2006) 
Col. 434-35 

Impact on TourIsm in Jammu and KMhmir 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 142-43 

Implementation ofSAFTA 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 23-27 

Incrouc in Petrol and Diesel Prices 
(Deb. 4. Vol. XXI. 27-07-2006) 
CoL 63-65 

Inflation Rate 
(Deb. '. Vol. XXI, 28-07-2006) 
CoL lSI-52 

Insurance Scheme with Credit Card 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 306-07 

Intel rating Sports with Primar 
Education 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 56 

Introduction of Medicine for AIDS 
Patients 
(Deb. 6. Vol. XXI. 31-07-2006) 
Col. 98 

Inveltment in Shipbuild in, Sector 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 140-44 

Investment in Textile Industry 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 347-48 

Job in Orlanised Sector 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 226-27 

Joint Piahter Exercises 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 82 

Labour Force 
(Dcb. 11, Vol. XXII, 21-08-2006) 
Col. 105-46 

Liberalised Policy for Ilailway Sector 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 226-28 

List of Ben etici arlo I undor lAY 
(Dcb. 14, Vol. XXII, 11-08-2006) 
Col. 125-26 

Mandatory Requirement of Pilots in 
Cockpit 
(Dob. 4, Vol. XXI, 27-07-2006) 
CoJ.281~2 

Model fOr Solarilld Wind EneraY 
(Deb. 14, Vol. XXII, 11-01.2006) 
Col. , 
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Nlthpa Jhakri Hydel Power Project 

(Deb. 14, Vol. XXII, 11-01-2006) 
CoL 121-29 

National Allianceapinst Hunaer 
(Deb. II, Vol. XXII, 07-01-2006) 
CoL 282-84 

National Rail Viku YoJana 

Railway Projectl 
(Deb. 16, Vol. XXII. 17-01-2006) 
CoL 295-96 

Recommendations of Inveatm.nt 
Commission on FDI 
(Deb. S, Vol. XXI. 21-07-2006) 
Col. 222-24 

(Deb. 21. Vol. XXII. 24-01-2006) keaional Food Bank 
Col. 33-'2 (Deb. II. Vol. XXII. 07-01-2006) 

Nlld to collect taxes from private 
company operatina dams in Khed, 
Mabaruhtra (MUR 317) 
(Deb. 6, Vol. XXI. 31-07-200~) 
CoL 363 

New Re-Itructured Seed Villa.e 
Scheme 
(Deb. 6. Vol. XXI. 31-07-2006) 
Col. 299-300 

Norms for souina Up ofSEZI 
(Deb. 7. Vol. XXI. 01-01-2006) 
Col. 270-71 

Norms for Soft Drinks 
(Deb. 15. Vol. XXII. 14-01-2006) 
Col. 242-43 

OPEC Fund 
(Deb. 22. Vol. XXII, 2'-01-2006) 
Col. 719 

Plant Bued Pesticides 
(Deb. 17. Vol. XXII. 11-01-2006) 
Col. 249-51 

Policy for Vocational Trainlna 
(Deb. II, Vol. XXII, 21-08-2006) 
CoL 217-19 

Po ... &om _ and Waste 
(D.b. 10, Vol. XXI, 04-01-2006) 
CoL 493-95 

Pr_ofNetal 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. I ()6.G7 

,Mile-Private Partnerlhip in runnin, 
Train. 
(Deb. 16, Vol. XXII, 17-01-2006) 
CoL 242-43 

Col. 303-304 
Rehabilitation ofTriball 

(Deb. 7, Vol. XXI, 01-01-2006) 
CoJ.'93-94 

Rele_ of Bt. Cotton 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 305.06 

Releae of Central Assistance under PMS 
Scheme 
(Deb. 21. Vol. XXII. 24..Q1-2006) 
Col. 223-24 

Reservation Policy in UBs 
(Deb. 22, Vol. XXII, 25-01-2006) 
CoL 318-19 

Review of Schemes for SC and OBC 
Communitiea 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 2S4-S5 

Ript to Education Bill 
,(Deb. 12, Vol. XXII. 01-01-2006) 
Col. 111-12 

Rural Houlina Policy 
(Deb. 10, Vol. XXI, 04-0'-2006) 
Col. 191-99 

Sale of Counterfeit Products 
(D.b. 18, Vol. XXII. 21-01-2006) 
Col. 169-70 

, Sale of Land by Bombay Textile Ruerach 
Alsociation 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. J56-57 

Stcurk)' ChtckIFrilicill.AiqlOIU 
(Deb. 9, Vol. XXI, .3-01-2.16) 
at 191-92 
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Securil)' In TninI 
(DIb. 12, \bl XXD, ~2006) Col. 136 

Seriu of 80mb Bluts 

Use of Civil Defence 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 147 

(Deb. 2, Vol. XXI, 25-07-2006) Utilisation of Water Resources 
Col. 137-39 (Deb. 15, Vol. XXII, 14-08-2006) 

Shiftina Focus of Jan Shikshan Sansthan Col. 201~ 
(Deb. 7, Vol. XXI, 01-01-2006) VocationaJisation of Education 
CoL 556-58 (Deb. 19, Vol. XXII, 22-0B-2006) 

Sborta.e of Fi.hter Aircraft and CoL 19-20 
Helicopters 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 113 

Shortage of Funds for Water Supply 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 277-82 

Shortage QfPilotslCo-Pilots 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 270-71 

Soil Testin. Park 
(De". 18, Vol. XXII, 21-01-2006) 
Col. 194 

Specialised Aaricuitural Finance Branch 
(Deb. 17, Vol. XXII, 11-08-2006) 
Col. 231-42 

Sports Infrastructure in Tenth Plan 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 41-51 

Subsidy on Foodgrains 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 223-24 

Supply of Safe Drinkin, Water 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 209-10 

~ 

1'Isk Force for Development of Wasteland 
(Deb. 17, Vol. XXII, I a-08-2006) 
Col. 87-88 

Technolosy to Tackle Terrorism 
(Deb. 10. Vol. XXI, 04-08-2006) 
Col. 221 

Tralninl ProJrllMle for Schools 

Sblvaaaa, Sbrt M. 
Assistance for Natural Calamities 

(Deb. 2, Vol. XXI, 25-07-2006) 
CoI.~3 

Assistance to Karnataka for RUDSET 
In.thute 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 156 

Ban on Admission in Medical CollCles of 
Karnataka 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 24748 

Bio-TechnololY Park 
(Deb. S, Vol. XXI, 21-07-2006) 
Col. 313-14 

Central Silk Board (Amendment) BiI~ 2006 
-Consld. " Pus. 
(Deb. 19, Vol. XXU, 22-01-2006) 
Col. 414-19 

Chemical Warfare for Forces 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 161 

Classical LanluaaC Status to KMI ... • 
(Deb. 21, Vol. XXI~4-08-2t06) 
Col. 123-24 ., 

Closure of Software companics in 
Banplorc 
(Deb. 20, Vol. XXII, 23-0B-2006) 
Cbl 436 

(Deb. 17, Vol. XXII, 11-08-2006) 
Col. 216-11 CoIIItruction of Houses for Fishermen in 

USAIO ooltaboratien with NIAW 
(D.b. 15, Vol. xxn, 14-oW006) 
Col. 235-37 
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Construction of School Buildings 
(Deb. 2, Vol. XXI, 25-07-2006) 

'CoL22J-25 
Consumption ofCofl'ee 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 274 

Crop Insuranc:c Bill, 2005 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 421-23 

Cultivation ofMAPIA Plant 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 174-75 

Demands for Supplementary Grants 
(General) - 2()()6.()7 
(Deb. 1~, Vol. XXII, 01-01-2006) 
Col. 290-92 

Development ofBanpiore 

Funds for La] Bap Botanical Gardcn 
(Deb. II, Vol. XXIt; 07-01-2006) 
CoL 178-79 

Funds for Poultry Farms in Kamataka 
(Deb. .8, Vol. XXII, 21-08-2006) 
Col. 193 

Higher Rates for Water 
(Deb. .0, Vol. XXI, 04-08-2006) 
Col. 449 

Hyderabad Metro Rail Project 
(Deb. 5, Vol. XXI, 28-07-2006) 
CoL 159-61 

Hydro-Electric Project in Kamataka 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 183-84 

Import of Areclnut 
(Deb. 2, Vol. XXI, 25-0'7-2006) 
Col. 21 5-16 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 75-76 Integrated Management PIIII forHampi 

Duty Free Import ofVanaspati 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 10().Q2 

(Deb. 12, Vol. XXII, 01-08-2006) 
CoL 191-92' LeakageofUPSC Paper 

(Deb. 20, Vol. XXII, 23-08-2006) 
El,ectrification of Banl_lore-Mysore 

Railway Line 
(Deb. 4, Vol. XXI~27-07-2006) 
CoL 228-29 

Expenditure ofCotfee Board 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 220 

Export of Coffee 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 201-14 

Export ofSlndaI WoodIBamboo 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col 302.03 

Fishing Harbour at Mangalgre 
{Deb. 15, Vol. XXII, 14-08-2006) 
CoL 156 

Funds for Handicapped 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 257 

CoL 137-38 
Malnutrition Amonpt Children 

(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 195-98 ' 

Mining of Kolar Gold Mines 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 20S.Q6 

Modernisation of Government Press 
(Deb. ,17, Vol. XXII, 18:"08-2006) 
CoL 213 

Need to check the spread ofChikungunya 
disease in Kamataka (MUR 377) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 305-06 

Need to implement the Mahajan 
Commission Report on inclusion of 
certain regions in KamatUa (M U R 377) 
(Deb. J 2, Vol. XXII, 08-08-2006) 
Col. 264-65 
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Need to reBul.rise the servicos of Use ofLquqc on Railway Infonnation 
temporary workers in Banploro and Boards 
other parts of the country (MUR 377) (Deb. 21, Vol. XXII, 24-01-2006) 
(Deb. 22, Vol. XXII, 25-01-2006) Col. 316 
Col. 459 Widespread diltreJs among the fanners 

Production of Mango in the country (DUR 193) 
(Deb. II, Vol. XXi'I,21-01-2006) (Deb. 21, Vol. XXII, 24-01-2006) 
CoL 214-15 CoI.59UOO 

Production ofRagi SlHwukar, PIVf. Malladeol'110 (Deb. I, Vol. XXI, 24-07-2006) 
., Col. 99-101 Affect ofHike in Diael Prices on Railways 

Quality of Catering Service (Deb .• 4, Vol. XXI, 27-07-2006) 

(Deb. 4, Vol. XXI, 27-07-2006) Col. 116-17 
Qi71-75 ATM Facility at Stations 

Railway Line between Bangalore City and (Deb. 21, Vol. XXII, 24-01-2006) 
Devanahally Airport Col. 179-81 
(Deb .. 21, Vo I. XXII, 24-01-2006) Availability of Steel 
CoL 160 (Deb. 6, Vol. XXI, 31-07-2006) 

Release of Funds to Kamataka under Col. 56-51 
SGSY Banks in Flood Affected Areas 
(Dcb. 14, Vol. XXII, 11-01-2006) (Deb. 22, Vol. XXII, 25-08-2006) 
Col. IS2-S3 Col. 284-85 

Restriction on Access to Platforms Bio-dicsel Procurement Policies 
(Deb. 16, Vol. XXII, 17-01-2006) (Deb. 21, Vol. XXII, 24-08-2006) 
Col. 298-99 Col. 113-84 

Revamping ofPDS Broadband Internet Facility (Deb. I, Val. XXI, 24-07-2006) 
Col. 17-88 (Deb. 8, Vol. XXI, 02-01-2006) 

Rise in prices of Essential Commodities 
Col. 186-18 

Cancellation of Coal Block Allotments (DUR193) 
(Deb. 4. Vol. XXI. 27-07-2006) (Deb. I, Vol. XXI, 02-01-2006) 
Col. 413-16 Col. 283-84 

R.ush at Railway Ticket Counters Catcring and Sanitation in Railways 
(Deb. 9, Vol. XXI. 03-08 .. 2006) (Deb. 13. Vol. XXII, 10-08-2006) 
Col. 106-36 Col. 118-19 

Suicide By Weavers Changes in Primary Education 
(Dcb. 2, Vol. xxi, 25-07-2006) (Deb. 2, Vol. XXI, 25-07-2006) 
Col. 161,(;2 Col. 122-23 , 

Support Price of Coffee . Coal Blocks to Private Sector 
(Deb. 12, Vol. XXII, 08-01-2006) (Deb. 20, Vol. XXII, 23-08-2006) 

, Col. 32 CoL 88-89 
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Complaints against Telephone and Mobile 
Services ofBSNL 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. lSO-S5 

Concession to Senior Citizens in LTC 
Package 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 160-61 

Cost Escalation of fighter Planes 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 102 

Declaration of Minimum Support Price for 
KharifCrops 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. IS9-60 

Delay in Release of Foodgrains 
(Deb. IS. Vol. XXII, 14-08-2006) 
Col. 95-96 

Deployment of Indian Army 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 333-3S 

Dereservation ofSSI Items 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. I S2-9 I 

Development of Remote Control Engine 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 171-72 

Doubling the Railway Lines connecting 
Ports 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 226-28 

Export oflron Ore 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 203..()4 

Export of Mangoes 
(Deb. 7, Vol. XXI, 01-08-2006) 
COI.SS8-S9 

Export of Poor Quality Spices 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 131 

Facilities in Post Offices 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 176-77 

Fall in Share Market 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 37-39 

Fixation ofSMP of Sugarcane 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 194-96 

Food Testing Laboratories 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 149-54 

Functioning ofDCIC 
(Deb. 18, Vol. XXII, 2 I -08-2006) 
Col. 121-35 

G-8Summit 
(Deb. 8, Vol. XXI, 02-08-2006) 
CoLI7S-76 

Grants to Universities 
(Deb. 19, 'yol. XXII, 22-08-2006) 
Col. 219-32 

Impact on Tourism in Jammu and Kashmir 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 142-43 

Increase in Encounters between Army and 
Terrorists 
(Deb. 4, Vol. XXI; 27-07-2006) 
Col. 249-S0 

Increase in Steel Prices 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 139-142 

Indo-Bangladesh Agreement to Resolve 
Water Disputes 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 289-90 

Inferior Quality Fencing 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 203.()4 

Infiltration by Pakistani Army Officers/ 
Soldiers 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 125 

Integrated Disease Monitoring Project 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 245-47 
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lrre,ul.rities in General Insurance 
Companies' 
(Deb. 22, Vol. XXIl, 25-0'-2006) 
Col. 319-20 

Kisan Credit card 
(Deb. 10, Vol. XXI, 04·08-2006) 
CoL 431-33 

Loss of Foodgrains 

Protress of Work of Expressways 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 292 

Promotion ofNCES 
(Deb. 10, Vol. XXI, 04·08-2006) 
Col. 49-52 

Purchase of Bofors Guns 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 173 

(Deb. 15. Vol. XXII, 14-0'-2006) 
CoL 160-67 'Rehabilitation of Polio Affected Children 

(Deb. 3, Vol. XXI, 26-07-2006) 
LoueI of Public Sector Oil Companies Col. 17"'79 

(Deb. 4, Vol. XXI, 27-07-2006) Release of Pension 
CoL 130 (Deb. 18, Vol. XXII, 21-08.2006) 

Medical Facilities in Railways Col. 83 
(Deb. 9-, Vol. XXI, 03-08·2006) Restoration of Telescopic Benetits 
CoI.208-09 (Deb. 4, Vol. XXI, 27·07-2006) 

MoU widI European Countries Col. 217-18 
(Deb. 4, Vol. XXI, 27-07-2006) Revenue and Expenditure 
CoL 186 (Deb. 22, Vol. XXIJ, 25-08-2006) 

NOC for Crop Loan Col. IS3-SS 
(Deb. 17, Vol. XXII, 18.08-2006) Review of Monetary Policy 
CoL 157-58 (Deb. 17, Vol. XXII, 18-08-2006) 

Col. 257-58 OutIourcina IT Collection to Post Office 
(Deb. 14, Vol. XXII, 11-08-2006) Revival of POT A 
CoL 126-27 (Deb. 7, Vol. XXI, 01-08-2006) 

CoL 640-41 
Poverty Rate Revival Package for Sick CPSEs 

(Deb. 20, Vol. XXII, 23-08-2006) (Deb. 9, Vol. XXI, 03-08-2006) 
CoL 321-28 CoL 223-26 

Power Shortage due to Flood Sale of Drugs at Grocery Shops 
(Deb. 22, Vol. XXII, 25-08-2006) (Deb. 20, Vol. XXII, 23-08.2006) 
Col. 204 Col. 194-95 

Production in Ordnance Factories Scholarships to ODCs Girl Students 
(Deb. 21, Vol. XXII. 24·08-2006) (Deb. 13, Vol. XXII, 10·08·2006) 
Col. 30-31 CoL 114-15 

ProducdoD of Bas mati Rice 
(Deb. 6, Vol. XXI, 31·07-2006) 
CoL 223 

Production of Milk and Ghee 
(Deb. 18. Vol. XXII, 21-08-2006) 
Cot88-90 

Security of Delhi Metro Rail 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 131 

Socurity of 011 and Gas Installations 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 164-6!i 
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Security ofTaj Mahal 
(Deb. 19, Vo\. XXII, 22-08-2006) 
Col 43-44 

Setting up of Indian Ilistitutes of 
Management (JIMs) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 1~5 

Setting up of Regional Telecom District 
Office 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 172 

. 
World Bank Assistance for Drinking Water 

Projects 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 27 

Shu Ida, Sbnmati Karuaa 

Atrocities on Women 
(Deb. 19. Vol. XXII, 22-08-2006) 
CoL 134-38 

Construction of New Airporu 
(Deb. 13, Vol. XXII, 10-08-2006) 

Setting up of Urdu Schoob Col. 24849 
(Deb. 12, Vol. XXII, 08-08-2006) : PI fi W S Col. 133.34 ' ans or omenportspcrsons 

Simplifying Passport ~ssuanc(: 
Procedure 
(Deb. 3, Vol. XXI. 26·07-2006) 
Col. 222-24 

Subsidy on Kerosene 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 181-82 

Survey ofFICCI on Export Growth 
(Deb. 12. Vol. XXII. 08-08-2006) 
Col. 193-94 

T& D Losses 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 323-29 

TelTorist Activities 
(Deb. 13. Vol. XXII. 10-08·2006) 
CoL 246-47 

TelTOrist Attack 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 194-95 

Towns of Export Excellence 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col. 594-96 

Vacant Posts in CGHS 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 314-15 

Wild Life (Protection) Amendment Bill, 
2006-consid. and pass. 
(Deb. 22. Vol. XXII, 25-08-2006) 
Col. 493-96 

(Deb. 20, Vo\. XXII, 23·08-2006) 
CoL 2~ 

Spirituous Preparati )ns (Inter-State Trade 
and Commerce) Control (Repeal) Bill. 
2006-Consid. & Pass. 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 395 

Standing Committee on Coal ind Steel-
Eighteenth and Nineteenth Reports-
Presented 
(Deb. 10. Vol. XXI. 04-08-2006) 
Col. 54849 

Sibal, Sbrl Kapil 
Parliament (Prevention of Disqualification) 

Amendment Bill, 2006-Conaid. & 
Pass. 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 390-406 

Report of Justice R.S. Pathak Inquiry 
Authority and Action-Taken Report 
tbeI'eon(DUR 193) 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 575-92 

Steps for balanced and equitable 
development of all parts of the country 
(Res.) 
(Deb. 17, Vol. XXII. 18 .. 08-2006) 
Col. 438 
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Sldclelwan, Silft GM: 
Chanle in Central Government Health 

Scheme 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 35-37 

Commercial Activities atAirports 

Export of Flowers 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL9l-94 

Extension of Airstrips in Kamataka 
(Deb. 2~, Vol. XXII, 24-08-2006) 
CoL 195-96 

Flying Clubs! Academies 
(Deb. 21, Vol. XXII, 24-08-2006) (Deb. 4, Vol. XXI, 27-07-2006) 
CoL 149-50 CoL S9-;j() 

Commodities under PDS 
(Deb. lS, Vol. XXII, 14-08-2006) 
CoL 14S46 

Complaints against Telephone and Mobile 
Services ofBSNL 
(Deb. 8! Vol. XXI, 02-08-2006) 
Col. ISO-55 

Conservation and Maintenance of 
Historical Places 
(Deb. Il, Vol. XXII, 10-08-2006) 
CoL 103-05 

Construction of Airstrips 
(Deb. 16, Vol. XXII, 17-01-2006) 
CoI.6US 

Credit to SSI 

FM Channels 
(Deb. II, Vol. XXII, 07-08-2006) 
CoL 270-76 

Food Technology Parks 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 222-24 

Funds Allocated to Various Schemes 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 234-36 

Impact of Consumer Protection Act, 1986 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 135 

Implementation oflFPS 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 205--09 

(Deb. 17, Vol. XXII, 18-08-2006) Import of Edible Oil 
Col. 152-55 (Deb. 6, Vol. XXI, 31-07-2006) 

Cultivation of Pulses 
I (Deb. 6, Vol. XXI, 31-07-2006) 
o,L216-18 

~1opment of Tourism 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 7-14 .' 

Digilal Library 
(Deb. 2 J, Vol. XXII, 24.08-2006) 
Col. 337-38 

Education Loan 
(Deb. 14, Vol. XXII, 11-08-2006) 
Co1.81-M 

Col. II4-J6 
Increase in Import ofltems 

(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 95-96 

Irrigated Land 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 128-32 

Lack of Nutritional Elements in Food 
(Deb. 20, Vol. XXII, 2l-08-2006) 
Col. 80-81 

Loan to Unemployed Youth 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 167-92 

Expansion/Deve lopment 
TelecOmmunications 

of Meeting for Speedy Development of Rural 

(Deb. 8, Vol. XXI, 02-08-2006) 
CcL 7l--34 " 

Areas 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 474 
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Nominations of Memben on DRUCC, 
ZRUCC!lld NRUCC 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 2SS-S8 

Norms for Miaeral Water 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 13a..40 

Openina ofKVs 
(Deb. 2, Vol. XXI, 25-07-2006) Col. 
229-30 

Pending Projects ofKarnataka 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 406 

Permission to Private Operators to run 
Post Offices 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 218 

Power Projects in Kamataka 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 223-24 

Production of Apples 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 301~ 

Railway ProjedS in Kamataka 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 176-30 

Regularisation of Slums 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 121-122 

Rise in Cancer Cases 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 173-74 

Settin, up of Petrol Retail Outlets in 
Km'natIka 
(Deb. 16, VoL XXII, 17-08-2006) 
Col. 17().12 

TechnololY Mission on RiceIPaddy 
(Deb. 18, Vol. XXII, 21-08-2006) 
CoL 111-12 

Trlllllfer Policy ofNABARD 
(Dob. 10, Vol. XXI, 04-08-2006) 
CoL 182-83 

Units under PMRY 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 79-84 

SIdhu, Shrt HavJot .... 
AIR and Doordarshan Tower in Arnritsar 

(Deb. 6, Vol. XXI, 31-07-2006) 
CoL 160 

Arnritsar Airport 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 137 

Augmentation of Railway Stations in 
Metro Cities 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoLS5-sa 

Below Poverty Line CenJUs 
(Deb. 10, Vol. XXI, 04-08-2006) 
CoL 428-30 

Cochin Shipyard 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. IS6-57 

Construction of Railway-Over-Bridge in 
Amritsar 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 100-101 

Rise in Prices 
(Deb. I, Vol. XXI, 24-07-2006) Employment Generation in Mining Sector 
Col. 23-24 (Deb. 19, Vol. XXII, 22-08-2006) 

CoL 149 
Sale oflnferior Quality Water 

(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 199-201 

Self Help Groups 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 20-24 

Extension of Freight Corridor Project 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 193 

OSI proposal for R &. D 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 67 
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lIIepllmportofSpices 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 181 

Merger of Banks 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 174-75 

National Aeronautics Commission 
(Ueb. "16, Vol. XXlI, 17-08-2006) 
CoL 187-89 

Allocation of Airport Slots to Airlines 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 24748 

Availaoility of Water 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 105 

Awareness Programme for Migrants 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 173-75 

Production ofEI~ Cold Storage 
(Deb. 16, Vol. XXII, 17-01-2006) (Deb. I, Vol. XXI, 24-07-2006) 
CoL 4445 Col. 125-34 

Public Sector Steel Companies 
(Deb. I S, Vol. XXII, 14-08-2006) 
CoI.66-fJ7 

Railway Line between Quadian and Seas 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 95 

Research Projects in Steel Sector 
(Dcb. 18, Vol. XXII. 21-08-2006) 
Col. 39-40 

Revival ofIFCI 
(Deb. 14, Vol. XXJI, 11-08-2006) 
Col. 87-81 

Setting up of National Tea Auction 
Platform 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 383 

Slkdar, SbrimaU Jyotirmoyee 
Suicide Cases 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 20 

SlDlb Deo, Sbrimati Sa .. "ta Kumari 
AClvanced Technology for Oil and Gas 

Exploration 
(Deb. 16, Vol. XXII, 17-01-200"6) 
Col. 104-06 

Allocation for Kasturba Gandhi Balika 
Vidyalaya Scheme 
(Deb. 7, Vol. XXI, 01·01-2006) 
Col. 293 

Corrupt Government Servants 
(Deb. 20. Vol. XXII. 23-08-2006) 
CoL 149-50 

Domestic Income and Expenditure of 
Fanners 
(Deb. IS, Vol. XXII. 14-08-2006) 
CoL 176-78 

Fire in Ordnance Factories 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 76-77 

FPls in Backward and Tribal Areas 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 214-15 

Grants to Universities 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 219-32 

Home Loan to Rural Areas • 
(Deb. 17. Vol. XXII, 18-08-2006) 
Col. 14446 

Import of Foodgrains 
(Deb. IS, Vol. XXII. 14-08-2006) 
Col. 119-22 

Increase in Child Labour 
(Deb. 15, Vol. XXII. 14-08-2006) 
Col. 191 

Integrity Pact for checking of Corruption 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 199-201 
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Irreaullrities in HUDCO 

(Deb. 22. Vol. XXII. 25-08-2006) 
Col. 228-29 

trripted Land 
(Deb. 15. Vol. XXII. 14-08-2006) 
Col. 128-32 

Non-availability of Life Savina Druas 
(Deb. I, Vol. XXI, 24-07-2006) 
CoJ.t73-74 

Norms for Investment 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 111-12 . 

PCOs in Orissa 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 114 

Plant Acquired by IFFCO and KRIBHCO 
(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 103 

Procurement of Food Items for Defence 
Forces 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 297 

Promotion of Traditional Garments 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 181 

Schemes for Cities 
(Deb. 5. Vol. XXI. 28-07-2006) 
Col. 247-50 

Schemes for Handloom Sector 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 100-01 

Self-Employment Scheme 
(Deb. 12, Vol. XXII, 01-08-2006) 
Col. 52-53 

Setting up of Beef Industry 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 265 

Study Centre for Tribals in Central 
Universities 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 202~3 

Theft ofComputen in DRDO 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 74-75 

Utilisation of Surplus Assets 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. itS-II 

Vanished Companies 
. (Deb. 22. Vol. XXII, 25-01-2006) 

Col. 274-75 
World Bank 

(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 112-73 

SIDp. Chaudhary Lat 
Four Laning of East-South Corridor 

(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 12-13 

Juvenile Justice (Care and Pro~ction of 
Children) Amendment Bill, 2005-
Consid. cl Pass 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 529-30 

Need to check infiltration on Indo-
Bangladesh and Indo-Pakistan borders 
(MUR377) 
(Deb. II, Vol. XXII. 07-08-2006) 
Col. 349-50 

Rise in prices of Essential Commodities 
(OUR 193) 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 403-06 

Spirituous Preparations (Inter-State Trade 
and Commerce) Control (Repeal) Bill. 
2006-Consid. &. Pass 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 394 

World Bank Assistance for Drh,king Water 
Projects 
(Deb. 22. Vol. XXII, 25-08-2006) 
Coi.27 

SiDlb, Dr. M •• moHn 
Indo-US Nuc::lear Ap-eement (DUR 193) 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 698-711 
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Situation in Lebanon and Evacuation of 
Indian Nationals (St.) 
(Deb. 4, Vol. XXI, 27-07-2006) 
COL 296-98 

Sl ..... Dr. Ralhuvansh Prasad 
Status of the National Rural Employment 

Guarantee Act (St.) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 376-n 

Si .. b. Dr. Ram Lalman 
Compensation to Waiters 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 161 

Dairy Development in Madhya Pradesh 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 237-39 

Pasture Development in Madhya Pradesh 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 307 

Rajiv Glndhi Grameen VJdyutikaranYojana 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col 4043 

Strengthening of Poultry Farming in 
Madhya Pradesh 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 294-95 

Food Safety and StandaCds Bill, 2005-
Consid. &: Pus 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 417-2 I 

Increase in Pension of Ex-servicemen 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 108 

Irregularities in Scholarship to Tribal 
Students 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 26~ 

Need to provide financial assistante for 
solving the drinking water problem in 
district Mathura, Uttar Pradesh 
(MUR377) 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 447-48 

Non-Utilisation of Central Assistance 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 16().61 

Parallel Business Speculation 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 133 

Parliament (Prevention of Disqualification) 
Amendment Bill, 2006 -Consid. &: Pass 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoI.4~9-60 

Sugar Mills Pilferage of Coal 
(Deb. II, Vol. XXII, 07-08-2006) (Deb. 16, Vol. XXII, 17-08-2006) 
Col. 6063 Col. 156 

Si ..... Kua"'lr Manvendra 

Assessment ofTall Claims made by Private 
Educational Institutions 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 57-58 

Demands for Supplementary Grants 
(Railways}-2006-2007 
(Deb. 14, Vol. XXlI, 11-01-2006) 
Col. 407-10 

Family Welfare Centtes 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 298-304 

Projects with Foreign Assistance 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 95 

Sinlb. Shri ArJuD 
Central Educational Institutions 

(Reservation in Admission) Bill, 2006-
Int. 
(Dob. 22, Vol. XXII, 25-08-2006) 
Col. 393-95,400 

Shuation arisin, out of the use of 
deroaatory and insultina language 
about Hindu Deities in the text books 
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of M.A. course of IGNOU and steps 
taken by the Government in this regard 
(CA) 
(Deb. 22. Vol. XXII. 25-08-2006) 
Col. 401 

Singb. Sbri Chandn Shushan 

Agricultural Education 
(Deb. I, Vol. XXI. 24-07-2006) 
Col. 103-04 

Allocation of Power 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 436-39 

Amendment in Advocate Act 
(Deb. 17, Vol. XXII, \8-08-2006) 
Col. 161-62 

Amendment in Human Rights Bill 
(Deb. 12. Vol. XXII. 08-08-2006) 
Col. 158-59 

Amendment in Workman Compensation 
Act, 1923 
(Deb. II, Vol. XXII. 07-08-2006) 
Col. 190-91 

Assistance to Farmers 
(Deb. 5, Vol. XXI. 21-07-2006) 
Col. 1 

Availability of Good Quality Seeds 
(Deb. I. Vol. XXI, 24-07-2006) 
Col. 253-55 

Ban on RecrUitment of Nurses by Britain 
(Deb. 8. Vol. XXI. 02-08-2006) 
Col. 228 

Creation of New Railway Divisions 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 72-75 

Deemed University 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 2S8-59 

Deployment of Ambulances on National 
Highways 
(Deb. 3. Vol. XXI. 26-07-2006) 
Col. 175-76 

Failure of Launch ofGSLV 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 57 . 

Fee Increase 
(Deb. 7. Vol. XXI, 01-01-2006) 
Col. 152 

Foreign Banks 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 159 

Four Laning ofElst-South Corridor 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 15 

Higher Education to Minority Students 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 107-08 

HIV/AIDS Patients 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 239-40 

Incentives for Scientists 
(Deb. 17, Vol. XXII, \8-08-2006) 
Col. 213-15 

Indian Regional Navigational Satellite 
System 
(Deb. 8, Vol. XXI. 02-08-2006) 
Col. 298-99 

Installation of Wild System at Railway 
Stations 
(Deb. 13, Vol. XXII, 10-08-200'6) 
Col. 8S~6 

Integrating Sports with Primary Education 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 56 

Investment Commission for 
Manufacturing Investment Policy 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 117~1 

Investment in Capital Goods Industry • 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 210-12 

Items Stolen from IDS, Ka!ihmir House 
(Deb. 21, Vol. XXII, 24-08-2006) 
Co\. 295 
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Joint Committee on Offices of Protit-
Third Report-Presented 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 361 

MOU with Ewopean Countries 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 186 

National Investment Fund 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 7-9 

Oil Exploration Contracts in Sri Lanka 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 16~ 

OverdrawlofPower 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 167-70 

Pact with ICRISAT for Dry Land 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 220-22 

Promotion ofNCES 
(Deb. 10, Vol. "XI, 04-08-2006) 
Co1.215-16 

Raising MinimUm Value oflnsurance 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 265-67 

Release ofUlfa Leaders 
(Deb. 7, Vol. XXI, 01-08-2006) 
COI.S59-60 

Representation of Armed Forces in Sixth 
Pay Commission 
(Deb. 13, Vol.. XXII, 10-08-2006) 
Col. 72 

Setting up of Special Merit Board 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 95 

Special Security Force 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 183-84 

Spot Price of Wheat 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 14849 

Strikes by Doctoii 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 144-45 

Upgradation of Mail/Express Trains into 
Superfast Category 
(Deb. 4, Vol. XXI, 27-07-2006 
Col. 179 

Vacant Post of Executives 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 289-90 

Welfare Projects for Ex-Servicemen 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 65-66 

Sinp. Shri Cbaadrabhan 
Agreement with Oman for Oil Exploration 

(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 217-18 

Cancellation of Railway Examination 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 212-13 

Centres for Testing Gold 
(Deb. 6, Vol. XXI, 31-07-2006 
Col. 116-17 

Review of Food Pol;cy FAB Policy 
(Deb . .6, Vol. XXI, 31-07-2006) (Deb. 3, Vol. XXI, 26-07-2006) 
Col. 289 Col. 49-5 I 

Review of Military Laws 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 272-73 

Role of Private Sector for Urban 
Infrastructure 
(Deb. 10, Vol. XXI, 04-08-2006) 
CoL 475-76 

Food Safety and Standards Bill, 2005-
Consid. & Pass 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 413-14 

Housing Facility to Handicapped 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 213-14 
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Installation of Surveillance System Si., ... Slirl D ..... 18.t 
(Deb. 13, Vol. XXII, 10-08-2006) CharterofDemandsofIAlAI Pilots 
Col. 45-46 (Deb. 13, Vol. XXII. to.()B-2006) 

Kickbacks in Wheat Import Col. 122-23 
(Deb. IB, Vol. XXII, 21-08-2006) Culti'vation of Mustard 
Col. 212-14 (Deb. II, Vol. XXII, 07-0'1-2006) 

Legislation for Small Scale Industries Col. 192-9' 
(Deb. 7, Vol. XXI, 01-08-2006) Drought Affected Sta:es 
CoL 268-70 . (Deb. I, Vol. XXi. 24-07-2006) 

Mercy Killina Law Col. ~ I-52 
(Deb. 8, Vol. XXI. 02-08-2006) Earth Quake Training 
CoL '6-'8 (Deb. 7, Vol. XXI, 01-08-2006) 

National UniversTty in M.P. C<>:' 297-98 
(Deb. 11, Vol. XXII, 07-08-2006) 
CoL 190 

Prime Minister's Scholarship Scheme for 
Children of Ex-servicemen 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 228-29 

Private Sector in Cleanliness and Public 
Convenience on Railway Station 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 132 

Production of Railway Wheels and Axl~ 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 68-70 

Proposals for Setting up Creches 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 279 

Recruitment of Children of Retired 
Soldiers in Army 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 206 

Reservation for Physically Challenged 
Persons 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 87 

Sugar Mills 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 60-63 

Welfare Schemes for Beedi Workers 
(Deb. 1', Vol. XXII, 14-08-2006) 
Col. 57 

En"'ancement of Air Connectivity with 
Singapore 
(Deb. 13, Vol. XXII. 10-01-2006) 
Col. 237-38 

Establishment of Institutes of Science 
Education and Researc:h 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. 184 

Expansion of Railway Networks 
(Deb. 16, Vol. XXII, 17-08-2006) 
Co!. 124-26 

ExrClrt of Diamonds 
: n~b. 19, Vol. X"I1, 22-08-2006) 
Q)I. 200-03 

Extending Satellite Communication 
System to Vii" Panchayats 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 263 

Extension of Technology Upgradation 
Fund Scheme 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 361-62 

Financial Package to States 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 244-45 

Food Safety and Standards Bill, 2005-
Consid." Pass 
(Deb. 3, Vol. XXI, 26-.07-2006 
Col.401-OS 
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Fruit based Food Processing Industries 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 314-15 

Fund for Agricultural Universities 
(Deb. IS, Vol. XXII, 21-0S-2006) 
Col. 135-39 

Funds for Agricultural Extension Scheme 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col.IS3-86 

Funds for Mid-Day Meal Scheme 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 57-59 

Helicopter Services 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 57-59 

Import of Essential Commodities 
(Dcb. I, Vol. XXI, 24-07-2006) 
Col. 144-45 

Incrcase in Inflow of Foreign Tourists 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 143-44 

India-Sri Lanka Ties 
(Dcb. 3, Vol. XXI. 26-07-2006) 
Col. 294-95 

Indo-Pak Trade 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. IS2-83 . 

Infiltration across LoC 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 225 

Investment from N Ris and Foreign 
Companies . 
(Dcb. 14, Vol. XXII. 11-08~2006) 
Col. 164-68 

Lignite-Based Power Projects 
(Deb. 22. Vol. XXII, 25-08-2006) 
Q)I. 156-58 

Losses to PSUs of Power Sector 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 317-18 

Maritime Training Facilitics 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 141-42 

Modernisation ofHCL 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 303 

Nced to complete the four laning ofDeoli-
Jhalawar and Dcoli-Jaipur scctions of 
National Highway No. 12 (MUR377) 
(Deb. 2. vat. XXI, 25-07-2006) 
Col. 375 

Need to protcct and prescrve monumcnts 
located in Baran district of Rajasthan 
by Archaeological Survey of India 
(MUR377) 
(Deb. 8. Vol. XXI, 02-08-2006) 
Col. 407~ 

New Administrative Measures for 
Bureaucrats 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 14243 

Power Sharing Agreement 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 276-77 

PowcrTheft 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 25-28 

Production of LPG 
(Deb. 4, Vol. XXi, 27-07-2006) 
Col. 125-26 

Profit Margin of Public Sector Oil 
Companies 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 112-14 

Release of Water to Rajasthan 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 265-66 

Setting up of Refineries 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 264-68 

Setting up of Sub-Officers ofRSI 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 187 

Setting up of Thermal Powcr Projccts 
(Deb. 10. Vol. XXI, 04-08-2006) 
Col. 223-24 
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SoI.Eneray 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 483..&7 

Tehri Hydro Power Project 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 174-75 

Textile Parks 

In~tallation of Electronic Bridae at Satna 
Railway Station 
(Deb. 16, Vol. XXII, 17·08-2006) 
Col. 233-34 

Investment by MNC in Industrial Sector 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 100-12 

Malfimctioninl in NTC 
(Deb. 19, Vol. XXII, 22-01-2006) (Deb. 7, Vol. XXI. 01-01-2.0'06) 
Col. 152·54 Col. 64 142 

Trade between India and Bangladesh 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 209-1 I 

Trade between India and China 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 1910092 

Widespread distress among the fanners 
in the country (OUR 193) 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 528-31 

Wild Life (Protection) Amendment Bill, 
2006-consid. and pass 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 510-13 

Slnlh, Shri Ganesh 

Advertisements by ONGC 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 4 

Demands for Supplementary Grants 
(Railways)-2006-2007 
(Deb. 14. Vol. XXII, 1\-08-2006) 
Col. 378-82 

Excise duty 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 91 

Hoax Bomb Calls in Delhi 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 322-24 

Import of LNG from Iran 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 59~ 

MNC Involved in Industrial Sector 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 94-95 

Need to remove objectionable phrases 
used against Hindu Deities in the 
syllabus of Indira Gandhi National 
Open University (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 519 

Passel1JCl'S' Facilities 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 286-87 

Performance ofBRPSE 
(Deb. 16, Vol. XXII. 17-01-2006) 
Co~· 27 

Provj~ion of Stoppage and Railway 
C~,J5sin& 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 190-91 

Rise in prices of ESlCl1tial Commodities 
(DURI93) . 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 416-21 

Scttiaallp ofCIIIIIIrt Plant 
(Deb. II, Vol. XXII. 07-01-20(6)' 
Col. 127-28 

Situation arising out of the use of 
d",oaatory and inlultina lanallaae 
about Hindu Deities in"" text books 
of M.A. course of IGNOU II1d steps 
taken by the Government in this regard 
(CA) 
(Deb. 21, Vol. XXII, 25-08-2006) 
Col. 419-20 
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Study on Price Rise 
(Dcb. 15, Vol. XXII, 14-08-2006) 
Col. 111-12 

Travelling of Passengers on Fake 
Disability Certificatcs 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 167-68 

Washing Pit at Jabalpur Railway 
Station 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 76 

Wldcspread distress among the fanners 
in the country (DU R 193) 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 590-93 

World Bank Survey 
(Deb. I( Vol. XXII, 11-08-2006) 
Col ~7 

Sioab. Sbri GI.esll Prasad 
Acid Attacks 

(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 101~ . 

Actuaries Bill, 200'-Consid. &: Pass 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 422 

Assam Rifles Bill, 2006-Consid. &, Pass 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 335-37 

Banking Companies (Acquisition and 
Transfer of Undertakinas) and 
Financial Institutions Laws 
(Amendment) Bill, 2005-Consid. 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 514-)5 

Bill on Sexual Harassment of Women 
(Dcb. 2, Vol. XXI, 25-07-2006) 
CoL 113 

Bogus Paymem to Private Agencies by 
MCD 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 176 

City Gas Distribution Network Policy 

(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 244-4, 

Constitution of Committee to Draft 
Legislation 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 114 

Conversion ftom Leasehold to Freehold 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col 222-23 

CVCCircua' 
(Deb. 20, Vol. XXII, 23-01.2006) 
Col 147-48 

Dcmands for Supplcmcntary Grants 
(GeneraI)-2006-07 
(Deb. 12, Vol. XXII, 01-08-2006) 
Col. J09..I1 

Encroachment on Historical Monuments 
(Deb. 13, Vol. XXII, 10-(lS-2006) 
CoL 243-44 

Introduction ofMCC Amendment Bills 
(Dcb. 20, Vol. XXII, 23-01-2006) 
CoL 105 

Jet Airways 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 69-70 

Land Ceiling and Rcaulation Act 
(Deb. ) 0, Vol. XXI, 04-01·2006) 
Col. 498-99 

Leaking out of Question Papers 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 114-15 

Need for repair and maintenance of 
National Highways No. IIO,91.ad 83 
passing through Jahanabad, Bihar 
(MUR377) 
(Deb. 4, Vo/. XXI, 27-07-2006) 
CoL 304 

Need to give special packl&e for setting 
up Industries in Jahanabad district of 
Bihar (MUR 377) 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 353 
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Parliament (Prevention of Disqualification) 

Amendment Bill, 2006-Consid. &. 
Pass 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 414-16 

Pondicherry (Alte"tion of Name) Bill, 
2006-Consid. &. Pass 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 508 

Raids on Provident Fund Office 

FDl in AgriculturelPlantation Sector 
(Deb. 7, Vol. XXI, 01-O.-20ct6) 
Col. 5n-79 

Financial Assistance for Polio Erldicllioa 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 4344 

Growth of Film Industry 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. II 1-13 

(Deb. 6, Vol. XXI, 31-07-2006) GrowthRate 
Co1.2S4-57 (Deb. 10, Vol. XXI, 04-0'-2006) 

~ecurity of Oil and Gas Installations 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. I~S 

Transfer of Centrally Sponsored Scheme 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 179-11 

StD,b, Sbri ){atYla 
Standing Committee on Rural 

Development-Twenty-second Report . 
-Presented 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 271 

SIRah, Sbrl Klrti Vardban 
Allocation of Airport Slots to Airlines 

(Deb. 13, Vol. XXII~ 10-08-2006) 
Col. 247-41 

CEPA between India and Japan 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 223 

Commodity Future Trading 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 139-57 

Computerization in Courts 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 214-18 

CSIRj)eemed University 
,D\b. S. Vol. XXI. 2i-07-2006) 
Col. 211-12 

Diversion of Units to SEZs 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 235 

Col. 43-44 
Human Trafficking 

(Deb. 12, Vol. XXII, 01-08-2006) 
Col. 67-69 

Illumination of Monuments in Delhi 
(Deb. 9, Vol. XXI, 03-0'-2006) 
Co1.217-18 

Implementation ofSAFTA 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 23-27 

Import ofVanaspati throuah NAFBO 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 159-60 

Improving InfrastructurelManpower of 
Emigration Offices 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 57-sa 

Increase in Inflow of Foreign Touristl 
(Deb. 9, Vol. XXI, 03-0a-2006) 
Col. 14344 

Indian Science Foundation 
(Deb. 22. Vol. XXII, 25-01-2006) 
Col. 284 

Industrial Investment Bank 
(Deb. 14, Vol. XXII. 11 -Oa-2006) 
Col. 149-50 

Integration of Indian Syst,ms of 
Medicine with Mainstream Medicine 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 139-40 
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LQI ,I'" CbiIIInn 
(Dn. 7, Vol. XXI, 01-01-2006) 
Q,L~ 

LI ti .0' ...... 
(Deb. 5, Vol. XXI, 21-07-2006) 
o.L 27S-74 

LiHrali.iftl Vi ••• to N.i ... .,ourinl 
c..n.. 
(De.,. I, V.l. XXI, '2-01-2086) 
Cal214-16 

Milule of PAN CII"CI 
(Deb. 5, Vol. XXI, 21-87-20'6) 
Col 312-13 

N ..... SecwilyGulrd 
(Deb. 7-. Vol. XXI, 81-01-2'06) 
CoL 295. 
~Projecta 

(Deb. 13, Vol. XXII, 10-01-2006) 
Col 154-'5 

Re.toration ofK.atunj· Temples 
(Deb. 4, Vol. XXI, 27-07-2'06) 
o,L 153 

Sale of DO A FIllS 
(Deb. 5. Vol. XXI. 28-07-2006) 
0,1. 321 

Second "PaIace on Wheels' 
(Deb. 16, Vol. XXII, 17-01-2006) 
o,L 1.3 

S.ndillJ Indian Military P.rlon ... 1 to 
CoBlO 
(Deb. I, Vol. XXI, 02-01-2006) 
CoI.IU-16 

Siok JUIe Mill 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 213-" 

SIIIWC CareII to CooIriftJ OIllK.-o ..... 
COIIIUIIIWl 
(D.b. 4, Vol. XXI, 27-07-2006) 
o,L 114 

...... eoq.ni • 
. (De~. " Vol. XXI, 31-'7-200') So .. iaVlMrW_PIut 
Cal 1 ... 1 . (Deb. 22, Vol. XXII, 25-01-2006) 

Col. 211-14 
Power ShoIcIp due to Flood 

(Deb. 22, Vol. XXII, 25-01-2006) SpeMI Economic PICkap for U.P. 
CoL 204 (D.b. 3, Vol. XXI. 26-07-2006) 

Private Participation in PrOMotion of 
Tourilm 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. to 

Protection ofTiprs 
(Deb. I. Vol. XXI, 24-07-2006) 
Col 9S-IOO 

Recovery of t.o.n 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col 10&07 

Col. 251 
TB Tl'1IIIIIIIiuion IRIOIII Air Tnvell .. 

(Dtb. 4, Vol. XXI, 27-07-2006) 
Col. 245 

Voucher Syaa.t ill EchIcIltion 
(Deb. I. Vol. XXI, tn-OI-2ot6) 
0,1.211-19 

SIB.Il, Sltrl La ...... 
Achieving Excellence ill Intenl.tioal 

Events 
(Deb. 20. Vol. XXII. 23-01-2006) 
0,1. 437-39 WHction of .icultura) Workforce 

(Deb. 3, Vol. XXI. 26-07-2006) 
Cal 221-22 Availability of Sugar 

(Deb. 6. Vol. XXI. 31-07-2006) 
&IpoIt of Second Administrative Reform 

Commission 
(o.b. 3, Vol. XXI, 26-07-2006) 
CoI.I49-SO 

Col. 9 
Crop llIIUI'IIIcc Bill. 2005-<:0ftIid. 

(Deb. 5, Vol. XXI. 21-07-2006) 
Col,. 447 
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Exhibition ofREGP 
(Deb. It, Vol. XXII, 22 .. '-2.16) 
Col. 146 

51 ... .., SIan M ..... 
AvailUility ofSupr 

(Deb. 6, Vol. XXI, 3 I -07-2006) 
'Export ofProceuod Food CoL 11-12 

(Deb. 9, Vol. XXI, 03-01-2006) Bombbl .... inMumbai(AM) 
Col. 161-69 (Deb. 2, Vol. XXI, 25-07-2006) 

OAIL-T.IProject Col 219-93 
(Deb. 21, Vol. XXII, 24 .. '-2006) Cantonments Bill, 2006-C0nsid. 
Col. 129-30 (Deb. 16, Vol. XXII, 17-01-2006) 

Micro-Enterprises under SOSY Col 314-11 
(Deb. 17, Vol. XXII, 11-01-2006) Cut in Sup' Quota 
CoL 146-41 (Deb. 15, Vol. XXII, 14-0'-2016) 

National Sports Talent Contest SCheme Col 143-i5 
(Deb. 20, Vol. XXII, 23-01-2006) Doha Round ofWTO M_ 
Col 319-21 (Deb. 20, Vol. XXII. 23-01-2*) 

Pollution in IUwn 
(Deb. II, Vol. XXII, 07-01-2006) 
CoL 255 

Production ofM.ize 
(Deb. 11, Vol. XXII, 07-08-2006) 
CoL 171-76 

Reduction in Foodgrainl under SGRY 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 15S-56 

Small IndUllri .. Development lnItitutes 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 263 

Colm.ol 
IxpIIIIien of capeciay ofDD .... ADl in 

BorderAnM 
(Deb. 15, Vol. XXII. 14-01-2_) 
Col. S 

Houle of1he People (AdrniniIIrIdoB) 8m. 
2006 by Sh. MoIIIn SinP-Int. 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col 407 

Indo-China Trade Throuah NllhuJa pili 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 31-33 

Indo-US Nuc_ A ...... t(DUR 193) 
Wild Life (Protoc:tion) Amendment Bill, (Deb. 20, Vol. XXII, 23-01-2006) 

2006-Colllid. and P.. Col. 6&2-85 
(Deb. 22, Vol. XXII, 25-01-2006) Notice of Motion for Privileae 
Col. 523 (Deb. 12, Vol. XXII, 01-01-2006) 

Wine Processing Col. 239-40 
(Deb. 13, Vol. XXII, 10-08-2006) Parliament(PreventionofDiIqua1ificMion) 
Col. 98-99 Amendment Bill, 2006-Consid. & 

Woman Dairy Cooperative Leadership 
Programme 
(Deb. II, Vol. XXII, 21-08-2006) 
Col 36-37 

WTOMeet 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 9 

Pass 
(Deb. 6, Vol. XXI, 31-07-2006) 
Co1.4~8 

Prevention ofFemaJe Infinicide Bill, 2006 
by Sh. Mohan Singh-Int. 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 404 
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Protaction pfHwnan Rijhts (amendment) Bilateral Policy 
Bill, 2006--C0ntid.& Pus (Deb. 10, Vol. XXI, 04-08-2006) 
(Deb. 21, Vol. XXII, 24-08-2006) Col. 541 
CoL 43S-38 Buffer Stock of Kerosene and LPG 

PublicAccountCommittee-1Wenty~ighth (Deb. 4, Vol. XXI, 27-07-2006) 
and Thirtieth Reports-Presented Col. 227-28 
(Deb. 1 J, Vol. XXII, 07-08-2006) Cancellation ofLcase ofSchooJs 
CoL 334 (Deb. 10, Vol. XXI, 04-0'-2006) 

ReaistrationofBDSDoctors Col. S12-13 
(Deb. 20, Vol. XXU, 23-01-2006) Coastruction ofNNI H .... lt 
O:i 35m (Deb. 12, Vol. XXU, 01..0'-1006) 

Salary, Allow •• " .. lAd PeRsions of Col. 228 
Members ofParliasqent (Amendment) Construction of Railway Line 
BiII,2006Consid.andPus (Deb. 13, Vol. XXII, 10-08-2006) 
(Deb. 20,- Vol. XXII, 23-08-2006) Col. 119 
CoL 614-15 

Widespread distress amona the farmers 
in the countrY (OUR 193) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 407-14 

SlIJP, S1tri Pra ........ t .. 
Abolition of Posts of Train 

Superintendents 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 123 

Aareement with Israel Space Agency 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 341-42 

Airports Economic Regulatory Authority 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 23-26 

Corruption in Tax Department 
- (Deb. 10, Vol. XXI, 04-08-2006) 

Col. 430-31 
Crops for Bt. Technology 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 5S 

CVC Guidelines 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 14S-46 

Defaulters ofDDA Flats 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 106-07 

Demolition of Flats 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 81-82 

Deployment ofPMF in State 
Allocation ofPunds for Development of (Deb. 2, Vol. XXI, 2S-07-2006) 

Tourism Col. 132 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 66-70 

Association of Civil Society to Counter 
Terrorism . 
(Deb. 12, Vol. XXII, 01-08-2006) 
Col. lal-a2 

Availability ofSuaar 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 10 

Disposal of Complaints by CVC 
(Deb. 8, Vol. XXI, 02-01-2006) 
Col. I 12-13 

Excise Duty on Motor Vehicle 
(Deb. 22, Vol. XXU, 25-08-2006) 
Col. 269-70 

Export Promotion Schemes -'"'7' 
(Deb. 10, Vol. X}q, 04-(}8~ld06) 
Col. 148-S1 
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Improving Condition of Burns Ward in 

Safdarjung H6spital 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 436-37 

Investment Commission for 
Manufacturing Investment Policy 
(Deb. 12, Vol. XXII, 08-08-2006) 
011. 187-88 

Involvement of Police Personnel in Crime 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 247-65 

Losses by CPSEs 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 15-16 

Minimum Wages 
(Deb. 6, Vol. XXI, 31-07-2006) 
Co1.212-13 

NAFED Agreement with SBI 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 275 

Need to commence classes in Central 
School Maharajganj, District Siwan, 
Bihar (MUR 177) 
(Deb. 13, Vol. XXII, 10-08-2006) 
Co\. 275 

Need to expedite the work relating to 
various Projects at Chhapra, 
Kaptanganj and Maharajganj In Bihar 
(MUR317) 
(Deb. 22, Vol. XXI:, 25-08-2006) 
Co\. 458-59 

Non-Payment ofTaxes by Companies 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 123-24 

NormsofFDI 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 122 

Nuclear Cooperation Promotion Act 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 2~1 

Open Jail 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 614-16 

Oversight Committee for OBe's Quota 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 18O---n 

Parliament (Prewntion ofDilql:l8llfleldon) 
Amendment Bill, 200t--Consld. a 
Pass 
(Deb. 6, Vol. XXI, 31-01-2006) 
Col. 452-54 

Pending Power Projects 
(Deb. 17, Vol. XXII, tI-08-20(6) 
Col. 219-12 

Pending Projects under SOSY 
(Deb .• ,, Vbl. XXIl, 18-0'.;2006) 
Col. 35 

Pricing of Coal 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 30 

Procurement of Poor Quality Foodgralns 
(Deb. II, Vol. XXII, 07 .. 08-2006) 
Col. 2~202 

Promotion of Renewable EnerlY 
(Deb. 5, Vol. XXl j 21-07-2006) 
CoL 317-14 

Property Tax against Public Schools 
(Deb. 7, Vol. XXI, 0 1-08-200~ 
CoLS70-77 

Provision of Wa,ons to FCI 
(Deb. 4, Vol. XXI, 21-07-2006) 
Col. 269 

Rationed Items at Controll.d Price 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 80 

Reorganisation of DOCA 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 214 

Rural Welfare Schemel 
(Deb. ~, Vol. XXI, 28-07-2006) 
Col. 67-80 

Salary, Allowancel and Penllonl of 
Members of Parliament (Amendment) 
Bill, 2006 (Con.id. and Pu.) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 628-29 
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SJmpJifyina Puaport lnuance Procedure 
(Deb. 3, Vol. XXI, 26-07-2"6) 
Col. 222-24 

SIIndmds for Tax Deduction 
(Deb. 5, Vol. XXI, 21-07-2006) 
CoL 273 

Supply of Stationery 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col, 2 19-20-

Transfer of Tedmology 
(De~. 10, Vol. XXI, 04-01-2006) 
CoL S24-~ 

U ......... Constructien Inai4e Sd\eol ----f'eb. S, Vol. XXI, 21-07-2.") 
Cel307-ll 

tWir.' PrMtices by Doctors 
fbet.. 3, Vol. XXI, 26-07-2006) 
CoLII9-tO 

VIOIIDon ofCVC Guidelines 
(De.,. 1 t, Vol. XXII, 22-08-2006) 
Col. 254-55 

Women in Jail 
(Delt. 7, Vol. XXI, 01-01-208') 
CoL624-26 

V ....... 
.,.. 7, Vol. XXI, 01-01-2006) 
CoL 226-047 

SlaP, Slarl Rakesll 

AaricultW'al Index 
(Deb. II, Vol. XXII, 21-01-2006) 
CoL 99 

Allocation of Loan for Development of 
RuralAreu 
(Deb. 17, Vol. XXII, 11-01-2006) 
CoL S4-55 

Capacity Utilisation of Ordnance 
Factories 
(Deb. 13, Vol. XXII, 10-01-2006) 
('..0' ':·2·35 

Constitution of the 6th CPC 
(Deb. 14, Vol. XXII, 11-01-2006) 
CoL 12-73 

Construction Work on Bhopal-Jabalpur 
Road 
(Deb .• , Vol. XXI, 02-08-2006) 
Col. 91-92 

Conversion of Hindus in J&:K 
(Deb. 12, Vol. XXII, 08-01-2006) 
Col. III 

Development of Cities 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 4-11 

Facilities at M.dan M.h.1 R..i1w.y 
Station 
(Deb. 9, Vol. XXI, 03-01-2006) 
CoI.M-I5 

Hiper Eduation 
(Deb. 19, Vol. XXII, 22-01-2006) 
CoL 96-97 

HRA to Employees Working in Vehicles 
Factory, Jabalpur 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 14344 

MobilelV 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 121 

Need to set up a sub-centre of Sports 
Authority of India at Jabalpur city, 
MIdhya PrUesb(MUR 377) 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 269 

Pending Proposals ofN&tional Highways 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 261-70 

Production in Defence FlIC1Pries, Jabalpur 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 320-21 

Production of Vehicles 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 223-24 

Rural Tap Water Schemes 
(Deb. 22, Vol. XXII, 25-01-2006) 
CoL 221-~ 

Salle of Banned Medicines 
(Deb. 3, Vol. XXI, 26-07-2006) 
CeL. 
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Shortat- ~ of Rake Points 
(Deb. 16, Vol. XXII, 17-0'-2006) 
Col. 19 

Tender for A4vertisements on Train 
Coac_ 
(Deb. 21, Vol. XXII, 24-08-2086) 
Col. 166-67 

UseofG.M. Seeds 
(Deb. 15, \\)\. XXII, 14-OI-20t6)CoI. S6 

Use of Power 
(De~. 18, Vol. XXII, 21-01-2006) 
Col. liS 

Weather Station 
(Deb. 10, Vol. XXI, 04-01.2006) 
Col. 204-09 

World Heritage Sites in India 
(Deb. 21, Vol. XXII, 24-08-2806) 
Col. 248-52 

Slash, Shri Rewatt Rall1ln 

InternationailAllher ,. 
(Deb. 7, Vol. XXI, 01-01-2",) 
CoL 640 

MeIJer ofHCL willi lIN(. 
(De". 21, Vol. XXII, 24 ... -2106) 
Col. 347. 

New ..... islltiOa on Media 
(De~. 6, Vol. XXI, 3I-07-20H) 
Col. 29-32 

PoliutH Water in Delhi 
(Deb. 22, Vol. XXII, 2S.oI-2",) 
Col. 121 

Pow ... Shortage in Delhi 
(De". 17, Vol. XXII, 18-01-2006) 
Col. 129-30 

Strike by Medicos 
(Deb. 3, Vol. XXI, 26-07-2016) 
Col. 148-49 

Trade between India ud cw.. 
(Deb. 2, Vol. XXI, 25-17-2",) 

Rural Electrification Col. 191-92 
(Deb. 5, Vol. XXI, 28-07-2006) Travel Packapi 
Col. 24-28 (Deb. 21, Vol. XXII, 24 .... 2_) 

Advertisements by ONGC CoL 3S3-54 
........ riSIt .... 

; 

(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 5 

Beijing-LhUl Train Service 
Condition ofNationaJ ~ '.j' 

(Deb. 20, Vol. XXII, 23 .... 2.~ 
Col. 459-a) (Deb. I, Vol. XXI, 02-01-2006) 

Col. 224-25 
Commodity Future Trading 

(Deb. 6, Vol. XXI, 31.07.1(06) 
Col. 139-S7 

Demands for Supplementary Grant. 
(Railways) - 2006-2007 
(Deb. 14, Vol. XXII, 11-01-2.") 
Col. 343-4S 

Development Reuaable Launch Vehicle 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 31-39 

Extension ofTaj Express 
(Deb. 4, Vol. XXI, 27.07~2006) 
Col. 139 

Conlribution of"'" __ lAy ......... 
~ 
(D.It. 17, Vel. XXII, 1'~'-2106) 
CoL 215 

CVCCftuIIr 
(Deb. 2', Vol. XXII, 23 .... 2tM) 
CoL 147-41 

J Demaad. for Suppl.meatlry O~ r 

(GennI).2006-07 
(Deb. 12, Vol. XXII, OI.oI-2G06) 
CoL 292-95 

Encroachment in New Delhi Railway 
Station 
(Deb. 9, Vol. XXI, 03-0.-2 ... ) 
Col. 94 
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Evasion of Service Taxes by Cable 
Operators 
(Deb. 10,. Vol. XXI, 04-08-2006) 
CoL 247-49 

Eiploiiatlon of Labourers 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 93-9s 

indian Banks Abroad " 
(Deb. 14, Vol. XXII, It -08-2006) 
Col. 4-S 

LaI1d Ceiling and Regulation Act 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col 498-99 

Meetings of Vigilance and Monitoring 
Committees 
(Deb. 10, Vol. XXI, 04-08-2006) 
~99-147 

Obscenity and Vulgllfity in Newspapers 
(Deb. lJ, Vol. XXII, 07-08-2006) 
Cot 10-11 

Opening ofN.w Bank Branches 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 242-43 

Outltandlnl Amount against Public 
Sector Oil and Coal Companies 
(D.b. 13, Vol. XXII, 10-08-2006) 
CoL 96-97 

Penclina Proposals of One Time Settlement 
Schemes 
(Deb. 22, Vol. XXII, 25-08-2006) 
COL 193-96 

Woduce Cell Laws (Abolition) Bill, 2006-
Couid. A Pus 
(Deb. 9, Vol. XXI, 03-01-2006) 

Col. 3'"'' 
SpoUin, Talent trom Rural Area 

(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 502-43 

Subsidy on FoodJflinl 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 91 

Singh, Sbri SUlrlb 
High Incidence of Malaria 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 124-36 

Additional Allocation under TUFS 
(Deb. 7. Vol. XXI, 01-08-2006) 
Col. 543-45 

Agreement between OAIL and ONGC for 
Gas Supply 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 171-72 

Agreemcnt betwecn India and CIS 
Countries 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 495-96 

Agreement with France 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 90-91 

AIDS Research Institutes 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 208 

Amendment in Cable Television Networks 
(Regulation) Act, 1995 
(Deb. IS, Vol. XXII, 21-08-2006) 
Col. 215-16 

Arms Used by Terrorists 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 230 

Assam Rifles Bill, 2006 -Consid. & Pass 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 337-39 

BAN on Import oflndian Fruits 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 189 

Birds Hit Accidentsllncidenu 
(Deb. 4, Vol. XXI, 27·07-2006) 

, COI.S7-59 
Cuh Incentive to PareoU orOirl Child 

(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 626-27 

CBMs between India and Pakistan 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 269-71 ' 
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Ceaseflre Asreement with NSCN (1M) 
(Deb. 19, ·Vol. XXII, 22-01-2006) 
Col. 346-47 

Coal OlilDcation Project 
(De!t. 9, Vol. XXI, 03-01-20(6) 
Col. 9S 

Coir as Agriculture Product under WTO 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 245' 

Coir Industry 
(Deb. 19, Vol. XXII, 22-01-2006) 

Diesel R.un Buses at 101 Airport 
(Deb. 9, Vol. XXI, 03-08·2006) 
Col. 264 

Disaster Warning Support System 
(Deb. 8,' Vol. XXI. 02-08-2006) 
OJI. 332-33 

Discovery orNew Oil andGas ltesel'Yes 
(Deb. 4, Vol. XXI, 27-0~2006) 
Col. 274-n 

Drug Abuse 
(Deb. 21, Vol. XXII, 24·01·2006) 
Col. 75-76 

Employment In FPI 
Col. 103-04 (Deb. 13, Vol. XXII. 10-08-2006) 

Commercialisation of Space Technologies 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 4546 

Connectivity of Villages with Roads 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 247-49 

Col. 176-n 
Exploration of Oas in K.a and P.M.T. 

Oilflelds 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 114-8S 

Export of Arms and Ammunitions 
(Deb. 13, Vol. XXII. 10-08-2006) 

Constitution of Tribes Advisory Council Col. 216-17 
(Deb. 12, Vol. XXII, 08-01-2006) Export of Onion 
Col. 163 (Deb. 7. Vol. XXI, 01 .. 01-2006) 

Col. 616-17 
o,nstruction of Dam by China on Sutlej 

River 
(Deb. I. Vol. XXI, 24-07-2(06) 
Col. 11-12 

Construction of Houses under lAY 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 252-55 

Current Account Deficit 
(Deb. 5. Vol. XXI. 28·07-2006) 
Col. 272 

Demolition of Hindu Temple in Lahore 
(Deb'. 3, Vol. XXI. 26-07·2006) 
Col. 218-19 

Development of Coal Blocks by NTPC 

Extension ofExci!le Duty Exemption 
(Deb. 17. Vol. XXII. 18-08-2006) 
Col. 228 

Extension to Liberhan Commission 
(Deb. 2, Vol. XXI. 25 .. 01-2006) 
0lI. 2JO..31 

FDI inFPI 
(Deb. 4. Vol. XXI, 27-07·2006) 
Col. 24849 

Food Processing Industries 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 237·38 

Funds by ADB for Railway Projects 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 13140 

GRAMSAT ProJl'amme 
(Deb. 17, Vol. XXII. 18-08-2006) (Deb. 8, Vol. XXI. 02-08-2006) 
Col. 2()()'() I Col. 340 
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Grants ...... Post Mltric: Sc:hollflhip 

Scheme 
(Deb. 19, Vol. XXll, 22-0'-2006) 
Col. 34146 

Hen Reproduction Centre in Delhi Zoo 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 181 

Hoda Committee Report 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 163-61 

Hyderabad Metro Rail Projec:t 
(Deb. 5. Vol. XXI. 21-07-2006) 
Col. 159-61 

Market Shire oflndiln Airlines 
(Deb. 16, Vol. XXII, 17-0'-2006) 
Col. 2~51 

Medkallnsurance fer Senior Ptizens 
(Deb. 14, Vol. XXII. 11-01-2006) 
Col . .... S 

Modemisltion of Prisons 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 226-30 

MRTPCommission 
(Deb. 10, Vol. XXI, 04-0'-2006) 
CoL 460-61 

Improvement in Heavy Industries 
(Deb. 13, Vol. XXII, 10-0'-2006) NatiOniIAlI'ic:ulture Renewal Sc:heme 
Col. 234-35 (Deb. I. Vol. XXI, 24-07-2006) 

Col. 139 
Indilll Sc:ience Foundition 

(Deb. 22, Vol. XXII, 25-01-2006) Nltional Common Minimum Pl'OJI'II1Ime 
Col. 284 (Deb. I, Vol. XXI, 02-01-2006) 

Integrated Steel Plant 
(Deb. IS, Vol. XXII, 14-0B-2006) 
Col. 9B 

International Cooperation 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 523-24 

IT Relief to Senior Citizens 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 525026 

Land Allotment of Land for Hotels 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 105-06 

Launc:h ofCDMA 2000 One Network 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 215-16 

Light Combat Aircraft 
(Deb. 9, Vol. XXI, 03-0B-2006) 
Col. IB5-16 

Loan to Handloom Wtlven 
(Deb. 7, Vol. XXI, 01-OB-2006) 
Col. 7-8 

Loan to Priority Md Non-Priority Seeton 
(Deb. 17, Vol. XXII, 11-01-2006) 
CoL 2-6 

Col. 217-18 

NIC Report on Communal Violenc:e 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 590-91 

Onaoin, Railway Projects in Orissa 
(Deb. 16, Vol. XXII, 17-0'-2006~ 
Col. JOO.04 

Pension for Distinauished Persons 
(Deb. 13, Vol. XXII, 10-0B-2006) 
Col. 2SS-S7 

Pilferlle ofTraditiOniI Knowledle 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 24S 

Proc:urement of Equipment 
(Deb. 20, Vol. XXII, 23-0'-2006) 
CoL 440-46 

Promotion ofR and D 
(Deb. 14, Vol. XXII, 11-0'-2006) 
Col. 147 .... 

Radio Collar on Swamp Deers 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 1fS.97 
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RaIe of Scholanhip to StudtnIa Wiler Harvestiq Projects 
(Deb. 12, Vol. XXII, 01-01-2006) (Deb. II, Vol. XXII, 21-01-2006) 
Col. 215-17 Col. 179-11 

Recruitment of Defence Personnel 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 216-20 

Repairing of Aircraft 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 213-14 

Replacement oflPA, 1194 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 357-51 

Wheat Scam 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 222-23 

Wildlife Research 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 227-21 

World Bank Loans for Water Supply and 
Environment 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 107-12 

RTIAct 
(Deb. 3, Vol. XXI, 26-07-2006) WTO Meet Col. 150-51 (Deb. 2, Vol. XXI, 25-07-2006) 

Rural Cooperative Credit System 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 34-36 

Col. 4-12 
Zonal Plan for Yamuna 

(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 173-74 

Rural Electrification 
(Deb. 22, Vol. XXII, 25-01-2006) Sinlh, Sbri SUl'lj 
Col. 159-68 Corruption in New Indian Insurance 

Sale ofTribal Products 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 14-11 

Settin" up of Nyaya Panchayats 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 435 

Setting up of Special Economic Zone 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 169-71 

Setting up of Sub-station by BHEL 
(Deb. 9, Vol. XXI, 03-01-2006) 
,Col. 256 

Taking over Air Sahara by Jet Airways 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 70-71 

Terrorism in NE Region 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 213 

Trade between India and China 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 191-92 

Company 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 26U9 

Performance of Public Sector Insurance 
Companies 
(Deb. 5, Vol. XXI, 21-07-2006) 
Col. 202"()3 

Schemes for Handicapped 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 74-75 

Sinp, Shri Uday 

Action Plan for Hdusing Requirements 
(Deb. 17, Vol. XXII, 11-01-2006) 
Col. 127-21 

Allotment of Retail Outlets 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 244-45 

Amendment in Cable Television Networks 
(Regulation) Act, 1995 
(Deb. II, Vol. XXII. 07-08-2006) 
Col. 156-57 
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BID for Extracting Natural Gas from CBM 
Blocks 
(Deb. 9. Vol. XXI. 03-08-2006) 
Col. 248-57 

Co-operation with China in Petroleum 
Sector 
(Deb. 4, Vol. XXI. 27-07-2006 
[,"I 193-94 

DTHService 
(Deb. I I, Vol. XXII, 07-08-2006) 
Col. 253-54 

Extortion Notice to ONGC 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 2SD-52 

GroWth Rate of Food Production 
(Deb. 6. Vol. XXI. 31-07-2006) 
Col. \3-23 

Illegal Firearms Trade 
(Deb. 12. Vol. XXII, 01-08-2006) 
Col. 96-97 

ImtJrovement in Profit of Nationalised 
Banks 
(Deb. 10, Vol. XXI. 04-01-2006) 
Col. 119-90 

Indo-Pak Talks 
(Deb. 2, Vol. XXI. 25-07·2006) 
Col. 64 

Infiltration in JetK 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 216-11 

Inflation Rate 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 151-52 

Investigation into Kidney Theft Cases 
(Deb. 9. Vol. XXI, 03-08-2006) 
Col. 235 

Irrclularitiesln Central Universities 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 165-66 

Items Stolen from IDS. Kashmir House 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 295 . 

Navy War Room Leak Case 
(Deb. 4'. Vol. XXI, 21-07-2006) 
C.oI. 121-22 

New Environment Policy 
<Deb. I, Vol. XXI. 24-01r2006) 
Col. 35-37 

New National Telecom Policy 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 161~2 

Parliament (Prevention ofDisqualiflcatlon) 
Amendment Bill. 2006-Consld. ct 
Pass 
(Deb. 6, Vol. XXI, 31-97-2006) 
Col. 448-52 

Pesticide!! In Soft Drinks 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 390-99 

Petrol Pumps/LJlG Agencies Allotted to 
Ex-servicemen 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 118-19 

Power Generation 
(Deb. 17, Vol. XXII, 11-08-2006) 
Col. 261-303 

Price Control on Drugs 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 147-41 

Rate of Commission on Petrol and DieHl 
(Deb. 9, Vol. XXI, 03-08-2006) 
C.oI. 186-89 

Recommendations of Expert Committee on 
Coal 
(Deb. 20, Vol. XXII, 23·01-2006) 
Col. 493-95 

Recruitment Scam in NaY)' 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 224-25 

Repeal ofPruar Bharati Act 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 38-39 

Safety Norms at Airports 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 71-72 
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Secretary Level Talks of SA ARC Nations 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 34-37 

Shortage ofText Books 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 286-87 

Stealing of Aviation Fuel 
(Deb. 13. Vol. XXII, 10-01-2006) 
Col. 106-07 

iiqp, iltri Vijlt)'e''' .... ,., 
Intple_Rt$ion ofSAFTA 

(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 21 

Indo-US Nuclear Agreement (OUR 193) 
(Deb. 20. Vol. XXII, 23-08-2006) 
Col. 695-98 

Wild Life (Protection) Amendment Bill. 
2006-Consid. " Pass. 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 5()(r4)1 

Sinsh, Shrimati Pratibha 
Bhuntar Airport 

(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 83-84 

Funds for Railway Projects in Himachal 
Pradesh 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 216-17 

Helicopter Services 
(peb. 2 I, Vol. XXII, 24-01-2006) 
Col. 57-59 

Hydro Power Potential 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 245-52 

National Plan for Employment-of Women 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 58-59 

Need for proper maintenance of the 
strategic Sansari-Kilar-Thirot road 
linking Himachal Pradesh with Jammu 
and Kashmir (MUR 377) 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 301 

Need to accept the proposal of the State 
Government of Himachal Pradesh for 
equity participation in Hydro Projects 
(MUR377) 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 267 

Need to interconnect National Hiihways 
No. 21 and 22 lTom Aut to Luhri (Sainj) 
in Himachal Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 357 

Need to take steps to coqserve the ecology 
in Himachal Pradesh (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 586-87 

North India Tourism Council 
(Deb. 9, Vol. XXI, 03-08-2-006) 
Col. 172 

Payment ofTelephone Bills through Post 
Offices 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 194-95 

Plants for Bio-Diesel Production 
(Deb. I I, Vol. XXII, 2 I -08-2006) 
Col. 114-15 

Profits/Losses by Agro and Rural 
Industries 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 124-26 

Sen ina up of Vocational Training In&tihMS 
(Deb. 7. Vol. XXI, 01-08-1006) 
Col. 51,.61 

Special Economic Package for Himachal 
Pradesh 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 532-40 

Speed Past Centres 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 57 

Sipptplrai, Stari aavicta.lMIran 
Accessibility for Disabled Persons 

(Deb. 9, Vol. XXI, 03-01-2006 
Col. 56-57 
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Air ServiceAgreement widl Kuwait 
(0.". 13. Vol. XXII. 10-0'-2006) 
Col. 215-16 

Bud,etAir'ines 
(Deb. J J, Vol. XXII, 10-08-2006) 
Col. ~SS 

Call Centres for Railways 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 221-22 

Coa<:hing by SAl 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 412-14 

Conc:euions for Low-Cost Carriers 
(Deb. 16, Vol. XXII, 17-01-2006) 

Land Port AIIdIority of Inctia 
(Deb. 20, Vol. XXII, 23-.. -2,.,) 
Col. '1-12 

MIIHnMIe Textiles 
(Deb. 7, Vol. XXI, 01-0.-2006) 
Col. 563-64 

Monitorin& of Rural Development 
Pro&rammes 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 6S46 

Multi·Model Tl'IMpOrt System (MMTS) 
in Metros 
(Deb. 21, Vol. XXII. 24-01-2006) 
CoL 186-17 

Col. 73-74 National Jute Board 

Creation of Judicial Service 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 82 

Crop Insurance Bill, 200S 
(Deb. S, Vol. XXI, 28-07-2006 
Col. 413-14 

Demands for Supplementary Grants 
(GeneraI)-2006-07 
(Deb. 12, Vol. XXII, 08-01-2006) 
CoL 301.OJ 

(Deb. 19, Vol. XXII, 22-01-2006) 
Cd. 236-37 

National Science Commisaion 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 506 

Need for uPlradation of Salem Steel 
Plant with a view to utilise the iron 
ore available in Kan<:hamalai Hills 
(MUR377) 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 319 

FDI in Smail Scale Sector New Leaillation on Media 
(Deb. 19, Vol. XXII, 22-08-2006) (Deb. 6, Vol. XXI, 31-07-2006) 
Cd. 4142 Col. 29-32 

Fiscal Treatment for Urban Infiutructure New Policy for AlI'icultural Education and 
(Deb. 10, Vol. XXI, 04-01-2006) Research 
Col. 233 (Deb. 1 a, Vol. XXII, 21-01-2006) 

Increase in Stratefic Oil Reserve Col. 61-62 
(Deb. 13, Vol. XXII, 10-01-2006) Participation ofFCI in Futures Trading 
Col. 175-76 (Deb. 11, Vol. XXII, 21-01-2006) 

Intellec:hlal Property Rishta Col. 211-12 
(Deb. 12, Vol. XXII, 08-01-2006) Reatridion in Ground ~1"'Activ_ 
Col. 81 (Deb. 16, Vol. XXII, 17-08-2006) 

Joint Working Group for Identification of 
Railway Projects 
(Deb. 21, Vol. XXII, 24-0'-2006) 
Col. 309 

CoLD 
Shortqe of Cellophane Paper 

(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 17 
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study on Price Rile 
(Deb. 15, Vol. XXII, 14-0'-2006) 
Col. 111-12 

Subsidy on FoodIIrriplion 
(Deb. 6, Vol. XXI, 11-07-2006) 
Col. 117-11 

Supply of Type-II tllX 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 14 

Unifonn Licence Fee for Telecolll Services 
(Deb. 20, Vol. XXII, 23-0'-2006) 
CoL 200 

Uniform Policy for A_.ion in Millority 
Institutions 

Development ofWestem Corridor 
(Deb. 4, Vol. XXI, 27-07-2006) 

QIl. I"" 
Exeile Duty on Phannlceutical Products 

(Deb. 14, Vol. XXII, 11-01-2016) 
CoL 221-22 

Exploration of Coal Bed Methane 
(Deb. 4, Vol. XXI, 27-0-7-2006) 
CoL 158 

Fluorosis Mitiption CtnIre 
(Deb. 10, Vol. XXI, 04-0'-2006) 
Col. 116 

G ..... Conversion beIMIn AIunedabad 
and Udaipur 
(Deb. 4, Vol. XXI, 27-07-2006) 
Cal. 2JO.ll 

(Deb. 9, Vol. XXI, 01-08-2006) Gaup Convenion ofBharueh-Dahej 
Cd. 1.1-12 (Del». t, Vol. XXI, 01-01-2006) 

Up,radation of Salem Steel Plant 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 153-54 

SoIa.kI. 511r1 _ape.dra •• " 

Amendment to Petroleum Rules, 2002 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 229-30 

Closure of Panehmahal District 
Cooperative Bank 
(Deb. 5, Vol. XXI, 2'-07-2006) 
Col. 171-72 

Committee on Ship Breakin, Yards 
(Deb. 15, Vol. XXII, 14-0'-2006) 
Col. S5 

Col. ISS 
Migration of Docton 

(Deb. " Vol. XXI, 02-01-2006) 
Col. S3 

Mundra Coal Bued Po",,'ProjlClS 
(Deb. 17, Vol. XXII, 1.-01-2006) 
Col. 143 

PtIIdina Propollll .... Swajaldhlra 
(Deb. S, Vol. XXI, 2'-07-2006) 
Col. 253 

Railway Connectivity ofu.i8a Port willi 
Mumbai-Delhi Railway RouIe 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. IS ... " 

Railway Projects 
(Deb. 11, Vol. XX"I, 10-0'-2006) 
Col. 207-09 

ReservldOil 011 Economic aro.dI 
Construction of International Terminal (Deb. 9, Vol. XXI, 03-01-2006) 

Complex at Ahmeclabad Airpon Col. 100 
(Deb. 13, Vol. XXII, 10-01-2006) Ilo-RoFerryServiceProject 
Col. 10 (Deb. 20, Vol. XXII, 23-01-2006) 

CoL 451-52 
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Stoppage of Trains at Barabanki Railway 
Station 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 128 

Upsradation of Ports 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 143-44 

Soni, Shrimati Amblka 
Jallianwala Bagh National Memorial 

(Amendment) Bill, 2006 (Consid .• 
Pass.) 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 36&-69,315-90 

Renovation of Centrally Protected 
Monuments 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 44 

Statement correctina reply to Unstarrod 
Question No. 431 d_ 24.11.2005 re: 
corruption in send ina artists tp fore ian 
countries (St.) 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 265-66 

.... .,Slni Sa ........ 
Amount Spent on Social Responsibilities 

(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 16-17 

Development of Civil Aviation Sector 
(Deb. 9, Vol. XXI, 03-01-l006) 
Col. 34-35 

Food Processing Educational Institution 
inNE Reaion 
(Deb. ~ I, Vol. XXII, 24-01-2006) 
<»1. 161 

Misuse ofFun~s for NE 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 76-78 

Railway Line Prqject in North East Region 
(Ocb. 13, Vol. XXII, 10-01-2006) 
Col. ~ 

UpPltion of Jyot; Chitraban Film and 
Television Institute 
(Deb. ) 5, Vol. XXll, -14-08-2006) 
Col. 15) 
~ pror. SaifUddin 
Situation arising out of report cd violati.:>n 

of different awards aiven by Water 
Dispute Tribunals {CAl 
(O.b. I, Vol. XXI, 02-01-2006) 
Col. 372-73,386-91 

Su"', IItrt M.I(. 
Assam Renewal Project by ONOC 

(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 130 

Beautification of Brahmaputra River 
(Deb. S, Vol. XXI, 21-07-2006) 
CoL 121 

Brahmaputra Valley Authority 
(Deb. I S, Vol. XXII, 14-01-2006) 
Col. 87-88 

Brahmaputra Valley Fertilizer Corporation 
at Namrup 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 171-72 

Ceuefire Aar~ent with NSCN (1M) 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 346-47 

Commerce Sector in NER 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. '~I 

Construction ofBrid,e Over Brahamputra 
River 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 260 

Development of FPIs in North Eastern 
Rc,ion 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 90-91 

Development of Kukurmara as Eco-
Tourism Spot 
(Dcb. 4, Vol. XXI, 27-07-2006) 
Col. 95-96 
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Development of Tourist Spots in Assam 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col 168-71 

Direct Bus Service to Dhaka 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 68 

Eleventh Plan Approach Paper 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. ISS-56 

Exploration of Oil and Gas Blocks 
(Deb. 13, Vol. XXII, 10-01-2006) 
Col. 53 

Export rr9m North Eutero States 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. I01to3 

Expressway in Assam 
(Deb. 20, Vol. XXII, 23-01-2006) 
CoL 421-22 

.FOI'IIt Tribal Righls Bill 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col 212 

Four LInin, ofNItional Hiahways 
(Deb. I, Vol. XXI, 02-08-2006) 
Col 202.Q3 

Indo-Myanmar Co-operation in EnerlY 
Sector 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 104-07 

Inepecti'ln of Tsaticbhu Lake in Bhutan 
(Deb. 18, Vol. XXII, 21-01-2006) 
CoL 71-73 

Lower Subansiri Hydel Power Projca 
(Deb. 17, Vol. XXII, 18-08-2006) 
CoL 112.,16 

Nllltnip Fertiliser Plant 
(Deb. 6, Vol. XXI, 31 ~07-2006) 
Col. 80 

National Highway from Dibrugarh to 
NaSIOn 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 117-11 . 

Pardon Souaht by LITE 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 321-22 

Procurement of Foodgrains 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 190-91 

Railway Line from North BenpJ to Sikkim 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 237-39 

Release ofUlfa Leaden 
(Deb. 7, Vol. XXI, 01.-01-2006) 
Col 5S9-60 

Revival of Sindri, Ramqundam and 
Namrup Plaata 
(Deb. 11, Vol. XXII, 07-08-2006) 
CoL 181-82 

Setting up of 8rahm1putra River Valley 
Authority 
(Deb. 1, Vol. XXI, 24-07-2006) 
Cor. 50 

Special RJahIs for Backward Reaion 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 51 f 

Supply of Gas to Thermal PoWer Projects 
in Assam 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 159' . 

Tea Factories 
. (De-b. 19, Vol. XXII, 22-01-2006) 

CoL 235 

Tea Festival in GUWIhati 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 93 

TOurism Development. in North Eastern 
Statea 
(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 129-38 

Tribal Reserved Constituency in Sikkim 
Leaia!ature 
(Deb. 2, Vol. XXI, 25-07-2006) 
Cd. 155-56 
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Undertakine Project in Myanmar 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col 87-88 

Uranium Reserves 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 77 

Vocatiooal Trainine Institutes 
(Deb. 19. Vol. XXII, 22.08-2006) 
Col. 309·10 

Wind EIlOIJY 
(Deb. 17, Vol. XXII, 11..01-2006) 
Col. 201-09 . 

Workin, c.onditionl in AsSlllll ForestS 

Rural Electrification 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 157-59 

Socio-economic development ofN ER 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 186-18 

SupYa ... Shri E.G 
Achievements under SGSV 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 287-93 

Allocation of Power 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 436-39 

(Deb. IJ, Vol. XXII, 07-08-2006) CBMs between india and Pakistan 
Col 94-9S (Deb. 3, Vol. XXI, 26-07-2006) 

Subbara)'lD, saari k. 
Air Brake System in Coaches 

(Deb. 21, Vol. XXII, 24.01-2006) 
Col. 320 

Black Money 
. (Deb. 22, Vol. XXII, 25-08-2006) 
Col. 204.()6 

Declinin, Expenditure on Hiaher 
Education 
(Deb. 12, Vol. XXII, 01-01-2",) 
Col. to 

FlI Ceiling in PSBs 
(Dob. 22, Vol. XXII, 2'-01-2006) 
Col. 213-14 

IJIdo.Sino BorderTalks 
(Deb. 20. Vol. XXII, 23-0'-2006) 
CoL 353-5S 

Need to lift ban on sale of non-iodiscd 
salt (MUR 377) 
(Deb. 20. Vol. XXII, 23-01-2006) 
Col. 593 

Recovery of Outstanding Dues 
(Deb. 21. Vol. XXII, 24-01-2006) 
Q)L J9 .... 

llItirementAp ofJTDC Ernployeea 
(Deb. ll. Vol. XXII. 24..01-2006) 
CoL 15-16 

. Col. 269-71 
Central Silk Board (Amendment) Bill. 2006 

-Consid. &: Pass 
(Deb. 19, Vol. XXII, 22-08·2006) 
Col. 47 .... 1 

Committee on Service Tax Norms 
(Deb. 14, Vol. XXII. 11-0 ... 2(06) 
Col50-S. 

Delhi M_r Plan 
(Deb .• 4, Vol: XXII, 11-.. -2006) 
Col 111 

nelhiMetro 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 12-13 

Development of New Varieties of Crops 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoI.26U9 

Discovery ofS1atUes II¥i Pillars in Tamil 
Nadu 
(Deb. 16. Vol. XXII, 17-01-2006) 
CoL 236-38· 

Education Loan 
(Deb. 14, Vol. XXII, 11-08-2006) 
CoL 11-84 

Electrifi~on ofQennai·HowrIh Trunk 
Railway Line 
(Deb. 21, Vol. X~II, 24-08-2006) 
CoL m-71 
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EvaCuation oflndians from Lebanon 
(Deb .• , Vol. XXI, 02-01-2006) 
Col. 323-~ 

Expansion ofVisakhapabwn Steel Plant 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 63-64 

Expansion Plan of Neyveli Lignite 
CQrporation 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 27~-'r7 

Export of Spices 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 310-12 

Forecuting of Earthquake 
(Deb. 17, Vol. XXII, 18-0"-2006) 
Col. 108-11 

Global Expansion ofInsurance Companies 
(Deb. 14, Vol. XXII, 11-08-2'006) 
Col. 13S-36 

Hand loom and Powerloom Sector 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 552-$3 

Hyderabad Metro Rail Project 
(Deb. 5, Vol. XXI, 61-07-2006) 
Col. 15911 

Implementation of Mega Power Projects 
(Deb. S, Vol. XXI, 21-07-2006) 
Col. 243-46 

Increase in Occupancy Rate 
(Dell. 16, Vol. XXII, 17-01-2006) 
Col. 172-74 

India Tourism Offices Abroad 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 246-47 

Industry Status to Hotels 
(Deb. 9, Vol. XXI, 0),01-2006) 
Col. 42 

Installation of Mobile Towen . 
(Deb. I, Vol. XXI, 02-01-2006) 
Col. 198-201 

Introductiol\ of Merit Scholarsbip Sc:beme 
(Deb. 12, Vol. XXII. 01..()8-2006)· 
Col. ,sIl' 

IJMIImeIIt by pt() ill Aviadoa Sector 
(Deb. ~I. Vol. XXII,24-08-20N) 
Col. ~ 

Juvenile Justice (CIre.at PruIectioD of 
Childron) ~t BUIt 2005-
Conaid . .t Pus 
(Deb. I, Vol. XXI. 02-01-2006) 
Col. ~12-1S 

Land under KbarifCWtiVldoo 
(Deb. 11. Vol. XXII. 07';()1-2006) 
Col. 113-t4 

L ...... ofSclrwbl AIIraI8 by Music: 
aa-.a. 
(Deb. 6. Vol. XXI. 3 t .07:.2006) 
Cd. 190 

Layin& ofPipeIinIa by IOC 
(Deb. 21, VoL XXII. 24-01-2006) 
Col. 19P-lOO 

Mural PIindnp 
(Deb. 16, Vol. XXII. 17 ';()1-lOO6) 
CoL 251 

Nano-Technology Mission 
(Deb. 17, Vol. XXII, 11';()1-!006) 
CoL 189-90 

National Cyclone Risk Mitiption Project 
(Deb. 12. Vol. XXII, 01-01-2006) 
Col. US-56 

National Eligibility Test 
(Deb. 19, \'bt. XXII. 22';().-2006) 
Col. 16().61 

National ImmWlisation Programme 
(Deb. a, Vol. ·XXI, 02-01·2006) 
Col. 216-17 

Natural Disaster Information System 
(Deb. 19. Vol. XXII, 22.;()1-2006) .. 
CoL 212 

Need to expedite the settina up of an 
Introduction of~ves on CNG Fuel Ordnance Factory at Krislmqiri and 

(Dob. 21, Vol. XXJI, 24.001-2006) up&rade tbe existin& infrutructural 
Col. 327-29 
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ficl1ities at other Ordnance FlCtOries 
in Thmil Nadu (MVR 377) 
(Deb. 19, Vol. XXll. 22-08-2006) 
C.ol 465-66 

New Courses by Deemed Univ\,rsities 
(Deb. 19. Vol. XXII, 22-08-2006) 
CoL 67-68 

New Series of Currency Notes 
(Deb. 14, Vol. XXII, 11-0$-2006) 
Col. 218-19 

Nutrition Propamme for Adoloscatt Girls 
(Deb. 7. \101. XXI. 01-08-2006) 
Col. 93~lOO 

Payment of Arrears of Wages to Coal 
Workers· 
(Dcb. 20. Vol. XXII, 23.08-2006) 
Col. 66 

Performance ofBSNL 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 7. 

Policy for Food Processing Industry 
(Deb. 4, Vol. XXI, 27-07-2006) 
. Col. 119-20 

Private FM Radio Stations 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 64-68 . 

Profit/Loss Position oflTDC 
(~b. 9, Vol. XXI, 03-08-2006) 
CoI.IS1-S2 

Promotion of Semi-conductor 
Manufacturing Sector • 
(Dcb. 8, Vol. XXI, 02-08-2006) 
Col. IS 

Provision of Wheel Chairs at Stations 
(Deb. 4, Vol. XXI, 27-07-2006) 
ICcI. 9()..91 

Rail Link with Bhutan 
(Deb. 13, Vol. XXII, 10.01-2006) 
Cot 137--)3 

Reatruduring ofs.. !Icctricity Boards 
CO-b. 5, Vol. XXI, 28.07-2006) 
CoL 207-01 , 

RevivalofHPF 
(Deb. 13, Vol. XXII. fO.()'-2606) 
Col. 51-58 

Rural EfeculflCltion 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 157-$9 

Sale of Assam Tel through Post Office 
(Dcb. 7, Vol. XXI. 0 t -08·2006) 
Col. 201~ 

Service Tax Coltection 
(Deb. S, Vol. XXI. 21-07-2006) 
Col. 127·29 

Setting up oflllTs 
(Deb. 2, Vol. XXI, 25-07-2006) 
CoL 199-200 

Setting up of Labortlorie. 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 203-04 
(Dcb. 20, Vol. XXII, 23-01-2006) 
CoI.~S 

Shortagc of Engineering Staff 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 223 

Special Package 
(Deb. 28, Vol. XXII, 23-08-2006) 
Col. 187 

Special Tourst Zones 
(Dcb. 16, Vol. XXII, 17-01-2006) 
Col 80 

Steam Locomotives 
(Deb. 9, Vol. XXI. 03-01-2006) 
CoL179-81 

Trade with Middle East Countries 
(Dcb. 19, Vol. XXII, 22-08-2006) 
Col. 365-72 

Unauthorised Construc;tion in states 
(Deb. S, Vol. XXI, 21-07-2006) 
Col. 270-71 

UnhYlicnh: Condition of RaHway 
KitehetlslCookiD& Units 
(Deb. 4, Vol: XXI, 27-07-2006) 
CoL 232-33 
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Upgradlluol1 of Shatabdi Trains 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 221 

Use of Hind on Airspace for Civil Aircraft 
(Deb. 4, Vol. XXI, 27·07.2006) 
Col. 164-65 

Technology Mission on Cotton 
(Deb. 19, Vol. XXII. 22·08-2006) 
Col. 256 

Widespread distress among the farmers 
in the country (DUR 193) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col Sl6-87 

Village Grain Banks Sukllbilid)'l. Sllri LalIt Moba. 
(Deb. 6. Vol. XXI. 31-07·2006) 
Col. 300-03 

Sujathe, Shrlm.tl C.S. 

Connectivity amona'rourist Destinations 
in Kerala 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 182-83 

Education Loan 
(Deb. 5. Vol. XXJ, 28-07-2006) 
Col. 79-82 

FDI in Natural Rubber Sector 

Need to check recurring flood, In Barak 
and Brahmaputra Valleys by de-sllting 
with dredgers (MUR 377) 
(Deb. II, Vol. XXII. 07.08-2006) 
Col. 351 

Need to provide passenger amenities at 
railway stations in distrIct HaHakandi 
and Karimganj, Assam and complete 
broad gauge conversion work within 
the stipulated time frame (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. J08.09 

(Deb. 19, Vol. XXII, 22-08-2006) Su .. e.., Shri RaIDJI Lal 
CoL 130-31 Additional Revenue from PetrollDiesel 

FinancialAssistance for Food Processing 
Projects 
(Deb. 16, Vol. XXII, 17·08-2006) 
Col. 79 

Need to include Kallada Irription Project 
in Kerala Under Command Area 
Development Water Management 
(CADWM) Programme (MUR 377) 
(Deb. 13, Vol. XXII, 10·08-2006) 
Col. 273 

Ongoina Rail~y Projectl under Southern 
Railway 
(Deb. 4. Vol. XXI, 27·07·2006) 
Col 14347 

PrieeHilce 
(Deb. 4, Vol. XXI,. 27.07·20(6) 
Col. 178-79 

A lIotment of Coal Reserves . to 
Government Instnutiona 
(Deb. 3, Vol. XXI, 26-07.2006) 
Col. 324-25 

Allotment of Coal Reserves to States 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 248-50 

Annual Rate of Employment Generation 
(Deb. 20, Vol. XXll, 23-08-20(6) 
Col. 452-53 ! 

Ashe" Pradhan Committee 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col 192-93 

Rise in Cancer Cases Banking Reforms 
(Deb. " Vol. XXI, 02·08-2006) (Deb. 10, Vol. XXI. 04-08-2006) 
Col. 113·74 Col. S07-09 

Schemes for Handloont Sector 
(Deb. 7. Vol. XXI. OJ-08-2006) 
Col. 639-40 

Committee on Kashmir Is.<uc 
(Deb. 2, Vol. XXI. 25-0'7 2006) 
CAlI. 123-24 
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Conversion of State Highways into 
National Highways 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 223-J4 

Colt of Power Generation 
(Deb. 2~, Vol. XXll, 25-08-2006) 
Col 13123 

Demand and Production of Petroleum 
Products 
(Deb. 21, Vol. XXII, 24-01-2006) 
CoL 236-~ 

Development ofBadcward Districts 
(Dob. I, Vol. XXI, 02-01-2006) 
Col 37-31 

DMdend Earned by Dabhol Power Project 
(De ... 22, Vol. XXII; 25-08-2006) 
CoI.230 . 

Duties in rildi. on PetrollDiesel 
(Deb. ~2, Vol. XXII, 25-08-2006) 
CoL 23~ 

EdIaoolBlcnded Petrol Propamme 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 231·36 

Import ofEuentiaJ Commodities 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 144-43 

Inftation Rate 
(Deb. 5, Vol. XXI, 21-07-2006) 

. CoL lSI-52 
Investment in Refinery Sector 

(Deb. 16, Vol. XXII, 17-0'-2006) 
0:11. 117-18 

Kisan Credit Card 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col 431,13 

Labourers 011 Contract Bais 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 163064 

Militant-Naxalill Nexus 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. S54 

Multi-National Companies in Coal Sector 
(Deb. 20, "". XXII, 23-0'-2006) 
CoL 280 

Need to bring forth a 'eaislation providina 
(or ~wnership rights to .divuil on 
forest land (Sub) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 575-77 

Need to release funds for construction of 
buildings of primary schools in rural 
areas of the countty (MUR J 77) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col 3OU4 

New Consumer Price Index 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 107-09 

Oil Blocks of Krishna Godavari Buin 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 202-03 

Ongoing Railway Projects 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 34-36 

Population ofOBes 
(Deb. __ 9, Vol. XXI, 03-01-2006) 
Col 13F41 . 

Power Generation 
(Deb. 10, Vol. XXI, 04-08-2006) 
CoL 13-31 

Pricing ofNatural Gas 
(Deb. 13, Vol. XXII, 10-08-2006) 
CoL 3~31 

Production and Sale of Nllfnl Oa by 
ONOC 
(Deb. 21, Vol. XXII, 24-01-2006) 
CoL 52-53 

Propeu of Delhi-Ourpon HWnnYa 
(Deb. 3, Vol. XXI, 26-07-2006) 
Cot. 244-45 

Protection ofDomeltic: Retailers 
(Deb. 12, VoF. XXII, 01-01-2006) 
Col 202 
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Railway Projects 
(Oeb. 4. Vol. XXI, 27-07-2006) 
Col. 22-32 

Ratnaairi Gas and Power Ltd. 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 298-99 

Report of Second Administrative Reform 
Commission 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 149-50 

Rise in prices of Essential Commodities 
(OUR 193) 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 33844 

Single Brand Product in Retail Sector 
(Deb. 7, Vol. XXl. 01-08-2006) 
Col. 8-11 

Sonia Vihar Water Project 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 264-65 

T &. D Losses 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 323-29 

Utilisation of Surplus Water of Rivers 
(Deb. 15, Vol. XXII, 14-01-2006) 
Col. 118 

Wholesale Price Index 
(Deb. S, Vol. XXI, 21-07-2006) 
Col. 197-98 

Widespread distress amon, tho fwmers 
in the country (OUR (93) 
(Deb. 21, Vol. XXII, 24-01-2006) 
Coi. 534-37 

Suradna.SIIri C ...... n 
ADB Grant for Tsunami VICtims 

(Deb. 19, Vol. XXII, 22..01-2006) 
Col. 147 

BiG-Fuel Policy 
(Dob. 17. Vol. XXII, 11-01-2006) 
Col. 126-27 

Cash Crop Growers in Kerala 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 129 

Combating Arthritis 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 259-60 

Connectivity among Tourist Destin&tions 
in Kerala 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col 182-83 

Consitituion (Amendment) Bilt. 200S 
(Amendment of articles 341 and 342) 
by Sh. Chengara Surendran--lnt. 

, (Deb. 5, Vol. XXI, 28-07-2(06) 
Col. 402 

Constitution (Amendment) Bill, 2005 
(Insertion of new ai,ide 335A) by 
Sh. Chengara Surendran-Int. 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 402 

Delay in Supply of LPG Cylinder. 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 201-02 

Discovery of Gas Reserves in Krishna-
Godavari Basin 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 135 

Fake Currency 
(Deb. 22, Vol. XXII, 2S-08·2006) 
Col. 345-50 

Implementation ofNREGA 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 212-13 

Integrated Rail Bus Transport Service 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col.' 187-88 

K.a)wnkulam Power Project 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col 211 

Now IT Form 
(Deb. S, Vol. XXI. 28-07-2006) 
Col. 217-18 

Radio Stations by Privat'~ S;;;ctor 
(Deb. II, Vol. XXI! 07-v3,2006) 
Col. 203 
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Seafood Proc:essina Units 
(Dob. 19, Vol. 8n, 22-08-2006) 
Col. 303-04 

Sky Bus Metro 
(Dcb. 4, Vol. XXI, 27-07-2006) 
Olt06-07 

Teachers Fellowship Programme 
(Deb. 19, -Vol. XXII, 22-08~2006) 
Col. 164-65 

Visit of Planning Commission Team to 
KeraIa 
(Deb. 3, Vol. XXI, 26-07-2006) 
CoL 11-82 

Swain, Shrl Kllanbell 
Actuaries Bil~ 200S-Consid. '& Pass 

(Deb. I, Vol. XXI, 02-08-2006) 
Col. 429-30 

Crop Insurance Bill, 2005 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 41 )-)2 

Demands for Supplementary Grants 
(GeneraI),2006-2007 
(Deb. 14, Vol. XXII, 1t-08-Z~06) 

Col. 286-91 
UTI Mutual Fund 

(Deb. 22, Vol. XXII, 25-08-2006) 
Col 197 

TMkkar, SllrI ... tiJ.ya ...... 
Additional Funds for Drinkin, Water 

Supply 
(Deb. 5, Vol. XXI, 21-07-2006) 
CoL2lo-ll 

Aid ltIcoived for ICDS 
(Deb. 19, Vol. XXII, 22-01-2006) 
-cat 307-08 
~ of Environment Act 

Development of Medicines for Bird Flu 
(Deb. 6" Vol. XXI, 31-01-2006) 
Col. 97 

Educational Benefit under Shiksha 
Sahayog Yojana 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 211-12 

Energy Conservation Programme 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 91 

Environmental Clearance to Positra Pon 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 122 

Fishing Harbour at Jakhu 
(Deb. 6, Vol. X"I, 31-07-20()6) 
Col. 209-10 

Food and Nutrition Board 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 76 

Fund for Wetland Conservation 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. n~o 

Fundings in PMOSY 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 152-53 . 

OuidelineslRules on rneraerfl'akeover of 
Airlines 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 85-86 

Implementation of Phases IV, V. VI and VII 
ofNHDP 
(Deb .• , Vol. XXI, 02-08-2006) 
Col. 295-97 

Import Duty on Sbip Bretkina Indusay 
(Deb. 22, Vol. XXII, 2S-01-2006) 

,Col. 40-41 

, ... :(Deb. 6, Vol. XXI, 31-07-2006) Import Duty on Soda Alb 
'.'1 CollCJOiOl (Deb. 17, Vol. XXII, 11-08-2006) 

Clnstruction of ........ tional Terminal 
Complex IlAhJNdlbad Airport 
(Deb. 13, Vol. XXII, 10-01-2006) 
CoL 80 

Col. 143-14 
In&utructural Finance Company Limited 

(Deb. 17, Vol. XXR, 11-01-2006) 
Col. 243 
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Installilion of Wind 'Power Projects Reliefand Rehabilitation for Rape Victims 
(Deb. 9. Vol. XXI. 03-01-2006) (Deb. 2, Vol. XXI, 25-07-2006) 
Col. 78 Col. 207 

International Cooperation Scheme 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. ISO-51 

Juvenile Justice (Care and Protection of 
Children) Amendment Bill, 2005-
Consid. &. Pass 
(Deb. 8, Vol. XXI, 02-08-2(06) 
Col. 524-25 

Mundra Coal Based Power Projects 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 143 

National Agricultural Innovation Project 
(Deb. 6, Vol. XXI, 31-07-2006) 
Co1.162~3 

Need to review the Government's decision 
regarding reduction in excise duty on 
charged drugs over M RP in Gujarat 
(MUR377) 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 460 

New Universal Safety Fund 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 61~2 

Produce Cess Laws (Abolition) Bill, 2006 
-Consid. &: Pass. 
(Deb. 9, Vol. XXI, 03-01-2006) 
0,1.376-77 

Promotioa Gender Equality 
(Deb. 19. Vol. XXII, 22-08-2006) 
CoL 362-63 

Rajiv Glndhi National Creche Scheme 
(Deb. 19. Vol. XXII. 22-0'-2006) 
Col. 217-19 

Recommendations by TRAI 
(Deb. 20. Vol. XXII. 23-01-2006) 
Col. 356-59 

Recommendations of Tariff Commission 
(Deb. 13. Vol. XXII, 10-01-2006) 
Col. 133-34 

Renamina oflndian Airlines 
(Deb. 13, Vol. XXII; 10-01-2006) 
Col. 60 

Schemes Related to Development of 
Women and Children 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 211 

Setting up of Central Surveillance Unit 
(Deb. I, Vol. XXI, 02-08-2006) 
Col. 85 

Step Programme 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 15-86 

Swa-Shlkti Project 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 154-55 

Swavlamban Scheme 
(Deb. 12. Vol. XXII, 08-01-2006) 
Col. 53-54 

Task Force on APDRP 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 1 19-20 

Trainin, Programmes on Packaging 
(Deb. 2. Vol. XXI. 25-07-2006) 
Oli. 189 

Tbanpan.u, Shri K. V. 

Demands for Supplementary Grants 
(GeneraI)-2()()6.07 
(Deb. 12. Vol. XXII. 08-08-2006) 
Col. 3O~ 

Thom ... Shri P.C. 
Acquisition of Land for An.amaJy-

SabIrimMa Railway Line 
(Deb. 21. Vol. XXII. 24-08-20(6) 
Col. 243-44 

Assistance to Co-OperativesINGOs for 
Promoting Tourism 
(Deb. 16, Vol. XXII. 17-01-2006) 
Col. 336 
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Civilian Nuclear Energy Deal with US 
(Deb. 3. Vol. XXI. 26-01-2006) 
Col. 17-2' 

Combating Dementia 
(Deb. 20. Vo/. XXII. 23-08-2006) 
Col. 30-31 

Cultural Agreement with Foreign 
Countries 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 4243 

Development of National Highways 
(Deb. 20. Vol. XXII. 23-01-2006) 
Col. 490-91 

Disinvestment of PSUs 
(Deb. 5. Vol. XXI. 28-07-2006) 
Co1.47~ 

Fall in Price of Arecanut 
(Deb. I, Vol. XXI. 24-07-2006) 
Col. 18-19 

Financial Assistance for Development of 
Sabarimala 
(Deb. 9. Vol. XXI. 03-08-2006) 
('01.157-58 

Financial Management of States 
(Deb. 17, Vol. XX II, 18-08-2006) 
Col. 139-43 

Foreign investment for Research and 
Development 
(Deb. 15. Vol. XXII. 14-08-2006) 
Col. 135-36 

Fruit Processing Industries in Kerala 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 154-55 

Ginger Processing Scheme 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 254-55 . 

Iron Ore Deposits 
(Deb. 12. Vol. XXII, 01-01-2006) 
Col. 66-67 

lind for Sabarinwa 
(Deb. 6, Vol. XXI, 31-01-2086) 
Col. 91-99 

Leasing of Railway Lines 
(Deb. 21. Vol. XXJI. 24-08-2006) 
Col. 298-99 

Minting of Coins/Currency Notes 
(Deb. 10. Vol. XXI, 04-08·2006) 
Col. J90-91 

Oil and Gas Exploration Ventures 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 14446 

Opening of Nathula Pass 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 296-97 

Prices orGinger 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 154-56 

Produce Cess Laws (Abolition) Bill, 2006 
-Consid. & Pass. 
(Deb. 9, Vol. XXI, 03-08·2006) 
Col. 381 

Production of Coconut 
(Deb. J 8. Vol. XXII, 21-08-2006) 
Col. 11-14 

Research in Science and Technology 
(Deb. 14, Vol. XXII. 11-08-2006) 
Col. 182·83 

Retiring Rooms for VIPs 
(Deb. 13, Vol. XXII. 10-01-2006) 
Col. 231-32 

Scholarship for Girl Students from 
Minority Communities 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 210 

Security at PM Residence 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 287-18 

Tourism Proje<:u in Kera'. 
(Deb. 13. Vol. XXII. 10..01-2006) 
Col IS ... 59 

Vilit of Farmers Deleption to Israel 
(Deb. 1', Vol. XXII. 14-0'-2006) 
Col. 192-91 
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11Ium .... r. Shri v.1<. 
Appointment in MTNL 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col 271-79 

Appointment ofCMDs in PSUs 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoL 439 

Appointment of Directors 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 49 

BPL Norms for Indian Fanners 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 146-47 

Cattle Diseases 
(Deb. J.I, Vol. XXII, 07-08-2006) 
ColI~ 

Corrupt Government Servants 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 149-50 

Distribution of Kerosene 
(Deb. 16, Val. XXII, 17-08-2006) 
Col. 65-66 

Employment in Small Scale Industries 
Sector 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 24-27 

Encroachment ori Land ofCPWD 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 121-22 

Fire in Ordnance Factories 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 76-77 

Foreign Assi.tance in Aaricu1ture Sector 
(Deb. IS, Vol. XXII, 14-08-2006) 
0lI. l4J.44 

Forei", Insurance Compeftiea 
(Deb. iO, Vol. XXI. 04-0'-2006) 
Cd. ~96Jf7 

Foretl" Investment in IndUllriaI Sector 
(Deb. 7, Vot ,XXI. 01-01-2006) 
CoI.~51 

Functioning ofCWC 
(Deb. 15 1 Vol. XXII. 14-08-2006) 
Col. 219-20 

Govemment Accommodation to Muster 
RolllHand-Receipt Employees 
(Deb. 22, Vol. XXIl. 25-08-2006) 
Col. 298 

11M Education 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 14CJ..SO 

Import Duty on Cotton 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 181--12 

ImponofLNG 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 151-52 

KiSlll Credit Card 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 431-33 

MediCal Tourism 
(Deb. 9, Vol. XXI. 03-08-2006) 
Col. 141 

Migration of Rural Population 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 218-19 

Modernisation of Power Projects 
(Deb. 14. Vol. XXII. 1\ -08-2006) 
Col. S-7 

Need to provide financial assistance for 
fencing of agriculture land in Dhari. 
Amreli and Kukabao Tehsils in district 
Amreli. Gujarat with a view to protect 
the crops from the menace of wild 
animals (MUR 377) 
(Deb. 2, Vol. XXI. 25-07-2006) 
Col. 373-74 

Need to convert the metre .RUSe railway 
line from J.italsar to Dhasa in Amreli 
ParliallMAt Constituency. Gujara' 
(MUl317) 
(Deb. )9, Vol. XXII. 22..()1·1006) 
Col. 456-61 
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Need to remove the ban on low cost diesel 
used by fanners in Amreli Parliamentary 
Constituency. Gujaral (MUR 377) 
(Deb. 15. Vol. XXII. 14-08-2006) 
Col. 301 

New Agricultural Policy 

Welfare Schemes for Textiles Workers 
(Deb. 19. Vol. XXII. 22-08-2006) 
Col. 39-42 

World Bank 
(Deb. 5. Vol. XXI. 28-07-2006) 
Col. 172-73 

(Deb. 15, yol. XXII. 14-08-2006) Zonal Rai/wayConsulrativeCommirtee 
Col. 200 (Deb. /3. Vol. XXII. 10-08-2006) 

New Schemes for Handloom Weavers 
(Deb. 2. Vol. XXI. 25-07-2006) 
CoJ.231-J2 

Norms/Guidelines to Curb Adulteration 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 160-62 

ProductiQn ofSio-diesel under N REGA 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 201"()2 

Production of Mustard 
(Deb. 6. Vol. XXI. 31-07-2006) 
Col. 127-28 

Projects Completed under Swajaldhara 
(Deb. 17. Vol. XXII. 18-08-2006) 
Col. 128 

Proposal for Setting Up of Industries 
(Deb. 7. Vol. XXI. 01-08-2006) 
Col. 88-92 

Col. 137-38 
Thupstan, Shri Chhewang 

Air Services for Leh 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 109-10 

Construction of Cultural Centre at Leh 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 354 

Demands for Supplementary Grants 
(General). 2006-2007 
(Deb. 14. Vol. XXll. 11-08-2006) 
Col. 320-22 

Doordarshan coverage in Border areas 
(Deb. 1.5. Vol. XXII. 14-08-2006) 
Col. 81 

Encroachment ofTsomo Lake 
(Deb. I S. Vol. XXII: 14-08-2006) 
Col. ISO 

RecommendationsofTalwarCommittee Expansion ofcapacity ofDD and AIR in 
(Deb. J. Vol. XXI. 26-07-2006) Border Areas 
Col. 191-94 (Deb. I S. Vol. XXII. 14-08-2006) 

Reduction in Prices of Fertilizers Col. 7 
(Deb. 6. Vol. XXI. 31-07-2006) Micro-Mini Hydel Power Projecu 
Col. 323-25 (Deb. 17. Vol. XXII. 18..()1-2006) 

SUNey for Railway Line between Jetalsar 
and Dhasa 
(Deb. 13, Vol. XXII, 10-61-2006) 
Col. I~ 

TechnololY UPsradlfion Fund Scheme 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 251-58 

Watershed Development Scheme 
(Deb. II, Vol. xxn. 21-08-2006) 
Col. 83-14 

Col. 138-39 
TInth, SbrInIati Krishna 
Committee on Empowerment of Women-

Eighth Report-Pretented 
(Deb. 14. Vol. XXll. 11-01-2006) 
Col. 247 

Committee on Empowerment of Women-
Seventh Report-Presented 
(Deb. 11, Vol. XXII. 07-01-2006) 
Col. 334-35 
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Need to provide inftastructural facilities 
in the AMnd Parbat area of Karol Bagh 
Parliamentaly Constituency (M UR 377) 
(Deb. 22. Vol. XXII. 25-08·2006) 
Col. 448-49 

Punctuality Performance ofl'rain Services 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 35-36 

Safai Karamcharis Insurance Scheme Bill, 
200S by Shrimati Krishna Tirath-
Consid. and Withdrawn 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 327-29,148-49 

Situation arising out of applicability of the 
Delhi Laws (Special Provisions) Act, 
2006 in the context of observations 
made by Judicial Authorities 
(Deb. I S, Vol. XXII. 14-08-2006) 
Col. 270-72 

Topdar, Sbri Tarit Baran 
Cantonments Bill, 2006-Consid. &. Pass 

(Deb. 17, Vol. XXII, 11-08-2006) 
Col. 366-67 

Tripathi, Sbri Chandra Mini 
Attacks on Ships 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 72-74 

Banned Terrorist Organisations 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. SO-S2 

Blacklisted Companies/Suppliers 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 188-89 

Civilian Nuclear Energy Deal with US 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 17-28 

Code of Conduct for Visual Media 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 136-37 

Cut in PDS Quota 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 13-14 

Demolition of Hindu Temple in Lahore 
(Deb. 3. Vol. XXI, 26-07-2006) 
Col. 21 8-19 

Encroachment on Public Land 
(Deb. 22. Vol. XXII, 2S-08-2006) 
Col. 79 

Exodus of Scientists 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 4S 

Export of Stones 
(Deb. 12, Vol. XXII, 011-08-2006) 
Col. 116-18 

Human Trafficking . 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 67-69 

Import of Foreign Cars 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 150-51 

National Policy for Admission in Pvt. 
Institutions 
(Deb. 12, Vol. XXII, 01-01-2006) 
Col. 178 

Need to include Rewa Parliamentary 
constituency in Madhya Pradesh 
under Rural Employment Guarantee 
Scheme (MUR3n). 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 461-62 

On-going Power Projects 
(Deb. 14, Vol. XXII, 1l-08-2006) 
Col. 88-106 

Petrol Pumps/LPG Agencies Allotted to 
Ex-servicemen 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. tt8-19 

Provisional Changes in Construction 
Projects 
(Deb. 6, Vol. XXI. 31-07·2006) 
Col. 78·79 

Report of Second Administrative Reform 
Commission 
(Deb. 3, Vol. XXI, 26-07·~006) 
cot 149-S0 
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Scheme for Promotion of Tourism in NE 
States 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoJ.84-I5 

Showcause Notices to TV Channels 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 63--67 

Smart Cards to Cooking GaslKerosene 
Consumers 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 114 

Train Accidents 

BHEL Power'Project in Afahanistan 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 240 

Bomb blasts in Mumbai (AM) 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 317-20 

CADP in Orissa 
(Deb. II, Vol. XXII, 07-08-2006) 
Col 299-300 

Centres for Disabled Persons 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 29-30 

(Deb. 4, Vol. XXI, 27-07-2006) CertifacationonFilms 
Col. 194-207 (Deb. 11, Vol. XXII, 07-08-2006) 

ULFA·ISI Links 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 161-69 

Tripatby, Sbri Braja KIsItore 
Activities ofMMTC in Orissa 

Col 330.31 
Changes in Operative System of Post 

Offices 
(Dob. I, Vol. XXI, 02-08-2006) 
CoL 302'()3 

CNG Fillina Stations 
(Deb. 19, Vol. XXII, 22-01-20(6) (Deb. 13, Vol. XXII, 10-0'-2006) 
Col. 358-S9 

Agreement with Foreign Company to 
Check Adulteration 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. IS3-54 

Allocation and Utilisation of Funds under 
SGRY 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 504-05 

Allocation of Power 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 436-39 

Amendments in Law 
(Dob. 2, Vol. XXI, 25-07-2006) 
Col. 75-76 

Assistance to Public Sector Undertakings 
(Deb. 18, Vol. XXII, 21-08-2006) 
Co1.2~34 

Ban on Child Labour 
(Deb. 1.5, Vol. XXII, 14-08·2006) 
Col. 99-100 

Col. 179wIO 
Committee on Catering Services 

(Deb. 13, Vol. XXII, 10-08-2006) 
Col 170--72 

Compliance Reports from Te~ Service 
Providers 
(Deb. 8, Vol. XXI, 02-08-2006) 
CoI.I~ 

Computerisation ofFCI 
(Deb. 11, Vol. XXII, 01-08·2006) 
Col. 182-83 

Construction of Additional Rooms in 
ITDCHoteis 
(Deb. 4, Vol. XXI, 21-07-2006) 
Col. 279-80 

Cultural Resources and Training Centres 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 244 

Current Account Deficit 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 272 
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Delay in Sanctioning Loan Under Welfare 
Schemes 
(Deb. S, Vol. XXI, 28·07·2006) 
Col. 213·18 

Delinking of Wine and Beer from Hard 
Liquor 
(Deb. 9. Vol. XXI, 0)·08·2006) 
Col. 165 

Development of Medicines for Bird Flu 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 97 

Difficulties Faced in Implementation of 
PMGSY 
(Deb. P. Vol. XXII, 18-08-2006) 
Col. 255-57 

. Edible Oil Packasing Regulation Order. 
1998 
(Deb. I S. Vol. XXII. 14-08·2006) 
Col. 112 

Employment to War Widows 
(Deb. 12. Vol. XXII, 08-08·2006) 
Col. 159-61 

Exploitation of Minorities 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 26&-69 

Export of Missiles 
(Deb. 4. Vol. XXI. 27-07-2006) 
Col. 226-27 

Extension to Foreign Pilots 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 91-92 

Financial Assistance by Asian 
Development Bank 
(D'eb. 21, Vol. XXII. 24-08-2006) 
Col. 332-33 

Fraud in Financial Institutions 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 111-82 

FTA with ASEAN Countries 
(Deb. 2. Vol. XXI, 25-07-2006) 
Col. 107-08 

Gram Urja Pariyojana 
(Deb. 22, Vol. XXiI. 25-08-20(6) 
Col. 273-74 

Grant ofNidhi Companies Status 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 325-28 

Grants 10 States without Utilisation 
Certificate 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 73-75 

Hi-tech Security Equipment at Airports 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 239-40 

High Powered Committee Set up for 
Railway Project 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 225 

Housing Scheme for Fishermen 
(Deb. IS. Vol. XXII. 14-08-2006) 
Col. 21 

Indo-Pak Talks on Water Dispute 
(Deb. I, Vol. XXI. 24-07-2006) 
Col. 125 

Indo-Thailand Free Trade Agreement 
(Deb. 7, Vol. XXI, 01-01-2006) 
CoI.S61-62 

International Anti-Nuclear Terrorism 
Treaty 
(Deb. 8. Vol. XXI, 02-08-2006) 
Col. 70 

I nvestment Commission for 
Manufacturing Investment Policy 
(Deb. 12, Vol. XXII, 01-0'-2006) 
Col. 117-81 

Issuance of Equity and Bonds by Indian 
Companies 
(Deb. S, Vol. XXI, 28-07-2006) 
Co1.311-12 

Joint Committee Meet on Indo-french 
Trade 
(Deb. 12. Vol. XXII, 01-08-2006) 
Col. 202~'l 
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Land Fertility 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 199-200 

License for Power Generation Companies 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 341 

Loan by Private Banks under Poverty 
Alleviation Programmes 
(Deb. 17, Vol. XXII, 11-08-2006) 
Col. 84-87 

Losses to General Insurance Companies 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 39-40 

Persons Enpaed in Various Secaors 
(Deb. II, Vol. XXII, 07-01-2006) 
Col. 263-69 

Power Shortage due 10 Flood 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 204 

Produce Cess Laws (;A.bolition) BiI~ 2006-
Consid. &. Pus 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 357-58 

Promotion ofHeritqe and Eco-Tourism 
(Deb. 2), Vol. XXII, 24-01-2006) 
Col. 299-306 

LPG Pipeline from Panipat 10 JaJandIw ProofReprdina Dawood 
(Deb. 9, Vol. XXI, 03-01-2006) (Deb. 20, Vol. XXII, 23-01-2006) 
Col. 253-54 Col. )5) 

Mail Motor Service Real Time Seismic Monitorina Network 
(Deb. I, Vol. XXI, 02-08-2006) (Deb. 10, Vol. XXI, 04-01-2006) 
Col. 336 Col. 15)-52 

Movement of V ehicles in Airfield Area 
(Deb. 9, Vol. XXI, 03-0'-2006) 
Col. 264-65 

National Institute of Food Toc:hnoloaY 
Entrepreneunhip and Manapment 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 2t()") t 

New Engines for SARAS 
(Deb. 17, Vol. XXII. t 8-08-2006) 
Col. 246-41 

Nutrition Projects in States 
(Deb. 12, Vol. XXII. 08-08-2006) 
Col. 34-40 

Opening ofEn\bessieslConlIalesAbroad 
(peb. 3. Vol. xxf, 26-07-2006) 
Col. 189 

Opening ofKVs 

Reduction in Fertiliser Subsidy 
(Deb. ) 1, Vol. XXII, 11-01-2006) 
Col. 199-200 

Reduction in Gender GIp 
(Deb. 19, Vol. XXII, 22-0'-2006) 
Col. 91-99 

Rural Development throuah NGOs 
(Deb. I", Vol. XXII, 11-08-2006) 
Col 123 

Schema R.lated to Dtv.Iop.at of 
Women and CIlildrta 
(Deb. 12. Vol. XXU, 01..()1-1006) 
CoL 218 

(Deb. 2, Vol. XXI. 25-07-2006) SecondLaunchPadatSrihirikota 
Col. 229-30 (Deb. I, Vol. XXI, 02-01-2006) 

Panel on Price Rise 
(Deb. 1. Vol. XXI, 24-07-2006) 
Col. 187 

C.ol. 51-59 
Seepage in Ajanta Caves 

(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 351-52 
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Seismological Observatories 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 212-13 

Targets under SSA 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 64344 

Series of Bomb Blasts TechnololY Management Proaramme 
(Deb. 2, Vol. XXI, 25-07-2006) (Deb. 10, Vol. XXI, 04-01-2006) 
CoL 137-39 Col. 473-74 

Sick Jute Mill. Tourism Schemes 
(Deb. 2, Vol. XXI, 25-07-2006) (Deb. 21, Vol. XXII, 24-08-2006) 
Col. 213-15 CoL ISS-51 

Situation arising out of proposed 
discontinuation of Revis cd Long Tenn 
Action Plan for the Kalahandi-
Bolangir-Koraput (KBK) in Orissa and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 322, 324-27 

Situation arising out of reported violation 
of different awards liven by Water 
Dispute 'tribunals (CA) 
(Deb. 8, Vol. X)Q, 02-08-2006) 
CoL 378-80 

Situation arising out of violation of various 
labour laws particularly the Industrial 
Disputes Act, the Minimum Wages 
Act, the Factories Act, the Trade 
Unions Act, the ProvLdent Funds Act 
and the Employees State Insurance 
Act, etc. and steps taken by the 
Government in this regard. (C.A.) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 552 

Standing Committee on Home AffiUrs-One 
Hundred and Twenty first Report-
Laid 
(Deb. 8, Vol. XXI, 02-0'-2086) 
Col. 371 

Subsidy on Foodgrains 
(Deb. 18, Vol. XXII. 21-08-2006) 
Col. 223-24 

Suicide Cases 
(Deb. 4. Vol. XXI, 27-07-2006) 
Col. 21 

Training for PDS Personnel 
(De&'. II, Vol. XXII, 07-08-2006) 
CoL 31S-20 

Transfer ofTechnololY for Seabuckthoml 
Herbal Beverage 
(Deb. 16, Vol. XXII, 17:.08-2006) 
Col. 152-53 

Utilisation of Funds by ORDAs 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 316-17 

VISit ofNHRC in Jail 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 293-98 

Va,bela, Sbri Shaouninb 
CcnIraI Sik 8oa'd (Amendmcnt)BiIl, 2006-

Consid. & Pass 
(Deb. 19,' Vol. XXII, 22-08-2006) 
Col. 468 

Vallabhaneni, Sbri Balashowry 

ARI Proposals from States 
(Deb. 12. Vol. XXII. 08-08-2006) 
CoL 123 

Competition from Private Channels 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 4143 

Construction of New Airports 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 248-49 

Directives ofCVC on Defence deals 
(Deb. 16, Vol. XXlI. 17-08-2006) 
CoL62~ 
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Eco-Friondly Bap in Hospitals 
(Deb. 3, Vol. XXI, 2'6-07-2006) 
CoL 177 

Food Adulteration Cues 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoI,I36-40 

Foreip Tourists 
(Deb. 16, Vol. XXII, 17-08-2006) 
CoL 194-95 

Forest Cover 

Multipurpose Dams 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. lSI 

New Technique to Avoid Rail Accidents 
(Deb, 4, Vol. XXI, 27-07-2006) 
CoJ.llS 

Permission to Private Airlines to Fly 
Abroad 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 246-47 

(Deb. 18,-Vol. XXII, 21-01-2006) Vroflt Earned byNTC 
CoL 414' (Deb. i 9, Vol. XXII, 22-01-2006) 

Hike in Prices of Petroleum Products Col. 264-68 
. (Deb. 13, Vol. XXII, 10-01-2006) ProfitlLoss Position of Con cor 

CoL 4-, (Deb. 16, Vol. XXII, 17-01-2006) 
Incentives for Scientists Col. 296-97 

(Deb. 1.7, Vol. XXII, 18-08-2006) R.evamping ofPDS 
Col.21~1' (Deb. 1, Vol. XXI, 24-07-2006) 

India'. Shire in World Tourism Col. 87-88 
(Deb. 21, Vol. XXII,24-08-2006) Review of Monetary Policy 
0S1. 133-3' (Deb .. 17, Vol. XXII, 18-08-2006) 

Indo-Mym'unaI: Gu Pipeline Col. 257-58 
(Deb. 4, Vol. X~I, 27-07-2006) Safety oflndians in Afghanistan 
CoL 274 (Deb. 8, Vol. XXI, 02-08-2006) 

Indo-Pak Trlde 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 14' .... 

Inapec:tion of LPG Stove~ 
(Deb. U, Vol. XXII, 17-08-2006) 
CoL 196-97 

IRFDA 
(Deb. 1',V~I: XXII, 18-01-2006) 
CoL 121-23 

Launching ofS&tellites for Atmospheric/ 
Space Sciences 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 56 

Col. 293-95 
Science Counsellors in Indian Missions 

(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 496-501 . 

Setting up of Oil Refineries 
(Dob. 16, Vol. XXII, 17-01-2006) 
Col. 244 

Sick Smalf Scale Industries 
(Deb. 7, V,,1. XXI, 01-01-2006 
Col. 617-20 

Special Programme for Minorities 
(Deb. 9, Vol. XXI, 03.08-2006) 
CoL 197-202 

Modernisation of Non-Metro Airports Wind Energy 
(Deb. 4, Vol. XXI, 27-07-2006) (Deb. 17, Vel. XXII, 18.01.2006) 
Col: 77·'1 Col. 208-09 
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Varma, Shri RatUa. Kalidas 
Committee on the Welfare of Scheduled 

Castes and Scheduled Tribes-
Twelfth, Thirteenth and Fourteenth 
Reports-Presented 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 415-16 

Corpus Funds For Development/ 
Maintenance of Sardar Vallabhbhai 
Patel Memorial 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 216 

Hostels and Residential Schools in Gujarat 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 141-42 

National Programme for Education of Girls 
(Deb. 19, Vol. XXlI, 22-08-2006) 
Col. 163-64 

Permission for Railway Crossings in 
Gujarat 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 249-S0 

Sale of Natural Gas 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 355-56 

Vasava, Shri Mansukhbhal D. 

Cattle Research Centres 
(Deb. 15, Vol. XXlI, 14-08-2006) 
Col. 190-91 

Corruption in Tax Department 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 430-31 

Foreign Banks 
(Deb. 10, Vol. XXI, 04-01-2006) 
Col. 450-53 

High Speed Trains 
(Deb. 4, Vot XXI, 27-07-2006) 
Col. 118 

Illegal Transaction ofForeisn Excblnp 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 275 

Increase in Labour Force -', 

(Deb. 15, Vol. XXII, 14,-01-2006) 
Col. 22~21 

Merger of Poverty Alleviation and 
Employment Generation Schemes 
(Deb. 22, Vol. XXII, 25-01-2006) 
CoI.139-41 . 

Need to take steps to check the arowina 
brackishness ofwatcr in AnkaIeshwar, 
Hasaut and Nalram In Bharuch 
Parliamentary Constituency in Gujarat 
(MUR377) 
(Deb. 21, Vol. ?,XII, 24-01-2006) 
Col. 412 

New Sugar Mills 
(Deb. 1 S, Vol. XXII, 14-08-2006) 
Col. 125-26 

Reservation for SCs/STs in Private Sector 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 6O~1 

Extension for KRIBHCO to Hazira Study Centre for Tribals in Central 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 120-121 

Favour to New Delhi Television Network 
by Doordarshan 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. S9~1 

Universities 
(Deb. 7, Vol. XXI, 01-01~2006) 
Cola02-G3 

Trade with Neighbouring Countries 
(Deb. 19, Vol. XXlI, 22-08'-2006) 
Col. 174-80 
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Tribal Rights jn ReservedlProtected Land 
under Forest Area 
(Deb. II, Vol. XXII, 07-08-2006) 
CoL 167-69 

V_readra k ... r, Sbrl M.P. 
Aari Business Project Development 

Import Duty on Vanaspati 
. (Deb. 14, Vol. XXII, 11-08-2006) 

Col. 129 
Indo-Ii-an Gas Pipeline Project 

(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 245-46 

(Deb. I, Vol. XXI, 24-07-2006) Infrastructure for Coast Guards 
Col. 161 (Deb. 9, Vol. XXI, 03-08-2006) 

Aliocation"ofNew Projects to ITI Col. 161-62 
(Deb. 3, Vol. XXI, 26-07-2006) Inftastructure Growth 
CoL176-n (Deb. 10, Vol. XXI, 04-08-2006) 

Baitdina of Aircraft Carrier Col. 174-75 
(Deb. 20, Vol. XXII, 23-08-2006) National Water Policy 
CoL 421 (Deb. II, Vol. XXII, 07-08-2006) 

Ceiling on BolTOwina for Kerala Col. 94 
(Deb": 10, Vol. XXI, 04-08-2'(06) 
OJI. 410-71 

Creation ofNew Railway Division 
(Deb. 4, Vol. XXI, 27-07-2006) 
CoL 117 

Decline in Production of Coconut 
(Deb. I, Vol. XXI, 24-07-2006) 
CoL 93-96 

Disease in Pepper Plantation 
(Deb. IS, Vol. XXII, 14-08-2006) 
CoL 156-57 

Employment Exchanges 
(Deb. II, ~ol. XXII, 07-08-2006) 
CoL 307-10 

Employment Opportunities in Organised/ 
Unorganised Sector 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 180 

Environmental Clearance to Vallarpadam 
Terminal 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 164-65 

Food Safety and Standards Bill, 2005-
Consid. &. Pass 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 426-28 

Global Flux Network _ 
(Deb. 17, Vol. XXII. 18-08-2006) 
Col. 102 

Priyadarshini Yojana 
(Deb. 5, Vol. XXI. 28-07-2006) 
Col. 144 

ProductionlExport of Cash Crops 
(Deb. 7, Vol. XXI. 01-08-2006) 
Col. 38-41 

Profit Margin of Public Sector Oil 
Companies 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 112-14 

Running Allowances Committee 
(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 124-25 

Setting up of AIIMS Like Institutions 
(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 13 

Shortage of Text Books 
(Deb. 19, Vol. XXII. 22-08-2006) 
Col. 286-87 

Subsidy for Non-Ec0!10mica1 Air Routes 
(Deb. 16. Vol. XXII, 17-08-2006) 
Col. 92 

Suicides by Indians in Gulf 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 108-10 

Supply of Low Potency Medicines 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 145 
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Widespread distress among the fanners 
in the country (DUR 193) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 553-60 

Venkatswamy, Shri G 
Imports of Urea 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 29 

Venugopal, Shri D. 
Need for mining of iron ore explored 

around Kauthimalai region in Tamil 
Nadu (MUR 377) 
(Deb. ~ I, Vol. XXII, 07-08-2006) 
Col. 353-54 

Widespread distress among the farmers 
in the country (OUR 193) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 468-71 

Verma, Shri Bhanu Pratap SAnah 
Appointment of Chief Advisor/ 

Chairpersons by NCERT 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 108-09 

Closure ofNTC and NJMC Mills 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 21-23 

Demands for Supplementary Grants 
(Railways}-2006-2007 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 393-95 

HIVCases 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 68 

Indian Legal Service 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 107-08 

Need to computerize the Reservation 
Counter at, KonchLStatiori in Jhansi 
Division (MUR 377) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 376-77 

Need to divert the route of solPe North-
East bound trains toiink Orai, Jalaun, 
Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 358 . 

Need to open a Central School in Jalaun 
Garautha Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 22/ Vol. XXII, 25-08-2006) 
Col. 450 

Price oflodised Salt 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 551 

Removal of Objectionable Parts tiom Text 
Books 
(Deb. 7, Vol. XXI .• 0-1-01-2006) 
Col. 657-58 

Sami Karamcharis Insurance Scheme Bill, 
2005 by Shrimati Krishna Tirath-
Consid. and Withdrawn 
(Deb. IS, Vol. XXII. 14-01-2006) 
Col. 339-42 

Widespread distress among the farmers 
in the CO\.Dltry (DUR 193) 
(Deb. 21, Vol. XXII, 24-01-2IiI06) 
Cd. 615-17 

- H!V/AIDSDeaths Verma,SbriRajesb 
(Deb. 20, Vol. XXII, 23-08-2006) Advertisements by ONGC 
Col. 377-82 (Deb. 9, Vol. XXI, 03-01-2006) 

Inegallmmigration 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 220-21 

Increase in Working Hours 
(Deb. 7. Vol. XXI. 01-08-2006)' 
Cd. 622-23 

Col. 4 
Committee on Absence of Members from 

the Sitting.of the House-Minutes---
Laid 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col 340-41 
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Parliament (Prevention of Disqualification) 
Amendment Bill; 2006-Consid. Ii 
'P,as 
(Deb. 6, Vol. XXI, 31-07-2006) 
QJI. 416-17 

v. .... ., SlJrI )bv' PrakaslJ 

ADB and World Bank 
(Deb. 14, Vol. XXII, 11-08-2006) 
CoL 1'9 

Air-Wortbineu of Japars 
(Deb. 9, Vol. XXI, 03-08-2006) 
CoL 98-99 

Allocation of Funds for Computer 
Education 
(Deb. 12, Vol. XXII, 08-08-2006) 
CoL 184: 

Amendments in Birth and Death Laws 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 623-24 

Appointment of inspecton for Verification 
ofHeUcopter Pilots 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col.lSS-S6 

ArjunTank 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 319 

Aaistance for Education Policy 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 326-34 

Availability of Good Quality Seeds 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 253-SS 

Baba Saheb Ambedkar Hastshilp Vikas 
Yojana 
(Deb. 19, Vol. XXII, 22-08-2(06) 
Col. 49-52 

Bulc Scionee 
(Deb. 12, Vol. XXU, 01-01-2006) 
Col. 198-99 

Biiater)1 Investment Protection 
Agreement 
(Deb. 19, Vol. XXII, 22-01-2006) 
Col. 304 

Ceiling on Prices of Channels 
(Deb. J S, Vol. XXll, 14-0B-20(6) 
Col. 153-54 

Cereal Scam 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 4142 

Changes in Special Economic Zone 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 178-79 

Checking of Consignment of Medicines 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 381-83 

Committee to. Check Misuse of 
Technology 
(Deb. 8, Vol. XXI; 02-08-2006) 
Col. 2SO-S1 

• Common Format for Life Insurance 
(Deb. 14, Vol. XXII, 11-01-2006) 
Col. 151 

Compensation to Farmers 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 267~1 

Conservation of Monuments 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 218-20 

Constitution of GoM to Review Water 
Projects 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 201''()2 

Conversion of Bare illy-Luck now Railway 
Line 
(Deb. 16, Vol. XXII. 17-08-2006) 
Col. 180 

Cut in Excise Duty on Petrol and Diesel 
(Deb. S, Vol. XXI, 28-07-2006) 
Col. 221-22 

Decentralised Procurement 
(Deb. IS. Vol. XXII. 14-08-2006) 
Col. 225-26 

. Declaration of National Highways 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 35\-54 
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Demands for Supplementary Grants 

(~),2(K)6.2CH>7 

(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 291-95 

Demands for Supplementary Grants 
(Railways}-2006-2CH>7 
(Deb. 14, Vol. XXII, 11-08-2006) 
Col. 410-13 

Development ofOBC Communities 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 106-10 

Diamond Industry in Mumbai 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 297 

Dividend Paid by Railways 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 252-53 

Education to Street Childr~n 
(Deb. 19, Vol.. XXII, 22-08-2006) 
Col. 249-50 

Electrification of Rail Routes 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. lCH> 

Employment Growth in Textile Sector 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 380-81 

Employment to War Widows 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 159--61 

Energy through NCES 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 471-n 

Expansion of National Power Grid 
(Deb. 5, Vol. XXI, 28-07-2006) 
Gol. 107-20 

Expansion of Retail Outlets 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 167-68 

Expected level of Agriculture Production 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 233-35 

Exp<;rt Group under Forestry Pr...-e 
(Deb. 18, Vol. XXII, 21.0'-2006) 
CoL 37-38 

Foodarains for World Food PropImIDe 
(Deb. 11, Vol. XXII, 07-0.-2006) 
Col 323-26 

Foreian Tourists 
(Deb. 16, Vol. XXII, 17-01.2006') 
Col 194-95 

Fresh Survey fOr Pall •• Nlahuan-Tikunia 
Railway Line 
(Deb. 21, Vol. XXII, 24.-01.2006) 
Col. 334 

Funds for Sarva Shiksha Abhlyu 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 17 

Funds under Centrally Sponsored 
Schemes 
(Deb. 13, Vol. XXII, 10-01-1006), 
Col. 127 

Grant for Research 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 325 

Grievances ofDisablcd Ex-Servicemen 
(Deb. 13, Vol. XXII, 10·08-2006) 
Col. 189-90 

Handloom Clusters 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 130-32 . 

Harassment of Doctors 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 434-35 

Impact of Mid Day Meal Scheme 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 225 

Impact on Tourism in Jammu and Kashmir 
(Deb. 9, Vol. XXI, 03-08-2006)' 
Col. 142-43 

Implementation ofIFPS 

t"· 

(Deb. IS, Vol. XXII, 14·08·2006) 
Col. 20s-09 
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Introduction of Medicine for AIDS 
Patients 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 98 

Investment in Shipbuilding Sector 
(Deb. _8, .vol. XXI, 02-08-2006) 
Cd. 14G-44 

Joint Fiahter Exercises 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 82 

Labour Force. 
(Deb. 18;Vol. XXII, 21-08-2006) 
Col. 105-06 

Lilt ofBenefaciaries under lAY 
(Deb:" 14, Vol. XXII, 11-08-2006) 
CoL 125-26 

N ...... Jhlkri Hydel Power Project 
(Deb. ·14, Vol. XXII, 11-08-2006) 
CoL 127-29 

National Alljance IIPinst Hunler 
(Deb. II, Vol. XXII. 07-08-2006) 
Col. 282-84 

National Rain Fed Area Authority 
(Deb.· II, Vol. XXII, 07-08-2006) 
CoL 331 

Need to construct a road passing through 
Kishanpur sanctuary in Kheeri 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 21, Vol. XXII, 24-08-2006) 
CoL 416 

New ~e-structured Seed Village Scheme 
(Deb. 6, Vol. XXI, 31-07-2006) 
CoJ!299.300 

Non-Lapsable Defence Modernisation 
Fund 
(Deb. 9, Vol. XXI. 03-01-2006) 
CoL,2S5-S6 

OPEC Fund 
(Deb .. 22, Vol. XXII. 25-01-2006) 
CoL. 779 

Pesticides in Soft Drinks 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 390-99 

Plant based Pesticides 
(Deb. 17, Vol. XXII. 18-08-2006) 
Col. 249-51 

Policy for Vocational Training 
(Deb. II, Vol. XXII. 21-08-2006) 
CoL 217-19 

Power from Wind and Wute 
(Deb. 10. Vol. 'XXI, 04-08-2006) 
Col. 493.95 

Prices of Metal 
(Deb. I S, Vol. XXII, 14-08"2006) 
Col. 1()6.07 

Produce Cess Laws (Abolition) BiI~ 2006-
Consid. " PUll 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 375-76 

Purchase of Bomb Detection Instruments 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 231-32 

Recommendations of Investment 
Commission on FOI 
(Deb. S. Vol. XXI, 28-07-2006) 
Col. 222-24 

Regional Food Bank 
(Deb. II, Vol. "XII, 07-08-2006) 
CoL 303-304 

Rehabilitation ofTribals 
(Deb. 7, Vol. XXI, 01-08-2006) 
CoL 593-94 

R.ejuv~nation of Shards Slbayak and 
Sh,er'da CanalliTiption System 
(Deb. 6~ Vol. XXI, 31-07-2006) 
Col. 257-62 

Monna for Settina Up ofSEZs 
(Deb. 7, Vol. XXI. 01".01-2006) Re.vationPolicyinRRBs 
Cot:270-71 (Deb. 22, Vol. XXII, 25-08·2006) 

Col. 311-19 
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Review of Schemes for SC and OBC 

Communities 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 2S4-55 

Rightto Education Bill 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 111-12 

Rise in prices of Essential Commodities 
(OUR 193) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 428-29 

Rural Housing Policy 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 198-99 

Sale of Counterfeit Products 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 169-70 

Sale of Kerosene to BPL Families 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 160 

Sector Reform Prosramme for Rural Water 
Supply and Sanitation 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 62--65 

Security in Trains 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 136 

Series of Bomb Blasts 
(Deb. 2. Vol. XXI, 25-07-2006) 
Col. 137-39 

Shifting Focus of Jan Shikshan Sansthan 
(Deb. 7, Vol. XXI, 01-08-2006) 
Col. 556-S8 

Shortage of Fighter Aircraft and 
Helicopters 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 183 

Shortage of Funds for Water Supply 
(Deb. 22, Vol. XXII, 25-08-2006) 
CoL 2n-12 

Sick Jute Mills 
,(oeb. 2, Vol. XXI, 2S-07-2OO6) 

Col. 213-IS 

Soft Interest Rates for Farmers 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 37-38 

Soil Testing Park 
(Deb. IS, Vol. XXII, 21-08-2006) 
Col. 194 

Specialised Agricultural Finance Branch 
(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 238--42 

Sports Infrastructure in Tenth Plan 
(Deb. 20, Vol. XXII, 23-08-2006) 
CoI.41-SI 

Supply of Safe Drinking Water 
(Deb. 17, Vol. XXII, 18-68-2006) 
Col. 209-10 

Swarnima Scheme for Women by .NBCf'DC 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 309-12 

Task Force for Development of Wasteland 
(Deb. 17, Vol. XXII, 18-01-2006) 
Col. 87-88 

Task Force on Balanced ~,e of Fertilizer 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. S9~ 

Technology tb Tackle Terrorism 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 221 

Trainins Programme for Schools 
(Deb. 17, Vol. XXII, ) 8-08-2006) 
Col. 216-18 

Use of Civil Defence 
(Deb. 2, Vol. XXI, 2S-07-2006) 
Col. 147 

Vacancies ill Railways 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 220-21 

Widespread distress among the farmers 
in the country (DUR 193) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. S7~71 
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Wind EnerlY 
(Deb. 14, Vol. XXII, 11·08·2006) 
Col. 22~25 

Vij,Yln, Shri A.K.s. 
Bomb blasts in Mumbai (AM) 

(Deb. 2, Vol. XXI, 25·07-2006) 
c,~J08.09 

Vij., ..... nkar, Sbrt C.H. 

Achievements of Sports Persons 
(Deb. 20. Vol. XXII. 23·08-2006) 
Col. 285-87 

Development of Airport at Mysore 
(Deb. 21. Vol. XXII, 24·08-2006) 
Col. 105 

Fuel Source for Tobacco Growers 
(Deb. 19. Vol. XXII, 22-08-2006) 
Col. 285--86 

Lottery 
(Deb. 19. Vol. XXII. 22-08-2006) 
CoL 323 

Mini Hydel Projects 
(Deb. 17, Vol. XXII, \8·08·2006) 
Col. 167-69 

Special Packaie to Tribals 
(Deb. 19. Vol. XXII. 22-08·2006) 
CoL 165 

Vinod Kumar, Shrt B. 

Accelerated Urban 
Programme 

Water Supply 

(Deb. 17. Vol. XXII. 18-08-2006) 
Col. 79-84 

Assistance to Small Scale Industries 
(Deb. 7, Vol. XXI. 61·0J-2006) 
CoL 221-23 

Automated Petrol }>umps 
(Deb. 4, Vol. XXI. 27-07-2006) 
Col. 134-35 

Capital Investment Subsidy Scheme 
(Deb. 1, Vol. XXI, 24-07-200~) 
CoL 101~3 

Commission on Official Language 
(Deb. 19. Vol. XXII, 22·08-2006) 
Col. 271 

Engineering Colleges 
(Deb. 12. Vol. XXII. 08·08-2006) 
Col. 22&.30 

Extension in Period ofTUFS 
(De~. 12. Vol. XXII, 08-08-2006) 
Col. 194 

Fish Production 
(Deb. 15, Vol. XXII, 14·08·2006) 
Col. 221-23 

Four Laning of East·South Corridor ' 
(Deb. 8. Vol. XXI, 02-08-2006) 
Col. 13-14 

Hydrogen Blended"Natural Gas 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 66-07 

Implementation of Auto Fuel Policy 
(Deb. 21. Vol. XXII, 24-08-2006) 
Col. 251-53 

Integrated Railways Modernisation Plan 
(Deb-. 13, Vol. XXII, 10·08·2006) 
Col. 155-56 

Investment Proposal from British Gas 
(Deb. 10, Vol. XXI. 04-08-2006) 
Col. 529-30 

Khadi Karigar Janashree Bima Yojana 
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 203.()6 

Mahila Coir Yojana 
(Deb. 12. Vol. XXII, 08-08-2006) 
Col. 4243 

Management Courses 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 4243 

Mandatory Environmental Clearance fOI 
Irrigation Projects 
(Deb. 6, VoL XXI, 31-07-2006) 
Col. 10&.11 

Mini Navratna Status to RINL 
(Deb. 6, Vol. XXI, 31.07.2006) 
Col. 161-62 
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National Commission for Minority 
Educational Institutions 
(Deb. 21, Vol. XXII, 24-01-2006) 
Col. 3084) 

National Policy on Voluntary Sector 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 12-83 

Opening of New Accounts for Agricultural 
Loan 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 244 

Pipeline from Krishna-Godavari Basin to 
Hyderabad 
(Deb. 21. Vol. XXII. 24-08-2006) 
Col. 167 

Reduction in Prices of Fertilizers 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 323-25 

Revamping ofCWC 
(Deb. 1,8, Vol. XXII, 21-08-2006) 
Col. 14-15 

Revival of Ait'ing Hindustan Shipyard 
Corporation Limited 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 219-20 

Security and Relief Measures in Railways 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 36-38 

Setting up of Postal Finance Marts 
(Deb. 8, Vol. XXI. 02-08-2006) 
Col. 59-67 

SlowPaceofPMGSY 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. \03-06 

Solid Waste Management 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 47-49 

Swama Jayanti Shahari Rozgar Yojana 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 44-45 

Utilisation oflndia Brand Equity Fund -
(Deb. 12, Vol. XXII, 08-08-2006) 
Col. 157-58 

Water Utilisation Efficiency 
(Deb. IS. Vol. XXII. 14-08-2006) 
Col. 150-51 

Working of Regulatory Systems 
(Deb. 17, Vol. XXII, 11-08-2006) 
Col. 205-06 

Vlrendra Kumar, Shri 
Cantonments Bill, 2006-Consid. &: Pass 

(Deb. 17, Vol. XXII, 18-08-2006) 
Col. 380-81 

lIIegal Mlning 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 282-84 

Need for eviction of encroachers from 
Railway land near Bina Station in Sagar, 
Madhya Pradesh (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 311 

Widespread distress among the farmers 
in the country (OUR 193) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 53940 

Virupakshappa, Sbri K. 
Doubling ofHospet-Hubli-Vasco Railway 

Line 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 14849 

Waghmare, Shri Suresh 
Widespread distress among the farmers 

in the country (OUR f93) 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 623-24 

Special Parcel Trains 
(Deb. 16, Vol. XXII, 17-08-2006) Vadav.Dr. Karan SlDlh 
Col. 197 Demands for Supplementary Grants 

Spotting Talent from Rural Areas (Railways) - 2006-2007 
(Deh 2u, Vol. XXII. 23-08-2006) (Deb. 14, Vol. XXII, 11-08-2006) 
Col 502-03 Col. 423-27 
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Need for early approval of proposed Dairy 
Development Scheme in Alwar District 
of Rajasthan under the Swamjayanti 
Gram Swarojgar Yojana (SGSY) 
(MUR377) 
(Deb. 13, Vol. XXII, ] 0-08-2006) 
Col. 266-67 

Need tor early commencement of Bhuj-
Bareilly Express as proposed in 
Railway Budget 2006-07 and restore the 
stoppige at Rajgarh Station in 
Rajasthan (MUR 377) 
(Deb. 20. Vol. XXII. 23-08-2006) 
Col. 584-85 

Need to ~ntrust Bala Quila and Step-Well 
or Baori monuments situated in Alwar. 
Rajasthan to Archaeological Survey of 
India to save their glorious heritage 
(MUR377) 
(Deb. 16. Vol. XXII. 17-08-2006) 
Col. 375-76 

Need to include Thanagnazi. Rajgarh •. 
Raini. Khairtal and Kathumar tehsils in 
district Alwar. Rajasthan under 
National Employment Guarantee 
Scheme (MUR 377) 
(Deb. 9. Vol. XXI. 03-08-2006) 
Col. 310 

Steps for balanced and equitable 
development of all parts of the country 
(Res.) 
(Deb. 17. Vol. XXII. 18-08-2006) 
Col. 4T1-'19 

Widespread distress among the farmers 
in the country (DU R 193) 
(Deb. 21, Vol. XXII. 24-08-2006) 
Col. 593-95 

Wild Life (Protection) Amendment Bill. 
2006-consid and pass 
(Deb. 22. Vol. XXII. 25-08-2006) 
Col. S09-IO 

Vlcbv, Prof. Ram Gop&! 
Civilian Nuclear Energy Deal with US 

(Deb. 3, Vol. XXI. 26-07-2006) 
Col. 2l-24 

Cost of Power Generation 
(Deb. 22, Vol. XXII. 25-08-2006) 
Col. 19-20 

Yldlv, Sbri Anirudb Pnsad alias Sldbu 
Demands for Supplementary Grants 

(Railways)-2006-2007 
(Deb. 14. Vol. XXII. 11-08-2006) 
Col. 383-84 

Need to implement the proposed 
reservation for OBCs in higher and 
technical educational institutions 
(MUR377) 
(Deb. 13. Vol. XXII, 10-08-2006) 
Col. 273-74 

Yldav, Shri Baleshwar 
Afforestation Target for NCR 

(Deb. 11, Vol. XXII. 07-08-2006) 
Col. 97-100 

Amendments in Law 
(Deb. 2. Vol. XXI. 25-07-2006) 
Col. 75-76 

Budget Allocation under Programmes for 
Minorities 
(Deb. 13. Vol. XXII. 10-08-2006) 
Col. 173 

Colonies Under PNG Supply 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 70-71 

Computerisation of Agriculture Mandies 
(Deb. IS, Vol. XXII. 14-08-2006) 
C.ol. 89-91 

Construction of Dam by China on Sutlej 
River 
(D~b. 1, Vol. XXI. 24-07-2006) 
Col. 11-12 

Development of Agra as World Heritage 
City 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. ]87 

Freight Corridor 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 256-S7 
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Integrated Policy on FDI 

(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 66-67 

Need to investigate irregularities in the 
implementation of Centrally Sponsored 
Schemes in Khushinagar, Uttar 
Pradesh (MUR 377) 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 365 

Pardon Sought by LTTE 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 321-22 

Production of Milk and Ghee 

Situation arising out of Absence of Border 
Roads resulting in the Increase in lSI 
and Naxalite activities on Indo-Nepal 
Bo.rder and steps taken by the 
Government in this regard (CA) 
(Deb. 19, Vol. XXII, 22-08-2006) 
CoL 44748 

Situation arising out of applicability of the 
Delhi Laws (Special Provisions) Act, 
2006 in the context of observations 
made by Judicial Authorities 
(Deb. 15, Vol.· XXII, 14-08-2006) 
Col. 274-75 

(Deb. 18, Vol. XXII, 21-08-2006) UPSCReport 
Col. 88-90 (Deb. 20, Vol. XXII, 23-08-2006) 

Project for Botanic Garden 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 151 

Surprise Inspections in Trains 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 174-75 

V.dav, Shri BIIaI Chandra 

Col. 330-31 
Widespread distress among the farmers 

in the country (OUR 193) 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 457-63 

WTOMeet 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 11 

Equal Pay for Equal Work 
(Deb. II, Vol. XXII, 07-08-2006) Vadlv,ShriGlridh.ri 
Col. 313-14 

Quality oflnternet Service 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 328-30 

Streamlining Long Distance Call Network 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 322-23 

Vadav, Shri Devendra Prasad 
Expansion of capacity of DO and AIR in 

Border Areas . 
(Deb. 15. Vol. XXII, 14-08-20M) 
Col. 9-10 

Indo-Us Nuclear Agreement (DUR 193) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 685-88 

Rise in prices of Essential Commodities 
(OUR 193) 
(Deb. 4, Vol. XXI, 27-07-2006) 
Co\. 344-51 

Allotment of Petrol Pumps to SCs in 
Madhya Pradesh 
(Deb. 13, Vol. ~XII, 10-08-2006) 
Col. 59 

Cattle Research Centres I 
(Deb. IS, Vol. XXII, 14-08-~006) , 
Col. 190-91 

Contract Systems in Coal Mines 
(Deb. 20, Vol. XXII, 23-U-2006) 
Col. 453-54 ' 

Corruption in Tax Department 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 430-31 

Encroachment on Land ofCPWD 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 121-22 

Engineers in DDA 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 106-07 
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Extension ofHBJ Pipeline 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 170 

Hindi as Medium of Examination 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 2S4-SS 

lIIelal Transaction of Foreign Exchange 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 27S 

Modernisation of Counter Service 
. Programme 

(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 190-91 

Need 10 implement the centrally sponsored 
scheme.s in Banka Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 591 

Need to provide Financial Assistance for 
strengthening Embankments of River 
Chaandan and Cheer Sukhnia in 
District Banks, Bihar (MUR 377) 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 316 

New Sugar Mills 
(Deb. I S, Vol. XXII, 14-08-2006) 
Col. 12S-26 

Opening ofKVs 
(Deb. 2, Vol. XXI, H-07-2006) 
Col. 229-30 

Practitioners of Yoga and Naturopathy 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. 106-07 

Setting up of New TV Centres 
(Deb. 6, Vol. XXI, 31<-07-2006) 
Col. 164-65 

Shortqe of Kerosene 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. S4-S8 

Tribal Rights in Reserved/Protected Land 
under Forest Area 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 167~ 

Water Logging in Bihar 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 100 

Vadav, Sbri KaUash Nath Slnlh 
Affect of Hike in Diesel Prices on Railways 

(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 116-17 

Alleged Misuse of Medical Profession 
(Deb. 20, Vol. XXII, 23-08-2006) 
Col. SOI-02 

Allotment ofLand for Stadium 
(Deb. 22, Vol. XXII, 2S-08-2006) 
Col. 126-27 

Assistance for Natural Calamities 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. 66-63 

Assistance to Flood Affected States 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 39-40 

ATM Facility at Stations 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 179-81 

Reservation for SCIISTs in Private Sector Bia-diesel Procurement Policies 
(Deb. 4, Vol. XXI, 27-07-2006) (Deb. 21, Vol. 'XXII, 24-08-2006) 
Col. 60-61 Col. 183-84 

~eview of Work of DO A 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 231-32 

;CUinl up orBig Industry in Bihar 
(Deb. 7, Vol. XXI, 01-08-2(06) 
Col. 294-95 

Broadband Internet Facility 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 186-88 

Cancellation orCoal BlockAllotmentll 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 28J.84 
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Catering and Sanitation in Railways 

(Deb. 13, Vol. XXII. 10-08-2006) 
Col. 118-19 

Changes in Primary Education 
(Deb. 2. Vol. XXI, 25-07-2006) 
Cot. 122-23 

Coal Blocks to Private Sector 
(Deb. 20, Vol. XXII. 23-08-2006) 
Col. 88-89 

Complaints against Telephone and Mobi Ie 
Services ofBSNL 
(Deb. 8, Vol. XXI, 02-08-2006) 
Cot. 150-55 

Cut in PDS Quota 
(Deb. I, Vol. XXI. 24-07-2006) 
Col. 13-14 

Declaration of Minimum Support Price for 
KharifCrops 
(Deb. IS, Vol. XXII, 14-08-2006) 
Col. 15UO 

Delay in Release otFoodgrains 
(Deb. 15, Vol. XXII. 14-08-2006) 
Col. 95-96 

Dereservation ofSSlltems 
(Deb. 7, Vol. XXI, 01-08-2006) 
Cot. 152-91 

Development of Remote Control Engine 
(Deb. 9, Vol. XXI, 03-08-2006) 
CLoI.171-72 

Divya Drishti Project 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 263~ 

Doubling the Railway Lines connecting 
Ports 
(Deb. 16, Vol. XXII, 17-08-2006) 
Cot. 226-28 

Eco-Friendly Technology 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. .213-16 

Export of Mangoes 
(Deb: 7, Vol. XXI, 01-08-2006) 
Col. 558-59 

Food Testing Laboratories 
(DeQ.. 16, Vol. XXII. 17-08-2006) 
Col. 149-54 

Functioning ofDCIC 
(Deb. 18, Vol. XXII, 21-08-2006) 
Cot. 121-35 

Impact on Tourism in Jammu and 
Kashmir 
(Deb. 9, Vol. XXI, 03-08-2006) 
Cot. 142-43 

Increase in Encounters between Army and 
Terrorists 
(Deb. 4, Vol. XXI, 27-07-2006) 
Cot.'249-50 

Increase in Reservation Quota for SCs 
(Deb. 4, Vol. XXI, 27·07~2006) 
Col. 272 

Increase in Steel Prices 
(Deb. 1, Vol. XXI, 24-07-2006) 
Col. 139-42 

Indo-Bansladesh Agreement to Resolve 
Water Disputes 
(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 289-90 

Inferior Quality Fencing 
(Deb. 19, Vol. XXII, 22-08-2006) 
Col. 203-04 

Integrated Disease Monitoring Project 
(Deb. 3, Vol. XXI, 26-07·2006) 
Col. 245-47 

Kisan Credit Card 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 431-33 

Loss of Foodgrains 
(Deb. 15, Vol. XXII, 14-08-2006) 
Col. 160-67 

Export ofIron Ore Losses ofP~~lic Sector Oil Companies 
(Deb. 6, Vol. XXI, 31-07-2006) I (Deb. 4;' Vol. XXI, 27-07-2006) 
Col. 203-04 . Col. 130 



632 LOKSABHA 

Medical Facilities in Railways 
(Deb. 9, Vol. XXI, 03-01-2006) 
Col. 208-09 

Review ofTribaJ Schemes 
(Deb. 7, Vol. XXI, 01-01-2006) 
Col. 23-25 

NOC for Crop Loan Sale of Drugs at Grocery Shops. 
(Deb. 17, Vol. XXII, 11-08-2006) (Deb. 20, Vol. XXII, 23-08-2006) 
Col. 157-51 Col. 194-95 

Non-availability of Doctors in Rural 
Health Centres 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 4445 

Setting up of Indian Institutes of 
Management (IIMs) 
(Deb. 2, Vol. XXI, H-07-2006) 
Col. 164-65 

Oil andOas Plants Damaged Due to Flood 
(Deb. 21, Vol. XXII, 24-08-2006) Setting up of Urdu Schools 
Col. 316-17 (Deb. 12, Vol. XXII, 08-08-2006) 

Col. 133-34 
Production of Bas mati Rice 

(Deb. 6, Vol. XXI, 31-07-2006) 
Col. 223 

Production of Milk and Ghee 
(Deb. 11, Vol. XXII, 21-08-2006) 
Col. 88-90 

Progress of Work of Expressways 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 292 

Purchase of Bofors Guns 

Simplifying Passport Issuance Procedure 
(Deb. 3, Vol. XXI, 26-07-2006) 
Col. 222-24 

Subsidy on Kerosene 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 181-82 

Subsidy to Private Sector Oil Companies 
(Deb. 16, Vol. XXII, 17-08-2006) 
Col. 49 

(Deb. 9, Vol. XXI, 03-08-2006) Survey of FICCI on Export Growth 
Col. 173 (Deb. 12, Vol. XXII, 08-08-2006) 

Recruitment in Armed Forces Col. 193-94 
(Deb. 9, Vol. XXI, 03-08-2006) T & D Losses 
Col. 55-56 (Deb. 22, Vol. XXII, 25-08-2006) 

Rehabilitation of Polio Affected Chitdren Col. 323-29 
(Deb. 3", Vol. XXI, 26-07-2006) 
Col. 178-79 

Restoration of Telescopic Benefits 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 217-18 

Terrorist Attack 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col 194-95 

Towns of Export Excellence . '. 
(Dcb. 7 .. Vol. XXI, 01-08-2006) 
Col. S94-96 Restriction on Access to Platforms 

(Deb. 16, Vol. XXII, 17-01-2006) 
Col. 298-99 V8dav.Sbri M.AnJln Kllmar 

Revenue and Expenditure . 
(Deb. 22, Vol. XXII, 25-01-2006) 
Col. 153-55 

Review of Monetary Policy 
(Deb. 17, .Vol. XXII, 18-08-2006) 
Col. 257-58 

Allocation of Airport Slots ~ Airlines 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 247-48 

. Appointment in MTNL 
(Deb. 20, Vol. XXII, 23-01-2006) 
Col. 278-79 
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Construction of New Airports 
(Deb. 13, Vol. XXII, 10-08-2006) 
Col. 24849 

Corruption in DDA 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 234-35 

Development of Civil Aviation Sector 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 26-39 

Development oflmproved Breeds of Milch 
Cattle 
(Deb. II, Vol. XXII, 07-08-2006) 
Col. 304-05 

Dumping of Chinese Goods 
(Deb. 2, Vol. XXI, 25-07-2006) 
Col. J06-07 

Engineers in DDA 
(Deb. 22, Vol. XXII, 25-08-2006) 
Col. 106-07 

Favour to New Delhi Television Network 
by Doordarshan 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 59~1 

Foreign Insurance Companies 
(Deb. 10, Vol. XXI, 04-08-2006) 
Col. 196-97 

Hyderabad Metro Rail Project 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 15~1 

Illegal Trading of Human Organs 
(Deb. 8, Vol. XXI, 02-08-2006) 
Col. 39-43 

Inter-Linking of Rivers 
(Deb. 11, Vol. XXII, 07-08-2006) 
Col. 55-58 

International Flights from Hyderabad 
Airport 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 173-74 

Literacy among Scavengers 
(Deb. 21, Vol. XXII, 24-08-2006) 
Col. 213-14 

Loss Making Airports 
(Deb. 4, Vol. XXI, 27-07-2006) 
Col. 149-51 

NCR Scheme 
(Deb. 5, Vol. XXI, 28-07-2006) 
Col. 198-99 

Night Bazars 
(Deb. 9, Vol. XXI, 03-08-2006) 
Col. 228 

Non-availability of Life Saving Drugs 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 173-74 

Norms for Investment 
(Deb. 22, Vol. XXII, 25-03-2006) 
Col. 111-12 

Pending Cases in CGIT-cum-Labour 
Courts ' 
(Deb. I, Vol. XXI, 24-07-2006) 
Col. 115-18 

Pending Proposals of National Highways 
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